GOVERNMENT OF INDIA

NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI

OBJECTION LIST

S No Diary No Matter Name Case Type Section Main Case No |Advocate Name Status Date
1 |0710102/06086/2020 Akash Singhal Vs. Earth Rule 11 of NCLT |IB/401/ND/2017 Akash Singhal Proof Service 18.05.2020
Infrastructure Private Limited
Pgs Not Clear-
N 446,447,453,498,499,501,502,50
Application under 3.
2 710102062292020 Debashis Nanda a?gv?;tir:)e;rs_ BC IB/590/PB/2018 Debashish Nanda 507,519,521,522,534,543,544,54 01.06.2020
P 5,556,594,607,608,613-615,616-
625,626,627,630,675,721
3 0710102/03656/2020 STATE BANK OF INDIA 22(3)(b) IB/2013/ND/2019 Shweta Dhingra Page NO .11 to 15 Not Clear 02-05-2020
. Page no. 289 to 396 &
4 |0710102/06085/2020 Anant Overseas Pvt td VS IB/73/PB/2017 Vijender Sharma, 1,41 439.493,494,498,500 Not  |18-05-2020
Global Houserware Ltd Liquidator Clear
SHREEINDIAN HOLIDAYS
5 0710102/03950/2020 PRIYATE LIMITED \{s. Sec 252 (3) Prakash erl Pages wrong arrange and Case 05-06-2020
Registrar of Companies NCT Goswami, Type wrong
of Delhi & Haryana
Total Airport Services (India)
6 |710102062832020 Private Limited Vs. Registrar Sec 252 (3) CA/159/252/ND/2020|Sandeep Chilana | 225€ Type Wrong/Every Pgs ) g 5020
of Companies NCT of Delhi & Signed
Haryana
Total Airport Services (India)
Private Limited Vs. Registrar Sec 252 (3) - By . Case Type Wrong / Every Pgs
7 710102062812020 of Companies NCT of Delhi & Government Body CA/149/252/ND/2020|Sandeep Chilana Signed 04.06.2020
Haryana
BANK OF INDIA Vs. Application under
8 0710102/03530/2020 RELIABLE INSUPACKS any other ib/1117/nd/2018 Jaspreet Singh Pagination Not Done 21-03-2020

PRIVATE LIMITED

provisions- IBC




Trifecta Venture Debt Fund

9 |0710102/03554/2020 Vs. Ad Victoriam Ventures 22(3)(b) IB/2380/ND/2019  |Anand Raj Page No 14,15,20 Not Clear  [30/03/2020
Private Limited
10 |710102/06324/2020 KUMAR ALOK Vs. India Sec. 59 NIL NIL Wrong Document / Case Type | 07.06.2020
Power Corporation Limited
11 |0710102/06297/2020 RAKESH KUMAR SINGALA Sec 60(5) (IB) No. 985/ND/2018| ANAND BAJPAI page numbering not mention  |06-03-2020
Chhattisgarh State Power /;\:pl(l;;ﬁgl:n under
12 0710102/06437/2020 Generation Company Limited rgvisions- IBC ib/197/pb/2017 anand Shankar Wrong File 13-06-2020
Vs. Tecpro Systems Limited P -
Caveat Application
Shipra Somani Vs. Mayasheel . .
13 |0710102/06443/2020 a soman | IBC Under Sec 9 |IB/2184/ND/2019  |Manorath Rathi Wrong Section 13-06-2020
Retail India Limited
. Case Type / Starting Pagination
14 |0710102/06481/2020 Raj Kumar Gupta Vs. RATHI Sec 60(5) IB/558/ND/2019 Raj Kumar Gupta  |Not Done & Pg No 121, Pg No  |17-06-2020
ISPAT LTD "
162,163 Missing
NCOME TAX OFFICER Sec 252 (1) - By
WARD 8(2) Vs. REGISTRAR Government . .
15 |0710102/06487/2020 OF COMPANIES & (ELBEE So%lbiifnﬁjn?) -|CA1032/252/2019  |Lakshmi Gurung Wrong Section 17-06-2020
PORTFOLIO PVT.LTD.) y
Body
16 [710102/06499/2020 Rakesh Kumar Jain Sec 60(5) IB/2161/ND/2019  [MOHIT NANDWANI |Proof Of Service 17/06/2020
UNION OF INDIA Vs. DELHI
17 710102036052020 DYMKHANA GLUB LIMITED Sec 241 (2) NIL UNION OF INDIA  |DOCUMENT NOT COMPLETE  |23/04/2021
UNION OF INDIA Vs. DELHI
18 [710102036022020 DYMKHANA GLUB LIMITED Sec 241 (2) NIL UNION OF INDIA  |DOCUMENT NOT COMPLETE  |23/04/2022
Regional Director
UNION OF INDIA Vs. DELHI (Northern Region), "
19 710102036032020 DYMKHANA CLUB LIMITED Sec 241 (2) Ministry of Corporate Uncompleted documents 23-04-2020
Affairs, New Delhi
Regional Director
20 |710102036002020 UNION OF INDIA Vs. DELHI Sec 241 (2) (Northern Region), * 1, sjeted documents 23-04-2020

GYMKHANA CLUB LIMITED

Ministry of Corporate
Affairs, New Delhi




UNION OF INDIA Vs. DELHI

Regional Director
(Northern Region),

21 710102036012020 GYMKHANA CLUB LIMITED Sec 241 (2) Ministry of Corporate Uncompleted documents 23-04-2020
Affairs, New Delhi
SUNITA RANI Vs. SAHARA Sec 262 (1) - B
22 |710102/06434/2020 CREDIT COOPRATIVE Covariont Bgd NAVEEN SINGLA  [Wrong Document 13/06/2020
SOCITY PRIVATE LIMITED Y
Income Tax Department Vs.
23 |710102/06420/2020 Rajesh wadhwa & Yashpal Sec 252 (1) - By Pranav Kumar Wrong Document / Case Type |5 15 5090
Government Body Wrong
Wadhwa
24 |710102/06338/2020 Pankaj Kumar Rustagi Vs, Sec 241 (2) NIL Shubho Jana Wrong Document 06-08-2020
Pee Aar Exim Pvt. Ltd.
Department of i . .
L Petition Not Sign / List Of Date
25  |710102/06448/2020 Telecommunication V/s. Tata Sec. 230-232 - |CA/CAANZ6/PBI201 |\ ) kant Jha & events & Brief Synopsis / 15/06/2020
Tteleservices (Maharashtra) Second Motion 8 . .
e Accounting Treatment Certificate
limited
Page no-209 to 216 not clear /
26 |0710102/03483/2020 Richa gupta Vs. hotel zodiac Sec. 241(1) RANJANA ROY Proof Of Service All 19/03/2020
GAWAI .
Respondents / Payment Receipt
27 |0710102/03481/2020 ACL Components Limited Sub-section (1) of Afnaan Siddiqui Page no-97 10 111,105,106-109, 11635020
section 230 is not clear
GOLDSTONE LIFESTYLE .
28 |0710102/03498/2020 PRIVATE LIMITED Vs. Sec 252 (3) Sidharth Sharma Case Type Wrong / List Of Date |55
. ; . & Events
Registrar of Companies Delhi
RAJENDRA PRASAD TAK
29 |710102064352020 V/S UNION ROADWAYS Rule 11 of NCLT, |\5 577(ND)2018  |PAWAN CASE TYPE WRONG,PAGE 30-| 45 45 500

LTD. & ORS

2016

32 MISSED




Application under

CASE TYPE WRONG,INDEX

30 710102064232020 SHILPI CABLES PVT. LTD. any other IB-461(PB)/2017 SUKHDEV MADNANI |[MISSED,PAGE-25-27 NOT 12-06-2020
provisions- IBC CLEAR
TCM-UTM JV Vs. RAJESH C.Pc NO. IB-248/ND
31 0710102/06412/2020 JANGRA Sec 60(5) of 2019 ANGAD MEHTA Case type wrong 06-12-2020
DEEPAK Vs. JNC CP Case type wrong/Pages Not
32 0710102/03527/2020 CONSTRUCTIONS PRIVATE Sec 60(5) NO/IB/272/PB/2019 DEEPAK Clear-19 / Missing Pg-9 21/03/2020
LIMITED
uttam value steels limited Vs. Application under VAIJAYANT
33 0710102/03595/2020 art special situation finance any other CP/IB/ 1830 OF 2017 Case type wrong 19/04/2020
L o PALIWAL
limited provisions- IBC
SUNIL HANDA Vs. TODAY
34 0710102/03610/2020 HOMES NOIDA PRIVATE Sec 60(5) C.P. NO.923 OF ABHAY PRATAP Case type wrong 24/04/2020
2018 SINGH
LIMITED
KUNDAN CARE PRODUCTS Rule 11 of NCLT Application Every Pages Not
35 710102/06367/2020 LIMITED Vs. MR. AMIT " |IB/940/ND/2018 Vaibhav Singh Sign / Adffidavit Deponent 09-06-2020
2016 .
GUPTA Signature / Case Type Wrong
HOTEL BANJARA LIMITED - _— -
36 |0710102/03583/2020 Vs. CHARMS INDIA IBC under Sec 7 (Clgg‘)pa”y Petition 1B Zgﬂnglt_'gg'ss'”g ETC PAGES |14 04-2020
PRIVATE LIMITED
Workgroup Business
Solutions PVT Ltd Vs. NSS Company Petition IB
37 0710102/06526/2020 GLOBAL SOLUTIONS PVT IBC Under Sec 9 (IBC) document uncompleted 19-06-2020
LTD
FORM 1 PART 3 HAND
RAKESH JAIN Vs. SIKKA Company Petition IB WRITTEN 17 PAGE
38 0710102/03137/2020 INFRASTRUCTURE PVT. IBC under Sec 7 (IBC)p y HANDWRITTEN 59 PG CUT 11-03-2020
LTD. 61,63 PG CUTand single home
buyer
Rakesh Jain & Another Vs. . . .
39 [0710102/06574/2020 MCJ MULTIPACK PRIVATE Sec. 241(1),Sec. |Company Pefition g i Aora Proof of Service & List of Date |5 ¢ 554

LIMITED

242(4)

(Companies Act)

And Events & Brief Synopsis




Kuldeep Kumar Bassi Vs. CMI

WRONG CASE TYPE,PAGE

40 0710102/06249/2020 FPE Sec 60(5) 1B/50/PB/2018 Srishti Khare NO.-145,180,181,242 02-06-2020
TRANSLATE
K&A Organics Vs. Tamta
41 0710102/06123/2020 Construction Co-Private Sec. 12A 1B/1121/ND/2019 ARVIND KUMAR case type wrong 21-05-2020
Limited
uttam galva metalics limited Application under | COMPANY
42 0710102/06065/2020 Vs. pricewater house coopers any other PETITION MISHA case type wrong
professional services provisions- IBC (IB)-2054(MB)/2018
uttam value steel Vs. Application under
43 0710102/06064/2020 pricewater house coopers any other (IB)-2054(MB)/2018 |MISHA Wrong Section 15-05-2020
professional services provisions- IBC
Pgs Not Clear-
46,59,62,75,76,88,89,93,95,99,1
precitech enclousures system 00,101,102,103,105,111,112,113
44 710102/06589/2020 pvt. Itd Vs. precitech Sec. 241(1) SANYAM JAIN ,114,116,120,121,123,163,164,1 [ 24/06/2020
enclousures system pvt. Itd 65,170,173,180,182,200,201,202
,204,205,240,242,251,259,260,2
61,262,
PANKAJ KUMAR RUSTAGI ;'Srt“?fsia/t‘;& ,\El;’fgtlse ; gge/f
45 710102/06261/2020 Vs. PEE AAR EXIM PVT. Sec 425 Shubho Jana ynop 9 06-03-2020
LTD Missing-26 / Wrong Arrange-
’ 67,102
46 |710102/03548/2020 Pushpa Shrikant Kulkarni Vs. Sec. 73(4) NIL Document Not Properly 28/03/2020
Unitech Limited
Balasubramanian Enterprises
47 710102/03586/2020 Private Limited Vs. ANDY Sec. 131(1) NIL Not Properly Upload Document |16-04-2020
NADAR MATHIALAGAN
Application under
48 0710102/06581/2020 IDBI Bank Limited any other CP/IB NO/3/ND/2019 |Harshit Khare Proof of Service 23/06/2020
provisions- IBC
Ms. Priyanshi Arora Vs. Application under CP
49 0710102/06586/2020 Qregm Procon Projects any gther NO/IB/1771/ND/2018 NILESH SHARMA Case Type Wrong 23/06/2020
Limited provisions- IBC
Global Autotech Limited Vs. Application under Case Tvbe Wrona & Pa No
50 0710102/03423/2020 Maini Constructions Private any other CP NO/1236/2016 ROHIT GANDHI P o 9 18/03/2020

Limited

provisions- 1B

114,181




51 0710102/06394/2020 MUKESH KUMAR GUPTA 60(5) IB/755/PB/2018 NOT MENTION CASE TYPE WRONG PAGE
Jagat Pal Paliwal & Anothers SAPAN MOHAN
52 0710102/06298/2020 Vs. Jassum Propcon Projects APPLICATION IB/1756/PB/2018 GARG CASE TYPE WRONG
Pvt. Ltd.
53 [0710102/06287/2020 Punjlioyd Ltd Vs. Indian Oil 60(5) IB/731/PB/2018 Meharia & Compaby |CASE TYPE WRONG
Corporation Limited
Jagat Pal Paliwal & Anothers SAPAN MOHAN
54 0710102/06299/2020 Vs. Jassum Propcon Projects APPLICATION IB/1756/PB/2018 GARG CASE TYPE WRONG
Pvt. Ltd.
M/'s NUPUR FINVEST PVT.
55 710102065512020 LTD. VIS M/ s UNNATI Sec 60(5) IB-45(PB)/2018 RAJANSH THUKRAL gggy;gﬁiﬁs-g:g -TRUE 20-06-2020
FORTUNE HOLDINGS LTD.
M/S STRESSED ASSESTS Application under Matter Format Wrong / Index Not
56 710102065432020 STABILIZATION FUND V/S any other IB-244(PB)/2019 MANISH AGARWAL Properly / Every Pa %s Not Sian 24-06-2020
M/S JAIN STUDIOS LTD. provisions- IBC perty yrag 9
Indian Oil Corporation Limited
. : . . CASE TYPE WRONG,ONLY
57 710102062742020 V.s. ‘Indlan Oil Corporation Sec 60(5) Meharia & Compaby PROOF OF SERVICE
Limited
58 710102/06269/2020 Alfatech .Prlvate Limited \(s. Sec 252 (1) - By NIL Kajal Goyal Cgsg Type Wrong / STK-7 06-04-2020
The Registrar of Companies Government Body Missing
HYGIE PROFILE (INDIA)
PRIVATE LIMITED Vs. MANISH KUMAR Pgs Not Clear-41,118,134 / All
59 710102/06245/2020 REGISTRAR OF Sec 252 (3) Sec 252 (3) SINGH Pgs Blur 02.06.2020
COMPANIES
Vishal Fabrics & Ors Vs. AVJ . Memo of Parties & Pages Are
60 0710102/03282/2020 Developers (India) Pvt.Ltd Sec 60(5) un singh Not Clear 29.06.2020
TUSHAN AHUJA Vs. VIPIN Sec. 241(1),Sec. . .
61 710102/06619/2020 AHUJA 242(4),Sec. 244(1) ANGAD MEHTA Breif Synopsis 25/06/2020
Translate Pg-78-79,81-88,91 /
62 710102/03412/2020 UJJAWAL GARMENTS Sec 252 (3) - By Sanjeev Choudhary |Pg Not Clear-69,89 / Missing-17-]18/03/2020

PRIVATE LIMITED

Government Body

34




Application under

Navneet Kumar

63 710102/03383/2020 Navneet Kumar Gupta any other IB/1038/2018 Guota Pgae Not Clear-80 17-03-2020
provisions- IBC P
Application under
64  |710102/03252/2020 Anil Tayal any other IB/2240/ND/2019  |NIL Case Type Wrong / Pages Blur- |14 3 559
- 3-7,15 / Missing-16
provisions- IBC
Application under .
65  |710102/03241/2020 Income Tax Vs. M/S any other CA.N0.28/2020 Benant Noor Singh | Case Type Wrong / Wrong 13-03-2020
Comfortable Travels Pvt.Ltd . Marok Document
provisions- IBC
Application under .
JNC CONSTRUCTIONS PRABHJIT SINGH Every Pages Not Sign & Case N2
66 710102/02744/2020 PRIVATE LIMITED any gther IB/272/PB/2019 SONI Type Wrong 02-03-2020
provisions- IBC
ALCHEMIST ASSET
RECONSTRUCTION N )
67 710102/02754/2020 COMPANY LIMITED Vs. Sec 60(5) IB/593/PB/2018 KARAN KOHLI Pagination Not Mention After-3  [02-03-2020
ANJU AGARWAL
Application under .
JNC CONSTRUCTIONS PRABHJIT SINGH Every Pages Not Sign & Case 0a.
68 710102/02749/2020 PRIVATE LIMITED any gther IB/272/PB/2019 SONI Type Wrong 02-03-2020
provisions- IBC
Application under :
JNC CONSTRUCTIONS PRABHJIT SINGH Every Pages Not Sign & Case
69 710102/02745/2020 PRIVATE LIMITED any gther IB/272/PB/2019 SONI Type Wrong 02-03-2020
provisions- IBC
VIRGIN TECHNIBUILD INDIA Document Not Upload / Case
70 710102/06670/2020 PVY LTD Vs. Essar Project Sec. 71(10) SUVABRATA DUTTA P 28-06-2020
. Type Wrong
(India) Ltd.
Sapan Mohan Garg Vs. Application under SAPAN MOHAN
71 0710102/06640/2020 JASSUM PROPCON any other CP/IB/1756/PB/2018 GARG PAGE NO 18 & 19 MISSING 26/06/2020
PROJECTS PVT LTD provisions- IBC
Deepraj Investments Limited Application under Case
72 0710102/06735/2020 Vs Sai Precious Traexim any other Sushil Aggarwal Document not properly 01.07.2020
. o o no/IB/2845/ND/2019
Private Limited provisions- IBC
Application under
73 [710102/06730/2020 INCOM WIRES AND any other IB/1456/PB/2019  |Rakesh Jindal Pg Not Clear-10-13,15-17,19- | 5,16/5020

CABLES LTD.

provisions- IBC

21,23,25,28,29,31,33,




Deepraj Investments Limited

Application under

Document not uploaded properly

74 0710102/06741/2020 Vs Sai Precious Traexim any other IB-2845/ND/2019 NA . 07-01-2020
. - - no index no annexures. Etc.
Private Limited provisions- IBC
SANTOSHI FINLEASE All pages not clear & translated
75 0710102/06779/2020 PRIVATE LIMITED Vs Sec 60(5) CP/IB/2122/ND/2019 |ANAND PRAKASH pages 599 to 612 etc 03.07.2020
PUNEET SACHDEV Vs Application under )
76 [0710102/02595/2020 BHARATIYA ROADLINES any other ﬁl%gg/ocz-o Puneet sachdev Zaegfs&r:gtdgar'w to17is not 43 47 2020
PRIVATE LIMITED provisions- IBC
Rakesh Mediratta vs Asian . . |objection- claim amount less
77 710102068232020 Hotels (North) Ltd Section 9 Yogesh Kumar Jagia then 1 crore 04.07.2020
78 710102/06796/2020 K.K GOLYAN Vs nulon india Sec. 242(4) NIL EQWA/I\INA ROY Fees Isue 07-03-2020
Union Of India Through
Serious Fraud Investigation . .
79 710102/06861/2020 Office Vs AMB Buildprop Put Sec 241 (2) NIL Ashim Sood Proof Of Service 07-06-2020
Ltd & Ors
Application under . .
80  |710102/06906/2020 Stup Consultants Vs any other IB/748/ND/2019  |Priyadarshi Document Not Properly 07-08-2020
Vardhman Infradevelopers - chaitanyashil
provisions- IBC
Case Type Wrong / PAGE NOT
CLEAR
81 0710102/06369/2020 GAUTAM BUILDERS Vs Sec 60(5) IB/272/PB/2019 SOMA SAMANTARAI 21,22,25,26,28,29,30,34,35,36,3
7
Application under | COMPANY OBJECTION Pagination Not
82 0710102068482020 JAGDISH SINGH NAIN Vs. any other PETITION (IB) ABHISHEK NAIK Done &amp;amp; Index Missing
provisions- IBC NO.1359 /ND/2019 &amp;amp; Proof of services
Case Type is IA instead of
Three C Universal Developers company petition and documents
83 0710102/03487/2020 Pvt Ltd Vs. Gulshan Homz Pvt section 7 Maya Gupta are not complete only 20-03-2020

Ltd

vakalatnama and service is
uploaded




Case Type is Wrong , page no.

84 0710102/04263/2020 GAUTAM BUILDERS Sec 60(5) 1B/272/PB/2019 SOMA SMANTARAI |53 is missing, pg no. 07-05-2020
21,22,25,26,28-37 are not clear
M/S AADHYA ENGEERING
85 0710102/02826/2020 SERVICES Vs. KARAN ;;':%11 Of NCLT, 381/2014 gEéESAR\QYADAV PAGE 18-20,39,43 NOT CLEAR|10.07.2020
MOTORS PRIVATE LIMITED
GURUANSH REALTECH
PRIVATE
86 0710102/06797/2020 LIMITED Vs. AARCITY 2Rg1|66 110f NCLT, 94/PB/2020 VENKET RAO pagination 10.07.2020
BUILDERS PRIVATE
LIMITED
JAKSON Rule 11 of NCLT PAGE NO 8-28,36,64,65,66
87 0710102/02946/2020 ENGINEERING Vs. UM 2016 ’ 12581/2019 UTTAM DATT NOT CLEAR PAGE 70,72,73,74 110.07.2020
GREEN LIGHTING PVT. LTD. HINDI
SUPER TENT HOUSE
PRIVATE LTD Vs. APPEAL/203/ND/202|AKSHANSH
88 0710102/06214/2020 REGISTRAR OF Rule 11 of NCLT 0 SINGHAL CASE TYPE IS WRONG 30-05-2020
COMPANIES
SANJIV KUMAR ARORA Vs. Application under K K SINGH &
89 0710102/06217/2020 CVIEW INNOVATIONS PVT. any other IB/879/ND/2019 CASE TYPE IS WRONG 30-05-2020
. KRISHNA MISHRA
LTD provisions- IBC
ARIVOICE TELENET
Sec 252 (3),Sec
PRIVATE LIMITED Vs _ Case Type Wrong / Pages Blur-
90 710102/06999/2020 REGISTRAR OF éE;ZVSrimIZzt Bo SIMRANJEET SINGH 85-97 After Pages all Blur 13/07/2020
COMPANIES Y
Pawan Garg Vs PUMA Every pages not signature /
91 |0710102/06996/2020 REALTORS PRIVATE Sec 60(5 1B/934/PB/2018 Anurag Bhatt °TY Pag 9 13/07/2020
Affidavit wrong formet
LIMITED
GRANITE GATE SOCIAL
WELFARE
92 0710102/06949/2020 SOCIETY Vs. M/S Sec 60(5) 1248/PB/2018 Nitin Mishra AFFDAVIT 14.07.2020
GRANITE GATE
PROPERTIES PVT LTD
APADANA TECHNOLOGIES
93 0710102015642020 IMPORTS Rule 154, NCLT CA/CAA/44/ND/2019 |K K R DAS Case Type Wrong 10.07.2020

LIMITED Vs. DEPARTMEN
T OF COMPANY AFFAIRS

2016




Registrar of Companies Vs

Sec 272 of the

Page Not Clear-211,215-
216,219,220,235,264-

94 710102/07060/2020 M/S LOTUS REALCON LLP gggpames Act, Kamal Kant Jha 269,271,438 505.506,515- 15/07/2020
516,619,621,622-623,
Page Not Clear-103,220-
Registrar of Companies Vs Sec 272 of the 221,225-226,230,245,274-
95 710102/07071/2020 M/S UTSAV SECURITIES Companies Act , Kamal Kant Jha 279,491,514,515,524,525,526,58| 15/07/2020
PVT. LTD. 2013 9,618 / No Pages Sign-554-
558,562-616 / Pg Cut-605
page 6, (list of dates &amp;amp;
ANURAG RASTOGI Vs. events missed) breif of synopsis 07
96 0710102/06937/2020 CHARMS INDIA PVT. LTD. IBC under Sec 7 RAHUL MALHOTRA missed page 28-31 cut, no 10-07-2020
record of default given
HOTEL HORIZON PVT. LTD. .
97 |0710102/06062/2020 Vs. KOMOREBI INDIA IBC Under Sec 9 Yash Tembe }%asgt?;n?éts:-%’ 134,182, 184-1 15 05.2020
PRIVATE LIMITED
SHIVAM MEDIRATTA Vs. memo of parties missed and
98 0710102/06825/2020 ASIAN HOTELS (NORTH) IBC Under Sec 9 YOGESH K. JAGIA mo otp 04-07-2020
LTD claim is less than 1 Cr
HIGH GROUND
ENTERPRISE LIMITED Vs.
99 0710102/06333/2020 IRS COMMUNICATIONS IBC Under Sec 9 |10-06-2020 88511 67622 debt amount less than 1 cr 08-06-2020
PRIVATE LIMITED
PUNJAB NATIONAL BANK 51,82, 84, 503, 512, 524, 541,
Vs, M/S. KARNAL 547, 548, 553, 556, 565, not
100 |0710102/06847/2020 AGRICULTURE INDUSTRIES IBC under Sec 7 |15-07-2020 9417640609 clear page 588-594 wrong 06-07-2020
arrange page and record of
LTD. )
default missed
GAV Developers Pvt Ltd Vs
101 0710102/07012/2020 Shubh Advisors Pvt Ltd Rule 11 of NCLT No Document Uploaded 14-07-2020
Kuldeep Verma Liquidator of
Hindustan Paper Corporation Rule 11 of NCLT
102 |0710102/07223/2020 Ltd Vs Ministry of Corporate 2016 " |1B/418/ND/2018 Case Type Wrong 20-07-2020
Affairs Registrar of
Companies Bangalore
103 |710102/07165/2020 AN Infracom Pvt Ltd Vs AN Sec 60(5) IB/45/PBI2018 RAJEEV KUMAR | WWrond Arange-6-7/Page Not 12,7059

Infracon Pvt Ltd

Clear-54-56,57




Promila Ahuja Vs Earth

Index not uploaded & not

104  |0710102/07238/2020 s Sec 60(5) CP/IB/1747/PB/2018 |Sunil K Goel X e 21/07/2020
Buildprop Pvt Ltd pagination
ANURAG AR
CONDITIONING PVT.
105  [0710102/07138/2020 LTD. Vs. REGISTRAR OF 223::%(:’3{8% 120/252/ND/2020 Salsoeagype Wrong /IndexNot 1,5 47/2020
COMPANIES NCT OF DELHI v P
AND HARYANA
EVAN MULTISPECIALITY
HOSPITAL & RESEARCH
106 |0710102/03630/2020 CENTRE PRIVATE Sec 60(5) pagination not Done 22/07/2020
LIMITED Vs. STATE OF
UTTAR PRADESH
Pg No 40,41 Not Clear
CANARA BANK Vs. MR. Rule 11 of NCLT,
107 0710102/03659/2020 AASHISH GUPTA 2016 1705/B/2018 Document And Index Not Match |22/07/2020
NORTHERN ARC CAPITAL Application under . .
108  |0710102/03209/2020 LTD. Vs. FIVE CORE any other 1671/ND/2019 g‘t"ai“ppmmg Affidavitand E - 1,5/107/2020
ELECTRONICE LTD provisions- IBC P
OM PRAKASH VIJAY-
109 [0710102/06442/2020 LIQUIDATOR Vs. FANTAS Sec 60(5) 37/PB/2018 Wrong Case Type 22/07/2020
TIC BUILDCON PVT LTD
MOBIINNOVATION
SOFTWARE PRIVATE SELECT WRONG SECTION
110 |0710102/06439/2020 CIMITED. Ve, REGISTRAR 44/252/2020 AND PAYMENT 22/07/2020
OF COMPANIES
M/S ANJUSHREE Application under
ENTERPRISES Vs. M/SC . . Application Sign Missed & True
111 0710102/03114/2020 VIEW INNOVATIONS PVT. any gther (IB)-879(ND)/2019 Krishna Kumar Mishra Copy Signature Missed
provisions- IBC
LTD
112 [0710102/03614/2020 BEST AGOLIFE LIMITED Vs. Rule 11 of NCLT gP(CAA)Mg/ PBI201 | Afnaan Siddiqui m%:at'm Not Done &Main157.94.2020
ANEESHA DUTT Vs. Application under
113 |0710102/03606/2020 NORTHBRIDGE any other TP/09/PB/2020 Aneesha Dutt CZE”:O:/T'XNMA';SED & 23-04-2020
CONSULTING PVT LTD provisions
BLUELEMON
TECHNOLOGIES PRIVATE Case Type Wrong / Not Properly
114 |710102/07239/2020 LIMITED Vs REGISTRAR OF Sec 252 (3) HEMANT KUMAR  [Document Arrange / Income Tax |21/07/2020

COMPANIES NCT OF DELHI
AND HARYANA

Service




M/S BRAND REALTY
SERVICES LTD. Vs M/S SIR

Rule 11 of NCLT,

Index (Applicant not
signature).pages not sign 1 to

115 0710102/07254/2020 JOHN BAKERIES INDIA PVT. 2016 IB /IB/1677/ND/2019 |pankaj agarwal 4/9.Prayer (Applicant not 21/07/2020
LTD signature)
116 |0710102/07269/2020 Rajiv Khanna Vs Earth Sec 60(5) CP/IB/I747/PB/2018 |Sunil K Goel Page not clear 120 22/07/2020
Buildprop Pvt Ltd
K.K GOLYAN Vs. NULON RANJANA ROY
117 |710102/06715/2020 INDIA Sec. 241(1) GAWAI Wrong Index 30/06/2020
ALANKAR CHEMICALS
118 |710102/10147/2019 PRIVATE LIMITED Vs. MD. g:zoﬁgoMiﬁ " |CACAA/13/NDI2019 |ANIL SINGH ﬁgfi;y'ﬁlwro”g/ Document 1 47_69.2020
NAZIM KHAN LIQUIDATOR perly
USHA BRECO LIMITED Vs. - L
119 |0710102/07076/2020 ANIL KUMAR LADHA Caveat Application|Caveat Application |RAKESH WADHWA |Case Type Wrong 15-07-2020
Application under
RAHUL KUSHWAHA Vs. . .
120 |0710102/07121/2020 DBM RETAIL PVT. LTD. any gther Nil Jaskaran Singh Document Not Properly 21-07-2020
provisions
index missed memo of parties
missed list dates &amp;amp;
GODDONE event , breif of synopsis missed
INFRASTRUCTURES page 92-95, 110, 113-130, 145,
121 0710102/07127/2020 PRIVATE LIMITED Vs. IBC Under Sec 9 VIBHA V MISHRA 152, 153, 208 not clear page 197 16/07/2020
SUPERTECH LIMITED client sign missed , compliance
affidavit missed 9(3)b etc page
not clear
SMX FARMA LIMITED Vs. . .
122 0710102/03410/2020 MEDI XPERT INDIA LTD. IBC Under Sec 9 Atul Sahi claim less then 1 Cr 17/03/2020
HIGH GROUND
ENTERPRISE LIMITED Vs. )
123 0710102/06329/2020 ASCEND MEDIA PRIVATE IBC Under Sec 9 Shantanu Derhgawen |page:35, 68, 69, not clear 06-08-2020
LIMITED
DR. NEEL SAINI Vs. M/S Ashwani Kumar all pages are not clear, Upload
124 0710102/03607/2020 PARSVNATH DEVELOPERS IBC under Sec 7 Pag P CP 23/04/2020

LIMITED

Gupta

clear copy




MAM CHAND
GOEL Vs. UTTAR

No Sign in Application

125 0710102/07332/2020 DEVELOPMENT PRIVATE Rule 11 of NCLT |81/nd/2020 PRASHANT MEHTA ﬁ?nn;ip_;rar:lep;CZageS:\:]o.;G to 18 |24/07/2020
LIMITED Py >ing
gEIESISPTAOLNCI;SOMMISSIONER No Sign in Application & No

126 0710102/07339/2020 (IMPORTS) Vs. GIAN Sec 42 706/2018 K. ENATOLI SEMA 'cl':rluerCopy and Page No 63 not |24/07/2020
CHAND NARANG ea
ORIENTAL BANK OF
COMMERCE Vs. M/S PAGE

127 0710102/07320/2020 . Sec 60(5) 22/2018 PRANAV VERMA 24,2934,35,36,39,42,43,44,46- |24/07/2020
SHEKHAR RESORTS LTD. &

49 NOT CLEAR PAGE
ORS.
RAJESH JANGRA Vs DY. -

128 0710102/07341/2020 CHEIF ENGINEER Sec 60(5) IB-248/ND/2019 Nil Z_ofgglanrdl’ P-92, 195,197, 255 8800343000
(CONSTRUCTION-II)

UNION OF INDIA Vs. GYM .

129 |0710102/06038/2020 KHANA CLUB LIMITED Sec 241 (2) Nil Incomplete Document 12-05-2020
UNION OF INDIA Vs. GYM .

130 0710102/03604/2020 KHANA CLUB LIMITED Sec 241 (2) Nil DOCUMENT NOT COMPLETE [12-05-2020
ANNAY REALTORS

131 710102/07352/2020 PRIVATE LIMITED Vs Dream Sec. 241(1) Prashant Jain Translate-102-111,133-146, 24/07/2020
Towers Private Limited

page-
11,12,16,23,24,28,30,31,59-
ADDITIONAL 61,89-94 not clear and after
132 0710102064702020/3 Arunav Pankaj DOCUMENT IB-1367/PB/2019 PULKIT DEORA page 40 double page 27-07-2020

numbering,PG-113-115,135-
144,174-179,207-209,231,232
NOT CLEAR




ib/1367/pb/2019 &

91-94 135-144 174-179 207-209

133 710102064702020/4 Arunav Pankaj Sec 60(5) i2/2334/0f/2020 pulkita deora 231 not clear (small font)
AFTER PAGE NUMBER 23
134 [710102064922020 Rakesh Kumar Jain Sec 60(5) (IB)-917(ND) / 2019 |MOHIT NANDWANI |[PAGE NUMBERING WRONG  |23-07-2020
TRUE COPY STAMP MISSED
Straight Edge Contracts Pvt. . - N
135 |0710102/07520/2020 Ltd. Vs Three C Shelters Pvt. Rule 11 of NCLT, |(IB) NO.272 (ND) OF | 5 ;- kapoor signature missing IN application 5, 7 545
Ltd 2016 2019 & true copy & Signature Missing
136 |710102/06960/2020 Bharti Airtel Limited Vs Sec. 230-232 - Tanmay Sharma Case Type Wrong / Wrong 07-10-2020
Second Motion Document
M/S KADYAN ENTERPRISES Income Tax Service & Page Not
INDIA PRIVATE LIMITED Vs Sec 252 (1) - B Clear
137 |0710102/07556/2020 PRINCIPAL CHIEF y Depaish Tangoriya  |50,54,55&60,75,77,98,109& 31-07-2020

COMMISSIONER OF
INCOME-TAX DELHI

Government Body

Master Data & Fees Not Paid &
Wrong Section choose




ICICI BANK LIMITED Vs

Diary No. 0710102/

Case Type Wrong & Main Case

138 |0710102/07539/2020 ESSAR POWER MP LIMITED Sec 60(5) 03620/ ?020 Main MISHA No Missing 30-07-2020
Case Diary No
Case Type Wrong / Index
Advocate Detail / Blur Pg-56,99 /
NOIDA PAINTS AND Page Not Clear-
HARDWARE PRIVATE 67,78,82,83,86,89,91,93,94,98,1
139 |0710102/07516/2020 LIMITED Vs Registrar of Sec 252 (3) ABHAY BANSAL 01.106,109.110,111,115.118- 30.07.2020
Companies Delhi & Haryana 123,124 / Prayer Applicant
Signature Missing / Master Data
Missing / Income Tax Service
KADYAN ENTERPRISES Page Not Olear 55,57.69,60.75
140 |0710102/07560/2020 ;\leDIi,:trI:E{IO\:AC'LEnL!\:::SED Vs Sec 252 (1) Depaish Tangoriya 77.79,84,85.89.91,93.98,103 104 31.07.2020
9 P ,105,106,108,109,
Dharmendra Kumar Vs IAP No Sign in Application and No
141 0710102/07569/2020 COMPANY PRIVATE Sec 60(5) IB/446/ND/2017 ROHIT RATHI True Copy and Sign in 31-07-2020
LIMITED Annexurres
Forgings Private Limited Vs Application under Sanieev Bhushan
142 |0710102/07564/2020 Indiabulls Housing Finance any other IB/455/PB/2017 Deojra Page No. 121 & 131 Not Clear |31-07-2020
limited provisions- IBC
Dharmendra Kumar Vs IAP No Sign in Application and No
143 |0710102/07566/2020 COMPANY PRIVATE Sec 60(5) IB/446/ND/2017 ROHIT RATHI True Copy and Sign in 31-07-2020
LIMITED Annexurres
Dharmendra Kumar Vs IAP No Sign in Application and No
144  |0710102/07570/2020 COMPANY PRIVATE Sec 60(5) IB/446/ND/2017 ROHIT RATHI True Copy and Sign in 31-07-2020

LIMITED

Annexurres




Application under

145 0710102/06812/2020 Manohar Lal Vij Vs any other IB-1874/ND/2019 NA Index Missing , Proof of Service |07-03-2020
provisions- IBC
Dharmendra Kumar Vs IAP No Sign in Application and No
146 |0710102/07568/2020 COMPANY PRIVATE Sec 60(5) IB/446/ND/2017 ROHIT RATHI True Copy and Sign in 31-07-2020
LIMITED Annexurres
ANIL Application under
AGARWAL Vs. INTERPAR
147 |0710102/01482/2020 TS MARKETING PRIVATE a:gvcinstircl)irs_ BC IB-569/2019 NA case type wrong 08-05-2020
LIMITED P
KASHIPUR
INFRASTRUCTURE AND )
148 |0710102/07521/2020 FREIGHT TERMINAL Sec 60(5) IB-343/2019 Mohit Singh Index and sign on every page of | s 5 590
PRIVATE application are missing
LIMITED Vs. MULTIWAL
DYCON SYSTEMS PRIVATE
149 |0710102/07319/2020 LIMITED Vs. EPS GREEN IBC Under Sec 9 |FRESH Mohit Singhal claim less than 1 Cr 08-05-2020
ENERGY PRIVATE LIMITED
VIJAY KUMAR SIROHI
PROPRIETOR M/S. P. V.
150 0710102/07452/2020 ENGINEERS & IBC Under Sec 9 |FRESH Pankaj Paliwal claim amount less than 1 CR 08-05-2020
CONTRACTOR Vs. HSK
INFRA PRIVATE LIMITED
DHARMENDRA . . o
KUMAR Vs. AP Sign missing on application and
151 0710102/07567/2020 COMPANY PRIVATE Sec 12(2) 446/2017 rohit rathi zggee)l(r;?etsrue copy missing on 08-05-2020
LIMITED
SHRI GANESH FIRE
EQUIPMENTS PVT LTD Vs.
152 |0710102076272020 SHRI GANESH FIRE Rule 11 of NCLT |[CP(IB)364/ND/2019 |Amresh Kumar Case Type Wrong 08-05-2020
EQUIPMENTS PVT LTD
. . Application under
153 [0710102/07597/2020 Mohan Lal Jain Vs Kaliber any other IB-228/PB/2018  [NA True Copy and Sign Missed ~ |08-02-2020
Associates Private Limited -
provisions- IBC
154 [0710102/07621/2020 ML Gupta Vs Lifestyle Sec 60(5) IB-310/ND/2019  [Manashwy Jha True Copy and Sign Missed in al| 54 45 2020

Fitness Private Limited

pages




DEVENDRA KUMAR

SHARMA Vs JBB-EVEREST RAJENDRA . .
155 |0710102/07618/2020 BUILDTECH PRIVATE Sec 60(5) IB-1006/ND/2019 BENIWAL True Copy and Sign Missed 08-04-2020
LIMITED
EXCELLION CAPITAL
VENTURES PRIVATE Sec 252 (1) - By
156 |0710102/07630/2020 LIMITED Vs. REGISTRAR Government Body APPEAL/206/2020 |ANAND BAJPAI Wrong case type chose 08-07-2020
OF COMPANIES
Timelines Constructions
157 0710102/07434/2020 Private Ltd. Vs Lambclja . IBC Under Sec 9 SUMIT KUMAR objection-default amount less 28/07/2020
Eastern Telecommunication BATRA than 1 crore
Limited
ASHUTOSH GUPTA Vs
158 |0710102/07200/2020 Prizm Holography and Sec. 241(1) Ajay Kumar Gupta Missing-35-354 19/07/2020
Security Films Private Limited
PG-78,98,116-
119,128,132,139,176,177,183,18
5,186,191,193-195,197-
222,224,226,228,229,233,234-
237,240-242,244,245-
247,255,256,261,275,280,286,29
. . N 7,299,387,388,391,394,395,397, |31-07-2020(
Serious Fraud investigation 404- Before
159 710102017622020 Eifgc;teezj/s. Sunair Hotels Sec. 241(1) Ashim Sood 407,409,433 451,452,462,463 47| Lockdwn period
0,475,482,487,488,491,509,525- |)
564 NOT CLEAR PG-88 FONT
SMALL PG-175,184 CUT PG-
304 WRONG ARRANGE PG-
410G,410H MISSED,PROOF OF
SERVICE MISSED BRIEF
SYNOPSIS,MOA AND AOA
Case Type Wrong / Memo Of
Parties / List Of Date & Events /
Brief Synopsis / Index Not
KDR Services Private Limited Properly / Councel Detail / No
160 |0710102/07776/2020 Vs ROC DELHI Sec 252 (1) RITESH UPADHYAY Pagination / Prayer (Petitioner 08-10-2020
Sign Missing) / Income Tax
Service / File Not Properly
Uploaded Volume Wise
Application under CP
161 0710102/07765/2020 SAPAN MOHAN GARG Vs. any other o NA TRUE COPY MISSED 08-11-2020

provisions- IBC

(IB)/1756(PB)2018




M/S AMPLE

Unsign pages-2 to 10,13. Pages

INFRASTRUCTURE PVT. upasana
162 |0710102/07695/2020 LTD Vo M/S INTELLIGITY Sec 60(5) (1B) 17(NB) OF 2019 | P=>30% @ :gg clrear-52 to 54,57,63,101 to |08-07-2020
BUSINESS PARK PVT. LTD
C.P. Ravi Krishan
163 |0710102/07788/2020 Rakesh Sareen Vs Sec 60(5) (B)Y1006(ND)2018 _ |Chandna pg-21,23,26,31,33,35 cut 10-Aug-20
YES BANK .
164 |0710102/07807/2020 LIMITED Vs. MK. Sec 60(5) (C|:|'3P)/' 1731(ND)2019 |NEERAJ YADAY n;;”eg;'f'fe rléE't°aded Matter
OVERSEAS LIMITED erent.
165 [0710102/07739/2020 vishnu dutt Vs Interlocutory CP/IB/1753/ND/2019 |Dilip kumar Niranjan  |-2998 Nt clear-1,61013,2610 15 qg 545
Application (1.B.C) 36. Proof of service
Application under
SHARMA KALYPSO Pages- 34 to 41 & 43,44,46 and
166  |0710102/07869/2020 PRIVATE LIMITED Vs any other IB-1887/ND/2019  |NA e o e 13/08/2020
provisions- IBC
KRISHNA SAHIL
167 [0710102/07887/2020 CONSTRUCTIONS PRIVATE Sec 60(5) IB-2130/ND/2019  |Rajan Gupta Page-12 to 17 and 31 not clear [13/08/2020
LIMITED Vs NILESH
SHARMA
vol1 36-63 cut vol2
21,1329,1336 not clear and
some oages in hindi, vol-4 615-
SHITESH SACHAN AND APPLICATION MAREESH PRAVIR gi? cr::;rc :?Oa::,s\gg‘;;_azggé;gsm
168  |0710102/07625/2020 OTHERS Vs. SUPERTECH ANY UNDER (IB)/2187(ND)2019 ’ 08-04-2020
LIMITED PROVISION SAHAY vol18-3401-3404 , pages cut
3583-3599, vol24-4601-4615 not
clear vol27-5350-5380 not clear,
vol33-6499-6530 not clear vol37
7300-7310 not clear
Section 213 Fees Missed Rs
5,000, Master index Missed,
Master Data Missed, Vol 2to 5
169  |0710102/07877/2020 ii;’ae”‘:@l‘e“:"nflrte\f deltos gff( 12)13356342 @) RAHUL AHUJA not in Sequence, Page 308A,  [13-08-2020
P ec. 505, 776, 910 not Clear, Page
638, 706, 707, 714 to 720 cut,
Page 713 Missed
M/S REGAL METAL &
170 |0710102/07873/2020 FERRO ALLOYS Vs M/S Rule 11 of NCLT |1B-420/ND/2017 NALINI True copy and sign missed 13/08/2020
SANDEEP AXLES PVT LTD
171 [710000074832020 IDBI Bank Limited Vs. Caveat Application|1B-1757/2018 Rajive R. Raj No Advance Service & No 29/07/2020

Resolution

Vakaltnama




VEDURUMUDI BUILDERS
PRIVATE LIMITED Vs

Case Type Wrong / Memo Of
Parties (advocate sign missing)
& Page-14 / Detail not fill page-

172 |0710102/07852/2020 REGISTRAR OF Sec 252 (3) VINOD SINGH 24 | Page Cut-39 / Income Tax 13/08/2020
COMPANIES Service DCIT Cell / Petition &
Annexure every pages signature
RAJINDER
KUMAR Vs. DELHI .
173 0710102/07856/2020 DISTRICT CRICKET Rule 11 of NCLT |CP/51/2020 Tanuj Khurana Memo of party 17/08/2020
ASSOCIATION
SOUGAT SINHA IRP OF
LEXUS INDIA Rule 11 of NCLT, .
174 0710102/07801/2020 LIMITED Vs. PRAMOD 2016 CP/1B/2932/2019 Manoj Kumar case type wrong 17/08/2020
SARAF
SAPAN MOHAN
GARG Vs. ABW TOWER Pages not clear-124 to 129,141
175 |0710102/07884/2020 CONDOMINIUM Sec 60(5) CP/IB/1756/2018 Mukund Rawat to 148,413 17/08/2020
ASSOCIATION
GOODRE PRIVATE Wrong case type chose / Main
LIMITED Vs. INDIRAPURA Sec. 230-232 - ) )
176 0710102/07681/2020 M HABITAT CENTRE Second Motion NA Sandeep Kumar Zzzﬁn:c;r:tlﬁifx ?ootergeztl?ga/ded 17/08/2020
PRIVATE LIMITED properly up
APAVARGA TRADING CP. RAJENDRA
177 |0710102/07924/2020 COMPANY Vs. CAARA Sec. 12A (IB)/587(ND)2019 BENIWAL Pages not clear-31,33 to 37 17/08/2020
INDIA PRIVATE LIMITED
Rishabh Buildwell Pvt. Ltd. . .
178 [710102018152020 Vs. Compliance Construction ;‘;1'% 11 0f NCLT, (C|:|'3P)/'9 13(ND)201 Czsfngrf’ten‘gtrz?]%\)’v'ew recipet
Contracts Pvt. Ltd. pay
PUMA REALTORS PRIVATE cp
179 |710102080142020 LIMITED Vs. Punjab State Sec 60(5) o 41354354 e-stamp paper missed
) o (1B)/934(PB)2018
Power Corporation Limited
180  |0710102/07562/2020 ELLORA COMMOSALES Sec. 230-232, Sec |yt Motion ankit singal Page Not Clear-595-602,605-  |4,7/5)20

PRIVATE LIMITED Vs

234

611,741,1479,1478,1477,




SANTOSH SHARMA Vs.

Application under

C.P.

PAGE no 27-41, 77 AND 78

181 |710102072682020 DASH EXPORT PVT LTD any other (IB)1388(ND)2018 |>2nyam goel NOT CLEAR 28-07-2020
provisions- IBC
MEHTA SYNTHETIC
PRIVATE LIMITED Vs Translate-141-164 / No
182 |0710102/07349/2020 REGISTRAR OF Sec 252 (3) NOOR MOHAMMAD Documents Proper Uploaded 24-07-2020
COMPANIES NCT OF DELHI pertp
& HARYANA
183 |0710102/07170/2020 Mohd Zuvaib Khan Vs Sec 252 (3) ANJALI YADAV income tax service DCIT High | 17,1759
Registrar of Companies Court
Ajay metalloys Vs ASIAN CP.No
184 |0710102/08052/2020 COLOUR COATED ISPAT Sec 60(5) A RAJIV ANEJA Affidavit veryfying date 18/08/2020
LTD (1B)50(PB)12018
Jaswinder Singh Walia Vs Application every pages sign
185 |0710102/08030/2020 PUMA REALTORS PRIVATE Sec 60(5) CP/IB/934/PB/2018 |Anurag Bhatt Annexure every pages sign 18/08/2020
LIMITED /Proof of service
Company Document not properly uploaded
LEE FININVEST PRIVATE ) Sec 252 (1) - By . .
186 |0710102/08126/2020 LIMITED Vs ROC Delhi Appeal(Companies Government Body Bharti Kashyap / wrong section / wrong case 21/08/2020
Act) type
LUSTRA PRINT PROCESS
187 |0710102/08081/2020 PVT.LTD. Vs. FRENCH IBC Under Sec 9 RANJIT KHATRI claim less than 1 cr
BAKERY PVT. LTD.
HIGH GROUND vs LIMITED
188 0710102/06329/2020 Vs. ASCEND MEDIA IBC Under Sec 9 Shantanu Derhgawen |page:35, 68, 69, not clear
PRIVATE LIMITED
EXCELLION CAPITAL Company
VENTURES PRIVATE N Appeal no. Advance service to income tax
189 |0710102/08166/2020 LIMITED Vs REGISTRAR OF Application(Compa |Rule 11 of NCLT 206/252/ND/2020 ANAND BAJPAI (DCIT) 22/08/2020

COMPANIES

nies Act)




Mobeinnovation Software

190 [710102069192020 Private Limited Vs. Registrar | C°MPanY Rule 11 of NCLT |Appeal/44(ND)2020 |Narayan Kumar Jha |supporting affidavit 24-08-2020
) Application
of Companies
JK LAKSHMI CEMENT LTD »
191 [0710102/07514/2020 Vs. ANSAL HI- TECH ICBompa”y Petition |15 Under Sec 9 g'\é”STHF;iQ%HEAT amount less than 1 Cr
TOWNSHIPS LTD
INDIAN POTASH LIMITED Vs Company Petition objection-jurisdiction(registered
192 [0710102/07725/2020 SUMAN PHOSPHATES AND | pany IBC Under Sec 9 MANISH KAUSHIK offjice ind;re) 9
CHEMICALS LIMITED
ORATOR MARKETING PVT. »
193 [0710102/03587/2020 LTD. Vs. SAMTEX DESINZ|COmPany Petiion b er Sec 7 LZAFEER AHMAD B |documents not uploaded (only
1B F six pages are uploaded)
PVT. LTD.
SIDHANT SHARMA Vs Company CP/305/241/242/ND/ | YOGESH KUMAR
194 0710102/08190/2020 AKASH KHILWANI A_ppllcatlon(Compa Rule 11 of NCLT 2018 JAGIA Index not uploaded 24/08/2020
nies Act)
case type wrong not sign in
195 |0710102/07755/2020 BSM India Private Limited | CO™PaNY Petition 1. 60(5) amresh kumar application page 18-21 not clear |, g 555
1B main case no. not mention
M/S KESHAV
" 33, 27,23 not clear page 24
ENTERPRISES Vs. Company Petition |.
196 0710102148962019/7 ALUPAN COMPOSITE IBC Under Sec 9 B ib/3196/ND/2019 Onkar Nath translate
PANELS PRIVATE LIMITED
PG-11-20MSSED, 21,22,24,29
MANJU KALGAONKAR Vs. | . CUT AND 27,28 NOT CLEAR
197 |0710102/08231/2020 JBB-EVEREST BUILDTECH y Sec 60(5) 9711967227 PG-11-20MSSED, 21,22,24,29 [25-08-2020

PRIVATE LIMITED

Application (1.B.C)

CUT AND 27,28 NOT CLEAR




Casablanca Industries Private

198 710102080802020 Limited CAVEAT NA NA RISHAB WASSAN DD WRONG DETAILS 25/08/2020
199 |0710102/08264/2020 Rohit Sehgal Vs Supritendent Interlocutory Sec 60(5) CP/IB/547/PB/2018 |Rohit Sehgal Proof of service 27.08.2020
of Police Application (1.B.C)
ANUPAM GUPTA Vs Company AMIT PRABHAT
200 0710102/08243/2020 Overseas Courier Service Application(Compa |Rule 11 of NCLT |CP/434/2018 Memo of party 27.08.2020
. . DESHPANDE
India Pvt Ltd nies Act)
Company
Anupam Gupta Vs Overseas N AMIT PRABHAT
201 0710102/08241/2020 Courier Service India Pvt Ltd Appllcatlon(Compa Rule 11 of NCLT |CP/434/2018 DESHPANDE Memo of party 27.08.2020
nies Act)
) . Company Application under L .
202 [0710102/08258/2020 Punjab National Bank Vs 1\ Lo ion(Compa [any other IB/422/2016 Rajinder Wali Application every pages sign-1 1,7 g 595
Metaphor Exports Pvt. Ltd . . to 11
nies Act) provisions
-LrIIIEVIKI'I:r;Ef\xE I:I'SEI;)BFIIQ/AA\IEL & |Interlocuto COMPANY Memo of party (Applicant
203 0710102/08265/2020 L Y Sec 60(5) APPLICATION NO. |Rachit Kohli signature) Application every 27.08.2020
EXPERIENCES PRIVATE  |Application (1.B.C) .
IB-2417/ND/2019 pages sign-1to 4,9,12
LIMITED
STATE BANK OF INDIA Vs. . . .
204 [0710102/07786/2020 M/S INDO ALUSYS ICBOH‘gg;'y Petition 15¢ Under Sec 9 f/?yv CHAMBERS pf(f’oef' l?iz'rlgsm”;f;zd and
INDUSTRIES LTD. P
Ahluwalia Contracts (India) Interlocutor
205 |0710102/08273/2020 Limited Vs Gian Chand y Sec 42 CP/IB/706 /PB/2018 |Tarig Khan Wrong Section

Narang

Application (1.B.C)




SHRI DRONA HOTELS PVT.

Company

206 |0710102/08275/2020 LTD. Vs REGISTRAR OF | Application(Compa | >¢¢ 252 (1)-BY |APPEAL no. SANKET GUPTA  |Wrong Section and fees not paid |27/08/2020
. Government Body [169/252/ND/2020
COMPANIES nies Act)
THIRD EYE HARKHABAR
PRIVATE LIMITED Vs Company Application under Dr. Maurva Viia No Pagination/ main case no
207 |0710102/08278/2020 REGISTRAR OF Application(Compa |any other Not Mentioned Chan dray jay o mfntione N e Mo 127/08/2020
COMPANIES DELHI & nies Act) provisions
HARYANA
STK-7-24-362 Company Name
Divyanshu Setia Vs Company ) not Mentioned No fees wrong
208 276;5);(?2/07903/2020 REGISTRAR OF Appeal(Companies Zii:rii(;gt BBgd Amol Sinha section choose Page No, 14-08-2020
COMPANIES Act) Y 364,365,367,369,371,373,382
Cut
M/S KADYAN ENTERPRISES|Company - .
209 [0710102/07559/2020 INDIA PRIVATE LIMITED Vs |Appeal(Companies |Sec 252 (1) Depaish Tangoriya |>urisdiction Haryanain Master 54 7 545
Refiled ) . Data
Registrar of Companies Act)
Company Application under Page No 7 Repeated & Income
CZONE ENGINEERS N APPEAL no. ) Tax Service Missing & After
210 0710102/08289/2020 PRIVATE LIMITED Vs Appllcatlon(Compa any gther 839/252/ND/2019 Abdul Quadir Page No 17 Pagination Not 27/08/2020
nies Act) provisions
Done
Sunrays Properties and Company Application under C.A.(CAA)/52(PB)20
211 0710102/08330/2020 Investments Company Private | Application(Compa |any other 1é ’ MANOJ SHARMA TRUE COPY SING MISSED 28/08/2020
Limited Vs nies Act) provisions
Mr. Arun Kumar Sinha Vs M/s |Interlocutory C.P.
212 |0710102/02671/2020 Three ¢ Homes Private limited| Application (1.B.C) 19(2) (IB)/432(ND)2019 Atul Sharma Pg-15,40 not clear 28/02/2020
Interlocuto Pages are Cut- 23 to
213 |0710102/07646/2020 IDBI BANK Vs Y Sec 60(5) IB-1757/PB/2018 RAJIV RANJAN RAJ (27,31,34,40 to 43,56,58,59,64 |08-05-2020

Application (1.B.C)

Volume wise index compulsory




NORTHERN ARC CAPITAL

Company Petition

Application under

case type wrong & document not

214 |0710102/07759/2020 LIMITED Vs Five Core I (IBC) any other NA uload properl 10-08-2020
Electronics Limited provisions- IBC P properly
Pawan Vs Supertech Contempt Petition |Rule 11 of NCLT, .
215 |0710102/07723/2020 Township Project Ltd (IBC) 2016 IB/904/ND/2019 Rajiv Shukla case type wrong 07-08-2020
Karnataka Bank Ltd. Vs.
Resolution Professional Interlocutory C.P. .
216 |710102078462020 &#40:Ortel Communications | Application(iBc) | >°¢ 80(%) (By761(NDj201g  |NIPUN GAUTAM Pg-51 missed
Ltd.&#41; & Ors.
M/S. PREMSONS SUPER Interlocutory C.P. wrong proof of service in Proof of
217 |710102081272020 STEEL PVT. LTD. Application(IBC) Sec. 12A (1B)/404(ND)2018 VIVEK KUMAR service column
AKHILESH KUMAR GUPTA | -~ Eegféatt'imr‘] 44(2),
218 |0710102/08312/2020 Vs EASYTECH GLOBAL erocuiory quicatio CP/IB/794/ND/2018 |Surabhi Sinha Proof of service 28/08/2020
Application (1.B.C) |process
PRIVATE LIMITED .
Regulation, 2016
MUKESH KUMAR GROVER
Vs Uttarakhand Power Interlocutory CP/I1B-2375/(ND)/ PARTHO Application every pages sign-2
219 0710102/08358/2020 Corporation Limited through |Application (I.B.C) Sec 60(5) 2019 BHATTACHARYA to 4 29/08/2020
Its Executive Engineer
WORLD WINDOW
RENEWABLE ENERGY Company Council Sign and Detail Missed
220 |0710102/07437/2020 LIMITED Vs Registrar of Appeal(Companies |Sec 252 (3) Rohit . 9 28-07-2020
. . in Index
Companies NCT of Delhi and |Act)
Haryana
Page 144 Wrong Arrange, Page
RAJESH RAJPAL Vs Company Petition |Sec. 241(1),Sec 291 to 294, 302,303,304,305,306
221 0710102/06135/2020 RAJPAL POLYTEX PRIVATE pany ; R Devesh Arora not clear, Annexure 6 no 22-05-2020

LIMITED

(Companies Act)

242(4)

seperate index and Break after
200 pages




AASHIYANA STEELFEB
PRIVATE LIMITED Vs

Company

PRAMOD PRASAD

Translate-86,88 / Page Not
Clear-90,94,95,97 / Blur Pg-

222 |0710102/08192/2020 Registrar of Companies (NCT Appeal(Companies |Sec 252 (1) KOTHARI 33,80 / Annexure Every Pages 24/08/2020
. Act) .
of Delhi & Haryana) Sign
Company
UJJAWAL GARMENTS . CS AVINASH
223 0710102/08067/2020 PRIVATE LIMITED Vs A_ppllcatlon(Compa Sec 252 (3) KUMAR Case Type Change 19/08/2020
nies Act)
CHLORITECH INDUSTRIES |Company Petition pages 430,434,436,438,440,442 Na.

224 0710102/08129/2020 Vs. M/S HIL INDIA LIMITED |IB (IBC) IBC Under Sec 9 AMIT GUPTA not clear 21-08-2020
205 0710102/08451/2020 Longowal traders Vs DCM Company Petition IBC Under Sec 9 SANYAM JAIN objection-claim amount less then 09-01-2020
LIMITED IB (IBC) 1 crore
226 |0710102/08454/2020 VEER BHAN Vs. DCM | Company Pefition 56 j4¢r sec 9 SANYAM JAIN claim amount less then 1 crore ~ [09-02-2020

LIMITED IB (IBC)
Total Airport Services (India) Company
227 |0710102/06283/2020 Private Limited Vs Registrar 1, i tion(Compa |Sec 252 (3) CA/149/252/IND/2020|Sandeep Chilana | C25€ TyPe Wrong/Every Pgs 4 4 5020
of Companies NCT of Delhi & | . Signed
nies Act)
Haryana
Catalyst Trusteeship Limited Interlocutor CP
228 0710102/08403/2020 Vs RIYASAT TOWERS A Iicationzl B.C) Sec 60(5) (Ié)}1392(ND)2019 Jatin S Sethi TRUE COPY MISSED 31/08/2020
PRIVATE LIMITED PP =
Woolways India Limitd Vs |Interlocutory Application under sajeve BHUSHAN
229 0710102/07845/2020 Standard Chartered Bank Application (1.B.C) any cher 1B)/29(ND)2018 DEORA WRONG SCRUTINY 13/08/2020
provisions- IBC
M/s Richa Global Exports Pvt. APPLICATION SIGN
230 710102080532020 Ltd Vs. SAMTEX DESINZ Intervention Petition|Sec 60(5) 1B-3171 OF 2019 Abhishek Bhardwaj MISSED,PG-24,26 IN

PRIVATE LIMITED

HINDI,WRONG CASE TYPE




Application under

231 | 0710102/08573/2020 SANJAY GUPTA Vs. Interlocutory any other (IB)132(PB)2017  NIPUN GAUTAM PAGE 53-56 FONT SMALL 09-05-2020
Application(IBC) -
provisions- IBC
232 |0710102/08454/2020 veer bhan Vs DCM LIMITED ICBOHES;‘V Petition 115 Under Sec 9 SANYAM JAIN ?béfgrt'eon'da'm amount less then| o 4> 5020
'SI'QXVNHSNPEC\)(R?I'OPAI:\!_IVATE Company Petition page:42-48, 52-57, 90-103 not
233 |0710102/08444/2020 LIMITED Vs. ASSESSING |IB (IBC) IBC Section 59 RAKESH KUMAR gfa;gnxrgigea?rzgz, 74,76, 01-09-2020
OFFICER : g arrang
Sona Beverages Pvt. Ltd. Vs "
Company Petition . . )
234 0710102/06276/2020 KAAMA BREWERIES PVT IB (IBC) IBC Under Sec 9 debopriyo moulik page:77-88, 126-132 note clear
LTD
Mukund Vs M/s Logix City Interlocutory . )
235 |0710102/08297/2020 Developers Pyt Ltd Application (1.B.C) IBC Under Sec 9 BALAJI SRINIVASAN |Wrong section (wrong e-file)
PCL IT Solutions Private Company Petition sonal mashankar page:173-175, 200 missed and
236 0710102/08178/2020 Limited Vs IB (IBC) IBC Under Sec 10 8109308340 claim less than 1 cr
GOENKA ENTERPRISES Vs |[Interlocutory DIVYANSHU
237 |0710102/08450/2020 KULDEEP VERMA Aoplication (LB.C) |5¢ 42 CP/IB/ 418/ND/2018 | ~or (AFFIDAVIT DATE) 09-01-2020
INDIAN OVERSEAS BANK |~ Application under [, ..
238 |0710102/07233/2020 Vs. M/S PIXION MEDIA PVT.| [ orocutory any other PP i Y|ANIL KUMAR pg-21 repeated. REFILE
Application(IBC) o other provisions- IBC
LTD. provisions- IBC
Sanjib Kumar Dey Vs No Index, No pagination, No e-
239 [0710102/08629/2020 Concept Capital Infra Projects | "eriocutory Rule 11 of NCLT, 115 511/2020 Srijan Sinha Stamp, Brief Synopsis, memo of |07-09-2020
Application (1.B.C) [2016 .
Pvt. Ltd. parties
DEVKRIPA ISPAT PRIVATE
LIMITED Vs DE LAGE Interlocutory CP.
240 |0710102/08510/2020 LANDEN FINANCIAL Aoplication (LB.C) |S€¢606) (ByossND)2o1s | ANAND BAJPAI PG-18,45 NOT CLEAR 09-02-2020
SERVICES INDIA PRIVATE
LIAAILTED
Manoj Giri Vs Ansal Phalak |Interlocutory Rule 11 of NCLT, [C.P. SELECT CORRECT
241 0710102/08470/2020 Infrastructure Pt Limited Application (.B.C) [2016 (B)2336(ND)2019 | ROHIT CHOUDHRY 1500 mENT TYPE 09-02-2020
ARUN ANAND Vs. AKME Company ROHIT KRISHAN affidavit back date sign missing L
242 | 0710102/08486/2020 PROJECTS LIMITED Application CP/55(ND)2018 NAGPAL and section wrong application




243 |710000085722020 Neeraj Aggarwala Cavet NCLT form 3c Missed 05-09-2020
MASQ BUSINESS Compan age numbering missed,income
244 |710102086282020 SOLUTION PVT. LTD Vs. pany Rule 11 of NCLT |Appeal-280 of 2020 |Sameer Sidhar page numbering ‘
. . Application tax service missed
Registrar of Companies
\F/,QIE/DAT!AN INFRABUILD 83 not clear 50 soft 68 73
245 0710102/00024/2020 LIMITED Vs. REGISTRAR Company Appeal |Sec 252 (3) NA YOGITA BHATIA Vn\;rlcs”s]ed etc and case type 09-09-2020
OF COMPANIES 9.
HARYANA CARBON PVT
LTD Vs. REGISTRAR OF Sec 252 (1) - By case type wrong AND DOCS
246 [0710102/03278/2020 COMPANIES NOT AND Company Appeal |22 ey [NA SAMAKSH GOYAL |02 I O OPERLY. . |08-09-2020
DELHI
ADITYA
PUGLIA Vs. FIRESTAR
DIMANOND PRIVATE Application under
247 |0710102/03560/2018 LIMITED FIRESTAR Intervention Petition|any other NA Aditya Puglia case type wrong document not |4 g 5591
DIMANOND rovisions properly upolad
INTERNATIONAL PRIVATE P
LIMITED NIRAV MODI HONG
KONG LIMITED
MR. NAVNEET KUMAR »
Company Petition
248 [0710102/03576/2018 GUPTA Vs. M/S.TATA | Sec 60(5) NA J SAGAR case type wrong/SECTION 09-09-2020
STEEL LIMITED
DR.SEEMA Application under case tvpe wrond sina missed in
249 [0710102/00176/2019 BAJAJ Vs. EMBRYO Company Petition |any other NA Vishnu PS Langawat | “ngon g sing 09-09-2020
HEALTH PRIVATE LIMITED provisions PP
STATE BANK OF
250 [0710102/14108/2019 INDIA Vs. SHRILAL Company Rule 11 0f NCLT, |C.P. AYUSH AGARWAL [CASE TYPE WRONG 09-09-2020
Application 2016 (IB)/613(ND)2019
MAHAL LTD.
SINGLABUILDERSAND | cp
251 [0710102/00084/2020 PROMOTERS pany Sec 60(5) . PALLAVI SINGH CASE TYPE WRONG 09-09-2020
Application (IB)/934(PB)2018
LIMITED Vs.
252 |0710102/00059/2020 SHIV DYAL SHARMA vs | SomPany Sec 60(5) C.P. Jatin S Sethi case type wrong 09-09-2020

Application

(IB)/1718(PB)2018




KALIBER ASSOCIATES PVT.

Application under

petition fillied in companies

253 |0710102/01303/2020 LTD Vs. INCOME TAX KOTiEZ%n any other CP/228(ND)2018  |Anirban Bhattacharya |act,Pg Not Clear-24-28,29- 09-09-2020
OFFICER PP provisions 38,36,37 and case type wrong
AXYKNO CAPITAL .
SERVICES PVT Application under
254 0710102/02479/2020 LTD. Vs. RATTANINDIA Cross Application a:yv?tihe:]r . NA Vikram Hegde CASE TYPE WRONG 09-09-2020
POWER LTD provisions
SHRI
SOURABHAGGARWAL
SOLE PROPRIETOR M/S. S
255 0710102/03191/2020 S Review Application 2Rg1|211 of NCLT, (CI:I.BP)/.2126(ND)2019 Mohit Singhal CASE TYPE WRONG 09-09-2020
ENTERPRISES Vs. SHRI
BALAJI INFRADEVELOPERS
PRIVATE LIMITED
PAGE 5
,7,11,12,13,15,19,20,21,22,24,2
6,27,30A,21,32,33,36,37,39,48,4
SPEED Application under . n e EA e o EA A
Interlocutory C.P. . ) 9,51,51A,52,53A,56,57,58,59,61
256 |0710102/03136/2020 &Q??LERS Vs. ANIL Application(IBC) a?gv?;tir:;;_ BC (IB)/995(ND)2018 animesh Rastogi A62 63A,64 67,69,60A.71,73.73 09-09-2020
P A,74,76,80-82,82A,85,85ANOT
CLEAR, AFTER 76 NOT
CLEAR,89 MISSED
KAVYA Interlocutor Application under CP
257 0710102/03028/2020 TRADERS Vs. ANIL A Iication();BC) any other (Ié)}QQS(ND)2018 animesh Rastogi DOC NOT UPLOAD 09-09-2020
MATTA PP provisions- IBC
THE CASA ROYALE
ALLOTTEES WELFARE Interlocutor CP
258 0710102/02618/2020 ASSOCIATION Vs. NISUS A Iication();BC) Sec 60(5) (II.B)/.1348(ND)2019 URFEE HAIDER Pg-40-43 ,49,68-70,71 not clear [09-09-2020
FINANCE AND INVESTMENT| PP
MANAGERS LLP
BHISHAM
INFRASTRUCTURE
PRIVATE Application under CP
259 0710102/03083/2020 LIMITED Vs. UDAYRAJ Company Appeal any other (II-3)/-192(PB)2019 NA EVERY 2 PAGE BLANK 09-09-2020
PATWARDHAN - INTERIM provisions- IBC
RESOLUTION
PROFESSIONAL
SUPERLATIVE
INFRASTRUCTURE
PRIVATE Application under
260 0710102/03069/2020 LIMITED Vs. UDAYRAJ Company Appeal any other NA NA EXEEYTsésszRLC')AI\II\Ig AND 09-09-2020
PATWARDHAN - provisions- IBC ’
RESOLUTION

PROFESSIONAL




CANBANK FACTORS Section 42 - CASE TYPE WRONG AND
261 0710102/02736/2020 LIMITED Vs. CANBANK Company Appeal [Submitted by NA VIJAY KUMAR DOCUMENT NOT UPLOADED [09-09-2020
FACTORS LTD Government Body PROPERLY
Haryana Carbon Private Company Sec 252 (1)- B
262 0710102/08672/2020 Limited Vs Registrar of Application(Compa y Appeal no. 242/2020 [SAMAKSH GOYAL |Wrong Section 09-09-2020
. ) Government Body
Companies nies Act)
M/S AMPLE worng main case number in file
INFRASTRUCTURE PVT. Interlocutory upasana and affidavit,pg-52-54,57 not
263 |710102076952020 LTD Vs. M/S INTELLICITY Application(IBC) Sec 60(5) C.P. (IB)17(ND)2019 chandrashekaran clear,volume break after 200
BUSINESS PARK PVT. LTD pages
sign missed on application,pg-
130,139 black,pg-131-133,203-
Mrs Sarika Somvanshi and Interlocutory C.P 210,432-
264 [710102064042020 Ors. Vs. R S Stone Pvt Lid Application(IBC) Sec 60(5) (IB)1788(PB)2018 Jatin S Sethi 434,461,465A,556,557,811not
clear,pg-355 font small,pg-
473,474,478,479,480,481,482,48
6,487-491,807 translate
INDIAN OVERSEAS BANK Interlocuto Application under cp
265 |0710102/06621/2020 Vs. PIXION MEDIA PRIVATE A IicatioanBC) any other (II-3)/-438(PB)2018 167-170,172-179 not clear page |[refile
LIMITED PP provisions- IBC
. . Company
266 |0710102/07816/2020 Kiran Chopra Vs Arvind Application(Compa |Rule 32 CP/64(PB)2019 VARUN KATHURIA |P9:717273747576 NOT 08-11-2020
Chopra ) CLEAR
nies Act)
IDBI Bank Limited Vs Amzen Interlocuto Application under wrong filing reioinder file as a
267 |0710102/08614/2020 Transportation Industries jocutory any other C.P. (IB)/3(ND)2020 |[Harshit Khare g Ting re) 09-07-2020
. - Application (1.B.C) o application
Private Limited provisions- IBC
Shane Haryana Finlease
Limited Vs Registrar of Company
268 |0710102/03519/2020 . . Appeal(Companies |Sec 252 (3) Y4 NCLT Form 12 Missed 21-03-2020
Companies Delhi and Act)
Haryana
BHARAT BHUSHAN Compan Application under
269 |710102081952020 AGARWAL Vs. BHARAT pany any other CP/25(ND)2020 Pratishtha True Copy Sign missed
Application .
NIDHI LIMITED provisions
CUSHMAN AND WAKEFIELD
270 0710102/08554/2020 INDIA PRIVATE LIMITED Vs [Company Petition IBC Under Sec 9 sandeep phogat page:95-97, 98, 105, 108, 111,

GOLF VIEW HOMES
LIMITED

IB (IBC)

9873687595

135-139, page not clear




ARUN ANAND Vs.

Interlocutory

APPLICATION

271 0710102/08714/2020 o UNDER (IB)/55(ND)2018 Rohit Naagpal ALL PAGES ARE BLURE
HARIKRISHAN SHARMA Application(IBC) PROVISION IBC
272 |0710000080072020 Hem Singh Bharana Vs. CAVEAT FORM 3C MISSED 17-08-2020
273 [0710000080602020 [rinidy Sleantech Private | caveat FORM 3C MISSED 19-08-2020
Sushen Gupta VS ACTIA
274 |0710102080792020 INDIA PRIVATE LIMITED CAVEAT FORM 3C MISSED 20-08-2020
1. Unilazer Alternative
275 |710000085722020 Ventures ,2. Easy Policy NCLT form 3¢ Missed 09-05-2020
Insurance Web Aggregators
Pvt. Ltd.
N Supporting Affidavit missed
276 [710000084682020 Green Channel publications Advance Service Missed , 09-02-2020
(India) Pvt Itd .
vakaltnama Missed
in Index Pagination Not Done &
SHOBHIT ESTATES Company ;Luneei?r?; ?%n:g;:rzc:w ZSSI'I['](? "
277 0710102/08777/2020 PRI\./ATE LIMITED V.S Appeal(Companies |Sec 252 (1) RANJAN KUMAR 80& Page 87 To 97 Hindi Pages [09-12-2020
Registrar of Companies NCT JHA o
of Delhi & Harvana Act) Translate Copy Missing & Page
i No 98 Not Clear & Income Tax
Service Missing
Amit Anil Goenka Vs. M/s. Company Petition |Rule 11 of NCLT, ONLY VAKALATNAMA,WRONG| ..
278 |710102080052020 Earthcon Infracon Private Ltd. |18 2016 IB-1601/ND/2019 Ankur kashyap CASE TYPE refile
Mohan Aggarwal Vs. JAI . N Rule 11 of NCLT, [C.P. )
279 |710102079782020 PRAKASH GUPTA Review Application 2016 (IB)/1565(PB)2018 RAJENDRA GUPTA [CASE TYPE WRONG refile
SVAS ARC PRIVATE Page Cut-11,13,14,15-21,25,28 /
280 0710102/08695/2020 LIMITED Vs. REGISTRAR [Company Petition |Sub-Section (1) Of RANJAN KUMAR list of date events / Board 09-09-2020

OF COMPANIES NCT OF

DELHI & HARYANA

(Companies Act)

Section 66.

JHA

resoulation / Annexure every
pages sign / Proof of service




M/S INTER CONTINENTAL
INDUSTRIES Vs M/S

Interlocutory

True copy is missing on

281 0710102/08636/2020 SHOREWALA GLOBAL Application(IBC) Sec 60(5) IB/862/ND/2019 Gautam Singh annexures
INDUSTRIES PVT. LTD.
V.N. PROPERTIES Company Sec. 230-232 - . .
282 0710102/08665/2020 PRIVATE LIMITED Application Second Motion CAA/15/PB/2019 Sanjeev Choudhhry |Wrong Section 09-09-2020
DEVENDRA KUMAR Application under
SHARMA Vs JBB-EVEREST |Interlocutory .
283 |0710102/08692/2020 BUILDTECH PRIVATE Application (1.B.C) a:gvcijstircl)erz‘rs_ BC IB/1006/ND/2019 Anil Kumar PG no. 4-11 cut 09-09-2020
LIMITED P
Vasilis CityScapes Pvt. Ltd Vs | Interlocutory Application under
284 |0710102/08761/2020 SONI INFRATECH PVT LTD |Application (1.B.C) any gther IB/2239/ND/2019 Aseem Talwar Service is missing 09-11-2020
provisions- IBC
. . Application under
285 |710102080972020 TGS Water Private Limited | 5o mpt peition  [any other appeal-372/2019  |JEEVESH MEHTA  |Wrong case type
Vs. Registrar Of Companies -
provisions
Rajaraman Balachandran Vs. Company Petition Application under | COMPANY CASE TYPE IS WRONG,prayer
286 |710102036232020 Delhi Baroda Road Carriers B pany any other PETITION (IB) NO. [Shweta Dubey missed,supporting affidavit
Private Limited provisions- IBC 1665/(PB)/2018 missed,proof of service
CA(A) Merger and Sub-section (l) of
287 |0710102/07728/2020 Oswal exports pvt Itd Vs roc  |Amalgamation(Com section 230 aaryan sharma Translate Page-161,164 08-07-2020
panies Act)
ai’oﬁﬁf\/ﬂg;:&dﬁgm\f:ny Interlocuto Application under CP True Copy Signature Missing in
288 |0710102/08767/2020 Lo o jocutory any other oy na Annexures & Page NO 12-09-2020
R.S. Ajit Singh & Co. Application (1.B.C) o (IB)/1499(PB)2019
) provisions- IBC 65,66,67,68,69
(Automotives) Pvt. Ltd.
289 [0710102/01885/2020 RAJEEV LOCHAN Vs Company Sec. 12A i 981803467 Case type wron 11.09.2020
' Application : (1B)/2166(ND)2019 yp 9 o
UMAN CHADHA Vs.
Interlocutory C.P. WRONG SECTION SELET AND
290 |0710102/08854/2020 LIFESTYLE FITNESS o SECTION -9 NIRAJ YADAV 15-09-2020
PRIVATE LIMITED Application(IBC) (IB)/310(ND)2019 PG -17 NOT CLEAR
uncompleted document , final
report, 2 year balance sheet ,
291 0710102/06531/2020 Olympia Electronics Private  |Company Petition IBC Section 59 Soma Samantarai ibbi report, master data ,

Limited Vs

IB (IBC)

challance, BR, Special BR etc
document missing (contact to
registry 24361890)




J. M. TECH SOLUTION

Application under

PRIVATE LIMITED Vs. Company . . )
292 0710102/08720/2020 REGISTRAR OF Application a:gvciastir;irs Appeal/187(ND)2020 [ Depaish Tangoriya 7-9 not clear page refile
COMPANIES P
Proprietor Of Seemro Cargo Company Petition upasana objection-claim amount less than
293 |0710102/08837/2020 Movers Vs TRIUMPH B (IB?C) Y IBC Under Sec 9 cEandrashekaran 1 (J:rore 14/09/2020
REALITY PVT LTD
. . . CP(AA) Merger and } )
294 [0710102/08364/2020 Rapipay Fintech Holding Amalgamation(Com| >¢¢: 230-232 KARAN MALHOTRA |Missing-311 / Delay Application |31/08/2020
Private Limited Vs . Second Motion
panies Act)
FARHEEN ARSHAD Vs. Intervention Petition true copy missing on all petition
295 |0710102/08884/2020 M/S OVERSEAS PRIVATE Sec 60(5) SANJEEV KATARIA Py 9 P * [16-09-2020
(IBC) page 69 cut & Case Type
LIMITED
Mr. Ravindra Loonkar Vs INTERLOCUTORY
296 |0710102061192020/1 Ko.tak Mahindra Bank Lin.1ited Sec 60(5) APPLICATION pg-22 not clear,pg-41 overwriting
(1.B.C)/2069(PB)2020
Mr. Ravindra Loonkar Vs INTERLOCUTORY
297 |0710102061192020/3 Ko.tak Mahindra Bank Lirr-1ited Sec 60(5) APPLICATION true copy sign and stamp missed
(1.B.C)/2069(PB)2020
MR. NIKHIL RAI AND 325(42)4/:(1)",085[?& SSM_?SLY sign missed on repl -42,43
298 |0710102139162019/9 ANOTHER v/s M/S VCARE PP 9 P:Pg-22,
TECHNOLOGIES PVT LTD under any other (COMPANIES cut,true copy stamp
provisions ACT)/157(ND)2019
CA(A) MERGER
MCCORMICK SUPPORT AND
Sec. 230-232, Sec . )
299 |0710102173432019/7 SERVICES PRIVATE 234 AMALGAMATION(C Only one page in the file
LIMITED OMPANIES
ACT)/10(ND)2020
300 [0710102/08884/2020 Farheen Arshad Vs M/S Intervention Petition| ¢ . (s CP/IB/1731/2019  |Manoj Kumar Malik | 298 cut-34 /Wrong section 16/09/2020
Overseas Private Limited (IBC) choose
SREI EQUIPMENT FINANCE Interlocuto Rule 11 of NCLT
301 0710102/08914/2020 LIMITED Vs WIANXX IMPEX A Iica::onnzl B.C) 2(l)J16 ’ Advance Service Missing-60 16/09/2020
PRIVATE LIMITED PP e
SSMP INDUSTRIES Interlocutor Application under cp
302 [0710102/08930/2020 LIMITED Vs. SSMP A Iication(ﬁBC) any other (II.B)/.495(ND)2017 H P BHARDWAJ PAGE NO 7,12 NOT CLEAR 17-09-2020
INDUSTRIES LIMITED PP provisions- IBC
Interlocuto Application under
303 |0710102/08917/2020 Vijay Oberoi Vs jocutory any other IB/159/ND/2019 Vijay Oberoi Page no. 67,68 not clear 16-09-2020
Application (1.B.C) -
provisions- IBC
IL&FS FINANCIAL Company Petition
304 |0710102/08622/2020 SERVICES LTD Vs MR. AMIT pany Section 95(1) asa legal proof of service missed

MITTAL

IB (IBC)




Sunil Parmanand
Kewalramani Vs REG.

Transfer Petition

Rule16(d),NCLT

305 |0710102/08814/2020 Medilux Laboratories Private |(IBC) Rules, 2016 IBC purti marwaha gupta |case type wrong in Company act
Limited
Cowgill Holloway Support ( Company Petition ASHISH SINGH Page Not Sign-13-44 and case
306 0710102/06277/2020 India) Pvt Ltd. Vs (Companies Act) Sec. 59 LIQUIDATOR type wrong ibc
307 [0710102/08944/2020 Fresh |AY: COMPUTERS PRIVATE | Company Petition 1 o 44 o NeLT ISWAR MOHAPATRA|Wrong Case Type 17-09-2020
LIMITED Vs (Companies Act)
. NCLT FORM 3C MISSED AND
308 |710102088932020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND
309 [710102088912020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND
310 |710102088892020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND
311 710102088872020 Nandita Sharma CAVEAT PROOF OF SERVICE 16/09/2020
M/S CRAYON SOFTWARE [COMPANY
EXPERTS INDIA PVT.LTD (PETITION IB
312 [0710102025802018/15 Vs. M/S VAS DATA (IBC)/1683(ND)201 WRONG FILE 09-04-2020
SERVICES PVT. LTD 8
M/S CRAYON SOFTWARE [COMPANY
EXPERTS INDIA PVT.LTD |PETITION IB .
313 |[0710102025802018/16 Vs. M/S VAS DATA (IBC)/1683(ND)20"1 Wrong File 09-10-2020
SERVICES PVT. LTD 8
INTERLOCUTORY Incomplete document
314 [0710102085472020/1 SUNIL KUMAR JAIN Vs. APPLICATION compiEie dostmen: 09-12-2020
SANDEEP SHARMA (1.B.C)/3774(ND)20
20
Assistant Commissioner(State Interlocutor Index missed /Merge into one
315 ]0710102/08969/2020 Tax-GST) Vs Gain Chand y Sec 60(5) CP/IB/ 20 Prabhu PDF / Wrong Pagination /Not 17/09/2020

Narang

Application (1.B.C)

Proper filing




Application under

SMS PARYAVARAN LIMITED|Interlocutory Sajeve Bhushan .
316 |0710102/08968/2020 Vs ICICI BANK LIMITED Application (1.B.C) any gther CP/IB/1935/PB/2019 Deora Proof of service 17/09/2020
provisions- IBC
Application under
MUKESH KUMAR GROVER |Interlocutory CP/I1B/2375/ ND/ PARTHO .
317 |0710102/08971/2020 Vs Application (1.B.C) any gther 2019 BHATTACHARYA Unsign Page-2 17/09/2020
provisions- IBC
objection-pages not clear-
Patents Talgo S.L. Vs Skylark 51,118, true copy missed on
318 0710102/08902/2020 Warehousing Soluitions P. IBC Under Sec 9 amit kapur every page, signature missed on
LTd few pages & proof of service
missing
Loyal Scaffolding Pvt. Ltd. Vs | Restoration Rule16(d),NCLT
319 0710102/08906/2020 y g FVE Lld. Application ’ IB-1389-2019 Amarijit Singh SECTION CHOOSE WRONG
M/s C.K Infrastructures Ltd. ; Rules,2016
(Companies Act)
COMPANY Sec 252 (1) - By Index missed, affidavit missed,
PETITION Government advance service missed, page
320 |0710102105522019/5 \S/LJ'EI)TGIIS'FACL;EETIEE;;’RYILETD (COMPANIES Body,Sec 252 (3) - number missed, wrong 25-06-2020
ACT)/11111(PB)20 |By Government document, NCLT Bengaluru
19 Body document etc.
SHASHI BHUSHAN PRASAD | COMPANY Application under
321 0710102009632020/1 vs PUMA REALTORS APPLICATION any other wrong e filed 16-09-2020
PRIVATE LIMITED (IBC)/684(ND)2020 |provisions- IBC
IMPEX SERVICES INDIA COMPANY Application under
322 |10710200000062017/10 PRIVATE LIMITED Vs SSMP |PETITION IB any other wrong e-filing 16-09-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 |provisions
CHANDRA PRAKASH Vs. K\IF-’FIELITIC_IX'IC';IL(J)LORY Page no. 19-20 and 27-28 not
323 |0710102068432020/2 MONEY OPTIONS (1.B.C)/2576(PB)20 Sec 66(1) clegr ana font small 17-09-2020
SERVICES PVT LTD 2(') ' ’
WORXPACE PVT LTD Vs COMPANY Page 23-24, 30-31 and Page 50
324 10710102002052020/4 M/S IREO FIVERIVER PVT |APPLICATION Sec 60(5) font small and not clear Page 42 |18-09-2020

LTD

(IBC)/253(ND)2020

missed




GARG FINANCIAL

MANAGEMENT COMPANY
325 |0710102009742020/2 CONSULTANTS PVT LTD. |PETITION IB IBC Under Sec 9 two misscellanious no. 18-09-2020
Vs VISION PLUS SECURITY |(IBC)/128(ND)2020
CONTROL PVT LTD.
EXCELLION CAPITAL COMPANY
VENTURES PRIVATE APPEAL(COMPANI ”
326 |0710102023082020/8 LIMITED Vs. REGISTRAR OF|ES Sec 252 (1) wrong e-filing 18-09-2020
COMPANIES ACT)/206(ND)2020
COMPANY
HEMANT KHANDELWAL Vs [PETITION .
327 10710102068392020/4 NIHO CONSTRUCTION (COMPANIES Sec. 241(1) page end signature,true copy 18-09-2020
ACT)/89(ND)2020
STALWART SURVEILLANCE
AND ELECTRO ESyEP:LNgOMPANl
328 [0710102071362020/3 TECHNOLOGIES PRIVATE | ( Sec 252 (3) Affidavit missed 18-09-2020
LIMITED Vs REGISTRAR OF |ES
COMPANIES DELHI & ACT)/279(ND)2020
GURNEET SINGH SETHI Vs [INTERLOCUTORY
COMMITTEE OF APPLICATION o
329 [0710102075402020/1 CREDITORS OF K.D.K (1B.C)/3092(PB)20 Sec 60(5) Affidavit missed 18-09-2020
ENTERPRISES PVT LTD 20
MS. MANDIRA KOIRALA vs IS(E)M'?@)'\I]\]Y Page 18-19 not clear proof of
330 [0710102077152020/4 SON/ MANDHIRA PRIJV ATE (COMPANIES Sec. 241(1 service missed and 65-B 18-09-2020
LIMITED ACT)104(PB)2020 certificate missed
COMPANY
331 [0710102172562019/4 C'S‘TA'EI?_ gﬁi'f&" INDIALTD: | oETimi0N 1B IBC under Sec 7 21?22‘;:23' 144 not clearand | 44 49.5020
(IBC)/207(ND)2020
SHINOJ KOSHY Vs M/S ggﬁ?@'}‘\ﬁm
332 [0710120012082018/39 GRANITE GATE (IBC)/1248(PB)201 IBC under Sec 7 Page 29 and 38-39 not clear 18-09-2020
PROPERTIES PVT LTD 8
IMPEX SERVICES INDIA COMPANY Application under Index missed, affidavit missed,
333 [0710200000062017/12 PRIVATE LIMITED Vs SSMP [PETITION IB any other Proof of service missed page  |18-09-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 |provisions numbering missing etc.
THIRD EYE HARKHABAR [\ /0a v
PRIVATE LIMITED Vs. APPEAL(COMPANI
334 [0710102064972020/1 THE REGISTRAR OF ES Sec 252 (3) affidavit missed 18-09-2020
COMPANIES NCT OF DELHI
& HARYANA ACT)/277(ND)2020
RADIUS INFRATEL PVT. Interlocutor PG- 53, 88 NOT CLEAR
335 [0710102/09032/2020 LTD. Vs UNION BANK OF y Sec 60(5) C.P. (IB)/59(PB)2018 [ADITYA DEWAN UPLOAD IN ONE PDF 19/09/2020

INDIA

Application (1.B.C)




Assistant Commissioner(State

Interlocutory

C.P.

PG-13,14, TRUE COPY MISSED

336 |0710102/09010/2020 Tax-GST) Vs Gain Chand Application (1.B.C) Sec 60(5) (IB)/706(PB)2018 AND PROOF OF SERVICE 19/09/2020
Narang MISSED
padia timber company pvt Itd |Interlocutory
337 |0710102/08999/2020 Vs bank of baroda Application (1.B.C) Sec 60(5) 1B)/559(PB)2017 PANKAJ BHAGAT Page 41 not clear 18/09/2020
338 [0710102/09001/2020 Nitin gupta Vs SK Bhatt Interlocutory Sec 60(5) (IB)742(ND)2018  |KARAN GANDHI  |'Vrong Main Case no mentioned | 44,545
Application (1.B.C) in Application
padia timber company pvt Itd |Interlocutory Wrong File Application and
339 |0710102/08997/2020 Vs bank of baroda Application (1.B.C) Sec 60(5) (1B)/559(PB)2017 Pankaj Bhagat zlr::rress Report page no 41 not [18/09/2020
Income Tax Officer Ward Company Sec 252 (1)- B
340 0710102/09036/2020 16(1) Vs M B JEWELLERS |Application(Compa Government Bgd CA/928/252/ND/2019 |Lakshmi Gurung Case Type Wrong 20/09/2020
PRIVATE LIMITED nies Act) Y
NAMITA CHOUDHWRY Vs |Company Document not ubload / Case
341 0710102/09002/2020 ALCHEMIST INFRA REALTY [Appeal(Companies |Section 420 NIL P 18/09/2020
type wrong
LIMITED Act)
BRISK COMMUNICATIONS Company Petition form 1 part 3 not fill, form 2
342 [0710102/02775/2020 Vs LEMON ELECTRONICS pany IBC under Sec 7 rajb 7 associates mip ' ; 02-03-2020
IB (IBC) missed, and court not received
LIMITED
ICICI Bank Limited Vs Company Petition page:236-244 missed & payment| . .
343 |0710102/02887/2020 Avantha Holdings Limited I (IBC) IBC under Sec 7 sng & partners recheck 04-03-2020
SANJAY SINGHAL PROP. page:84, 86, 93-95, 98, 108,
UNIQUE CONCEPTS Vs Company Petition 116, 126, 134-135, 138, 139,
344 |0710102/02908/2020 pany IBC Under Sec 9 prashant bhushan 142-144, 147-148, 164, not clear |05-03-2020

Amrapali Leisure Valley
Private limited

IB (IBC)

and page 150-158 missed
(demand notice)




Burlington Finance Limited Vs

Company Petition

shailender kishore

payment not received , index

page numbering missed, irp form

345 |0710102/03014/2020 Vipul Limited IB (IBC) IBC under Sec 7 singh 2 missed, and proof of service |07 022020
missed

Sprit Infrapower & Company Petition singh & singh law firm |case type wrong (companies

346 [0710102/03237/2020 Multiventures Pvt. Ltd. Vs | = (usc:) y Sec 30 s 9 i yp 9 {comp 13-03-2020
ICICI Bank UK PLC
turtle books pvt Itd Vs aditya |Company Petition Application under

347 |0710102/03265/2020 L P 4 pany any other siddharth tandon wrong section 13-03-2020
birla finance Itd IB (IBC) -

provisions- IBC

ONESOURCE INDIA Company Petition . L . . S

348 |0710102/08982/2020 PRIVATE LIMITED Vs IB (IBC) IBC Section 59 girish singhania jurisdiction gurugram 18-09-2020
PLUG ENERGIA PRIVATE Index page cut Main case no.

349 ]0710102006892019/5 LIMITED VS ROC Sec 252 (3) not mentioned 16/09/2020
DOLPHIN INVESTMENT
MANAGEMENT PVT LTD VS Sec. 230-232 - . .

350 |0710102007012019/9 ANANT SOURCING Second Motion True copy sign missed 27/07/2020
MANAGEMENT PVT. LTD.
PRECISE LABORATORIES

351 [0710102014892020/2 PRIVATE LIMITED VS ET 23?: 230-232, Sec Page 3,4 is missed 19/03/2020
TU
BREAKING WAVE

352 [0710102022452020/2 SOFTWARE PRIVATE Sec. 230-232 - True copy sign missed 07-10-2020

LIMITED VS GILLIS
LOCKWOOD HELLER

Second Motion




BREAKING WAVE
SOFTWARE PRIVATE

Sec. 230-232 -

353 |0710102022452020/2 LIMITED VS GILLIS Second Motion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE
SOFTWARE PRIVATE Sec. 230-232 - -
354 |10710102022452020/5 LIMITED VS GILLIS Second Motion wrong filling 19/08/2020
LOCKWOOD HELLER
HIND POCKET BOOKS Sec. 230-232 - . .
355 0710102026152020/4 PRIVATE LIMITED Second Motion True copy sigh missed 07-10-2020
356 0710102032242018/4 CLARITY VINIMAY PVT LTD Sec. 230-23? - True.copy sign missed and index 27/08/2020
Second Motion not signed
357 |0710102032242018/5 CLARITY VINIMAY PVT LTD Sec. 230-23? - True_copy sign missed and index 28/08/2020
Second Motion not signed
M/S ONYXE
INFRASTRUCTURE PVT LTD .
358 |0710200418032018/1 Vs. REGISTRAR OF 252 page 3-4 missed 18-06-2020
COMPANIES
STATE BANK OF INDIA Vs.
M/S NAMDHARI FOOD
359 |0710200411492017/7 INTERNATIONAL PRIVATE IBC-7 SECTION WRONG 30-05-2020
LIMITED
M/S. PLATINA BULKERS
PVT.LTD. Vs. M/S. STAR
360 |0710200410172018/22 MINERAL RESOURCES IBC-7 SECTION WRONG 12-06-2020
PVT. LTD.
361 0710102432872018/2 HT MEDIA LIMITED Vs. SUB SECTION INCOMPLETE DOC PG 4-5 15-06-2020
230 MISSED
SUVIDHA PARKLIFT
362 |0710102166382019/2 LIMITED Vs. REGISTRAR IBC Under Sec 10 SECTION WRONG 13-06-2020

OF COMPANIES




363

0710102165942019/6

AADHUNIK INFRA PROJECS
PVT LDT Vs. AADHUNIK
INFRA PROJECS PVT LDT

SECOND
MOTION 230-232

PG 5-6 MISSED

27-06-2020

364

0710102159082019/7

GARHWAL AIRCON
SERVICES PRIVATE
LIMITED Vs. REGISTRAR
OF COMPANIES

252

PROOF OF SERVICE MISSED

02-03-2020

365

0710102154412019/2

GLOBAL CABS SERVICES
PRIVATE LIMITED Vs.
REGISTRAR OF
COMPANIES NCT OF DELHI
& HARYANA

252(3)

INDEX WRONG

11-03-2020

366

0710102149292019/4

NUVISION (DELHI)
PRIVATE LIMITED Vs. FLPL
LOGISTICS PRIVATE
LIMITED

IBC-7

SECTION WRONG

20-03-2020

367

0710102149292019/3

NUVISION (DELHI)
PRIVATE LIMITED Vs. FLPL
LOGISTICS PRIVATE
LIMITED

IBC-7

SECTION WRONG

20-03-2020

368

0710102022452020/5

BREAKING WAVE
SOFTWARE PRIVATE
LIMITED Vs.

Sec. 230-232 -
Second Motion

WRONG EFILE

19-08-2020

369

0710102/09046/2020

Aman deep Saxena Vs
tusliani construction and
developers pvt Itd

Company Petition
IB (IBC)

IBC under Sec 7

centrik ligalistic llp
9811421253

page:139. 140 not clear and
petitioner is single home buyer

18-09-2020

370

0710102/08145/2020

Transit Geo System
Integrators Private Limited Vs
Stahl Tecniks Private Limited

Company Petition
IB (IBC)

IBC Under Sec 9

AADITYA A PANDE

claim amount less then 1 crore

21-08-2020

371

0710102/07642/2020

Sondhi Travels Vs Naveen
Tours Private Limited

Company Petition
IB (IBC)

IBC Under Sec 9

RAKESH WADHWA

default amount less than 1 crore

05-08-2020

372

0710102/08206/2020

Seasky Pvt Ltd Vs KLB
Komaki Pvt Ltd

Company Petition
IB (IBC)

IBC Under Sec 9

ROHIT BANSAL

default amount less than 1 crore

23-07-2020




DR. B.M ABROL AND DR.
SUNITA ABROL Vs

Company Petition

prerna arora

case type wrong ( file is

373 0710102/03022/2020 UNIVERSAL BUILDWELL IB (IBC) Sec 60(5) 9910800018 application ) 03-07-2020
PVT. LTD.
Rule 87 A of the |Rahul Kumar,
JNC Greenwoods Social Company Petition (C';I'cl)';nnpsig:'e:f g:\slzc:éiyt Ct;l?fl"lce case type wrong ( file is
374 [0710102/08488/2020 Welfare Society Vs District pany \ : . > yp 9 09-02-2020
Magistrate Ghaziabad IB (IBC) Pending Colony, New Delhi application )
Proceedings) 110024 Mobile:
Rules, 2016 +919899909287
Regulation 10(1) & .
Company Petition |(2), Liquidation padora low company wrong case type, section wrong ,
375 0710102/08934/2020 Tusharr Vs Mawkin ’ affidavit missed, court fee 17/09/2020
IB (IBC) process 9999195702 . ;
. missed, court fee not paid
Regulation, 2016
Cachar Paper Project
Workers, Union Vs M/S Intervention Petition Siddharth Seem -
376 |0710102/08730/2020 HINDUSTAN PAPPER (IBC) Sec 60(5) 9999019270 case type wrong file is IA 09-10-2020
CORPORATION LTD
M/s Saya Cementation
377 |710000090422020 Limited VS M/s Alisha CAVEAT NCLT FORM 3C MISSED
Infratech Private Limited
SATPAL CHAWLA Vs. MCF Wrong case tvoe and Wron
378 |710102028442020 FINLEASE PRIVATE Company Petition [Sec 241 (2) C.P.-26/2019 Ritesh Singh ng yp 9
section,payment of Rs1000
LIMITED
DARA SINGH ESTATES Application under
PRIVATE LIMITED Vs. THE .
379 710102028392020 REGISTRAR OF Company Appeal a:gvciastir:;rs Charu Sangwan Wrong section,payment
COMPANIES DELHI P
DILER SINGH ESTATES Application under
PRIVATE LIMITED Vs. THE .
380 710102028402020 REGISTRAR OF Company Appeal a:gv?stircl)irs Charu Sangwan Wrong section,payment
COMPANIES DELHI P
381 [710102029752020 sdsd Vs, dfdf Company Appeal  |Sec. 140(5) wrong case type,document not
properly upload
382 |710102031762020 VIPIN MALIK v/s C. M. Y. K. Company Petition |Cavet Application AKANKSHA KAUL Wrong section

PRINTECH LIMITED




ARMOUR SOLUTIONS

383 710102032722020 PRIVATE LIMITED Vs. Company Petition |Sec 252 (3) Sheetal Wrong case type
Registrar of Companies
DPS Management Application under
384 |710102033552020 Consultants Pvt Ltd Vs. ROC |Company Petition |any other vanadana sharma Wrong section
Gov of India provisions
HARYANA CARBON PVT
LTD Vs. REGISTRAR OF Sec 252 (1) - By .
385 |710102033712020 COMPANIES NCT AND Company Appeal Government Body SAMAKSH GOYAL |Wrong section
DELHI
UJJAWAL GARMENTS
PRIVATE LIMITED Vs. - Sec 252 (1) - By SANJEEV .
386 |710102033902020 REGISTRAR OF Company Petition Government Body CHOUDHARY wrong case type,wrong sectiion
COMPANIES
ASHUTOSH STEEL Application under
PRIVATE LIMITED Vs. -
387 |710102034542020 ROYAL PRESSING PRIVATE Company Petition a?gvgir;irs SHANKARI MISHRA |wrong case type
LIMITED P
UJJAWAL GARMENTS - SANJEEV
388 |710102034162020 PRIVATE LIMITED Company Petition |Sec 252 (3) CHOUDHARY Wrong case type
INTERLOCUTORY
PARVINDER SINGH Vs. APPLICATION .
389 |0710102086642020/1 RABINDRA MINTRI (1.B.C)/3819(PB)20 Sec 60(5) reply not sign on every pages 22/09/2020
20
COMPANY
UCO BANK Vs. SASI PETITION IB
390 [0710102106902019/13 POWER PVT. LTD. (IBC)/1790(ND)20" IBC under Sec 7 document not found 22/09/2020
9
APPLAUSE PACKAGING ESIQAL}TQE;(ION(CO
391 0710102084902020/1 PVT. LTD. Vs. REGISTRAR MPANIES Rule 11 of NCLT CASE TYPE WRONG 23/09/2020
OF COMPANIES ACT)/470(ND)2020
UNION BANK OF INDIA Vs. K\IJFI)EL'TIC‘:X%%LORY true copy sign missed and
392 |0710102086002020/4 SARVESHWAR CREATIONS Sec 60(5) written submission not sign on  |23/09/2020

PRIVATE LIMITED

(1.B.C)/3642(ND)20
20

every pages




Nogle Technologies Private |Company Page no
393 |0710102/09120/2020 Limited Vs REGISTRAR OF [Appeal(Companies |Sec 252 (3) Sonika Shharma 48,49,53,63,68,69,83,120 not 20/09/2020
COMPANIES Act) clear
394 [0710102/09106/2020 Sanyog Healthcare Limited V| COmPany Petition o 414y SP Singh Chawla  |Eief Synopsis, List of dates and |5, 5
(Companies Act) Master Data Missed
Pravin R Navandar- IRP Interlocuto Application under INDEX MISSED PAGE
395 |0710102/08958/2020 (Interim Resolution A Iicationr}EI BC 2V other NUMBERING MISSED & 27/02/2020
Professional)) Vs PP B~ | provisions- IBC UPLOAD IN ONE PDF
Religare Finvest Limited Vs  |Interlocutory Rule 11 of NCLT, [C.P. . . . .
396 0710102/09158/2020 Parsvnath Developers Limited | Application (1.B.C) |2016 (1B)/959(ND)2020 Prashant Tripathi affidavit missed e-stamp missed |23/09/2020
Assistant Commissioner(State Interlocutor ﬁzrer;p?’gy ;Or:Tithrlisns”:Sron/
397 |0710102/09176/2020 Tax-GST) Vs Gain Chand jocutory Sec 60(5) C.P. (I.B.) No.of 20 [SE PRABHU 9 9 9 23/09/2020
Application (1.B.C) formet /Blur page-14 to 17,
Narang .
/Proof of service/ etc
ANUPAM GUPTA Vs Company AMIT PRABHAT
398 0710102/09198/2020 Overseas Courier Service Application(Compa |Sec. 213 CP/434(ND)2018 Wrong Section 24/09/2020
. ) DESHPANDE
India Pvt Ltd nies Act)
COMPANY Application under
ATS SERVICES PVT. LTD. [PETITION )
399 710102079052019 Vs. NA (COMPANIES a:gvci)stif;irs wrong e fill 21/09/2020
ACT)69(ND)2019 [P
MR. HARISH TANEJA Vs.
INTERLOCUTORY
400 ]0710102090782020/1 LAKSHMI VILAS BANK APPLICATION Sec 60(5) FILE AS APPLICATION INDEX 22/09/2020
THROUGH MR. VINAY (1.B.C)/4092()2020 MISSED
KUMAR o
SOLITAIRE CAPITAL INDIA |COMPANY
AND ANOTHER Vs. VIPUL [PETITION
401 0710102093642019/23 SEZ DEVELOPERS PVT LTD|(COMPANIES Sec. 241(1) not found 24/09/2020

AND OTHERS

ACT)/94(ND)2019




M/S SUKHMANI POLYMERS

INTERLOCUTORY
APPLICATION

402 ]0710102067942020/3 PVT.LTD Vs. SH. RAKESH (1.B.C)/2607(ND)20 Sec 60(5) not found 25/09/2020
KUMAR JAIN
20
M/S SANDHYA HYDRO
POWER PROJECTS COMPANY IBC Under Sec
403 ]0710102074452020/2 BALARGHA PVT.LTD. Vs. |PETITION IB 9,Rule 11 of not found 25/09/2020
M/S ASIAN HOTELS NORTH |[(IBC)/885(ND)2020 [NCLT, 2016
LTD.
SOLITAIRE CAPITAL INDIA [COMPANY
AND ANOTHER Vs. VIPUL |PETITION Sec. 213,Sec. service missing and affidavit e-
404 10710102093852019/1 SEZ DEVELOPERS PVT LTD|(COMPANIES 241(1),Sec. 242(4) stamp missing 25/09/2020
AND OTHERS ACT)/94(PB)2019
KRAFTERS TELECOM
SERVICES PRIVATE XSIQAEPQ_’\(IQ(OMPANI
405 ]0710102123382019/2 LIMITED Vs. REGISTRAR ES Sec 252 (3) wrong efiling 25/09/2020
OF COMPANIES NCT OF
DELHI AND HARYANA ACT)/666(ND)2019
OIS ENENTALS (MDY conpany
406 |0710200702692018/34 ! PETITION IB IBC Under Sec 9 document not properly upload 25/09/2020
PAPPER CORPORATION
(IBC)/418(ND)2018
LTD
INDIA FACTORING &
FINANCE SOLUTIONS PVT [COMPANY Rule 11 of NCLT
407 |0710102009622020/2 LTD. Vs. ALTECH APPLICATION 2016 ’ NOT FOUND 23/09/2020
INFRASTRUCTURE (IBC)/665(ND)2020
PRIVATE LTD.
KASHI VISWANATHAN INTERLOCUTORY
SIVARAMAN Vs. G.S. APPLICATION
408 |0710102066772020/2 BUILDWELL PVT. LTD. & (1.B.C)/2723(ND)20 Sec 60(5) document not properly upload 24/09/2020
ORS. 20
COMPANY Application under
ATS SERVICES PVT. LTD. [PETITION -
409 |0710102079052019/3 Vs. NA (COMPANIES gpgv;tir:;rs wrong efiling 24/09/2020

ACT)/69(ND)2019




L & T FINANCE LTD Vs. INTERLOCUTORY |[Application under
410 |0710102085162020/1 ZILLION INFRAPROJECTS |APPLICATION any other wrong e fill plz fill in ia 24/09/2020
PVT LTD (1.B.C)/4093()2020 |provisions- IBC
INTERLOCUTORY
APPLICATION
411 0710102067232020/1 MAHESH BANSAL Vs. (1.B.C)/2495(ND)20 Sec 12(2) RJ 25/09/2020
20
JITENDER ARORA Vs. INTERLOCUTORY
NISUS FINANCE & APPLICATION .
412 |0710102075132020/2 INVESTMENT MANAGER (1.B.C)/3379(ND)20 Sec 60(5) doument not in proper 25/09/2020
LLP & ANR. 20
INTERLOCUTORY
AKHILESH KUMAR GUPTA |APPLICATION -
413 ]0710102082882020/1 Vs. KABITA BARIK & ORS. |(1.B.C)/3521(ND)20 Sec. 12A wrong efiling 25/09/2020
20
M/S. SAFE CAPITAL COMPANY
SERVICES (P) LTD. Vs. M/S.|PETITION IB -
414 10710102083942019/7 TECHNOPAK ADVISORS (P) |(IBC)/1141(ND)201 IBC under Sec 7 wrong efiling 25/09/2020
LTD. 9
M/S. SAFE CAPITAL COMPANY
SERVICES (P) LTD. Vs. M/S.|PETITION IB -
415 10710102083942019/8 TECHNOPAK ADVISORS (P) | (IBC)/1141(ND)201 IBC under Sec 7 wrong efiling 25/09/2020
LTD. 9
S SANSHTMEANS. e ocurony
416 |0710102090782020/1 APPLICATION Sec 60(5) wrong e fill need to ia fill 25/09/2020
THROUGH MR. VINAY (1.B.C)/4092()2020
KUMAR o
PECLTD Vs. M/ISS L COMPANY
417 10710102407642018/5 CONSUMER PRODUCTS PETITION IB IBC under Sec 7 True copy sign missed 25/09/2020

LIMITED

(IBC)/840(PB)2018




DHARM DEVELOPERS AND
ASSOCIATES PRIVATE

Councel Detail Missing &
Signature / Pages Cut-50-72 /

418 |0710102/09269/2020 LIMITED Vs REGISTRAR OF Sec 252 (3) Rahul Jogi ROC & Income Tax Service /
COMPANIES NCT OF DELHI Annexure Every Pages Sign /
& HARYANA Vakalatnama
Joint Commissioner of
Commercial Tax & GST Vs.
. . ; Interlocutory C.P. SIDHARTH Merge into one pdf,PG-17,18
419 [710102090842020 Harish Taneja Resolution Application(iec) | 5€¢ 600 (IB)/694(PB)2018  |SHANKAR PADHY |REPEATED
Professional for M/s. Zillion
Infra Projects Pvt. Ltd.
GOPAL CHAND PADIA Vs. |Interlocutory C.P. Application and progress report
420 710102089962020 GOPAL CHAND PADIA Application(IBC) Sec 60(5) (IB)/559(PB)2017 PANKAJ BHAGAT both file seprately
Mohan Lal Jain Vs. Vivek Interlocutory Rule 11 of NCLT, |C.P. Inder Paul Singh .
421 |710102091012020 Shukla Application(IBC)  [2016 (IB)/1373(ND)2019  [Oberoi Pg-9-14 missed
MOHAN LAL JAIN Vs. Interlocutory . L
422 |0710102/09123/2020 MOHAN LAL JAIN Application(IBC) Sec 60(5) sign missing
423 |710000092402020 Bank of Baroda VS Form 3C missed, Proof of
service missed
RAJ LAXMI REALTORS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI .
424 10710102080192020/2 REGISTRAR OF ES Sec 252 (3) incompelete document
COMPANIES ACT)/292(ND)2020
INTERLOCUTORY
APPLICATION Rule 11 of NCLT, . .
425 10710102082812020/2 AMIT GEONKA Vs. (1.B.C)/3514(ND)20 |2016 true copy missed in all pages
20
M/S. SAFE CAPITAL COMPANY
SERVICES (P) LTD. Vs. M/S.|PETITION IB )
426 |0710102083942019/8 TECHNOPAK ADVISORS (P) |(IBC)/1141(ND)201 IBC under Sec 7 wrong e fill
LTD. 9
427 0710102139162019/10 ANOTHER Vs. M/S VCARE (COMPANIES under any other need to file in one volume

TECHNOLOGIES PVT LTD

ACT)/157(ND)2019

provisions




SATKAR TERMINALS INTERLOCATORY Sec 33(1) (b) (i) to
428 |0710102149722019/5 LIMITED Vs. REGISTRAR |APPLICATION (i) riw Sec 33(3) wrong e fill
OF COMPANIES (IBC)/85(ND)2019
SATKAR TERMINALS INTERLOCATORY Sec 33(1) (b) (i) to
429 |0710102149722019/6 LIMITED Vs. REGISTRAR |APPLICATION (i) riw Sec 33(3) wrong e fill
OF COMPANIES (IBC)/85(ND)2019
COMPANY
ANKITA MITHAL Vs. CHD  |PETITION
430 |0710102072952020/2 DEVELOPERS (COMPANIES Sec. 73(4) not complete document
ACT)/100(ND)2020
M/S EXCLUSIVE MOTORS | ,\ER-OSJTORY
431 0710102091162020/2 PVT. LTD. Vs. SURESH Sec 60(5) No Pagination, No Index
(1.B.C)/4050(ND)20
KUMAR JAIN
20
GUPSHUP TECHNOLOGY [COMPANY
INDIA PRIVATE LIMITED Vs. |PETITION IB )
432 |0710102136682019/6 EXCLUSIFE TECHNOSOFT |(IBC)/2694(ND)201 IBC Under Sec 9 wrong e fill
PRIVATE LIMITED 9
433 0710102139162019/11 ANOTHER Vs. M/S VCARE PP true copy missed in all pages
TECHNOLOGIES PVT LTD (COMPANIES under any other
ACT)/157(ND)2019 |provisions
434 |10710102139162019/12 ANOTHER Vs. M/S VCARE PP true copy missed
TECHNOLOGIES PVT LTD (COMPANIES under any other
ACT)/157(ND)2019 |provisions
M/S APPLIED ELECTRO INTERLOCUTORY
MAGNETICS PVT. LTD. Vs. |APPLICATION Rule 11 of NCLT, )
435 10710102074782020/5 PARVINDER KUMAR BHATT |(1.B.C)/3047(ND)20 [2016,Section 74 wrong e fill
& ORS 20
ENGINEERED FACILITY
\I\;Ié\NEA\(/SAE'\II\/IENT SERVICES COMPANY
436 0710120005022018/5 MULTISPECIALITY PETITION IB IBC Under Sec 9 pg 5 need to translate

HOSPITAL & RESEARCH
CENTRE PVT LTD

(IBC)/985(ND)2018




POOJA BAHRY vsBINAY

INTERLOCUTORY

437 |0710102063852020/1 APPLICATION True copy sign missed
SARAWGI (1.B.C)/3758()2020
IDBI BANK LIMITED vs
COMPANY
438 |0710102160992019/6 AMZEN TRANSPORTATION PETITION IB True copy sign missed
INDUSTRIES PRIVATE (IBC)/3(ND)2020
LIMITED
REGISTRAR OF COMPANY
COMPANIES, NCT OF DELHI|PETITION Wrong e-filed Document
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INDIABULLS HOUSING ” _
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FINANCE LTD Vs R.S.G. Company Petition . . ) .
452 |0710102/08467/2020 HOUSING & FINANCE PVT |IB (IBC) IBC under Sec 7 j. sagar associates proof of service missed 09-02-2020
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464 0710102077862020/3 M/S INDO ALUSYS PETITION IB IBC under Sec 7 proof of service missed
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PRIYANKA UPPAL Vs. ggﬁ?@l\l‘\l\( Sec. 59.Sec
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PARKS DEVELOPMENT 234
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505 ]0710102065212020/3 VIJENDER SINGH & ORS (1.B.C)/2366(PB)20 Sec 60(5) Proof of service not clear
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506 |0710102079582019/3 MORPHEUS DEVELOPERS ES Sec 252 (3) Index missing, No pagination

PVT LTD

ACT)/367(ND)2019




ORIENTAL BANK OF
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SANDEEP KR BHATT Vs. K\IJFI)ELTIC'X%%LORY
509 |0710102066122020/5 PROACTIVE PLAST PVT Sec 60(5) Supporting Affidavit missing
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512 |0710102082462020/1 PUMA REALTORS PRIVATE |APPLICATION Sec 60(5) index missing 06-10-2020
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BANK OF BARODA (1.B.C)/4068()2020
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BHASKAR (Companies Act)
/ AOA / Case Type Wrong
Krishan Kumar Mahajan Vs s
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541 [0710102066972020/3 PRIVATE LIMITED Vs. (1.B.0/2496(ND)20 | S€ 606) misgsin et 10-06-2020
BAJAJ FINANCE LIMITED |5 9
AAY PEE EDUCATIONAL  |COMPANY
SERVICES PRIVATE APPEAL(COMPANI N
542 [0710102080082020/2 CIMITED ve. REGISTRAR |ES Sec 252 (3) Sign Missing 10-06-2020
OF COMPANIES ACT)/296(ND)2020
INTERLOCUTORY o .
543 |0710102090192020/1 ngfTS‘EHocsFL;TCTQRVS' APPLICATION  [Sec 60(5) ?;V:/‘;”kgégfr?;’::"”’ Index missing| 14.06.2020
(1.B.C)/4005()2020
INTERLOCUTORY
544 [0710102090192020/2 ESTG/ETSEHOC;L;TJEARVS' APPLICATION Sec 60(5) Index missing 10-06-2020
(1.B.C)/4005()2020
WORXPACE CONSULTING |COMPANY a6 0. 31 32 35. 36 are not
545 [0710200432722018/16 PVT.LTD. Vs. IREO PETITION IB IBC Under Sec 9 Ele%r -9 98 99, 10-06-2020
FIVERIVER PVT. LTD. (IBC)/408(ND)2018
WORXPACE CONSULTING |COMPANY
546 |0710200432722018/17 PVT.LTD. Vs. IREO PETITION IB IBC Under Sec 9 page no. missing in some pages,|10-06-2020

FIVERIVER PVT. LTD.

(IBC)/408(ND)2018




RELIANCE COMMERCIAL

COMPANY
547 0710102000472020/1 FINANCE LTD Vs. M/S APPLICATION 22(3)(b) pages wrong arrange 10-07-2020
ALISA INFRATECH PVT.
(IBC)/192()2020
LTD.
ANIL MAHINDROO AND INTERLOCUTORY
548 0710102065972020/1 ANR. Vs. EARTH ICONIC APPLICATION Sec 60(5) OC NOT UPLOAD 10-07-2020
INFRASTRUCTURE PVT LTD|(I.B.C)/2422()2020
ALLURI SITARAMA RAJU ggﬁ?l%’\ll\l\(
549 0710102078032020/13 Vs. CHIRON INFRATECH Sec. 241(1) Sign Missing 10-07-2020
PRIVATE LIMITED (COMPANIES
ACT)/94(ND)2020
SUMAN MERCANTILE COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI L
550 0710102085142020/1 REGISTRAR OF ES Sec 252 (3) Page no. 7 translator missing 10-07-2020
COMPANIES ACT)/316(ND)2020
DRIP CAPITAL INC. Vs. MK ggﬁ?@)’\l‘\leB
551 0710102086452019/16 OVERSEAS PRIVATE IBC under Sec 7 wrong e fill need TO IA file 10-07-2020
(IBC)/1206(ND)201
LIMITED 9
DRIP CAPITAL INC. Vs. MK ggﬁ?@)’?ﬂYlB
552 0710102086452019/17 OVERSEAS PRIVATE IBC under Sec 7 wrong e fill need TO IA file 10-07-2020
(IBC)/1206(ND)201
LIMITED 9
BRAHM DATT VERMA Vs. ,IOI\\IJFFLITIC_:X'IC':I%LORY
553 0710102090402020/1 SUPREME BATTERIES (1.B.C)/4025(ND)20 19(2) No Pagination 10-07-2020
PRIVATE LIMITED 26 '
BRAHM DATT VERMA Vs. ,IOI\\IJIELITIC_:X'IC':%LORY
554 0710102090402020/2 SUPREME BATTERIES 19(2) NO Pagination, 10-07-2020

PRIVATE LIMITED

(1.B.C)/4025(ND)20
20




R. TARKESHWAR NARAYAN|COMPANY

555 |0710200117292019/5 Vs. HORIZON BUILDCON PETITION IB IBC under Sec 7 No Docs Uploaded 10-07-2020
PRIVATE LIMITED (IBC)/266(ND)2019
SHINOJ KOSHY Vs. M/S ggﬁ?@’ﬁm

556 |0710120012082018/45 GRANITE GATE (IBC)/1248(PB)201 IBC under Sec 7 tue copy sign missing 08-10-2020
PROPERTIES PVT LTD 8
Shailendra Aggarwal VS Mr proof of service/Supporting Na.

557 710000096052020 Debashis Nanda Affidavit missed 10-08-2020
Pradeep Arora VS Mr proof of service/Supporting 07

558 710000096042020 Debashis Nanda Affidavit missed 10-07-2020

559 710000096032020 Piya Puri VS Mr Debashis prqof of semce/Supportmg 10-07-2020
Nanda Affidavit missed
Satyadeep Bishnoi VS Mr proof of service/Supporting 07

560 710000095922020 Debashis Nanda Affidavit missed 10-07-2020
DAKSHNESHWAR

561 |0710102017952020/4 INFRASTRUCTURE AND Sec. 230-232 - pg-1 cut & not clearftrue copy  |44/59/5000

Second Motion sign missed

OTHERS
DAKSHNESHWAR

562 |0710102017952020/4 INFRASTRUCTURE AND Sec. 230-232 - Pg-1 cut & not clearftrue copy | 45/00/500

OTHERS

Second Motion

sign missed



Author
Author:



RANJIT KAUR & ORS. Vs

Company

Rule 11 of NCLT,

JASPAL SINGH

563 0710102/09610/2020 KIM INFRASTRUCTURE Application(Compa 2016 Not found PANNU Main case no. Not mentioned 10-08-2020
AND DEVELOPERS LIMITED |nies Act)
SURESH KUMAR BANSAL -
INTERLOCUTORY |Application under
564 |0710102073352020/1 LIQUIDATOR OF GAGAN | APPLICATION  [any other WRONG E-FILL NEEDTOIA 154.10.2020
DISTILLERS AND (1B.C)/2422()2020 |provisions- IBC fle
BEVERAGES PVT. LTD. Vs. [V P
INTERLOCUTORY
565 |0710102090192020/2 Eg.? AE_I_SEHOGFLlJ:TgEARVS' APPLICATION Sec 60(5) pg 1 not clear 08-10-2020
(1.B.C)/4005()2020
M/S. MODI DISTILLERY COMPANY
LTD. Vs. M/S. GAGAN PETITION WRONG E-FILL NEED TO IA
566 |0710120007562018/10 DISTILLERS & BEVERAGES |(COMPANIES IBC Under Sec 9 file 08-10-2020
PVT. LTD. ACT)/173(PB)2019
NEW SMART INDIA
Company Page 38 not Clear, Volume not
567 0710102/03024/2020 MAINTENANCE SERVICES Appeal(Companies |Sec 252 (1) RANJEET KUMAR in sequence / Income Tax 07-03-2020
PRIVATE LIMITED Vs VERMA . .
. ; . |Act) Service DCIT Cell missed
Registrar of Companies Delhi
E:'\F/II-INUDREIE\?;NC:/ITS INTERLOCUTORY |Application under
568 |0710102093792020/1 . APPLICATION any other wrong e-fill need to IA file 08-10-2020
INTELLICITY BUSINESS (1.B.C)/4207()2020 |provisions- IBC
PARK PVT. LTD e P
INGRAM MICRO INDIA COMPANY
PRIVATE LIMITED. Vs. PETITION IB ) )
569 |0710102126192019/8 K D K ENTERPRISES (IBC)/2371(ND)201 IBC Under Sec 9 wrong e-fill need to IA file 08-10-2020
PRIVATE LIMITED 9
.GOGIA SERVICES PRIVATE Compan Application under
570 |0710102/09495/2020 LIMITED Vs. REGISTRAR Applizatiﬁn any other Mohit APPEAL HEADING WRONG.

OF COMPANIES

provisions




SANDEEP KUMAR BHATT

Application under

571 0710102/09588/2020 Vs JAGRITI PLASTICS Inter!ocgtory any other CP/IB/742/ND/2018 [Sandeep Kr Bhatt Blur page-6,7 10-07-2020
Application (1.B.C) o
LIMITED provisions- IBC
Application under
. . Interlocutory ) .|Blur page-28 TO 41 ,70/Small 07
572 0710102/09581/2020 Kanti Mohan Rustagi Vs Application (1.B.C) any gther CP/I1B/1081/ND/2016 |Kanti Mohan Ruastagi font-42.56 to 58,63,73 to 75,etc 10-07-2020
provisions- IBC
SP TOWNPLANNER
PAGE NO 7 TO 18 NOT CLEAR
PRIVATE LIMITED Vs VRP |[Interlocutory Rule 11 of NCLT, [C.P.
573 |0710102/09607/2020 BUILDTECH PRIVATE Application(IBC) 2016 (1B)/2765(ND)2019 Rohan Gupta 11,21-25 MISSING, 26- 63 NOT [10-08-2020
CLEAR
LIMITED
AXIS BANK LTD. Vs. PRIUS S(E)ﬁTPI/E\)’\II\IYIB
574 |0710102091032019/11 COMMERCIAL PROJECTS (IBC)/1404(ND)201 IBC under Sec 7 true copy sign missing 08-10-2020
PRIVATE LIMITED 9
INGRAM MICRO INDIA COMPANY
PRIVATE LIMITED. Vs. PETITION IB ) )
575 |0710102126192019/8 K D.K ENTERPRISES (IBC)/2371(ND)201 IBC Under Sec 9 wrong e -file need to IA file 08-10-2020
PRIVATE LIMITED 9
M/S COLUMBIA PETRO COMPANY wrong e -file need to IA file
576 |0710102412382017/4 CHEM PVT LTD Vs. M/S PETITION IB IBC Under Sec 9 08-10-2020
PETROLUBE INDIA LTD. (IBC)/343(ND)2017
Maulana Textiles Private Company Petition Case Type Wrong / Page OFFLINE
577 [0710102/02636/2020 Limes Ve (Comp aées Aoy |56 2523) NIL Vhsain yﬁ’sg 151 g/rag PAYMENT DD
P g-ios NOT SUBMIT
SURAJKIRAN SOLAR
TECHNOLOGIES P. Ltd Vs  |Company Petition o . OFFLINE
578 |0710102/07299/2020 ROC Registar of Companies | (Companies Act) Sec. 441 Shashwat Bajpai ROC Report / AOA Missing PAYMENT
New Delhi
579 [0710102/09125/2020 UMESH GARG Vs. LIC |Interlocutory Sec 60(5) C.P. VIERAT K ANAND  |104, NOT CLEAR 10-01-2020

HOUSING FINANCE LTD

Application(IBC)

(IB)/449(PB)2019




NIDHI REKHAN Vs. M/S  [COMPANY Page no. 1 162 sian missin
580 |0710102027772020/3 SAMYAK PROJECTS PETITION IB IBC under Sec 7 Wrogn o of ages 9 110-08-2020
PRIVATE LIMITED (IBC)/784(ND)2020 9 pag
23_’;‘??3/'\(/:80’\.1%%";?21-8 COMPANY IBC under Sec
581 |0710102068082020/2 PROPERTIES PRIVATE PETITION IB 7,Rule 11 of True copy sign missing 10-08-2020
L IMITED (IBC)/849(PB)2020 |NCLT, 2016
INGRAM MICRO INDIA COMPANY
PRIVATE LIMITED. Vs. PETITION IB WRONG DOCUMENT NEED TO
582 |0710102126192019/8 K DK ENTERPRISES (IBCy2371(ND)201 |'BC Under Sec 9 A FILE 10-08-2020
PRIVATE LIMITED 9
SEEMA BUILDTECH COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
583 |0710102006922019/10 REGISTRAR OF cs Sec 252 (3) INDEX MISSING 10-09-2020
COMPANIES NCT OF DELHI
AND HARYANA ACT)/233(ND)2019
APOGEE ENTERPRISES  |COMPANY
584 |0710102019332020/1 PRIVATE LIMITED Vs. ANIL [PETITION IB Section 95(1) YXF;CJ_'}‘EG DOCUMENT NEED TO| 44 49.5020
NANDA (IBC)/514(ND)2020
APOGEE ENTERPRISES  |COMPANY Docs exceeding bage limit of
585 |0710102019332020/3 PRIVATE LIMITED Vs. ANIL [PETITION IB Section 95(1) 200 9 pag 10-09-2020
NANDA (IBC)/514(ND)2020 ’
SCILLA BIOTECHNOLOGIES [ COMPANY
LTD. Vs. REGISTRAR OF  |APPEAL(COMPANI o
586 |0710102063742020/2 COMPANIES NCT DELHI & |ES Sec 252 (3) No Pagination, Page cut 10-09-2020

HARYANA

ACT)/272(ND)2020




INTERLOCUTORY
APPLICATION

WRONG EFILL NEED TO IA

587 |0710102068722020/5 RITU RASTOGI Vs. (1.B.C)/2626(ND)20 Sec 60(5) FILE 10-09-2020
20
VOLKSWAGEN FINANCE COMPANY
588 |0710102084222020/2 PRIVATE LIMITED Vs. SMT. [PETITION IB Section 95(1) \é\lll_Ré)NG E-FILL NEED TO 1A 10-09-2020
PAVAN KAPOOR (IBC)/937(ND)2020
COMPANY
GHANSHYAM SHARMA Vs. |PETITION IB -
589 10710102118802019/9 SH. ANURAG SINHA (IBC)/2218(ND)201 IBC Under Sec 9 Wrong e-filing 10-09-2020
9
PRIVATE LIMITED vs. kv |COMPANY
590 |0710102169962019/7 . PETITION IB IBC under Sec 7 Sign missing in whole document |10-09-2020
DEVELOPERS PRIVATE (IBC)/236(ND)2020
LIMITED
591 |0710102/09637/2020 Teleopti India Pvt. Ltd. Vs | Company Pefition 1,5 g0 4ion 59 RAKESH KUMAR |jurisdiction gurugram 10-08-2020
Registrar of Companies IB (IBC)
VIKAS TODKAR Vs HBN Intervention Petition . . o
592 10710102/09639/2020 FOODS LIMITED (IBC) Sec 60(5) priyaranjan dubey wrong application 25/09/2020
. . section wrong ( contempt
503 |0710102/08689/2020 SANJAY GARG Vs Pankaj Contempt Petition |Rule 11 of NCLT, ADV. NIKSHUBHA petition is under sec 425) matter |09-09-2020
Mohan Gupta (IBC) 2016 SETHI ; . I
is companies act but filled in IBC
HYDERABAD RING ROAD
594 |0710102/09703/2020 PROJECTS PRIVATE Interlocutory Sec 60(5) C.P. APOORV AGARWAL |signature missed in apllication | 11-10-2020

LIMITED Vs. SHAILESH
VERMA

Application(IBC)

(IB)/1140(ND)2018




SATYA JEET PANDA Vs. COMPANY Application under
595 0710102000042020/1 ANS APARTMENTS PVT APPLICATION any other Wrong e-filing 15/06/2020
LTD (IBC)/109(PB)2020 |provisions- IBC
INTERLOCUTORY -
596  [710102090192020 ngffEHoGl:L;TCTQRVS' APPLICATION Sec 60(5) \S’Yrg”n%ifs'if:'"g’ pageno. 1-16 - 144/09/2020
(1.B.C)/4005()2020 9 9
ORS. Vs, FANTASTIC | COMPANY
597 0710102415722018/35 g PETITION IB IBC under Sec 7 Wrong e-filing 10-05-2020
BUILDCON PVT. LTD. & (IBC)/37(PB)2018
ORS.
ONESHOIND AN lcoupan
598 0710102415722018/36 g PETITION IB IBC under Sec 7 Wrong e-filing 10-08-2020
BUILDCON PVT. LTD. & (IBC)/37(PB)2018
ORS.
SATYA JEET PANDA Vs. COMPANY Application under
599 0710102004522020/1 ANS APARTMENTS PVT APPLICATION any other Wrong e-filing 10-09-2020
LTD (IBC)/392(PB)2020 |provisions- IBC
SHAILENDRA SINGH Vs. INTERLOCUTORY
HOUSING DEVELOPMENT |APPLICATION -
600 |0710102028842020/1 FINANCE CORPORATION | (1.B.C)/1784(PB)20 Sec 60(5) Wrong e-filing 10-09-2020
LTD. 20
MANOHAR LAL VIJ Vs. INTERLOCUTORY Page no. 18 - 21 sign missing
UNION BANK OF INDIA APPLICATION ’ - '
601 0710102087182020/2 (ERSTWHILE (1.B.C)/3790(ND)20 Sec 60(5) zgg;_e4gos.i2g Enailsg:i:ut, page no. |10-09-2020
CORPORATION BANK) 20 9 9
ALANKIT ASSOCIATES CA(A) MERGER
PRIVATE LIMITED Vs. AND Sub-section (I) of Page no. 7 to 8 true copy sign
602 0710102061652020/2 SEED SUSTAINABILITY AMALGAMATION( section 230 misgsin ’ Py sig 10-10-2020
SERVICES PRIVATE COMPANIES g
LIMITED ACT)/60(ND)2020
MAM CHAND GOEL Vs. ICD:(E)?;IIEONII\IFEEOMPA
603 0710102080402020/2 UTTAR DEVELOPMENT NIES Sec 425 Wrong e-filing 10-10-2020

PRIVATE LIMITED

ACT)/3(ND)2020




PUNJAB NATIONAL BANK

INTERLOCUTORY

Index missing, pagination

604 [0710102084642020/1 Vs. M/S GENERAL POWER |APPLICATION 19(2) missin 10-10-2020
COMPANY PVT. LTD. (1.B.C)/3711()2020 9
GANDHARYV GOYAL Vs. COMPANY
SYNAPSICA PETITION Sec. 241(1),Sec.

605 |0710102090312020/3 TECHNOLOGIES PRIVATE |(COMPANIES 242(4) Documents not upload properly |10-10-2020
LIMITED ACT)/119(ND)2020
GANDHARV GOYAL Vs. COMPANY
SYNAPSICA PETITION Sec. 241(1),Sec. index missing, true copy sign

606 |0710102090312020/4 TECHNOLOGIES PRIVATE [(COMPANIES 242(4) missing 10-10-2020
LIMITED ACT)/119(ND)2020
BRAHM DATT VERMA Vs. INTERLOCUTORY [Application under

607 |0710102096412020/1 FUSIBLE METALS PRIVATE |APPLICATION any other Wrong e-filing 10-10-2020
LIMITED (1.B.C)/4357()2020 |provisions- IBC
IMPERIAL FASTNERS COMPANY
PRIVATE LIMITED Vs. PETITION IB . -

608 |0710102128042019/12 SOLVEN POWER SYSTEMS |(IBC)/2413(ND)201 IBC Under Sec 9 True copy sign missing 10-10-2020
PRIVATE LIMITED 9
PASSO METAL FAB COMPANY
PRIVATE LIMITED Vs APPEAL(COMPANI

609 |0710102161222019/5 ’ ES Sec 252 (1) True copy sign missing 10-10-2020
REGISTRAR OF ACT)/1035(ND)201
COMPANIES 9
SANTOSH ASSOCIATES vs. | SOMPANY

610 |0710102076312019/1 PARAMEX TRANSFORMERS IBC Under Sec 9 True Copy sign missing 10-11-2020

(IBC)/1125(ND)201

LIMITED 9
HITESH BHARDWAJ Vs. gg_?/ll_};g\:\r

611 0710102086102020/1 DELHI APARTMENTS PVT. (COMPANIES Sec. 59 Wrong e-filing 10-11-2020

LTD.

ACT)/120()2020




POORAN TRADING PVT LTD|COMPANY
612 |0710102005502019/6 Vs. APPLE INDUSTRIES PETITION IB IBC under Sec 7 Wrong e-filing 10-12-2020
LIMITED (IBC)/204(ND)2019
DIVYA SHARMA Vs. COMPANY
613 |0710102008252019/9 EFFERENT REAL ESTATE |PETITION IB IBC under Sec 7 Index missing 10-12-2020
PVT.LTD (IBC)/297(ND)2019
ARUN KUMAR SINHA Vs. COMPANY
614 |0710102010992019/11 THREE C HOMES PRIVATE [PETITION IB IBC under Sec 7 wrong filing 10-12-2020
LIMITED (IBC)/432(ND)2019
APOGEE ENTERPRISES COMPANY
615 |0710102019332020/3 PRIVATE LIMITED Vs. ANIL |PETITION IB Section 95(1) \é\III_REONG E-FILLNEED TO 1A 10-12-2020
NANDA (IBC)/514(ND)2020
CP(AA) MERGER
MJI TECH PVT. LTD. Vs. AND Application under
616 |0710102031232018/2 REGISTRAR OF AMALGAMATION( |any other index missing 10-12-2020
COMPANIES COMPANIES provisions
ACT)/181(PB)2018
INTERLOCUTORY
DEEPIKA BHUGRA PRASAD |APPLICATION Sec 33(1) (b) (i) to Index missing, no pagination, 1o,
617 0710102068602020/1 Vs. KAPIL GUPTA & ANR. [(1.B.C)/3754(ND)20 |(iii) r/w Sec 33(3) True copy sign missing 10-12-2020
20
SPYSR SERVICES PRIVATE XSQAEPQ_’\(%(OMPANI
618 |0710102075362020/2 LIMITED Vs. REGISTRAR Sec 252 (3) INDEX MISSING 10-12-2020
OF COMPANIES ES
ACT)/306(ND)2020
INTERLOCUTORY
619 0710102075952020/3 SURESH KUMAR JAIN Vs. |APPLICATION Sec 66(1) page end signature missing, True 10-12-2020

MR. SHAKEEL AHMAD

(1.B.C)/3135(ND)20
20

copy sign missing




Volume wise index missing, true

INTERLOCUTORY copy sign missing, page no. 91
SURESH KUMAR JAIN Vs.  |APPLICATION cut, page no. 195, 241, 242, 306,
620 0710102076972020/2 MR. SHAKEEL AHMAD (1.B.C)/3175(ND)20 Sec. 45 (1) not clear, , page end signature 10-12-2020
20 missing,proof of service,pages
not clear.
GANDHARYV GOYAL Vs. COMPANY
SYNAPSICA PETITION Sec. 241(1),Sec. . -
621 0710102090312020/5 TECHNOLOGIES PRIVATE |(COMPANIES 242(4) page end signatures missing 10-12-2020
LIMITED ACT)/119(ND)2020
VIJAY AGGARWAL Vs. COMPANY
SUSHIL AGGARWAL & PETITION
622 |0710102098902019/19 COMPANY PRIVATE (COMPANIES Sec. 241(1) 57 59 61-64 73 not clear 10-12-2020
LIMITED ACT)/112(ND)2019
COMPANY
M/S SHRIJI DIAMONDS Vs. |PETITION IB )
623 |0710102155722019/4 M/S BADRI SARRAF (P) LTD.|(IBC)/3398(ND)20" IBC Under Sec 9 wrong e fill need to IA FILE 10-12-2020
9
JPL INFRATECH PRIVATE  |Company ::ZETEJ;’E;‘?“Z%SZ?:J /C;;'g/e
624 0710102/03140/2020 LIMITEQ Vs Registrar of Appeal(Companies |Sec 252 (1) pankaj agarwal Not Clear-42.43,55-56,71-72,93- 03-11-2020
Companies Act)
96
Registered Office Uttar Pradesh
| Page Not Clear-
67,69,71,73,76,78,79,80,83,84,1
Narendra Kumar Arora Vs Company Petition 34,153,154,183-186,193-
625 |0710102/02962/2020 Waseem Ahmed Khan (Comp ar?lies Act) Sec. 241(1) Prashant Katara 200,212,218,243- 03-05-2020
P 244,259,301,315-333,348,362-
373,397-409,419,446,450, /
Volume-ll Index Missing / Page
Miss-374,380-388 / Master Data
FIRSTCLASS
INTERNATIONAL PRIVATE [Company
626 |0710102/02846/2020 LIMITED AND ORS Vs Appeal(Companies |Sec 252 (3) Gursat Singh Vachher|STK-7 Missing / Master Data 03-03-2020

REGISTRAR OF
COMPANIES

Act)




ASAY FOODS AND

Company Petition

Page Not Clear-

627 |0710102/03183/2020 BEVERAGES LLP Vs SUPER| R © B [Sec. 213 AASTHA SAXENA  |54,59,83,86,87,89- 03-12-2020
MILK PRODUCTS PVT. LTD. P 92,120,121,138,176,177,179,
William Flint Vs IPROF Company Petition Unsign Page-35,87-251 / Page
628 |0710102/09509/2020 Learning Solutions India Pvt. pany Sec. 58(3) DESAI AND DIWANJI[Not Clear-86 / Merge Into One | 10-05-2020
(Companies Act)
Ltd. PDF
Brahm Datt Verma Vs Four
629 |0710102/09767/2020 Coins Global India Private | e ocutory 19(2) c.P. 9811443244 Sign is missing on index 13-10-2020
Lt Application(IBC) (IB)/741(ND)2019 9 9
SHREE GANESH CRUSHER Application under
UDYOG Vs. S LORD SHIVA |Restoration C.P. Wrong section and 151,,86-87 .
630 |710102083552020 CONSTRUCTION CO Application a:‘gvf’stlhoirs Bc  |1BYy1820ND)2019 MOHIT GOLYAN not clear page online
PRIVATE LIMITED P
RAJAT MITRA Vs. INTERLOCUTORY
631 [0710102081322020/1 PERFACT COLOR DIGITAL |APPLICATION Sec 12(2) \éYSSNG EFILENEED TO 1A 143/10/2020
PRINTS PVT. LTD. (1.B.C)/3419()2020
ﬁﬂi??T;?RTJ’AgI:FURE LIMITED COMPANY need to upload in one volume or
632 [0710102087802020/1 PETITION IB IBC Under Sec 9 P 13/10/2020
Vs. MAPLE LOGISTICS (IBC)/976(ND)2020 one pdf
PRIVATE LIMITED
COMPANY
LM MEDIA SERVICES PVT  [APPLICATION(CO NEED TO FILE IN ONE PDF
633 [0710102129312019/11 LTD Ve, VIKRAM BAIA) | MPANIES Rule 11 of NCLT ONE VOLUME 09-12-2020
ACT)/380(ND)2019
GOYAL Ve, FLYWHLEL  |COMPANY
634 |0710102157702019/8 : APPLICATION Sec 60(5) INDEX MISSING 13/10/2020

LOGISTICS SOLUTIONS
PRIVATE LIMITED

(IBC)/644(ND)2019




LOYZ OIL PTE LTD Vs. COMPANY
635 [0710102406262018/11 INTERLINK PETROLEUM  |PETITION 1B IBC under Sec 7 wrong e fill need to IA file 13/10/2020
LIMITED (IBC)/661(PB)2018
LOYZ OIL PTE LTD Vs. COMPANY
636 |0710102406262018/13 INTERLINK PETROLEUM  |PETITION IB IBC under Sec 7 wrong e fill need to IA file 13/10/2020
LIMITED (IBC)/661(PB)2018
EDELWEISS ASSET
COMPANY
637 |0710200418112018/11 RECONSRUCTION CO LTD PETITION IB IBC under Sec 7 true copy sign missed 13/10/2020
Vs. MARGRA INDUSTRIES | 2 ecc opl o1
LIMITED
Anand Engineering Limited No pagination on Demand notice
638  |710000096902020 VS Prasad & Company Caveat N 4p ag e 10-10-2020
(Projects Works) Limited pag
Company Application under Application every pages sign/4 to
639 [0710102/09830/2020 QAaL;QESC':Oﬁggr‘RWAL Vs | Application(Compa |any other CP/41/ND/2015 SUSHANT KUMAR (36,98 to 175/Blur page- 14/10/2020
1ay y nies Act) provisions- IBC 174,175/89
ABHIPRA STEELTECH PVT " ,
640 |0710102/09829/2020 LTD Vs SAFE TOWERS pyT |Company Petition by er sec 9 pankaj yadav page:70-89, 102-105 not clear & | 4 1/44/590
LTD IB (IBC) payment not received
AMAZING INDIA T.V .
641 [0710102/09515/2020 PRIVATE LIMITED Vs Ws | COntempt Petition JRule 11 of NCLT, Rajiv Malik PLS DOC UPLOAD PROPERLY |10-05-2020
) \ (IBC) 2016
Amazing India TV Pvt. Ltd.
The Verandas Apartment
Owners Association Vs M/S  |Company Appeal |Rule 11 of NCLT, case type check PLEASE FILE
642 |0710102/09734/2020 Saluja Congtruction Company |(1BC) 2018 SONAL ANAND N SEG 42 10-12-2020

Ltd




SHIV

KUMAR Vs. REGISTRAR

v Rule 11 of NCLT

section wrong and case type

643 71010208872020 OF COMPANIES NCT OF Company Appeal Sec 252 (3) wrong main case not mantion online pay
DELHI & HARYANA
- . Application under
644 |0710102/09864/2020 Moods Hospitality Private  fInterlocutory any other CP/IBI189/PBI2018 |Akhil goel sign mis-16 to 25 15/10/2020
Limited Vs Application (1.B.C) o
provisions- IBC
Assistant Commissioner(ST) Interlocuto CP
645 |0710102/09854/2020 Valluvarkottam Assessment ocutory Sec 60(5) o Nil File not properly uploaded 15/10/2020
) . . Application (1.B.C) (IB)/378(PB)2017
Circle Vs Anil Kohli
. ) . . Company
646  |0710102/09873/2020 Big Vacations Private Limited | \ o\ companies |S6¢ 252 (1) - By AVTAAR SINGH  |Wrong Section 15/10/2020
Vs Registrar of Companies Act) Government Body
INTERLOCUTORY
ZSL PRIVATE LIMITED Vs. |APPLICATION Rule 11 of NCLT, wrong file attach petition also
647 |0710102080902020/2 VIVEK RAHEJA (1.B.C)/3400(PB)20 [2016 attach 10-09-2020
20
INTERLOCUTORY
YOGESH NAYAK Vs. STATE|APPLICATION . .
648 |0710102035732020/1 BANK OF INDIA (1.B.C)/2199(ND)20 Sec 60(2) true copy sign missed 13/10/2020
20
PRIVATE LIMITED vs. kv |COMPANY
649 ]0710102169962019/8 . PETITION IB IBC under Sec 7 INDEX MISSING 13/10/2020
DEVELOPERS PRIVATE (IBC)/236(ND)2020
LIMITED
BANK OF BARODA Vs. COMPANY
650 [0710102410822018/16 BRYS INTERNATIONAL PETITION IB IBC under Sec 7 index missing 13/10/2020

PRIVATE LIMITED

(IBC)/892(PB)2018




SANJEEV MEMORIAL

COMPANY
651 0710102424522018/27 FOUNDATION Vs. KAMRUP PETITION IB IBC under Sec 7 wrong filing 13/10/2020
HOUSING PROJECTS (IBC)1936(PB)2018
PRIVATE LIMITED
PUNJAB NATIONAL BANK |COMPANY Application under
652 0710120004512018/18 Vs. M/S GENERAL POWER [PETITION IB any other \é\lll_Ré)NG E FILE NEED TO IA 13/10/2020
COMPANY PVT. LTD. (IBC)/637(PB)2018 |provisions
SONAL ANAND Vs. M/S COMPANY
653 0710102073632019/27 INTERNATIONAL PETITION IB IBC Under Sec 9 wrong filing 14/10/2020
TRENCHING PVT LTD (IBC)/889(ND)2019
NUTRIONEX INTERLOCUTORY
MANUFACTURERS LIMITED |APPLICATION . .
654 |0710102086152020/1 Vs. STATE BANK OF INDIA |(1.B.C)/4041(ND)20 Sec 60(5) true copy sign missed 14/10/2020
AND ORS 20
INTERLOCATORY L
APPLICATION Application under
655 |0710102168932019/1 AKHIL GOEL Vs. any other wrong e file need to IA file 14/10/2020
(IBC)/2875(PB)201 o
9 provisions- IBC
DISH TV INDIA LIMITED Vs. |COMPANY
656 0710120001492018/11 MACRO COMMERCE PETITION IB IBC Under Sec 9 wrong e fill need to IA file 14/10/2020
PRIVATE LIMITED (IBC)/398(PB)2017
ELLIMETAL INDIA PRIVATE
657 |0710102/06301/2020 LIMITED Vs. REGISTRAR  {Company Petition |0 o iion 59 page:90-93, 177, not clear 05-06-2020

OF COMPANIES NCT OF
DELHI & HARYANA

IB (IBC)




Interlocutory

Application under

658 |0710102/09950/2020 Rajesh Kumar Gupta Vs . any other CP/IB/1411/ND/2019 |Rajesh Kumar Gupta |Small font-9 16-Oct-20
Application (1.B.C) o
provisions- IBC
VISHAL SETHI Vs COLLAGE Interlocutor No Index/No Pagination/no true
659 |0710102/09914/2020 GROUP INFRASTRUCTURE A Iication)zl B.C) IBC Under Sec 9 | (IB)/1108(ND)2019 |Shashwat Parihar copy sign/Pg-9 to 12 not
PVT. LTD. PP B clear,CASE TYPE WRONG
Interlocuto Application under
660 |0710102/09880/2020 ANIL KOHLI Vs jocutory any other CP/IB/144/PB/2017 |ABHISHEK Anand Blur page-104 15-Oct-20
Application (1.B.C) -
provisions- IBC
Interlocuto Application under Memo of party/supportin
661 [0710102/09882/2020 Harvinder Kumar Jatana Vs oeutory any other CP/IB/904/PB/2018 |KOMAL ABROL Mo of partysupporting 15-Oct-20
Application (1.B.C) - Affidavait
provisions- IBC
662 0710102/09902/2020 Niil Infrgstructure pvt. Itd. Vs Inter!ocgtory Rule 11 of NCLT, CP/IB/560/PB/2018 |Anurag Bhatt Blur page-12 & wrong scan/Proof| 15-0ct-20
Alchemist assets Application (1.B.C) [2016 of service
ICICI BANK Company Petition uncompleted document onl
663  [0710102/02686/2020 LTD. Vs. AVANTHA a pany IBC under Sec 7 |NA SNG PARTNER o ‘; o Y |19-Oct-20
HOLDING LIMITED P
RATANAPRAVA Income Tax Service DCIT Cell /
INDUSTRIES PRIVATE STK-7 Company list missing /
664 |0710102/09264/2020 LIMITED Vs. 4THFLOOR |Company Appeal |[Sec 252 (1) NA Achal Gupta Pages Missing-111-114 / After- |19-Oct-20

IFCI TOWER 61 NEHRU
PLACE

119 Wrong Arrange Pgs /
Annexure Every Pages Sign




SHEFALI

665 |0710102/08103/2020 SINGH Vs. UNITECH Company Petition |Sec. 73(4) Council Detail Missed in Index  [19-Oct-20
LIMITED
UCO BANK Vs SHREE Interlocutor Application under Every pages sign mis-1 to
666 |0710102/09960/2020 SHYAM PULP AND BOARD jocutory any other CP/IB/386/PB/2018 [Rohit sehgal y pag 9 17-Oct-20
MILLS LTD. Application (1.B.C) provisions- IBC 14/Blur Page-56,60,63,67,70
Interlocuto Application under Blur Page-186,276,277/small
667 |0710102/09952/2020 VIKRAM BAJAJ Vs A Iicationnzl B.C) any other CP/IB/323/ND/2019 |ABHISHEK Anand font-234? B 17-Oct-20
PP o provisions- IBC
DENA BANK Vs RATHI Interlocuto Application under
668 |0710102/09969/2020 SUPER STEEL LIMITED A Iicationngl B.C) any other CP/IB/1446/PB/2018 Blur Page-29 to 39 17-Oct-20
PP o provisions- IBC
GYANESHWAR SAHAI Vs.  |interlocutory Application under | o
669 |0710102/09949/2020 GYANESHWAR SAHAI Application(IBC) 2:gv<iastirc1)er>‘rs- BC (IB)/597(ND)2018 Gyaneshwar Sahai Index missed 17-Oct-2020
Application under
Interlocutory
670 |0710102/09985/2020 Sanjay Gupta Vs Application (1.B.C) any other CP/IB/132/PB/2017 [NIPUN GAUTAM Small font-73,74 19-Oct-20
PP o provisions- IBC
Application under
Interlocutory PP
671 0710102/09989/2020 Sanjay Gupta Vs any other CP/IB/597/PB/2017 [NIPUN GAUTAM Blur Page-21 to 29,33 to 38 19-Oct-20

Application (1.B.C)

provisions- IBC




Interlocutory

672 |0710102/09986/2020 Ranjan Khanna Vs Application (1.B.C) Sec 60(5) CP/IB/2354/ND/2019 |Pushkar Taimni Blur page-20/Merge into one pdf [19-Oct-20
ALCHEMIST ASSET COMPANY
RECONSTRUCTION APPLICATION

673 |0710102094212019/9 COMPANY LTD. Vs. (IBC)/1161(PB)201 Sec 60(5) TRUE COPY SIGN MISSING 22-09-2020
MANOJ GARG 9
JHARIPANI ESTATES COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI

674 |0710102075842020/1 REGISTRAR OF ES Sec 252 (1) pg- 12 13 16 not clear 14-10-2020
COMPANIES DELHI AND
HARYANA ACT)/349(ND)2020
RAVINDER PAL SINGH N

COMPANY Application under

675 |0710102000722018/10 LAMBA Vs. SATKAR AIR PETITION IB any other WRONG DOCUMENT NEED TO 15-10-2020
CARGO SERVICES (IBC)/361(PB)2018 |provisions IAFILE
PRIVATE LIMITED P
flﬁ’E\i\l ii%ii:&gaiclm COMPANY WRONG E FILE NEED TO IA

676 |0710102003762019/11 : PETITION IB IBC Under Sec 9 15-10-2020
INFRATECH PRIVATE (IBC)/179(ND)2019 FILE
LIMITED
STATE BANK OF INDIA Vs. |COMPANY Application under

677 |0710102007762020/1 CENTURY APPLICATION any other \é\lll_Ré)NG E FILE NEED TO IA 15-10-2020
COMMUNICATION LIMITED |(IBC)/564(PB)2020 [provisions- IBC
SANJEEV MEMORIAL COMPANY

678 0710102015782020/2 FOUNDATION Vs. KAMRUPIAPPLICATION Sec 60(5) no index document not in proper |15-10-2020

HOUSING PROJECTS PVT
LTD

(IBC)/1117(PB)202
0




KAILASH NATH BHANDARI [COMPANY
679 |0710102061132020/2 Vs. ALCOBEX METALS PETITION IB IBC under Sec 7 pg-24 25 26 not clear 15-10-2020
LIMITED (IBC)/874(PB)2020
SANDEEP KR BHATT Vs. :\IF-’FIELITIC_IX'IC';I[(J)LORY
680 |0710102066122020/6 PROACTIVE PLAST PVT Sec 60(5) PAGE-17 18 21 NOT CLEAR 15-10-2020
(1.B.C)/2782(ND)20
LTD
20
SUNDRM CONSULTANTS |coupany {18 under Sec
681 0710102068082020/3 PROPERTIES PRIVATE PETITION IB 7,Rule 11 of INDEX MISSING 15-10-2020
LIMITED (IBC)/849(PB)2020 [NCLT, 2016
CA(A) MERGER
ALCATEL-LUCENT INDIA AND Sec. 230-232. Sec
682 |0710102081932020/1 LIMITED Vs. REGISTRAR |[AMALGAMATION( 234' ' page end signatures missing 15-10-2020
OF COMPANIES NCT COMPANIES
ACT)/7(ND)2020
BDR BUILDERS AND INTERLOCUTORY
DEVELOPERS PVT. LTD. Vs.|APPLICATION '
683 |0710102090162020/1 M/S SHIVKALA (1.B.C)/4038(ND)20 Sec 60(5) wrong document need to IA file |15-10-2020
DEVELOPERS PVT. LTD. 20
INTERLOCUTORY
684 |0710102094632020/1 iﬁxjiﬁﬁ:gg‘Tgﬁggrl vs. APPLICATION Sec 60(5) \é\lll_Ré)NG E FILE NEED TO IA 15-10-2020
(1.B.C)/4280()2020
INTERLOCUTORY o
APPLICATION Application under
685 |0710102096132020/1 KHEM CHAND GUPTA Vs. any other wrong document need to IA file |15-10-2020
(1.B.C)/4333(ND)20 .
provisions- IBC
20
COMPANY
KIRAN MALHOTRA Vs. M/S.
686 |0710120007932018/2 ALCHEMIST TOWNSHIP PETITION 1B IBC under Sec 7 WRONG E FILE NEED TO IA 15-10-2020

INDIA LTD.

(IBC)/1082(PB)201
8

FIE




M/S. PANIPAT TEXO FABS [COMPANY
PVT.LTD. Vs. M/S. PETITION IB )
687 |0710120008412018/12 EXCLUSIVE OVERSEAS (IBC)/1106(ND)201 IBC Under Sec 9 wrong document need to IA file |15-10-2020
PVT. LTD. 8
IMPEX SERVICES INDIA COMPANY Application under
688 [0710200000062017/14 PRIVATE LIMITED Vs. PETITION IB any other \:I/LREONG E FILE NEED TO IA 15-10-2020
SSMP INDUSTRIES LIMITED |(IBC)/495(ND)2017 |provisions
M/S. INOX LEISURE LTD. COMPANY
689 |0710200409692018/4 Vs. M/S. ATO Z BARTER PETITION IB IBC Under Sec 9 EYXLO”\?CL:FIDAVIT FILE IN ONE 15-10-2020
PVT. LTD. (IBC)/643(ND)2018
COMPANY
690 [0710200411282018/14 \'\ZS JM/'\g E'?;/OEC))(FI{DS/"IF?TD PETITION IB IBC Under Sec 9 \IIXIT:(I)L'\IIEG DOCUMENT NEED TO 15-10-2020
' ' ' " [(IBC)/623(ND)2018
COMPANY
691 0710200411282018/15 \'\;ZS JM/'\g E%T/%?(ié_f?_r[) PETITION IB IBC Under Sec 9 YXERI\IIEG DOCUMENT NEED TO 15-10-2020
' ' ' " [(IBC)/623(ND)2018
COMPANY
692 |0710200411282018/16 \'\ZS JM/'\Q E?)F\)/OE?(RI;&IP(ETD PETITION IB IBC Under Sec 9 \I/XITZCI?_'\IIEG DOCUMENT NEED TO 15-10-2020
' ‘ ’ " [(IBC)/623(ND)2018
L1 HOBLE SOOPERATIV oy
693 |0710200411862017/7 VS PETITION IB IBC under Sec 7 WRONG FILING 15-10-2020
SHIVKALA DEVELOPERS (IBC)/525(ND)2017
PVT. LTD.
VINAYAK ADVERTISING Vs. | COMPANY
694 |0710200412652017/12 RAJESH GEMS AND PETITION IB IBC Under Sec 9 WRONG DOCUMENT NEED TO 15-10-2020

JEWELS PVT LTD

(IBC)/546(ND)2017

IA FILE




MUSADDI LAL KISHAN LAL

COMPANY

WRONG DOCUMENT NEED TO

695 |0710200412802017/8 PETITION IB IBC Under Sec 9 15-10-2020
Vs. RAM DEV PVT LTD (IBC)/178(PB)2017 IA FILE
COMPANY
696  [0710200423482018/31 Mfl_flﬁ'\“/fr”@gs Vs MSX I beTiTION 1B IBC under Sec 7 WRONG FILING 15-10-2020
’ ’ (IBC)/334(ND)2018
PRIVATE LIMITED Vs, |COMPANY
697 |0710102006922019/11 REGISTRAR OF QEPEAL(COMPANI Sec 252 (3) !IILRSNG EFILENEED TOIA 16-10-2020
COMPANIES NCT OF DELHI
AND HARYANA ACT)/233(ND)2019
GSJ ENVO LIMITED Vs. Xglg/lLFl’é;l'EON(CO Application under
698 |0710102015722020/1 GOODWILL APARTMENTS MPANIES any other incomplete documents 16-10-2020
PVT. LTD. ACT)/153()2020 provisions
RAJASTHAN STATE
INDUSTRIAL
IID,\FVVEESL.I_?\APQ:I\IENT AND INTERLOCUTORY
699 [0710102073342020/1 APPLICATION Sec 52 (5) wrong e file need to IA file 16-10-2020
CORPORATION LIMITED (1.B.C)/2975()2020
AND ORS. Vs. UTTAR o
DEVELOPMENT PRIVATE
LIMITED
SONAL ANAND Vs. M/S COMPANY
700 |0710102073632019/31 INTERNATIONAL PETITION IB IBC Under Sec 9 \é\lll_REONG E FILE NEED TO IA 16-10-2020
TRENCHING PVT LTD (IBC)/889(ND)2019
VISHAL SETHI Vs. COMPANY
701 0710102082802019/6 COLLAGE GROUP PETITION IB IBC Under Sec 9 WRONG FILLING NEED TO IA 16-10-2020

INFRASTRUCTURE PVT.
LTD.

(IBC)/1108(ND)201
9

FILE




SIMRAN KAUR Vs. COMPANY
702 ]10710102082872020/1 ENTERTAINMENT CITY PETITION IB IBC under Sec 7 wrong filing 16-10-2020
LIMITED (IBC)/965(PB)2020
COMPANY
KIRAN MALHOTRA Vs. M/S.
703 |0710120007932018/3 ALCHEMIST TOWNSHIP PETITION IB IBC under Sec 7 WRONG E FILE NEED TO 1A 16-10-2020
(IBC)/1082(PB)201 FILE
INDIA LTD. 8
Girish Kumar Sahni Vs R.S. Application under - .
o . Interlocutory C.P. Girish Kumar Sahni
704 10710102/09963/2020 Ajit Singh & Co. (Automotives) Application (1.B.C) any gther (IB)/1499(PB)2019  |IRP page no 44-45 17-Oct-2020
Pvt. Ltd. provisions- IBC
Seema Buildtech Private Company Sec 252 (3)- B
705 0710102/10015/2020 Limited Vs REGISTRAR OF |Application(Compa Government Boyd Prashant Gupta section wrong 20-Oct-20
COMPANIES NEW DELHI nies Act) y
VIKAS BISHNOI VS ASHOK .
706 710000098402020 KUMAR GUPTA Caveat NCLT form 3C missed
707 710000096452020 Nexgen Fluoropolymers Pvt. Caveat NCLT form 3C missed/proof of

Ltd VS Sanjeev Jain

service missed




STANFORD PARK
INFRATECH PRIVATE

Company Petition

Judication Haryana according to

708 10710102/09719/2020 LIMITED Vs Registrar OFf (Companies Act) Sec 252 (3) Nitin Grover Company Master Data 10-12-2020
Companies Delhi
Preeti W/o Sunil Arora Vs Company Petition . Form 11 missed and Brief
709 |0710102/07487/2020 UNITECH. Ltd (Companies Act) Sec. 73(4) Sandeep Mishra Synopsis & List of Dates missed 29-07-2020
. " Form 11 missed and Brief
Santosh Kumari W/o Ram Lal | Company Petition . . .
710 |0710102/07488/2020 Khurana Vs UNITECH. Ltd (Companies Act) Sec. 73(4) Sandeep Mishra '\Sﬂ}ilgso:dsm and List of dates 29-07-2020
Case Type Wrong / File Not
Zlato Business Solutions P Itd [ Company Petition Properly Uploaded / Merge Into
m 0710102/08302/2020 Vs Registrar of Companies (Companies Act) Sec 252 (1) NIL One PDF / Jurisdiction Haryana 28/08/2020
according to Master Data
RANGBARSHI PROJECTS |Company Petition PSL ADVOCATES page:49-51, 57, 65, 76, etc
712 |0710102/06591/2020 PVT LTD Vs VIPUL LTD IB (IBC) IBC under Sec 7 AND SOLICITORS | (typed copy) 24/06/2020
RKACA & Associates LLP Vs
TFM FASHION AND Company Petition objection-claim amount less than
713 |0710102/10014/2020 ENTERTAINMENT INDIA IB (IBC) IBC Under Sec 9 Karan Valecha 1 crore 20/10/2020
PRIVATE LIMITED
PANASONIC AVC Company Petition |Sub-Section (1) Of
714 |10710102/06354/2020 NETWORKS INDIA (Comp al}ulies Act) |Section 66 KARAN MALHOTRA [ONE PAGE NOT CLEAR 06-08-2020
COMPANY LIMITED Vs P '
Interlocuto Application under CP
715 10710102/09951/2020 REKHA SHARMA Vs. $ any other o 95,298-305 not clear page offline pay

Application(IBC)

provisions- IBC

(IB)/364(ND)2019




IMPERIAL FASTNERS COMPANY
PRIVATE LIMITED Vs. PETITION IB
716 0710102128042019/13 SOLVEN POWER SYSTEMS |(IBC)/2413(ND)201 IBC Under Sec 9 DOCUMENT INCOMPLETE 24/09/2020
PRIVATE LIMITED 9
HONESTICHNERS VT |conpy
717 0710102087092020/1 ' PETITION IB IBC Under Sec 9 need to upload in one volume 28/09/2020
CONTROL SYSTEMS (IBC)/939(ND)2020
PRIVATE LIMITED
SEEI(_)VIEIIE:R’SSC’?\I’ISC?I\EIEO LTD COMPANY age end signature missingneed
718 |0710200418112018/15 PETITION IB IBC under Sec 7 page end sig 9 16/10/2020
Vs. MARGRA INDUSTRIES (IBC)/866(PB)2018 to IA file
LIMITED
CP(AA) MERGER
DAKSHNESHWAR AND Sec. 230-232 -
719 0710102017952020/1 INFRASTRUCTURE AND AMALGAMATION( Secé)nd Motion PAGE LIMIT 200 19/10/2020
OTHERS Vs. COMPANIES
ACT)/36(ND)2020
COMPANY
720 0710200423482018/34 Mfog'\\I/JTITLQSS Vs. MSX PETITION IB IBC under Sec 7 PAGE LIMIT 200 19/10/2020
Bk (IBC)/334(ND)2018
ZICO ENVIRONMENTAL ;:SQALTQZI\'(ION(CO
721 0710102069102020/1 SOLUTIONS PVT. LTD Vs. Rule 32 TRUE COPY SIGN MISSING 20/10/2020
SHIKHA SINGHAL MPANIES
ACT)/379(ND)2020
A. C. GOEL PAPER
DISTRIBUTING CO. PVT. COMPANY DOCUMENT
722 0710102077352019/15 LTD. Vs. WEBTECH PETITION IB IBC Under Sec 9 INCOMPLETE/Index 20/10/2020
PACKAGING (INDIA) PVT.  |(IBC)/984(ND)2019 Missing/Pagination
LTD.
INTERLOCUTORY L
APPLICATION Application under
723 0710102090942020/2 MANSIJ ARYA Vs. any other NEED TO IA FILE 20/10/2020
(1.B.C)/4054(ND)20 -
provisions- IBC
20
INTERLOCUTORY
724 0710102085072020/1 RAJNATH SINGH Vs. VIVEK APPLICATION #NAME? NEED TO IA FILE 21/10/2020

RAHEJA

(1.B.C)/4097()2020




INTERLOCUTORY
APPLICATION

Application under

725 |0710102088532020/1 ABHISHEK ANAND Vs. (1.B.C)/3904(PB)20 any gther NEED TO IA FILE 21/10/2020
provisions- IBC
20
NORTHERN ARC CAPITAL K\IJIELTIC_:g'IC}IgLORY Application under
726 |0710102093662020/1 LIMITED Vs. FIVE CORE (1.B.C)/4192(ND)20 any other NEED TO IA FILE 21/10/2020
ELECTRONICS LIMITED 26 ' provisions- IBC
DYNACON PROJECTS PVT. | COMPANY
LTD. Vs. TODAY HOMES |PETITION IB
727 |10710102113592019/9 AND INFRASTRUCTURE (IBC)/2130(ND)20" IBC Under Sec 9 TRUE COPY SIGN MISSED 21/10/2020
PVT. LTD. 9
PUNJAB NATIONAL BANK |COMPANY Application under
728 |0710120004512018/19 Vs. M/S GENERAL POWER |PETITION IB any other NEED TO IA FILE 20/10/2020
COMPANY PVT. LTD. (IBC)/637(PB)2018 |provisions
ELECTRONICTENDER.COM |CP(AA) MERGER
(INDIA) PRIVATE LIMITED  |AND Sec. 230-232 -
729 |0710102012202020/4 Vs. ASSOTECH AMALGAMATION( Sec;)nd Motion WRONG DOCUMENT 21/10/2020
MOONSHINE URBAN COMPANIES
DEVELOPERS PVT. LTD. ACT)/33(ND)2020
730 |0710102034682018/12 PETITION IB IBC under Sec 7 NEED TO IA FILE 21/10/2020
ELECTRONICS PRIVATE (IBC)/206(ND)2019
LIMITED
NORTHERN ARC CAPITAL ,IOI\\IJFFLTIC_:X'IC':I%LORY Application under
731 0710102093662020/2 LIMITED Vs. FIVE CORE (1.B.C)/4192(ND)20 any other NEED TO IA FILE 21/10/2020
ELECTRONICS LIMITED 26 ' provisions- IBC
CASE TYPE WRONG PLEASE
BETA INFRTECH P LTD Vs |Interlocutory SELECT COMPANY
732 |0710102/10010/2020 DEPUTY REGISTROR Application (1.B.C) Sec 60(5) cp/117(PB)2019 TSN RAJA APPLICATION YOUR MAIN 20-Oct-20
CASE IS COMPANY ACT
HCK INFRATECH PRIVATE sign missed in application page
LIMITED Vs REGISTRAR OF Company no 12 not clear 29-31 page
733 |0710102/10047/2020 Application(Compa |Rule 11 of NCLT [Appeal/126(ND)2020 | ANAND VARMA numbering not clear affidavit 20-Oct-2020

COMPANIES NCT OF DELHI
7 HARYANA

nies Act)

date and supporting affidavid
date missmatch




KIRAN MALHOTRA Vs M/S.

Interlocutory

734 0710102/10051/2020 ALCHEMIST TOWNSHIP o Sec 60(5) 21/10/2020 Prashant Jain affidavit verification back date 21-0ct-2020
Application (1.B.C)
INDIA LTD.
. Interlocutory C.P. .
735 10710102/10042/2020 Debashis Nanda Vs Application (1.B.C) Sec 30 (IB)/923(ND)2019 Debashis Nanda page no 47 , 115 page cut 20-Oct-2020
PARTHA S.ARATHY S.ARKAR Interlocutory Application under PARTHA SARATHY [main case not showing and
736 |10710102/10059/2020 Vs Innovari Technologies " any other L o 13-Oct-2020
. o Application (1.B.C) - SARKAR affidavit not verified
Private Limited provisions- IBC
Interlocutory Application under CP
737 10710102/06629/2020 Anil Tayal Vs Application (1.B.C) any gther (1B)/2380(ND)2019 Anil Tayal Page. 49 not clear 19-June-2020
provisions- IBC
Compan Application under Main case not link and case type
738 |0710102/09464/2020 Nilesh Sharma Vs pany any other Nilesh Sharma YPe110-Mar-2020
Application(IBC) - wrong
provisions- IBC
MR. BHANU RAM Interlocutory Application under C.P '\PAI)_AIQQSC??)I(EDSSEVC\)/'ISONG
739 0710102/10019/2020 SAHU Vs. HBN DAIRIES - any other o NA
AND ALLIED LIMITED Application(IBC) provisions- IBC (1B)/547(PB)2018 ARRANEGE ,PLEASE SUBMIT
YOUR DD
SP TOWNPLANNER
PRIVATE INDEX WRONG PAGINATION
C.P. Rule 11 of NCLT, [C.P. PRIYOJEET
740 0710102/09584/2020 LIMITED Vs. VRP ’ MISSED PAGE NO 7 TO 13,15 -
BUILDTECH PRIVATE (IB)/2765(ND)2019 [2016 (IB)/2765(ND)2019 [CHATTERJEE 18 NOT CLEAR
LIMITED
ASANSOL DURGAPUR Interlocuto cp
741 710102/09216/2020 DEVELOPMENT Y Sec 60(5) T MADHURIMA DAS marge in to file one pdf online pay

AUTHORITY Vs. ICICI B

Application(IBC)

(1B)/1935(PB)2019




VARDAN ASSOCIATES

SIGN MISSED IN

742 |0710102/10007/2020 PRIVATE LIMITED Vs. Company Rule 11 of NCLT |CP/60(ND)2020 SHASHANK APPLICATION PAGE NO 9 TO |online pay
REGISTRAR OF Application TANDON 17 NOT CLEAR
COMPANIES '
Company Memo of parties/True copy sign
743 |0710102/10093/2020 kashyap sikdar & co Vs Application(Compa |Rule 11 of NCLT |CP/01(ND)2018 Aditi Sharma e P PY SN {55 10-2020
nies Act)
Company Memo of parties/True copy sign
744 0710102/10094/2020 kashyap sikdar & co Vs Application(Compa |Rule 11 of NCLT |CP/84(ND)2018 Aditi Sharma missed P Py sig 22-10-2020
nies Act)
. Application under
745 [0710102/10022/2020 Ms. Deepika Bhugra Prasad | Interlocutory any other IB-1372/ND/2018  |NA PG-27 to 40/54 to 56 not clear  |20-10-2020
Vs Application (1.B.C) o
provisions- IBC
Baru Mal Vinod Kumar Vs Compan Application under
746 10710102/02323/2020 Amira Pure Foods Private pany any other (1B)/846(ND)2018  |Anurag Bhatt Wrong case type/proof of service|20-10-2020
L Application(IBC) o
Limited provisions- IBC
RKACA and Associates LLP Company Petition
747 0710102/10018/2020 Vs TFM Fashion and pany IBC Under Sec 9 himesh thakur claim amount less than 1 Cr 20/10/2020
. : IB (IBC)
Entertainment India Pvt. Ltd.
RAJINDER MEHTA Vs "
748 |0710102/08929/2020 PROSPER CHANNEL LIFE ﬁaO(Té’g’)’y Petition 1 15¢ Under Sec 9 SANDEEP SHARMA ‘C’;gf cut-54,55,61,158,174 not 17/09/2020
SCIENCE INDIA
Contempt
749 0710102/10095/2020 kashyap sikdar & co Vs Petition(Companies |Rule 11 of NCLT |CP.No0.427/2017 Aditi Sharma Case Type Wrong 22/10/2020
Act)
MS. SHWETA SINGH Vs 1. |Company Sec 252 (3)- B
750 10710102/10096/2020 Registrar of Companies NCT |Appeal(Companies y PAWAN SHARMA Wrong Section / Page Cut-64 22/10/2020
. Government Body
of Delhi and Haryana Act)




AMBIENCE COMMERCIAL

751 0710102001362019/24 DEVELOPERS PVT. LTD vs IBC Under Sec 9 Wrong case type/Wrong Doc. 15-10-2020
JOT IMPEX PVT. LTD..
M/S JANKI PARSHAD &
COMPANY THROUGH ITS
752 0710102084802019/11 PROPRITOR- VIJAY KUMAR IBC Under Sec 9 Wrong case type/Wrong e-filed |12-10-2020
GUPTA vs SAURABH
(INDIA) PRIVATE LIMITED
Application under
753 0710102151742019/1 YOGESH KUMAR GUPTA any other Wrong case type/Wrong e-filed |14-10-2020
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862 |0710102/09638/2020 and Infrastructure Ltd. Application (1.B.C) any gther (1B)/2584(ND)2019 Shohit Chaudhry gppllcatlon, file need to merge  |10-09-2020
provisions- IBC into one pdf
U H V EQUIPMENTS Sign is missing on application
PRIVATE LIMITED Vs. Compan truge co and%i n isprr;issin <;n
863 [0710102/09731/2020 REGISTRAR OF A ”Cpaﬂg’n Rule 11 of NCLT |Appeal/668(ND)2019 | Bhupendra Kaushik annexuﬁ;’s e fﬁe AN 90N f40-12-2020
COMPANIES NCT OF DELHI | PP e o
& HARYANA efgeinto one p
ROSE INDIA NEWSDESK Wrong case type select, kindly
MEDIA PRIVATE LIMITED Vs|Company Petition . upload all pdf pages in same
864 |0710102/07810/2020 REGISTRAR OF (Companies Act) Sec 252 (3) deepti grover khanna size, no true copy sign in 19/10/2020
COMPANIES annexures
Shri Bhagwan Projects Pvt. Company Petition
865 |0710102/02340/2020 Ltd. Vs IREO PRIVATE pany IBC Under Sec 9 document not uploaded 21/02/2020
IB (IBC)
LIMITED
. . sign missed on application,pg-
shiv shankar seth Vs. City Interlocutory C.P. . .
866 710102090172020 union Bank Application(IBC) Sec 60(5) (IB)/2144(ND)2019 ohit kumar Bimal 2(1):22,28;106,107 not clear,pg-
PRADYUMAN KUMAR Interlocuto Application under CP pg-25,26 not clear,pg-60,64,65
867 |710102087342020 AGGARWAL Vs. ORCHID A Iicationr(};BC) any other (II-3)/-997(ND)2019 ASHISH VIRMANI cut,volume break after 200
SALON PRIVATE LIMITED  |[*PP provisions- IBC pages
GOINDI INDUSTRIES Company
868 |0710102/09987/2020 PRIVATE LIMITED Vs Application(Compa |Rule 11 of NCLT |Appeal/979(ND)2019 | Sanchit Kumar only one pdf need to upload
Registrar Of Companies nies Act)
PRIDE INDIA ENGINEERING
SOLUTIONS PRIVATE ICD;I(E)'IIYII'?IAO’\II\IYIB
869 [0710102072662020/1 LIMITED Vs. HEMA IBC Under Sec 9 (IBC)/918(ND)202 NO index 31-10-2020
ENGINEERING INDUSTRIES 0
LIMITED
PRIDE INDIA ENGINEERING COMPANY
870 |0710102072672020/2 SOLUTION Vs, ‘HEMA IBC Under Sec 9 PETITION 1B NO index 31-10-2020

ENGINEERING INDUSTRIES
LIMITED

(IBC)/934(ND)202
0




CANARA BANK Vs. M/S

COMPANY
PETITION IB

Wrong document (status report

871 0710102098152019/4 GOPALSONS STEELS PVT. |IBC under Sec 7 (IBC)/1789(ND)20 filed) 01-11-2020
LTD.
19
PRIESTLEY DUGAL AND IC:’;I(E)'IIYII'IF')I?)'\II\IYIB Wrong document (application
872 |0710102026902020/1 CO. (INDIA) PRIVATE IBC Section 59 (IBC)/740(ND)202 filed) 9 PP 02-11-2020
LIMITED Vs. AMIT BASIA 0 ©
GREEN PROPERTIES INDIA COMPANY
PRIVATE LIMITED Vs. . PETITION IB Wrong document (application
873 |0710102026982020/1 OVERNITE EXPRESS IBC Section 59 (IBC)/730(ND)202 filed) 02-11-2020
LIMITED 0
SUDHIR POWER COMPANY
PROJECTS LTD. Vs. PETITION IB Wrong document (application
874 |0710102028702018/18 DIGNITY BUILDCON IBC Under Sec 9 (IBC)/1689(ND)20 filed) 02-11-2020
PRIVATE LIMITED 18
EDS TECHNOLOGIES ggﬁ?@)’\ll\lYlB Wrong document (application
875 |0710102031582020/1 PRIVATE LIMITED Vs. PL [IBC Under Sec 9 (IBC)/768(ND)202 filed) 9 PP 02-11-2020
ENGINEERING LIMITED. 0
NEHA JAIN Vs. VENESSA IC:’;I(E)'IIYII'IF')I?)'\II\IYIB Wrong document (progress
876 |0710102146182019/7 METALS AND ALLOYS PVT. [IBC Under Sec 9 (IBC)/2970(ND)20 report filed) 02-11-2020
LTD.
19
INTERLOCUTOR
877 |0710102069782020/1 SMS PARYARAN LIMITED Sec 60(5) Y APPLICATION INDEX MISSING 03-11-2020

Vs. SPML INFRA LIMITED

(1.B.C)/2704(PB)2
020




CA MAHESH BANSAL Vs.

INTERLOCUTOR
Y APPLICATION

878 0710102072282020/2 SUBHASH CHAND GOEL Sec 66(1) PG-27 34 38 39 40 NOT CLEAR [03-11-2020
(1.B.C)/3510(ND)2
AND OTHERS
020
CP(AA) MERGER
AND
879 0710102078282020/1 SPIRITED AUTO CARS (1) Sec. 230-23.2 ) AMALGAMATION( PG-16 17 18 22 NOT CLEAR 03-11-2020
LIMITED Vs. Second Motion
COMPANIES
ACT)/63(PB)2020
VIKAS GARG - INTERIM INTERLOCUTOR
RESOLUTION Y APPLICATION
880 0710102079192020/5 PROFESSIONAL Vs. MR 19(2) (1.B.C)/3297(ND)2 PROOF OF SERVICE MISSED [03-11-2020
CHANDAN KUMAR 020
JASBIR SINGH KAPOOR COMPANY
FOR M/S UTTAM LAND APPEAL(COMPA
881 0710102081182020/1 DEVELOPERS Vs. Sec 252 (3) NIES ONLY PROOF OF SERVICE 03-11-2020
REGISTRAR OF ACT)/342(ND)202
COMPANIES NEW DELHI 0
K.GOGIA SERVICES COMPANY
PRIVATE LIMITED Vs APPEAL(COMPA
882 0710102088262020/2 ' Sec 252 (1) NIES ALL PAGES CUT 03-11-2020
REGISTRAR OF ACT)/345(ND)202
COMPANIES 0
S’\{II'/I?EE?’I\E/“‘I{ISLC')I"\I;S ?/LSJPEA?S Application under |[INTERLOCUTOR
883 0710102091962020/1 ' : . any other Y APPLICATION DOCUMENT INCOMPLETE 03-11-2020
SALUJA CONSTRUCTION rovisions- IBC (1.B.C)/4100()2020
COMPANY LTD P B
INTERLOCUTOR
ANIL KUMAR Vs. PUNJAB Y APPLICATION
884 0710102093502020/1 NATIONAL BANK AND ORS. Sec 60(5) (1.B.C)/4201(ND)2 DOCUMENT INCOMPLETE 03-11-2020
020
ROYAL STAR TRADING CO. y/IEEIE%CAL;ITgl\T
885 0710102100632020/1 Vs. M/S. J.L. KNIT INDIA Sec 60(5) ONLY PROOF OF SERVICE 03-11-2020

LTD.

(1.B.C)/4614(ND)2
020




SHEELA SHARMA

COMPANY
PETITION IB

886 |0710102136612019/3 Vs. ANSAL PROPERTIES  |IBC under Sec 7 NEED TO IA FILE
AND INFRASTRUCTURE g'gc)’3164(ND)20
MICRA CLOUDS SERVICE [ .. .\« - [INTERLOCATOR
887 |0710102138172019/1 PVT.LTDVs. MASTERS |7 52 " |Y APPLICATION NEED TO SEPARATE FILLING
INDIA PVT. LTD. (IBC)/69(ND)2019
UDAYRAJ PATWARDHAN  [Application under [COMPANY
888 |0710102158162019/1 Vs. JAMVANT ESTATES  |any other APPLICATION(IB INDEX MISSING
PRIVATE LIMITED provisions- IBC  [C)/2744(PB)2019
889 |0710102166002019/4 ' Sec 60(5) APPLICATION(IB NEED TO APPLICATION FILE
BOULEVARD PROJECTS CY2877(PB)2019
PVT.LTD
BRAIN TECH COMPUTER COMPANY
ACADEMY PRIVATE APPEAL(COMPA
890  |0710102030052020/2 Sec 252 (3) NIES NEED TO IA FILE
LIMITED Vs. REGISTRAR ACTY227(ND)202
OF COMPANIES A
SANDEEP KR BHATT Vs. '\L\IXEEI':%CALTJIT&T
891 |0710102066122020/8 PROACTIVE PLAST PVT  [Sec 60(5) NEED TO SEPARATE FILLING
(1.B.C)/2782(ND)2
LTD
020
MELANGE SYSTEMS PVT. COMPANY
LTD. Vs. PALMOHAN PETITION IB
892 |0710102075542020/3 ELECTRONICS PRIVATE | /BC UnderSec9 | o oo (ND)202 NEED TO APPLICATION FILE
LIMITED 0
A. C. GOEL PAPER
DISTRIBUTING CO. PVT. SSMTP%T\IYB
893 |0710102077352019/16 LTD. Vs. WEBTECH IBC Under Sec 9 NEED TO IA FILE

PACKAGING (INDIA) PVT.
LTD.

(IBC)/984(ND)201
9




REETESH KUMAR

INTERLOCUTOR
Y APPLICATION

894 |0710102087892020/3 AGARWAL Vs. NANDINI 19(2) (1.B.C)/3875(ND)2 INDEX MISSING
CHAUDHRY
020
MELANGE SYSTEMS Application under INTERLOCUTOR
PRIVATE LIMITED Vs. Y APPLICATION
895 [0710102089652020/1 PALMOHAN ELECTRONICS a:gvg::)i; . (1.B.C)/4001(ND)2 DOCUMENT INCOMPLETE
PRIVATE LIMITED P ) 020
RUBY JAIN VS SMR Please link your application with
896 [710102104452020 ENTERTAINMENT PVT. LTD. Rule 11 of NCLT ) ney PP 11-02-2020
main petition.
& ORS.
MR. HEMANT SURANA VS
897 [710102105612020 SMR ENTERTAINMENT PVT. Sec 30 JURIDICTION WRONG 11-05-2020
LTD. & ORS.
GLOBAL AUTOTECH Application under
LIMITED VS MAINI case type in companies act and
898 |710102034222020 CONSTRCUTIONS PRIVATE a:‘yv?tihir . wrong section 18/03/2020
LIMITED provisions
ICC WORLDWIDE PRIVATE T, .
899 710102060842020 LIMITED VS DA BELLA LLP IBC Under Sec 9 jurisdiction Chandigarh 18/05/2020
B.R. INDUSTRIES LTD VS
900 |710102058862020 MAHASHAKTI ENERGY IBC Under Sec 9 jurisdiction punjabpunjab 05-11-2020

LIMITED




YOUNGMAN INDIA PRIVATE
LIMITED VS FALL ARREST

901 710102029712020 SYSTEMS & IBC Under Sec 9 payment 03-06-2020
TECHNOLOGIES PRIVATE
LIMITED
Wrong case type and wrong
HINDKUSH BUILDCON section select, Page missed
PRIVATE LIMITED VS THE Sec 252 (3) - By 61,62, Not sign in every page of
902 710102103272020 REGISTRAR OF Government Body petition, Page not clear 43 to 49, |29/10/2020
COMPANIES NCT OF DELHI 59, According to index no page
& HARYANA in annexures page no.
118,119,120
SANJEEV JAIN VS NEXGEN fz:js";?Q;Z’gegénsfge;'ffgfe”s
903 [710102104002020 FLUOROPOLYMERS PVT Sec. 241(1) 30/10/2020
LTD pa}ge of petition, MoA gnd ApA
missed, Advance service missed
KDS HOMES AND HOUSES
PRIVATE LIMITED VS
904  [710102104042020 SEZ'E?S[RTSE gziezriiq(:gt'BBgdy Wrong section select 31/10/2020
COMPANIES NCT OF DELHI
& HARYANA
AASHIYANA STEELFEB
PRIVATE LIMITED Vs. COMPANY
905 |0710102081922020/1 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE page numbering missed 29/10/2020
COMPANIES (NCT OF S ACT)/322(ND)2020
DELHI & HARYANA)
CA(A) MERGER
ASAS TEC PRIVATE Sub-section (I) of AND Wrong doxument(Petition in
906 |0710102062262020/2 LIMITED Vs. ORIENTAL section 230 AMALGAMATION(C additional document) 11-02-2020
BANK OF COMMERCE OMPANIES
ACT)/58(ND)2020
PARAMJIT SINGH SAINI Vs. COMPANY
907 |0710120004072018/89 PUMA REALTORS PRIVATE IBC under Sec 7 |PETITION IB true copy sign missed 11-05-2020

LIMITED

(IBC)/934(PB)2018




PARAMJIT SINGH SAINI Vs. COMPANY
908 |0710120004072018/90  |PUMA REALTORS PRIVATE IBC under Sec 7 |PETITION IB true copy sign missed 11-05-2020
LIMITED (IBC)/934(PB)2018
PARAMJIT SINGH SAINI Vs. COMPANY
909 [0710120004072018/91  |PUMA REALTORS PRIVATE IBC under Sec 7 |PETITION IB true copy sign missed 11-06-2020
LIMITED (IBC)/934(PB)2018
PARAMJIT SINGH SAINI Vs. COMPANY
910 |0710120004072018/92  |PUMA REALTORS PRIVATE IBC under Sec 7 |PETITION IB true copy sign missed 11-06-2020
LIMITED (IBC)/934(PB)2018
PARAMJIT SINGH SAINI Vs. COMPANY
911  [0710120004072018/93  |PUMA REALTORS PRIVATE IBC under Sec 7 |PETITION IB page 4 5 6 not clear 11-06-2020
LIMITED (IBC)/934(PB)2018
oo T
912 |0710102072472020/1 : IBC Under Sec 9 |PETITION IB Supporting affidavit missed 11-02-2020
DHANVERSHA BUILDERS (IBC)/915(ND)2020
PRIVATE LIMITED
V.K. REALTECH LIMITED Vs. COMPANY - fidavit wronaly Uoload bafore
913 |0710102079582019/5 MORPHEUS DEVELOPERS Sec 252 (3) APPEAL(COMPANIE A rondly upload. 11-02-2020
PVT LTD S ACT)/367(ND)2019 YVrong pag
INTERLOCUTORY
NEERAJ BHATIA Vs. VINOD Sec 33(1) (b) (i) to | APPLICATION Wrongly document(application in
914 0710102080582020/2 COTTON CORP. PVT. LTD (il riw Sec 33(3) |(1.B.C)/3395(ND)202 additional document) 11-02-2020
0
GURUDEO EXPORTS INTERLOCUTORY
915 |0710102077402020/1 CORPORATION PVT LTD Sec 60(5) APPLICATION ALL PAGES CUT 11-05-2020

Vs. AKASH SINGHAL RP OF
AMIRA PURE FOOD

(1.B.C)/3200(ND)202
0




GURUDEO EXPORTS INTERLOCUTORY
CORPORATION PVT LTD APPLICATION
916 |0710102077402020/2 Vs. AKASH SINGHAL RP OF Sec 60(5) (1.B.C)/3200(ND)202 NEED TO IA FILE 11-05-2020
AMIRA PURE FOOD 0
PUNJAB NATIONAL BANK Regulation 30, INTERLOCUTORY
917 |710102096702020 Vs. M/S GENERAL POWER CIRP Regulations, | APPLICATION NA 11-05-2020
COMPANY PVT. LTD. 2016 (1.B.C)/4884()2020
COMPETENT iﬁg\) MERGER
918 |0710102091942020/1 ELECTRONICS PVT LTD Vs. Sec. 230-232, Sec AMALGAMATION(C File both the document 11-02-2020
ESTHETIC BUILDTECH 234 separately
PRIVATE LIMITED OMPANIES
ACT)/101(PB)2020
CORPORATION OF INDIA COMPANY
919 |0710102022462020/7 IBC under Sec 7 |PETITION IB PAGE 16 17 NOT CLEAR 11-05-2020
LTD. Vs. ARYAVIR (IBC)/581(ND)2020
BUILDCON PVT. LTD.
COMPANY
920 |710102024802020 II\B/I|-|O/:\I'\(/)YR2FI’_TIGI}'<I'/ESDH Vs. DD IBC Under Sec 9 |PETITION IB gﬁfe TO UPLOAD ONE TIME 11-05-2020
(IBC)/765(ND)2020
REVELATION UNIQUE COMPANY
921 0710102028322020/5 IBC under Sec 7 |PETITION IB UPLOAD IN ONE PDF 11-05-2020
RETAIL AND MARKETING (IBC)/764(ND)2020
PVT LTD.
SATYENDRA P. KHORANIA Application under
LIQUIDATOR OF Interlocutory
922 |710102098552020 METAPHOR EXPORTS PVT. | Application (1.B.C) any gt_her case type wrong 14/10/2020
provisions- IBC
LTD. VS
CENTRAL BANK OF INDIA Interlocuto Application under
923 |710102106022020 VS RS INGOT AND BILLET A Iicationnzl B.C) any other Blur page-73,79 11-06-2020
PRIVATE LIMITED PP S~) | provisions- IBC
EESEEEECI:_:*MT?%'\?SHP Interlocutor SIGN MISS-1,4 TO
924 [(710102106272020 y Sec 60(5) 18,WELFARE FEES 11-07-2020

SANJEEV AGGARWAL &
ORS

Application (1.B.C)

MISSED/COURT FEES MISSED




SUVIDHA POLYMERS
PRIVATE LIMITED VS

Company

Sec 252 (1) - By

wrong section/merge into one

925 |710102106182020 REGISTRAR OF ':f;‘;";i:')m(c"mpa Government Body PDF/Proof of service 11-07-2020
COMPANIES
SANTAM DYE CHEM wrong document type upload (
INDUSTRIES VS RSM Company Petition delete old document and merge
926 |710102011312020 DYECHEM PRIVATE B (IBC) IBC Under Sec 9 into separate volume of 200 24/01/2020
LIMITED pages )
SH AMIT KUMAR MALIK Vs. |COMPANY
927 [0710200411282017/10 M/S KINDLE DEVELOPERS |PETITION IB IBC under Sec 7 PG-52 &amp:amp; 53 not clear [11-02-2020
PRIVATE LIMITED (IBC)/470(ND)2017
OM LOGISTICS LIMITED Vs. ISS'IIYII'I;I?)'\I]\IYIB
928 [0710102139542019/6 SERVEL INDIA PRIVATE IBC Under Sec 9 NO Pagination 10-09-2020
(IBC)/2728(ND)201
LIMITED °
CANARY GREENS BUYERS
WELFARE ASSOCIATION K\IPTfLFI{'C‘gTCI%LORY
929 [0710102088732020/2 Vs. TODAY HOMES AND | " 120 oo | Sec 60(5) No Supporting affidavit 25/10/2020
INFRASTRUCTURE PVT.  |o-°
LTD.
PAEAACNSUTTooupany
930 [0710102095022020/1 REGISTRAR OF QEPEAL(COMPAN' Sec 252 (3) XYJZ? 9 Document (application | 5740/5029
COMPANIES NCT OF DELHI
& HARYANA ACT)/402(ND)2020
ANKUR ENTERPRISES Vs. |COMPANY Wrong Document (application
931 [0710102082632020/2 PANTEL TECHNOLOGIES ~ [PETITION IB IBC Under Sec 9 filed) s PP 11-06-2020
PRIVATE LIMITED (IBC)/923(ND)2020
M/S MICRA CLOUDS COMPANY
SERVICES PVT LTD Vs. PETITION IB Pg- 110 5,7,18 to 22 is cut/pg
932 10710102114692019/7 M/S MASTERS INDIA PVT.  |(IBC)/2036(ND)201 |'BC Under Sec 9 12 not clear 11-09-2020
LTD. 9
Application under
933 [0710102000452020/2 J V RESTAURANT PRIVATE any other NEED TO IA FILE 27/10/2020

LIMITED Vs.

provisions- IBC




934

0710120004492018/37

SGM WEBTECH PVT. LTD.
Vs. BOULEVARD
PROJECTS PVT. LTD.

IBC under Sec 7

True copy sign missed

11-09-2020

935

0710102013352019/8

SHREE BALAJI
REFRACTORIES CO Vs.
RGTL INDUSTRIES LIMITED

IBC Under Sec 9

Wrong Document (application
filed)

11-09-2020

936

0710102102792020/1

MANOHAR LAL VIJ Vs.
COMMISSIONER OF
INCOME TAX

Rule 11 of NCLT,
2016

Wrong Document (application
filed)

11-05-2020

937

0710102073632019/34

SONAL ANAND Vs. M/S
INTERNATIONAL
TRENCHING PVT LTD

IBC Under Sec 9

Dument not matching with index
or wrong index

11-09-2020

938

0710102087462020/1

AMIT GUPTA Vs. M/S. SAG
INFRASTRUCTURE
DEVELOPERS PRIVATE
LIMITED

Sec. 97(1)

True copy sign missed

11-09-2020

939

710102103232020

SATISH KUMAR NARANG
Vs. DREAM PROCON PVT.
LTD.

Sec 60(5)

NF

11-10-2020

940

0710102007332019/25

M/S BDR FINVEST PVT LTD
Vs. M/S NINEX
DEVELOPERS LTD

IBC under Sec 7

No court fee/No welfare

11-10-2020

941

0710102017542020/3

ROHIT KHANNA & ANR. Vs.
ROYCE DEVELOPERS
PRIVATE LIMITED

Sec. 241(1)

Pg-39,40,72,79,80 translation

11-10-2020

942

0710102022462020/8

TOURISM FINANCE
CORPORATION OF INDIA
LTD. Vs. ARYAVIR
BUILDCON PVT. LTD.

IBC under Sec 7

Pg-133 to 136 is cut

11-10-2020

943

710102103232020

SATISH KUMAR NARANG
Vs. DREAM PROCON PVT.
LTD.

Sec 60(5)

NF

11-10-2020




SATISH KUMAR NARANG

944  |710102103232020 Vs. DREAM PROCON PVT. Sec 60(5) NF 11-10-2020
LTD.
M/S RENU PROPTECH PVT
945  |710102105492020 LTD Vs. M/S RED TOPAZ Sec 60(5) NF 11-10-2020
REAL ESTATE PVT LTD
SP MAHTO Vs. JBB-
946 |710102065782020 EVEREST BUILDTECH PVT. Sec 60(5),Rule 11 NF 11-10-2020
of NCLT, 2016
LTD.
SPIKE ORGANICS PRIVATE
LIMITED Vs. REGISTRAR
947 |0710102075852020/1 OF COMPANIES DELHI AND Sec 252 (1) PG 8 NOT CLEAR 11-10-2020
HARYANA
PUNJAB NATIONAL BANK
948 |0710102076442019/17 Vs. GUPTA MARRIAGE IBC under Sec 7 54-57 NOT CLEAR 11-10-2020
HALL PRIVATE LIMITED
Application under
any other
1.M/S S.S.REALTECH PVT. provisions
949 |0710102084152019/11 LTD. Vs. SMT. BINA MITTAL Application under NEED TO IA FILE 11-10-2020
any other
provisions
Application under
950 |0710102096132020/3 KHEM CHAND GUPTA Vs. any other NEED TO IA FILE 11-10-2020
provisions- IBC
M/S B K MUDGAL & ORS
951 |0710102103572020/3 Vs. M/S APEX TUBES Rule 11 of NCLT TRUE COPY SIGN MISSED 11-10-2020
PRIVATE LIMITED & ORS
M/S VIJAY STEEL Application under
952 |0710102166522019/2 CORPORATION Vs. any other wrong efiling 11-09-2020

SUPERTECH LIMITED

provisions- IBC




AS TECHNOSOFT PRIVATE

953 [0710102016252018/25 LIMITED Vs. INDIANROOTS IBC Under Sec 9 145 155 not clear 11-10-2020
SHOPPING LIMITED
GOLDEN HOMELAND
AGENCIES LLP Vs.

954  [0710102076882020/2 INDIABULLS REAL ESTATE IBC Under Sec 9 COURT FEE MISSED 11-10-2020
LIMITED
SUVIDHA POLYMERS Application under
PRIVATE LIMITED Vs.

955  [0710200434452018/2 REGISTRAR OF a:gvclastlr:;rs NEED TO IA FILE 11-10-2020
COMPANIES P
PRAMOD GOEL VS Application under p not clear-6 to 8/Wron

956  |710102106202020 GAYATRI POLYRUB any other Pzgiztignigfore °a A n;’ 19 11-07-2020
PRIVATE LIMITED provisions- IBC 9 page no-
AGGI EXPORTS PRIVATE Wrong case type, wrong income
LIMITED VS EASYPOLICY tax service kindly service to

957 |710102104472020 INSURANCE WEB Sec 252 (3) DCIT Cell Delhi High court, STK | 117022020
AGGREGATORS PVT. LTD. 07 Missed
ISNYD’\II,E\) FEEJI?/E?&E&?T%% Vs COMPANY Pg-6 to 10,17 to 20 is cut/ Proof

958  [0710102074222020/3 : Sec 252 (1) APPEAL(COMPANIE g0 1019, 11-06-2020
THE REGISTRAR OF S ACT)/304(ND)2020 of service
COMPANIES

COMPANY

BIPIN SHARMA Vs. EARTH APPLICATION(COM

959  [0710102153232019/3 INFRASTRUCTURE LIMITED Sec 60(5) DANIES TRUE COPY SIGN MISSED  [11-07-2020

ACT)/914(ND)2019
960 [0710200421392018/17 e VS IBC Under Sec 9 |PETITION IB INDEX MISSING 11-07-2020

TRADE LOGISTICS PVT.
LTD.

(IBC)/183(ND)2018




PVT LTD. Ve, ASCOT PETITION. UPLOAED ONLY ONE
961 |0710102032752018/16 HOTELS AND RESORTS Section 420 (COMPANIES Blé/lLEE/_?QCK DATE FILE 11-09-2020
PRIVATE LIMITED ACT)/144(ND)2016
v
962 |0710102061262019/10 ' IBC under Sec 7 |PETITION IB NEED TO IA FILE 11-09-2020
INFONET DISTRIBUTION (IBC)T12(ND)2019
PRIVATE LIMITED
LIVITED Ve, GLOBAL COMPANY
963  |0710102061262019/11 ' IBC under Sec 7 |PETITION IB NEED TO IA FILE 11-09-2020
INFONET DISTRIBUTION (IBCYT12(ND}2018
PRIVATE LIMITED
STATE BANK OF INDIA Vs. COMPANY Court foe &amb-amo: welfare foe
964 |0710102077862020/5 M/S INDO ALUSYS IBC under Sec 7 |PETITION IB et o vakziatng;na 11-06-2020
INDUSTRIES LTD. (IBC)/925(PB)2020
ANKUR ENTERPRISES Vs. COMPANY
965 |0710102082632020/3 PANTEL TECHNOLOGIES IBC Under Sec 9 [PETITION IB PG-5 &amp;amp; 6 not clear 11-06-2020
PRIVATE LIMITED (IBC)/923(ND)2020
MONITORING COMMITTEE
OF UNNATI FORTUNE
INTERLOCUTORY . o
066 |0710102093592020/1 INDUSTRIES PVT. LTD. Vs. Rule 11 of NCLT, APPLICATION NO |.ndex/no pagination/No 11-06-2020
PRINCIPAL COMMISSIONER 2016 (LB.CY4205(PB)2020 service
OF INCOME TAX NEW B
DELHI
CELLPAP INDIA PVT LTD o
967  |0710102097382020/3 Vs. THE GRS ISPAT Sec 42 (CISC'V)'E‘(\S&AOPPEAL X‘I’;Z;"%Eg‘;“mgmn(aZ‘f’f'l'g:f/':” 11-06-2020
COMPANY PVT LTD pporting
SH. ANIL KHEATERPAL Vs. COMPANY
968 |0710102416142018/7 M/S INNOVARI IBC Under Sec 9 |PETITION IB pg 1 not clear 11-10-2020

TECHNOLOGIES PVT. LTD.

(IBC)/569(ND)2018




BRAHM DATT VERMA Vs.

INTERLOCUTORY

969 |0710102101822020/1 FUSIBLE METALS PRIVATE Sec 66(1) APPLICATION NEED TO IA FILE 11-11-2020
LIMITED (1.B.C)/4907()2020
MANJU KALGAONKAR VS Interlocuto
970 |710102082312020 JBB-EVEREST BUILDTECH A Iicationr}EI B.C) Sec 60(5) 12,14-20,53,65 not clear page  |25/08/2020
PRIVATE LIMITED PP e
Company
MR SARTHAK BATHLA VS N )
971 710102103382020 MR.SUGAM BATHLA A_ppllcatlon(Compa Sec. 59 section wrong 29/10/2020
nies Act)
Company
HDFC BANK VS M.K. N . . .
972 710102106572020 OVERSEAS PVT. LTD. Apphcahon(Compa Party name miss/section miss 11-09-2020
nies Act)
RAKESH KUMAR JAIN VS Interlocuto
973 |710102106472020 REGISTRAR OF A Iica::onnzl B.C) Sec 30 297-298 NOT CLEAR PAGE 11-07-2020
COMPANIES PP e
Application under
NAVNEET KUMAR JAIN VS [Interlocutory Small font-27 to 44,page cut-45 _no.
974 |710102106922020 MANMOHAN SINGH GULAT! |Application (1.B.c) |27 other to 48 11-09-2020
provisions- IBC
Councel Signature In Index /
ENVITECH CONSULTANTS Index Page Numbering Wrong /
INDIA PRIVATE LIMITED VS |Company File Not Properly / Petition
975 710102092882020 OFFICE OF REGISTRAR OF |Appeal(Companies |Sec 252 (3) &amp;amp;amp; Annexure Evry |28/09/2020

COMPANIES NCT OF DELHI
AND HARYANA

Act)

Pages Signature / proof of
services missed/ Numbering
missed in all document




ALCHEMIST ASSETS
RECONSTRUCTION PVT. interlocutory C.P. pg 9-11 sign missed and pg 9,11
976 |0710102/10760/2020 LTD. Vs. NIIL Application(IBC) Sec 60(5) (IB)/560(PB)2017 Anurag Bhatt not clear 11-11-2020
INFRASTRUCTURE PVT. L
VISHNU DUTT Vs. interlocutory C.P
977 0710102/10729/2020 INDOSTAR CAPITAL Application(IBC) Sec 60(5) (IB)1752(ND)2018 vishnu dutt pg 34-37 not clear 11-11-2020
FINANCE LTD
S.E INVESTMENT LIMITED Cross Application Application under
978 |710102024952020 VS SONI REALTORS (IBC) PP any other CASE TYPE WRONG 25/02/2020
PRIVATE LIMITED provisions- IBC
TODAY HOMES NOIDA pdf need to merge into one
PRIVATE LIMITED VS SONI |Interlocutory .
979 710102035912020 REALTORS PRIVATE Application (1.B.C) Sec 30 volume until page exceed 200 18/04/2020
LIMITED after 200 volume need to divide




MANOGAYAN ESTATES
PRIVATE LIMITED VS MR.

Company Appeal

Application under

980 710102030812020 UDAYRAJ PATWARDHAN- (IBC) any other case type wrong (call registry) 03-09-2020
INTERIM RESOLUTION provisions- IBC
PROFESSIONAL
JAMVANT ESTATES
PRIVATE LIMITED VS MR. Company Appeal Application under
981  |710102031192020 UDAYRAJ PATWARDHAN- | C)p Y App any other case type wrong (call registry)  [03-11-2020
RESOLUTION provisions- IBC
PROFESSIONAL
please file to one pdf in complete
ECOWIN FENESTER Company documents and your case type is
982  [710102088502020 PRIVATE LIMITED VS Application(Compa |Sec 252 (3) wrong, your file is company 15/09/2020
REGISTRAR OF nies Act) appeal but you file in company
COMPANIES application so please correct
your case
DEWESH AUTO CREATIVE
SERVICES PTV. LTD. VS Interlocutory Rule 11 of NCLT, .
983 |710102093672020 MORPHEUS DEVELOPERS |Application (1.B.C) [2016 Upload document in one pdf. 30/09/2020
PRIVATE LIMITED
ANKUR ENTERPRISES VS Interlocuto
984 710102107152020 PANTEL TECHNOLOGIES A Iicationr}EI B.C) IBC Under Sec 9 Wrong Section 11-10-2020
PRIVATE LIMITED PP e
JALESH KUMAR GROVER Interlocuto Application under Black page after page no-95/not
985 |710102107992020 VS M/S ANG LIFE v any other pag Pag 13/11/2020

SCIENCES INDIA LIMITED

Application (1.B.C)

provisions- IBC

clear page-104




INDIAN BANK VS CS VIKAS

Sign miss Page-32 to 38,48 to
52,67,69,71,73,75,96,98/Page

986 |710102107782020 KUMAR GARG Interlocutory Sec 60(5) cut- 11-12-2020
RESOLUTION Application (1.B.C)
PROFESSIONAL 64,66,68,70,72,74,76,91,95,97,9
9/Blur Page-428 to 450 etc
NAYAN NAVIN RAHEJA VS
987  |710102108762020 CATALYST TRUSTEESHIP | nterlocutory Rule 11 of NCLT, SIGN MISSED WITH TRUE 19/11/2020
Application (1.B.C) [2016 COPY
LIMITED
K SUBHRA NARAYAN
MOHAPATRA VS Company Appeal |Sec 43(1) r/lw Sec
988  |710102108282020 BRIGLTSUN (B0) 4 (1) Blur Page-34,36,56,66 17/11/2020
TECHNOCRAFT PVT. LTD.
MANIKA GARG VS GENESIS | o
989  [710102027512020 INFRATECH PRIVATE pany IBC under Sec 7 docs not upload properly 03-02-2020
IB (IBC)
LIMITED
SUBHISH KUMAR TYAGI VS | o o
990  |710102030182020 PSA IMPEX PRIVATE pany IBC under Sec 7 FEES 03-07-2020
B (IBC)
LIMITED
SUBHISHTYAGIVSJSS | o ..
991  |710102030172020 BUILDCON PRIVATE pany IBC under Sec 7 FEES 03-07-2020
IB (IBC)
LIMITED
DH LIMITED VS SPLENDOR |, o
992 710102089922020 BUILDWELL PRIVATE pany IBC under Sec 7 Docs not uploadproperly 18/09/2020

LIMITED

IB (IBC)




LTC HEALTH MARKETING
PRIVATE LIMITED VS THE

REGISTRAR OF Company Jurdiction is Haryana accordin
993 |710102101852020 COMPANIES NATIONAL Appeal(Companies |Sec 252 (3) to master data ry 9 130/06/2020
CAPITAL TERRITORY OF Act)
DELHI AND HARYANA
DELHI
M/S ONLINE REPUTATION
MANAGEMENT PRIVATE Company Petition
994 |710102102982020 LIMITED VS M/S CARMA B (Ié)C)y IBC Under Sec 9 claim amount less than 1Cr 27/10/2020
CREATIVE PRIVATE
LIMITED
ABDULHADI ALMAILEM
TRADING COMPANY W.L.L |Company Petition .
995 710102106822020 VS JAY ACE IB (IBC) IBC Under Sec 9 page:54 not clear 11-09-2020
TECHNOLOGIES LIMITED
M/S BHUSHAN TRADING Company Petition claim amount less than 1 Cr, and
996 |710102107452020 CO. VS M/S MANSFIELD B (IISC) y IBC Under Sec 9 form 5 part 4 sub section 2 11-11-2020
CABLE CO. LTD. missed
VOLKSWAGEN FINANCE Company Petition age:26 not clear , vakalatnama
997  [710102107432020 PRIVATE LIMITED VS a (“;C)y Section 95(1) Eﬂg i’ : 11-11-2020
TARUN KAPOOR sse
COMPANY
EMAAR HOLDING Il Vs. PETITION
998 |0710102151312019/24 EMAAR MGF LAND LIMITED Sec. 241(1) (COMPANIES Doc Not Upload properly 10-09-2020
ACT)/173(PB)2019
COMPANY
EMAAR HOLDING Il Vs. PETITION L
999 |0710102151312019/33 EMAAR MGF LAND LIMITED Sec. 241(1) (COMPANIES Vol-1,2 missing 24-09-2020
ACT)/173(PB)2019
ggﬁsﬁ%&im INDIA PVT COMPANY
1000 (0710102023952020/3 Sec 252 (3) APPEAL(COMPANIE WRONG DOCUMENT 12-11-2020

LIMITED Vs. REGISTRAR
OF COMPANIES

S ACT)/230(ND)2020




VIJAY KUMAR SURI Vs. M/S COMPANY

1001 [0710102029922018/11 EARTH BUILDPROP PVT IBC under Sec 7 |PETITION IB need to upload saperate files 12-11-2020
LTD (IBC)/1747(PB)2018
U NEERA PRITA v

1002 [0710102034682018/13 IBC under Sec 7 |PETITION IB NEED TO IA FILE 12-11-2020
ELECTRONICS PRIVATE (IBC)/206(ND)2019
LIMITED
RETRO CONSULTANTS
PRIVATE LIMITED Vs. THE COMPANY

1003 |0710102063052020/3 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE DOCUMENT INCOMPLETE 11-11-2020
COMPANIES DELHI & S ACT)/371(ND)2020
HARYANA
CHANDRA PRAKASH Vs. INTERLOCUTORY

1004 [0710102067552020/2 SUJIT KUMAR SINGH AND Sec 66(1) APPLICATION true copy sign missed 12-11-2020
SANGEETA SINGH (1.B.C)/2536(PB)2020
ASSOCIATED BUILDTECH
PRIVATE LIMITED Vs. COMPANY

1005 [0710102085402020/2 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE Wrong pagination/No index 12-11-2020
COMPANIES NCT OF DELHI S ACT)/328(ND)2020
& HARYANA
S3 ELECTRICAL & Application under |INTERLOCUTORY

1006 |[0710102105072020/1 ELECTRONICS PRIVATE any other APPLICATION DOCUMENT INCOMPLETE 12-11-2020
LIMITED Vs. POOJA GARG provisions- IBC (1.B.C)/4862()2020
NEELAM SINGH Vs. MEGA COMPANY

1007 [0710120001472018/20 SOFT INFRASTRUCTURE IBC under Sec 7 |PETITION IB NEED TO IA FILE 12-11-2020
PRIVATE LIMITED (IBC)/260(ND)2017
e LA PATE

1008 |0710200404622018/7 ’ IBC under Sec 7 |[PETITION IB NEED TO IA FILE 12-11-2020

DOWNHOLD EQUIPMENTS
PVT. LTD.

(IBC)/589(PB)2018




M/S. STERLING PEST

COMPANY
1009 |0710102001622020/3  [CONTROL SERVICES PVT. IBC Under Sec 9 |PETITION IB NEED TO IA FILE 12-11-2020
LTD. Vs. M/S. CBRE SOUTH it
ASIA PVT. LTD.
PINKKU CHITS PRIVATE COMPANY
1010  [0710102086452020/4 LTD Vs. REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE INDEX MISSED 12-11-2020
COMPANY DELHI S ACT)/319(ND)2020
ORIENTAL BANK OF
COMPANY
1011 [0710102102732019/7 COMMERGE Vs. AMAN IBC under Sec _IperiTioN 18 Wrong filing 22-10-2020
HOSPITALITY PRIVATE 7.IBC under Sec 7 | 1o 404 pB)2019
LIMITED
VISTARA-| TECHNOLOGY CA(A) MERGER
SERVICE LTD. AND Sec. 230.232. Sec|AND
1012 [0710102111232019/5 NUCLES SOFTWARE g '+ 9%¢| AMALGAMATION(C Wrong filing 13-11-2020
EXPORTS Vs. REGISTRAR OMPANIES
OF COMPANIES ACT)/118(PB)2019
R.J PACKWELLS PVT. LTD. Se 33(1) (b) () to | SCOMPANY
1013 [0710102119692019/2 Vs. NIBULA PRINT & PACK (it Sec 33(3) | APPLICATION(BCY Wrong filing 13-11-2020
PVT. LTD. 1175(ND)2019
S.E. INVESTMENTS Application under | NTERLOCUTORY
LIMITED Vs. SONI APPLICATION
1014 |0710102027722020/1 REALTORS PRIVATE anyoler g cyn701ND)202 PROOF OF SERVICE MISSED [17-11-2020
LIMITED P 0
AFC WORLD WIDE INC. Vs. COMPANY
1015 |0710102034352020/3 PRG INTERNATIONAL IBC Under Sec 9 |PETITION B TWO SAME CASES FILE IN /4 |17-11-2020
ELECTRICALS PVT. LTD. (IBC)/815(ND)2020
fiyaeniaiid
1016 |0710102087092020/5 ' IBC Under Sec 9 |PETITION IB NOT found 10-11-2020
CONTROL SYSTEMS oo
PRIVATE LIMITED
CP(AA) MERGER
AND
1017 [0710102171192019/11 | SOPER MANAGEMENT & Sec. 230232 )\ a GAMATION(C NEED TO IA FILE 18-11-2020
PORTFOLIO PVT. LTD. Vs. Second Motion OMPANIES

ACT)/4(ND)2020




UNION ROADWAYS LTD Vs.

COMPANY

1018 [0710102004752019/4 IBC Under Sec 9 |PETITION IB Pagination missed 17-11-2020
ICON CABLES LIMITED (IBC)/242(ND)2019
ANIL MAHINDROO Vs. COMPANY
1019 [0710102410412017/14 EARTH ICONIC IBC under Sec 7 |PETITION IB missing index and paging 17-11-2020
INFRASTRUCTURES (IBC)/16(PB)2017
ANIL MAHINDROO Vs. COMPANY
1020 [0710102410412017/15 EARTH ICONIC IBC under Sec 7 |PETITION IB missing index and paging 17-11-2020
INFRASTRUCTURES (IBC)/16(PB)2017
COMPANY
1021 [0710102013472020/2 GAURAV TANEJA Vs. BRYS Sec 60(5) APPLICATION(IBC)/ Index missing 18-11-2020
INTERNATIONAL PVT LTD
1036(PB)2020
AS TECHNOSOFT PRIVATE COMPANY Pace o 7 misse as oroof of
1022 [0710102016252018/26 LIMITED Vs. INDIANROOTS IBC Under Sec 9 |PETITION IB Ser%ice P 17-11-2020
SHOPPING LIMITED (IBC)/1411(ND)2018
SANJAY Vs. ADVANCE COMPANY
1023 [0710102034772020/5 METERING TECHNOLOGY IBC Under Sec 9 |PETITION IB Index Missing 18-11-2020
LIMITED (IBC)/819(ND)2020
1024  [0710102069462020/1 JINDAL Vs. MAGNUM ; 13€G. E STAMP DATE NOT VALID  [18-11-2020
STEELS LIMITED 242(4) (COMPANIES
ACT)/88(PB)2020
LEIGHTON INDIA
CONTRACTORS PVT LTD COMPANY
1025 [0710102071552020/1 IBC Under Sec 9 |PETITION IB Page 13,32,33,34 cut 18-11-2020
Vs. SHIPRA LEASING PVT
(IBC)/981(ND)2020
LTD
RADIUS INFRATEL PVT. INTERLOCUTORY
1026  [0710102090322020/4 LTD. Vs. UNION BANK OF Sec 60(5) APPLICATION NOT found 18-11-2020
INDIA (1.B.C)/4052(PB)2020
MR. NITIN KHANDELWAL Application under g(E)T'VI'?g\,'\IY T;“Z:Z%s'g”?ﬂg;iierii::;y
1027 |0710102401402016/13 Vs. MAINI CONSTRUCTION any other (COMPANIES zng o czsg o g |17-11-2020
EQUIPMENTS PVT. LTD. provisions

ACT)/1236(PB)2016

wrong filing need to IA




ICICI BANK LIMITED Vs. COMPANY
1028 [0710120009322018/14 M/S. GWALIOR BYPASS IBC under Sec 7 |PETITION IB NOT found 17-11-2020
PROJECTS LIMITED (IBC)/1140(ND)2018
ICICI BANK LIMITED Vs. COMPANY
1029 |0710120009322018/15 M/S. GWALIOR BYPASS IBC under Sec 7 |PETITION IB NOT found 17-11-2020
PROJECTS LIMITED (IBC)/1140(ND)2018
o oon s
1030 [0710102073882020/2 Sec 60(5) APPLICATION Uncomplete file upload 18-11-2020
STEEL LIMITED THROUGH (L.B.C)/3020(PB)2020
MONITORING AGENCY B.
CA(A) MERGER
AGNI DEVICES PRIVATE AND
Sec. 230-232, Sec L
1031 [0710102076072020/2 LIMITED Vs. HIL (INDIA) oot AMALGAMATION(C Index Missing 18-11-2020
LIMITED OMPANIES
ACT)/8(ND)2020
1032 [0710102159482019/1 : 19(2) APPLICATION(IBC)/ NEED TO IA FILE 18-11-2020
INDUSTRIES PRIVATE 1617(ND)2019
LIMITED AND OTHERS
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY
1033 |0710102060392020/4 AUTOMOTIVE IBC Under Sec 9 |PETITION IB ;g;‘ ;gg 1,\?2;90138;00 20T f44-11-2020
TECHNOLOGIES PRIVATE (IBC)/814(PB)2020
LIMITED
Sovermmont ! |company
SUNRISE CEMENT PVT LTD PETITION ONLY PROOF OF SERVICE
1034 10710102105522019/4 Vs. DIGITAL ENTERPRISE 302'6?/2‘;“2;;&3) “|(coMPANIES UPLOAD 02-09-2020
y ACT)/11111(PB)2019
Body
AS TECHNOSOFT Vs, COMPANY
1035 [0710102000732020/5 INDIAN ROOTS SHOPPING Sec 60(5) APPLICATION(IBC)/ TRUE COPY SIGN MISSED | 19-11-2020

LIMITED

182(ND)2020




YASH INFRATECH Vs.
REGISTRAR OF

COMPANY
APPLICATION(COM

1036 [0710102024012020/1 COMPANIES DELHI & Rule 11 of NCLT PANIES TRUE COPY SIGN MISSED 19-11-2020
HARYANA ACT)/182(ND)2020
ANP ATELIER &
ASSOCIATES COMPANY COMPANY
1037 |0710102035252020/3 PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB page-39 missed 19-11-2020
PLUTO SOFTWARE (IBC)/821(ND)2020
PRIVATE LIMITED
KAILASH NATH BHANDARI COMPANY
1038 (0710102061132020/3 Vs. ALCOBEX METALS IBC under Sec 7 |[PETITION IB need to upload in one pdf 19-11-2020
LIMITED (IBC)/874(PB)2020
AS TECHNOSOFT PRIVATE COMPANY
1039 [0710102016252018/27 LIMITED Vs. INDIANROOTS IBC Under Sec 9 |PETITION IB E- STAMP MISSED 19-11-2020
SHOPPING LIMITED (IBC)/1411(ND)2018
COMPANY
UNION OF INDIA Vs. DELHI PETITION
1040 [0710102036092020/14 GYMKHANA CLUB LIMITED Sec 241 (2) (COMPANIES TRUE COPY SIGN MISSED 19-11-2020
ACT)/71(PB)2020
COMPANY
UNION OF INDIA Vs. DELHI PETITION
1041 [0710102036092020/16 GYMKHANA CLUB LIMITED Sec 241 (2) (COMPANIES TRUE COPY SIGN MISSED 19-11-2020
ACT)/71(PB)2020
SUMIT KUMAR BINDAL & Application under TJESES%%LORY
1042 [0710102065762020/1 SURINDER KUMAR BINDAL any other PAGE- 17 18 152 NOT CLEAR |19-11-2020
L (1.B.C)/2605(ND)202
Vs. provisions- IBC 0
COMPANY
SHRI ISHWAR CHAND
Sec. 241(1),Sec. |PETITION 18 1922 23 NEED TO
1043 |0710102069462020/2 .él_l;lé:)é—\LLSVLSIMII\_/IégNUM 242(4) (COMPANIES TRANSLATE 19-11-2020
ACT)/88(PB)2020
ASSOCIATED BUILDTECH
PRIVATE LIMITED Vs. COMPANY
1044 |0710102085402020/3 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE NEED TO FILE IN ONE PDF 19-11-2020
COMPANIES NCT OF DELHI S ACT)/328(ND)2020

& HARYANA




ASSOCIATED BUILDTECH

PRIVATE LIMITED Vs. COMPANY
1045 |0710102085402020/4 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE NEED TO FILE IN ONE PDF 19-11-2020
COMPANIES NCT OF DELHI S ACT)/328(ND)2020
& HARYANA
PUNJAB NATIONAL BANK COMPANY
1046 |0710102086962019/7 Vs. FOZAL POWER PVT. IBC under Sec 7 |PETITION IB INDEX MISSING 19-11-2020
LTD (IBC)/1223(PB)2019
EDELWEISS ASSET Application under
RECONSTRUCTION COM Interlocutory wrong section and main case no
1047 1710102082662020 LTD VS CLC INDUSTRIES  |Application (I.B.C) a:‘gvf’stgirs BC is wrong 26/08/2020
LIMITED P
Company
BTM EXPORTS LIMITED VS N Page -18 not clear /Wrong
1048 |710102106672020 BTM EXPORTS LIMITED Apphcahon(Compa Rule 11 of NCLT section/case type 11-09-2020
nies Act)
SYNDICATE BANK VS Interlocuto Application under Translated page-2/Page not
1049 |710102108632020 VALLEY IRON & STEEL CO. A Iicationnzl B.C) any other clear-11 to F1)4928 9 18/11/2020
LIMITED PP S~) | provisions- IBC '
SHYAM ARORA VS VALLEY [Interlocutory
1050 |710102108672020 IRON & STEEL CO. LIMITED |Application (1.B.C) Sec 12(2) Page not clear-21 18/11/2020
Company
SIDDHARTH JAIN VS s Rule 11 of .
1051 |710102108722020 SHIKHA JAIN Application(Compa NCLT.Rule 32 Proof of service 18/11/2020

nies Act)




BIPIN CHANDRAKANT Interlocutory Sec 60(5),Rule 11 PAGE 1-9 SIGN MISSED WITH
1052 1710102109022020 KHISTI VS SHIKHA JAIN Application (1.B.C) [of NCLT, 2016 TRUE COPY 19/11/2020
Application under
any other
provisions-
ANIL GOEL VS M/S. CHD Interlocutory .
1053 [710102109002020 DEVELOPERS LIMITED Application (1.B.C) IBC,Regngtloq MAIN CASE NUMBER WRONG [19/11/2020
44(2), Liquidation
process
Regulation, 2016
M/S LOYAL SCAFFOLDING |Company
1054 |710102108942020 PVT.LTD. VS M/S C.K Application(Compa |Rule 11 of NCLT Page not clear-17 19/11/2020
INFRASTRUCTURES LTD. [nies Act)
INDRESH KUMAR Company Petition wrong caste type /main case not
1055 |[710102106882020 UPADHYAY VS MR. ANIL pany Sec 60(5) g ca ype/m 11-09-2020
IB (IBC) mention in application
KUMAR
PIYUSH COLONISERS VS
REGISTRAR OF Company Petition Main case is not linked with
1056 1710102107212020 COMPANIES NCTOF DELHI [(Companies Act) Rule 11 of NCLT application,upload only one file 11-10-2020
& HARYANA
NETWORKS NDIA PvT, |COMPANY
1057 |0710200422432018/47 ’ PETITION IB IBC Under Sec 9 Only proof of service uploaded |18/11/2020
LTD. Vs. ORTEL (IBC)/761(ND)2018
COMMUNICATIONS LTD.
DEEPAK KHANNA Vs. COMPANY Sign missed on rejoinder,true
1058 |(0710102010182020/2 EARTH INFRASTRUCTURE |APPLICATION Sec 60(5) cog sian and starJ'n mis‘sed 19/11/2020
LIMITED (IBC)/721(ND)2020 Py sig P
AS TECHNOSOFT PRIVATE ISS'IIYII'I;I?)'\II\IYIB
1059 |(0710102016252018/28 LIMITED Vs. INDIANROOTS IBC Under Sec 9 Index not match with file 19/11/2020

SHOPPING LIMITED

(IBC)/1411(ND)201
8




PRO SPORTIFY PRIVATE COMPANY Application under
LIMITED Vs. VIVID IT APPLICATION )
1060 |0710102021082020/2 SOLUTIONS PRIVATE (IBC)/1300(ND)202 a:glvci)stircl)erz‘rs_ e Need to IA file 19/11/2020
LIMITED 0 P
PRO SPORTIFY PRIVATE COMPANY Application under
LIMITED Vs. VIVID IT APPLICATION )
1061 |0710102021082020/3 SOLUTIONS PRIVATE (IBC)/1300(ND)202 a:gvcinstir:;rs . Need to IA file 19/11/2020
LIMITED 0 P -
Sign on reply,pg-45-48,51-
P. P. JEWELLERS PRIVATE |COMPANY 56,121,126-
LIMITED Vs. L. R. PETITION Sec. 241(1),Sec. 127,129,130,136,157,160-
1062 |0710102023762020/3 BUILDERS PRIVATE (COMPANIES 242(4) 162,171-175,178-181,184-198 19/11/2020
LIMITED ACT)/52(PB)2020 not clear,All Volume pages are
not clear
P. P. JEWELLERS PRIVATE [COMPANY
LIMITED Vs. L. R. PETITION Sec. 241(1),Sec. .
1063 [0710102023762020/4 BUILDERS PRIVATE (COMPANIES 242(4) Sign on reply,pg-56,57 not clear [19/11/2020
LIMITED ACT)/52(PB)2020
NICRON ELECTRICALS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI Document incomplete only 1
1064 (0710102034742020/2 REGISTRAR OF ES Sec 252 (1) page uploaded 19/11/2020
COMPANIES ACT)/250(ND)2020
1065 |(0710102086262020/3 M/S ABIR INFRASCTUTRE ’ Index page numbering missed 19/11/2020
(1.B.C)/3685(ND)20 2016
PVT LTD
20
'Iol\\lRFSI’?Tg'IP'\RTJ%I:I'URE LimiTeD | SOMPANY Index missed,true copy sign
1066 [0710102087802020/3 PETITION IB IBC Under Sec 9 ' Py'sig 19/11/2020

Vs. MAPLE LOGISTICS
PRIVATE LIMITED

(IBC)/976(ND)2020

stamp and sign missed




RADIUS INFRATEL PVT.

INTERLOCUTORY
APPLICATION

1067 |0710102090322020/5 LTD. Vs. UNION BANK OF | /' 20 pyog [Sec 60(6) Index missed 19/11/2020
INDIA
20
RADIUS INFRATEL PVT. TJ&LTéX%%LORY
1068 |0710102090322020/6 LTD. Vs. UNION BANK OF Sec 60(5) INDEX MISSING 19/11/2020
(1.B.C)/4052(PB)20
INDIA
20
BANK OF INDIA Vs.
COMPANY
1069 [0710102034372018/8 CAREWAY AGRO PETITION IB IBC under Sec 7 PAGE-56 57 59 64 6566 NOT  1,/11/2020
PROCUREMENT PRIVATE | 150128 ND)12019 CLEAR
LIMITED
COMPANY
UNION OF INDIA Vs. DELHI [PETITION Page numbering missed after
1070 0710102036092020/17 GYMKHANA CLUB LIMITED |(COMPANIES Sec 241 (2) page-10,Index not match to file 20/11/2020
ACT)/71(PB)2020
M/S ASHIANA BUILDERS /CA;S;AEP:L%OMP AN
1071 [0710102063972020/2 PVT LTD Vs. BANK OF ES Sec 252 (3) Only proof of service uploaded [20/11/2020
INDIA ACT)/164(ND)2020
INTERNATIONAL ASSET
RECONSTRUCTION COMPANY
1072 [0710102074552019/14 COMPANY PRIVATE PETITION IB IBC under Sec 7 page numbering missed in file  [20/11/2020
LIMITED Vs. SWASTIK (IBC)/871(ND)2019
FRUITS PRODUCTS
PRADEEP KUMAR JAIN Vs. ggﬁ?&'}‘\r ?gcsjf(gzssgzc
1073 [0710102078792020/3 VIDYA PRAKASHAN ORI TRUE COPY SIGN MISSING  |20/11/2020
MANDIR PRIVATE LiMiTED |(COMPANIES 241(1),Sec.
ACT)/114(PB)2020 |242(4),Sec. 244(1)
V.K. REALTECH LIMITED Vs. gg;";ﬁ_’;‘gow AN
1074 |0710102079582019/6 MORPHEUS DEVELOPERS ¢ Sec 252 (3) In pg-3,4 Index repeated 20/11/2020
PVTLTD ACT)/367(ND)2019
M.S. LIFE SCIENCE COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1075 |0710102084792020/1 REGISTRAR OF Es Sec 252 (3) pg-4 cut 20/11/2020

COMPANIES

ACT)/399(ND)2020




PINKKU CHITS PRIVATE

COMPANY

1076 |0710102086452020/4 LTD Vs. REGISTRAR OF QEPEA"(COMPAN' Sec 252 (3) true copy sign missed 20/11/2020
COMPANY DELHI ACT)/319(ND)2020
VGSS SECURITY PVTLTD |COMPANY

1077 |0710102093102020/1 \ClgMF;i(l;\III?EgRSELIC-I)::& QEPEA"(COMPAN' Sec 252 (1) DOCUMENT NOT IN PROPER  |20/11/2020
HARYANA ACT)/401(ND)2020
COMPUAGE INFOCOM
LIMITED VS PRESTO INFO Rule 11 of NCLT, HARISH CHANDER |Main case is not linked with the

1078 |710102103292020 SOLUTIONS PRIVATE 2016 ARORA applicaton 29/10/2020
LIMITED
DEVENDER KUMAR wrong case type file is A but file

1079 |710102109262020 SHARMA VS DEVENDER Rule 11 of NCLT ANURAG BHATT [ Cag P 20/11/2020
KUMAR SHARMA
DEVENDER KUMAR document not upload only proof

1080 |710102109452020 SHARMA VS DEVENDER Sec 60(5) SWAPNIL GUPTA _ P yp 21/11/2020
KUMAR SHARMA of service uploaded
SCILLA BIOTECHNOLOGIES
LTD. VS REGISTRAR OF document not upload only proof

1081 |710102109772020 COMPANIES NCT DELHI & Sec 252 (3) CHEITANYA of Servies Uploadod 23/11/2020
HARYANA
BLUELEMON o .
TCHNOLOGIES PRIVATE memo of parties, brief synompis
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SRI GANESH PLATES AND [COMPANY
GLASSES PVT LTD Vs. APPEAL(COMPANI
1186 [0710102032132020/4 REGISTRAR OF Es Sec 252 (1) E STAMP MISSING 27-11-2020
COMPANIES ACT)/370(ND)2020
CA(A) MERGER
OSWAL EXPORTS PVT LTD |AND Sub-section () of
1187 [0710102078392020/1 Vs. OSWAL EXPORTS PVT |AMALGAMATION( S:Ction %0 NEED TO CA FILE 27-11-2020
LTD COMPANIES
ACT)/80(ND)2020
AXIS BANK LTD. Vs. M/S  [INTERLOCUTORY
1188 [0710102080222020/3 SHREE BALAJI APPLICATION Sec 60(5) TRUE COPY SIGN MISSING  |27-11-2020

PRINTOPACK PRIVATE
LIMITED

(1.B.C)/3639(ND)20
20




HANSRAJ GUPTA AND CO.

COMPANY

Sec.

1189  |0710102087542020/3 PVT LTD. Vs. DESHRAJ | .C1ITION 241(1),Application INDEX MISSING 27-11-2020
GUPTA (COMPANIES under any other
ACT)/118(PB)2020 |provisions
1190 [0710102087542020/4 PVT LTD. Vs. DESHRAJ AAPP INDEX MISSING 27-11-2020
GUPTA (COMPANIES under any other
ACT)/118(PB)2020 |provisions
COMPANY
ANEESHA DUTT Vs. ASHU |APPLICATION(CO
1191  [0710102105862020/3 SUTT VPANIES Rule 11 of NCLT NEED TO IA FILE 27-11-2020
ACT)/705(PB)2020
CA(A) MERGER
AND .
1192 [0710102034302020/1 ﬂlhs"A MARKETING LIMITED | 1| GAMATION( f:;lziczt'gg (1) of PG-21 TRANSLATE 28-11-2020
: COMPANIES
ACT)/91(ND)2020
CA(A) MERGER
AND .
1193 |0710102034302020/2 ihsﬂA MARKETING LIMITED AL GAMATION( ::(E’“z?z“gg (1) of 21 TYPE COPY 28-11-2020
: COMPANIES
ACT)/91(ND)2020
MASQ BUSINESS COMPANY
SOLUTION PVT.LTDVs.  |APPEAL(COMPANI
1194 [0710102076282020/5 REGISTRAR OF Es Sec 252 (3) NEED TO FILE IN ONE PDF  [28-11-2020
COMPANIES ACT)/281(ND)2020
MASQ BUSINESS COMPANY
SOLUTION PRIVATE APPEAL(COMPANI
1195  [0710102077062020/4 CMITED Ve REGISTRAR | ES Sec 252 (3) NEED TO FILE IN ONE PDF  [28-11-2020

OF COMPANIES

ACT)/280(ND)2020




SAM BUSINESS COMPANY
CONTINUITY SERVICES Vs. |PETITION IB
1196 |0710102100462020/1 JSP PROJECTS PRIVATE (IBC)1023(ND)202 IBC Under Sec 9 INDEX MISSING 28-11-2020
LIMITED 0
SAM BUSINESS COMPANY
CONTINUITY SERVICES Vs. |PETITION IB
1197 |0710102100462020/2 JSP PROJECTS PRIVATE (IBC)1023(ND)202 IBC Under Sec 9 INDEX MISSING 28-11-2020
LIMITED 0
T.P.S BUILDCON LIMITED |COMPANY
Vs. REGISTRAR OF APPEAL(COMPANI
1198 ]0710102074682020/1 COMPANIES NCT OF DELHI |ES Sec 252 (3) NEED TO IA FILE 29-11-2020
AND HARYANA ACT)/289(ND)2020
ANSAL PROPERTIES &
INTERLOCUTORY
INFRASRUCTURE LTD. Vs. Rule 11 of NCLT, 22 232537 52 NEED TO TYPE
1199 |0710102085972020/4 ASIAN AGRO INDUSTRIES ;(OI\ITBPIC_I)%?;IES%E(HO 2016 COPY 29-11-2020
LIMITED o
MANJINDER SINGH COMPANY
SANDHU Vs. GOLDEN PETITION IB
1200 ]0710102024212018/2 PEACOCK RESIDENCE (IBC)1591(PB)201 IBC under Sec 7 NEED TO IA FILE 30-11-2020
PRIVATE LIMITED 8
LNITED Vs, GLoBAL [COMPANY
1201 [0710102061262019/12 ) PETITION IB IBC under Sec 7 NEED TO IA FILE 30-11-2020
INFONET DISTRIBUTION (IBC)712(ND)2019
PRIVATE LIMITED
UTSAV SECURITIES COMPANY
1202 ]0710102100092019/8 PRIVATE LIMITED Vs. PETITION 1B IBC under Sec 7 NEED TO APPLICATION FILE |30-11-2020

VOGUE CLOTHIERS
PRIVATE LIMITED

(IBC)/1593(ND)201
9




COMPANY

SHIVRAJ GUPTA Vs. APPLICATION(CO
1203 [0710102103122020/1 DESHRAJ GUPTA MPANIES Rule 11 of NCLT TRUE COPY SIGN MISSED  |30-11-2020
ACT)/660(PB)2020
VRR ENGINEERING & COMPANY
CONSTRUCTIONS PRIVATE [APPEAL(COMPANI
1204 |0710102000912020/5 LMITED Vs. REGISTRAR _ |ES Sec 252 (1) INDEX MISSING 01-12-2020
OF COMPANIES ACT)/141(ND)2020
CENTRAL BANK OF INDIA  [COMPANY
1205 [0710102001372019/8 Vs. ABHINAV STEELS AND |PETITION IB IBC under Sec 7 INDEX MISSING 01-12-2020
POWER LIMITED (IBC)/275(ND)2019
SUMAN CHADHA Vs. COMPANY
1206 [0710102007592019/13 LIFESTYLE FITNESS PETITION IB IBC Under Sec 9 AFFIDAVIT STAMP 01-12-2020
PRIVATE LIMITED (IBC)/310(ND)2019
COMPANY
AS TECHNOSOFT PRIVATE
1207 [0710102016252018/30 LIMITED Vs. INDIANROOTS 5:371'401'\'1 (Iﬁo)zo 1 |1BC Under sec 9 EIELEI?\IEO SAPERATE E 01-12-2020
SHOPPING LIMITED 8
COMPANY
VISTRA ITCL INDIA LIMITED |PETITION IB NEED TO SAPERATE E
1208 |0710102023802018/14 Vs. AMBIENCE PVTLTD  |(1BC)1600(ND)201 |'BC Under Sec 7 FILLING 01-12-2020
8
COMPANY
1209 |0710102023802018/15 VISTRA ITCL INDIA LIMITED |PETITION IB IBC under Sec 7 NEED TO SAPERATE E 01.12.2020

Vs. AMBIENCE PVT LTD

(IBC)/1600(ND)201
8

FILLING




CFM ASSETS

COMPANY
1210 [0710102024112020/1 RECONSTRUCTION PVT PETITION IB Section 95(1) NEED TO IA FILE 01-12-2020
LTD. Vs. YOGESH KUMAR (IBC)/606(ND)2020
SHARMA
INTERVENTION
1211 [0710102026352020/1 g‘gﬁnig'ﬁg‘;&%ﬁ%ﬁﬁ; PETITION Sec 60(5) NEED TO IA FILE 01-12-2020
(IBC)/4(ND)2020
CP(AA) MERGER
FOUR STAR REALTY AND Sec. 230-232 -
1212 |0710102027062020/2 PRIVATE LIMITED Vs. MR. [AMALGAMATION( Secé)nd Motion INDEX MISSING 01-12-2020
SHANKAR LAL COMPANIES
ACT)/45(ND)2020
KARUNA SHARMA Vs. ,IOI\\IJFFLTIC_:X'IC':I%LORY Application under
1213 |0710102073402020/4 VOGUE CLOTHIERS (1.B.C)/2978(ND)20 any other AFFIDAVIT MISSING 01-12-2020
PRIVATE LIMITED 26 ' provisions- IBC
STARFIRE MOVIES COMPANY
PRIVATE LIMITED Vs. APPLICATION(CO . o
1214 [0710102101452020/1 ROSEWOOD TREXIM PVT  |MPANIES Rule 11 of NCLT index is missing 01-12-2020
LTD ACT)/646(PB)2020
SANJAY MENDIRATTA Vs. ggﬁi’g\l‘\l\( Sec. 241(1),Sec
1215 [0710102105962019/11 FRIENDS AUTO INDIA ; A pagination is missing 01-12-2020
LIMITED® (COMPANIES 244(1)
ACT)/110(PB)2019
ENTERPRISE LIMITED Vs, | COVPANY
1216 [0710102063262020/1 " |PETITION IB IBC Under Sec 9 Index is missing 02-12-2020

ORIENTAL STRUCTURAL
ENGINEERS PVT. LTD.

(IBC)/903(ND)2020




DATA WORLD

Ramesh Chandra

Council Detail missed in
Index,pg-103 not mention in

1217 |710102072132020 INFORMATION SYSTEMS Company Petition |Sec. 131(1) Mishra index,pg102 is different in file
PRIVATE LIMITED and different in proof of service
column
RESOLUTION
PROFESSIONAL INTERLOCUTORY
INDIRAPURAM HABITAT APPLICATION
1218 |0710102082132020/2 CENTRE PVT LTD Vs. (1.B.C)/3463(PB)20 Sec 60(5) pg no. 20-77 are blur 01-12-2020
DIAMOND TRAEXIM 20
PRIVATE LIMITED
GIRISH KUMAR SAHNI Vs. IS(E)'IIYII'IEI?)'\I‘\IYIB
1219 [0710102097362019/11 R.S. AJIT SINGH & CO. (IBC)/1499(PB)201 IBC under Sec 7 pg no 22-25 are not clear 01-12-2020
(AUTOMOTIVES) PVT. LTD. 9
CP(AA) MERGER
MILAP NEWS AND Sec. 230-232 -
1220 [0710102002272019/19 CORPORATION PRIVATE AMALGAMATION( Sec;)nd Motion E stamp is of back date 02-12-2020
LIMITED Vs. COMPANIES
ACT)/27(PB)2019
PRIVANKAUPPALVS.  |oPHrON (a0 241(1) Sec
1221 |0710102061222020/5 g\tj_l??}EATAL SOLUTIONS (COMPANIES 242(4),Sec. 59 Index missing 02-12-2020
ACT)/74(ND)2020
PRIYANKA UPPAL Vs. PETITION. Sec. 241(1),Sec
1222 |0710102061222020/6 g\lﬂ_l?ls;gATAL SOLUTIONS (COMPANIES 242(4),Sec. 59 Sign missing 02-12-2020
ACT)/74(ND)2020
niho construction Vs Hemant Company
1223 [0710102/11210/2020 Khandelwal Application(Compa |Rule 11 of NCLT |CP/89/2020 Ishaan Mukherjee Blur Page-78,79,81 02-Dec-20
nies Act)
SAM BUSINESS COMPANY
CONTINUITY SERVICES Vs. |PETITION IB NEED TO UPLOAD IN ONE
1224 |0710102100462020/5 JSP PROJECTS PRIVATE (IBC)/1023(ND)202 IBC Under Sec 9 PDF 28/11/2020
LIMITED 0
COMPANY
STATE BANK OF INDIA Vs.
1225 |0710102097842019/3 JKM INFRA PROJECTS PETITION IB IBC under Sec 7 PAGE-59-100,101-106 NOT 12-01-2020

LIMITED

(IBC)11693(ND)201
9

CLEAR




CP(AA) MERGER

MILAP NEWS AND Sec. 230.232 -
1226 [0710102002272019/20 CORPORATION PRIVATE  |AMALGAMATION( |-~ *=%r = - NO INDEX 12-02-2020
LIMITED Vs. COMPANIES
ACT)/27(PB)2019
METENERE LIMITED Vs. ggﬁ?@'}'\ﬁm
1227 |0710102022482018/7 NOVELTY TREASURE (IBC)1520(ND)201 |'BC Under Sec 9 NO INDEX 12-02-2020
METALS PRIVATE LIMITED |g
COMPANY
VISTRA ITCL INDIA LIMITED |PETITION IB
1228 [0710102023802018/16 Vs. AMBIENCE PVTLTD  |(1BC)/1600(ND)201 |'BC Under Sec 7 TRUE COPY SIGN MISSING  [12-02-2020
8
ENTERPRISE LIMITED Vs, | COMPANY
1229 |0710102063262020/1 * [PETITION 1B IBC Under Sec 9 NO INDEX 12-02-2020
ORIENTAL STRUCTURAL | 2000 N 020
ENGINEERS PVT. LTD.
INTERLOCUTORY
ADITYA GUPTA Vs. APPLICATION
1230 |0710102072202020/2 GAURAY KATIVAR (1B.C)/3046(ND)20 | S8¢ 8068) NEED TO SAPERATE FILLING [12-02-2020
20
BLACKIE & SONS COMPANY Application under
CALCUTTA & ORS Vs. APPLICATION(CO
1231 |0710102073822020/2 BLAGKIE & SON VPANIES a:gv?stlr:;rs FONT SIZE 12-02-2020
(CALCUTTA) PVT LTD ACT)/402(ND)2020 [P
JACK ROHAN MARKETING [COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1232 [0710102077602020/3 REGISTRAR OF Es Sec 252 (1) NO INDEX 12-02-2020

COMPANIES

ACT)/343(ND)2020




SHIV KUMAR Vs.

COMPANY

REGISTRAR OF APPEAL(COMPANI|Rule 11 of
1233 |0710102088742020/2 COMPANIES NCT OF DELHI |ES NCLT,Sec 252 (3) INCOME TAX SERVICE 12-02-2020
& HARYANA ACT)/404(ND)2020
RATNAPRAVA INDUSTRIES [COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI e
1234 |0710102092852020/2 REGISTRAR OF ES Sec 252 (1) pagination is missing 02-12-2020
COMPANIES ACT)/417(ND)2020
PANDALAI CONSULTANT COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI Pagination and true copy on
1235 |0710102095022020/2 REGISTRAR OF ES Sec 252 (3) anr?exure is missin Py 02-12-2020
COMPANIES NCT OF DELHI ACT)/402(ND)2020 9
& HARYANA
CELLPAP INDIA PVT LTD COMPANY
1236 |0710102097382020/5 Vs. THE GRS ISPAT APPEAL Sec 42 wrong e-filing 02-12-2020
COMPANY PVT LTD (IBC)/7(ND)2020
PRIME | T WORKS PRIVATE ggF'\’AEPAﬁ_’\(IgOMPANI
1237 |0710102101002020/1 LIMITED Vs. REGISTRAR Sec 252 (1) pagination is missing 02-12-2020
OF COMPANIES ES
ACT)/421(ND)2020
NARMADA CEREALS PVT. |[COMPANY
1238 |0710102174012019/6 LTD. Vs. ORIENTAL BANK [PETITION IB IBC Under Sec 10 wrong e-filing 02-12-2020
OF COMMERCE (IBC)/138(ND)2020
INTERLOCUTORY
POOJA BAHRY Vs. APPLICATION . -
1239 |0710102061152020/3 AMALENDU MUKHERJEE (1.B.C)/2158(ND)20 Sec 25(j) wrong e-filing 03-12-2020
20
AXIS BANKLTD. Vs. PRIUS ISS'IIYII'};I%'\I‘\IYIB sign ,index and pagination is
1240 |0710102091032019/15 COMMERCIAL PROJECTS IBC under Sec 7 an . pag 03-12-2020

PRIVATE LIMITED

(IBC)/1404(ND)201
9

missing




1 Caveat-

Court fee & welfare missed on

1241 |0710000111292020 Mankind Pharma Limited Application 27/11/2020
vakalatnama
2 Caveat-Order
[ Court fee & welfare missed on
1242 |0710000111282020 Magnet Labs Private Limited |Application 27/11/2020
vakalatnama
2 Caveat-Order
Lifestar Pharma Private 1 Caveat- Court fee & welfare missed on
1243 [0710000111272020 g Application 27/11/2020
Limited vakalatnama
2 Caveat-Order
1 Caveat- Court fee & welfare missed on
1244 |0710000111262020 Mankind Pharma Limited Application 27/11/2020
vakalatnama
2 Caveat-Order
1 Caveat- Court fee & welfare missed on
1245 |0710000111252020 Magnet Labs Private Limited |Application 27/11/2020
vakalatnama
2 Caveat-Order
Lifestar Pharma Private 1 Caveat- Court fee & welfare missed on
1246 |0710000111232020 g Application 27/11/2020
Limited vakalatnama
2 Caveat-Order
Western Hotels Private 1 Caveat-Order
1247 |0710000111032020 Limited 2 Caveat- 25/11/2020 NCLT Form 3C missed
Application
ASSOCIATED BUILDTECH COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1248 [0710102085402020/5 REGISTRAR OF ES Sec 252 (1) pdf need to merge into one pdf [22/11/2020
COMPANIES NCT OF DELHI
& HARYANA ACT)/328(ND)2020
SANJIVANI ASSOCIATES COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1249 [0710102084392020/1 REGISTRAR OF ES Sec 252 (3) OBJECTIONS 12-03-2020
COMPANIES NCT OF DELHI ACT)/359(ND)2020

& HARYANA




DMI FINANCE PRIVATE COMPANY
LIMITED Vs. ABLOOM PETITION IB sign is missing on every page of N2
1250 (0710102117872019/12 INFOTECH PRIVATE (IBC)2115(ND)201 |'BC under Sec7 written submission 12-03-2020
LIMITED 9
COMPANY Application under
RAM BHAWAN Vs. UTTAM |APPLICATION Page no. 8 ae two time, pgno. |, .
1251 10710102150482019/5 STRIPS LIMITED (IBC)/1608(ND)201 |2 Other 13-17,18, 28 are not clear 12-03-2020
9 provisions- IBC
COMPANY
1252 [0710102019112020/4 EIL;{'\LLI\IAE'SY%EOJ\?T |\_/$b PETITION IB IBC Under Sec 9 TRUE COPY SIGN MISSING | 12-04-2020
(IBC)/528(ND)2020
CA(A) MERGER
AGNI DEVICES PRIVATE ~ |AND Sec. 230932 Sec
1253 |0710102076072020/4 LIMITED Vs. HIL (INDIA)  |AMALGAMATION( [>= ' PROOF OF SERVICE MISSING |12-04-2020
LIMITED COMPANIES
ACT)/8(ND)2020
M/S. ADVANCE CARGO COMPANY
MOVERS ( INDIA) PVT Vs. |PETITION IB Wrong Document (application
1254 [0710102083932019/16 SBS TRASPOLE LOGISTICS | (BCy1373(ND)201 |'BC Under Sec 9 filed) 12-04-2020
PVT LTD 9
CELLPAP INDIAPVTLTD  [COMPANY
1255 [0710102097382020/6 Vs. THE GRS ISPAT APPEAL Sec 42 NO INDEX 12-04-2020
COMPANY PVT LTD (IBC)/7(ND)2020
MOHAN LAL JAIN Vs. sBs |COMPANY .
APPLICATION Sec 33(1) (b) (i) to
1256 [0710102143092019/1 TRANSPOLE LOGISTICS | 1povtan \b 001 |ty o Sec 33(3) NEED TO IA FILE 12-04-2020
PRIVATE LIMITED °
MOHAN LAL JAIN Vs. SBS EISIQALTQE;(ION Sec 33(1) (b) (i) to
1257 |0710102143092019/2 TRANSPOLE LOGISTICS NEED TO IA FILE 12-04-2020

PRIVATE LIMITED

(IBC)/1480(ND)201
9

(iii) r/w Sec 33(3)




RAKESH KUMAR GUPTA VS

COMPANY
PETITION IB

SOFT COPY NOT UPLOD

1258 [710102112702020 HAZOORILAL JEWELLERS Sec 66(1) ABHISHEK 12-04-2020
PRIVATE LIMITED gBC)/2582(ND)201 PROPERLY
page:78, 83, 86, 87, 216-313,
PREET SHUTTERING 336-342, 356-362, 415-416, 418,
1259 [710102112422020 STORE VS M L BUILDTECH IBC Under Sec 9 Gursat 419, 421, 427, 431, 433, 435, |12.04-2020
PRIVATE LIMITED 456-463, 468-499, 504, 508,
page not clear and page 140
miccad ate
CENTRAL BANK OF INDIA  [COMPANY
1260 [0710102001372019/9 Vs. ABHINAV STEELS AND |PETITION 1B IBC under Sec 7 INDEX MISSING 04-12-2020
POWER LIMITED (IBC)/275(ND)2019
CP(AA) MERGER
HAPTIK INFOTECH AND Sec. 230-232 -
1261 [0710102088852020/3 AMALGAMATION( : : NEED TO IA FILE 04-12-2020
PRIVATE LIMITED Vs. Second Motion
COMPANIES
ACT)/67(PB)2020
M/S NUPUR FINVEST PVT |COMPANY Reply is OK ( but along-with
1262 [0710102405202018/10 LTD Vs. M/S UNNATI PETITION IB IBC under Sec 7 , p“iation o il )9' 05-12-2020
FORTUNE HOLDING LTD  |(IBC)/45(PB)2018 PP
1263  [0710102090322020/10 :_ngA Vs. UNIONBANK OF | /' oo pyoo [SeC 60(6) INDEX/Trus copy sign missed in | 26122020
20 some pages
MARIN AGRO PRIVATE ggyEP:;_,\(ngMP AN PG-8,16,17
1264 [0710102034132020/2 LIMITED Vs. 1.REGISTRAR Sec 252 (1) translation/Supporting affidavit |07-12-2020
OF COMPANY ES missed
ACT)/410(ND)2020
COMPANY
1265 [0710102134072019/5 ANKIT AGARWAL Vs. VISTAPETITION Sec. 271-273 affidavit missing 07-12-2020

INVERT SUGARS LIMITED

(COMPANIES
ACT)/150(ND)2019




MR. BHANU RAM SAHU Vs. [COMPANY
1266 [0710102406532018/24 HBN DAIRIES AND ALLIED |PETITION IB IBC under Sec 7 index missing 07-12-2020
LIMITED (IBC)/547(PB)2018
M/S R. R. TRADERS Vs. M/S|COMPANY
1267 |0710102035322020/2 BULLAND BUILDTECH PVT |PETITION IB IBC Under Sec 9 service missing 07-12-2020
LTD. (IBC)/838(ND)2020
ARMOUR SOLUTIONS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI o
1268 [0710102096942020/1 REGISTRAR OF ES Sec 252 (3) affidavit missing 07-12-2020
COMPANIES ACT)/434(ND)2020
BANK OF INDIA VS M/S Company Petition ?zgffg;ﬁ?rzp::wsn;ﬁf:g page
1269 |710102031072020 SWADESHI ALUMINIUM CO. pany IBC under Sec 7 Kumar Jwala . |11-03-2020
IB (IBC) page:195-1196, 248-249 Hindi
(P)LTD ;
translation
Pg-
INDIAN DUROBUILD PVT. 19,22,25,26,29,32,35,37,,39,41,
LTD. VS M-CITY Company Petition 43,47,51,55,56,service to roc
1270 |710102069572020 INFRASTRUCTURE (Companies Act) Sec. 131(1) ASHISH missed,volume 2 index 10-07-2020
PRIVATE LIMITED missed,separately file the
additional affidavit,brief synopsis
Sign miss-21 to
34,58,60,62,64,66,68,70,72,74
to 78,80,84,128,129,137,139,712
DEEPAK MAINI VS AMUL S(E)Mm)wm Sec 33(1) (b) (i) t to 746,784 to 788,790,792,817
1271 {710102113102020 ¢ ° APOORV AGARWAL [to 823/Page not clear-127/small |04-12-2020

GABRANI & ORS

(IBC)/1064(PB)201
8

(iiii) r/w Sec 33(3)

font-
143,144,229,230,264,265,293,32
4,376,382,419,510,517,612,616,
618,666,745,746,819 to 821/etc




UDAYRAJ PATWARDHAN

RESOLUTION COMPANY Application under
PROFESSIONAL IN THE PETITION IB o
1272 |710102113352020 MATTER OF ADEL (IBC)/1083(PB)201 a:gv(i)stircl)er;;- BC UDAYRAJ Pagination not done 05-12-2020
LANDMARKS LIMITED VS |8 P
ADEL LANDMARKS LIMITED
SAPAN MOHAN GARG Vs. |INTERLOCUTORY
ABW TOWER APPLICATION pg no. 217-220 typed copy, pg
1273 |0710102078842020/1 CONDOMINIUM (1.B.C)/3585(PB)20 Sec 60(5) o 230 21-11-2020
ASSOCIATION 20
COMPANY
SMT. ASHA BALI Vs. M/S. |PETITION o
1274 [0710102087232020/2 BALI & CO. PVT. LTD. (COMPANIES Sec. 241(1) Index is missing 07-12-2020
ACT)/122(ND)2020
AIRWIL INTELLICITY INTERLOCUTORY
SOCIAL WELFARE SOCIETY|APPLICATION -
1275 [0710102093782020/1 Vs. M/S INTELLICITY (1.B.C)/4356(ND)20 Sec 60(5) wrong e-filing 07-12-2020
BUSINESS PARK PVT. LTD (20
ﬁ“%:g;ﬁ%?ﬁigf?; Vs INTERLOCUTORY Rule 11 of NCLT pg missing after pg no. 180 and
1276 |0710102085972020/3 e |APPLICATION ’ all hand written documents need |08-12-2020
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020 2016 to be tvped
LIMITED e s
S.E. INVESTMENTS LTD. COMPANY
1277 [0710200412022017/13 Vs. M/S SONI REALTORS |PETITION IB IBC under Sec 7 Index is missing 08-12-2020
PVT. LTD. (IBC)/609(ND)2017
Sec. 169(4),Sec.
241(1),Sec.
242(4),Sec. 243(1)
ASHMEET SINGH Vs. MSD S(E)ﬁilg’\ll\l\( (b),Application
1278 [0710102098252020/1 TELEMATICS PRIVATE (COMPANIES under any other NEED TO IA FILE 05-12-2020
LIMITED ACT)/148(PB)2020 prOVI?IOH.S
,Application under
any other
provisions
S. S. STEELS Vs. SHAHI COMPANY
1279 [0710102028062020/1 INFRASTRUCTURE PVT. PETITION IB IBC Under Sec 9 INDEX MISSING 07-12-2020
LTD. (IBC)/714(PB)2020
CA(A) MERGER
MOONLIGHT EQUITY AND Sub-section (I) of
1280 |0710102026492020/7 AMALGAMATION( . INDEX not signed 05-12-2020
PRIVATE LIMITED Vs. COMPANIES section 230

ACT)/45(PB)2020




MOONLIGHT EQUITY

CA(A) MERGER
AND

Sub-section (l) of

1281 0710102026492020/8 PRIVATE LIMITED Vs. AMALGAMATION( section 230 INDEX not signed 05-12-2020
COMPANIES
ACT)/45(PB)2020
UDAYRAJ PATWARDHAN
RO LIoN Interlocutor Application under sign miss-3 to 60 /Page not
1282 [710102113712020 PROFESSIONAL IN THE oeuory any other UDAYRAJ 9 9 12-07-2020
MATTER OF ADEL Application (1.B.C) . clear-4/smallfont-5 to 56,
provisions- IBC
LANDMARKS LIMITED VS
ADEL 1 ANDMARKS I INMITED
Company
SHALU KHANNA VS M/S N Rule16(d),NCLT .
1283 |710102113372020 SBS AGROTECH PVT LTD Apphcahon(Compa Rules, 2016 eMinds wrong case type 12-05-2020
nies Act)
BEACON TRUSTEESHIP Interlocutor Application under
1284 |710102113842020 LIMITED VS EMPEROS A Iicationil B.C) any other Abhay Singh Proof of service 12-08-2020
INFRASTRUCTURE PVT LTD| PP B5) | provisions- IBC
HISAR REAL ESTATE PVT
LTD. VS AARCITY Intervention Petition ) document not upload only proof
1285 [710102100812020 BUILDERS PRIVATE (IBC) Sec 60(5) Vikrant Pachnanda of service uploaded 21/10/2020
LIMITED
M SAI ESWARA SWAMY Vs. ggﬁ?@’:}( Sec. 213 Sec
1286 |0710102079942020/3 Syl\-/r-||-\1_l-|s-||30N DIGITAL MEDIA (COMPANIES 241(1),Sec. 242(4) INDEX MISSING 08-12-2020
' ' ACT)/121(PB)2020
ARK STRUCTURAL f—\;SIgAEP/-)\AI\_'\(IgOMPANI
1287 |0710102084982019/10 TECHNOLOGIES PRIVATE ES Sec 252 (3) NO Supporting affidavit 08-12-2020
LIMITED Vs. ROC ACT)/486(ND)2019
MANAB DATTA & ORS. Vs. |COMPANY Index pagination not matchin
1288 |0710102092372020/3 GRANDSTAR REALTY PVT. |PETITION IB IBC under Sec 7 with D%g 9 08-12-2020
LTD. (IBC)/995(PB)2020 ‘
PANM TRADING PRIVATE COMPANY
LIMITED Vs. REGISTRAR APPEAL(COMPANI ) S
1289 |0710102102992020/1 OF COMPANIES NCT OF ES Sec 252 (3) NO Supporting affidavit 08-12-2020

DELHI

ACT)/437(ND)2020




AMIT MEHTA Vs.

COMPANY
PETITION IB

1290 |0710102140782019/2 FRANCHISE INDIA BRANDS (IBC)/3029(ND)20"1 IBC Under Sec 9 Wrong Doc (application filed) 08.12.2020
LIMITED 9
PG-
3,6,12,13,15,17,18,20,22,24,25,
26 is CUT/ 46 not clear
&amp;amp; true copy sign
ENKAY INDIA RUBBER CO ISS'IIYII'};I?)'\I‘\IYIB missed/ 221 Wrongly pagination
1291 |0710102020542018/25 PVT LTD Vs. SUMERU (IBC)/1493(PB)201 IBC under Sec 7 &amp;amp; not clear /pg- 08.12.2020
PROCESSORS PVT LTD 8 123,129,130,133,136,137,144 to
146,186,195/251 to
254,257,258,259,265 to 268
,270,271,272/281 to 284 not
clear
GEOSTAR SURVEYS INDIA g\glfjlég_ﬁ%LORY
1292 10710102101022020/1 PVT LTD Vs. ASHWINI Sec 42 index is missing 08.12.2020
(1.B.C)/5052(PB)20
MEHRA
20
ASHWINI MEHRA Vs. K\IF-’FIELITIC_Ig'IC':IL(J)LORY two files need to merge or need
1293 |0710102112812020/1 COMMITTEE OF Sec 60(5) ) 9 08.12.2020
(1.B.C)/5366(PB)20 to file separately
CREDITORS 20
ARUN KUMAR GOEL Vs. HI ggﬁ?@:ﬁm sign is missing on reply, asign
1294 10710102116822019/11 TECH GRAIN PROCESSING (IBC)/2158(ND)20"1 IBC Under Sec 9 and true copy is missing on 08.12.2020
PRIVATE LIMITED 9 annexures
PANCHTATVA AGROFARMS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1295 |0710102033942020/2 REGISTRAR OF ES Sec 252 (3) PG-15 to 55 Hindi translation 08.12.2020
COMPANIES NCT OF DELHI
& HARYANA ACT)/241(ND)2020
COMPANY .
1296  [0710102061022020/2 UNION BANK OF INDIA (UK) | o ryry 5 15 Section 95(1) Index Blank/true copy sign 08.12.2020

LIMITED Vs. GAURAYV JAIN

(IBC)/991(ND)2020

missed




HONEST MACHINERY PVT

COMPANY
1297 |0710102087092020/8 LTD Vs. VSM VENTURE PETITION IB IBC Under Sec 9 Index is missing 08.12.2020
CONTROL SYSTEMS (IBC)/939(ND)2020
PRIVATE LIMITED
PEARSON INDIA
EDUCATION SERVICES
PVT.LTD. VS U.B.S. Company Petition document not upload only proof
1298 [710102088402020 PUBLISHERS IB (IBC) IBC Under Sec 9 Shraddha of service uploaded 14-09-2020
DISTRIBUTORS PRIVATE
LIMITED
FOURSIDES DEVELOPERS Company NCLT heading missed on cover
COMPANY PRIVATE . page, Pages wrong arrange
1299 |[710102108552020 LIMITED VS REGISTRAR OF ﬁzgeal(Companles Sec 252 (1) Mohammad 145,146.147,148, Council detail 18-11-2020
COMPANIES missed in index
COMPANY _—
CROWN ART PRINTERS VS Application under .
1300 (710102110212020 FRANCIS REMEDIES (INDIA) I(’IE(';I)'/I'ZI(;;\IS(I'I?‘D)ZM any other MUKESH EEQES 26,87,92,115,116 NOT 24-11-2020
PRIVATE LIMITED 9 provisions- IBC
PRASHANT BUILDCON
PRIVATE LIMITED VS 2SI2AEP:;_'\(12)(OMPANI
1301 [710102114092020 REGISTRAR OF ES Sec 252 (1) SACHIN wrong section choose 08-12-2020
COMPANIES NCT OF DELHI
& HARYANA ACT)/446(ND)2020
COMPANY
Small font-47,57 to 59,278 to
1302 [710102114222020 gﬂg#&KAMBOJ VS JITESH EEZ;E?;(IEB)W Sec 60(5) Shivangi Shukla 280/Blur Page-76 to 97,99 to 09-12-2020
8 136,141,154,244 to 245,262 /etc
Sachin Garg Vs M/S S L
1303 [0710102/11448/2020 CONSUMER PRODUCTs | nterlocutory Sec 60(5) C.P. Davesh Bhatia Sign miss-1,2,7,8 09-Dec-20
Application (1.B.C) (1B)/840(PB)2018 9 e
LIMITED
) . Application under . .
1304 |0710102/11450/2020 Pallavi Joshi Bakhru Vs Interlocutory any other C.P. SRISHTI KAPOOR Sign miss-1 to 13/Page not 09-Dec-20

Universal Buildwel Pvt Itd

Application (1.B.C)

provisions- IBC

(IB)/456(ND)2018

clear-34 to 55




Company

No Index/documents not prpoper

1305 |0710102/11466/2020 LALIT KUMAR GUPTA Vs Application(Compa |Sec. 73(4) CP/10(ND)2016 LALIT GUPTA . 10-Dec-20
. upload/Pagination not done
nies Act)
Kindly file in Chandigarh,Wrong
section select, Council sign
AENRANAGENNET ooy |
1306 |0710102/11359/2020 SERVICES PRIVATE Appeal(Companies y ARTI SAHU > +ag 9 arrange 29, 197.12-2020
LIMITED V- Act) Government Body pages not clear 28 to
S ¢ 50,57,88,105,116,117,120,126,1
53,160,161,173 to 178,181 to
183, kindly delete first petition
Wrong case type select, memo
DPN MARITIME ACADEMY . of parties, brief s¥n0p5|s, list of
PRIVATE LIMITED Vs Intervention dates & events missed, MoA
1307 |0710102/11364/2020 REGISTRAR OF Petition(Companies | Sec 252 (1) SUNNY CHOPRA /AoA missed, STK 07 07-12-2020
Act) missed,Company master data
COMPANIES . . o .
missed, Council detail missed in
index
Memo of parties, List of dates
MOEN INDIA PRIVATE master data miossd, Rog rapor
1308 [0710102/11022/2020 é'g"r:]TEEieVSSDZTgi'S;;ZF of (%’O"r‘npa:g’iezezg?)” Sec. 441 QEE; A\QJN'?Y missed, Pages not clear 24-11-2020
Ho zna P 132,147,150 to 193, 194 to 237
ry not clear, Welfare and court fees
missed in vakaltnama,
DR. KRISHAN MOHAN Interlocuto
1309 0710102/11414/2020 MENDIRATTA Vs. STATE Y Sec 60(5) Sumit Virmani Translated Page-14,18,49

BANK OF INDIA

Application(IBC)




CROWN ART PRINTERS Vs.

COMPANY
PETITION IB

application not acceptable in

1310 |0710102116512019/4 FRANCIS REMEDIES (INDIA) IBC Under Sec 9 - 27-06-2020
PRIVATE LIMITED gBC)/2375(ND)201 document & wrong efiling
LOKCHAND MEMBER COC L—:\IF-’FIELITIC_ZX'IC';IL(J)LORY
1311 |0710102066832020/1 Vs. SAURABH BANSAL & 22(3)(b) document not in proper 10-07-2020
(1.B.C)/2511(ND)20
ORS.
20
TATA CAPITAL FINANCIAL |COMPANY
SERVICES LIMITED Vs. PETITION IB application not acceptable in
1312 |0710102107652019/7 BALDEO METALS PRIVATE |(IBC)/1808(ND)201 IBC under Sec 7 document 02-11-2020
LIMITED 9
RADIUS INFRATEL PVT. ngﬁég%gLORY
1313 |0710102090322020/9 LTD. Vs. UNION BANK OF Sec 60(5) 15 16 translate 23-11-2020
(1.B.C)/4052(PB)20
INDIA
20
COMPANY
MOHAN LAL JAIN Vs. SBS . — .
APPLICATION Sec 33(1) (b) (i) to application not acceptable in
1314 |0710102143092019/1 TRANSPOLE LOGISTICS 04-12-2020
PRIVATE LIMITED gBC)/1480(ND)201 (iiii) r/w Sec 33(3) ADDTIONAL document
INFRASRUCTURE L7, v, |NTERLOCUTORY | 11 ey p
1315 |0710102085972020/5 e |APPLICATION ’ 419 420 559 TRANSLATE 08-12-2020
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020 2016
LIMITED o
STATE BANK OF INDIA Vs. [COMPANY
1316 [0710102410382017/45 SU KAM POWER SYSTEM |PETITION IB IBC under Sec 7 AFFIDAVIT STAMP 08-12-2020

LTD.

(IBC)/540(PB)2017




AXIS INTEGRATED

COMPANY
1317 |0710102018582020/8 SYSTEMS LIMITED Vs. AON PETITION IB IBC Under Sec 9 NEED TO FILE IN ONE PDF 09-12-2020
CONSULTING PRIVATE (IBC)/497(ND)2020
LIMITED
MR. MOHAN AGARWAL Vs. ggﬁ?ﬁ:ﬁls
1318 ]0710102022652018/13 M/S. CROWN REALTECH (IBC)/1565(PB)201 IBC under Sec 7 NEED TO IA FILE 09-12-2020
PRIVATE LIMITED 8
COMPANY
1319 [0710102033212020/2 SE%E?JE?SFM?ESLEEL vs. PETITION IB IBC Under Sec 9 true copy sign missing 09-12-2020
(IBC)/791(ND)2020
COMPANY
1320 (0710102033212020/3 gEFCIEI?JIéY'VIﬁII\\lM?:gLEEL Vs. PETITION IB IBC Under Sec 9 true copy sign missing 09-12-2020
(IBC)/791(ND)2020
CITY BROADBAND PRIVATE[COMPANY
LIMITED Vs. REGISTRAR |APPEAL(COMPANI
1321 |0710102062342020/4 OF COMPANIES NEW ES Sec 252 (3) NEED TO APPEAL FILE 09-12-2020
DELHI & HARYANA ACT)/252(ND)2020
COMPANY
FIREFLYE-VENTURES LTD.
1322 |0710102085052020/2 Vs. HT.DIGITAL MEDIA APPLICATION(CO Rule 11 of NCLT MANY TIMES PDF UPLOAD 09-12-2020
HOLDINGS LTD MPANIES NEED TO ONE TIME
’ ACT)/472()2020
PARK NETWORK PVT. LTD [COMPANY
1323 |0710102104842019/11 | VS: PP TELECELL PETITION 1B IBC Under Sec 9 PAGE 9 10 CUT 09-12-2020

MARKETING PRIVATE
LIMITED

(IBC)/1717(ND)201
9




M/S BLUE BIRD IMAGING COMPANY
PRIVATE LIMITED Vs. M/S. |PETITION IB Pg no 10,12-14 is not clear, sign
1324 |0710102134752019/3 KARE PARTNERS GROUP  |(IBC)/2677(NDj201 |'BC Under Sec 9 is missing on reply 10-12-2020
INDIA PRIVATE LIMITED 9
tA_I%DI\E/I; ng{?:,:%?; T—l\(/)Tl\-/IE COMPANY Application under
1325 |0710102161552019/5 N APPLICATION any other 21 27 not clear page 10-12-2020
AND PERSONAL CARE (IBC)/621(ND)2019 |provisions- IBC
LIMITED P
S AL SUTAS  [cowany
1326 |0710102169292019/3 ; : PETITION IB IBC under Sec 7 8, 6 translate page 10-12-2020
JAIPURIA BUILDCON PVT.
(IBC)/48(PB)2020
LTD
égi/lEPTAEEiﬁ\II\é)SI;)RIﬂI\C/IESS COMPANY second volume double page
1327 |0710102701602018/9 PETITION IB IBC under Sec 7 . pag 10-12-2020
Vs. WHITE METALS (IBC)/160(PB)2018 numbering
LIMITED
SALEEM SOFI AND ANR. Vs.|COMPANY
SOFFIS INDIA COLLECTION |PETITION Sec. 241(1),Sec. ) L
1328 [0710200001942016/8 PRIVATE LIMITED AND (COMPANIES 242(4) proof service missing 10-12-2020
ORS. ACT)/131(ND)2016
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. .
1329 [0710200413922017/10 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. .
1330 [0710200413922017/11 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efling 10-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017




M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1331 |0710200413922017/13 ENGEL Vs. NEEMRANA |(COMPANIES 24101) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. -
1332 |0710200413922017/14 ENGEL Ve. NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. -
1333 |0710200413922017/15 ENGEL Ve, NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. -
1334 |0710200413922017/17 ENGEL Ve. NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. -
1335 |0710200413922017/18 ENGEL Ve, NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. -
1336 |0710200413922017/19 ENGEL Ve. NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1337 |0710200413922017/2 ENGEL Vs. NEEMRANA  |(COMPANIES 24101) wrong efiling 10-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017




M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1338 |0710200413922017/20 ENGEL Vs. NEEMRANA |(COMPANIES 24101) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. -
1339 [0710200413922017/21 ENGEL Ve. NEEMRANA | (COMPANIES 241(1) wrong e filing 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1340 [0710200413922017/22 ENGEL Ve, NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1341 [0710200413922017/23 ENGEL Ve. NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1342 [0710200413922017/24 ENGEL Ve, NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1343 [0710200413922017/25 ENGEL Ve. NEEMRANA | (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1344 |0710200413922017/26 ENGEL Vs. NEEMRANA  |(COMPANIES 24101) wrong efiling 10-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017




M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. -

1345 [0710200413922017/27 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. T

1346 [0710200413922017/3 ENGEL Vs. NEEMRANA (COMPANIES 241(1) affidavit missing 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. -

1347 |0710200413922017/4 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. -

1348 |0710200413922017/5 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. -

1349 |0710200413922017/7 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. -

1350 |0710200413922017/8 ENGEL Vs. NEEMRANA (COMPANIES 241(1) wrong efiling 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
LTD Vs, VEN VENTURE. | |COMPANY

1351 [0710102087092020/9 ) PETITION IB IBC Under Sec 9 page number 15 after missing 11-12-2020

CONTROL SYSTEMS
PRIVATE LIMITED

(IBC)/939(ND)2020




KMQ ENGINEERING &
TOOLS PRIVATE LIMITED

Vs. UNION OF INDIA XglgﬂEPQ_’\(lgOMPANI
1352 [0710102089012020/1 MINISTRY OF CORPORATE ES Sec 252 (1) page number missing 11-12-2020
AFFAIRS THROUGH
REGISTRAR OF ACT)/397(ND)2020
COMPANIES
R.R. BUILDTOWN PVT. LTD. SSM—?SLY Sec. 241(1),Sec.
1353 |0710102095952020/4 Vs. ADONIS BUILDTECH 242(4),Sec. 243(1) sign Missing 11-12-2020
PRIVATE LIMITED (COMPANIES (b),Sec. 244(1)
ACT)/141(PB)2020 T
ey SurL OAM coupany
1354 [0710200428752018/22 ) "7 |PETITION IB IBC Under Sec 9 wrong efiling 11-12-2020
EASYTECH GLOBAL (IBC)/794(ND)2018
PRIVATE LIMITED
DSTIERY ST AN coupan
1355 [0710200428752018/23 : "7 |PETITION IB IBC Under Sec 9 wrong efiling 11-12-2020
EASYTECH GLOBAL (IBC)/794(ND)2018
PRIVATE LIMITED
COMPANY
M SAI ESWARA SWAMY Vs. . .
PETITION Sec. 213,Sec. index NOT SIGNED/ Supporting
1356 |0710102079942020/4 EI\LI'\C%IJON DIGITAL MEDIA (COMPANIES 241(1),Sec. 242(4) Affidavit 12-08-2020
’ ’ ACT)/121(PB)2020
ALCHEMIST LIFE SCIENCES|CP(AA) MERGER
LIMITED & ORS. Vs. AND
1357 |0710102015232019/2 RAJESH BUILDCON & AMALGAMATION( |Rule 11 of NCLT Sign missing on report 12-09-2020
INFRASTRUCTURE PVT. COMPANIES
LTD. & ORS ACT)/49(PB)2019
Z00M SOMUNCATONS oo
1358 [0710102024812020/5 M PETITION IB IBC under Sec 7 index is missing 12-09-2020

EMERGING MARKETS INDIA
LIMITED

(IBC)/610(PB)2020




ZOOM COOMUNICATIONS

COMPANY . .
1359 [0710102024812020/6 LTD. Vs. GLOBAL PETITION IB IBC under Sec 7 File need to merge inone pdf |1, 19 559
EMERGING MARKETS INDIA (IBC)/610(PB)2020 and index is missing
LIMITED
EIII\I:/I{G'I\IQ’I;I_\I/EsN TI\EI?SPLR(I)SGEI)S( COMPANY sign on reply and true copy and
1360 [0710102036082020/2 ' PETITION IB IBC under Sec 7 '9 ply Py and 45 09-2020
SOFT-TEL PRIVATE (IBC)/899(ND)2020 sign on annexureses are missing
LIMITED
KAMAL KHOSLA Vs. COMPANY handwritten is not allowed,type
1361 0710102067622020/5 TRIDENT PRODUCTS PVT. |PETITION IB IBC under Sec 7 copy of index Y 12-09-2020
LTD. (IBC)/873(ND)2020 by
Pg no. 65-81, 148-162 tanslation
AKSHAY TYAGI Vs. SS'IIYII'};I%,\I]\IY pg no. 116,123-137,141,146,230
1362 |0710102076142020/3 ELEGANT INFRACON Sec. 169(4) are not clear, pg no 241 type 12-09-2020
PRIVATE LIMITED (COMPANIES copy, volume need to divde after
ACT)/116(ND)2020 Py,
pg no. 200
INTERLOCUTORY
1363 |0710102108322020/2 \'\ZS KE:\I]_D;(I)T_‘?_IBHANDAR APPLICATION Sec 60(5) Index is missing 12-09-2020
: (1.B.C)/5408()2020
ASHWINI MEHRA Vs. I’L\IF-’FIELITIC_IQ'IC':I%LORY volume need to divide after
1364 |0710102112812020/2 COMMITTEE OF (1.B.C)/5366(PB)20 Sec 60(5) no. 200 P9 12-09-2020
CREDITORS 2(') ’ ’
(L)TRD-I—E\L_SCSOONII\I%UF”\:IC?FAUTIIQ(;’;S COMPANY Rule 11 of NCLT
1365 |710102113172020 . PETITION IB ’ Bharat wrong e filing 12-05-2020

NETWORKS INDIA P
LIMITED

(IBC)/761(ND)2018

2016




COMPANY
PETITION IB

Rule 11 of NCLT,

Inder Paul Singh

1366 |710102114852020 MOHAN LAL JAIN VS ROC (IBC)M373(ND)201 [2016 Oberoi Merge into PDF 12-10-2020
9

UDAYRAJ PATWARDHAN
RESOLUTION COMPANY Application under

1367 |710102114842020 ;i??gg%?:’g&:_’\l THE EEZ;ESQS(IEB)ZM any other UDAYRAJ Small font-3 to 57 12-10-2020
LANDMARKS LIMITED VS |8 provisions- IBC
ADEL LANDMARKS LIMITED
OUTBOX VENTURES

1368 |[710102110322020 ;Elc\;ﬂgTrEng\Ang Vs Sec 252 (3) Brij Mohan Barwal kindly upload volume vise pdf 25/11/2020
COMPANIES
ANAND MOHAN VS PATEL SAIKRISHNA S . .

1369 |710102112432020 ENGINEERING LIMITED IBC under Sec 7 ASSOCIATES jurisdiction not in delhi 12-03-2020
NAINA RAJKUMAR BANSAL claim less than 1 cr (contact

1370 |710102112392020 VS FASHION FLARE IBC Under Sec 9 Abhigya registry ) 12-02-2020
INTERNATIONAL PVT. LTD. gistry
GLOBAL AUTOTECH Application under

1371 [710102034212020 t'('\)",'\ITSET%\Lj(S:T'\fOA:\IN' any other ROHIT GANDHI \fﬁii tysp:casompa”'es actand |44/63/2020

provisions- IBC 9

EQUIPMENTS

1372 |0710102/11525/2020 syndicate interglobe v/s global}ibc contempt sec-9 vivek sharma wrong section ,case type wrong

fragrances pvt Itd

petition




Tennant Cleaning System

Company Petition

petition uncompleted, final
report, ibbi missing. balance

1373 |0710102/11502/2020 India Private Limited Vs I (IBC) IBC Section 59 goel & associates sheet missed 2 year., br 12-11-2020

missed, master data missed,
Orient Links Co. LLC Vs Ram
) . Interlocutory Rule 11 of NCLT, [C.P. L .

1374 [0710102/11509/2020 Elvsthiiz Nagarmal Marketing Application (1.B.C) |2016 (IB)/1882(ND)2019 Dhiraj Philip Merge into one PDF 11-Dec-20
small font-144 to 157,161 to
164,168,174,181,182,186,187,21

Interlocuto Application under cp 5,225 to 236,240 to
1375 [0710102/11520/2020 JITENDER ARORA Vs Aoplicati ryI B.C) @Y other “'3 /'104 PB)2018 Jitender Arora 245,251,287,293 t0 298,302 to  |11-Dec-20
pplication (1B.C) | - \isions- 18c | (IB)/104(PB) 304,309,313,317,321,323,354,44
4 to 454,459,469,481,486,496 to
507,511,519 to 530,535,624 to
PUMA REALTORS PRIVATE
Interlocutory C.P. Blur Page-56,57,67
1376 [0710102/11137/2020 LIMITED Vs. AXIS BANK Application(IBC) Sec 60(5) (IB)/934(PB)2018 Anurag Bhatt
LIMITED
Wrong section select, Page not
DIGITAL PROPERTIES AND | ;':;;:i'f to 105, 107,302,303
1377 [0710102/11413/2020 CSO;ELEtZTL\/f'AgOZLIxJLED Appeal(Companies 22?/::&?1{883; Abhishek Puri 127,128,147,148,167,168,187,18|08-12-2020
Doihi 9 P Act) Y 8,207,208,275,278,279,283,284,
Income tax advance service
missed
NBC Health & Hotels Private |Company
1378 |0710102/11539/2020 Limited Vs Registrar of Application(Compa |Rule 11 of NCLT COMPANY APPEAL HARISH DAMANI Main case no. not metion 12-Dec-20
. Ot R E e /252ND 2020
Companies nies Act)
COMPANY
ROHIT KHANNA & ANR. Vs.
PETITION PG 34-36,47-53 ,61,62,72 NOT
1379 |0710102017542020/3 ROYCE DEVELOPERS (COMPANIES Sec. 241(1) CLEAR 06-11-2020

PRIVATE LIMITED

ACT)/43(PB)2020




ASSET RECONSTRUCTION

COMPANY
1380 |0710102701602018/8 \C/SMVSQT'TYE(:\;'EDT":)LE'M'TED PETITION IB IBC under Sec 7 NUMBERING NOT CORRECT  [09-12-2020
ve (IBC)/160(PB)2018
RAHUL DHINGRA (SOLE
PROPRIETOR R-CUBE
CORPORATION) V. COMPANY
1381 |0710102012502020/1 EARTH WATER LIMITED | PETITION IB IBC Under Sec 9 XVPF;?’I"(SL\E:(L)'EG FILEASA  140.12-2020
(FORMERLY KNOWN AS  |(IBC)/423(ND)2020
FONTUS WATER PRIVATE
LIMITED)
SH. AMAN NATH Vs. S(E)m’%w
1382 |0710102021342018/11 NEEMRANA HOTELS COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
PRIVATE LIMITED Ty seBND2017
SH. AMAN NATH Vs. ggﬁ?@'ﬁ( APPLICATION AND
1383 |0710102021342018/12  |NEEMRANA HOTELS COMPANIES Sec. 242(4) ADDESTIONAL DOCS FILE  |10-12-2020
PRIVATE LIMITED SEPRATE
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?@'ﬁ( AFFIDAVIT BACK DATE &
1384 |0710102021342018/13  |NEEMRANA HOTELS COMPANIES Sec. 242(4) APPLICATION AND REPLY  |10-12-2020
PRIVATE LIMITED NCT)348(ND)2017 FILE BOTH ARE SEPRATLY
SH. AMAN NATH Vs. ggﬁ%’:‘)’ﬁ
1385 |0710102021342018/14  |NEEMRANA HOTELS COMPANIES Sec. 242(4) NEED TO IA FILE 10-12-2020
PRIVATE LIMITED Ty otb(NDY2017
COMPANY
SH. AMAN NATH Vs,
PETITION WRONG FILING FILE AS A
1386 |0710102021342018/15  |NEEMRANA HOTELS COMPANIES Sec. 242(4) ARl 10-12-2020

PRIVATE LIMITED

ACT)/348(ND)2017




SH. AMAN NATH Vs.

COMPANY

1387 [0710102021342018/16 NEEMRANA HOTELS PETITION Sec. 242(4) NEED TO IA FILE 10-12-2020
PRIVATE LIMITED (COMPANIES
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ_’;@'\,‘\r
1388 |0710102021342018/7 NEEMRANA HOTELS Sec. 242(4) NEED TO PETITION FILE 10-12-2020
PRIVATE LIMITED (COMPANIES
ACT)/348(ND)2017
COMPANY
SH. AMAN NATH Vs.
1389 |0710102021342018/8 NEEMRANA HOTELS PETITION Sec. 242(4) NO NEED TO FILE CA IN 10-12-2020
PRIVATE LIMITED (COMPANIES ADDITIONAL FILE
ACT)/348(ND)2017
COMPANY
SH. AMAN NATH Vs.
1390 |0710102021342018/9 NEEMRANA HOTELS PETITION Sec. 242(4) NO NEED TO FILE CA IN 10-12-2020
PRIVATE LIMITED (COMPANIES ADDITIONAL FILE
ACT)/348(ND)2017
ASHTBHUJ OCEAN
MOVERS PRIVATE LIMITED |COMPANY
1391 |0710102032072018/5 Vs. SARASH EXPORTS PETITION IB IBC Under Sec 9 INDEX MISSING 10-12-2020
SERVICES PRIVATE (IBC)/5(ND)2019
LIMITED
gg'\SU\IEEVSAU(I;D(I;EgBI'\IIEVéI: & COMPANY True copy and sign are missin
1392 |0710102063312020/2 ' PETITION IB IBC under Sec 7 Py 9 9 110-12-2020
TOWNSHIP PROJECT (IBC)/835(ND)2020 on annexures
LIMITED
page-
Application under 151,154,156,157,158,159,160,16
1393 |0710102/02897/2020 RAVI BANSAL Vs, any other Interlocutory C.P. 2,163,165,170,171,173, not

provisions- IBC

Application(IBC)

(IB)/1164(ND)2019

clear,&amp;amp;amp;amp; other
pages not uploaded, index page
number not mention




ORIENTAL BANK OF COMPANY
1394 [0710102007572019/9 COMMERCE Vs. M/S PETITION IB IBC under Sec 7 INDEX MISSING 22-09-2020
PIYUSH COLONISERS LTD. |(IBC)/449(PB)2019
VOLKSWAGEN FINANCE ~ |COMPANY
1395 |0710102016052019/15 PRIVATE LIMITED Vs. UNJ [PETITION IB IBC under Sec 7 NEED TO IA FILE 19-11-2020
IMPORT PRIVATE LIMITED |(IBC)/659(ND)2019
INTERLOCUTORY
MANOJ KUNWAR Vs. APPLICATION L o
1396 |(0710102073262020/3 YOGESH SETHI (1.B.C)/3149(ND)20 Sec 60(5) Affidavit of service is missing 10-12-2020
20
CA(A) MERGER
AGNI DEVICES PRIVATE  |AND L . o
1397 [0710102076072020/5 LIMITED Vs. HIL (INDIA)  |AMALGAMATION( 23?: 230-232, Sec gfif:i?r:"t of service and indexis |14 15 5020
LIMITED COMPANIES g
ACT)/8(ND)2020
IEE:\\/I&I'IFDEHII_I?/IL#I'\EAIIDN\IEM COMPANY Additional file need to merge in
1398 |0710102082602020/3 \ PETITION IB IBC Under Sec 9 - 9 10-12-2020
KIRAN UDYOG PRIVATE (IBC)/946(ND)2020 reply or file it seprately
LIMITED
ANIL RATHI TRUSTEE I’L\IF-’FIELITIC_IQ'IC':I%LORY sign is missing on reply and true
1399 [0710102103842020/1 RATHI FOUNDATION Vs. (1" e oo oo [Sec 60(5) Cog > missing o ar‘:nyex e [10-12-2020
RGTL INDUSTRIES LIMITED |5~ Py 9 Y
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . N
1400 |(0710200413922017/12 ENGEL Vs. NEEMRANA (COMPANIES 241(1) need to not filling ca in additional | 10-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017




M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. .
1401 [071020041392201716 | Eunl Su " (EEe AT |(CoMPANIES  |241(1) wrong efile 10-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
COMPANY
1402 [0710102033212020/4 S ALEEL V- pETiTION 18 IBC Under Sec 9 TRUE COPY SIGN MISSING | 11-12-2020
(IBC)/791(ND)2020
CA(A) MERGER
AND .
1403 [0710102034302020/3 JMAMARKETING LIMITED | s\paLgamaTiON( [Sub-section (1 of NEED TO SAPERATE FILLING [11-12-2020
Vs. section 230
COMPANIES
ACT)/91(ND)2020
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY
1404 [0710102060392020/7 AUTOMOTIVE PETITION 1B IBC Under Sec 9 TRUE COPY SIGN MISSING | 11-12-2020
TECHNOLOGIES PRIVATE  [(IBC)/814(PB)2020
LIMITED
ICICI BANK LIMITED Vs.
MR. SANJAY GUPTA INTERLOCUTORY
RESOLUTION APPLICATION
1405  [0710102076232020/7 PROFESSIONAL OF UNNATI|(18.Cy/a131(PB)20 |59 606) NEED TO FILLING SAPERATE [11-12-2020
FORTUNE HOLDINGS 20
LIMITED
COMPANY
ROHIT PRASAD Vs. S&N
1406 [0710102093812020/3 LIFESTYLE EEZI)ESZI\:B(IIEB)ZOZ IBC under Sec 7 5 ggf;oreg:'?;gf:fogt’zg:'77' 11-12-2020
INFRAVENTURES PVTLTD |o D
LOVENI MARKETING & ~ |COMPANY
1407 |0710102135262019%6  [ADVERTISING PVTLTD V. |PETITION 18 IBC under Sec 7 Index is missing 11-12-2020

SN CINEMA ADVERTISING
PVTLTD

(IBC)/2646(ND)201
9




CHEMSYNTH LABS Vs.

COMPANY
PETITION IB

hand written on index and sign is

1408 |0710102151182019/2 ALCHEMIST LIMITED (IBC)/3238(ND)201 |'BC Under Sec 9 missing on rejoinder 11-12-2020
9
INCOME TAX OFFICER COMPANY Sec 252 (1) - By
WARD 16 (1) Vs. PETITION Government
1409 [0710102156272019/2 REGISTRAR OF Body,Sec 252 (3) - wrong e-filing 11-12-2020
(COMPANIES
COMPANIES &MAA BERI ACT)/922(ND)2019 By Government
ISPAT PVT. LTD Body
INCOME TAX OFFICER
WARD 11(4) Vs.
REGISTRAR OF S(E)ﬁm)w Sec 252 (1)- B
1410 [0710102157442019/2 COMPANIES & OTHERS COMPANIES Gec ( )t'B yd wrong efiling 11-12-2020
(M/S. GOMTI INFRACON ( overnment Body
PVT. LTD NCT OF DELHI  [ACT)927(ND)2019
&RAMID PROJECTS PVT
ASSISTANT COMMSSIONER|COMPANY Sec 252 (1) - By
OF INCOME TAX Vs. PETITION Government
1411 [0710102159862019/4 REGISTRAR OF (COMPANIES Body,Sec 252 (3) - wrong efiling 11-12-2020
COMPANIES SARAH ACT)/1039(ND)201 |By Government
AVIATION PVT. LTD 9 Body
ASSISTANT COMMSSIONER Sec 252 (1) - By
OF INCOME TAX CIRCLE ggﬁ?@'\,‘\r Government
1412 [0710102159872019/2 14(2) Vs. REGISTRAR OF Body,Sec 252 (3) - pagination is missing on index |11-12-2020
(COMPANIES
COMPANIES SARAH ACT)/972(ND)2019 By Government
AVIATION PVT. LTD Body
BIJAN DASH Vs. MIST ggﬁiﬁﬁm
1413 (0710102162042019/3 DIRECT SALES PRIVATE IBC Under Sec 9 Index is missing 11-12-2020
(IBC)/3363(ND)201
LIMITED 9
COMPANY
M/S INDIAN DELCO PVT.
1414 (0710102162662019/6 LTD. Vs. SN JEE BUILD PETITION IB IBC under Sec 7 TRUE COPY SING MISSED IN 14 15 5020

WELL PVT. LTD.

(IBC)/3434(ND)201
9

FILE




INCOME TAX OFFICER
WARD 8(2) Vs. REGISTRAR

COMPANY
APPEAL(COMPANI

Sec 252 (1) - By
Government

1415 |0710102166832019/2 OF COMPANIES & ELEVEN igT)/1040(ND)201 So%léii‘r:nzr::n?) - wrong efiling 11-12-2020
BUILDCON PVT LTD y
9 Body
1416 [0710102016052020/5 EIIAITEESIRE INDIA PRIVATE (COMPANIES 242(4) Sec. 244(1) Index and pagination is missing |12-12-2020
ACT)/38(PB)2020
VIKRAM JHUNJHUNWALA K\IJFFLT'C‘XTCI%LORY Application under
1417 |0710102029322020/2 Vs. M/S XECUTE HR (L.B.C)1787(ND)20 |21 Other wrong e-filing 12-12-2020
SOLUTIONS PVT. LTD. 20 provisions- IBC
ALMONDZ GLOBAL INFRA- XQ(DA) MERGER
1418 [0710102031892020/2 CONSULTANT LIMITED Vs. | \MaLGAmATION( [SE¢- 230-232, Sec Wrong e-filing 12-12-2020
REGISTRAR OF 234
COMPANIES COMPANIES
ACT)/49(PB)2020
DMI FINANCE PRIVATE COMPANY Volume need to divide after page
1419 |0710102089732020/2 LIMITED Vs. RAHEJA PETITION IB IBC under Sec 7 0 Pagel 12.12.2020
DEVELOPERS LIMITED (IBC)/970(PB)2020 '
SE:\\A/(/?\EI'JER I:Q'Illfllcl;'lEJERDlT\LINDIA COMPANY sign on reply is missing, affidavit
1420 |0710102168502019/3 : PETITION IB IBC Under Sec 9 gn on reply 9 12-12-2020
AMBIENCE TOWER (IBC)/124(ND)2020 date is missing
PRIVATE LIMITED
COMPANY
1421 |0710102172362019/2 MS.ANJALI Vs. EDUJOIN - op 6\ 15 IBC Under Sec 9 index is missing 12-12-2020

TRAINING FOUNDATION

(IBC)/130(ND)2020




SRS LIMITED _Vs. COMPANY service and true copy signature
1422 [0710200433802018/12 LOGICAL JEWELLERS PVT. |PETITION IB IBC Under Sec 9 are missin u Py signatu 12-12-2020
LTD. (IBC)/111(ND)2018 9
M/S PRANKIT INDIA COMPANY
ENTERPRISES Vs. M/S PETITION IB
1423 (0710102097492020/3 KANODIA TECHNOPLAST  |(IBC)/1008(ND)202 IBC Under Sec 9 page no. 31, 32 are cut 13-12-2020
LTD. 0
SHYAM ARORA Vs. C-TEL K\IJFI)ELTIC‘X%%LORY
1424 10710102099972020/2 INFOSYSTEMS PRIVATE Sec. 12A Index is missing 13-12-2020
(1.B.C)/4639(ND)20
LIMITED
20
ARUNAVA SIKDAR Vs. INTERLOCUTORY Application under
DEPUTY DIRECTOR APPLICATION -
1425 |[0710102086782020/1 DIRECTORATE OF (1.B.C)/3780(PB)20 a?gv?;tir;irs_ BC wrong efiling 14-12-2020
ENFORCEMENT 20 P
COMPANY
INCOME TAX OFFICER APPEAI_(COMPANISeC252(1)_B
1426 |0710102167802019/2 WARD 20.1 Vs. ROC. PRIYA|ES Government Boyd wrong efiling 14-12-2020
TISSUE PVT. LTD. ACT)/1037(ND)201 Y
9
INCOME TAX OFFICER COMPANY Sec 252 (1) - By
WARD 22(4) Vs. APPEAMCOMPANIGOWHnmem
1427 |0710102171852019/2 REGISTRAR OF ES Body,Sec 252 (3) - wrong efiling 14-12-2020
COMPANIES( SVP By Government
INFRAHOMES PVT.LTD.) ACT)I72(ND)2020 Body
INCOME TAX OFFICER COMPANY Sec 252 (1) - By
WARD 21(1) Vs. APPEAL(COMPANI Government
1428 [0710102173172019/1 REGISTRAR OF ES Body,Sec 252 (3) - wrong efiling 14-12-2020
COMPANIES & REAL ACT)/63(ND)2020 By Government

VENTURE EXIM PVT LTD

Body




INCOME TAX OFFICER

Sec 252 (1) - By

WARD 26(4) Vs. COMPANY oot
REGISTRAR OF APPEAL(COMPANI y

1429 [0710102173682019/3 COMPANIES( VSERVE cs So%gifnﬁjn?) - wrong efiling 14-12-2020
CORPORATE SERVICES  [ACT)/100(ND)2020 Bz ;
PVT.LTD.) Y
DISH TV INDIA LIMITED Vs. |COMPANY

1430 |0710120001492018/12 MACRO COMMERCE PETITION 1B IBC Under Sec 9 pg no. 146-153,190 are not clear [14-12-2020
PRIVATE LIMITED (IBC)/398(PB)2017
SALEEM SOFI AND ANR. Vs.| COMPANY
SOFFIS INDIA COLLECTION |PETITION Sec. 241(1),Sec. o o

1431 [0710200001942016/8 PRIVATE LIMITED AND (COMPANIES 242(4) Affidavit of service is missing 14-12-2020
ORS. ACT)/131(ND)2016
MANOJ KULSHRESTHA VS |COMPANY

1432 |710102115632020 MANSAROVER HERITAGE |PETITION IB Sec 54(1) Manoj Kulshrestha  |Index Missed 14-12-2020
INN PVT. LTD. (IBC)/360(PB)2016
MANOJ KULSHRESTHA VS |COMPANY

1433 |710102115662020 MANSAROVER HERITAGE |PETITION IB Sec 54(1) Manoj Kulshrestha  |Index Missed 14-12-2020
INN PVT. LTD. (IBC)/360(PB)2016
CROWN ART PRINTERS VS ggﬁ?@'ﬁm Application under

1434  |710102115712020 FRANCIS REMEDIES (INDIA)| £ oo oo [anY other MUKESH Blur Page-26 to 59,64 to 82 14-12-2020
PRIVATE LIMITED ° provisions- IBC
ACIT CIRCLE -17(2) NEW
DELHI VS REGISTRAR OF ggyEPAﬁ_’\(lgOMPANI Blur Page-12/Sign miss-12A t

1435 [710102115822020 COMPANIES & MODGIL Rule 11 of NCLT HIMANSHU ur Fage-12/sign miss ° [14-12-2020
CONSTRUCTIONS & ES 12C/Merge into one PDF

ACT)/615(ND)2019

ESTATES PVT. LTD.




NIKHIL TANDON VS

COMPANY
PETITION IB

1436 |710102115902020 SANUEEY BINDAL (1BC)1525(PB)201 |S€€ 606) Akhil True copy sign missed 15-12-2020
9
PRASAD & COMPANY COMPANY
(PROJECTS WORKS) PETITION IB pages from 46-51,54,58 are dark |, ..,
1437 10710102093552020/2 LIMITED Vs. ANAND (IBC)/1003(ND)202 |'BC Under Sec 9 pages, sign missing on reply | 121 1-2020
ENGINEERING LIMITED |0
ANITA DHIR Vs. COSLIGHT |INTERLOCUTORY
1438 |0710102063552020/1 INDIA TECHNOLOGY PVT. |APPLICATION Sec 30 NEED TO IA FILE 12-12-2020
LTD. (1.B.C)/2664()2020
KRISHAN KUMAR MAHAJAN [ COMPANY
Vs. AMBASSADOR PETITION Sec. 241(1),Sec. NEED TO UPLOAD ONE PDF
1439 0710102092292020/2 TRAVELS (DELHI) PRIVATE |(COMPANIES 242(4),Sec. 244(1) INDEX MISSING 12-12-2020
LIMITED ACT)/138(ND)2020
RAPIPAY FINTECH iﬁ(g‘) MERGER
1440 [0710102027392020/2 HOLDING PRIVATE LIMITED { 1A camaTiON( |SU-section (1) of wrong efiling 14/12/2020
Vs. NORTHBRIDGE section 230
CONSULTING PvTLTD  |COMPANIES
ACT)/47(ND)2020
RAPIPAY FINTECH iﬁ(g‘) MERGER
1441 [0710102027392020/3 HOLDING PRIVATE LIMITED | 15 samaTioN( [SUuP-section () of wrong efiling 14/12/2020
Vs. NORTHBRIDGE section 230
CONSULTING PVT LTD COMPANIES
ACT)/47(ND)2020
FORTUM INDIA PRIVATE S%ﬁ%’ff Sub-Section (1) 0f
1442 |0710102075722020/5 LIMITED Vs. IAP COMPANY | <0yl o oot 86, Index is missing 14/12/2020

PRIVATE LIMITED

ACT)/97(ND)2020




YOUNG BIN KWAN HOTELS | COMPANY
& TRADING PRIVATE APPEAL(COMPANI -
1443 10710102082242020/1 LIMITED Vs. REGISTRAR |ES Sec 252 (3) wrong efiling 14/12/2020
OF COMPANIES ACT)/450(ND)2020
SMALL INDUSTRIES INTERLOCUTORY Application under
DEVELOPMENT BANK OF |APPLICATION sign missing on every page and
1444 10710102108512020/2 INDIA Vs. RADHEY SHAM  |(1.B.C)/5087(PB)20 a?gvf’stgirs BC true copy on annexures 1411212020
TANDON MFG. PVT. LTD. 20 P
CA(A) MERGER
FLOURISH FINCAP AND Sec. 230-232, Sec
1445 (0710102108932019/6 AMALGAMATION( ’ ’ pages from 1-6 are not clear 14/12/2020
PRIVATE LIMITED Vs. 234
COMPANIES
ACT)/158(ND)2019
M/S A/2 INTERIORS COMPANY
PRODUCTS PVT. LTD. Vs. [PETITION IB . o
1446 (0710102111032019/6 M/S AHLUWALIA (IBC)/2135(ND)201 IBC Under Sec 9 index is missing 14/12/2020
CONTRACTS INDIA LTD. 9
M/S A/2 INTERIORS COMPANY
PRODUCTS PVT. LTD. Vs. [PETITION IB o
1447 (0710102111032019/7 M/S AHLUWALIA (IBC)/2135(ND)201 IBC Under Sec 9 sign is missing 14/12/2020
CONTRACTS INDIA LTD. 9
INCOME TAX OFFICER COMPANY Sec 252 (1) - By
WARD 15(2) Vs. PETITION Government
1448 10710102148772019/2 REGISTRAR OF (COMPANIES Body,Sec 252 (3) - wrong efiling 14/12/2020
COMPANIES (LEMON TOUR ACT)/851(ND)2019 By Government
AND TRAVEL PVT. LTD.) Body
INCOME TAX OFFICER
WARD 21(1) Vs. COMPANY ng/:rifn(;gt By
REGISTRAR OF PETITION -
1449 10710102149152019/2 COMPANIES (RAMA (COMPANIES go%lf:fnzr::n?) - wrong efiling 14/12/2020
KRISHNA CATERING ACT)/849(ND)2019 y

SERVICE PVT. LTD.)

Body




INCOME TAX OFFICER

Sec 252 (1) - By

WARD 24 (3) Vs. XSQAEPQ_’\(%(OMPANI Government
1450 0710102149932019/2 REGISTRAR OF ES Bodé/,Sec 252 (3) - wrong efiling 14/12/2020
COMPANIES NCT OF DELHI By Government
& HARYANA ACT)/850(ND)2019 | - dy
VS&B DOMESTIC
CONTAINER SOLUTIONS ~ [COMPANY Index is missing and court fees
1451 0710102151922019/2 PRIVATE LIMITED Vs. PETITION IB IBC Under Sec 9 welafare ' (1471212020
MAPLE LOGISTICS (IBC)/153(ND)2020
PRIVATE LIMITED
INCOME TAX OFFICER
WARD 11(4) Vs.
REGISTRAR OF COMPANY
1452 [0710102157442019/4 COMPANIES & OTHERS PETITION Sec 252 (1) - By wrong efiling 14/12/2020
PVT.LTD NCT OF DELHI  |ACT)/927(ND)2019
&RAMID PROJECTS PVT
INCOME TAX OFFICER 20(2)| .y vpANY Sec 252 (1) - By
Vs. REGISTRAR OF
COMPANIES & OTHERS PETITION Government index pagination is wrong and
1453 0710102164542019/2 (COMPANIES Body,Sec 252 (3) - e o 14/12/2020
(M/S. PROTECTOR SS ACT)/1009(ND)201 |By Government pagination is also missing
INVESTIGATIONS PVT. 9 Body
LTD.)
COMPANY
INCOME TAX OFFICER APPEAL(COMPANIf o o, (1)- By
1454 |0710102165552019/2 WARD 20.1Vs. REGISTRAR|ES Government Body wrong efiling 14/12/2020
OF COMPANIES ACT)/1013(ND)201
9
COMPANY
INCOME TAX OFFICER APPEAL(COMPANIf o ., (1)-By
1455 [0710102165632019/2 WARD 20.1Vs. REGISTRAR|ES Government Body wrong efiling 14/12/2020
OF COMPANIES ACT)/1015(ND)201
9
RAJGARHIA LEASING AND EQ(DA) MERGER
1456 |0710102093232020/1 FINANCIAL SERVICES AMALGAMATION( |S8¢- 230-232, Sec Not found 15/12/2020
PRIVATE LIMITED Vs. MR. [ oo o 234

RAJESH NARANG

ACT)/98(ND)2020




SANJAY GUPTA Vs.

Interlocutory

C.P.

vPG-101 to 198 missed in VOL-

1457 |0710102/11591/2020 JITESH GUPTA Application(IBC) Sec 60(5) (IB)/1591(PB)2018 Shivangi Shukla I/Draft written on each page
AMIT RAJ JAIN Vs. Application under
ASSOTECH MOONSHINE |Interlocutory Parveen Kumar
1458 [0710102/10953/2020 URBAN DEVELOPERS PVT. |Application(IBC) any gther C.P. (IB)/63(ND)2020 Aggarwal 27,29 NOT CLEAR
provisions- IBC
LTD.
SURESH KUMAR JAIN Vs. ESF'\’AL%\E;(ION
1459 |0710102006172020/4 DREAM PROCON PRIVATE Sec 60(5) only proof of service uploaded 11-06-2020
(IBC)/1304(ND)202
LIMITED 0
SURESH KUMAR JAIN Vs. ESIQAL}TQE;(ION
1460 |0710102006172020/5 DREAM PROCON PRIVATE Sec 60(5) only proof of service uploaded  |08-07-2020
(IBC)/1304(ND)202
LIMITED 0
INTERLOCUTORY
SURESH KUMAR JAIN Vs.  |APPLICATION .
1461 [0710102075952020/1 MR. SHAKEEL AHMAD (1.B.C)/3135(ND)20 Sec 66(1) only proof of service uploaded [28-08-2020
20
YES BANK LIMITED Vs. M/S x\gfjlc_;g%%LORY
1462 |0710102079132020/3 OVERSEAS PRIVATE Sec 60(5) NEED TO IA FILE 19-09-2020
(1.B.C)/3309(ND)20
LIMITED
20
YES BANK LIMITED Vs. M/S K\IJFFLTIC';g%%LORY
1463 |0710102079132020/4 OVERSEAS PRIVATE Sec 60(5) only proof of service uploaded 22-09-2020

LIMITED

(1.B.C)/3309(ND)20
20




PRABHAKAR NANDIRAJU  [INTERLOCUTORY
Vs. SOUTHERN POWER APPLICATION
1464 [0710102077112020/1 DISTRIBUTION COMPANY  |(1.B.C)/3728(PB)20 Sec 60(5) INDEX MISSING 29-09-2020
OF A.P.LTD. 20
INTERLOCUTORY
SURESH KUMAR JAIN Vs.  |APPLICATION . o
1465 |0710102075952020/6 MR. SHAKEEL AHMAD (1.B.C)/3135(ND)20 Sec 66(1) index missing 23-11-2020
20
ANSAL PROPERTIES &
INTERLOCUTORY
1466 |0710102085972020/5 INFRASRUCTURE LTD. Vs. APPLICATION Rule 11 of NCLT, need to file in one pdf 14-12-2020
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020 2016
LIMITED "
VGSS SECURITY PVT LTD |[COMPANY
Vs. REGISTRAR OF APPEAL(COMPANI S
1467 (0710102093102020/3 COMPANIES DELHI & ES Sec 252 (1) Index is missing 15-12-2020
HARYANA ACT)/401(ND)2020
M/S A/2 INTERIORS COMPANY
PRODUCTS PVT. LTD. Vs. |[PETITION IB o
1468 (0710102111032019/8 M/S AHLUWALIA (IBC)/2135(ND)201 IBC Under Sec 9 Index is missing 15-12-2020
CONTRACTS INDIA LTD. 9
COMPANY
INCOME TAX OFFICER
1469 |0710102153892019/1 WARD 24.1 Vs. REGISTRAR APPEAL(COMPANIf Sec 252 (1) - By wrong efiling 15-12-2020
OF COMPANIES ES Government Body
ACT)/872(ND)2019
ey SurL OtAM coupny
1470 |0710200428752018/25 ) "7 |PETITION IB IBC Under Sec 9 wrong e-filing 15-12-2020

EASYTECH GLOBAL
PRIVATE LIMITED

(IBC)/794(ND)2018




Krishna Murari Singh Vs Mr.

Interlocutory

C.P.

sign miss-1,3 to 8,Pagination not

1471 0710102/11555/2020 B. Naga Bhushan Application (1.B.C) Sec 60(5) (IB)/893(ND)2018 Shashwat Anand done before page no.11 in Index 14-Dec-20
g\i‘???lg/l\?so'l[\lHS:éggNTs Interlocutory pg-9,32 NOT CLEARItrue copy
1472 |[0710102/11609/2020 PROPERTIES PRIVATE Application (1.B.C) IBC Under Sec 9 | (IB)/849(PB)2020 Kartavya Batra sign missed/wrong Section 15/12/2020
chosen
LIMITED
Mukendra Singh Vs Intervention Petition Application under
1473 |0710102/11612/2020 Subhkamna Buildtech Private (IBC) any other durgesh kumar ahuja |wrong section 15/12/2020
Limited provisions- IBC
Raheja Towers PVT Vs .
1474 [0710102/10883/2020 RIYASAT TOWERS (Clggt)empt Petition ZRS‘:% 110f NCLT, karanjawala & co case type wrong 19/11/2020
PRIVATE LIMITED
ATUL KUMAR Company Petition Application under
1475 [0710102/12687/2019 KANSAL Vs. MR. B pany any other Case Type Wrong
SANDEEP SOOD provisions- IBC
CITRON STRAEGIES PVT ISS'IIYII'};I?)'\I‘\IYIB Hand written on index is not
1476 |0710102059952020/3 LTD Vs. ASIAN HOTELS IBC under Sec 7 . 15-12-2020
(IBC)/1052(ND)202 allowed (Typed copy Required)
(NORTH) LTD 0
CITRON STRAEGIES PVT ggﬁ?ﬁ),\ll\lYlB Hand written on index is not
1477 |0710102059952020/4 LTD Vs. ASIAN HOTELS IBC under Sec 7 a en on index1s no 15-12-2020

(NORTH) LTD

(IBC)/1052(ND)202
0

allowed (Typed copy Required)




SHYAM ARORA Vs. C-TEL

INTERLOCUTORY
APPLICATION

1478 [0710102099972020/3 INFOSYSTEMS PRIVATE |11 0 /oo oiD)20 |96 122 Pg no. 7 is not clear 15-12-2020
LIMITED
20
RENAISSANCE INFRATECH [COMPANY
PRIVATE LIMITED Vs. PETITION IB o
1479 [0710102103502020/1 ANTARGTICA PROPERTIES |(IBC)1034(ND)202 IBC under Sec 7 Index is missing 15-12-2020
COMPANY LIMITED 0
VIVEK RAHEJA Vs Kailash
1480 [0710102/11596/2020 Jain (Suspended Board of | Mterlocutory Sec 60(5) C.P. Vivek Raheja Page not clear-34 to 36 15-Dec-20
; P Application (1.B.C) (IB)/2924(ND)2019 ) 9
Directors)
FINEX CONSULTANCY
SERVICES THROUGH CS
NIKITA SHUKLA SOLE
1481 | 0710102/11195/2020 PROPRIETOSHIP Vs. M/S. rte::gzﬁgzm) ZRS‘E” of NCLT, (CI:I.BP)/.GQ sNDy2020 | UPASANATALWAR |page number missing
PLUS CORPORATE PP
VENTURES PRIVATE
LIMITED
SKY VISION PROMOTERS
PRIVATE LIMITED VS Company
1482 |710102108172020 REGISTRAR OF Appeal(Companies |Sec 252 (1) HIMANSHU Remove the defected file 16-11-2020
COMPANIES NCT OF DELHI |Act)
& HARYANA
MACQUIRE BANK LIMITED |COMPANY Application under
1483 710102101572020 VS SHILPI CABLE PETITION IB any other Huzefa F. Sitabkhan |Please Submit DD 23-10-2020
TECHNOLOGIES LIMITED  |(IBC)/64(PB)2017 |provisions- IBC
M/S. VISHAKARMA TOOL ggﬁ?@r\lj\lYlB Application under
1484 |710102023822020 WORKS VS MOR MUKAT any other Prashant Document Not Upload 22-02-2020

MARKETING PVT.LTD.

(IBC)/3017(ND)201
9

provisions- IBC




RAHUL JAIN VS M/S RAVE

COMPANY

1485 |[710102106332020 PETITION IB Sec 60(5) RAKESH KUMAR Please submit DD 07-11-2020
SCANS PVT. LTD. (IBC)I01(PB)2017
AJAY KUMAR CHOUDHARY [COMPANY
1486 |710102107102020 VS SUBHASH KUMAR PETITION IB Sec 60(5) kundanlatwal Please Submit DD 10-11-2020
KUNDRA (IBC)/933(PB)2019
ISITH PRAKASH COMPANY Application under
GANGOOLY VS NUGREEN |PETITION . .
1487 |710102107312020 ENERGY PRIVATE LIMITED |(COMPANIES a?gv;tir;irs Smriti Dua please submit dd 11-11-2020
& ORS. ACT)/128(ND)2019 P
COMPANY
MANTRA PROCESSORS
1488 |710102116402020 PVT. LTD. VS REGISTRAR APPEAL(COMPANI Rule 11 of NCLT PRABHAKAR Blur page-12 16-12-2020
OF COMPANIES ES KUMAR
ACT)/149(ND)2017
COMPANY
1489 |0710102002542020/3 CSRAVEEN KUMAR SINGHAL APPLICATION Sec 12(2) wrong efiling 15/12/2020
’ (IBC)/283(ND)2020
PRIVATELMITED Vs, |COMPANY
1490 |0710102023422020/2 ) PETITION IB IBC Under Sec 9 wrong efiling 15/12/2020
MAGGPIE INTERNATIONAL (IBC)/662(ND)2020
LIMITED
MAXI-FLOW SANITATIONS |[COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1491 |0710102032332020/2 REGISTRAR OF ES Sec 252 (1) pg no.1-13 are not clear and cut [15/12/2020

COMPANIES

ACT)/381(ND)2020




JIL INFORMATION

COMPANY o o
1492 |0710102033012020/2 TECHNOLOGY LIMITED Vs. 50110\ 18 IBC Under Sec 9 Index and affidavit of service is | 45,155,090
QI NETWORK ENTERPRISE (IBC)/986(ND)2020 missing
PRIVATE LIMITED
COMPANY
NIKHIL JAIN Vs. RAJDHANI |PETITION
1493 |0710102094282020/1 NURSURIES LIMITED (COMPANIES —-Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
COMPANY
NIKHIL JAIN Vs. RAJDHANI |PETITION
1494 |0710102094282020/2 NURSURIES LIMITED (COMPANIES —-Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
VERONICA FASHIONS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI NEED TO UPLOAD IN ONE
1495 |0710102107562019/4 REGISTRAR OF Es Sec 252 (3) POF 16/12/2020
COMPANIES ACT)/554(ND)2019
OM LOGISTICS LIMITED Vs. ggﬁ’g‘,‘\h
1496 |0710102133392019/2 MICRO POWER (1BC)/2612(ND)201 |'BC Under Sec 9 NEED TO IA FILE 16/12/2020
TECHNOLOGY PVT.LTD g
s P BUIETS ooy
1497 |0710200410172018/24 oD VS WS PETITION IB IBC Under Sec 9 NEED TO IA FILE 16/12/2020
MINERAL RESOURCES (IBC607(ND)2018
PVT. LTD.
M/S KHERA ENTERPRISES Wrong Document (Progr
1498 [0710200411452018/10 vs M/S TALWAR AGENCIES [IBC Under Sec 9 ong Jocument (Frogress 15/05/2020

PVT. LTD.

report filed)




PRASHANTHA H.M. vs SHRI

Wrong Document (First Progress

1499 [0710102150982019/4 BALAJI BETEL NUTS IBC Under Sec 9 8 Proliminary report fled) 09-11-2020
PRIVATE LIMITED ry rep
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress

1500 [0710102150982019/5 BALAJI BETEL NUTS IBC Under Sec 9 : rtgﬁl 0 9SS 09-11-2020
PRIVATE LIMITED eport fiie
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress

1501 |0710102150982019/6 BALAJI BETEL NUTS IBC Under Sec 9 g Preﬁmina roport flod) 9683 09-11-2020
PRIVATE LIMITED ry rep
BHARART CHUGH vs PD Wrong Document (Progress

1502 [0710102077242019/11 ADVISORY SERVICES L1 p |!BC under Sec 7 roport flod) 09-04-2020
BHARART CHUGH vs PD Wrong Document (Progress

1503 [0710102077242019/11 ADVISORY SERVICES L L p |BC under Sec 7 roport filod) 09-04-2020
LOYZ OIL PTE LTD vs Wrong Document (Progress

1504 [0710102406262018/12 INTERLINK PETROLEUM  |IBC under Sec 7 9 9 07-12-2020

report filed)

LIMITED
RITU TANDON vs M/S RAIN Wrong Document (Progr

1505 [0710102082042019/25 AUTOMOTIVE INDIA PVT.  [IBC Under Sec 9 ong Jocument (Frogress 14/10/2020

LTD.

report filed)




PRASHANTHA H.M. vs SHRI

Wrong Document (First Progress

1506 |0710102150982019/4 BALAJI BETEL NUTS IBC Under Sec 9 & Preliminary report filed) 14/10/2020
PRIVATE LIMITED v rep
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress
1507 |0710102150982019/5 BALAJI BETEL NUTS IBC Under Sec 9 . rtgfil d) 9 14/10/2020
PRIVATE LIMITED eport fiie
M/S KHERA ENTERPRISES Wrong Document (Progress
1508 |0710200411452018/11 vs M/S TALWAR AGENCIES |IBC Under Sec 9 9 9 14/10/2020
report filed)
PVT. LTD.
Intervention Intervention wrong section and case type
1509 [0710102/11570/2020 Sanjay Kumar Mittal Vs Petition(Companies N KIRTIKAR SUKUL 9 s 14/12/2020
Act) Application wrong
PRO-ARC WELDING AND
CUTTING SYSTEMS ggﬁ?l/-c\)’\rl\j\(m
1510 |0710102005412020/3 PRIVATE LIMITED Vs. SM  [IBC Under Sec 9 (IBC)/477(ND)202 wrong efiling 16-12-2020
AUTOSTAR PRIVATE 0
LIMITED
ARMOUR SECURITY INDIA COMPANY Notarized date is missing on
PRIVATE LIMITED Vs. PETITION IB L .
1511 [0710102018592020/3 AMBIENCE PRIVATE IBC Under Sec 9 (IBC)/531(ND)202 2If|r(ia\|/|t:1ri1;13isn|gn on every page |16-12-2020
LIMITED 0 Py 9
COMPANY
URVASHI APPEAL(COMPA merge into one pdf file or file
1512 [0710102024942020/1 INFRASTRUCTURE LIMITED |Sec 252 (1) NIES e gratel P 16-12-2020
Vs. RO.C. ACT)/215(ND)202 parately

0




REXSONA TILES PVT. LTD

COMPANY
PETITION IB

1513 |0710102027272020/2 Vs. WAAMAN PRODUCTS [IBC Under Sec 9 (IBC)/1047(ND)20 Index is missing 16-12-2020
PVT.LTD
20
VIKRAM JHUNJHUNWALA |Application under I\LQ/IE’EIE%CAL%ITSI\T
1514 [0710102029322020/2 Vs. M/S XECUTE HR any other (1.B.C)/1787(ND)2 Wrong efiling 16-12-2020
SOLUTIONS PVT. LTD. provisions- IBC 0'20'
CITY BROADBAND PRIVATE COMPANY
LIMITED Vs. REGISTRAR APPEAL(COMPA Petition is need to be filed
1515 [0710102062342020/4 . Sec 252 (3) NIES 16-12-2020
OF COMPANIES NEW ACT)/252(ND)202 separately
DELHI & HARYANA 0
INTERLOCUTOR
KANTI MOHAN RUSTAGI Vs. Y APPLICATION pg no 31-33 are blur, pg. no. 23
1516 |0710102065582020/2 MR.ARSLAN SHARIF Sec 60(5) (1.B.C)/2381(ND)2 not translated 16-12-2020
020
SUDERSHAN GUPTA Vs. I\L\IXEEIE%CAl%Tgl\T
1517 [0710102088472020/3 GOKULESH PRASAD Sec 60(5) (1.B.C)/4047(ND)2 NEED TO IA FILE 16-12-2020
BHARADWAJ & ANR .
020
CITRON STRAEGIES PVT SIS'IIYII'I}?IAO'\II\IYIB two files are uploaded need to
1518 [0710102059952020/3 LTD Vs. ASIAN HOTELS IBC under Sec 7 L P 17-12-2020
(IBC)/1052(ND)20 file it seprately
(NORTH) LTD 20
CITRON STRAEGIES PVT ggﬁ?@)’\ll\lYlB two files are uploaded that need
1519 [0710102059952020/4 LTD Vs. ASIAN HOTELS IBC under Sec 7 to be file separately or delete 17-12-2020

(NORTH) LTD

(IBC)/1052(ND)20
20

extra files




DONJIN TECHNOLOGY COMPANY
INDIA PRIVATE LIMITED Vs. APPEAL(COMPA
1520 [0710102104772020/1 REGISTRAR OF Sec 252 (3) NIES o | SERVICE 17-12-2020
COMPANIES NCT OF DELHI ACT)/447(ND)202
AND HARYANA 0
NAVKAR EXPORT COMPANY
AGENCIES PRIVATE APPEAL(COMPA
1521 |0710102105082020/1 LIMITED Vs. REGISTRAR  [Sec 252 (3) NIES ONYS PROOF OF ERVICE - 117.42.9020
OF COMPANIES NCT OF ACT)/448(ND)202
DELHI AND HARYANA 0
COMPANY
APPLICATION(C
1522 |0710102105422020/1 EXCEL MEDIA PVT. LTD. Vs. [Rule 11 of NCLT  [OMPANIES need to petition file 17-12-2020
ACT)/691(ND)202
0
VERONICA FASHIONS KSQAEPQ_’\(ZOMP A
1523 |0710102107562019/4 PRIVATE LIMITED Vs. Sec 252 (3) NIES NEED TO UPLOADINONE 147122020
REGISTRAR OF ACTY/554(ND)201 PDF
COMPANIES .
MIS A/2 INTERIORS INTERLOCUTOR
PRODUCTS PVT. LTD. Vs. [Rule 11 0f NCLT, |Y APPLICATION S
1524 (0710102108342020/2 M/S AHLUWALIA 2016 (1.B.C)/5067(ND)2 true copy sign missing 17-12-2020
CONTRACTS INDIA LTD. 020
LOVENI MARKETING & COMPANY
ADVERTISING PVT LTD Vs. PETITION I8
1525 [071010213526201906 |G Cinemta aOVERTISING. | IBC UnderSee 7 |02 D20 TRUE COPY SIGN MISSING ~ |17-12-2020
PVT LTD 19
LUXMI ELECTRICALS & COMPANY
1526 [0710102149632019/4 ENGINEERING WORKS Vs. |5¢ Under sec 9 [FET1TION 1B INDEX MISSING 17-12-2020

M/S SNG TECHNO BUILD
PRIVATE LIMITED

(IBC)/370(ND)202
0




ALLWIN FOOTWEAR

CA(A) MERGER
AND

PRIVATE LIMITED Vs. M/S [Sub-section (I) of |AMALGAMATION( . .
1527 [0710102106832020/1 SALUJA CONSTRUCTION  |section 230 COMPANIES index missing 18-12-2020
COMPANY LTD ACT)/120(ND)202
0
53 page wrong arrange, pages
SS:SXFEPLTSE,\EAS?/TS Company not clear 136,151,152,153
1528 [0710102/11629/2020 REGISTRAR OF Appeal(Companies |Sec 252 (1) Robin Sen Giri Wrong income tax advance 16/12/2020
Act) service kindly serve to Income
COMPANIES NCT OF DELHI tax DCIT Delhi high court
AXIS BANK LTD. Vs. M/S INTERLOCUTORY
SHREE BALAJI APPLICATION
1529 |0710102080222020/4 PRINTOPACK PRIVATE (1.B.C)/3639(ND)20 Sec 60(5) ONLY INDEX UPLOAD 16-12-2020
LIMITED 20
J. M. TECH SOLUTION COMPANY
PRIVATE LIMITED Vs. APPLICATION(CO NEED TO UPLOAD
1530 |0710102092572020/2 REGISTRAR OF MPANIES Rule 11 of NCLT SAPERATLY 16-12-2020
COMPANIES ACT)/576(ND)2020
SUDHIR SALES & COMPANY
1531 |0710102075702019/5 SERVICES LTD Vs. VALAYA|PETITION IB IBC Under Sec 9 INDEX MISSING 17-12-2020
CLOTHING PVT LTD (IBC)/905(ND)2019
VMS EQUIPMENT PVT LTD Interlocutor
1532 | 0710102/11552/2020 Vs. PRIMROSE INFRATECH rocutory Sec 60(5) 23 page missing ONLINE
Application(IBC)
PVT. LTD.
VISHAL SETHI Vs. Application under
1533 [0710102/10728/2020 COLLAGE GROUP any other Interlocutory C.P. Shashwat Parihar page 4 cut service blur online

INFRASTRUCTURE PVT.
LTD.

provisions- IBC

Application(IBC)

(IB)/1108(ND)2019




ANURAG CHANDRA Vs

Interlocutory

Application under

C.P.

Blur Page-81,85 to 98/Sign miss-

1534 |0710102/11691/2020 AFFINITY BEAUTY SALON T any other RANJANA ROY 18-Dec-20
PRIVATE LIMITED Application (1.B.C) provisions- IBC (IB)/786(PB)2018 110/Page cut-188
CITRON STRAEGIES PVT IS(E)M'IE@)'\I‘\IYIB
1535 ]0710102059952020/3 LTD Vs. ASIAN HOTELS IBC under Sec 7 NEED TO UPLOAD ONE TIME |15-12-2020
(IBC)/1052(ND)202
(NORTH) LTD 0
INTERLOCUTORY
MANOJ KUNWAR Vs. APPLICATION Wrong Doc. (court order
1536 |0710102073262020/4 YOGESH SETHI (1.B.C)/3149(ND)20 Sec 60(5) missing) 16-12-2020
20
SOV looupan
1537 |0710102076882020/4 ' PETITION IB IBC Under Sec 9 TRUE COPY SIGN MISSING 17-12-2020
INDIABULLS REAL ESTATE (IBC)/993(ND)2020
LIMITED
ARS REALTORS PVTLTD |INTERLOCUTORY
Vs. RESOLUTION APPLICATION
1538 |0710102086532020/1 PROFESSIONAL OF NINEX |(1.B.C)/3795(PB)20 Sec 60(5) TRUE COPY SIGN MISSING 17-12-2020
DEVELOPERS LIMITED 20
ANESTIY TR0 MO coupy
1539 |0710102089642020/1 REGISTRAR OF égPEAL(COMPANI :\'/\IllggszAx SERVICE 17-12-2020
COMPANIES NCT OF DELHI ACT)/439(ND)2020
& HARYANA
UD INFRATECH PRIVATE COMPANY
LIMITED Vs. THE APPEAL(COMPANI INCOME TAX SERVICE
1540 0710102091522020/1 REGISTRAR OF ES Sec 252 (3) MISSING 17-12-2020

COMPANIES

ACT)/454(ND)2020




SKS POWER PRIVATE

COMPANY

1541 |0710102096492020/2 LIMITED Vs. REGISTRAR APPEAL(COMPANI Sec 252 (1) INCOME TAX SERVICE 17-12-2020
OF COMPANIES ES MISSING
ACT)/385(ND)2020
SAURAV KESHAN Vs. COMPANY No index.no pagination. ot
1542 10710102027332020/4 KATALIST VIEWSPAPER PETITION IB IBC Under Sec 9 u Ioaded’ rop egrl ’ 18-12-2020
PRIVATE LIMITED (IBC)/671(ND)2020 P propery
MAXI-FLOW SANITATIONS [COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI .
1543 (0710102032332020/2 REGISTRAR OF ES Sec 252 (1) Only proof of service uploaded |18/12/2020
COMPANIES ACT)/381(ND)2020
ANSAL PROPERTIES &
INTERLOCUTORY L
1544 |0710102085972020/7 INFRASRUCTURE LTD. Vs. APPLICATION Rule 11 of NCLT, ble page numbering in file,pg- 21/12/2020
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020 2016 713 not clear
LIMITED o
VERONICA FASHIONS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI . .
1545 [0710102107562019/4 REGISTRAR OF ES Sec 252 (3) true copy stamp and sign missed|18/12/2020
COMPANIES ACT)/554(ND)2019
USNEEAS ooy
1546 |0710102012862020/7 . ' PETITION IB IBC Under Sec 9 Need to file as IA 21/12/2020
MAHAVIR STONE (IBC)/419(PB)2020
CRUSHING PVT. LTD.
URVASHI ggyEPAﬁ_’\(lgOMPANI In Index pg-140-147 it is mention
1547 10710102024942020/4 INFRASTRUCTURE LIMITED ES Sec 252 (1) proof of service but in pg-140-  |21/12/2020

Vs. R.O.C.

ACT)/215(ND)2020

147 proof of service not upload




1548

0710102026492020/11

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (l) of
section 230

pg numbering missed after pg-10

21/12/2020

1549

0710102026492020/12

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (I) of
section 230

pg numbering missed after pg-10

21/12/2020

1550

0710102026492020/13

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (l) of
section 230

pg numbering missed after pg-10

21/12/2020

1551

0710102026492020/14

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (I) of
section 230

pg numbering missed after pg-10

21/12/2020

1552

0710102026492020/15

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (I) of
section 230

pg numbering missed after pg-10

21/12/2020

1553

0710102026492020/16

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (I) of
section 230

page numbering missed after pg-
6

21/12/2020

1554

0710102026492020/17

MOONLIGHT EQUITY

PRIVATE LIMITED Vs.

CA(A) MERGER
AND
AMALGAMATION(
COMPANIES
ACT)/45(PB)2020

Sub-section (I) of
section 230

pg numbering missed after pg-10

21/12/2020




PANCHTATVA AGROFARMS

COMPANY
PRIVATE LIMITED Vs. .
1555 |0710102033942020/3 REGISTRAR OF ’EEPEA"(COMPAN' Sec 252 (3) gg'wr']if t”cans'ate""’”te tue  145.09-2020
COMPANIES NCT OF DELHI |, 21 » 4 59000 Py nott.c.
& HARYANA
VANDANA RAHEJA Vs. COMPANY
1556  |0710102065422020/3 SPAZE TOWERS PRIVATE |PETITION IB IBC under Sec 7 sign missed on rejoinder 21/12/2020
LIMITED (IBC)/889(ND)2020
COMPANY Application under
PRESTAR INFOTECH PVT  |APPLICATION(CO pg-25 cut,proof of service
1557 |0710102076702020/2 11D Ve, ROG VPANIES a?gvf;stlr;irs D 21/12/2020
ACT)/492(ND)2020 |P
RAJ LAXMI REALTORS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI o
1558 (0710102080192020/4 REGISTRAR OF ES Sec 252 (3) Advance service missed 21/12/2020
COMPANIES ACT)/292(ND)2020
RAJ NANDINI BUILDTECH ggF'\’AEPAﬁ_’\(IgOMP AN
1559  |0710102080212020/3 LIMITED Vs. REGISTRAR Sec 252 (3) Advance service missed 21/12/2020
OF COMPANIES ES
ACT)/293(ND)2020
URVASHI 222/'52‘2;0,\‘((:0 Application under
1560 |0710102082152020/1 INFRASTRUCTURE LIMITED |10« = any other affidavit missed 21/12/2020
Vs. R.O.C. ACT)/447(ND)2020 provisions
COMPANY
1561 |0710102093062019/5 RAJESH MITTAL Vs. EARTH|PETITION 1B IBC Under Sec 9 affidavit missed 21/12/2020

WATER LTD.

(IBC)/1542(ND)201
9




R.R. BUILDTOWN PVT. LTD.

COMPANY

Sec. 241(1),Sec.

1562  [0710102095952020/7 Vs. ADONIS BUILDTECH  |FETTION 242(4),Sec. 243(1) 2 different document upload in 1,45 5059
PRIVATE LIMITED (COMPANIES (b),Sec. 244(1) one number
ACT)141(PB)2020 |°)=%
LOVENI MARKETING & COMPANY
ADVERTISING PVT LTD Vs. |PETITION IB o
1563 [0710102135262019/6 SN CINEMA ADVERTISING | (IBC)/2646(ND)201 IBC under Sec 7 affidavit missed 18/12/2020
PVT LTD 9
ARGENTIUM
INTERNATIONAL PvT LTD  |COMPANY
1564 |0710102002622019/16 PETITION IB IBC Under Sec 9 7-15 NOT CLEAR 21/12/2020
Vs. UTMENGINEERING | &0t D101
PVT LTD
COMPANY
APPLICATION
1565 |0710102020352020/5 SUDERSHAN GUPTAVs. | b Baioop [S€C 30 INDEX MISSING 21/12/2020
0
MR. MOHAN AGARWAL Vs. ggﬁ?ﬁﬁm
1566 |0710102022652018/14 M/S. CROWN REALTECH | Zo con oo [IBC under Sec 7 TRUE COPY SIGN MISSING  |21/12/2020
PRIVATE LIMITED 8
MAXI-FLOW SANITATIONS |[COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI pg-11,12 translate,proof of
1567 |0710102032332020/2 REGISTRAR OF Es Sec 252 (1) D o misany 18/12/2020
COMPANIES ACT)/381(ND)2020
COMPANY
GURDEEP KAUR GULATI
APPEAL(COMPANI INDEX MISSING DOCUMENT
1568 [0710102095782020/1 Vs. REGISTRAR OF ts Sec 252 (1) NOT IN PROPER 21/12/2020

COMPANIES

ACT)/427(ND)2020




PUNJAB NATIONAL BANK [COMPANY
1569 |[0710102076442019/21 Vs. GUPTA MARRIAGE PETITION IB IBC under Sec 7 INDEX MISSING 21/12/2020
HALL PRIVATE LIMITED (IBC)/979(ND)2019
HARMILAP MEDIA PVT. LTD.|COMPANY —IBC Under Sec
1570 |0710102011422020/4 Vs. RAMA KRISHNA PETITION IB 9 Only proof of service uploaded |12-03-2020
BUILDWELL PVT. LTD. (IBC)/381(ND)2020
COMPANY
1571 |0710200411182017/8 IIS\IEDI\I/I?/\'/\IEVFS’OVI\CLSRAITIT/IIIE'I[\‘EAD PETITION IB IBC under Sec 7 Proof of service missed 21/12/2020
(IBC)/244(ND)2017
COMPANY
1572 |0710200411182017/9 IIZI)\IEDI\I/I?I\,/\IEV;.OV'\\A//IESRAITITAIIE'I[\]EAD PETITION IB IBC under Sec 7 Only proof of service uploaded [21/12/2020
(IBC)/244(ND)2017
POORAN TRADING PVT LTD|COMPANY
1573 |0710102005502019/7 Vs. APPLE INDUSTRIES PETITION IB IBC under Sec 7 pg-3 missed 21/12/2020
LIMITED (IBC)/204(ND)2019
POORAN TRADING PVT LTD|COMPANY
1574 |0710102005502019/8 Vs. APPLE INDUSTRIES PETITION IB IBC under Sec 7 Index missed 21/12/2020
LIMITED (IBC)/204(ND)2019
INTELLECT CAPITAL 2I8Fl\>AEPAﬁ_’\(IgOMPANI
1575 [0710102028772020/1 SERVICES Vs. REGISTRAR ES Sec 252 (3) page numbering missed 21/12/2020

OF COMPANIES DELHI

ACT)/225(ND)2020




MGSHAHANI AND CO DELHI
PRIVATE LIMITED Vs. NTL

CP(AA) MERGER
AND

Sec. 230-232 -

1576 |0710102071962020/9 ELECTRONICS INDIA AMALGAMATION( Second Motion Proof of service missed 21/12/2020
LIMITED COMPANIES
ACT)/52(PB)2020
M/S A/2 INTERIORS INTERLOCUTORY
PRODUCTS PVT. LTD. Vs. |APPLICATION Rule 11 of NCLT, 123 124 129-131 134-145 152
1577 10710102108342020/3 M/S AHLUWALIA (1.B.C)/5067(ND)20 |2016 NOT CLEAR 2111272020
CONTRACTS INDIA LTD. 20
DR. LAL PATH LABS ggﬁ?@r\l‘\leB
1578 (0710102157202019/3 LIMITED Vs. AAPKA (IBC)/3478(ND)20" IBC Under Sec 9 PROOF OF SERVICE 21/12/2020
URGICARE PVT. LTD. 9
CA(A) MERGER
AGNI DEVICES PRIVATE AND Sec. 230-232. Sec
1579 (0710102076072020/6 LIMITED Vs. HIL (INDIA) AMALGAMATION( 234' ’ Only efile receipt uploaded 21/12/2020
LIMITED COMPANIES
ACT)/8(ND)2020
SUPER RESIDENCY COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI L
1580 |[0710102090802020/1 REGISTRAR OF ES Sec 252 (1) Only affidavit uploaded 21/12/2020
COMPANIES ACT)/495(ND)2020
RAMAN RAJ SUD Vs. ISS'IIYII'};I?),\I]\IY Sec. 241(1),Sec
1581 [0710102092082020/5 RIDHIMA OVERSEAS ) ’ ) Need to file as IA 21/12/2020
PRIVATE LIMITED (COMPANIES 242(4),Sec. 244(1)
ACT)/140(ND)2020
MZ INDIA PRIVATE LIMITED 2I8Fl\>AEPAﬁ_’\(IgOMPANI
1582 |0710102102752020/1 Vs. DELHI GYMKHANA ES Sec 252 (3) Only affidavit uploaded 21/12/2020

CLUB LIMITED

ACT)/452(ND)2020




COMPANY

URVASHI ST .
1583  [0710102024942020/4 INFRASTRUCTURE LIMITED égPEAL(COMPAN' Sec 252 (1) j\;ft'ﬁi‘l‘l’g missed,index not mateh 1,115 5020
Vs. ROC. ACT)/215(ND)2020
PANCHTATVA AGROFARMS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1584 [0710102033942020/5 REGISTRAR OF ES Sec 252 (3) 14-62 TRANSLATE 21/12/2020
COMPANIES NCT OF DELHI
& HARYANA ACT)/241(ND)2020
RAJ LAXMI REALTORS XS;\’AEPQ_’\(%(OMPANI SEPRATE FILE AFFIDAVIT
1585 |710102115992020 PRIVATE LIMITED VS ES Rule 11 of NCLT Kushal Gupta AND INCOME TAX ROC 15-12-2020
INCOME TAX DEPARTMENT ACT)/292(ND)2020 SERVICE MISSING
SM PILFER PROOF CAPS COMPANY Application under
PRIVATE LIMITED VS M/S  |PETITION IB . . |Blur Page-28 to 31,96,97,117 to
1586 |710102117122020 DYNAMIC STAR SECURITY |(IBC)/1251(ND)201 a?gv?;tir;irs_ BC Attin Shankar Rastogi 119 18-12-2020
AND ALLIED SERVICES 8 P
M/S RAJDHANI PRIVATE
LIMITED Vs M/S SHIV SAl Company Petition . . .
1587 [0710102/11740/2020 METAL PRODUCTS IB (IBC) IBC Under Sec 9 amit goel not in delhi (patna) 19/12/2020
PRIVATE LIMITED
Mrs. Nishtha Nigam Vs Company Petition
1588 [0710102/11756/2020 Mothers Pride Education B (II;C)y IBC under Sec 7 vijyant nigam claim amount less than 1 Cr 19/12/2020
Institution Private Limited
Pages missed 40,55,280, pages
CP(AA) Merger and
1589 [0710102/11701/2020 JIMA MARKETING LIMITED {5 - samation(Com| S¢: 230-232 - Afnaan Siddiqui not clear 86 to 18/12/2020

Vs

panies Act)

Second Motion

89,158,164,166,168,170,172,203
,341,352




Vipin Kumar Vs Registrar of

Company

Pages missed

1590 |0710102/11690/2020 Companies NCT of Delhi & Appeal(Companies |Sec 252 (3) Narender 55.57.59,61,63,65,67.69 18/12/2020
Haryana Act)
VERONICA FASHIONS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI e

1591 |0710102107562019/4 REGISTRAR OF ES Sec 252 (3) affidavit missed 21-12-2020
COMPANIES ACT)/554(ND)2019
oS e, [coNPANY

1592 |0710102149632019/4 " |PETITION IB IBC Under Sec 9 6 7 NOT CLEAR 18-12-2020
M/S SNG TECHNO BUILD (IBC)/370(ND)2020
PRIVATE LIMITED
CORPORATION BANK Vs. SS'IIYII'};I%'\I‘\IYIB Index not match with file(Power

1593 |0710102000662018/6 INDOSOLAR PRIVATE IBC under Sec 7 ) 22-12-2020

(IBC)/1481(PB)201 of Attorney missed)

LIMITED 8
AHOUR SECURTENO |ooupany

1594 10710102018592020/4 ’ PETITION IB IBC Under Sec 9 pg-33,40 missed,pg-45 translate [22-12-2020
AMBIENCE PRIVATE (IBC)/531(ND)2020
LIMITED

1595 [0710102025322020/1 \I;SL JIA LAL KISHORI LAL (1.B.C)/1613(PB)20 | il riw Sec 33(3) Index missed 22-12-2020

o 20

SAURAV KESHAN Vs. COMPANY

1596 |0710102027332020/5 KATALIST VIEWSPAPER PETITION IB IBC Under Sec 9 Index counsil sign missed 22-12-2020

PRIVATE LIMITED

(IBC)/671(ND)2020




VISHAL GUPTAVs. KRF

COMPANY

Upload file in one pdf and

1597 (0710102032742020/3 LIMITED PETITION IB IBC Under Sec 9 maintain one index 22-12-2020
(IBC)/770(ND)2020
M/S. DALPATPUR R E
INFRASTRUCTURES COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI INCOME TAX SERVICE
1598 |0710102094892020/2 REGISTRAR OF ES Sec 252 (3) MISSING 22-12-2020
COMPANIES NCT OF DELHI |ACT)/384(ND)2020
& HARYANA
COMPANY
BIG VACATIONS PRIVATE
1599 |0710102098842020/1 LIMITED Vs. REGISTRAR APPEAL(COMPANI Sec 252 (1) INCOME TAX SERVICE 22-12-2020
OF COMPANIES ES MISSING
ACT)/408(ND)2020
SATYA LAND AND
HOUSING DEVELOPMENT ESIQAEP:L'\(IQ)(OMPANI advance service to all
1600 |0710102101342020/2 PRIVATE LIMITED Vs. Sec 252 (3) 21-12-2020
ES respondent
REGISTRAR OF ACT)/420(ND)2020
COMPANIES
INTERLOCUTORY
MANSIJ ARYA Vs. AMIT APPLICATION
1601 |0710102101682020/1 AIRY (1.B.C)/4752(ND)20 19(2) INDEX MISSING 22-12-2020
20
UMBRELLA AEGIS PRIVATE [ COMPANY
LIMITED Vs. REGISTRAR |APPEAL(COMPANI INCOME TAX SERVICE
1602 |0710102106482020/1 OF COMPANIES NCT OF ES Sec 252 (1) MISSING 22-12-2020
DELHI ACT)/462(ND)2020
SOLUTIONPRIVATE | COMPANY
1603 [0710102107132020/2 LIMITED Vs. REGISTRAR APPEAL(COMPANI Sec 252 (3) INCOME TAX SERVICE 22-12-2020
OF COMPANIES NCT OF  |ES MISSING
ACT)/458(ND)2020

DELHI




Raj Nandini Buildtech Limited

Company

Wrong section choose/small

1604 |0710102/11530/2020 Vs Registrar of Companies Appllcatlon(Compa Sec 252 (3) Kushal Gupta font-19 12-12-2020
nies Act)
M/S GAYATRI TRADEX PVT. service to income tax,wron
1605 |[710102105982020 LTD. Vs. REGISTRAR OF Company Petition |Sec 252 (3) ROHIT GOEL t ’ o
COMPANIES casetype
KMQ Engineering & Tools Service to Income Tax (DCIT)
Private Limited Vs. 1. Union of High court is missing, MOA and
1606 |710102088982020 India Ministry of Corporate Company Petition Sec 252 (1) - By NARESH KUMAR AOA misssing , NCLT form 12
. . Government Body SJVANI .
Affairs through Registrar of memorandum of apperance is
Companies missing
. . Sign miss-6,37 to 58/Pagination
M/s. Nivedan Fin Invest Lease|Interlocutory C.P. .
1607 [0710102/11799/2020 Limited Vs Mr. Dinesh Sood | Application (1.B.C) Sec 60(5) (1B)/892(PB)2018 pankaj agarwal not done'afte'r page 22-Dec-20
no.58/Affidavit missing/etc
Nivedan Fininvest Lease Interlocutory Rule 11 of NCLT, |C.P. ) affidavit missing/Pagination not
1608 (0710102/11800/2020 Limited Vs Mr. Dinesh Sood | Application (.B.C) [2016 (B)/8o2(PB)j2018  |Pankal agarwal done after page no.58 22-Dec-20
Mahesh Yadav Vs Registrar Company ROC Income Tax service
1609 |0710102/11810/2020 ) 9 Application(Compa |Rule 11 of NCLT |Appeal/493(ND)2020 |Alok Yadav o 22-Dec-20
of Companies . missing
nies Act)
Index missed, no advance
astral energy systems pvt ltd |Company service of roc and income tax, no
1610 |0710102/11786/2020 Vs Registrar Of Companies |Appeal(Companies |Sec 252 (3) AMRISH GANDHI pagination in annexures, no 21/12/2020

(RoC Delhi)

Act)

power of attorney and no BR,
kindly make one pdf than upload




MORGAN BEVERAGES
PRIVATE LIMITED Vs

Company Petition

1611 [0710102/10766/2020 KANOE IMPEX INDIA IB (IBC) IBC Under Sec 9 Dhiren R. Dave claim amount less than 1 Cr 12-11-2020
PRIVATE LIMITED
RDC Concrete (India) Private Intervention Petition page:46, 61, 62, ,advocate

1612 [0710102/11516/2020 Limited Vs Jalesh Kumar (IBC) Sec 60(5) siddharth shankar dev|welfare court fee missed, proof |[12-11-2020
Grover of service missed
Erican Enterprise Limited Vs ”

. Company Petition . ) .

1613 [0710102/07732/2020 Super Seal Flexible Hose IB (IBC) IBC Under Sec 9 legal knights law firm |claim amount less than 1 Cr 08-08-2020
Limited
ANIL KUMAR Vs. COMPANY rejoinder sign missed,true co

1614 [0710102008002020/4 G.K.DAIRY AND MILK PETITION IB IBC Under Sec 9 Si’ S stgm e Py
PRODUCTS PVT. LTD. (IBC)/441(ND)2020 o P
PRIVATE LMITED Vs, |COMPANY

1615 [0710102101292020/1 REGISTRAR OF QEPEAL(COMPANI Sec 252 (3) mlggszAx SERVICE 22-12-2020
COMPANIES NCT OF DELHI ACT)/459(ND)2020
& HARYANA
RUSHIL GARG Vs.
REVELATION UNIQUE 2 different document upload in

1616 |0710102028322020/8 RETAIL AND MARKETING one file 22/12/2020
PVT LTD.

1617 |0710102028912020/1 WEB TECHMEDIA PRIVATE service missed of roc 22/12/2020

LIMITED Vs. ROC DELHI




1618

0710102065612020/2

JITESH GUPTA Vs.
GOLDEN PEACOCK
RESIDENCE PVT. LTD

Need to file as 1A

22/12/2020

1619

0710102066472020/1

RUKMANI MEDICAL
SYSTEMS PRIVATE
LIMITED Vs. REGISTRAR
OF COMPANIES NCT OF
DELHI & HARYANA

Wrong file

22/12/2020

1620

0710102090802020/1

SUPER RESIDENCY
PRIVATE LIMITED Vs.
REGISTRAR OF
COMPANIES

service missed to roc

22/12/2020

1621

0710102090982020/2

ZOOM INN PRIVATE
LIMITED Vs. ROC DELHI

Index missed

22/12/2020

1622

0710102091262020/2

VAPURCO CHEMITECH
PRIVATE LIMITED Vs.
REGISTRAR OF
COMPANIES

Index missed,file not properly
uploaded

22/12/2020

1623

0710102093912020/1

ICICI BANK LIMITED Vs.
M/S PRIME GOLD- SAIL JVC
LTD.

Need to file as IA

22/12/2020

1624

0710102101682020/1

MANSIJ ARYA Vs. AMIT
AIRY

True copy sign and stamp
missed

22/12/2020




1625

0710102102492019/5

PROGFIN TECHNOLOGIES
PVT. LTD. Vs. REGISTRAR
OF COMPANIES

Wrong page numbering in index
and in file

22/12/2020

1626

0710102076232020/10

ICICI BANK LIMITED Vs.

MR. SANJAY GUPTA
RESOLUTION
PROFESSIONAL OF UNNATI
FORTUNE HOLDINGS
LIMITED

TRUE COPY SIGN MISING

23/12/2020

1627

0710102109692020/2

SUSHIL KUMAR
RESOLUTION
PROFESSIONAL Vs.
JITESH GUPTA

true copy sign missing

23/12/2020

1628

0710102111332020/1

RYAN HEALTH CARE
PRIVATE LIMITED Vs.
REGISTRAR OF
COMPANIES NCT OF DELHI
& HARYANA

INCOME TAX SERVICE
MISSING

22/12/2020

1629

0710102111512020/1

NBC HEALTH & HOTELS
PRIVATE LIMITED Vs.
REGISTRAR OF
COMPANIES

INCOME TAX SERVICE
MISSING

22/12/2020

1630

0710102033182020/3

B.K.M.METAL & ALLOYS
PVTLTD Vs. AMAN
HOSPITALITY PRIVATE
LIMITED

INDEX MISSING

23/12/2020

1631

0710102070012020/1

VP SHARMA Vs. NA

NEED TO FONT CHANGE

23/12/2020




1632

0710102093912020/1

ICICI BANK LIMITED Vs.
M/S PRIME GOLD- SAIL JVC
LTD.

NEED TO IA FILE

23/12/2020

1633

0710102105402019/11

ANUPAM ENTERPRISES Vs.
AARCITY
INFRASTRUCTURE
PRIVATE LIMITED

PROOF OF SERVICE MISSING

23/12/2020

1634

0710102028452020/3

ASHOKA CREATIONS LTD.
Vs. TRAFIGURA INDIA PVT.
LTD.

need to true copy sign all pages

23/12/2020

1635

0710102101032019/3

M.R INDUSTRIAL SERVICES
THROUGH PROPRIETOR
MRS. MEENA SAKARIA Vs.
HI RISE INFRATECH
PRIVATE LIMITED

need to ia file

23/12/2020

1636

710102033932020

BINDU RAI & NILABH AND
ORS. VS MORPHEUS
DEVELOPERS PRIVATE LTD
AND ANR

Company Petition
IB (IBC)

IBC under Sec 7

Rituraj Choudhary

page:140 not clear

23-12-2020

1637

710102114972020

ASHU GUPTA VS AKASH
SINGHAL

COMPANY
PETITION IB
(IBC)/401(ND)2017

Sec 60(5)

SHASHANK
RAGHAV

Page not clear-24,sign miss-26
to 65 /Small font-53 Merge in
single pdf

11-12-2020

1638

710102116552020

PANKAJ NARANG VS MR.
SURESH KUMAR JAIN

COMPANY
PETITION IB
(IBC)/236(ND)2020

19(2)

PANKAJ NARANG

WRONG FILING

17-12-2020




SPIRITED AUTO CARS (I)

Sec. 230-232 -

1639 |0710102078282020/2 LIMITED Second Motion Index not signed 11-11-2020
PRASHANTHA H.M. vs SHRI Wrong DOC (Preliminary report

1640 |0710102150982019/6 BALAJI BETEL NUTS IBC Under Sec 9 filed) 9 yrep 23-11-2020
PRIVATE LIMITED ©

1641 [0710200412522017/20 P K SALES COMPANY PVT. |5 nder Sec 10 Wrong DOC (Progress report | 44 5500
LTD. filed)
GLORIOUS IRON AND

1642 |0710102008602019/2 STEEL PRIVATE LIMITED vs |Sec 252 (3) Proof of service missed 20-12-2020
ROC

1643 (0710102077912020/3 gggRABH AGARWAL vs Sec 252 (3) not showing issue raised 07-12-2020
CITY BROADBAND PRIVATE|COMPANY
LIMITED Vs. REGISTRAR |APPEAL(COMPANI I, I~

1644 (0710102062342020/4 OF COMPANIES NEW ES Sec 252 (3) wrong filing file as a application |12-09-2020
DELHI & HARYANA ACT)/252(ND)2020
CITY BROADBAND PRIVATE|COMPANY
LIMITED Vs. REGISTRAR |APPEAL(COMPANI I I

1645 |(0710102062342020/4 OF COMPANIES NEW ES Sec 252 (3) wrong filing file as a application |16/12/2020

DELHI & HARYANA

ACT)/252(ND)2020




COMPANY

Application under

PRESTAR INFOTECH PVT  |APPLICATION(CO
1646 |0710102076702020/2 11D Ve, ROG VPANIES a:gvjast:;rs pg 18,19,22.25 cut 18/12/2020
ACT)/492(ND)2020 [P
ASHTBHUJ OCEAN
MOVERS PRIVATE LIMITED |[COMPANY Wrong Document (application
1647 [0710102032072018/7 Vs. SARASH EXPORTS PETITION IB IBC Under Sec 9 filed) S PP 23/12/2020
SERVICES PRIVATE (IBC)/5(ND)2019
LIMITED
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY
1648 [0710102060392020/10 AUTOMOTIVE PETITION IB IBC Under Sec 9 volume wise index missed 23/12/2020
TECHNOLOGIES PRIVATE  |(IBC)/814(PB)2020
LIMITED
JITESH GUPTA Vs. I’L\IF-’FIELITI(Eg'(I':IgLORY Application under
1649 [0710102065612020/2 GOLDEN PEACOCK (1.B.C)2300(PB)20 |21 Other Need to file as IA 23/12/2020
RESIDENCE PVT. LTD o provisions- IBC
PRAETORIAN BUSINESS  [CA(A) MERGER
VENTURES PRIVATE AND .
1650 [0710102092762020/4 LIMITED Vs. ARMIS AMALGAMATION( ggj 230-232, Sec %Vi::”geﬁljt?:n“g:gta(szr;‘igi‘t?;f;) 23/12/2020
BUSINESS VENTURES COMPANIES Jointp
PRIVATE LIMITED ACT)/89(PB)2020
N RATTHORE BUILDCON ~ [COMPANY
PRIVATE LIMITED Vs. THE |APPEAL(COMPANI o
1651 |0710102103162020/1 REGISTRAR OF ES Sec 252 (1) Pagination Missing 23/12/2020
COMPANIES AND ANR ACT)/484(ND)2020
RYAN HEALTH CARE COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1652 |0710102111332020/2 REGISTRAR OF ts Sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI |, 21,00 12000

& HARYANA




UDAYRAJ PATWARDHAN
RESOLUTION

PROFESSIONAL IN THE | Application under |COMPANY . )
1653 |710102113252020 MATTER OF SACHET nterlocutory any other PETITION 1B Main case number not matchin |45 45 545
INFRASTRUCTURE Application (1B.C) | \icions- IBC | (IBC)193(PB)2019 link and pdf
PRIVATE LIMITED VS
SACHET INFRASTRUCTURE
UDAYRAJ PATWARDHAN
RESOLUTION
PROFESSIONALINTHE |\ Application under |COMPANY Main case number not match
1654 |710102113192020 MATTER OF SAMEEKSHA | °2o% O . [any other PETITION IB | e o |0s-12-2020
ESTATE PRIVATE LiMiTED [APPlication (1LB.C) | Lisions- IBC  |(IBC)190(ND)2019 please check the case humber
VS SAMEEKSHA ESTATE
PRIVATE LIMITED
Application under . .
DEBASHIS NANDA VS Interlocutory . Wrong main case number in
1655 |710102100322020 SUPERTECH LIMITED Application (1.B.C) [2"Y other Debashis file,wrong case type 20-10-2020
provisions- IBC
INDIAN POTASHLIMITED | Rulo 11 of NGLT. |COMPANY
1656  |710102108232020 VS BOHRA INDUSTRIES [,/ °00° 9% 028 * |PETITION 1B KESHAV SAINI Wrong file 17-11-2020
LIMITED pplication (1.B.C) (IBC)/564(ND)2019
ig;gl}lp_ﬁ# BARERYS Interlocutory COMPANY
1657 |[710102118742020 . Sec 60(5) PETITION IB Gopal Lal Baser Page not clear-17 24-12-2020
COMMISSIONER OF Application (1.B.C) (IBC)271(PB)2017
INCOME TAX
SCHAEFER SYSTEMS
INTERNATIONAL PTE. LTD Interlocutory COMPANY Hand written not allowed in
1658 |710102118602020 VS UNITED COLD CHAIN [ 7500 9% . |IBC Under Sec 9 |PETITION 1B Siddharth Bhatl I o o 24-12-2020
AND FOOD PROCESSING  |APPlication (1.B.C) (IBC)/819(ND)2019 exiwrong section choose
LIMITED
MASOOD HASAN & ORS. VS Interlocutory Application under | COMPANY sign miss-2 to 4,6 to 8/small
1659 [710102118672020 ELEGANT INFRACON PVT any other PETITION IB MAREESH : 24-12-2020

LTD

Application (1.B.C)

provisions- IBC

(IBC)/2840(ND)2019

font-271,272/Proof of service




Company

Application under

COMPANY

1660 |710102118902020 CHERIAN VS GANDHARV Application(Compa |any other PETITION Aastha Bhardwaj wrong filing file as a additional 25-12-2020
GOYAL nies Act) rovisions (COMPANIES
P ACT)/119(ND)2020
MONIN ASIA KL SDN BHD Company Petition form-1 wrong mention index, and
1661 [710102117652020 VS SAKSHAM IMPEX PVT pany IBC Under Sec 9 ATUL NAGARAJAN o 9 ’ 20-12-2020
IB (IBC) affidavit on back date
LTD AND ANR
Case type wrong select, memo
BASE BUILDCON PRIVATE 2;‘;?;':;’;?:2‘;_5':\//'f:t;’fnfzt:es |
LIMITED VS REGISTRAR OF [ Company Petition ’ ’ ’ ) ’
1662 |[710102118812020 COMPANIES NCT OF DELHI | (Companies Act) Sec 252 (3) RAJEEV Qompany master data m|'ssed, 24-12-2020
income tax advance service
& HARYANA . o
missed, no sign in every page of
petition
Wrong section select, Index
ADITI REALTORS PRIVATE | Gompany Sec 252 (1)-B petiion, STK 7 missed, Roo
1663 [710102118922020 LIMITED. VS REGISTRAR Appeal(Companies y VIDEH VAISH P ’ ’ . 125-12-2020
Government Body and Income tax advance service
OF COMPANIES DELHI Act) . .
missed, Vakalthnama missed, no
company master data
CITY BROADBAND PRIVATE|COMPANY
LIMITED Vs. REGISTRAR |APPEAL(COMPANI I, N
1664 [0710102062342020/4 OF COMPANIES NEW ES Sec 252 (3) wrong filing file as a application |18/12/2020
DELHI & HARYANA ACT)/252(ND)2020
CITY BROADBAND PRIVATE|COMPANY
LIMITED Vs. REGISTRAR |APPEAL(COMPANI I N
1665 |[0710102062342020/4 OF COMPANIES NEW ES Sec 252 (3) wrong filing file as a application |18/12/2020
DELHI & HARYANA ACT)/252(ND)2020
COMPANY Application under
PRESTAR INFOTECH PVT [APPLICATION(CO
1666 |0710102076702020/2 LTD Vs. ROC MPANIES 2:3/\/?;2;; pg 18,19,22.25 cut 21/12/2020

ACT)/492(ND)2020




ASHTBHUJ OCEAN

MOVERS PRIVATE LIMITED |COMPANY PP
1667 |0710102032072018/7 Vs. SARASH EXPORTS PETITION IB IBC Under Sec 9 by d)g u PP 24/12/2020
SERVICES PRIVATE (IBC)/5(ND)2019
LIMITED
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY
1668  [0710102060392020/10 AUTOMOTIVE PETITION IB IBC Under Sec 9 volume wise index missed 23/12/2020
TECHNOLOGIES PRIVATE  |(IBC)/814(PB)2020
LIMITED
JITESH GUPTA Vs. K\IJFI)ELTIC'Q%%LORY Application under
1669  [0710102065612020/2 GOLDEN PEACOCK (L.B.C)230(PB)20 |21 Other Need to file as IA 23/12/2020
RESIDENCE PVT. LTD . provisions- IBC
RUKMANI MEDICAL
SYSTEMS PRIVATE ESIQAEP:L'\(%(OMP AN
1670 [0710102066472020/3 LIMITED Vs. REGISTRAR | Sec 252 (3) TRUE COPY SING MISSED  |24/12/2020
OF COMPANIES NCT OF
DELL & HARYANA ACT)/268(ND)2020
PRAETORIAN BUSINESS  [CA(A) MERGER
VENTURES PRIVATE AND .
1671 [0710102092762020/4 LIMITED Vs. ARMIS AMALGAMATION( ggj 230-232, Sec %Vi::”geﬁljt?:n“g:gta(szr;‘igi‘t?;f;) 24/12/2020
BUSINESS VENTURES COMPANIES Jointp
PRIVATE LIMITED ACT)/89(PB)2020
N RATTHORE BUILDCON ~ [COMPANY
PRIVATE LIMITED Vs. THE |APPEAL(COMPANI o
1672 |0710102103162020/1 REGISTRAR OF ES Sec 252 (1) Pagination Missing 24/12/2020
COMPANIES AND ANR ACT)/484(ND)2020
RYAN HEALTH CARE COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
1673 |0710102111332020/2 REGISTRAR OF ts Sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI |, 21,00 12000

& HARYANA




KEDARNATH BUILDTECH

Blur page-19/Case Type

PRIVATE LIMITED VS Restoration Rule 11 of NCLT, SHREY YADAV AND ) ) ) : 4o
1674 710102119452020 THREE C INFRA PRIVATE | Application (IBC) |2016 ASSOCIATES &amp;amp;amp; section 29-12-2020
wrong/Page miss-20
LIMITED
GOINDI INDUSTRIES .
PRIVATE LIMITED VS Restoration Blur Page-6 to 11,16,22/Wrong
1675 |710102119482020 Application Rule 11 of NCLT SANCHIT ) S 29-12-2020
REGISTRAR OF (Companies Act) section mention in index
COMPANIES P
AJI INTERNATIONAL
PRIVATE LIMITED VS RoC advance service missed,
FLEISHCHHACKER Company Petition Roc report missed Pages not
1676 |710102113202020 MANUFACTURING (Companies Act) Sec. 441 MOHIT clear 05-12-2020
COMPANY INDIA PRIVATE 238,246,247,248,252,255,256
LIMITED
Contempt No pagination after page no 32,
1677 |710102115262020 AMEET KHANDELWAL VS Petition(Companies | Sec 425 AMEET kindly upload only final petition |12-12-2020
POOJA GOELA
Act) and delete all
FERN PROJECTS PRIVATE
CP(AA) Merger and . . . .
LIMITED VS UNIPACK ) Sec. 230-232 - Section 66 mentioned in petition
1678 |710102117632020 MULTIPRODUCT PRIVATE Aa”r‘]?e'gsaxcf)t'on(&’m Second Motion ISWAR kindly removed it 20-12-2020
LIMITED P
NFA LIFE SECURE PRIVATE compliance affidavit missed and
LIMITED VS CONTAINER Company Petition
1679 |[710102119302020 CORPORATION OF INDIA IB (IBC) IBC Under Sec 9 Sameer ;di:gzzte welfare and court fee [28-12-2020
LIMITED
SALOM ELECTRONICS COMPANY ian on reply missed.pa-
1680 |0710102065502020/4 INDIA LLP Vs. LAVA PETITION IB IBC Under Sec 9 sign on reply missed,pg 23-12-2020

INTERNATIONAL LIMITED

(IBC)/851(ND)2020

32,59,60 not clear




INTEC CAPITAL LTD Vs.

COMPANY
PETITION IB

1681 [0710102098132019/27 M/S GSS PROCON PVT LTD | (BC)/1896(ND)201 |'BC under Sec 7 NEED TO IA FILE 24-12-2020
9
SAM BUSINESS COMPANY
CONTINUITY SERVICES Vs. [PETITION 1B
1682 |0710102100462020/8 JSP PROJECTS PRIVATE | (1BC)1023(ND)202 |'BC Under Sec 9 INDEX MISSING 24-12-2020
LIMITED 0
M/S MVS IMPEX PRIVATE ngEPAﬁ_TgOMP AN
1683 |0710102107502020/1 LIMITED Vs. REGISTRAR Sec 252 (3) NO INDEX 24-12-2020
OF COMPANIES ES
ACT)/474(ND)2020
COMPANY
MODERN CREDIT PRIVATE |PETITION IB .
1684 |0710102107532020/1 LIMITED Vs, SHIVIJAIN  |(BCy/1112(ND)202 | S€Ction 95(1) ONLY PROOF OF SERVICE  [24-12-2020
0
COMPETENT XQ(DA) MERGER
1685 |0710102091942020/5 ELECTRONICS PVTLTD Vs. | \1al gamATION( |56 230-232, Sec PROOF OF SERVICE MISSING [25-12-2020
ESTHETIC BUILDTECH 234
PRIVATE LIMITED COMPANIES
ACT)/101(PB)2020
MAA MUNDESHWARI COMPANY
SECURITY SERVICES APPEAL(COMPANI .
1686 [0710102003422020/3 PRIVATE LIMITED Vs. ROC |ES Sec 252 (3) Only proof of service uploaded [28-12-2020
NCT OF DELHI ACT)/229(ND)2020
SH. AMAN NATH Vs. Sgﬁg\,‘\r
1687 [0710102021342018/11 NEEMRANA HOTELS (COMPANIES Sec. 242(4) Need to file as IA 28-12-2020

PRIVATE LIMITED

ACT)/348(ND)2017




SH. AMAN NATH Vs.

COMPANY

1688 [0710102021342018/12 NEEMRANA HOTELS PETITION Sec. 242(4) Need to file as 1A 28-12-2020
PRIVATE LIMITED (COMPANIES
ACT)/348(ND)2017
SH. AMAN NATH Vs. gg_ﬂ_lig:r Need to file only reply CA and
1689 |0710102021342018/17 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal |28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?@)’?\l\( Need to file only reply CA and
1690 |0710102021342018/18 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal |28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?ﬂ;f Need to file only reply CA and
1691 0710102021342018/19 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal |28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?ﬁ)’\l{l\( Need to file only reply CA and
1692 ]0710102021342018/20 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal |28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. SSM?%TQY Need to file only reply CA and
1693 |0710102021342018/21 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal |28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ICD:(E)M?(E\)’\I]\IY Need to file only reply CA and
1694 [0710102021342018/22 NEEMRANA HOTELS (COMPANIES Sec. 242(4) petition not consider in additonal [28-12-2020

PRIVATE LIMITED

ACT)/348(ND)2017

document




SH. AMAN NATH Vs.

COMPANY

Need to file only reply CA and

1695 [0710102021342018/23 NEEMRANA HOTELS PETITION Sec. 242(4) petition not consider in additonal [28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. gg_ﬂ_lig:r Need to file only reply CA and
1696 [0710102021342018/24 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal [28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?@)’?\l\( Need to file only reply CA and
1697 [0710102021342018/25 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal [28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?ﬂ;f Need to file only reply CA and
1698 [0710102021342018/26 NEEMRANA HOTELS Sec. 242(4) petition not consider in additonal [28-12-2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
NEERAJ BHATIA Vs. M/S K\IJFFLTICEX%%LORY Application under
1699 (0710102072112020/3 XECUTE HR SOLUTIONS any other Only proof of service uploaded [28-12-2020
(1.B.C)/3318(ND)20 o
PVT. LTD. 20 provisions- IBC
INTERLOCUTORY o
APPLICATION Application under
1700 |0710102090942020/3 MANSIJ ARYA Vs. any other NEED TO IA FILLING 28-12-2020
(1.B.C)/4054(ND)20 o
provisions- IBC
20
M/S AUDE PRIYA COMPANY NEED TO FILE ONLY REPLY
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. CA AND PETITION NOT
1701 10710200413922017/28 ENGEL Vs. NEEMRANA (COMPANIES 241(1) CONSIDER IN ADDITIONAL 28-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017

DOCUMENT




M/S AUDE PRIYA COMPANY NEED TO FILE ONLY REPLY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA AND PETITION NOT
1702 10710200413922017/29 ENGEL Vs. NEEMRANA |(COMPANIES 241(1) CONSIDER IN ADDITIONAL  |281%-2020
HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA COMPANY NEED TO FILE ONLY REPLY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA AND PETITION NOT
1703 10710200413922017/30 ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) CONSIDER IN ADDITIONAL  |281%-2020
HOTEL PVT LTD ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1704  [0710200413922017/31 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA |(COMPANIES 241(1) ADDITIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1705 |0710200413922017/32 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1706 |0710200413922017/33 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1707 |0710200413922017/34 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec.
1708 [0710200413922017/35 ENGEL Ve, NEEMRANA  |(COMPANIES 24101) CA NOT CONSIDER IN 28-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017

ADDTIONAL DOCUMENT




M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1709 |0710200413922017/36  |PONATELLE WACZIARG EP|PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1710 |0710200413922017/37 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1711 [0710200413922017/38 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1712 |0710200413922017/39 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1713 |0710200413922017/40 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1714 |0710200413922017/41 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec.
1715 |0710200413922017/42 ENGEL Ve, NEEMRANA  |(COMPANIES 24101) CA NOT CONSIDER IN 28-12-2020

HOTEL PVT LTD

ACT)/401(ND)2017

ADDTIONAL DOCUMENT




M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1716 [0710200413922017/43 DONATELLE WACZIARG EP | PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1717 |0710200413922017/44 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1718  |0710200413922017/45 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. NEED TO FILE ONLY REPLY
1719 10710200413922017/46 ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) NOT CA 28-12-2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY
NEED TO FILE ONLY REPLY
1720 |0710200413922017/47 DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. CA NOT CONSIDER IN 28-12-2020
ENGEL Vs. NEEMRANA  |(COMPANIES 241(1) ADDTIONAL DOCUMENT
HOTEL PVT LTD ACT)/401(ND)2017
PRATIM KABIRAJ Vs. COMPANY
BENGAL UNITECH PETITION IB true copy sign and stam
1721 |0710102150942019/3 UNIVERSAL (IBC)/3243(ND)201 |'BC under Sec7 e dpyrocg‘ ol r‘;isse 4 |29-12-2020
INFRASTRUCTURE ° P
PRIVATE LIMITED
PRATIM KABIRAJ Vs. COMPANY
BENGAL UNITECH PETITION 1B
1722 |0710102150942019/4 UNIVERSAL (IBC)/3243(ND)201 IBC under Sec 7 Only proof of service uploaded [29-12-2020
INFRASTRUCTURE

PRIVATE LIMITED

9




PALLAVI JOSHI BAKHRU

CREDITOR Vs COMPANY
1723 |0710200420362018/69 ' PETITION IB IBC under Sec 7 page 14 26 not clear 29-12-2020
UNIVERSAL BUILDWELL | (oo o oio01s
PVT. LTD.
HSOL S IVATE o
1724 [0710102025642020/3 : PETITION IB IBC under Sec 7 NEED TO IA FILE 29/12/2020
LOGISTICS SOLUTIONS | (2 e 19020
PVT LTD
HSOL CEA U oy
1725 [0710102025642020/4 : PETITION IB IBC under Sec 7 NEE TO IA FILLING 29/12/2020
LOGISTICS SOLUTIONS | (o e o502
PVT LTD
RAINI MITTAL Vs. JYOTI | 0o
SWARUP MITTAL PETITION Sec. 241(1),S
1726 |0710102026062020/3 BUILDERS AND ec. 241(1).Sec. NEED TO IA FILE 29/12/2020
CONTRACTORS PRIVATE  |(COMPANIES 242(4)
CIMITED ACT)/145(ND)2020
NORTHERN ARC CAPITAL ggﬁ?ﬁ)’\rj\lﬂs
1727 [0710102101682019/5 LIMITED Vs. FIVE CORE | oo 1o oo |1BC under Sec 7 NEED TO IA FILE 30/12/2020
ELECTRONICS LIMITED  |g
KDS HOMES AND HOUSES
PRIVATE LIMITED Vs. COMPANY
OFFICE OF THE APPEAL(COMPANI
1728 [0710102104312020/1 REGISTRAR OF cs Sec 252 (3) NEED TO IA FILE 12-02-2020
COMPANIES NCT OF DELHI |ACT)/456(ND)2020
& HARYANA
M/S RENU PROPTECH PVT TJ,ESI{;%%LORY
1729 |0710102105492020/1 LTD Vs. M/S RED TOPAZ Sec 60(5) TRUE COPY SIGN MISSING ~ |29/12/2020

REAL ESTATE PVT LTD

(1.B.C)/4931(ND)20
20




AXIS BANK LTD. Vs. M/S  |INTERLOCUTORY
SHREE BALAJI APPLICATION
1730 [0710102080222020/6 RINTOPAGK PRIVATE (L.B.C)3638(ND)20 | 59¢ 606) TRUE COPY SIGN MISSING | 29/12/2020
LIMITED 20
NEERAJ BHATIA Vs. INTERLOCUTORY
VINAYAK RATHI STEELS  |APPLICATION
1731 |0710102080932020/1 ROLLING MILLS PRIVATE | (1.B.Cy/s614(ND)20 |19 NEED TO IA FILE 18/12/2020
LIMITED 20
JAMMU & KASHMIR BANK | COMPANY
LTD. Vs. VINAYAK RATHI  |PETITION 1B
1732 |0710102089482019/11 STEELS ROLLING MILLS | (BCy/1295(ND)201 |'BC under Sec 7 NEED TO IA FILE 29/12/2020
PRIVATE LIMITED 9
COMPANY Application under
ACREE TRADING APPLICATION
1733 |0710102150272019/4 CORPORTATION Vs, (1BC)1606(ND)201 |21 Other PAGE 19 27 28 31 32 30/12/2020
9 provisions- IBC
SARVESH Kastvapvs | CORTl! Page not clear-21,24,26 to
1734 710102119602020 AISHWARYA MOHAN (BCy1627(PB)201 |59¢ 606) Sameer 315047 0 55,58 29-12-2020
GHARANA °
English Translation 67 to 69, 996
to 1003, 1006 to 1013, 1016 to
HONG SHIK YOO VS JITEN ([C Petiti 1023, 1026 10 1033, Pages not
1735 [710102097412020 ompany FEON | go0 245 SHIVRAM clear 229 to 234, 09-10-2020
AMRUTLAL DESAI (Companies Act) 245,249,254 259 269 to
273,301,302,312 to 313,357 to
363, 383,388 to 396,470 to
YETI EXPORTS PRIVATE st of dates &amp:amp:amp:
1736 |710102117782020 LIMITED VS WELLINGTON - {Company Peition 1. o7 1) Himanshu events missed, Brief synopsis  [21-12-2020

TRANSPORTATION
PRIVATE LIMITED

(Companies Act)

missed, no advance service




VIPIN AUTOMOBILES
PRIVATE LIMITED VS

Company Petition

List of dates &amp;amp;amp;
event, Brief synopsis missed, no
advance service, Company

1737 [710102117772020 WELLINGTON Comoanies Acty |S€€ 97() Himanshu T B b 1 Mo 21-12-2020
TRANSPORTATION P B AoA P
PRIVATE LIMITED amp;amp;amp; AoA, Page
missed 57
1738 |0710102016512020/3 KULDEEP KAUR Sec 252 (3) Supporting Affidavit missed/True | 4 1, 545
copy sign missed
1739 |0710102016512020/3 KULDEEP KAUR Sec 252 (3) Supporting Affidavit missed/True |, 44 545
copy sign missed
SHEELA SHARMA VS SS'IIYII'};I?)'\I‘\IYIB Application under rivadarshi
1740 [710102102042020 ANSAL PROPERTIES AND | 2ot oo, [any other zhgitan - wrong file 25-10-2020
INFRASTRUCTURE ° provisions- IBC y
PHYSIO CONTROL INDIA KQ(DA) MERGER
1741 [710102117352020 SALES PRIVATE LIMITED | 1| gamaTION( |S6¢: 230-232 - RAJEEV Wrong Case type 19-12-2020
VS RAKESH KUMAR Second Motion
SINGALA COMPANIES
ACT)/65(PB)2020
SHYAM SUNDER VS ADA "
1742 [710102035432020 RESTAURANTS AND ICBO(Té’g’)’y Petition |5 Under Sec 9 ggﬁ:}:'DBHUSHAN claim less than 1 cr 24-03-2020
FOODS PRIVATE LIMITED
SH. AMAN NATH Vs. ICD:(E)M?(E\)’\I]\IY Application will be file as IA and
1743 [0710102021342018/27 NEEMRANA HOTELS (COMPANIES Sec. 242(4) reply will be file as additional ~ |30/12/2020

PRIVATE LIMITED

ACT)/348(ND)2017

document




SH. AMAN NATH Vs.

COMPANY

Application will be file as IA and

1744 |0710102021342018/28 NEEMRANA HOTELS PETITION Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. gg_ﬂ_lig:r Application will be file as IA and
1745 [0710102021342018/29 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?@)’?\l\( Application will be file as IA and
1746 [0710102021342018/30 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?ﬂ;f Application will be file as IA and
1747 |0710102021342018/31 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?ﬁ)’\l{l\( Application will be file as IA and
1748 [0710102021342018/32 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. SSM?%TQY Application will be file as IA and
1749 [0710102021342018/33 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ICD:(E)M?(E\)’\I]\IY Application will be file as IA and
1750 (0710102021342018/34 NEEMRANA HOTELS (COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020

PRIVATE LIMITED

ACT)/348(ND)2017

document




SH. AMAN NATH Vs.

COMPANY

Application will be file as IA and

1751 [0710102021342018/35 NEEMRANA HOTELS PETITION Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. gg_ﬂ_lig:r Application will be file as IA and
1752 |0710102021342018/36 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
SH. AMAN NATH Vs. ggﬁ?@)’?\l\( Application will be file as IA and
1753 |0710102021342018/37 NEEMRANA HOTELS Sec. 242(4) reply will be file as additional 30/12/2020
PRIVATE LIMITED (COMPANIES document
ACT)/348(ND)2017
M/S INDORE CFA COMPANY
SOLUTION Vs. NAVA PETITION IB )
1754 |10710102069592020/2 HEALTHCARE PRIVATE (IBC)1011(ND)202 IBC Under Sec 9 Need to file as IA 30/12/2020
LIMITED 0
ANKUR ENTERPRISES Vs. |COMPANY
1755 |0710102082632020/6 PANTEL TECHNOLOGIES PETITION IB IBC Under Sec 9 Need to file as IA 30/12/2020
PRIVATE LIMITED (IBC)/923(ND)2020
ANKUR ENTERPRISES Vs. |COMPANY
1756 |0710102082632020/7 PANTEL TECHNOLOGIES PETITION IB IBC Under Sec 9 Need to file as IA 30/12/2020
PRIVATE LIMITED (IBC)/923(ND)2020
COMPANY
1757 |0710102116702019/2 ARTIMPIANTI INDIA PETITION 1B IBC Under Sec 10 Index missed 30/12/2020

PRIVATE LIMITED Vs.

(IBC)/2104(ND)201
9




M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) L

1758 [0710200413922017/48 ENGEL Vs. NEEMRANA (COMPANIES 241(1) (rjzp;lz:;lln?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) o

1759 [0710200413922017/49 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn:ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) -

1760 [0710200413922017/50 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn\;ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) -

1761 |[0710200413922017/51 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn\;ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) o

1762 [0710200413922017/52 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le:);;:zn\;ng?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) o

1763 [0710200413922017/53 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le:);;:zn\;ng?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) L

1764 [0710200413922017/54 ENGEL Vs. NEEMRANA (COMPANIES 241(1) reply will be file as additional 30/12/2020

HOTEL PVT LTD

ACT)/401(ND)2017

document




M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) L

1765 [0710200413922017/57 ENGEL Vs. NEEMRANA (COMPANIES 241(1) (rjzp;lz:;lln?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) o

1766 [0710200413922017/58 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn:ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) -

1767 [0710200413922017/59 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn\;ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) -

1768 [0710200413922017/60 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn\;ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) o

1769 [0710200413922017/61 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le:);;:zn\;ng?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) o

1770 [0710200413922017/62 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le:);;:zn\;ng?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) L

1771 [0710200413922017/63 ENGEL Vs. NEEMRANA (COMPANIES 241(1) reply will be file as additional 30/12/2020

HOTEL PVT LTD

ACT)/401(ND)2017

document




M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) .

1772 |0710200413922017/64 ENGEL Vs. NEEMRANA (COMPANIES 241(1) (rjzp;lz:;lln?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ) .

1773 [0710200413922017/65 ENGEL Vs. NEEMRANA (COMPANIES 241(1) (rje();)clzn:ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ] .

1774 [0710200413922017/66 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn:ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP |PETITION Sec. 242(4),Sec. . ] .

1775 |0710200413922017/67 ENGEL Vs. NEEMRANA (COMPANIES 241(1) Le()rz:zn:ng:)e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
M/S AUDE PRIYA COMPANY Application will be file as IA and
DONATELLE WACZIARG EP [PETITION Sec. 242(4),Sec. . ) -

1776 |0710200413922017/68 ENGEL Vs. NEEMRANA (COMPANIES 241(1) L?)Tzn:ng?e file as additional 30/12/2020
HOTEL PVT LTD ACT)/401(ND)2017
TIRUPATI VENKATESHWAR
RASAYAN PRIVATE COMPANY
LIMITED Vs. THE APPEAL(COMPANI )

1777 |0710102008512020/1 REGISTRAR OF ES Sec 252 (1) Index missed 31/12/2020
COMPANIES NCT OF DELHI |ACT)/527(ND)2020
AND HARYANA
ON DEMAND COMPANY
TRANSPORTATION PETITION IB -23 not clear,tr written

1778 [0710102094842020/2 TECHNOLOGIES LIMITED IBC Section 59 Pg-2s ot clear,rue copy WIHeN 134,/12/2020

Vs. REGISTRAR OF
COMPANIES

(IBC)/1030(ND)202
0

in full,service to income tax




JINDAL STEEL COMPANY
CORPORATION Vs. OLIVER|PETITION IB )
1779 (0710102101712020/3 ENGINEERING PRIVATE (IBC)/1073(ND)202 IBC Under Sec 9 Need to file as IA 31/12/2020
LIMITED 0
M/S A B EDUVENTURE COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI service missed to roc and
1780 |0710102148202019/4 REGISTRAR OF ES Sec 252 (1) income tax 31/12/2020
COMPANIES NCT OF DELHI | S0 0 10\ 115016 come ta
AND HARYANA
CRAYON SOFTWARE COMPANY
EXPERT INDIA PVT LTD Vs. |PETITION IB
1781 |0710102159622019/5 HEALTHFORE (IBC)/3294(ND)201 IBC Under Sec 9 wrong docs 01-01-2021
TECHNOLOGIES LIMITED |9
KRITA ENGINEERING
PRIVATE LIMITED VS AN . S
1782 |710102118262020 GASLINES PROJECTS IBC Under Sec 9 Pallav Palit jurisdiction upup 01-04-2021
PRIVATE LIMITED
COMPANY Application under
1783 |710102000072021 gﬁ?'\lEKC?gll?NglleC\é)sMPANY PETITION IB any other Arun Saxena no index 01-04-2021
(IBC)/818(ND)2018 |provisions- IBC
TECHNO ELECTRIC & Transfer
ENGINEERING CO. LTD. VS - . |Rule16(d),NCLT
1784 |710102116082020 MCLEOD RUSSEL INDIA Petition(Companies Rules, 2016 UDIT KISHAN & Wrong documents uploaded 15/12/2020
Act)
LTD
CA(A) MERGER
BLUE STAR BUILDPROP AND Sec. 230-232. Sec
1785 [0710102083842020/3 PRIVATE LIMITED Vs. AMALGAMATION( 234' ’ ONLY INDEX UPLOADED 12-09-2020
EARTH WATER LIMITED COMPANIES

ACT)/107(ND)2020




BLUE STAR BUILDPROP

CA(A) MERGER
AND

Sec. 230-232, Sec

1786 |0710102083842020/4 PRIVATE LIMITED Vs. AMALGAMATION( 234 document Not Upload 12-09-2020
EARTH WATER LIMITED COMPANIES
ACT)/107(ND)2020
INTERLOCUTORY
APPLICATION Rule 11 of NCLT, . o
1787 (0710102099732020/3 GLOSTER LIMITED Vs. (1.B.C)/4542(ND)20 |2016 Supporting affidavit missed 30/12/2020
20
SINSECNECONENT  |coupany
1788 |0710102064462020/2 i oo PETITION IB IBC Under Sec 9 sign missed on reply 01-02-2021
HELTHCARE & RESERCH (IBC)/833(ND)2020
NCR PVT. LTD
SINSECATECONCERTlcoupany
1789 |0710102064462020/3 i o PETITION IB IBC Under Sec 9 sign missed on reply 01-02-2021
HELTHCARE & RESERCH (IBC)/833(ND)2020
NCR PVT.LTD
AXYKNO CAPITAL K\IJFI’ELITIC_:X%LCJ)LORY Rule 11 of NCLT
1790 |0710102094972020/2 SERVICES PVT. LTD. Vs. (1.B.C)/4347(PB)20 |2016 ’ Wrong Document(Petition filed) |01-02-2021
RATTANINDIA POWER LTD. 26 '
COMPANY
1791 |0710102010062020/2 E;R//;\AI:FEIEI(I\;ATT\IQSD AMEREX PETITION IB IBC Under Sec 9 Index missed 01-03-2021
(IBC)/339(ND)2020
KARUNA SHARMA Vs. K\IJFI,EL'TIC‘;Q%%LORY
1792 |0710102034492020/2 UTSAV SECURITIES Sec 60(5) TRUE COPY SIGN MISSING 01-03-2021

PRIVATE LIMITED

(1.B.C)/2420(ND)20
20




COMPANY

Pg-618 translation/Pg-657 to 659

1793 |0710102007102020/5 X:\jﬁ_Ngf;iHARMA vs. APPLICATION Sec 66(1) not clear/volume Break in each |01-04-2021
(IBC)/884(PB)2020 Vol.
VT LTD. Ve, NAVATI |COMPANY
1794 [0710102064462020/5 ) i PETITION IB IBC Under Sec 9 sign on rejoinder,pg-24 repeated |01-04-2021
HELTHCARE & RESERCH (IBC)/833(ND)2020
NCR PVT.LTD
SUDHIR SALES & COMPANY
1795 |0710102075702019/6 SERVICES LTD Vs. VALAYA|PETITION IB IBC Under Sec 9 INDEX MISSING 01-04-2021
CLOTHING PVT LTD (IBC)/905(ND)2019
TECHNO ELECTRIC &
TRANSFER
ENGINEERING CO. LTD. Vs. Rule16(d),NCLT . o
1796 |0710102078232020/20 MCLEOD RUSSEL INDIA PETITION Rules, 2016 IBC Supporting affidavit missed 01-04-2021
(IBC)/38(PB)2020
LTD.
MOTHER LAM PRIVATE ggﬁ?ﬁ)’\l‘\lYlB
1797 10710102080922020/1 LIMITED Vs. 3 ACES WOOD (IBC)/1071(ND)202 IBC Under Sec 9 pg-3 cut 01-04-2021
PRIVATE LIMITED 0
R. TARKESHWAR NARAYAN I’L\IF-’FIELITIC_IQ'IC':I%LORY Application under Wrong Document(Status Report
1798 |0710102088622020/2 Vs. PRAVEEN KUMAR (1.B.C)/3975(ND)20 any other filed) ° P 01-04-2021
AGGARWAL 2(') ' provisions- IBC
COMPANY
ARUN GOEL Vs. SPG PETITION Sec. 241(1),Sec.
1799 [0710102092602019/10 BUILDCON PVT. LTD. (COMPANIES 242(4),Sec. 244(1) TRUE COPY SIGN MISSING 01-04-2021

ACT)/91(ND)2019




STATE BANK OF INDIA Vs.

COMPANY
PETITION IB

55 56 58 59 60 61-72 98 NOT

1800 |0710102097842019/3 JKM INFRA PROJECTS (IBC)/1693(ND)20"1 IBC under Sec 7 CLEAR 01-04-2021
LIMITED 9
ASHMIT CORPORATION COMPANY
PRIVATE LIMITED Vs. PETITION IB
1801 |0710102101182019/11 FLEXI INFOTECH PRIVATE |(IBC)/1625(ND)201 IBC Under Sec 9 document Not Upload 01-04-2021
LIMITED 9
MR. PARDEEP KUMAR
LAKHANI RESOLUTION INTERLOCUTORY back date affidavit,sign missed
PROFESSIONAL OF M/S. |APPLICATION .
1802 (0710102111302020/3 DION GLOBAL SOLUTIONS |(1.B.C)/5364(ND)20 Sec 60(5) :Fa;?plﬁgizgopy sign and 01-04-2021
LTD Vs. P J NETWORKS 20 P
PVT LTD
COMPANY
SURESH YADAV Vs. SP PETITION IB True copy sign and stamp
1803 |0710102113952019/6 CONTRACTS PVT. LTD. (IBC)/2004(ND)20" IBC Under Sec 9 missed 01-04-2021
9
SATYA PRAKASH GUPTA ggﬁ?@)’\l‘\lYlB Pg-7 to 43 not clear/Wrong proof
1804 |0710102165542019/1 Vs. DESEIN PRIVATE IBC Under Sec 9 9 : 9p 01-04-2021
(IBC)/3444(PB)201 of Service attached
LIMITED 9
COMMERCE Vs, BINDALS | COMPANY
1805 |0710102426212018/49 . PETITION IB IBC under Sec 7 Index not signed 01-04-2021
SPONNGE INDUSTRIES (IBC)/60(PB)2018
LIMITED
BANK OF INDIA Vs. COMPANY Application under PG-83 to 98/110 to 118/185 to
1806 [0710120005452018/11 TIRUPATI INFRAPROJECTS |PETITION IB any other 193not clear pg-237 to 248 is 01-04-2021
PVT. LTD. (IBC)/104(PB)2017 |provisions Cut/volume wise not uploaded




RELIANCE COMMERCIAL

COMPANY
1807 |0710102009332019/12  |FINANCE LTD Vs, PETITION IB IBC under Sec 7 document Not Upload 01-05-2021
ROSEWOOD TREXIM PVT
(IBC)/413(PB)2019
LTD
RAJIV SHUKLA Vs. ANSAL f-\;glgALlTéE':'(ION(CO Application under
1808 |[0710102073952020/1 PROPERTIES AND MPANIES any other True copy sign and stamp 01-05-2021
INFRASTRUCTURE LIMITED |\ "2 et oopg |Provisions
SUDHIR SALES & COMPANY
1809 [0710102075702019/7 SERVICES LTD Vs. VALAYA|PETITION 1B IBC Under Sec 9 Index missed 01-05-2021
CLOTHING PVT LTD (IBC)/905(ND)2019
ENGINEERED FACILITY
{\/A:NI’EA\?AEI\'I\AENT SERVICES COMPANY -16,17,23 not clear,back date
1810 [0710120005022018/7 : PETITION IB IBC Under Sec 9 pg-10,17, ' 01-05-2021
MULTISPECIALITY (IBC)/985(ND)2018 affidavit pg-36,pg-42 translate
HOSPITAL & RESEARCH
CENTRE PVT LTD
ENGINEERED FACILITY
\'\;':NEA\?/E\"V'ENT SERVICES | - ompaNy pg-16,17,23,59,60,61 not
1811 [0710120005022018/9 : PETITION IB IBC Under Sec 9 clear,back date affidavit pg- 01-05-2021
MULTISPECIALITY (IBC)/985(ND)2018 36,pg-42 translate
HOSPITAL & RESEARCH P9
CENTRE PVT LTD
COMPANY
1812 [710102114762020 SE)QAAMRETT/ICI;EIQI'_I' I/ASX K‘terl:gzﬁgil By [Secs06) PETITION 1B Ritesh Khare Section not mention in soft copy [10-12-2020
PP = (IBC)11138(ND)2018
page:26, 30, 31, 33, 34, 36, 37,
39, 40, 42, 45, 48, 51,54, 57, 60,
VEER BHAN SONS (HUF) Vs|c Petiti 61, 63, 64, 66, 67, 69-70, 7273,
1813 [710102084562020 (HUF) ompany FElion 115¢ Under Sec 9 SANYAM JAIN 75-76, 79, 82, 85, 87, 90, 93, 96, [09-02-2020

DCM LIMITED

IB (IBC)

99, 102, 103, 105, 108-109, 111-

112, 114, 115, 117, 120-121,
123, 126, 129-130, 132, 135,




MR. NIRAJ KUMAR VS M/S

REAL GROWTH Company Petition SANDEEP SINGH .
1814 |710102118492020 COMMERCIAL IB (IBC) IBC Under Sec 9 HORA claim amount less than 1 Cr 23/12/2020
ENTERPRISES LIMITED
KHYATI NILUM Company
1815 |710102101162020 ASSOCIATES PVT. LTD. VS |Application(Compa |Rule 11 of NCLT - main case not link 22/10/2020
KHYATI GLOBAL PVT. LTD. |nies Act)
COMPANY Page no. 230, 283, 284, 286 not
1816 |710102115732020 ;ESREBQS%:\Z"A'TREJELIY\IS MR. X‘te::zgﬁf)‘r’% B.C) |Sec60(5)Sec30 [PETITION B NEERAJ clear Please choose proper 14/12/2020
PP = (IBC)/1731(ND)2019 section according to soft copy
M/S JAYASWAL NECO
INDUSTRIES LIMITED VS COMPANY . o
1817 [710102000082021 M/S GLOBE NOBLE rte::gzi‘i;ﬂl B.C) ZRS‘:% 1OfNCLT, | oeTiioN 1B Amit Keswani Ec')ease mention section in soft |44 1 5021
ENGINEERING PRIVATE PP B (IBC)/2617(ND)2019 Py
LIMITED
FEEDBACK INFRA PRIVATE
LIMITED VS LOGIX Interlocutory N
1818 [710102000242021 INFRASTRUCTURE Application (1.B.C) Sec 60(5) ADITI SHARMA please link with main case 01-03-2021
PRIVATE LIMITED
Application under | COMPANY
1819 [710102000622021 l\sﬂg/gsggéﬂ\t ';E'l\\"ﬂﬁg' Vs K‘terl:gzﬁgil B.c) [any other PETITION 1B Abhirup Merge into one PDF 01-05-2021
: PP S~) | provisions- IBC  |(IBC)/581(ND)2020
SURENDRARAJGANGVS | Rule 11 of NCLT. | COMPANY
1820 |710102000932021 M/S BIGUR FINANCE Y * |PETITION 1B Surendra Raj Gang  [No index/wrong pagination/etc  |01-06-2021

LIMITED & ORS

Application (1.B.C)

2016

(IBC)/639(PB)2018




WEALTHCORP HEALTH COMPANY
SERVICES PVT. LTD. Vs. PETITION IB
1821 |0710102142642019/3 WELLOGO SERVICES (IBC)/2886(ND)20"1 IBC Under Sec 9 Wrong Documen 01-05-2021
PRIVATE LIMITED 9
e eyss [NTERLOGATORY
1822 |[0710102143462019/1 APPLICATION Sec 60(5) Wrong 01-05-2021
JEWELLERY PRIVATE (IBC)/812(ND)2019
LIMITED
UNION BANK OF INDIA Vs. [COMPANY
1823 [0710102410362017/27 ERA INFRA ENGINEERING |PETITION IB IBC under Sec 7 INDEX NOT SIGNED 01-05-2021
LIMITED (IBC)/190(PB)2017
1824 [0710200410952018/12 . : ) PETITION IB IBC Under Sec 9 ONLY PROOF OF SERVICE 01-05-2021
INFRASTRUCTURE PVT.
(IBC)/893(ND)2018
LTD.
GP GLOBAL ENERGY COMPANY Rule 11 of NCLT
1825 (0710102010302020/2 PRIVATE LIMITED Vs. ANIL |APPLICATION 2016 ’ pg-73,74,78,79,193 not 01-06-2021
KOHLI (IBC)/719(PB)2020
BHUPENDRA STEELS
PRIVATE LIMITED Vs. COMPANY 3 s court fee missed in
1826 (0710102014412019/4 LOTUS GREEN PETITION IB IBC Under Sec 9 Vakaltnama 01-06-2021
DEVELOPERS PRIVATE (IBC)/682(ND)2019
LIMITED
M/S STAR BUILDER &
e ne ot oy
1827 |0710102015522019/8 PETITION IB IBC Under Sec 9 3 rs court fee missed in 01-06-2021

SAINI'Vs. LOTUS GREENS
DEVELOPERS PRIVATE
LIMITED

(IBC)/681(ND)2019




COMPANY

1828 [0710102015842020/1 NIL RATAN KHAITAN Vs. :‘A*:,'Z';\:fEAéT'ON(CO Rule 11 of NCLT Not found 01-06-2021
ACT)/139(ND)2020

SANJAY Vs. ADVANCE COMPANY

1829 |0710102034772020/6 METERING TECHNOLOGY |PETITION IB IBC Under Sec 9 Not found 01-06-2021
LIMITED (IBC)/819(ND)2020
M/S INDORE CFA COMPANY
SOLUTION Vs. NAVA PETITION IB

1830 |0710102069592020/1 HEALTHCARE PRIVATE (IBC)1011(ND)202 |'BC Under Sec 8 NEED TO IA FILLING 01-06-2021
LIMITED 0
SUDHIR SALES & COMPANY

1831 |0710102075702019/8 SERVICES LTD Vs. VALAYA|PETITION IB IBC Under Sec 9 NO INDEX 01-06-2021
CLOTHING PVT LTD (IBC)/905(ND)2019
POWER2SME PVT. LTD. Vs. ggﬁ?ﬁ)’\rj\lﬂs

1832 |0710102102172019/6 KAGAZ PRINT-N-PACK (IBC)Y1712(ND)201 |'BC Under Sec 8 TRUE COPY SIGN MISSING  [01-06-2021
INDIA PRIVATE LIMITED ¢
MIDWEST BIOFUEL INDIA |00 or
PRIVATE LIMITED Vs. APPEAL(COMPANI

1833 |0710102103172020/1 REGISTRAR OF Es ——Sec 252 (3) Index missed 01-06-2021
COMPANIES NCT OF DELHI
& HARYANA ACT)/479(ND)2020

CA(A) MERGER

BLUE STAR BUILDPROP  |AND Sec. 230.232. Sec

1834 [0710102083842020/2 PRIVATE LIMITED Vs. AMALGAMATION( |, : executive sheet index missing ~ |28/11/2020
EARTH WATER LIMITED  [COMPANIES

ACT)/107(ND)2020




RAJGARHIA LEASING AND
FINANCIAL SERVICES

CA(A) MERGER
AND

Sec. 230-232, Sec

1835 |0710102093232020/1 PRIVATE LIMITED Ve, MR, |AMALGAMATION( |57 executive sheet index missing  |12-08-2020
RAJESH NARANG COMPANIES
ACT)/98(ND)2020
CA(A) MERGER
BLUE STAR BUILDPROP  |AND Sec. 230232, Sec
1836 [0710102083842020/2 PRIVATE LIMITED Vs. AMALGAMATION( |5or =5 Need to file as IA 12-09-2020
EARTH WATERLIMITED  |COMPANIES
ACT)/107(ND)2020
SRIVATE LIMITED ve. Sp | COMPANY
1837  [0710102077772020/2 : PETITION IB IBC Under Sec 9 need to IA file 29/12/2020
AUTOMOTIVE (IBC)/892(ND)2020
COMPONENTS PVT LTD
M/S RANDSTAD INDIA PVT. |COMPANY ndex missed.oa0e numberin
1838 [0710200426982018/5 LTD Vs. BASHAR PETITION IB IBC Under Sec 9 e ir']pﬁlg 9 |29/12/2020
TECHNOLOGIES PVT. LTD |(IBC)/20(ND)2018
COMPANY
SHAH PUBLICATION APPLICATION Rule 11 of NCLT,
1839 [0710102016452020/3 SRIVATE LIMITED V. (1BCy1139(ND)202 |2016 NEED TO IA FILE 01-02-2021
0
HARISH KAPOOR Vs. KING Eglﬂ"jé‘%w o
1840 [0710102022532020/1 RUBBER PRODUCTS Rule 11 of NCLT Pg-45 TO 48 NOT CLEAR 01-05-2021
PRIVATE LIMITED MPANIES
ACT)/178(PB)2020
HITECH ENTERPRISES Vs. Sgﬁgﬁm 3 15 court foe missed in
1841 [0710102118262019/4 LOTUS GREENS IBC Under Sec 9 s courtiee misse 01-06-2021

DEVELOPERS PVT. LTD.

(IBC)/2300(ND)201
9

Vakaltnama




AJAY SINGH @ AJAY COMPANY
1842 [0710102006592020/1 CHAUHAN Vs. TRIM INDIA |PETITION IB IBC Under Sec 9 file as a petition 01-07-2021
PVT. LTD. (IBC)/398(ND)2020
COMPANY
1843 |0710102033542020/2 gaEPORATION BANK Vs. PETITION IB IBC under Sec 7 Proof of Service 01-07-2021
(IBC)/804(ND)2020
PRIYANKA UPPAL Vs. XSF'\’ALTQXI'}(ION(CO Page numbering missed in index
1844 [0710102075552020/1 SUBSTRATAL SOLUTIONS MPANIES Sec. 242(4) and in file,true copy sign and 01-07-2021
PVT LTD ACT)/367(ND)2020 stamp missed
CA(A) MERGER
BLUE STAR BUILDPROP AND Sec. 230-232. Sec
1845 |0710102083842020/5 PRIVATE LIMITED Vs. AMALGAMATION( 234' ’ INDEX MISSED 01-07-2021
EARTH WATER LIMITED COMPANIES
ACT)/107(ND)2020
ACMOS INDIA PRIVATE COMPANY
LIMITED Vs. THE APPEAL(COMPANI
1846 [0710102117752020/1 REGISTRAR OF ES Sec 252 (1) service missed to income tax 01-07-2021
COMPANIES NCT OF DELHI
& HARYANA ACT)/531(ND)2020
TECHZONA BUILDCON COMPANY
PRIVATE LIMITED Vs. PETITION IB )
1847 |0710102135102019/6 ELEGANT IT SOLUTIONS (IBC)/2759(ND)201 IBC under Sec 7 Need to file as 1A 01-07-2021
PRIVATE LIMITED 9
COMPANY Sec. 73(4),Sec.
KHUSHBOO SINGHLA Vs.  [PETITION 74(2),Sec. 25 to 35/43 to 56/63,72 to 80 not
1848 |0710102097622020/1 ELIXIR TRADING PVT. LTD. |(COMPANIES 241(1),Sec. clear/True copy sign missed 01-08-2021

ACT)/154(ND)2020

242(4),Sec. 244(1)




COMPANY

SANJEEV JAIN Vs. PETITION Sec. 241(1),Sec. o
1849 [0710102105692020/1 SANJEEY JAIN (COMPANIES 242(4) True copy sign missed 01-08-2021
ACT)/156(PB)2020
SWASTIK INTERCHEM PVT. ggﬁ_’;@'ﬁm
1850 [0710120005622018/11 LTD. Vs. AM VINYT PVT. IBC Under Sec 9 NEED TO IA FILE 01-09-2021
(IBC)/1005(ND)201
LTD.
8
VARISCON ENGINEERING
SERVICES PRIVATE COMPANY Application under
1851 [0710102003612020/1 LIMITED Vs. PIER-ONE APPLICATION any other Wrong filing file as a application |01-11-2021
CONSTRUCTIONS PRIVATE |(IBC)/349(PB)2020 |provisions- IBC
LIMITED
M/S INTEC CAPITAL LTD Vs.|COMPANY
1852 [0710102007472019/7 M/S INDIA OFFSET PETITION IB IBC under Sec 7 upload file 01-11-2021
PRINTERS PVT LTD (IBC)/661(ND)2019
DIVYA SHARMA Vs. COMPANY
1853 [0710102008252019/10 EFFERENT REAL ESTATE |PETITION 1B IBC under Sec 7 DOCUMENT NOT IN PROPER [01-11-2021
PVT.LTD (IBC)/297(ND)2019
M/S OMNI MEDIA
COMPANY
1854 [0710200410842017/16 COMMUNICATION PVT LTD | ey 15 IBC Under Sec 9 NEED TO IA FILLING 01-11-2021
Vs. MIS JAY POLYCHEM | e con oo
INDIA LIMITED
Application under | COMPANY
1855 |710102001742021 DEVENDER LODHA VS Interlocutory any other PETITION 1B DIVYA GATTANI wrong e-filing 01-10-2021

SUPERTECH LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/177(ND)2019




ALCHEMIST ASSET

COMPANY
RECONSTRUCTION Interlocutory
1856 |710102001682021 CO.LTD. (AARC) VS MOSER |Application (1.B.C) Sec 60(5) zsgl)g%\zplg)zow JAYA S 41-49 not clear page 01-09-2021
BAER INDIA LIMITED
ARGENTIUM
INTERNATIONAL PRIVATE Interlocuto Application under
1857 |710102002012021 LIMITED VS UTM Aoplicati nngl B.C) any other Kanti main case not link 01-11-2021
ENGINEERING PRIVATE ppiication L8-%) 1 orovisions- IBC
LIMITED
A2B RESIDENCY OOTY-
ADYAR ANAND BHAVAN Company Petition
1858 |[710102104682020 SWEETS INDIA PVT. LTD. B (IB?C)y IBC Under Sec 9 Hassan Zubair Waris |claim amount less than 1Cr 11-03-2020
VS M/S ORAVAL STAYS
PVT. LTD.
Merge into one PDF/Petition not
in formet (Where is filled) /Memo
M/S URMILA R C.P c Petiti Mrinal Rani of parties/Brief of synopsis/List
1859  [710102001532021 PROJECTS PVT. LTD. VS |B°(”I‘é’g;‘y SHHON11BC Under Sec 9 Prr;':‘aniima” of Dates and events/Vkalatnama [01-09-2021
NBCC (INDIA) LIMITED client sign &amp;amp;amp;
Advocate sign miss/Pagination
not done/Cut Page 22/Blur
DEEPAK KHANNA VS Compan Application under |COMPANY
1860 |[710102022372020 EARTH INFRASTRUCTURE A Ii?:ati)c;n(lBC) any other PETITION IB Anurag Bhatt case type wrong 19/02/2020
LIMITED PP provisions- IBC  |(IBC)/401(ND)2017
Interlocutor COMPANY
1861 |710102111532020 HARSHIT VS JITESH GUPTA A Iication)EI B.C) Sec 60(5) PETITION IB Shivangi Shukla WRONG SECTIONS CHOOSE ]29/11/2020
PP = (IBC)11591(PB)2018
Page not clear-56 to 58,68/Blur
COMPANY Page-118 to 130,149/small font-
1862 |710102111542020 MAHINDER KUMAR VS Interlocutory Sec 60(5) PETITION IB Shivangi Shukla 238,239 Please delete previous |29/11/2020

JITESH GUPTA

Application (1.B.C)

(IBC)/1591(PB)2018

document and upload only fresh
document




NARESH KUMAR MUNJAL Interlocuto COMPANY Wrong filing need to file as a
1863 [710102117132020 VS FAST TRAX FOOD A Iicationnzl B.C) Sec 60(5) PETITION IB NARESH docurgentsg 18/12/2020
PRIVATE LIMITED PP o (IBC)/1563(ND)2019 ’
VIJAY KUMAR VS PAN ASIA Interlocuto COMPANY Wrong Section not match in soft
1864 [710102000012021 PROJECT DEVELOPMENT A Iicationngl B.C) Sec 12(2) PETITION IB Nishi o 9 01-01-2021
FUND INDIA PP o (IBC)/387(ND)2019 by
RANCHI MUNICIPAL Interlocuto COMPANY
1865 |[710102001822021 CORPORATEION VS JYOTI A Iicationr}EI B.C) Sec 60(5) PETITION IB Kumar Anurag Pg-47,49,51,53 cut 01-11-2021
BUILDTECH PVT LTD PP o (IBC)/1362(PB)2018
SURENDER KUMAR GUPTA |Company SS‘I'YII'?I%'\II\IY
1866 |[710102002092021 & ORS VS J.M. HOUSING Application(Compa |Rule 11 of NCLT (COMPANIES PRADEEP K MITTAL |section wrong soft copy in index |01-12-2021
LTD. nies Act) ACT)/133(ND)2020
KIRAN UDYOG PRIVATE Application under | COMPANY
LIMITED VS SUMRIDHI Interlocutory ) -
1867 |710102002172021 L any other PETITION IB Pranshu Goel service missing 01-12-2021
ALUMINIUM PRIVATE Application (1.B.C) o
provisions- IBC (IBC)/946(ND)2020
LIMITED
Company
ROHIT KUMAR GARG VS N . .
1868 |710102113552020 SURINDER KUMAR SINGAL Appllcatlon(Compa Rule 11 of NCLT SUBHASH wrong main case link 07-12-2020
nies Act)
LINGUS PERSONAL CARE
AND HYGIENE PRODUCTS Company income tax service missing Case
PRIVATE LIMITED VS N NITIN KUMAR not link upload proper file and
1869 [710102117732020 REGISTRAR OF Application(Compa |Rule 11 of NCLT MISHRA mention main case number in 21-12-2020

COMPANIES NCT OF DELHI
& HARYANA

nies Act)

soft copy




VISHWANIRMAL
MERCHANDISE AND
CONSUMER PRODUCTS

Company

1870 [710102117712020 PRIVATE LIMITED VS Application(Compa [Rule 11 of NCLT ;'IL'SR'ZUMAR :;Ct ;e;'tfsn”:::gf? 2;3'” €ase  121.12-2020
REGISTRAR OF nies Act) Py
COMPANIES NCT OF DELHI
AND HARYANA
RELIGARE ENTERPRISES . .
1871 |710102002422021 LIMITED VS MALVINDER K‘terl:“ﬁt?gl B.C) ZR(‘)‘E” of NCLT, SHAMBO NANDY wf“: case notlink case type |15 54 5021
MOHAN SINGH & ORS ppiication (1.5 ong
" Page not clear-30 to 194/Page
R. J. INDUSTRIES VS Company Petition ABHINAV
1872 [710102098892019 UNITED FOODS PVT. LTD. |3 (BC) IBC Under Sec 9 VEHROTRA no-189 to 191/Master ~ |28-06-2019
data/Advocate contact no. miss
PARSVNATH DEVELOPERS ggﬁ?@'ﬁm
1873 [0710102098222019/10 LIMITED Vs. FASTTRAX | 2o con i ooy |1BC Under Sec 9 wrong efiling 23/07/2020
FOOD PRIVATE LIMITED ~ |g
MR. SHAILENDRA KUMAR ggﬁ?@'ﬁm
1874 [0710102029262018/9 AGARWAL Vs. /S CHD | 217 oo |IBC under Sec 7 22 page missing 23/11/2020
DEVELOPERS LIMITED 8
CA(A) MERGER
BLUE STAR BUILDPROP  |AND Sec. 230932 Sec
1875 [0710102083842020/1 PRIVATE LIMITED Vs. AMALGAMATION( |52 ' file proparly not upload 25/11/2020
EARTHWATERLIMITED  |COMPANIES
ACT)/107(ND)2020
CA(A) MERGER
BLUE STAR BUILDPROP  |AND Sec. 230932 Sec
1876 [0710102083842020/2 PRIVATE LIMITED Vs. AMALGAMATION( |22 ' file proparly not upload 28/11/2020
EARTH WATER LIMITED ~ |COMPANIES

ACT)/107(ND)2020




M/S. SGR TOWNSHIP PVT.

COMPANY

1877 |0710102117572019/3 LTD. Vs. FIREFLY PETITION Sec. 241(1) WRONG DOCS 14/12/2020
BUILDTECH PVT. LTD (COMPANIES
’ ‘ ACT)/131(PB)2019
GUPSHUP TECHNOLOGY |COMPANY
INDIA PRIVATE LIMITED Vs. |PETITION IB
1878 0710102136682019/7 EXCLUSIFE TECHNOSOFT |(IBC)/2694(ND)201 IBC Under Sec 9 NEED TO IA FILE 15/12/2020
PRIVATE LIMITED 9
COMPANY
SANJAY KUMAR Vs. PETITION IB . .
1879 [0710102128642019/4 DESEIN PRIVATE LIMITED  |(IBC)/2699(ND)201 IBC Under Sec 9 sign missing 21/12/2020
9
M/S COLUMBIA PETRO COMPANY Wrong Document(Progress
1880 |0710102412382017/11 CHEM PVT LTD Vs. M/S PETITION IB IBC Under Sec 9 re ortgfiled) need to ﬁ|g as IA 01-08-2021
PETROLUBE INDIA LTD. (IBC)/343(ND)2017 P
UACKSTARMATETIO |coupy
1881 [0710102013372020/8 ’ PETITION IB IBC Under Sec 9 True copy sign missed 01-11-2021
ORIFLAME INDIA PRIVATE (IBC)/414(PB)2020
LIMITED
DIAMOND TRAEXIM COMPANY
PRIVATE LIMITED Vs. PETITION IB
1882 |0710102082052019/8 INDIRAPURAM HABITAT (IBC)/1397(PB)201 IBC under Sec 7 PROOF OF SERVICE MISSING |01-12-2021
CENTRE PRIVATE LIMITED |9
ARUNAVA SIKDAR Vs. INTERLOCUTORY Application under
1883 |0710102086782020/3 DEPUTY DIRECTOR APPLICATION any other TRUE COPY SIGN MISSING 01-12-2021

DIRECTORATE OF
ENFORCEMENT

(1.B.C)/3780(PB)20
20

provisions- IBC




EDGE MEDICAL

COMPANY
SOLUTIONS PRIVATE
1884 10710102088252020/1 LIMITED Vs. REGISTRAR APPEAL(COMPANI Sec 252 (3) INCOME TAX SERVICE 01-12-2021
ES MISSING
OF COMPANIES NCT OF ACT)/348(ND)2020
DELHI & HARYANA
ARMOUR SOLUTIONS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI . . .
1885 |0710102096942020/3 REGISTRAR OF ES Sec 252 (3) income tax service missing 01-12-2021
COMPANIES ACT)/434(ND)2020
HINDKUSH BUILDCON COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI INCOME TAX SERVICE
1886 |0710102103782020/1 REGISTRAR OF ES Sec 252 (3) MISSING 01-12-2021
COMPANIES ACT)/469(ND)2020
KDS HOMES AND HOUSES
PRIVATE LIMITED Vs. COMPANY
OFFICE OF THE APPEAL(COMPANI INCOME TAX SERVICE
1887 |0710102104312020/2 REGISTRAR OF ES Sec 252 (3) MISSING 01-12-2021
COMPANIES NCT OF DELHI | ACT)/456(ND)2020
& HARYANA
ORTEL COMMUNICATIONS [INTERLOCUTORY
LTD. Vs. SONY PICTURES |APPLICATION Rule 11 of NCLT, ONLY PROOF OF SERVICE
1888 |0710102111092020/3 NETWORKS INDIA P. (1.B.C)/5249(ND)20 (2016 UPLOAD 01-12-2021
LIMITED 20
ORTEL COMMUNICATIONS |INTERLOCUTORY
LTD. Vs. SONY PICTURES |[APPLICATION Rule 11 of NCLT, ONLY PROOF OF SERVICE
1889 |0710102111092020/4 NETWORKS INDIA P. (1.B.C)/5249(ND)20 (2016 UPLOAD 01-12-2021
LIMITED 20
ORTEL COMMUNICATIONS [INTERLOCUTORY
1890 |0710102111122020/2 LTD. Vs. SONY PICTURES |APPLICATION Rule 11 of NCLT, ONLY PROOF OF SERVICE 01-12-2021

NETWORKS INDIA P.
LIMITED

(1.B.C)/5252(ND)20
20

2016

UPLOAD




ORTEL COMMUNICATIONS
LTD. Vs. SONY PICTURES

INTERLOCUTORY
APPLICATION

Rule 11 of NCLT,

ONLY PROOF OF SERVICE

1891 10710102111122020/3 NETWORKS INDIA P. (1.B.C)/5252(ND)20 (2016 UPLOAD 01-12-2021
LIMITED 20
SIRSA JUTE MILLS COMPANY
PRIVATE LIMITED AND APPEAL(COMPANI INCOME TAX SERVICE
1892 |0710102114682020/2 ANR. Vs. REGISTRAR OF |ES Sec 252 (3) MISSING 01-12-2021
COMPANIES ACT)/504(ND)2020
COMPANY
NIKHIL JAIN Vs. RAJDHANI [APPLICATION(CO
1893 |0710102116942020/1 NURSURIES LIMITED MPANIES Rule 11 of NCLT E-STAMP MISSING 01-12-2021
ACT)/800(ND)2020
COMPANY
ALTICO CAPITAL INDIA LTD.
1894 10710102130252019/6 Vs. VATIKA ONE INDIA zggl)-/rzl(sj(')\é)(lgo)zm IBC under Sec 7 ::I)Bol\éLLJJI\:AI?EE'\ﬁNOT MENTION IN 01-12-2021
NEXT PRIVATE LIMITED 9
COMPANY Application under
RAM BHAWAN Vs. UTTAM |APPLICATION
1895 |0710102150482019/7 STRIPS LIMITED (IBC)/1608(ND)20"1 any gther NEED TO IA FILE 01-12-2021
9 provisions- IBC
M/S COLUMBIA PETRO COMPANY
1896 |0710102412382017/13 CHEM PVT LTD Vs. M/S PETITION IB IBC Under Sec 9 Sst;:§OOF OF SERVICE 01-12-2021
PETROLUBE INDIA LTD. (IBC)/343(ND)2017
CP(AA) MERGER
FIBCOM INDIA LIMITED Vs. [AND Sec. 230-232 -
1897 |0710102080262020/7 M/S FRESHLEE RETAIL AMALGAMATION( Secé)nd Motion NEED TO IA FILE 13/01/2021
PRIVATE LIMITED COMPANIES

ACT)/66(ND)2020




Application under

T e N L
1898 |0710102095442020/1 LIMITED Vs. UNIVERSAL P R INDEX MISSING 13/01/2021
BUILDWELL PVT. LTD NIES 1 of
S ACT)2(PB)2021  |NCLT,Rule16(d),N
CLT Rules,2016
FINSBURY GLOBAL FZE Vs. [COMPANY
UTTAM SUCROTECH PETITION IB
1899 |0710102097082020/2 INTERNATIONAL PRIVATE | (1BC)/1013(ND)202 |'BC Under Sec 9 AFFIDAVIT MISSING 13/01/2021
LIMITED 0
INTERLOCUTORY
COMMISSIONER Vs. APPLICATION Rule 11 of NCLT,
1900 |0710102097182020/2 ASHWAN! KUMAR GUPTA |(1.B.0YA406ND)20 |2016 NEED TO IA FILLING 13/01/2021
20
SINHAL HYGEINIC COMPANY
PRODUCTS PRIVATE APPEAL(COMPANI
1901 |0710102097712020/1 LIMITED Ve, REGISTRAR  |ES Sec 252 (3) E-STMAP MISSING 13/01/2021
OF COMPANIES ACT)/438(ND)2020
ARUN KUMAR GOEL Vs. HI ggﬁ?ﬁ)’\rj\lﬂs
1902 |0710102116822019/12 TECH GRAIN PROCESSING | £ o (s 51001 |1BC Under Sec 9 NEED TO SIGN EVERY PAGES |13/01/2021
PRIVATE LIMITED °
RESOLUTION
COMPANY
1903  [710102002802021 PROPESSIONAL VS UTM |nterlocutory Sec 60(5) PETITION 1B VINEET AGGARWAL |sign missing 13/01/2021
PACKAGING (INDIA) Application (1.B.C) (IBC)2552(ND)2019
PRIVATE LIMITED
AKHILESH KUMAR GUPTA
LIQUIDATOR OF M/S JOT COMPANY
1904 |710102003002021 IMPEX PRIVATE LIMITED vs|!nterlocutory Sec 60(5) PETITION 1B ADVOCATE 54 10 56 not clear page and due | 14,4514

M/S DLF UTILITIES LIMITED
& ORS

Application (1.B.C)

(IBC)/334(ND)2019

GAUTAM SINGHAL

payment section19(2)




AJAT SHATRUVS SOHO [, COMPANY
1905 |710102003302021 INFRASTRUCTURE A Iicationnzl B.C) |59 606) PETITION IB SHEKHAR KUMAR  |e-stamp paper missing 14/01/2021
PRIVATE LIMITED PP e (IBC)/415(PB)2019
ALOK KUMAR AGARWAL VS| Application under |[COMPANY
1906  [710102003432021 AISHWARYA MOHAN A Iication% B.c) [any other PETITION 1B ABHISHEK 146 not clear page 14/01/2021
GAHRANA PP B%) orovisions- IBC  |(1IBC)/816(PB)2018
Brief synopsis/ list of dates
&amp;amp;amp; events missed,
RAJESH KAPOOR VS c Petiti Sec. 241(1).S Company master data missed,
1907 |710102002642021 KAPCO ANTI VIBRATIONS Compa”y. eA' ':’“ 2:2°' " (1).Sec. Anurag Bhatt after 57 one page is without 13/01/2021
PVT. LTD (Companies Act) (4) serial no. , 2nd volume index is
wrong from page no 141, Page
cut 140, Page not clear 210,
COMPANY many pages not clear please
1908 [710102029642020 ﬁgtgﬁﬂt's\ﬁ/?ﬂgm rte::gzi‘i;ﬂl By [Secs4) PETITION 1B ABHISHEK check every page and upload  [05-03-2020
PP = (IBC)/48(PB)2017 fresh document
GAURAV KUMAR VS nterlocuto COMPANY
1909 [710102101212020 PARSVNATH DEVELOPERS | Iicationr}EI By [Secsos) PETITION 1B Nithin e-stamp /affidavit back date 21-10-2020
LTD PP = (IBC)/65(ND)2019
o COMPANY
1910 |710102003702021 :DCA%K/\\/'\:;XS Ii'l\\"MSTED géocs)s Application 1. 50(5) PETITION IB Deepak Singh CZSZ type wrong 38-58 not clear |5 1 501
(IBC)/1935(PB)2019 pag
CENTURY Compan Application under | COMPANY
1911 |710102022232020 COMMUNICATION LIMITED pany any other PETITION IB Gaurav Joshi case type wrong 18-02-2020

VS STATE BANK OF INDIA

Application(IBC)

provisions- IBC

(IBC)/263(PB)2018




MS. DEEPIKA BHUGRA

Interlocutory

Application under

case not connect/ wrong filing

1912 |710102004342021 PRASAD VS SKC locu any other Deepika e 16-01-2021
INFRATECH PVT. LTD. Application (I.B.C) | - \icions- 1BC file in CA
IAP COMPANY PRIVATE | Application under |[COMPANY
1913 |710102003662021 LIMITED VS STATE BANK |,/ Iication% B.c) [any other PETITION IB Dharmendra Kumar  |3,4,5,9 blur page 15-01-2021
OF INDIA PP B-%) orovisions- IBC | (IBC)/446(ND)2017
Application under | COMPANY
1914 [710102004032021 Eg;'}'(TOSFE::IGDTA': VS STATE X‘te::zgﬁf)‘r’% B.c) [any other PETITION 1B ROHIT SEHGAL 85,86,90 not clear page 15-01-2021
PP S~) | provisions- IBC  |(IBC)/786(PB)2018
ROHIT SEHGAL VS nterlocutor Application under |COMPANY
1915 |710102004022021 APOGEE ENTERPRISES | Iication)zl B.c) [any other PETITION IB ROHIT SEHGAL 53-56,68-69 NOT CLEAR PAGE [15-01-2021
PRIVATE LIMITED PP B%) orovisions- IBC | (1BC)/547(PB)2018
RAMIT RASTOGI - nterlocuto Application under [COMPANY
1916  |710102004092021 LIQUIDATOR VS GTHS A Iicationr}zl B.c) [any other PETITION IB RAMIT RASTOGI  [true copy sing missed 15-01-2021
RETAILS PRIVATE LIMITED | PP S%) orovisions- IBC | (IBC)/210(ND)2017
ARTI BALUJA Vs. 222"52‘2:' oN
1917 |0710102015022020/1 RANDSTAD INDIA PRIVATE Sec 60(5) Index m 13/01/2021
(IBC)/1013(ND)202
LIMITED 0
igimgsvmﬁﬂ% 1D |COMPANY pg-2,12-14,17,18,20,74 not
1918 |0710102015482020/1 PETITION IB IBC Under Sec 9 clear,pg-21,22,24,26,29,31,52,57|13/01/2021

Vs. HARSH SPECIALITY
COATING PRIVATE LIMITED

(IBC)/462(ND)2020

cut




ANKUSH SONI Vs. VAYAM

COMPANY

1919 [0710102016152019/6 PETITION IB IBC Under Sec 9 Wrong document 13/01/2021
TECHNOLOGIES LIMITED (IBC)/578(ND)2019
ARTI BALUJA Vs. BARFLEX f—\;SIgALITé:;(ION Page numbering missed in
1920 |[0710102022622020/1 POLYFILMS PRIVATE Sec 60(5) a9 ering mis: 13/01/2021
(IBC)/1412(ND)202 file,Index missed in file
LIMITED 0
M/S CRAYON SOFTWARE |COMPANY
EXPERTS INDIA PVT. LTD |PETITION IB Sign missed in reply,Proof of
1921 [0710102025802018/20 Vs. M/S VAS DATA (IBC)/1683(ND)201 IBC Under Sec 9 service missed 13/01/2021
SERVICES PVT. LTD 8
IRP SUNIL KUMAR g\glfjlég_ﬁgLORY
1922 [0710102060722020/2 AGRAWAL Vs. PUNEET 19(2) pg-8 not clear 13/01/2021
(1.B.C)/2089(ND)20
GOEL
20
IMPERIAL FASTNERS COMPANY
PRIVATE LIMITED Vs. PETITION IB Supporting affidavit missed with
1923 (0710102128042019/14 SOLVEN POWER SYSTEMS |(IBC)/2413(ND)201 IBC Under Sec 9 e stamp paper 13/01/2021
PRIVATE LIMITED 9
IMPERIAL FASTNERS COMPANY
PRIVATE LIMITED Vs. PETITION IB Supporting affidavit missed with
1924 (0710102128042019/15 SOLVEN POWER SYSTEMS |(IBC)/2413(ND)201 IBC Under Sec 9 o stamp paper 13/01/2021
PRIVATE LIMITED 9
SWASTIK PIPE LIMITED Vs. | COMPANY No index,No e-stamp,No
1925 [0710102005642020/3 FARIDABAD STAMPINGS PETITION IB IBC Under Sec 9 supporting Affidavit, No 14/01/2021

PVT.LTD

(IBC)/261(ND)2020

service/Pg-1 to 60 missed




MS. SANTOSH BHASIN Vs. |COMPANY Subborting affidavit missed with
1926  [0710102030002020/2 RTC RESTAURANTS INDIA |PETITION IB IBC Under Sec 9 e‘;‘t’sm g . 14/01/2021
LIMITED (IBC)/749(ND)2020 P pap
STATE BANK OF INDIA Vs. L—{\IF-’FIELITIC_IX'IC';IL(J)LORY
1927 [0710102090662020/1 ASIAN COLOUR COATED Sec 60(5) INDEX MISSING 14/01/2021
(1.B.C)/4030(PB)20
ISPAT LTD.
20
CA(A) MERGER
AND Sec. 230-232, Sec
1928  [0710102092142020/2 ARJIT AGRO PVT LTD Vs.  |AMALGAMATION( : ‘ SIGN MISSING 14/01/2021
234
COMPANIES
ACT)/100(PB)2020
Application under
TRANSFER any other
SRIKALAHASTHI PIPES ot
1929 |0710102095442020/2 LIMITED Vs. UNIVERSAL | ETITION(COMPA fprovisions ,Rule NEED TO UPLOAD ONE PDF 11 1 /501
BUILDWELL PVT. LTD NIES 11 of AND NO INDEX
SHE ACT)2(PB)2021  [NCLT,Rule16(d),N
CLT Rules,2016
INTERLOCUTORY
STATE BANK OF INDIA Vs. |APPLICATION Rule 11 of NCLT,
1930  [0710102119092020/1 STATE BANK OF INDIA (LB.Cye595(PB)20 |2016 ONLY ORDER UPLOAD 14/01/2021
20
COMPANY
1931 [0710102170452019/4 f%a\l\;;s g;i%ﬁlawgg PVTpETITION 1B IBC Under Sec 9 INDEX MISSING 14/01/2021
: (IBC)/88(ND)2020
DISH TV INDIA LIMITED Vs. |COMPANY
1932 [0710120001492018/15 MACRO COMMERCE PETITION IB IBC Under Sec 9 NEED TO IA FILLING 14/01/2021

PRIVATE LIMITED

(IBC)/398(PB)2017




M/S OMNI MEDIA

COMPANY
1933 [0710200410842017/16 COMMUNICATION PVT LTD PETITION IB IBC Under Sec 9 NEED TO IA FILLING 14/01/2021
Vs. M/S JAY POLYCHEM (IBC)/419(ND)2017
INDIA LIMITED
1934 [0710200421392018/20 . e PETITION IB IBC Under Sec 9 NEED TO IA FILLING 14/01/2021
TRADE LOGISTICS PVT.
(IBC)/183(ND)2018
LTD.
NEW INDIA COLOUR COMPANY
1935 |0710102018372020/2 COMPANY Vs. SAMTEX PETITION IB IBC Under Sec 9 pg-17 not clear 15/01/2021
DESINZ PRIVATE LIMITED |(IBC)/535(ND)2020
SANDEEP GOEL Vs. I’L\IF-’FIELITI(Eg'(I':IgLORY Application under Wrong Document (Progress
1936 [0710102092342020/1 GRANDSTAR REALTY PVT. any other 9 9 15/01/2021
(1.B.C)/4127(PB)20 o report filed)
LTD. 20 provisions- IBC
INTERLOCUTORY
ANJU JAIN Vs. VIKRAM APPLICATION Wrong Document(application
1937 [0710102113542020/1 BAJAJ (1.B.C)/5688(PB)20 Sec 60(5) filed) 15/01/2021
20
DEEPAK GUPTA AND ORS. [COMPANY Wrong Document(no
1938 |0710102118152020/4 Vs. COMPARE INFOBASE |PETITION IB IBC Under Sec 9 vakalagtnama) 15/01/2021
LIMITED (IBC)/7(ND)2021
ONESH OB IS lonan
1939 [0710102415722018/37 o PETITION IB IBC under Sec 7 need to ia filling 15/01/2021

BUILDCON PVT. LTD. &
ORS.

(IBC)/37(PB)2018




MUSADDI LAL KISHAN LAL

COMPANY

1940 |0710200412802017/9 PETITION IB IBC Under Sec 9 NEED TO IA FILE 15/01/2021
Vs. RAM DEV PVT LTD (1BC)176(PB)2017
MS. PUNITA KHATTER Vs. |COMPANY
MS. EXPLORERS TRAVELS |PETITION Sec 272 of the
1941 [0710204000182016/5 & TOURS PVT. PUT LTD. & |(COMPANIES gggpanles Act, NEED TO SIGN EVERY PAGES |15/01/2021
ORS. ACT)/3(ND)2016
NEW INDIA COLOUR COMPANY
1942 [0710102018372020/3 COMPANY Vs. SAMTEX  |PETITION IB IBC Under Sec 9 TRUE COPY SING MISSING  |17/01/2021
DESINZ PRIVATE LIMITED  |(IBC)/535(ND)2020
NUVOCO VISTAS INTERLOCUTORY
CORPORATION LIMITED Vs. | APPLICATION
1943 [0710102096542020/1 N. 8. CONCRETES PRIVATE | (.8 Cy/4454(ND)20 | 5% 60(5) NEED TO IA FILE 18/01/2021
LIMITED 20
NUVOCO VISTAS INTERLOCUTORY
CORPORATION LIMITED Vs. | APPLICATION
1944  [0710102096542020/2 N. . CONCRETES PRIVATE | (.8.C)/4454(ND)20 | 5% 60(5) need TO IA FILE 18/01/2021
LIMITED 20
DEEPAK GUPTA Vs. ELIXIR [COMPANY
1945 [0710102113582020/3 BUILDCON PRIVATE PETITION IB IBC under Sec 7 only proof of service upload 18/01/2021
LIMITED (IBC)/5(ND)2021
. COMPANY
MR.PAWAN SETHI 4™'S Vs.
PETITION Sec. 241(1),Sec. pg-49,50 not clear,pg-299-301
1946 |0710102107682020/1 PCL OIL AND SOLVENTS | oy ieate 2404) bg 13/01/2021

LTD &™'S.

ACT)/165(ND)2020




M/S VAIVA METALS AND

COMPANY
1947 [0710200421652018/6 ALLOYS PRIVATE LIMITED | oe 110\ 18 IBC Under Sec 9 Need to file as IA 14/01/2021
Vs. M/S SUNGIL INDIA (IBCY452(ND)2018
PRIVATE LIMITED
STATE BANK OF INDIA Vs. |COMPANY Application under
1948 |0710102013952019/4 PRAVEER APPLICATION any other Need to file as IA 15/01/2021
CONSTRUCTIONS PVT. LTD [(IBC)/159(PB)2019 |provisions- IBC
RADIANCE FLUID
HANDLING EQUIPMENTS  |COMPANY
1949 |0710102021062020/4 PRIVATE LIMITED Vs. PETITION IB IBC Under Sec 9 Need to file as IA 15/01/2021
RDEVIS ENGINEERS (IBC)/567(ND)2020
PRIVATE LIMITED
COMPANY
VISTRA ITCL INDIA LIMITED [PETITION 1B .
1950 |0710102023802018/19 Vs, AMBIENGE PVT LTD | (1BC)1600(NDy201 |'BC under Sec7 Need to file as IA 15/01/2021
8
AARGUS GLOBAL INTERLOCUTORY |, o under
LOGISTICS PRIVATE APPLICATION _
1951 |0710102028362020/2 LIMITED Ve, STOCKFLOW |(1.B.0§1734{ND)20 a?gv?stlhirs e Need to file as IA 15/01/2021
EXPESS PRIVATE LIMITED |20 provisio
SEK/T%EAL’\I]N-:-IEEBI;/ESS COMPANY Application will be file separatel
1952  |0710102029882020/4 ' PETITION IB IBC Under Sec 9 PPl parately 115/01/2021
AMAIRA INTERNATIONAL | & 260\ 515020 and file as IA
PRIVATE LIMITED
CLAALISHE G, ooupuny
1953 |0710102075082020/1 " |PETITION IB IBC under Sec 7 Court fee and welfare missed 15/01/2021

VIBRANT BUILDWELL
PRIVATE LIMITED

(IBC)/983(ND)2020




DILWARA LEASING AND

COMPANY
1954 |0710102075082020/2 INVESTMENT LIMITED Vs. 501167 15 IBC under Sec 7 Court fee and welfare missed | 15/01/2021
VIBRANT BUILDWELL BCY933(ND)2020
PRIVATE LIMITED
ANIL RATHI TRUSTEE L—{\IF-’FIELITIC_ZX'IC';IL(J)LORY
1955 |0710102103842020/2 RATHI FOUNDATIONVs. |02 CiBl ol [sec 60(5) Need to file as IA 15/01/2021
RGTL INDUSTRIES LIMITED | {5
SUBHASH KUMAR KUNDRA /ESQALTQ%ON Sec 33(1) (b) (i) to
1956 |0710102120372019/5 Vs. TAURUS AGILE (BOY1833(PB)201 (”‘i“') o S 333) NEED TO IA FILE 15/01/2021
TECHNOLOGY 0
STATE BANK OF INDIA Vs. ESIQAL}TQE;(ION Application under
1957 |0710102126942019/1 CENTURY (BOy1901(PB)201 |27 Other NEED TO IA FILE 15/01/2021
COMMUNICATION LIMITED | provisions- IBC
COMPANY Application under
1958 |0710120005252018/17 SE%"QTXS'ES'TA L\% SBO  loETITION 1B any other NEED TO IA FILE 15/01/2021
-LTD. (IBC)/560(ND)2018 |provisions
IMPEX SERVICES INDIA  |COMPANY Application under
1959 |0710200000062017/17  |PRIVATE LIMITED Vs. PETITION IB any other NEED IA FILE 15/01/2021
SSMP INDUSTRIES LIMITED |(IBC)/495(ND)2017 [provisions
LUBRIGANTS v COMPANY
1960 |0710102014932020/5 ' PETITION IB IBC Under Sec 9 NEED TO IA FILE 15/01/2021

GODAWRI MOTORS
PRIVATE LIMITED

(IBC)/500(ND)2020




SUMIT BANSAL VS M/S

Interlocutory

Application under

uttar pardesh e-stamp paper 100

1961 [710102004742021 ALANKIT FINSEC LIMITED | Application (1.B.C) any gther Abhishek Garg rupees 18-01-2021
provisions- IBC

HDB FINANCIAL SERVICE Interlocuto

1962 [710102004842021 VS DELHI BARODA ROAD Aoplicati n% B.C) Sec 60(5) Nidhi Saini Pg-101 to 103 not clear 18-01-2021
CARRIER PRIVATE LIMITED |/PPcaton (18-
HISAR REAL ESTATE PVT
LTD. VS AARCITY Intervention Petition ) -

1963 |[710102100792020 BUILDERS PRIVATE (IBC) Sec 60(5) Vikrant Pachnanda Double E filling 21-10-2020
LIMITED
AJI INTERNATIONAL
PRIVATE LIMITED VS Company Petition .

1964 |[710102112212020 AARCITY BUILDERS (Companies Act) Sec. 441 MOHIT Roc report missed 02-12-2020
PRIVATE LIMITED
ANNAY RELATORS kindly serve the petition to all
PRIVATE LIMITED VS Company Petition . respondents, Page in hindi 136

1965 |[710102117152020 SANYA REALTORS (Companies Act) Sec. 241(1) Prashant Jain to 140, Company master data 18-12-2020
PRIVATE LIMITED missed
M/S SANMATI AGRIZONE Company Pages not clear
PRIVATE LIMITED VS THE . . 61,65,64,71,72,73 to 83,85 to

1966 |710102003122021 REGISTRAR OF ﬁsgeal(Companles Sec 252 (1) Praveen Mahajan 89.103,105,111,114,115,116,117 14-01-2021
COMPANIES ,119,120,123 to 145,148 to 156
POONAM GUPTA VS
CREDITORS OF M/S Company

1967 |710102004642021 Application(Compa |Rule 11 of NCLT Akash Panwar main case number not link 18/01/2021

LIFESTYLE FITNESS
PRIVATE LIMITED

nies Act)




POONAM GUPTA VS
CREDITORS OF M/S

Company

1968 |[710102004632021 LIFESTYLE FITNESS ﬁ\izzllgitl)on(Compa Rule 11 of NCLT Akash Panwar main case not link 18/01/2021
PRIVATE LIMITED
ALLURI SITARAMA RAJU VS|Company SS‘I'YII'IF')I’?)'\II\JY
1969 |710102005102021 CHIRON INFRATECH Application(Compa |Rule 11 of NCLT Eshna Kumar e-stamp missed 19/01/2021
PRIVATE LIMITED nies Act) (COMPANIES
ACT)/94(ND)2020
INGRAM MICRO INDIA PVT Rule 11 of NCLT COMPANY
1970 |0710102003372020/5 LTD. Vs. WORXPACE 2016 " |APPLICATION(IBC)/ Wrong Doc.(application filed) 15/01/2021
CONSULTING PVT. LTD 579(ND)2020
SHIV DAYAL SHARMA Vs. INTERLOCUTORY
1971 ]0710102118212020/1 THREE C PROJECTS PVT Sec 60(5) APPLICATION Proof of Service 20/01/2021
LTD (1.B.C)/5618(PB)2020
COMPANY
1972 |0710102157232019/6 \I\ZS I?/I)/ASLISKF'?IQIIE?JIES'FEI\K/IIIC';FEE?D IBC Under Sec 9 |PETITION IB Wrong Doc.(application filed) 20/01/2021
) (IBC)/49(ND)2020
VOLKSWAGEN FINANCE
PRIVATE LIMITED Vs. Wrong Document (rejoinder
1973 |710102014692019 KELVIN RECRUITERS IBC under Sec 7 filed) 12-01-2021
PRIVATE LIMITED
VOLKSWAGEN FINANCE
1974 |710102014692019 PRIVATE LIMITED Vs. IBC under Sec 7 Wrong Document (rejoinder 13-01-2021

KELVIN RECRUITERS
PRIVATE LIMITED

filed)




CLUTCH AUTO LIMITED Vs.
RAJASTHAN STATE

INDUSTRIAL Wrong Document (Quarterl

1975 |710102410272017 DEVELOPMENT AND IBC Under Sec 10 o Ortgﬁled)ushould b: e ai | 16-01-2021
INVESTMENT P
CORPORATION LIMITED
AND ORS.
RAJAT MITRA Vs. ICD;(E)'IIYII'?I?)'\II\IYIB Wrong Doc.( should be filed as

1976 |0710102112122019/8 PERFACT COLOR DIGITAL |2 czs i ooy |1BC Under Sec 9 p gti n)' 16/01/2021
PRINTS PVT. LTD. ° applicatio
ORINTAL BANK OF COMPANY
COMMERCE Vs. VALLABH [APPLICATION Sec 43(1) riw Sec

1977 |0710102116312019/3 STEEL WEST PRIVATE (1BC)1665(PB)201 |48 (1) INDEX MISSING 16/01/2021
LIMITED 9
COL S EALALETD) o

1978 |0710102407072018/32 : PETITION IB IBC under Sec 7 BLANK DOCUMENTS 16/01/2021
RECREATION AND (IBCY257(PRI2018
AMUSEMENT LIMITED
Eglélbpl\}r/(l)‘:‘\’os\/Hsl PAKHR COMPANY e-stamp, Supporting affidavit

1979 |0710200420362018/71 ' PETITION IB IBC under Sec 7 stamp, supporting 16/01/2021
UNIVERSAL BUILDWELL | (2o cod o0rg missed
PVT. LTD.
CP:)I:IEIIDAI\}I'/(I)\IJ?OS\/HSI PARHRU COMPANY e-stamp, Supporting affidavit

1980 |0710200420362018/72 ' PETITION IB IBC under Sec 7 stamp, supporting 16/01/2021
UNIVERSAL BUILDWELL | (2ol oorg missed
PVT. LTD.
EVENTALES DESIGNS PVT. |COMPANY

1981 |0710102001782019/5 LTD. Vs. LIBRA PETITION IB IBC Under Sec 9 NEED TO IA FILE 17/01/2021

AUTOMOTIVES PVT. LTD.

(IBC)/157(ND)2019




VIVEK RAHEJA Vs.

COMPANY

Rule 11 of NCLT,

Wrong Doc.(Status report filed)

1982 [0710102002262020/2 SUNRAYS ENGINEERS APPLICATION Sors Wi e i oot 18/01/2021
PRIVATE LIMITED (IBC)/519(PB)2020 9
1983  [0710102009342020/2 APPLICATION Sec 54(1) Proof of Service 18/01/2021
LTD Vs. JAY POLYCHEM  [0code N o2
INDIA PVT LTD
ARTI BALUJA Vs. BARFLEX XSF'\’ALTQZT'(ION -19 not clear,true copy stam
1984 [0710102022622020/2 POLYFILMS PRIVATE Sec 60(5) P9 ‘ Py Stamp - 46/01/2021
(IBC)/1412(ND)202 missed
LIMITED 0
M/S CRAYON SOFTWARE |COMPANY
EXPERTS INDIA PVT. LTD |PETITION IB
1985 [0710102025802018/21 Ve, MIS VAS DATA (1BC)/1683(ND)201 |/BC Under Sec 9 pg-34,35 not clear 18/01/2021
SERVICES PVT. LTD 8
B CHOKSHI CHEM PVT LTD ggﬁ?@'\,‘\h
1986 [0710102030762018/5 Vs. M/S KEMAC CHEM PVT IBC Under Sec 9 Need to file as IA 18/01/2021
(IBC)/1752(ND)201
LTD
8
JAMMU & KASHMIR BANK SSMTP%T\IYB
1987 [0710102033152020/2 Vs. AMAN HOSPITALITY | £ /iooe oo oo |1BC under Sec 7 Index missed 18/01/2021
PRIVATE LIMITED 0
TGS WATER PRIVATE ggyEPAﬁ_'\('gOMp AN
1988 [0710102081192019/5 LIMITED Vs. REGISTRAR | ¢ Sec 252 (3) INDEX MISSING 18/01/2021

OF COMPANIES

ACT)/372(ND)2019




B.P. AGENCY (DELHI) Vs.

COMPANY
PETITION IB

1989 [0710102086982019/9 BRIGHTSUN IBC Under Sec 9 NEED TO IA FILE 18/01/2021
TECHNOCRAFT PVT. LTD. SBC)’ 1198(ND)201
ASSAM POWER INTERLOCUTORY
DISTRIBUTION COMPANY APPLICATION True copy sign and stam
1990 |0710102094922020/1 LIMITED Vs. HINDUSTAN |\ s (oo ) [Regulation 33 e o Py sig P 18/01/2021
PAPER CORPORATION . sse
LIMITED
TEPPLE SOFTWARES COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI INCOME TAX SERVICE
1991 |0710102109222020/1 REGISTRAR OF ts Sec 252 (3) MISSING 18/01/2021
COMPANIES ACT)/494(ND)2020
COMPANY
ADITY THAKRAN Vs. CHD |PETITION
1992  |0710102111552020/1 DEVELOPERS (COMPANIES Sec. 73(4) ONLY PROOF OF SERVICE  [18/01/2021
ACT)/2(ND)2021
DEEPAK GUPTA Vs. ELIXIR |COMPANY
1993  |0710102113582020/4 BUILDCON PRIVATE PETITION IB IBC under Sec 7 Wrong document 18/01/2021
LIMITED (IBC)/5(ND)2021
COMPANY
M/S. C & S ELECTRIC LTD.
1994 |0710120004442018/6 Vs. M/S. UNILEC l(:lggl)-/q(??::)(lgD)ZO 1 [1BC Under sec 9 ;?SPSF:SET'NG AFFIDAVIT 18/01/2021
ENGINEERS LTD. 5
PUNJAB NATIONAL BANK |COMPANY Application under
1995 |0710120004512018/20 Vs. M/S GENERAL POWER [PETITION 1B any other NEED TO IA FILE 18/01/2021
COMPANY PVT. LTD. (IBC)/637(PB)2018 |provisions




VINAYAK ADVERTISING Vs. [ COMPANY
1996 |0710200412652017/14 RAJESH GEMS AND PETITION IB IBC Under Sec 9 NEED TO IA FILE 18/01/2021
JEWELS PVT LTD (IBC)/546(ND)2017
AS TECHNOSOFT PRIVATE ggﬁ_’;{gﬁm
1997 |0710102016252018/35 LIMITED Vs. INDIANROOTS |2 N oo |IBC Under Sec 9 e-stamp missed 19/01/2021
SHOPPING LIMITED 8
CP(AA) MERGER
FOUR STAR REALTY AND Sec. 230.232 -
1998 |0710102027062020/3 PRIVATE LIMITED Vs. MR. [AMALGAMATION( [g- e - PAGE 11-13 NOT CLEAN 19/01/2021
SHANKAR LAL COMPANIES
ACT)/45(ND)2020
ST T |couner
1999 |0710102087092020/10 ' PETITION IB IBC Under Sec 9 NEED TO IA FILE 19/01/2021
CONTROL SYSTEMS (IBCY939(ND)2020
PRIVATE LIMITED
NORTHERN ARC CAPITAL K"JFFLT'C‘XTCI%LORY Application under
2000 [0710102093662020/3 LIMITED Vs. FIVE CORE | |5 <70 g [any other NEED TO IA FILE 19/01/2021
ELECTRONICS LIMITED 0 provisions- IBC
SHALU KHANNA Vs. COMPANY
2001 [0710102095682019/1 SAUBHAGYA ORNAMENTS [APPLICATION Sec 60(5) NEED TO IA FILE 19/01/2021
PRIVATE LIMITED (IBC)/410(ND)2019
COMPANY
2002 |0710102110392019/10 NANGALIA BROS. PVT. LTD.|PETITION IB IBC Under Sec 9 E-STAMP PAPER OF RUPEES |01 oo

Vs. SACHIN ELECTRICALS

(IBC)/2069(ND)201
9

100




2003

0710102112562019/1

FE (INDIA) LTD Vs. FE

COMPANY
PETITION IB

Application under
any other

NEED TO IA FILE

19/01/2021

(INDIA) LTD gBC)/1074(ND)201 provisions- IBC
S.S.V.N. DEVELOPRES &
PROMOTERS PRIVATE COMPANY
LIMITED Vs. THE APPEAL(COMPANI . . L
2004 0710102116512020/1 REGISTRAR OF ES Sec 252 (3) income tax service missing 19/01/2021
COMPANIES NCT OF DELHI |ACT)/529(ND)2020
& HARYANA
SURINDER KUMAR SINGAL ggﬁ?@)’?\l\( Sec. 58(3),Sec
2005 [0710102120122019/6 Vs. M/S AAR KAY ’ ’ ; NEED TO IA FILE 19/01/2021
INFRAMATRIX LIMITED (COMPANIES 241(1),Sec. 242(4)
ACT)/132(ND)2019
IMPERIAL FASTNERS COMPANY
PRIVATE LIMITED Vs. PETITION IB
2006 |[0710102128042019/16 SOLVEN POWER SYSTEMS |(IBC)/2413(ND)201 IBC Under Sec 9 NEED TO IA FILE 19/01/2021
PRIVATE LIMITED 9
VISHAKARMA TOOL ggﬁ?ﬁ)’\l‘\lYlB
2007 |0710102131602019/5 WORKS Vs. MOR MUKAT (IBC)/3017(ND)201 IBC Under Sec 9 NEED TO IA FILE 19/01/2021
MARKITING PVT LTD. 9
COMPANY
ANKUR JAIN Vs.
2008 |0710102136342019/9 SILVERTOAN PAPERS PETITION IB IBC Under Sec 9 E-STAMP PAPER OF RUPEES 19/01/2021
(IBC)/2626(ND)201 100
LIMITED 9
DHANOLTI RESORTS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
2009 |0710102155432019/4 REGISTRAR OF ES Sec 252 (1) SERVICE MISSING 19/01/2021

COMPANIES

ACT)/966(ND)2019




ANURAG CHANDRA Vs.

COMPANY
APPLICATION

2010 |0710102161022019/9 AFFINITY BEAUTY SALON  |(IBC)/2801(PB)201 Sec 60(5) PROOF OF SERVICE MISSING [19/01/2021
9
PREMIER FOOT STEPS Vs. |COMPANY
2011 0710102172392019/5 JJ TRADELINKS PRIVATE PETITION IB IBC Under Sec 9 PAGE 8 TYPE COPY 19/01/2021
LIMITED (IBC)/426(ND)2020
2012 10710102001962019/17 y " |PETITION IB IBC Under Sec 10 NEED TO IA FILE 20/01/2021
Vs. YS MARCHANDISE (IBC)136(ND)2019
INTERNATIONAL PVT. LTD.
INTERLOCUTORY
2013 ]0710102003992021/1 \N/sAVglEE'ITEKgXII\?IsOGFUIT\ITD/_I\A APPLICATION Sec. 12A NEED TO IA FILE 20/01/2021
’ (1.B.C)/337()2021
STATE BANK OF INDIA Vs. |COMPANY Application under
2014 |0710102013952019/5 PRAVEER APPLICATION any other NEED TO IA FILE 20/01/2021
CONSTRUCTIONS PVT. LTD|(IBC)/159(PB)2019 |provisions- IBC
PUNJAB NATIONAL BANK COMPANY
2015 ]0710102034482018/5 Vs. M/S BETA INFRATECH |[PETITION IB IBC under Sec 7 NEED TO IA FILE 20/01/2021
PRIVATE LIMITED (IBC)/117(PB)2019
SNOESATECONTT ooup
2016 |0710102064462020/7 ) - VS PETITION IB IBC Under Sec 9 NEED TO IA FILE 20/01/2021

HELTHCARE & RESERCH
NCR PVT. LTD

(IBC)/833(ND)2020




RAM NIWAS & SONS Vs. COMPANY
2017 [0710102075392019/12 PALM DEVELOPERS PETITION IB IBC Under Sec 9 71 73 NOT CLEAR 20/01/2021
PRIVATE LTD. (IBC)/894(ND)2019
DEEPAK GUPTA AND ORS. [COMPANY
2018 |0710102118152020/6 Vs. COMPARE INFOBASE |PETITION IB IBC Under Sec 9 AFFIDAVIT MISSING 20/01/2021
LIMITED (IBC)/7(ND)2021
DEEPAK GUPTA AND ORS. [COMPANY
2019 |0710102118152020/7 Vs. COMPARE INFOBASE |PETITION IB IBC Under Sec 9 INDEX MISSING 20/01/2021
LIMITED (IBC)/7(ND)2021
COMPANY
CREATIVE INFRAHEIGHTS
2020 |0710102133212019/9 PVT. LTD. Vs. JBK l(:lggl)-/rZIgng(lﬁDﬂm IBC Under Sec 9 'T'ZRZ\ZSEANTOET CLEAR 77 20/01/2021
DEVELOPERS PVT. LTD. 9
PCR BUILTECH PRIVATE COMPANY
LIMITED Vs. ELEGANT PETITION IB
2021 |0710102147562019/4 INFRACON PRIVATE (IBC)/3132(ND)20" IBC Under Sec 9 INDEX MISSING 20/01/2021
LIMITED 9
COMPANY Application under
RAM BHAWAN Vs. UTTAM |APPLICATION
2022 |0710102150482019/8 STRIPS LIMITED (IBC)/1608(ND)20" any gther NEED TO IA FILE 20/01/2021
9 provisions- IBC
M/S JAYASWAL NECO
INDUSTRIES LIMITED Vs. S(E)M;/E\)’\II\IYIB
2023 [0710102161172019/4 M/S ALPHA PECIFIC IBC Under Sec 9 not found 20/01/2021

ENGINEERS PRIVATE
LIMITED

(IBC)/3458(ND)201
9




PCR INFRATECH PRIVATE [COMPANY
LIMITED Vs. ELEGANT PETITION IB
2024 |0710102166352019/2 INFRACON PRIVATE (IBC)/3403(ND)20"1 IBC Under Sec 9 INDEX MISSING 20/01/2021
LIMITED 9
STERLING RHI
PRINTOGRAPHICS COMPANY Application under
PRIVATE LIMITD Vs. APPEAL(COMPANI
2025 [0710120003962018/5 REGISTRAR OF ES arrwgv?;tir:;; NEED TO PETITION FILE 20/01/2021
COMPANIES NCT OF DELHI |ACT)/768(ND)2018 P
& HARYANA
2026 |0710200410952018/19 . e PETITION IB IBC Under Sec 9 NO INDEX 20/01/2021
INFRASTRUCTURE PVT.
(IBC)/893(ND)2018
LTD.
2027 |0710200410952018/20 . e PETITION IB IBC Under Sec 9 not found 20/01/2021
INFRASTRUCTURE PVT.
(IBC)/893(ND)2018
LTD.
UNIQUE LOGISTICS
COMPANY
2028 [0710102009772020/2 INTERNATIONAL INDIA PVT. PETITION IB IBC Under Sec 9 e-stamp missing 21/01/2021
LTD. Vs. RS SEVEN (IBC)/327(ND)2020
LIFESTYLE PVT. LTD.
RITESH SPINNING MILLS Company Petition
2029 |710102085812020 LIMITED VS ELLY REALCON (Comp anyies Act) Rule 11 of NCLT NIRAJ PREET Wrong case type select 09-06-2020
PRIVATE LIMITED P
CONNECT page:31-33, 113 missed page
ARCHITECTURAL Company Petition 77, 81, 83, 89, 90, 94, not clear
2030 [710102119182020 PRODUCTS PVT LTD VS pany IBC Under Sec 9 Maneesh Kumar true copy sign missed, proof of 128/12/2020

ANSAL PROPERTIES
INFRASTRUCTURE LTD

IB (IBC)

service not clear, all pdf merge in

1 pdf




CONNECT
ARCHITECTURAL

Company Petition

page:32-34, 234-235 missed,
page35-36, 41-44, 46, 47, 49,

2031 [710102119052020 PRODUCTS PVTLTD VS | Z7TEE IBC Under Sec 9 Maneesh Kumar 55-59, 61-64, 67-70, 78, 81, 103-|26/12/2020
ANSAL TOWNSHIPS INFRA 107, 173, 185, 188, 195 etc page
STRUCTURE LTD not clear
VIJI KUMARAVEL VS SRI Company Petition Srinivasan claim amount less than 1

2032 |710102002882021 GANESH AUTOMOTIVE a (II§C) Y IBC Under Sec 9 o cr/Advocate wilfare 13/01/2021
IMPEX (P) LIMITED Y &amp;amp;amp; court fees miss
A.V. RAMACHANDRAN VS Company Petition Srinivasan claim amount less than 1

2033 [710102003392021 SRI GANESH AUTOMOTIVE | (IB?C) Y IBC Under Sec 9 o cr/Advocate welfare 14/01/2021
IMPEX (P) LIMITED y &amp;amp;amp; court fees miss
ENGINEERS CONSORTIUM » .

2034 |[710102005132021 VS BULLAND BUILDTECH ICBo(Té’g;'y Petition 1156 Under Sec 9 Nithin :i%eipl‘:s‘;'fs;':?’g’ Claim 19/01/2021
PRIVATE LIMITED u

Page missing-29 to31/Wrong

MACHINO TRANSPORT PVT " case type/wrong pagination after

2035 |[710102004912021 LTD VS MACHINO FINANCE |Company Petition  fRule16(d),NCLT RANJANA ROY page no.124/Advocate welfare  |18/01/2021

B (IBC) Rules,2016 IBC GAWAI 10.124IA
LTD &amp;amp;amp; court fees
missing

RELIGARE ENTERPRISES Company Petition Sandeep Devashish

2036 |710102004952021 LTD VS LIGARE AVIATION pany IBC under Sec 7 P Proof of service 18/01/2021
LD IB (IBC) Das
ENVITECH CONSULTANTS

2037 [710102005012021 INDIA PRIVATE LIMITED VS | Company Petition |5~ 46 sec 9 Envitech Consultants |All pages blank No data 18/01/2021

RUDRABHISHEK
ENTERPRISES LIMITED

IB (IBC)




ARUMANI TRADERS VS

Claim amount less than 1

2038 [710102005912021 SARU INTERNATIONAL ICBOHE’S;‘V Petition |15 Under Sec 9 EEQ'kENDER Cr/Page not clear-32,34,36,93 to [21/01/2021
PVT. LTD. 98,102,154 to 218/etc
B S DESWAL VS M/S nterloouto Application under |COMPANY
2039 [710102001242021 SHREEOM WIRES PRIVATE | Iicationngl B.c) [any other PETITION IB B S Deswal document Not Upload 01-07-2021
LIMITED PP =) Norovisions- IBC  |(IBC)/645(ND)2018
M/S MOTHERS PRIDE
EDUCATION PERSONNA COMPANY
2040 [710102001302021 PRIVATE LIMITED VS M/S [ Cross Application |+ gy PETITION IB Rohit Kumar due payment for rule 11, oryou |, g 5551
MOTHERS PRIDE (IBC) (IBC)/71(ND)2020 can write read with rule-11
EDUCATION PERSONNA
PRIVATE LIMITED
INDIAN OVERSEAS BANK Interlocutor Eeirtﬁttlizr; e COMPANY 139-153 not clear and section
2041 [710102005502021 VS M/S PIXION MEDIA A Iication{l B.C) r‘lcess PETITION IB CAANIL KUMAR | = 20/01/2021
PRIVATE LIMITED PP R L _ (IBC)/438(PB)2018 9
Regulation, 2016
PASCHIMANCHAL VIDYUT |~ COMPANY
2042 [710102005022021 VITRAN NIGAM LTD VS A Iicationr}EI BC) [Sec602 PETITION IB PRADEEP MISRA  |wrong e stamp paperss 19/01/2021
DEVKRIPA ISPAT PP = (IBC)/985(ND)2018
LEASEPLAN INDIA PRIVATE COMPANY
LIMITED Vs. ANSAL PETITION IB Wrong file upload in rejoinder
2043 [0710102005132020/4 PROPERTIES AND IBC Under Sec9 | 2o oee ND)202 o 21/01/2021
INFRASTRUCTURE LIMITED 0
COMPANY
s04a |0710102101302020/4 STATE BANK OF INDIAVS. [ oo PETITION IB E stamp paper and affidavit o1/01/2021

ARVIND DHAM

(IBC)/1038(ND)20
20

missed




PARK NETWORK PVT. LTD COMPANY
Vs. PP TELECELL PETITION IB .
2045 |[0710102104842019/13 MARKETING PRIVATE IBC Under Sec 9 (IBC)/1717(ND)20 Index missed 21/01/2021
LIMITED 19
CONTINENTAL CARRIERS IE’;I(E)'IIYII"I:'JI?)'\II\IYIB
2046 |0710102105952019/7 PRIVATE LIMITED Vs. IBC Under Sec 9 (IBC)/1861(ND)20 Court fee and welfare missed 21/01/2021
DELTRONIX INDIA LIMITED 19
AJAY GOYAL Vs. RAJESH I\?‘ I\EEII:I%CAEJI'TOOI\T
2047 |0710102107182020/2 MAHAJAN [SUSPENDED 19(2) Stamp paper not notrized 21/01/2021
(1.B.C)/5012(ND)2
DIRECTOR]
020
GULSHAN KUMAR RAMAN gg'llyll'};lAO'\ll\lYlB
2048 |0710102112552019/9 KUMAR Vs. GROMET INDIA [IBC Under Sec 9 (IBC)/2001(ND)20 Welfare missed of Rs15 21/01/2021
PRIVATE LIMITED 19
INTEC CAPITAL LIMITED Vs. gI(E)?/II;/-C\)’\II\IYIB Index missed and page
2049 |0710102151952019/5 MAC ROOF INDIA PRIVATE (IBC under Sec 7 : bag 21/01/2021
(IBC)/355(ND)202 numbering not mention
LIMITED 0
INTERLOCATOR
Application under Y
BLUE STARLTD. Vs. UPAL APPLICATION(C True copy sign and stamp
2050 |0710102155762019/2 BUILDTECH PVT. LTD. a?gv;tir:;rs_ . OMPANIES missed 21/01/2021
P ACT)/107(ND)201
9
NARESH CHOUDHARY Vs. gI(E)M?I/E\)’\II\IYIB
2051 |0710102165812019/3 MEDEOR HOSPITAL IBC Under Sec 9 Need to file as 1A 21/01/2021

LIMITED

(IBC)/3436(ND)20
19




INDIAN OVERSEAS BANK

COMPANY
PETITION IB

2052 |0710102410042018/19 Vs. M/S JMD OILS PVT. IBC under Sec 7 (IBC)/373(PB)201 sign missed of advocate in index |21/01/2021

LTD.
8

M/S COLUMBIA PETRO SN

2053 |0710102412382017/14 CHEM PVT LTD Vs. M/S IBC Under Sec 9 (IBC)/343(ND)201 Stamp paper missed 21/01/2021
PETROLUBE INDIA LTD. 7
M/S COLUMBIA PETRO SN

2054 |0710102412382017/15 CHEM PVT LTD Vs. M/S IBC Under Sec 9 (IBC)/343(ND)201 Stamp paper missed 21/01/2021
PETROLUBE INDIA LTD. 7
M/S COLUMBIA PETRO N

2055 |0710102412382017/16 CHEM PVT LTD Vs. M/S IBC Under Sec 9 (IBC)/343(ND)201 Stamp paper missed 21/01/2021
PETROLUBE INDIA LTD. 7
ENGINEERED FACILITY
MANAGEMENT SERVICES COMPANY
Vs. EVAN PETITION IB

2056 [0710120005022018/10 MULTISPECIALITY IBC Under Sec 9 (IBC)/985(ND)201 Worng document 21/01/2021
HOSPITAL & RESEARCH 8
CENTRE PVT LTD
M/S SMALL INDUSTRIES COMPANY
DEVELOPMENT BANK OF PETITION IB )

2057 |0710200014262017/11 INDIA Vs. M/S DELICIOUS Sec. 7(7) (IBC)/575(ND)201 Need to file as IA 21/01/2021
COCO WATER 7
INTEC CAPITAL LIMITED Vs. gI(E)M?I’IE\)’\II\IYIB

2058 [0710102003522020/5 SHAKUN SOCKET IBC under Sec 7 pg-13,17,20,21 not clear 22/01/2021

INDUSTRIES PVT. LTD.

(IBC)/216(ND)202
0




RAM BHAWAN Vs. UTTAM

Application under

COMPANY

2059 |0710102150482019/9 any other APPLICATION(IB need to ia file 24/01/2021
STRIPS LIMITED provisions- IBC C)/1608(ND)2019
PARMOD KUMAR ANAND COMPANY
Vs. MBL PETITION IB

2060 [0710102154292019/2 INFRASTRUCTURES IBC Under Sec9 | 2o ot D20 47-52 54 56 NOT CLEAR 23/01/2021
LIMITED 19
PUNJAB NATIONAL COMPANY
(INTERNATIONAL) BANK PETITION IB

2061 [0710120006752018/11 Ve, M/S.SUPERIOR IBC under Sec 7 | £ 1020 ND)20 NEED TO IA FILE 23/01/2021
INDUSTRIES LTD. 18
A. C. GOEL PAPER
DISTRIBUTING CO. PVT. ggM$|gTuY|B

2062 [0710102077352019/17 LTD. Vs. WEBTECH IBC Under Sec9 |2 ons ND)201 TRUE COPY SIGN MISSING  [24/01/2021
PACKAGING (INDIA) PVT. °
LTD.
gg:\'/\lll\-;élligé':lllz O\|/:ALLABH Sec 43(1) r/lw Sec COMPANY

2063 [0710102116312019/4 ; APPLICATION(IB NEED TO IA FILE 24/01/2021
STEEL WEST PRIVATE 44 (1) C)1665(PB)2019
LIMITED
NISHANT GAURAV GUPTA Application under [COMPANY

2064 |710102006132021 VS M/S ISHWAR K‘terl:gzﬁgil B.c) [any other PETITION 1B Nishi 2|1e':r3'4;6':9’86'1 15,116,135 not 1540172021
INDUSTRIES LTD PP S~) | provisions- IBC  |(IBC)/818(ND)2018 pag
IIFL FINANCE LIMITEDVS |, Rule 11 of NCLT. | COMPANY

2065 [710102006502021 AVJ DEVELOPERS (INDIA) Y * |PETITION 1B Shreeya Tandon SIGN MISSING 22/01/2021

PRIVATE LIMITED

Application (1.B.C)

2016

(IBC)/654(PB)2019




VIJAY KUMAR SIROHI
PROPRIETOR M/S. P. V.

Company Petition

Claim amount less than 1

2066 |710102006072021 ENGINEERS & B (BO) IBC Under Sec 9 Pankaj Paliwal Cr/Advocate welfare 20/01/2021
CONTRACTOR VS HSK &amp;amp;amp; Court fees miss
INFRA PRIVATE LIMITED
VM WEBCLUSION PVT. LTD. g'ra/'ﬂ'fﬁgfﬁffnle.ﬁscstﬂfgl;n
VS CONNECTIONS Company Petition . :
2067 |710102005902021 INFRATECH SOLUTIONS IB (IBC) IBC Under Sec 9 chirag deswal zaRr{nAd.;(;::a.t:mwglféacr)ert cos 21/01/2021
PVT. LTD. AMp;amp;amp; &ou
miss/etc
YUDHISHTER PAL VS . » . .
2068 |710102006172021 VERINDER KUMAR '(Inéecr;’em'o” Petition| 5. 60(5) Malak Bhatt 'é'rsi;fo;D:;e ;‘:fwi‘;‘f:ts &amp; 5 1/01/2021
CHHABRA ynop g
Gom ot
INTELLISENCE SERVICE |, o . i ef' 9 u
2069 |710102006642021 PVT. LTD. VS PDS pany IBC Under Sec 9 PARDEEP DAHIYA [P29 23/01/2021
IB (IBC) 42,53,70,72,74,80,84,85,90 to
MULTINATIONAL FASHION
LD 98,100,110 to 116,119 to
: 121,124
Company
2070 [710102071612020 VIJAY KUMAR VS Application(Compa Nishi Main case not link 17/07/2020
nies Act)
VIPULLTD. VS TURNKEY [ Application under |COMPANY wrona section blease mention
2071 |710102006822021 INFRASTRUCTURE PVT. | Iication{l B.c) |20y other PETITION 1B shreya kohli i grl P 23/01/2021
LTD. PP B5) | provisions- IBC  |(IBC)/180(ND)2020 properly
STERLING VEHICLES & o of other sections or oot i
SALES GENERAL PVT. LTD Interlocut Rule 11 of NCLT COMPANY Sunil Prakash | mention on tion soft
2072 |710102006532021 VS TURNKEY erlocutory wetto * |PETITION IB unit Fraxas please mention one Section SOt 5 4/5021

INFRASTRUCTURE PVT.
LTD.

Application (1.B.C)

2016

(IBC)/546(PB)2018

Sharma

copy and other section you can
write as r/w or please caal us
24363846&amp;amp;quot;




NILESH SHARMA VS

Interlocutory

Application under

COMPANY

sign missing and estamp paper

2073 |710102006552021 T any other PETITION IB MILAN - 22/01/2021
PRAMOD GOEL Application (1.B.C) provisions (IBC)1771(ND)2018 missing
HITESH BHARDWAJ VS Company Rule 11 of NCLT Sgﬁ?{g}l\r
2074 |710102006942021 DELHI APARTMENTS PVT. |Application(Compa ’ Atul Singh Payment Not Done 25/01/2021
LTD nies Act) 2016 (COMPANIES
’ ACT)/70(PB)2020
SCHAEFER SYSTEMS
INTERNATIONAL PTE. LTD Interlocuto COMPANY
2075 |[710102118602020 VS UNITED COLD CHAIN A Iicationnzl B.C) IBC Under Sec 9 |PETITION IB Siddharth Bhatli document Not Upload 24-12-2020
AND FOOD PROCESSING PP o (IBC)/819(ND)2019
LIMITED
LIQUIDATOR SANJAY
KUMAR AGGARWAL SHRI
SHYAMJI AGRICO Interlocutor COMPANY please choose section any other
2076 |710102004152021 EXPORTS PRIVATE A Iicationil B.C) Sec 60(5) PETITION IB SANJAY provision please call us 15-01-2021
LIMITED - IN LIQUIDATION PP o (IBC)/1071(ND)2018 24363846
VS REGISTRAR OF
COMPANIES (NCT DELHI)
sign missing and true copy
Company COMPANY s )
2077 |710102007172021 RISHAB KOHLI VS JEY KAY | ) 0 lication(Compa |Sec. 59 APPEAL(COMPANIE|Sanjeev Mahajan | MSSing and section wrong 26-01-2021
PRIVATE LIMITED . service missing roc and income
nies Act) S ACT)/31(PB)2018 tax
SHYAM ARORA VS Interlocutor Application under | COMPANY
2078 |710102007502021 UNIVERSAL BUILDWELL A Iicationil B.C) any other PETITION IB SHYAM wrong filing 27-01-2021
PVT. LTD. PP o provisions- IBC (IBC)/2011(PB)2019
RAJESH RAMNANI VS Interlocuto COMPANY
2079 [710102007422021 UNIVERSAL BUILDWELL v IBC Under Sec 9 |PETITION IB RAJESH RAMNANI [sign missing and section wrong |27-01-2021

PVT. LTD.

Application (1.B.C)

(IBC)/800(ND)2020




index not fill, counsil sign
missed, petition not sign on

RAJ KUMAR VS KKSPUN Company Petition RAHUL LAL every pages , page numbering Pry
2080 1710102117532020 INDIA LIMITED IB (IBC) IBC Under Sec 9 AKHRIYA missed, bank statement not 19-12-2020
clear, compliance affidavit 9(3)b
missed, etc
main case number no mention in
s index. page:233-234, 235, 243,
ANAND MOHAN VS PATEL |Transfer Petition Rule16(d),NCLT SAIKRISHNA
2081 |710102003262021 ENGINEERING LIMITED (IBC) Rules, 2016 IBC ASSOCIATES 242-345, 367, 383, 4§1 pot clear | 14-01-2021
and page 479, 497 Hindi
translation etc
ANANYA MARKETING AND Court fees &amp;amp;amp; 100
DISTRIBUTORS VS PP Intervention Petition o A
2082 |710102005762021 TELECELL MARKETING (IBC) Sec 60(5) TUSHAR ETSSI\_/Izlstsc;ng of Affidavit/sign 20-01-2021
PRIVATE LIMITED
VIJAY SINGH MANN VS -
Company Petition . . .
2083 |710102007482021 KAAMA BREWERIES PVT. IB (IBC) Sec 60(5) KARAN DEWAN Link with main case 27-01-2021
LTD.
KANTI MOHAN RUSTAGI Vs.|INTERLOCUTORY
DAKSHIN HARYANA BIJLI  |APPLICATION
2084 10710102065332020/1 VITRAN NIGAM LTD (1.B.C)/2428(ND)20 Sec 60(5) AFFIDAVIT MISSING 25/01/2021
(DHBVN) 20
MRS. CHHAMA JAIN Vs. ISS'IIYII'I}?I)?)'\II\IYIB
2085 10710102102722019/5 MIST DIRECT SALES (IBC)1771(ND)201 IBC Under Sec 9 NEED TO SIGN ALL PAGES 25/01/2021
PRIVAET LIMITED 9
COMPANY
KRIBHCO FERTILIZERS PETITION Sub-Section (1) Of 100 RUPPEE E STAMP
2086 [0710102132372019/12 LIMITED Vs. (COMPANIES Section 66. MISSED 25/01/2021

ACT)/155(ND)2019




SMS INTEGRATED

COMPANY
2087 |0710102019662020/5 FACILITY SERVICES PETITION IB IBC Under Sec 9 INDEX MISSING 27/01/2021
PRIVATE LIMITED V. BC/545(ND)2020
SHIPRA ESTATE LIMITED
M/S FINEX CONSULTANCY
SERVICES THROUGH COMPANY 5 Under Sec
2088 [0710102026532020/1 PROPRIETOR NIKITA PETITION IB 3 NEED TO ALL PAGES SIGN | 27/01/2021
SHUKLA Vs. M/S KALYANI |(IBC)/696(ND)2020
BARTER PVT. LTD.
FINEX CONSULTANCY
SERVICES THROUGH CS
NIKITA SHUKLA SOLE COMPANY
2089 [0710102026622020/2 PROPRIETOSHIP Vs. M/S. |PETITION IB IBC Under Sec 9 NEED TO ALL PAGES SIGN  |27/01/2021
PLUS CORPORATE (IBC)/694(ND)2020
VENTURES PRIVATE
LIMITED
UPFRONT TRADING XEQA) MERGER
2090 [0710102062032020/4 PRIVATE LIMITED Vs. AMALGAMATION( |36¢: 230-232 - NEED TO IA FILE 27/01/2021
SONY FINANCIAL Second Motion
SERVICES LIMITED COMPANIES
ACT)/50(ND)2020
CP(AA) MERGER
MAPLE GARMENTS PVT  |AND Sec. 230232 -
2091 [0710102099052020/3 LTD Vs. BRIGHTSUN AMALGAMATION( |Jo0- 290:252 - NEED TO IA FILE 27/01/2021
TECHNOCRAFT PVT. LTD. |COMPANIES
ACT)/69(PB)2020
BURDA DRUCK INDIA
PRIVATE LIMITED V. ISS'IIYII'};I?)'\II\IYIB
2002 [0710102121362019/7 DYNAMIC TEXTBOOKS UBCy2223(ND)201 |!BC Under Sec 9 NEED TO IA FILE 27/01/2021
PRINTERS PRIVATE g
LIMITED
IMPERIAL FASTNERS COMPANY
2093 |0710102128042019/18 PRIVATE LIMITED Vs. PETITION 18 IBC Under Sec 9 ONLY ORDER UPLOAD 27/01/2021

SOLVEN POWER SYSTEMS

PRIVATE LIMITED

(IBC)/2413(ND)201
9




COMPANY

EMAAR HOLDING I Vs. PETITION
2094 [0710102151312019/37 EMAAR MGF LAND LIMITED |(COMPANIES Sec. 241(1) PAGE-50-88 NOT CLEAR 27/01/2021
ACT)/173(PB)2019
SHALU KHANNA
RESOLUTION INTERLOCUTORY
PROFESSIONAL OF APPLICATION Sec 33(1) (b) (i) to
2095 |0710102002292021/1 INTERNATIONAL COIL (1.B.C)/394(ND)202 | (iii) riw Sec 33(3) PAGE- 14 NOT CLEAR 28/01/2021
LIMITED Vs. PARAMJEET |1
SINGH SEHRA & ORS
PG-403 cut/808,867,919 not
ANUPAM GUPTA Vs. /ESF'\,"LFI’Q% ON(CO clear/Pg-1396 to 1398,1418
2096 |0710102091572020/2 OVERSEAS COURIER Rule 11 of NCLT Japanese translation/true copy |01-08-2021
SERVICE INDIA PVT LTD MPANIES sign missed in some pages of
ACT)/561(ND)2020 Vgl-l pag
M/S SYNERGY PROPERTY | sy ox o/ Wrong
2097 |0710200410572018/2 DEVLOPMENT SERVICES |5 ry10N 18 IBC Under Sec 9 Document(Petition/IA/Reply/Wwritt | 1415554
PVT. LTD. Vs. PRIDE (IBC)/271(ND)2018 en Submissions all filed in same
HOTEL LTD. slash no.
M/S SYNERGY PROPERTY | Lov oo Wrong
2098 [0710200410572018/3 DEVLOPMENT SERVICES | op 11167 18 IBC Under Sec 9 Document(Petition/IA/Reply/writt | /o5 4
PVT. LTD. Vs. PRIDE (IBC)271(ND)2018 en Submissions all filed in same
HOTEL LTD. slash no.
PARK NETWORK PVT. LTD |COMPANY
Vs. PP TELECELL PETITION IB Stamp paper missed & true copy
2099 |0710102104842019/12 MARKETING PRIVATE (BC)1717(NDy201 |'BC Under Sec 9 on miveed 20/01/2021
LIMITED 9
VENESSA METALS AND  |COMPANY
ALLOYS PVT. LTD. Vs. PETITION IB Wrong Document(Application
2100 [0710102118892019/8 TERRENGE ALLOYS (1BCy2262(ND)201 |'BC Under Sec 9 flod) 20/01/2021

PRIVATE LIMITED

9




PARDEEP SINGH DESWAL

COMPANY

2101 |0710102068922020/2 Vs. POOJA ROLLER FLOOR|PETITION Sec. 271-273 Index not signed/e-stamp 21/01/2021
MILLS PRIVATE LTD (COMPANIES missing
ACT)/84(ND)2020
IMAGE ESTATS PRIVATE ~ |COMPANY
LIMITED Vs. REGISTRAR  |APPEAL(COMPANI .
2102 [0710102119472020/1 OF COMPANIES NoT OF  |ES Sec 252 (3) Pg-2 is cut 21/01/2021
DELHI & HARYANA ACT)/9(ND)2021
MR. K BABU VARGHESE Vs. ggﬁ?@%s Rule 11 of NCLT
2103 [0710102031072018/8 SCHNEIDER PROTOTYPING| £ e o o0+ (2016 : Index not signed 22/01/2021
INDIA PVT. LTD 8
COMPANY
2104 [0710102033542020/3 gﬁEPORAT'ON BANKVS. IpeTiTION 1B IBC under Sec 7 e-stamp missing 22/01/2021
(IBC)/804(ND)2020
OWC APAC PRIVATE COMPANY
2105 [0710102068222020/2 LIMITED Vs. KAPILDEV  [PETITION IB IBC Section 59 Pg-28 to 32 not clear 22/01/2021
REHANI (IBC)/904(ND)2020
PUNJAB NATIONAL BANK I’L\IF-’FIELITIC_IQ'IC':I%LORY Wrong Document(Application
2106 [0710102084642020/2 Vs. MIS GENERAL POWER | ' 120 oo 119(2) filed) ° PP 22/01/2021
COMPANY PVT. LTD. o
INTERLOCUTORY e-stamp,Supporting affidavit
2107 |0710102114752020/1 RITA GUPTA Vs. MR. APPLICATION o 60(5) missed 16-01-2021

INDER PAL SINGH

(1.B.C)/5484(ND)20
20




JIL INFORMATION

COMPANY
2108 |0710102033012020/4 TECHNOLOGY LIMITED Vs. | e ririoN |5 IBC Under Sec 9 Pg-5,7,14,15,19,21,23,33,35,37 18 012021
QI NETWORK ENTERPRISE | 2 o6 05000 not clear
PRIVATE LIMITED
Wrong
MICROMAX INFORMATICS COMPANY Document(Application/Rejoinder/
2109 |0710120005102018/6 LIMITED Vs, KUMAR PETITION IB IBC Under Sec 9 Reply/Affidavi/Proof of 18-01-2021
DISTRIBUTORS PRIVATE (IBC)/990(ND)2018 service/order. All filed with same
LIMITED slash(/) No.
:'—"NR’CI;\?:'IMETIIEAT'I'CI)EIIDI\I\E/);A DR COMPANY Wrong Document(Application
2110 |0710200415372018/1 : PETITION IB IBC Under Sec 9 yrong PP 18-01-2021
JAIN VIDEO ON WHEELS |\ oo o0 Filed)
LIMITED
SIDDHI VINAYAK POWER
SIES'EII'ER}I?;UT':%'\IIRS‘ PVT. LTD COMPANY Application under Wrong Document (progress
2111 |0710102007022020/1 =12 | APPLICATION any other report filed) 19-01-2021
Vs. SIDDHI VINAYAK (IBC)/539(ND)2020 |provisions- IBC
POWER GENERATION & P
DISTRIBUTORS PVT. LTD.
ANKUSH SONI Vs. VAYAM |COMPANY ggr:?d-:?nls?nrzf upa;gzéénd'siﬁidne
2112 |0710102016152019/7 TECHNOLOGIES LiMTED |PETITION 1B IBC Under Sec 9 PDFp' P P 19-01-2021
(IBC)/578(ND)2019
IMPERIAL FASTNERS COMPANY
PRIVATE LIMITED Vs. PETITION IB Wrong Document(Incomplete
2113 |0710102128042019/17 SOLVEN POWER SYSTEMS |(1BCy2413(ND)201 |'BC Under Sec 9 Doce) 21-01-2021
PRIVATE LIMITED 9
'\PA\//STSETVDE’:‘/HILI\;/SSPROJECT COMPANY Proof of service and it
2114 |0710102031632020/3 oD VS PETITION IB IBC Under Sec 9 oot of service and 1ts 26-01-2021

ORIENTAL STRUCTURES
ENGINEERS LTD.

(IBC)/808(ND)2020

pagination is missing




STANDARD CHARTERED

BANK (SINGAPORE) ggﬁ?@’ﬁm
2115 |[0710102137062019/6 LIMITED Vs. RCI (IBC)/2688(ND)20"1 IBC Under Sec 9 NEED TO IA FILE 20-03-2020
INDUSTRIES & 9
TECHNOLOGIES LTD
SAVEEY ASCHRMAL S coupan
2116 |0710102063312020/2 y PETITION IB IBC under Sec 7 true copy sign missing 10-12-2020
TOWNSHIP PROJECT (IBC)/835(ND)2020
LIMITED
MODERN CREDIT PVT. LTD. ggﬁ?@)’?ﬂYlB
2117 |0710102113782019/5 Vs. KPG INTERNATIONAL (IBC)/2083(ND)20" IBC under Sec 7 need to ia file 12-12-2020
PRIVATE LIMITED 9
COMPANY
INTEC CAPITAL LTD Vs. PETITION IB .
2118 10710102098132019/27 M/S GSS PROCON PVT LTD |(IBC)/1896(ND)201 IBC under Sec 7 e stemp miss 24-12-2020
9
PRIVATE LIMITED v, | COMPANY
2119 |0710102029882020/4 ' PETITION IB IBC Under Sec 9 sign miss 15-01-2021
AMAIRA INTERNATIONAL (IBC)/782(ND)2020
PRIVATE LIMITED
STERLING RHI
PRINTOGRAPHICS COMPANY Application under
PRIVATE LIMITD Vs. APPEAL(COMPANI
2120 |0710120003962018/5 REGISTRAR OF ES a:gv?;tir:;rs NEED TO [PETITION FILE 20-01-2021
COMPANIES NCT OF DELHI |ACT)/768(ND)2018 P
& HARYANA
INTERLOCUTORY
2121 |0710102111042020/2 PANKAJ NARANG Vs. APPLICATION 19(2) 50 RUPEES E STAMP MISSED |22-01-2021

AMAN AGARWAL

(.B.C)/5251(ND)20
20




LALIT MOHAN AGARWAL

INTERLOCUTORY
APPLICATION

2122 0710102114492020/1 Vs. FRANCIS REMEDIES Sec 60(5) 50 rupee stamp missed 22-01-2021
(INDIA) PRIVATE LIMITED gbB'C)’5487(ND)20
APEX ELECTRO DEVICES [INTERLOCATORY |Application under

2123 |0710102117152019/7 PVT LTD Vs. SCHNEIDER |APPLICATION any other need to saperate filling 22-01-2021
ELECTRIC INDIA PVT LTD  |(IBC)/294(ND)2019 | provisions- IBC
APEX ELECTRO DEVICES [INTERLOCATORY |Application under

2124 |0710102117152019/8 PVT LTD Vs. SCHNEIDER |APPLICATION any other need to saperate filling 22-01-2021
ELECTRIC INDIA PVT LTD  |(IBC)/294(ND)2019 | provisions- IBC
PCR BUILTECH PRIVATE ~ |COMPANY
LIMITED Vs. ELEGANT PETITION IB SUPPORTING AFFIDAVIT

2125 |0710102147562019/4 INFRACON PRIVATE (IBCy3132(ND)201 |'BC Under Sec 9 MISSED 22-01-2021
LIMITED 9
NORTHERN POWER COMPANY
ERECTORS LIMITED Vs.  |PETITION IB

2126 |0710102153972019/7 BHARAT HEAVY (IBC)/3428(ND)201 |'BC Under Sec 9 STAMP MISSING 22-01-2021
ELECTRICALS LIMITED 9
PCR INFRATECH PRIVATE |COMPANY
LIMITED Vs. ELEGANT PETITION IB SUPPORTING AFFIDAVIT

2127 |0710102166352019/2 INFRACON PRIVATE (IBC/3403(ND)201 |'BC Under Sec 9 MISSED 22-01-2021
LIMITED 9
\C/;YAI\NA/ETAAQTDH/E%TDVF\;%E COMPANY need t rate pdf after 200

2128 |0710102170542019/3 S: PETITION IB IBC under Sec 7 eed fo saperate pat atte 22-01-2021

EDUCATION PERSONNA
PRIVATE LIMITED

(IBC)/71(ND)2020

pages




ENGINEERED FACILITY
MANAGEMENT SERVICES

Vs. EVAN COMPANY
2129 |0710120005022018/11 : PETITION IB IBC Under Sec 9 index missing 22-01-2021
MULTISPECIALITY (IBC)/985(ND)2018
HOSPITAL & RESEARCH
CENTRE PVT LTD
\“;I:‘HQG/II\IRGP:NRC?:AD JAIN COMPANY Application under
2130 |0710102002332020/1 CdNSTRUCTION CO. PVT APPLICATION any other NEED TO IA FILE 23-01-2021
LTD ’ (IBC)/295(ND)2020 |provisions- IBC
SHASHI KANT NEMANI Vs. K\IJFI)ELTIC'Q%%LORY Application under
2131 10710102003632021/1 SANYOG ENTERPRISES any other affidavit missed 23-01-2021
(1.B.C)/241(ND)202 -
PVT. LTD. 1 provisions- IBC
KAMAL KHOSLA Vs. COMPANY
2132 |0710102067622020/6 TRIDENT PRODUCTS PVT. [PETITION IB IBC under Sec 7 NEED TO UPLOAD ONE TIME |28-01-2021
LTD. (IBC)/873(ND)2020
ALLURI SITARAMA RAJU ggﬁ?ﬁ)’?\l\(
2133 |0710102078032020/14 Vs. CHIRON INFRATECH Sec. 241(1) INDEX MISSED IN AFFIDAVIT |28-01-2021
PRIVATE LIMITED (COMPANIES
ACT)/94(ND)2020
CAPARO ENGINEERING COMPANY
INDIA LTD. Vs. CAPARO PETITION Sec. 241(1),Sec.
2134 10710102108292020/1 PROCAM (COMPANIES 244(1) INDEX MISSING 28-01-2021
INFRASTRUCTURE LIMITED |ACT)/179(PB)2020
INTERLOCUTORY
2135 |0710102111042020/3 PANKAJ NARANG Vs. APPLICATION 19(2) 50 RUPEES E STAMP MISSING|28-01-2021

AMAN AGARWAL

(.B.C)/5251(ND)20
20




M/S DHIMAN INDUSTRIES  |INTERLOCUTORY
Vs. M/S ABIR APPLICATION
2136 |0710102117362020/1 INFRASTRUCTURE PVT. | (1.B.0y717(ND)20 | 58 89) TRUE COPY SIGN MISSING ~ |28-01-2021
LTD. 20
POWER2SME PVT. LTD. Vs. |COMPANY
2137 |0710102148542019/10 PSR AQUA AND PETITION IB IBC Under Sec 9 NEED TO SAPERATE FILLING |28-01-2021
ENGINEERS PVT. LTD. (IBC)/248(ND)2020
SEEMA GUPTA Vs. COMPANY
2138 |0710102159262019/1 SHOURYA TOWERS APPLICATION Sec 60(5) E STAMP MISSING 28-01-2021
PRIVATE LIMITED (IBC)/946(ND)2019
KDH TRAVELS PRIVATE ~ |COMPANY
2139 |0710102015852020/2 LIMITED Vs. INDIA SPORTS |PETITION IB IBC Under Sec 9 e-stamp missed 29-01-2021
FLASHES PRIVATE LIMITED |(IBC)/460(ND)2020
COMPANY
2140 |0710102033212020/6 :EE;'E?SFAI?:SLEEL Vs [pETITION 1B IBC Under Sec 9 TRUE COPY SIGN MISSING ~ |29-01-2021
(IBC)/791(ND)2020
STAR INDIA PVT.LTD Vs. gg#Tpg\rj\lYm
2141 |0710102154662019/2 INDIA SPORTS FLASHES IBC Under Sec 9 E-STAMP MISSED 29-01-2021
(IBC)/3186(ND)201
PVT.LTD 9
STAR INDIA PVT.LTD Vs. ggﬁ?ﬁ)’;‘\ms
2142 |0710102154662019/3 INDIA SPORTS FLASHES IBC Under Sec 9 index missing 29-01-2021

PVT.LTD

(IBC)/3186(ND)201
9




LEO MULTICUISINE PVT Interlocuto COMPANY Please septate file both

2143 |710102005812021 LTD VS MOODS A Iicationnzl By [Sec606) PETITION 1B AJAY i Iicatior?or ol oaspagas | 20-01-2021
HOSPITALITY PVT. LTD. PP e (IBC)/1189(PB)2018 PP
POONAM GUPTA VS Interlocuto Rule 11 of NCLT COMPANY

2144 [710102007092021 DAMONT DEVELOPERS |,/ Iicationngl 8.C) |2016 * |PETITION 1B Akash Panwar WRONG EFILE 25-01-2021
PRIVATE LIMITED PP 5 (IBC)/310(ND)2019
ABIR INFRASTRUCTURE [ . Rule 11 of NGLT. |COMPANY

2145 [710102008012021 PVT.LTD. VS SANDEEP |, Iicationr}zl B.C) |2016 * |PETITION 1B RAKHI RAY e-stamp missed 29-01-2021
GARG HUF PP i (IBC)/893(ND)2018
M/S BIPIN INDUSTRIES PVT| COMPANY

2146 |710102007762021 LTD VS M/S ABW A Iication)EI B.C) 19(2) PETITION IB Satya Prakash Gupta [due payment other section 28-01-2021
INFRASTRUCTURE LTD PP 5 (IBC)/375(PB)2018

Application under | COMPANY
2147 |710102007692021 E:%Ei: lz/;s VS GAURAV X‘te::z;;;:g’zl B.c) [any other PETITION 1B Dhruv Gupta section wrong and sign missing  |28-01-2021
PP S~) | provisions- IBC  |(IBC)/1348(ND)2019

B R PRASAN VS BHUSHAN | COMPANY

2148 [710102007282021 POWER AND STEEL A Iication)EI By [Secs06) PETITION IB Yash Back date affidavit 27-01-2021
LIMITED PP = (IBC)/202(PB)2017
M.P. MINING & ENERGY COMPANY . o .

2149  [710102007952021 LIMITED VS SHUCHI Interlocutory Rule 11 of NCLT, | perimioN 18 Anjali and In index 2 section is mention ——{,4 4 55

SHARMA

Application (1.B.C)

2016

(IBC)/3018(ND)2019

payment of other section also




RAJKUMAR NANDLAL

COMPANY . .

2150 |710102008232021 DHOOT VS STATE BANK OF fInterlocutory Rule6(d).NCLT | s ppE AL (COMPANIE|YASHVARDHAN main case and section wiong |4 4 5451

INDIA THROUGH MR. ASISH |Application (I.B.C) [Rules,2016 IBC sign missing in application
S ACT)/830(ND)2019

NARAYAN
\C/:g \D/Egﬁi\l((UMAR CARG Interlocutol COMPANY

2151 |710102008302021 jocutory Sec 60(5) PETITION IB RAKESH KUMAR  [43-45 not clear page 29-01-2021
COMMISSIONER OF Application (1.B.C) (IBCY281(PB)2018
POLICE
M/S GREEN FACADE Company
SOLUTIONS PVT. VS M/S s ) section wrong and main case not

2152 |710102008612021 RAHEJA DEVELOPERS /I;\izzlﬁi:;on(Compa Rule 11 of NCLT R N Karanjawala link 31-01-2021
LIMITED
\I:’???\-/i\'ll'iﬁfl\jr'—rggl\l_/[S)TECH Interlocutor Application under | COMPANY

2153 |710102008552021 rocutory any other PETITION IB CAANILKUMAR  |44-4551 not clear page 30-01-2021
DEVENDRA KUMAR Application (1B.C) |\ isions- IBC | (1BC)/1006(ND)2019
SHARMA P
ARCHON POWERINFRA » _

2154 [710102033682020 PVT LTD VS HINDUSTAN FBOETPE’STV Petition 1156 Under sec 9 HARSHAL KUMAR ngz; 22{ ;1;': 16,165-172 etc |47 43,2020
PREFAB LTD pag
BINGE CAFE CONCEPT
PVT. LTD. VS NAYATI Company Petition . )

2155 |710102034952020 HELTHCARE & RESERCH IB (IBC) IBC Under Sec 9 Pallav Mongia wrong e-file 20-03-2020
NCR PVT. LTD
EXXIM INVESTMENTS AND |0

2156 [710102115442020 ACQUISITIONS PRIVATE. | Appeal(Companies [Sec 252 (3) SHANTANU KUMAR |Kindly make one pafafter that 45 45 5

LIMITED VS REGISTRAR OF
COMPANIES

Act)

upload petition




CHD DEVELOPERS LIMITED
VS ANSAL LOTUS

Company Petition

Small font 30,31,128 to 149,
Company master data missed,
Pages not clear

ivathi  |37,62,64,72,74,81,90,92,95,189, [20-01-
2157 |710102005782021 MELANGE PROJECTS PVT. |(Comanies Act) |55 74@) Alok Kumar Tripathi 37,62,0472.74.81,90.92.95, 169, 20-01-2021
LTD. 8,479,504 to 506,508,509 to
514,517,523,527,536, Vol 1
ANNAY REALTORS Company master data missed,
PRIVATE LIMITED VS 1. Company Petition . kindly divide volume from page
2158 1710102006592021 DEEPAALAY REALTORS  |(Companies Act) | >°¢ 241(1) Prashant Jain no 307, serve the petition to all |2~ 0172021
PRIVATE LIMITED respondent
RAM RATNA Blur &mp;amp;amp; Cut page-
INFRASTRUCTURE » 26,27,29 to 58,62 to
2159 [710102007782021 PRIVATE LIMITED VS %Og‘gg;‘y Petition 1155 Under sec 9 ig’ﬁ;&fg H 71,88,90,93/Sign missing in 28-01-2021
MAHAGUN REAL ESTATE ending index/Supporting
PRIVATE LIMITED Affidavit/9(3) b certificate miss
Form 11 missed, wrong caser
KULBHUSHAN KHANNA VS | Company MANOJ KUMAR :jyaptzssfr:ei}scst‘egngfsst):;rr]:p?'rlwsiglssetdﬁ
2160 |710102007592021 JAIPRAKASH ASSOCIATES |Appeal(Companies |Sec. 73(4) res missed, P 28-01-2021
PATHY with affidavit, Page 10 repeated,
INDIA Act) /
page 12 missed, pages not clear
21,22 to 26,27,28
NCLT heading missed in cover
UNIONE INFOTECH page, synopsis missed, Page
PRIVATE LIMITED VS Company 23,64,86,87,88,117,118,missed
2161 |710102007272021 REGISTRAR OF THE Appeal(Companies [Sec 252 (3) TARUN MADAN page 113 repeated, STK 07 27-01-2021
COMPANY NCT DELHI & Act) missed, court fess and welfare
HARYANA missed in vakalthama, income
tax advance service missed
DHAWAL CONSTRUCTION tBo'“r page-28,66,71,72,79,81,82
2162 |710102008322021 CO. VS DHINGRA JARDINE | Company Petition 0~ ) 4er o6 9 Dushyant Yadav 92,97,98,99,100,101,104,110,11 | 30-01-2021
INFRASTRUCTURE B (IBC) 2115 195 16 129, Board
PRIVATE LIMITED I :
Resolution
RGTL INDUSTRIES LIMITED COMPANY
2163 [710102102782020 VS COMMISSIONER OF Interlocutory Sec 60(5) PETITION 1B RISHI 79,83,78,26,29,41,43-46 not 1,7 4 5490

INCOME TAX

Application (1.B.C)

(IBC)/431(ND)2019

clear page and 28 page translate




RAJINDER WALI VS TIGER

Interlocutory

2164 |710102002112021 CAMP PVT. LTD. Application (1.B.C) Sec 60(5) Rajinder main case not link 12-01-2021
COMPANY
2165 |710102006222021 f'g“T/'LT BANSAL VS GAURAV K‘tez:gzﬁg‘gl BC) [Sec 12 PETITION IB Abhishek Garg up Samp papel q%erd:d of 22-01-2021
PP = (IBC)/1048(ND)2019
M/S SARVOTTAM GRANITE COMPANY
2166 |710102008362021 & MARBLE VS MAHAGUN X‘te::zgﬁf)‘r’% B.C) ;‘;1'%11 of NCLT. \oeTimioN 1B SOHAIB EE(;S?REE'STAMP PAPER 30-01-2021
INDIA PRIVATE LIMITED PP e (IBC)/1042(ND)2020
KARAMCHAND REALTECH |Company
2167 |710102008662021 PRIVATE LIMITED VS Appeal(Companies |Sec. 421 renugupta Wrong e file 01-02-2021
SOLITAIRE CAPITAL INDIA [Act)
oreTnTEEL ¢ o
2168 |0710102078572019/16 ' ' IBC Under Sec 9 |PETITION IB NF 21/09/2020
KITCHEN APPLIANCES PVT.
(IBC)/968(PB)2019
LTD.
INTERLOCUTORY
STOCKFLOW EXPRESS APPLICATION ONLY PROOF OF SERVICE
2169 10710102060732020/7 PVT LTD Vs. NITIN BHARAL Sec 66(1) (1.B.C)/2153(ND)202 UPLOAD 12-10-2020
0
SANJEEV AGGARWAL & COMPANY sign missed on reply,pg-64-
2170 [0710102063312020/3 ORS Vs. SUPERTECH IBC under Sec 7 |PETITION IB 69,74,81-83 translate,pg-73, not | 1, 4 5590

TOWNSHIP PROJECT
LIMITED

(IBC)/835(ND)2020

clear,volume break after 200
pages




PARVESH KUMAR Vs.

COMPANY

ONLY PROOF OF SERVICE

2171 |0710102137402019/4 IBC Under Sec 9 [PETITION IB 21/12/2020
DESEIN PRIVATE LIMITED (IBC)/2700(ND)2019 UPLOAD
KISHORE KUMAR SINGH COMPANY
2172 |0710102128612019/4 Vs. THE INDURE PRIVATE IBC Under Sec 9 |PETITION IB STAMP MISSING 31/12/2020
LIMITED (IBC)/2667(PB)2019
ICICI BANK LIMITED Vs. COMPANY
2173 |0710102416272018/30 M/S. ESSAR POWER IBC under Sec 7 |PETITION IB NEED TO ALL PAGES SIGN 01-05-2021
JHARKHAND LIMITED (IBC)/25(PB)2018
CP(AA) MERGER
AND
2174 10710102009812020/2 PACKET DESIGN INDIA Sec. 230'23.2 A AMALGAMATION(C NEED TO IA FILE 23/01/2021
PRIVATE LIMITED Vs. Second Motion
OMPANIES
ACT)/28(ND)2020
SHREE BALAJI COMPANY
2175 [0710102013352019/10 REFRACTORIES CO Vs. IBC Under Sec 9 |PETITION IB NEED TO IA FILE 23/01/2021
RGTL INDUSTRIES LIMITED (IBC)/431(ND)2019
SHREE BALAJI COMPANY
2176 [0710102013352019/11 REFRACTORIES CO Vs. IBC Under Sec 9 |PETITION IB INDEX MISSING 23/01/2021
RGTL INDUSTRIES LIMITED (IBC)/431(ND)2019
HEMANT SHARMA Vs. Application under | COMPANY
2177 |0710102013582020/2 MOSER BAER any other APPLICATION(IBC)/ NEED TO IA FILE 23/01/2021

ELECTRONICS LTD.

provisions- IBC

919(ND)2020




SUNFISH ELECTRONICS Vs. COMPANY
2178 [0710102017972020/3 CPC ELECTRICAL PRIVATE IBC Under Sec 9 |PETITION IB NEED TO IA FILE 23/01/2021
LIMTED (IBC)/493(ND)2020
COMPANY . .
2179 |0710102021522020/3 ,'\:AOLSISHCT%E')ND'A LTDVs. DC IBC Under Sec 9 |PETITION IB gggg’_géeﬁz ;T;Sred’pg'm?’o' 23/01/2021
(IBC)/1096(ND)2020 ’
VOLKSWAGEN FINANCE COMPANY Subborting affidavit and stam
2180 [0710102107432020/2 PRIVATE LIMITED Vs. Section 95(1)  |PETITION IB sy P |24101/2021
TARUN KAPOOR (IBC)/1097(ND)2020 pap
sonesr ey
2181 [0710102005532021/1 ' Sec. 12A APPLICATION Wrong document 25/01/2021
CONTROL SYSTEMS (1.B.CY985(ND)2021
PRIVATE LIMITED =
COMPANY
HARI RAM Vs. SHILPA PETITION sign missed on reply,stamp
2182 [0710102014592019/11 | oy 2 ie S T Sec 424 (3) (COMPANIES Saper of Re100 of UP 25/01/2021
ACT)/286(ND)2017
AS TECHNOSOFT PRIVATE COMPANY Sign missed on reply,pg-11
2183 [0710102016252018/31  [LIMITED Vs. INDIANROOTS IBC Under Sec 9 |PETITION IB repeated,true copy signand  |25/01/2021
SHOPPING LIMITED (IBC)/1411(ND)2018 stamp missed
SUPERTECH ESTATE PVT. COMPANY
2184 [0710102020142020/2 LTD. Vs. ARC OUTDOOR IBC Under Sec 9 |PETITION IB Stamp paper missed 25/01/2021

MEDIA LTD.

(IBC)/539(ND)2020




BHAVYA PRAKASH Vs. DD

COMPANY

True copy sign and stamp

2185 [0710102024802020/7 IBC Under Sec 9 |PETITION IB ! 25/01/2021
MOTORS LIMITED (IBC)/765(ND)2020 missed
ATISHEY JAIN Vs. SAROHA COMPANY sign missed on reply,pg-5 not
2186 [0710102062102020/3 PRINTING AND PACKAGING IBC Under Sec 9 |PETITION IB clear,separately file the 25/01/2021
PRIVATE LIMITED (IBC)/825(ND)2020 application as IA
HIGH GROUND
COMPANY
2187 [0710102063262020/2 ENTERPRISE LIMITED Vs. IBC Under Sec 9 |PETITION IB Pg-33 not clear,stamp paper |, 5,154
ORIENTAL STRUCTURAL (IBC)/903(ND)2020 page number missed
ENGINEERS PVT. LTD.
KUSMUNDA COAL COMPANY stamp paper and affidavit
2188 [0710102084432020/2 TRANSPORT PRIVATE IBC Section 59  |PETITION IB missed,pg-14,18,23,25,26 not {51159
LIMITED Vs. ASSESSING (IBC)/431(ND)2020 clear,pag-24 missed,true copy
OFFICER written in full not tc
CA(A) MERGER
AAG STEELS PRIVATE Sub-section () of |AND
2189 [0710102116142020/1 LIMITED Vs. ATUL KUMAR oo 230 AMALGAMATION(C Separately file all document 25/01/2021
KANSAL OMPANIES
ACT)/6(PB)2021
Application under COMPANY
2190 |0710102117842020/1 BPTP LIMITED Vs. any other APPLICATION(COM sign missed of councel in 25/01/2021
rovisions PANIES index,true copy stamp missed
P ACT)/3(ND)2021
l\EAr/\lST'EKRAPNFX:/sAERS PVT. LTD COMPANY
2191 [0710200410432018/4 = IBC Under Sec 9 |PETITION IB Neeed to file as IA 25/01/2021

Vs. M/S. HINDUSTAN EPC
COMPANY LTD.

(IBC)/774(ND)2018




PACKET DESIGN INDIA

Sec. 230-232 -

CP(AA) MERGER
AND

2192 |0710102009812020/3 PRIVATE LIMITED Vs. Second Motion AMALGAMATION(C Need to file as IA 27/01/2021
OMPANIES
ACT)/28(ND)2020
CP(AA) MERGER
NOBLE BUILDCON PRIVATE Sec. 230-232 - AND
2193 |0710102014492020/1 LIMITED Vs. BENLON INDIA S ) nd Motion AMALGAMATION(C Need to file as IA 27/01/2021
LIMITED econd otio OMPANIES
ACT)/32(ND)2020
VISTRA ITCL INDIA LIMITED COMPANY gfsaSn(;?/gs;IZ:r?;ma advocata and
2194 10710102023802018/20 IBC under Sec 7 |PETITION IB S ) 27/01/2021
Vs. AMBIENCE PVT LTD client sign missed,true copy
(IBC)/1600(ND)2018 .
stamp missed
2195 10710102029922020/3 METAPHOR EXIM PRIVATE IBC Under Sec 9 [PETITION IB 40,171,329,335,399,458,573,575 27/01/2021
(IBC)/760(ND)2020
LIMITED , not clear
POOJA NANDA
PROPRIETOR M/S ONE COMPANY sign on reply missed,stamp
2196 0710102003382020/2 STOP SOLUTIONS Vs. M/S IBC Under Sec 9 |PETITION IB paper missed,true copy sign and |28/01/2021
KOPAL COMPUTERS (IBC)/206(ND)2020 stamp missed
PRIVATE LIMITED
DEEP ELECTROPLTERS Vs. COMPANY
2197 10710102004052020/4 MADVAK ENGINEERING IBC Under Sec 9 [PETITION IB Need to file as IA 28/01/2021
INDIA PVT LTD (IBC)/340(ND)2020
‘IJD':EA(‘BSUHPRTI’EAEVSSHUKLA Application under |INTERLOCUTORY
2198 |0710102004832021/1 ) any other APPLICATION Need to file as IA 28/01/2021

INDIABULLS HOUSING
FINANCE LIMITED

provisions- IBC

(1.B.C)/316(ND)2021




Application under

COMPANY

RUPAK GUPTA Vs. PETITION 3 court fee missed in
2199 10710102020462018/1 BANARAS HOUSE LIMITED a:gvfstgirs (COMPANIES vakalatanama 28-01-2021
P ACT)/112(ND)2012
COMPANY
2200 |0710102022752020/1 gﬁg}%ﬂlg'@%o c Sec 252 (1) APPEAL(COMPANIE E stamp paper missed 28-01-2021
: S ACT)/207(ND)2020
COMPANY
2201 10710102024802020/8 I?/Igel'\(/)YRASPLIIQI\?Iﬁ%SDH Vs. DD IBC Under Sec 9 [PETITION IB true copy sign and stamp missed|28-01-2021
(IBC)/765(ND)2020
MONTEREAUX RESORTS COMPANY volume break after pg-200,true
PVT.LTD. Vs. ASCOT . PETITION copy sign and stamp
2202 |0710102032752018/35 HOTELS AND RESORTS Section 420 (COMPANIES iosed.Stamp paper and 28-01-2021
PRIVATE LIMITED ACT)/144(ND)2016 affidavit missed
COMPANY Sign missed on reply,court fee
2203 |0710102033212020/5 :EE;E?S%?:SLEEL vs. IBC Under Sec 9 |PETITION IB and welfare missed in 28-01-2021
(IBC)/791(ND)2020 vakalatnama
LIMITED Ve, OLORAL COMPANY
2204 |0710102061262019/13 ' IBC under Sec 7 |PETITION IB Need to file as IA 28-01-2021
INFONET DISTRIBUTION (IBC)/712(ND)2019
PRIVATE LIMITED
ASHENDER ENTERPRISES COMPANY Truo copy sign and stam
2205 [0710102082222020/5 IBC Under Sec 9 |PETITION IB Ue copy sign and stamp 28-01-2021

Vs. MEDEOR HOSPITAL
LIMITED

(IBC)/952(ND)2020

missed




M/S AGGARWAL

ADVERTISING AGENCY Vs. COMPANY
2206 |0710102029152020/2 M/S NAV GRIH IBC Under Sec 9 |PETITION IB page numbering missed 29-01-2021
DEVELOPERS PRIVATE (IBC)/1084(ND)2020
LIMITED
criceeen sree
2207 10710102030772018/6 IBC under Sec 7 |PETITION IB Upload all reply separately 29-01-2021
(SASF) Vs. HOTLINE CPR
(IBC)/33(ND)2019
LTD
MR. K BABU VARGHESE Vs. Rule 11 of NCLT. | COMPANY
2208 |0710102031072018/9 SCHNEIDER PROTOTYPING 016 > |PETITION IB pg-106 missed,pg-200 not clear [29-01-2021
INDIA PVT. LTD (IBC)11518(ND)2018
INTERLOCUTORY
BHARAT ALUMINIUM APPLICATION
2209 |0710102036292020/1 COLTD Vs, Sec 60(5) (1.B.C)/2085(ND)202 Wrong document 29-01-2021
0
OSWAL MINERALS LIMITED COMPANY
2210 |0710102083162019/8 Vs. SATELLITE CABLES IBC Under Sec 9 |PETITION IB Index missed 29-01-2021
PRIVATE LIMITED (IBC)11185(ND)2019
SAM BUSINESS
COMPANY
2211 |0710102100462020/11 CONTINUITY SERVICES Vs. IBC Under Sec 9 |PETITION IB Index missed 29-01-2021
JSP PROJECTS PRIVATE (IBC)/1023(ND)2020
LIMITED
COMPANY L
2212 [0710102101302020/5 STATE BANK OF INDIA Vs. Section 95(1) PETITION 1B Stamp paper and affidavit 29-01-2021

ARVIND DHAM

(IBC)/1038(ND)2020

missed




SAKSHI FINCAP PVT.LTD Rule 11 of NCLT INTERLOCUTORY
2213 [0710102118552020/1 Vs. CELEBRATION CITY 2016 * |APPLICATION true copy sign and stamp missed|29-01-2021
PROJECTS PVT. LTD. (1.B.C)/5726(PB)2020
::5'(')??2‘:” under ||\ TERLOCUTORY
YOGESH SETHI Vs. - APPLICATION .
2214 10710102119242020/1 PUNJAB NATIONAL BANK provisions- (1.B.C)/5691(ND)202 Court fee and welfare missed 29-01-2021
IBC,Rule 11 of
NCLT, 2016
RITZY CHEMICALS PVT. COMPANY
2215 10710102120182020/2 LTD. Vs. H R POLYCOATS IBC Under Sec 9 |PETITION IB Court fee and welfare missed 29-01-2021
PVT. LTD. (IBC)/4(ND)2021
M/S WELLDONE ESTATES
PROJECTS PRIVATE COMPANY
2216 10710102140402019/2 LIMITED Vs. M/S REIN IBC Under Sec 9 |PETITION IB Stamp paper of Rs100 29-01-2021
CONSTRUCTIONS PRIVATE (IBC)/2836(ND)2019
LIMITED
/IAI\DI\I/?ZIIEBI/\-I\’\%EIA_:\I%;(E)DR'}/:TION COMPANY stamp paper and affidavit
2217 10710102160992019/7 IBC under Sec 7 |PETITION IB . P pap 29-01-2021
INDUSTRIES PRIVATE (IBC)/3(ND)2020 missed
LIMITED
INTERVENTION
2218 10710102002222021/1 mgﬁﬂ:\; g’i‘g\é’\l Vs. SAPAN Sec 60(5) PETITION Wrong document 30-01-2021
(IBC)/2()2021
B.E.C INDIA PVT. LTD Vs. COMPANY Stam r missed and sian
2219 [0710102003902020/3 CROSS ROADS INDIA IBC Under Sec 9 |PETITION IB amp paper missed and sigh {34 91.2021

ASSISTANCE PRIVATE LTD

(IBC)/268(ND)2020

missed in starting




JITESH GUPTA Vs. Application under |INTERLOCUTORY
2220 |0710102065612020/3 GOLDEN PEACOCK any other APPLICATION need to ia file 30-01-2021
RESIDENCE PVT. LTD provisions- IBC  [(1.B.C)/2399(PB)2020
JITESH GUPTA Vs. Application under |INTERLOCUTORY
2221 |0710102065612020/4 GOLDEN PEACOCK any other APPLICATION need to ia file 30-01-2021
RESIDENCE PVT. LTD provisions- IBC  |(1.B.C)/2399(PB)2020
KASHI VISWANATHAN INTERLOCUTORY
SIVARAMAN Vs. PTC Sec 43(1) riw Sec |APPLICATION .
2222 10710102066742020/3 ENGINEERING (INDIA) PVT. 44 (1) (1.B.C)/3750(ND)202 Stamp paper missed 30-01-2021
LTD. & ORS. 0
TERAWISE CONSULTANTS
PRIVATE LIMITED Vs. COMPANY
2223 |0710102116972020/1 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE Index missed 30-01-2021
COMPANIES NCT OF DELHI S ACT)/512(ND)2020
& HARYANA
::;"(')‘;Eg?” under |\ TERLOCUTORY
YOGESH SETHI Vs. oF APPLICATION o
2224 10710102119242020/3 PUNJAB NATIONAL BANK provisions- (1.B.C)/5691(ND)202 page numbering missed in file 30-01-2021
IBC,Rule 11 of
NCLT, 2016
AADI PROPBUILD PRIVATE
LIMITED Vs. MR.
NARENDRA KUMAR INTERLOCUTORY
2225 |0710102093402020/1 SHARMA (RESOLUTION Sec 60(5) APPLICATION page numbering missed 31-01-2021
PROFESSIONAL OF (1.B.C)/4298(PB)2020
INDIRAPURAM HABITAT
CENTRE PRIVATE LIMITED)
NORDMECCANICA S.P.A. COMPANY Councel sianature missed in
2226 |0710102107642020/1 Vs. KANODIA IBC Under Sec 9 |PETITION IB ouncet signature misse 31-01-2021

TECHNOPLAST LIMITED

(IBC)/1068(ND)2020

index




BANCO BPM S.P.A Vs. COMPANY Councel sianature missed in
2227  |0710102107652020/1 KANODIA TECHNOPLAST IBC Under Sec 9 |PETITION IB - d:X gnatu 31-01-2021
LIMITED (IBC)11069(ND)2020
DEEPAK GUPTA AND ORS. COMPANY starmo saber and affidavi
2228 [0710102118152020/8 Vs. COMPARE INFOBASE IBC Under Sec 9 |PETITION IB missg dp P 31-01-2021
LIMITED (IBC)/7(ND)2021
COMPANY
2229 [0710102146352019/3 AKHILESH KUMAR GUPTA Rule 11 of NCLT. | \ppi icATION(IBC)/ sign missed on reply 31-01-2021
Vs. ADVAYA TRADERS 2016
1532(ND)2019
INTERLOCUTORY
2230 [0710102002122021/1 gzﬁzﬁfﬁﬂgﬁr\?é'?wm Vs. ZRS‘E” Of NCLT. | APPLICATION true copy sign and stamp missed|02-01-2021
(1.B.C)/105(ND)2021
M/S SHAVINI
COMPANY .
2231 [0710102011972019/4 CONSTRUCTION PVT LTD IBC Under Sec 9 |PETITION IB Wrong page numbering after pg- |, 4 5q4
Vs. M/S INDRAPRASTHA (IBC)/1487(ND)2018 209
GAS LIMITED
\L/III\N/III:I'RI)E%NVISN FF(’)/E\QL'\I/\I/IA(\;FI&?\I COMPANY True copy sign and stam
2232 [0710102016332020/2 ; IBC Under Sec 9 |PETITION IB ue copy sig P 02-01-2021
ELECTRONICS PRIVATE (IBC)/470(ND)2020 missed in some pages
LIMITED
S K ENTERPRISES Vs. COMPANY
2233 [0710102024412020/3 TRIKALP LAMINATES INDIA IBC Under Sec 9 |PETITION IB Stamp paper of Rs 50 02-01-2021

PRIVATE LIMITED

(IBC)/623(ND)2020




ANJUSHREE ENTERPRISES

(PROPRIETORSHIP) COMPANY
2234 |0710102075122019/6 THROUGH AUTHORISED IBC Under Sec 9 |PETITION IB Need to file as IA 02-01-2021
SIGNATORY Vs. C VIEW (IBC)/879(ND)2019
INNOVATIONS PVT. LTD.
INTERLOCUTORY
MOHD NAZIM KHAN Vs. APPLICATION True copy stamp missed in
2235 [0710102078882020/3 DEUTSCHE BANK A.G. Sec 60(5) (1.B.C)/3287(ND)202 some pages 02-01-2021
0
INTERLOCUTORY
MOHD NAZIM KHAN Vs. APPLICATION )
2236 |0710102078882020/4 DEUTSCHE BANK A G. Sec 60(5) (1.B.C)/3287(ND)202 True copy stamp missed 02-01-2021
0
EQ]JVII_’G'XEMLIIEIIE'I:AELJ?/ES COMPANY Supporting affidavit and stam
2237 |0710102080192020/5 : Sec 252 (3) APPEAL(COMPANIE pporting P 102-01-2021
REGISTRAR OF S ACT)/292(ND)2020 paper missed
COMPANIES
[AEK.:I—/;\I\?II?/TLZQNB?IGKVS. INTERLOCUTORY pg-8 missed,stamp paper
2238 0710102090782020/2 Sec 60(5) APPLICATION missed,true copy sign and stamp|02-01-2021
THROUGH MR. VINAY (1.B.C)/4092(PB)2020 missed
KUMAR = ©
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED Vs. COMPANY Wrong document only 1 page
2239 |0710102093752020/4 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE u Ioaged y 1pag 02-01-2021
COMPANIES NCT OF DELHI S ACT)/379(ND)2020 P
AND HARYANA
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED Vs. Application under /(A:SIEALTQ:}F(ION(COM
2240 (0710102104292020/1 REGISTRAR OF any other PANIES DOCUMENT INCOMPLETE 02-01-2021
COMPANIES OF NCT OF provisions

DELHI AND HARYANA

ACT)/700()2020




RAJ KUMAR RAHLAN Vs.

INTERLOCUTORY

2241 |0710102109512020/1 Sec 60(5) APPLICATION NEED TO ONE TIME FILE 02-01-2021
STATE BANK OF INDIA (1.B.C)/232(PB)2021
STANDARD CHARTERED
BANK (SINGAPORE) COMPANY

2242 10710102137062019/8 LIMITED Vs. RCI IBC Under Sec 9 |[PETITION IB STAMP MISSING 02-01-2021
INDUSTRIES & (IBC)/2688(ND)2019
TECHNOLOGIES LTD
GUARANTORS COMPANY

2243 10710102150172019/2 INFRASTRUCTURE PVT. IBC Under Sec 9 |[PETITION IB EJAMP MISSING OF RUPEE 02-01-2021
LTD. Vs. IREO PVT. LTD. (IBC)/3303(ND)2019
ORRIS INFRASTRUCTURE INTERLOCUTORY pg-188,190,192,194-

2244 10710102005352021/1 PVT.LTD. Vs. THREE C Sec 60(5) APPLICATION 196,,198,201,202,203,206,208,2 |02-02-2021
SHELTERS PVT. LTD. (1.B.C)/364(ND)2021 13 cut
QSIL\J/J:T:?_ISI\;’I;FEAIISII/\S( COMPANY Index and court fee and welfara

2245 10710102011322020/3 ’ Sec 252 (1) APPEAL(COMPANIE . 02-02-2021
REGISTRAR OF S ACT)166(ND)2020 missed
COMPANIES DELHI
e O

2246 |0710102119312020/1 ) Sec 60(5) APPLICATION 50 RUPEE E STAMP MISSING |02-02-2021
GOLDEN GLOW ESTATES (1.B.C)/5746(PB)2020
PRIVATE LIMITED o
SERVICES PYT. LTD. Ve COMPANY

2247 |0710102142642019/4 ) P IBC Under Sec 9 [PETITION IB STAMP MISSING 02-02-2021

WELLOGO SERVICES
PRIVATE LIMITED

(IBC)/2886(ND)2019




RAM SWARUP NATHI MAL . |company
2248 [0710102144842019/3 Vs. KHAIRWALA ilicrf’;giébg;(%r APPLICATION(IBC)/ 3:\13";; gOOF OF SERVICE  145.02-2021
INTERNATIONAL LTD 518(ND)2019
RAM SWARUP NATHI MAL Sec 33(1) (b) () to | COMPANY
2249 [0710102144842019/4 Vs. KHAIRWALA (i rhw Sec 33(3) | APPLICATION(BCY 18-23 NOT CLEAR 02-02-2021
INTERNATIONAL LTD 518(ND)2019
Application under | COMPANY
2250 [0710102150482019/10 Z?F“{'If:ﬁx\vﬂﬁ'\égs' UTTAM any other APPLICATION(IBC)/ NEED TO IA FILE 02-02-2021
provisions- IBC 1608(ND)2019
ABDOS POLYMERS COMPANY
2251 [0710120013782018/2 LIMITED Vs. M/S CALLINA IBC Under Sec 9 |PETITION IB 17 19 NOT CLEAR 02-02-2021
CARE OVERSEAS PVT LTD (IBC)/1294(ND)2018
RAJEEV BEHL Vs. M/S Application under | COMPANY
REALTECH PETITION
2252 [0710200401392016/2 INFRASTRUCTURE LTD & a?gv?stlr:;rs (COMPANIES NEED TO SIGN ALL PAGES ~ [02-02-2021
ORS P ACT)/28(ND)2016
COMPANY
DR. SEEMA BAJAJ Vs. Sec. 241(1),Sec. |PETITION
2253 [0710200424652018/1 EMBRYO HEALTH PV, LTD. 242(4) (COMPANIES AFFIDAVIT MISSING 02-02-2021
ACT)/141(ND)2018
Application under
SRIKALAHASTHI PIPES a:‘yv?tihir mule | TRANSFER onv on s uoloaded
2254 |0710102095442020/3 LIMITED Vs. UNIVERSAL s one e | PETITION(COMPANI o i daamort. [02:03-2021
BUILDWELL PVT. LTD. ES ACT)/2(PB)2021 P P

NCLT,Rule16(d),N
CLT Rules,2016




MICROMAX INFORMATICS

COMPANY

2255 [0710120005102018/8 LIMITED Vs. KUMAR IBC Under Sec 9 |PETITION IB NEED TO SAPERATE FILLING [02-03-2021
DISTRIBUTORS PRIVATE (IBCYRB0ND)2018
LIMITED

CA(A) MERGER

M/S. WESTERN IMPEX PVT. Sub-section () of |AND

2256 |0710120007832018/1 LTD. Vs. RENUKA o a0 AMALGAMATION(C NEED TO IA FILE 02-03-2021
INFRATECH PVT. LTD sectio OMPANIES

ACT)/136(ND)2018

;TSATSEH%{AI‘E'\I'EKA?AFB:ER'A Vs. COMPANY 50 RUPEE STAMP MISSING

2257 [0710120009092018/6 : IBC under Sec 7 |PETITION IB AND TRUE COPY SIGN 02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018 MISSING
COMPANY PVT. LTD.

2258 [0710120009092018/7 : IBC under Sec 7 |PETITION IB TRUE COPY SIGN ALL PAGES |02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018
COMPANY PVT. LTD.

2259 [0710120009092018/8 : IBC under Sec 7 |PETITION IB 50 RUPEE STAMP MISSING | 02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018
COMPANY PVT. LTD.

2260 [0710120009092018/9 : IBC under Sec 7 |PETITION IB 50 RUPEE STAMP MISSING | 02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018
COMPANY PVT. LTD.
M/S AMRISH GUPTA & ORS. Seo. 241(1) Se g(E)MTPé)T\JY

2261 |0710200410822017/3 Vs. M/S BLUE ICE FARMS 242(4) (COMPANIES AFFIDAVIT MISSING 02-03-2021

PVT. LTD.

ACT)/122(ND)2017




M/S COLUMBIA PETRO

COMPANY

2262 (0710102412382017/18 CHEM PVT LTD Vs. M/S IBC Under Sec 9 |PETITION IB INDEX MISSING 02-04-2021
PETROLUBE INDIA LTD. (IBC)/343(ND)2017
M/S JMS STEEL & POWER missing page-11/Page not clear-
CORPORATION VS Company Petition . .

2263 |710102035402020 VINAYAK RATHI STEELS IB (IBC) IBC Under Sec 9 Kartik iigsﬁgzi\g{;&ng section/wrong |25/03/2020
ROLLING MILLS PVT LTD.
JADE E SERVICES PRIVATE Transfer
LIMITED VS M/S PINE & " . |Rule16(d),NCLT Main case no missed, wrong

2264 |710102113042020 PEAK DEVELOPERS isgtlon(Companles Rules.2016 ANUBHAV RASTOGI case type select 12-04-2020
LIMITED
KOREA TRADE INSURANCE Please Don\'t Refile this your
CORPORATION VS EMPIRE |Company Petition - . ) .

2265 |710102118942020 HOME APPLIANCES IB (IBC) IBC Under Sec 9 Nikhil Palli Z?amenrgatter is ongoing other 25/12/2020
PRIVATE LIMITED v
KOREA TRADE INSURANCE Please Don\'t Refile this your
CORPORATION VS EMPIRE |Company Petition - . ; .

2266 |710102118952020 HOME APPLIANCES IB (IBC) IBC Under Sec 9 Nikhil Palli Z?amenrgatter is ongoing other 25/12/2020
PRIVATE LIMITED v
M/S. AURA FACILITIES
MANAGEMENT PRIVATE page:19-23 not clearWrong
LIMITED VS M/S. CANNES |Company Petition -

2267 |710102004312021 PROPERTY MANAGEMENT |IB (IBC) IBC Under Sec 9 Dhaval Deshpande Z:ctlon choose/Blur Page-19 to |16/01/2021
SERVICES PRIVATE
LIMITED
M/S. NIPMAN FASTENER brief of synopsis missed, form 5
INDUSTRIES PRIVATE Company Petition corporate debtor addresss in up ,

2268 |[710102006972021 LIMITED VS M/S. MAKINO pany IBC Under Sec 9 Harshit true copy sign missed, 25/01/2021

AUTO INDUSTRIES
PRIVATE LIMITED

IB (IBC)

compliance affidavit missed
9(b)b




T.S.S ENTERPRISES VS Company
2269 |710102008592021 M/S RAHEJA DEVELOPERS |Application(Compa [Rule 11 of NCLT R N Karanjawala main case number not link 30/01/2021
LIMITED nies Act)
2270 |710102008762021 jocutory * |PETITION IB Siddharth Bhatli PAGE 6 NOT CLEAR /E-STAMP|02-01-2021
NARENDER KUMAR Application (1.B.C) [2016 (IBC)11397(PB)2019 MISSED
SHARMA
NATIONAL PRODUCTS VS Interlocuto Rule 11 of NCLT COMPANY
2271 |710102008912021 SRINISONS WIRING A Iicationr}zl B.C) |2016 * |PETITION IB MANISH MALHOTRA |case type wrong 02-01-2021
SYSTEMS PVT. LTD. PP i (IBC)/558(ND)2020
COMPANY
2272 |710102009282021 Jc'gi'égi'; QC?TT\ISS ARCH rte::gzi‘i;ﬂl B.C) ZRS‘E” of NCLT. \ oeTiTioN 1B Sandeep Bajaj sign missing 02-02-2021
SEE PP = (IBC)1133(ND)2020
Miscellaneous Application not linked with main
SANJAY AGGARWAL VS o case no./Index not signed/True
2273 |710102008672021 SAKSHI FINCAP PVT. LTD. ﬁzzlizi:;on(Compa Rule 11 of NCLT ISHA BHALLA copy sign missing/e-stamp 02-01-2021
missing
KASHI VISWANATHAN Interlocutor Application under [COMPANY
2274 |710102009532021 SIVARAMAN VS SRIGOPAL A Iication)EI B.C) any other PETITION IB kashi viswansthan si |34-38 not clear page 02-03-2021
CHOUDHARY PP o provisions- IBC (IBC)/564(ND)2019
JAYDEV PHARMA COMPANY Index blank/No pagination/No e-
2275 |710102009432021 DISTRIBUTORS VS Interlocutory Rule 11 of NCLT, PETITION IB Prasouk stamp/ No affidavit 02-02-2021

ALNICHE LIFESCIENCES
PRIVATE LIMITED

Application (1.B.C)

2016

(IBC)/2299(ND)2019

&amp;amp;amp; Proof of
Service




SHARAD AGGARWAL VS Company Wrong Section
2276 |710102009512021 RAJESH BUILDCON & Application(Compa [Rule 11 of NCLT Jitesh Chosen/Application not linked ~ [02-03-2021
INFRASTRUCTURE PVT LTD|nies Act) with main case no.
EDELWEISS ASSET o .
COMPANY Application every pages sign
2277 |710102000752021 EESSQ%{%%SSS&%% K‘tez:gzﬁg‘gl B.C) [Secs0s) PETITION 1B HONEY SATPAL  |miss/Pagination not done in 01-06-2021
LTD PP o (IBC)/933(PB)2019 index Application reminder 3/5
NOBLE CO-OPERATIVE estamp paper need to 100 rps
BANK LIMITED VS PANTEL |Interlocutory Sec 60(5),Rule 11 .
2278 |710102008032021 TECHNOLOGIES PRIVATE | Application (1.B.C) |of NCLT, 2016 GOVIND f.or Uttar Pradesh main case not [28/01/2021
link
LIMITED
SUNIL AVDHUT
2279 [710102009182021 DEVDHARKAR VS PRINT rte::gzi‘i;ﬂl B.C) ZRS‘E” of NCLT, Eﬂ"ﬁ‘ RAJESH NCLAT 02-02-2021
HOUSE INDIA PVT. LTD PP B
DEBASHIS NANDA VS Application under
STANDARD CHARTERED Interlocutory . . .
2280 |710102009742021 BANK (SINGAPORE) Application (1.B.C) a?gv?;trirs_ BC Debashis main case not link 02-03-2021
LIMITED provisio
Pg-17,19,33 to 45 is
SATISH CHAND AGARWAL | . Rule 11 of NCLT. | COMPANY Cut/46,114,116,136,138,249 not
2281 |710102009882021 & ORS VS IDEA BUILDERS | 1 Iication)EI B.C) |2016 * |PETITION IB August Attorneys LLP |clear/47 to 56,84 also Cut/True |02-04-2021
PVT LTD PP = (IBC)11016(PB)2020 copy sign missing in some
pages
ﬁgll\\l/i?; ﬁlcl?/IRl'(l')I;VIDIL\I/_SS Interlocutol Application under [COMPANY E-stamp missing/True copy sign
2282 [710102010202021 v any other PETITION 1B NITIN MEHTA P 9 PY SI9N [ 2.05-2021

SUNDER AGROMILLS
PRIVATE LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/1175(ND)2019

missing




M/S ANSHUL PRINT
SOLUTION VS M/S GREEN

Company Petition

Board Resolution/Advocate
welfare &amp;amp;amp; court

2283 1710102097632020 CHANNEL PUBLICATIONS [IB (IBC) IBC Under Sec 9 Kshiti fees missed/Pagination not done | 1 10/2020
PVT LTD after page no.17
PRAETORIAN BUSINESS Kindly file separate condonation
CP(AA) Merger and L ) ; .
VENTURES PRIVATE ) Sec. 230-232 - PRAVEEN delay application, Kindly link with
2284 1710102118522020 LIMITED VS UNILEC A;':]"i‘efg:;“cf)t'°”(com Second Motion SEHRAWAT first motion, pages missed 217 |2/ 12/2020
ENGINEERS LIMITED P to 226
COMPANY
INCOME TAX OFFICER Vs.
2285 |0710102020982018/3 REGISTRAR OF COMPANY szlezrii(;r)\t-BBgdy QPPEAL(COMPANIE pg-2 not clear 04-02-2021
M/S APJ TEXTILE PVT. LTD. ACT)/1048(ND)2018
COMPANY
INCOME TAX OFFICER Vs.
2286 |0710102020982018/4 REGISTRAR OF COMPANY gz(\:/jriiw(;rzt-BBgdy QPPEAL(COMPANIE pg-6,7 not clear 04-02-2021
M/S APJ TEXTILE PVT. LTD. ACT)/1048(ND)2018
KASHI VISWANATHAN /IA'\IF;FIDELlTég'ﬁLOJLORY Main case number not correct in
2287 |0710102075922020/4 SIVARAMAN Vs. PARAMJIT Sec 66(1) (1.B.C)/3202(ND)202 file 04-02-2021
GANDHI & ORS. 0' ’
eSS,
2288 |0710102014852018/4 ) IBC Under Sec 9 |PETITION IB PG-1 NOT CLEAR 05-02-2021
M/S JD CONTRACTS PVT
(IBC)/1329(ND)2018
LTD
Sign missed on reply,pg-
JAIN FLORICULTURE LTD g(E)'P/II'?I%)'\II\JY 105,113,139,141,183-192,193-
2289 |0710102088902019/5 Vs. ARIES TRAVELS Sec. 241(1) (COMPANIES 211,219,223,225,228,560- 05-02-2021
PRIVATE LIMITED & ORS ACT)/88(ND)2019 572,582 not clear,pg-406-

409,414,415,576 translate




INFOZONE SERVICES

COMPANY
2290 [0710102079882020/1 PRIVATE LIMITED Vs. Sec 252 (1) APPEAL(COMPANIE index missing 02-08-2021
REGISTRAR OF S ACT)/478(ND)2020
COMPANIES
COMPANY
2291 [0710102008332020/1 AMIT BASIA Vs. Section 94(1) PETITION IB Wrong Document (IA filed) 01-06-2021
(IBC)/408(PB)2020
COMPANY .
2292 [0710102007102020/5 XuﬁNSESRI ASHARMA vs. Sec 66(1) APPLICATION(IBC)/ Eg;i}satrra“s'at'on/ Pg-65710 659 1 06.2021
884(PB)2020
COMPANY
2293 [0710102005122020/5 gax;@gg \L/IT\}IITED IBC Under Sec 9 |PETITION IB pg-35,36,44,45 not clear 22/01/2021
(IBC)/377(ND)2020
INTERLOCUTORY
ANIL KUMAR MITTAL Vs. APPLICATION
2294 [0710102066822020/4 SAURABH BANSAL & ORS. Sec 66(1) (1.B.Cy/2472(ND)202 NEED TO ALL PAGES SIGN  [02-08-2021
0
COMPANY
2295  [0710102074272020/1 :ﬁgﬂﬁ?“ Vs. DYNAMIC IBC Under Sec 9 |PETITION IB NEED TO IA FILE 02-08-2021
(IBC)/30(PB)2021
MERCKENS KARTON-UND- COMPANY
2296 |0710102008152019/13 PAPPENFABRIK GMBH Vs. IBC Under Sec 9 |PETITION IB NEED TO FILE SAPERATE  [02-09-2021

FRANCO LEONE LIMITED

(IBC)/307(ND)2019




stamp paper of Rs100,volume

ASHOK KRIPLANI VS Interlocutol COMPANY break after 200 pages,true co
2297 [710102005742021 TANGENCE SOLUTIONS ! Iicationnzl B.C) |59 606) PETITION IB A Mahesh o O o ‘r’mgsea o Son‘:é’ 20-01-2021
INDIA P. LTD PP e (IBC)/2694(ND)2019 P 9
pages
COMPANY
2298 |710102007512021 CQ“SETH:“\A/ gﬁg;';g LOTTS'ERS K‘tez:gzﬁg‘gl B.C) [Secs0s) PETITION 1B Kumari Rashmi back date affidavit 27-01-2021
PP = (IBC)/137(ND)2018
SYNDICATE BANK VS M/S Application under |[COMPANY
2299  [710102009152021 INCOM WIRES & CABLES X‘te::zgﬁf)‘r’% B.c) |2ny other PETITION IB TQEESH KUMAR Z\{]SS(N?JU%SSE;;L}%EEGEEZ% 02-02-2021
PVT. LTD. PP S Norovisions- IBC  |(IBC)/1456(PB)2019 y
SYNDICATE BANK VS M/S Application under |COMPANY WRONG CASE LINKED
2300 |710102009132021 INCOM WIRES & CABLES rte::gzi‘i;ﬂl B.c) [any other PETITION 1B JRA/:':IESH KUMAR | ol EASE CHECK REMINDER  |02-02-2021
PVT. LTD. PP S orovisions- IBC  |(IBC)/1456(PB)2019 3/5
MOSER BAER COMPANY Index Blank/No pagination/True
2301 |[710102010882021 KARAMCHARI UNION VS | Miscellaneous Sec 60(2) PETITION IB Fidel Sebastian copy sign missed/No 07-02-2021
MOSER BAER INDIA Application (IBC) (IBC)/378(PB)2017 stamp/Annexure- H not clear/
LIMITED CAse type wrong
COMPANY No index/no pagination/No
2302 |710102010872021 '\K"S“NAZ(RSX;'\IGDHO\QSS'NDU K‘terl:gzﬁgil By [Secs06) PETITION 1B MALLIKA PARMAR  |Stamp, Affidavit/True copy sign |08-02-2021
PP = (IBC)11781(ND)2018 missing
SYNDICATE BANK VS M/S Application under | COMPANY
2303 |710102010332021 INCOM WIRES & CABLES | Interlocutory any other PETITION IB RAKESHKUMAR 1 oin case number wrong 05-02-2021

PVT. LTD.

Application (1.B.C)

provisions- IBC

(IBC)/1456(PB)2019

JAIN




MARINAINDIA TRAEXIM

COMPANY . .
2304 [710102010362021 PRIVATE LIMITED VS Interlocutory Sec 60(5) PETITION IB Mohit Seth stamp paper missing and sign | 5 4> 541
MARINAINDIA TRAEXIM Application (1.B.C) (IBC)/343(PB)2019 missing
PRIVATE LIMITED
CA(A) MERGER
SHASHI BAGGA VS EAST Company AND 47-translate 47-53 not clear page
2305 [710102011072021 BENGAL INVESTMENTS  |Application(Compa [Rule 11 of NCLT |AMALGAMATION(C |RAKESH KUMAR o Pagel ng-02-2021
PRIVATE LIMITED nies Act) OMPANIES section wrong
ACT)/35(PB)2019
COMPANY No index/no pagination/No
2306 |710102010892021 ﬁﬁg 'OJRAéN VS INDU KUMAR X‘te::zgﬁf)‘r’% By |Secss) PETITION 1B MALLIKA PARMAR  |Stamp, Affidavit/True copy sign |08-02-2021
PP i (IBC)11781(ND)2018 missing
SUSHIL PANDIT VS ADSERT|Company i case not link and 16 not
2307 [710102011062021 WEB SOLUTIONS PRIVATE |Application(Compa |Rule 11 of NCLT Saurabh Chaturvedi 08-02-2021
. clear page
LIMITED nies Act)
MRS. MEERA AHUJA VS COMPANY .
2308 [710102010652021 JASMINE BUILDMART X‘te::z;;;:g’zl B.C) ;‘;1'%11 of NCLT. |pETiTION 1B LOKESH :n?fgnmt clear page and sign | 1> 2021
PRIVATE LIMITED PP = (IBC)11722(ND)2018 9
CBRE SOUTHASIAPVT. | COMPANY
2309 [710102010442021 LTD. VS M/S. GAURSONS |,/ Iication)zl B.c) |[BCUnderSec9 [PETITION 1B Smriti section wrong 05-02-2021
INDIA PVT. LTD. PP = (IBC)/3199(ND)2019
II_I\IIIQ:E/IADT)TEE%RL(')FE L\";\é\‘ o Interlocuto COMPANY wrong filing, file link from
2310 [710102010622021 ' Y Sec 60(5) PETITION IB MISHA g 1iing, 06-02-2021

REGIONAL PROVIDENT
FUND COMMISSIONER-I

Application (1.B.C)

(IBC)/3199(ND)2019

Hyderabad bench




Application under | COMPANY
2311 |710102011092021 gl'\li' kg%l)sleg?_:[\mgglj VS X‘te::;’;:})% B.c) [any other PETITION 1B ARUN AGGARWAL |main case number missing 08-02-2021
PP B%) | provisions- IBC  |(IBC)/3098(ND)2019
TAMINDER KAUR DHUPIA | Contempt wrgonngsceistifzgzgmkﬁﬂ“‘:i;nk
2312 |710102075432020 VS PARSAVNATH Petition(Companies |Rule 11 of NCLT SONAL ANAND e rf’q ) o o Y 09-02-2021
DEVELOPMENT LTD Act) main case no. TWrong
section , case not link
MINTKART INDIA PVT. LTD.
VS BHUMISAGAR Transfer Rule16(d),NCLT
2313 |710102113032020 INFRASTRUCTURES PVT. Petition(Companies Rules, 2016 ANUBHAV RASTOGI [no main case no. 09-02-2021
Act)
LTD.
THE DIAL SOLUTION
;EIC\S/IQ;ERIA_QASIED Vs Company kindly upload final pdf in proper
2314 |710102001582021 COMPANIES NATIONAL ﬁzgeal(Companles Sec 252 (3) SUMIT :jg)é::tnh siiq;::en;:eeasnd proper |09-02-2021
CAPITAL TERRITORY OF 9 pag
DELHI AND HARYANA
EMBEE SOFTWARE " Wrong case type, memo of
2315 |710102008132021 PVT.LTD VS ANSAL (%’O"r‘npa:g’iezezg?)” Eﬂ:zlf’\z(gi’gjcu :;ZAFEER AHMAD B | - rties list of dates/ synopsis  |09-02-2021
HOUSING LTD P ’ missed, advance service missed
VISTRA ITCL LIMITED VS
ANSAL URBAN Company Petition Blur page-142 to
2316 [710102008422021 CONDOMINIUMS PRIVATE |18 (BG) IBC under Sec 7 Shantanu 170496 198 215,216 418/etc |09-02:2021
LIMITED
Pages not clear 76 to
CELESTIAL FINHOLD 83,96,98,100,101,106,117,128 to
PRIVATE LIMITED VS INDO |CPAR) Mergerand | op0 ooy 134,148,149,154,163,164 to
2317 |710102010002021 Amalgamation(Com|>°¢ MOHD AKBAR 166,167,175,178 to 182 E filing |09-02-2021

ALUSYS INDUSTRIES
LIMITED

panies Act)

Second Motion

receipt of chairperson report,
original certified order copy
missed




THREE C INFRATECH

PRIVATE LIMITED VS MOON

Company Petition

section 242,244 fee not paid,

2318 |710102010522021 LIGHT PROPBUILD (Companies Act) Sec. 241(1) Abhay Gupta Jggazla;ttigﬁgurglizsnelgmberlng , 09-02-2021
PRIVATE LIMITED
Volume wise index missed, MoA
&amp;amp;amp; AoA repeated,
D M FOODS PRIVATE CA(A) Merger and ) Pages not clear 48,51 to 56,66
LIMITED VS MOON LIGHT f Sub-section (I) of RAMESH CHANDRA t
2319 1710102010812021 PROPBUILD PRIVATE Amalgamation(Com tion 230 SHARMA 0 09-02-2021
panies Act) section 68,105,109,110,111,176,180,182
LIMITED to 193,202 to
205,249,250,252,253,266,267 to
Petition not
GOPALGIRI KISHANGIRI Company sign,,19,21,22,26,27,31,32,38,44
2320 ]710102011612021 GOSWAMI VS REGISTRAR |Appeal(Companies |Sec 252 (3) KARAN MALHOTRA |(,58,82,95,99,100,103,104not 09-02-2021
OF COMPANIES Act) clear 10 rs welfare missed
advance service missed
gllil/l'l's;ll?gslg-liis VS SOLVEN |Interlocutory Sec 60(5),Rule 11 COMPANY sign missing and e-stamp paper
2321 710102011222021 POWER SYSTEMS PRIVATE | Application (1.B.C) |of NCLT, 2016 PETITION IB Pratik Malik missing 09-02-2021
(IBC)/2413(ND)2019
LIMITED
. COMPANY
2322 |710102011492021 mﬁ ASL'NGH VS RESHMA X'scliec'ﬁi’;?(‘:gc) Rule 154 (1) PETITION 1B BHARAT case type wrong 09-02-2021
PP (IBC)/30(PB)2021
CBRE SOUTH ASIA PVT. Miscellaneous Rule 11 of NCLT COMPANY
2323 |710102011372021 LTD. VS M/S. GAURSONS Application (IBC) 2016 > |PETITION IB Smriti CASE TYPE WRONG 09-02-2021
INDIA PVT. LTD. PP (IBC)/3199(ND)2019
M/S INDRAPRASTHA GAS Interlocuto COMPANY
2324 |710102011692021 LIMITED VS M/S SHAVINI Y Sec 60(5) PETITION IB Sai e-stamp paper missing 10-02-2021

CONSTRUCTION PVT LTD

Application (1.B.C)

(IBC)/1487(ND)2018




HARI SINGH VS TRADING |\ 0 COMPANY
2325 |710102011502021 ENGINEERS Applisation (BC) | RUe 154 () PETITION 1B BHARAT case type wrong 09-02-2021
(INTERNATIONAL) LTD PP (IBC)/30(PB)2021
CA(A) Merger and .
2326 [710102032312020 DAPEL INVESTMENTS LLP | Amalgamation(Com| 8¢ 60-62 LLP Act Prashant Jain Page missed 72,page not clear |15 43,2020
Vs ; 2008 118,
panies Act)
VAIBHAV FARMS PRIVATE |CP(AA) Merger and ey o
2327 [710102119042020 LIMITED VS AOV HOLDINGS | Amalgamation(Com §Z§5§3°Mi?€i : NIRAJ PREET Elrzt":]'ft‘i':;ama‘ Kindly fink with 1,515 2020
PRIVATE LIMITED panies Act)
Memo of parties/ List of dates
Intervention &amp;amp;amp; events/
2328 |710102004402021 AANJENE BALI VS SMT. Petition(Companies |Rule 11 of NCLT SHARAD Synopsis Missed, Kindly merge |16-01-2021
ASHA BALI .
Act) annexures after that upload final
petition
SKYGOURMET CATERING [ o . Blur page-
2329 [710102010602021 PRIVATE LIMITED VS a (IB?C)y IBC Under Sec 9 SHIKHIL 252,286,288,296,304,306,308/P |06-02-2021
SPICEJET LIMITED age missing-371
PALM COURT SIZ?nC:/:gEaSI?J:ngnY:Zss than 1
2330 |710102010472021 MAINTENANCE AGENCY VS |Company Petition |0 ) 40r o6 9 SHREY ASHAT Cr/Advocate welfare miss/Pages |05-02-2021
UNITY AUTOMATION 1B (IBC) not clear-24 to 29,35 to 38,63 to
SERVICES PVT. LTD. : ‘
66,72
Send with objection the
RAJINDER KUMARVS | oeiion or IPagmation mot done after
2331 |710102011082021 EDFORA INFOTECH PVT. ompany FElion  115¢ Under Sec 9 RAJINDER -/agination not done afte 08-02-2021

LTD

IB (IBC)

page no-19 &amp;amp;amp;
True copy Sign miss/Merge into
one PDF/Incomplete documents




INFINITY PUMPS &

Company Petition

Send with objection the
claim/default amount less than 1
Cr./Page not clear-

2332 |710102011152021 SYSTEMS PVT. LTD VS B (IBC IBC Under Sec 9 SHREY ASHAT 53,54,134,135,213,249/Advocate| 08-02-2021
PATANJALI AYURVED LTD. (1BC) welfare miss/Blank Page-
141/Pagination not done after
Page no-66 to 69/9 (3)b
EAST INDIA UDYOG COMPANY
2333 |0710102082552020/3 LIMITED Vs. SPML INFRA  [PETITION IB IBC Under Sec 9 50 rupee E STAMP MISSING  |22-01-2021
LTD. (IBC)/966(ND)2020
FINSBURY GLOBAL FZE Vs. [COMPANY
UTTAM SUCROTECH PETITION IB
2334 |0710102097082020/3 INTERNATIONAL PRIVATE |(IBC)/1013(ND)202 IBC Under Sec 9 STAMP MISSING 05-02-2021
LIMITED 0
CA(A) MERGER
TAURUS PACKAGING AND Set. 230-232. Sec
2335 |0710102101922020/1 PRIVATE LIMITED Vs. AMALGAMATION( (5" ’ INDEX MISSING 05-02-2021
ARVIND GARG COMPANIES
ACT)/4(ND)2021
COMPANY
MODERN CREDIT PRIVATE [PETITION IB _
2336 |0710102107492020/2 LIMITED Vs. SHACHI JAIN |(IBC)/1111(ND)202 Section 95(1) NEED TO IA FILE 05-02-2021
0
COMPANY Rule 11 of
2337 |0710102116002020/1 PJS ENERGY PRIVATE APPLICATION(CO NCLT,Rule 154, 50 RUPEE STAMP MISSING  |05-02-2021
LIMITED Vs. MPANIES NGLT 2016
ACT)/792(ND)2020
COMPANY
RELAN BUILDWELL PVT Sec. 45 (1),Sec
2338 |0710102136162019/12 LTD Vs. KALIBER ﬁggbﬁﬂﬁgm 1 |43(1) riw Sec 44 :\,‘\IEgEET glfl'_'l‘sGVOLUME 123 105.02-2021
ASSOCIATES PVT. LTD. 8 (1),Sec 66(1)




RELAN BUILDWELL PVT

COMPANY
APPLICATION

Sec. 45 (1),Sec

NEED TO FILE VOLUME 123

2339 |0710102136162019/13 LTD Vs. KALIBER 43(1) r/w Sec 44 05-02-2021
ASSOCIATES PVT. LTD. SBC)’ 1342(ND)201 | 4’566 66(1) IN ONE FILLING
COMPANY
RELAN BUILDWELL PVT Sec. 45 (1),Sec
2340 |0710102136162019/14 LTD Vs. KALIBER ﬁgg;ﬁﬁ;ﬁgm 1 [43(1) rhw Sec 44 :\,'\IEgRET %E'_';EGVOLUME 123 05-02-2021
ASSOCIATES PVT.LTD. g (1),Sec 66(1)
INCOME TAX OFFICER COMPANY gi‘\’/ezriigt By
WARD 2(4) Vs. REGISTRAR |APPEAL(COMPANI
2341 |0710102170612019/2 OF COMPANIES & ANSARI |ES godechr:nzr:ezn(f) - PAGE 7 NOT CLEAR 05-02-2021
INFRASTRUCTURE PVT LTD|ACT)/7(ND)2020 Bﬁ by
M/S NUPUR FINVEST
PRIVATE LIMITED Vs. M/S |COMPANY
2342 |0710102406072018/11 UNNATI FORTUNE PETITION IB IBC under Sec 7 100 RUPEES STAMP MISSING |05-02-2021
HOTMART PRIVATE (IBC)/449(PB)2018
LIMITED
M/S NUPUR FINVEST
PRIVATE LIMITED Vs. M/S |COMPANY
2343 |0710102406072018/12 UNNATI FORTUNE PETITION IB IBC under Sec 7 100 RUPEES STAMP MISSING |05-02-2021
HOTMART PRIVATE (IBC)/449(PB)2018
LIMITED
MICROMAX INFORMATICS Wrong
LIMITED Vs. KUMAR COMPANY Doc.(Application,Rejoinder,affida
2344 |0710120005102018/9 ; PETITION IB IBC Under Sec 9 vit Al are filed with same slash  |05-02-2021
DISTRIBUTORS PRIVATE |2 0000001 ho)
LIMITED :
s e s s
2345 |0710120009092018/10 : IBC under Sec 7 AND TRUE COPY SIGN 05-02-2021

INTERNATIONAL FOOD
COMPANY PVT. LTD.

(IBC)/1342(ND)201
8

MISIING




COMPANY

SMT. ASHA BALI Vs. M/S.  |PETITION
2346 [0710102087232020/6 BALI & CO. PVT. LTD. (COMPANIES Sec. 241(1) PG-99 100 NOT CLEAR 06-02-2021
ACT)/122(ND)2020
INTERLOCUTORY
MAXWELL Vs. ASP
APPLICATION Rule 11 of NCLT, AFFIDAVIT WITH STAMP
2347 |0710102103152020/2 SEALING PRODUCTS (LB.CJ4810(ND)20 | 2016 MISSING 06-02-2021
LIMITED
20
TELSHA TOOLS PRIVATE  [COMPANY
LIMITED Vs. REGISTRAR  |APPEAL(COMPANI
2348 |0710102105632020/2 OF COMPANIES NoT OF  |ES Sec 252 (3) INDEX MISSING 06-02-2021
DELHI & HARYANA ACT)/471(ND)2020
SPA HOTELS PRIVATE COMPANY
LIMITED Vs. JINDAL PETITION IB
2349 |0710102116332020/1 REALCON PRIVATE (IBC)1120(PB)202 |'BC Under Sec 7 INDEX MISSING 06-02-2021
LIMITED 0
COMPANY
AZIZUR REHMAN KHAN Vs.
2350 |0710102129472019/10 OPERA SOLUTIONS INDIA 55372'40?5('&)20 1 |1BC Under Sec 9 {;‘ﬁfg |L%|:>|1_E SAPERATE 06-02-2021
PRIVATE LIMITED 9
COMPANY
AZIZUR REHMAN KHAN Vs.
2351 |0710102129472019/11 OPERA SOLUTIONS INDIA '(752372'40;\'5('&)20 1 |1BC Under Sec 9 \';'V'ffg ILCE))EF)I?E SAPERATE 06-02-2021
PRIVATE LIMITED 9
M/S NUPUR FINVEST
PRIVATE LIMITED Vs. M/S |COMPANY
2352 |0710102406072018/13 UNNATI FORTUNE PETITION IB IBC under Sec 7 PAGES SHOULD BE IN 06-02-2021

HOTMART PRIVATE
LIMITED

(IBC)/449(PB)2018

ENGLISH




HANSEL TEXTILE SYSTEMS [COMPANY
PRIVATE LIMITED Vs. DHIR [PETITION IB IN REJOINDER SHOULD BE
2353 0710120013612018/2 GLOBAL INDUSTRIA PVT.  |(IBC)/1282(ND)201 |'BC Under Sec 9 SIGN EVERY PAGES 06-02-2021
LTD. 8
KRISHNASWAMY SRINIVAS K\IF-’FIELFI{IC_:X'IC';IL(J)LORY No index on Written
2354 10710102001502021/1 IYENGAR Vs. AKASH (1.B.C)/113(ND)202 Sec 60(5) Submission/and another one is  |07-02-2021
SINGHAL 1 o Wrong Doc(lA filed)
INTERLOCUTORY No index on Written
2355 10710102001752021/1 RAJIV MUKUL Vs. AKASH | APPLICATION Sec 60(5) Submission/and another one is  |07-02-2021
SINGHAL (1.B.C)/119(ND)202 )
1 Wrong Doc(IA filed)
INTERLOCUTORY No index on Written
2356 |0710102001842021/1 g:zghx:_vEK Vs. AKASH APPLICATION Sec 60(5) Submission/and another one is  |07-02-2021
(1.B.C)/99()2021 Wrong Doc(lA filed)
JBF PETROCHEMICALS TRANSFER
LIMITED Vs. DIVYA ROOPA Rule16(d),NCLT page-13 14 1517 18 23 24 NOT
2357 |0710102002212021/2 INFRACON PRIVATE l(:lggl)-/rzl%'\é)zom Rules,2016 IBC CLEAR 07-02-2021
LIMITED
INTERLOCUTORY
SUNIL GUPTA Vs. AKASH |APPLICATION IA not required in written
2358 |0710102003402021/1 SINGHAL (1.B.C)179(ND)202 Sec 60(5) submission 07-02-2021
1
INTERLOCUTORY
2359  |0710102003412021/1 RANEY KULBHUSHAN JAIN |APPLICATION Sec 60(5) IA not required in written 07-02-2021

Vs. AKASH SINGHAL

(1.B.C)/1197(ND)202
1

submission




MALVIKA SINGH Vs. AKASH

INTERLOCUTORY
APPLICATION

IA not required in written

2360 [0710102003442021/1 SINGHAL (1.B.C)/236(ND)202 Sec 60(5) submission 07-02-2021
1
INTERLOCUTORY
PEEYUSH BOHRA Vs. APPLICATION IA not required in written
2361 |0710102003452021/1 AKASH SINGHAL (1.B.C)/193(ND)202 Sec 60(5) submission 07-02-2021
1
INTERLOCUTORY
RATNESH VERMA Vs. APPLICATION IA not required in written
2362 |0710102003472021/1 AKASH SINGHAL (1.B.C)/181(ND)202 Sec 60(5) submission 07-02-2021
1
INTERLOCUTORY
ROSELINE LUKE Vs. APPLICATION IA not required in written
2363 |0710102003492021/1 AKASH SINGHAL (1.B.C)/199(ND)202 Sec 60(5) submission 07-02-2021
1
INTERLOCUTORY
SHAILY NIGAM Vs. AKASH |APPLICATION IA not required in written
2364 |0710102003502021/1 SINGHAL (1.B.C)/191(ND)202 Sec 60(5) submission 07-02-2021
1
INTERLOCUTORY . . .
2365 |0710102005662021/1 imgﬁljsﬁu%lﬁ\tm Vs. APPLICATION Sec 60(5) 'Sﬁg‘;tisr;’i‘c‘)‘;”ed in written 07-02-2021
(1.B.C)/548()2021
CP(AA) MERGER
MOLLY TRADING COMPANY|AND Sec. 230-232 -
2366 |0710102010962020/5 PRIVATE LIMITED Vs. AMALGAMATION( Secé)nd Motion PAGE-46 47 53 NOT CLEAR 07-02-2021
METALLICZ MEDIA PVT LTD | COMPANIES

ACT)/23(ND)2020




ASHU GUPTA Vs. AKASH

INTERLOCUTORY

IA not required in written

2367 |[0710102114972020/1 APPLICATION Sec 60(5) . 07-02-2021
SINGHAL (1.B.C)/89(ND)2021 submission
INTERLOCUTORY
RAJ KAPOOR Vs. AKASH |APPLICATION
2368 |0710102116752020/1 SINGHAL (1.B.C)/127(ND)202 Sec 60(5) NEED TO IA FILE 07-02-2021
1
INTERLOCUTORY
NITIN GUPTA Vs. SANDEEP|APPLICATION
2369 |0710102004652021/1 KUMAR BHATT (1.B.C)/265(ND)202 Sec 60(5) NEED TO ALL PAGES SIGN 08-02-2021
1
KULDEEP VERMA
LIQUIDATOR OF INTERLOCUTORY
HINDUSTAN PAPER APPLICATION
2370 0710102073502020/3 CORPORATION LIMITED Vs. (1.B.C)/3150(ND)20 Sec 60(5) NEED TO EVERY PAGES SIGN|08-02-2021
UNION OF INDIA THROUGH 2(') '
SECRETARY DEPARTMENT
OF HEAVY INDUSTRIES
RAJ LAXMI REALTORS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI
2371 10710102080192020/6 REGISTRAR OF ES Sec 252 (3) NEED TO ALL PAGES SIGN 08-02-2021
COMPANIES ACT)/292(ND)2020
COMPANY
SMT. ASHA BALI Vs. M/S. |PETITION
2372 10710102087232020/7 BALI & CO. PVT. LTD. (COMPANIES Sec. 241(1) PAGE 99 100 NOT CLEAR 08-02-2021
ACT)/122(ND)2020
SAM BUSINESS COMPANY Sign missing on Both index
2373 [0710102100462020/10 CONTINUITY SERVICES Vs. |PETITION IB IBC Under Sec 9 (Arguments &amp;amp; 08-02-2021

JSP PROJECTS PRIVATE
LIMITED

(IBC)/1023(ND)202
0

Judgement)




SAM BUSINESS COMPANY Sign missing on Both index
CONTINUITY SERVICES Vs. |PETITION IB (Arguments &amp;amp; oy
2374 |0710102100462020/12 JSP PROJECTS PRIVATE (IBC)/1023(ND)202 IBC Under Sec 9 Judgement) 08-02-2021
LIMITED 0
NIRMALA RAJE MALHOTRA ICD;(E)'IIYII'I;I?),\II\IY 2:;:(-12)183560 Wrong Document(application
2375 10710102102612020/2 \L/ISMI_?EAI;I)' AIR PRIVATE (COMPANIES 242(4) Sec. 243(1) Filed) 08-02-2021
ACT)/153(ND)2020 |(b),Sec. 244(1)
EQgFﬁi%lI{II:YHAI v COMPANY UP stamp paper should be of
2376 |0710102142742019/3 PETITION IB IBC under Sec 7 P pap 08-02-2021
INFRASTRUCTURE PVT. RS. 100/
(IBC)/174(PB)2020
LTD.
DIVINE HEIGHTS
INTERNATIONAL Vs. COMPANY No index/No memo of Parties/No
2377 |0710102170962019/5 AARCITY PETITION IB IBC Under Sec 9 affidavit 08-02-2021
INFRASTRUCTURE PVT (IBC)/58(ND)2020
LTD.
GLOBAL COURIERS COMPANY
PVT.LTD Vs. REGISTRAR |APPEAL(COMPANI L
2378 10710102172152019/3 OF NCT OF DELHI & ES Sec 252 (3) Stamp/Affidavit missing 08-02-2021
HARYANA ACT)/53(ND)2020
M/S MECASA FURNISHINGS
PVT.LTD. Vs. BHASIN COMPANY
2379 |0710102411722017/1 INFOTECH & PETITION IB IBC Under Sec 9 NEED TO DELETE 08-02-2021
INFRASTRUCTURE PVT. (IBC)/437(PB)2017
LTD.
M/S MECASA FURNISHINGS Wrong
PVT.LTD. Vs. BHASIN COMPANY Doc.
2380 |(0710102411722017/2 INFOTECH & PETITION IB IBC Under Sec 9 (Application,Reply,Rejoinder,Cou|08-02-2021

INFRASTRUCTURE PVT.
LTD.

(IBC)/437(PB)2017

nter affidavit,affidavit All are filed
with same slash no.)




SHIV DAYAL SHARMA Vs.

COMPANY
PETITION IB

2381 |0710102028682018/10 THREE C PROJECTS PVT (IBC)/1718(PB)201 IBC under Sec 7 e-stamp missing 09-02-2021
LTD
8
INCOME TAX OFFICER Vs. [COMPANY
REGISTRAR OF APPEAL(COMPANI Sec 252 (1)- B
2382 10710102031402018/4 COMPANIES M/S TANIKA ES Government Bgd Pg-5 not clear 09-02-2021
FINANCE AND LEASING ACT)/1238(ND)201 Y
PRIVATE LIMITED 8
ilSJIS_gI\C/II/EASFSEgT/QVIIE:IE)RE COMPANY main case not metion and true
2383 |0710102077422020/4 ) PETITION IB IBC Under Sec 9 ) o 09-02-2021
REPRESENTATIONS & (IBC)/922(ND)2020 copy sign missing
TRAVEL PVT. LTD.
RADIUS INFRATEL PVT. ngﬁég%gLORY
2384 10710102090322020/11 LTD. Vs. UNION BANK OF Sec 60(5) UP stamp should be of 100/-Rs. |09-02-2021
(1.B.C)/4052(PB)20
INDIA
20
ELEGANT IT SOLUTIONS INTERLOCUTORY
PRIVATE LIMITED Vs. APPLICATION Rule 11 of NCLT, UP stamp should be of 100/-
2385 10710102105782020/2 TECHZONA BUILDCON (1.B.C)/4925(ND)20 |2016 Rs./Pg-24,26,27 translation 09-02-2021
PRIVATE LIMITED 20
NIKUNJ FOODS PRIVATE 2/[:\1(;\) MERGER
LIMITED Vs. PANTEL Sub-section (I) of . - .
2386 |0710102109832020/2 TECHNOLOGIES PRIVATE AMALGAMATION( section 230 Wrong Doc.(Joint Petition Filed) |09-02-2021
LIMITED COMPANIES
ACT)/119(ND)2020
VINOD SHANKER SHRINGI |COMPANY stamp paper missing/true copy
Vs. MCONVERGE PETITION Sec. 241(1),Sec. sign missing/PG-84,85/146 to 0.
2387 10710102114232020/1 SERVICES PRIVATE (COMPANIES 242(4),Sec. 244(1) 156 not clear 09-02-2021

LIMITED

ACT)/177(PB)2020




BAGESH KUMAR Vs.

COMPANY
PETITION IB

2388 |[0710102128632019/5 DESEIN PRIVATE LIMITED | (IBC)/2702(ND)20* IBC Under Sec 9 Pg-7,22 not clear 09-02-2021
9
COMPANY
MAHIPAL SINGH Vs. THE |PETITION IB
2389 10710102128662019/3 INDURE PRIVATE LIMITED |(IBC)/2666(PB)201 IBC Under Sec 9 Index Blank 09-02-2021
9
TECHZONA BUILDCON COMPANY
UP stamp should be of 100/-
PRIVATE LIMITED Vs. PETITION IB .
2390 |0710102135102019/7 ELEGANT IT SOLUTIONS (IBC)/2759(ND)201 IBC under Sec 7 :Tss.t/OPif;ézg,zS(n),o'lt'r;rézlft|on/Pg- 09-02-2021
PRIVATE LIMITED 9 "
Pg-
2391 10710102139242019/8 BHAVIKA APPARELS PVT  |(IBC)/2844(ND)201 IBC Under Sec 9 6,70,94,1 14,121,1.36 not 09-02-2021
clear/Not merged in one PDF
LTD 9
M/S MEDSOURCE COMPANY
HEALTHCARE PRIVATE PETITION IB -
2392 10710102139442019/4 LIMITED Vs. M/S FORTIS (IBC)/2838(ND)201 IBC Under Sec 9 e stamp paper missing 09-02-2021
HOSPITALS LIMITED 9
NEERAJ PAPER COMPANY
MARKETING LIMITED Vs. PETITION IB No pagination
2393 10710102140412019/9 THE KAGAZ PRINT N PACK |(IBC)/2806(ND)201 IBC Under Sec 9 09-02-2021
INDIA PVT LTD. 9
COMPANY
2394 [0710102145872019/6 TARUN KHANNA Vs. PETITION IB IBC Under Sec 9 need to file IA 09-02-2021

DELTRONIX INDIA LIMITED

(IBC)/2963(ND)201
9




INCOME TAX OFFICER

COMPANY

2395 |[0710102153872019/2 WARD 24.1 Vs. REGISTRAR APPEAL(COMPANIf Sec 252 (1) - By need to application filled 09-02-2021
OF COMPANIES ES Government Body
ACT)/880(ND)2019
PUNJAB NATIONAL BANK ICD;(E)M?@)'\I‘QYB
2396 |0710102155912019/4 Vs. WORLDWIDE METALS (IBC)/3185(ND)201 IBC under Sec 7 online proof of service uploaded |09-02-2021
PRIVATE LIMITED 9
MANMOHAN WADHWA Vs. |COMPANY counsel sign missed on index,
REGISTRAR OF APPEAL(COMPANI rejoinder sign missed on every
2397 10710102163412019/4 COMPANIES NCT OF DELHI |ES Sec 252 (1) page, true copy sign missed on 09-02-2021
AND HARYANA ACT)/115(ND)2020 annexure etc
INCOME TAX OFFICER Sec 252 (1) - By
WARD 2(4) Vs. REGISTRAR ESIQAEP:L'\(IQ)(OMPANI Government
2398 |0710102170622019/1 OF COMPANIES & ANNEX ES Body,Sec 252 (3) - page:20-21 translation eng 09-02-2021
FACILITY MANAGEMENT By Government
PVT LTD ACT)/13(ND)2020 Body
M/S MECASA FURNISHINGS
PVT. LTD. Vs. BHASIN COMPANY
2399 [0710102411722017/4 INFOTECH & PETITION IB IBC Under Sec 9 supporting affidavit missed 09-02-2021
INFRASTRUCTURE PVT. (IBC)/437(PB)2017
LTD.
FAEET BAKRSHIS - copy
2400 [0710102007342019/22 ) PETITION IB IBC under Sec 7 need to IA file 10-02-2021
CONSTRUCTION PRIVATE (IBC)/272(PB)2019
LIMITED
M/S SHAVINI COMPANY
2401 |0710102011972019/5 CONSTRUCTION PVT LTD | PETITION 1B IBC Under Sec 9 NEED TO IA FILE 10-02-2021

Vs. M/S INDRAPRASTHA
GAS LIMITED

(IBC)/1487(ND)201
8




HERO SOLAR ENERGY

COMPANY
2402  [0710102015702020/3 PVT. LTD. Vs. NATIONAL o060 18 IBC Under Sec 9 sign missing on rejoinder 10-02-2021
TEXTILE CORPORATION
(IBC)/452(ND)2020
LTD.
COMPANY
NARESH KUMAR MUNJAL |APPLICATION . ,
2403 |0710102017432020/1 Vs, DEVENDRA GOYAL (1BCy1135(ND)202 | 58¢ 250) page:14-15, 39 not clear 10-02-2021
0
CMITED Ve, CUSHMAN | COMPANY
2404 |0710102019562020/4 ; PETITION IB IBC Under Sec 9 Index is missing 10-02-2021
AND WAKEFIELD INDIA (IBCY521(ND)2020
PRIVATE LIMITED
CP(AA) MERGER
PRIORITY VENDOR AND Sec. 230.232 -
2405 |0710102077032020/6 TECHNOLOGIES PRIVATE  [AMALGAMATION( oo <=7 = ° Index is missing 10-02-2021
LIMITED Vs. COMPANIES
ACT)/58(ND)2020
COMPANY
BLUE STAR LIMITED Vs. PETITION IB page numbering missed on
2406 10710102085552019/10 SINGH SPRINGS PVT. LTD. |(IBC)/1189(ND)201 |'BC Under Sec 9 pages and index, reply not sign | 10022021
9
ROSHITA ANEJA Vs. ISS'IIYII'};I?)'\I‘\IYIB Reply and rejoinder need to file
2407 |0710102114322019/6 LORDS CREATIVE INFRA | 2o e 01 [BC Under Sec 9 o pr;’tel ] 10-02-2021
SOLUTION PVT. LTD ° prately
COMPANY
EUROTAINER S.A. Vs. _
2408 |0710102117502020/2 PANOLI PRODCUTS PETITION IB IBC Under Sec 9 page:40-43, 48-53, 65, 77,80, 14 5 2021

PRIVATE LIMITED

(IBC)/1141(ND)202
0

84, 87, 89 not clear




BAHL PAPER MILLS COMPANY Application under
LIMITED Vs. MANILA PETITION ) o
2409 |0710200001852016/5 RESORTS PRIVATE (COMPANIES a:gv?stircl)erz‘rs need to file application 10-02-2021
LIMITED ACT)/78(ND)2016 P
COMPANY filed in one pdf, index missing
ZOOM INN PRIVATE APPEAL(COMPANI ) ’ ’
2410 |0710102090982020/3 LIMITED Vs. ROC DELHI ES Sec 252 (1) t;]eilgss;tl(;rlceng, document 11-02-2021
ACT)/432(ND)2020 ’
INTERLOCUTORY
KG SOMANI Vs. RPM APPLICATION o
2411 |0710102110302020/1 BANQUETS (1.B.C)/5362(ND)20 Sec 60(5) Affidavit is of back date 14-02-2021
20
INTERLOCUTORY
KG SOMANI Vs. RPM APPLICATION s
2412 10710102110302020/2 BANQUETS (1.B.C)/5362(ND)20 Sec 60(5) Affidavit is of back date 14-02-2021
20
LS SUALNOUSTRES.|coupne
2413 |0710200014262017/12 PETITION IB Sec. 7(7) Index and pagination is missing |14-02-2021
INDIA Vs. M/S DELICIOUS (IBC)/575(ND)2017
COCO WATER
PRINCIPAL COMMISSIONER Com.pan.y Sec 252 (3) - By COMPANY VIBHOOTI . .
2414 |710102008152021 OF INCOME TAX -6 VS M/S | Application(Compa Government Bod APPEAL(COMPANIE MALHOTRA section wrong section wrong 29-01-2021
NEHA EXPORTS LTD nies Act) Vs ACT)/830(ND)2019
PR. COMMISSIONER OF Company COMPANY
2415 |710102008172021 INCOME TAX-2 VS MIS BIG Application(Compa Sec 252 (1) - By |APPEAL(COMPANIE ) VIBHOOTI section wrong 29-01-2021

ZONE MARKETING PVT.
LTD

nies Act)

Government Body

S
ACT)/1003(ND)2019

MALHOTRA




INCOME TAX OFFICER VS |Company Sec252 (1)-By |COMPANY VIBHOOT!
2416 |710102008162021 M/S HALDHAR ARGO TECH |Application(Compa | o0 <2\ ) Bgd APPEAL(COMPANIE( " "~ section wrong 29-01-2021
PVT. LTD nies Act) Y |s ACT)/831(ND)2019
COMPANY
2417 |710102011892021 Egﬂ'g ASNiHGHAL VS ANJU K‘tez:gzﬁg‘gl By [Secss) PETITION 1B shivani kadam 82-83 not clear page 11-02-2021
PP = (IBC)/1499(PB)2019
I\PAIQSIVT'II\'AQII:'IAI\IQEISM\_/ESSM/S Interlocuto Application under | COMPANY Please mention section for
2418 [710102011682021 oeutory any other PETITION IB SONAL ANAND , 10-02-2021
ZEDX HOSPITALITY Application (1.B.C) rovisions- IBC (IBC)/3489(ND)2019 withdrawal
PRIVATE LIMITED P
COMPANY . .
2419 |710102012242021 Sg K\KI\/QZWQLTPY& SATYA rte::gzi‘i;ﬂl By [Secs06) PETITION 1B SAURABH :zm&giszggfs'”g andibnot 14, 5 2021
PP = (IBC)/375(PB)2018 Py
S. JAYA ASSISTANT
COMMISSIONER STATE
TAXES VALLUKOTTAM nterlocuto COMPANY
2420 [710102012132021 ASSESSMENT CIRCLE A Iicationr}EI By [Secsos) PETITION IB JAYA S payment 11-02-2021
GOVERNMENT OF TAMIL  |"PP e (IBC)/378(PB)2017
NADU VS MOSER BAER
INDIA LIMITED
EDELWEISS ASSET COMPANY
RECONSTRUCTION Interlocutory Sec 43(1) r/'w Sec 209-212 not clear page and due
2421 1710102012282021 COMPANY LIMITED VS CLC |Application (1.B.C) |44 (1) (Fisgl)ggsr\:pg)zo 19 HONEY SATPAL | yment other sec 12-02-2021
INDUSTRIES LIMITED
COMPANY . .
2422 [710102012252021 VIPIN KAPOOR VS SATYA | Interlocutory Sec 60(5) PETITION 1B SAURABH e-stamp paper missing andib 4, 5 5454

PRAKASH GUPTA

Application (1.B.C)

(IBC)/375(PB)2018

number not mention in soft copy




CHANDRAPRKASH VS

Interlocutory

COMPANY

due payment other section and

2423 |710102012922021 T Sec 60(5) PETITION IB Sanju Kumar ; R 14-02-2021
SANDEEP MEHNDIRATTA |Application (I.B.C) (IBC)/2039(ND)2019 supporting affidavit missing
DAIMLER FINANCIAL
SERVICE INDIA PVT. LTD. |Interlocutory main case not link application
2424 1710102013262021 VS MASS METALS PRIVATE |Application (1.8.C) |5%¢ 600 Prasouk blank upload 15-02-2021
LIMITED
SERIOUS FRAUD
INVESTIGATION OFFICE VS Company Petition Remove exemption application,
2425 |710102066782020 CENTURY (Comp arzlies Act) Sec 241 (2) sfionclt serve the petition to all 29-06-2020
COMMUNICATION LTD & P respondent
ORS
M/S AP TRADING COMPANY [ Contempt Shadman Ahmed :/Ivvitrr?r:r?a?:s(:ea;ipﬁéplliiisdﬁ L;r::ver
2426 |710102000882021 VS M/S KANODIA Petition(Companies | Sec 425 Siddiqui the petition to all re;s ond)v;nts E 06-01-2021
TECHNOPLAST LTD Act) qu petitio responaents,
Stamp missed with affidavit
MEDSOURCE HEALTHCARE Company Petition
2427 |710102009922021 PVT. LTD. VS FORTIS B (IB?C)y IBC Under Sec 9 Ikgiri jurisdiction Punjab 04-02-2021
HEALTHCRE LIMITED
M/S KALIBER ASSOCIATES wrong pagination/Page not clear-
PVT. LTD. THROUGH ITS 154,165,238 to 242,245 to
LIQUIDATOR MOHAN LAL  |[Company Petition . 253,267,268,275 to
2428 |710102011162021 JAIN VS HPT I (IBC) IBC under Sec 7 Anirban 206,343 344 356,36 1/Advocate 08-02-2021
CONSTRUCTIONS PRIVATE welfare &amp;amp;amp; Court
LIMITED fees miss
2429 |710102011842021 STATE BANK OF INDIA VS |Company Petition Section 95(1) Mithun Shashank adocate welfare and court fee 10-02-2021

SRI SURAPANENI RAMESH

IB (IBC)

missed on vakalatnama




NO FRILLS DEAL REALITY
SERVICES PVT. LTD VS

Company Petition

petition form 5 uncomplete,
stamp paper missed with

affidavit, 28 not clear, 37, 38, 45,

2430 |710102011312021 THREE C GREEN IB (IBC) IBC Under Sec 9 Shubham Bhatia 46 not clear advocate welfare 09-02-2021
DEVELOPERS PVT. LTD. and court fee missed, BR,
missed,
M/S JAYASWAL NECO
INDUSTRIES LIMITED Vs. ICD;(E)'IIYII'?I?)'\II\IYIB Wrong Document(application
2431 10710102161172019/5 M/S ALPHA PECIFIC (IBC)/3458(ND)201 IBC Under Sec 9 Fil d)g PP 08-02-2021
ENGINEERS PRIVATE 9 e
LIMITED
M/S MECASA FURNISHINGS
PVT.LTD. Vs. BHASIN COMPANY
2432 10710102411722017/3 INFOTECH & PETITION IB IBC Under Sec 9 wrongdoc 09-02-2021
INFRASTRUCTURE PVT. (IBC)/437(PB)2017
LTD.
B SOIOUS PRVATE lcoupany
2433 10710102004672020/5 ’ PETITION IB IBC Under Sec 9 UP stamp should be of Rs.100/- |10-02-2021
ELECTRICALS PRIVATE (IBC)/238(ND)2020
LIMITED
VINOD KUMAR Vs. COMPANY E-stamp missing/True copy sign
2434 10710102006532020/4 AARYANY CREATIONS PETITION IB IBC Under Sec 9 &amp;amp; service also 10-02-2021
PRIVATE LIMITED (IBC)/418(ND)2020
SUMAN NIRWAL Vs. ANSAL EISIQALTQE;(ION Rule 11 of NCLT
2435 10710102018302020/1 LANDMARKS TOWNSHIPS ’ Wrong Docs. (IA uploaded) 10-02-2021
(IBC)/1195(PB)202 |2016
PVT LTD 0
STATE BANK OF INDIA Vs. |COMPANY
2436 |0710102077862020/9 M/S INDO ALUSYS PETITION IB IBC under Sec 7 e-Stamp missing 10-02-2021

INDUSTRIES LTD.

(IBC)/925(PB)2020




BALBIR MOTORS PRIVATE

RESTORATION

LIMITED Vs. THE APPLICATION . .
2437 |0710102086712020/1 REGISTRAR OF (COMPANIES Rule 11 of NCLT No index/No service 10-02-2021
COMPANIES ACT)/1(ND)2020
TRIVIR BLESSING COMPANY
DEVELOPERS PRIVATE APPEAL(COMPANI Pg-14 translation/Pg-17 to 21 not
2438 10710102087492020/1 LIMITED Vs. REGISTRAR ES Sec 252 (3) clear 10-02-2021
OF COMPANIES ACT)/21(ND)2021
DRIVE INDIA ENTERPRISE Index not filled Properly/index
SOLUTIONS LIMITED Vs.  |COMPANY o ttaohod n 2n de03|’| Tros
2439 10710102092132020/2 BGM PETITION IB IBC Under Sec 9 copy sian missing in Sor.ne 10-02-2021
TELECOMMUNICATIONS | (IBC)/998(ND)2020 apis 9 9
PRIVATE LIMITED Pag
JINDAL STEEL IMPEX Vs. I’L\IF-’FIELITI(Eg'(I':IgLORY Wrong Docs.(IBC U/s-9 petition
2440 10710102107412020/1 ALLIANCE INTEGRATED (1.B.C)/5024(ND)20 Sec 60(5) U Ioa%ed ' P 10-02-2021
METALIKS LIMITED 2(') ’ P
RENU CHAUHAN Vs. ggﬁ?%’?\lYlB
2441 0710102114302019/6 LORDS CREATIVE INFRA (IBC)/2079(ND)201 IBC Under Sec 9 NEED TO SAPERATE FILLLING|10-02-2021
SOLUTION PVT. LTD 9
COMPANY
EUROTAINER S.A. Vs.
2442 10710102117502020/1 PANOLI PRODCUTS l(:lggl)-/r'll?é:\l’l(lgD)ZOZ IBC Under Sec 9 é?_;’l-ss 45486577 NOT 10-02-2021
PRIVATE LIMITED 0
M/S MECASA FURNISHINGS Wrong Docs.(Application/Add.
PVT.LTD. Vs. BHASIN COMPANY affidavit,counter
2443 |0710102411722017/6 INFOTECH & PETITION IB IBC Under Sec 9 affidavit,Rejoinder,Submissions |10-02-2021

INFRASTRUCTURE PVT.
LTD.

(IBC)/437(PB)2017

all are uploaded with same
Slash no.)




INDIAN STEEL AND POWER [ COMPANY
PRIVATE LIMITD Vs. APPLICATION(CO
2444 10710102061532019/2 PUSHP STEELS AND MPANIES Rule 11 of NCLT NEED TO SAPERATE FILLING [11-02-2021
MINING PVT. LTD. ACT)/485(ND)2019
ARORA VINYL PVT.LTD Vs. |[COMPANY
2445 10710102004832020/2 SHRI BANKE BIHARI PETITION IB IBC Under Sec 9 No Index/no Pagination 12-02-2021
COTFAB PVT.LTD (IBC)/258(ND)2020
VIKAS SONI Vs. WFX COMPANY Remove Extra files or file it
2446 10710102026682020/1 TECHNOLOGIES PRIVATE |PETITION IB IBC Under Sec 9 sepratel 13-02-2021
LTD. (IBC)/674(ND)2020 prately
KRISHNA VRIND JAIN Vs. I’L\IF-’FIELITI(Eg'(I':IgLORY Application under
2447 10710102082142020/4 WORXPACE CONSULTING (1.B.C)/3487(ND)20 any other Affidavit is of back date 13-02-2021
PRIVATE LIMITED 2(') ' provisions- IBC
INTERLOCUTORY
BHIIM SAIN GOYAL Vs. APPLICATION Remove extra files or file it
2448 10710102083052020/5 RONAK ASHOK SURANI (1.B.C)/3531(ND)20 19(2) separately 13-02-2021
20
KDS HOMES AND HOUSES
PRIVATE LIMITED Vs. COMPANY
OFFICE OF THE APPEAL(COMPANI ) L
2449 10710102104312020/4 REGISTRAR OF ES Sec 252 (3) Supporting affidavit is missing 13-02-2021
COMPANIES NCT OF DELHI |ACT)/456(ND)2020
& HARYANA
SPJ CARGO PVT LTD Vs. ICD:(E)M?(E\)’\I‘\IYIB
2450 |0710102138742019/3 SANYA EXIM PRIVATE IBC Under Sec 9 E stamp date is wrong 13-02-2021

LIMITED

(IBC)/2745(ND)201
9




WOODPECKERS INDIA COMPANY
PRIVATE LIMITED Vs. MK |PETITION IB
2451 |0710102165882019/5 FURNCRAFT PRIVATE (IBC)/3455(ND)20"1 IBC Under Sec 9 pg no. 23-33 are not clear 13-02-2021
LIMITED 9
J.D. SONS STEELS PVT. COMPANY
2452 10710102167372019/2 LTD. Vs. CENTURY AUTO |PETITION IB IBC Under Sec 9 E stamp is missing 13-02-2021
ENGINEERING PVT. LTD. (IBC)/94(ND)2020
COMPANY
SURESH YADAV Vs. SP PETITION IB )
2453 10710102113952019/7 CONTRACTS PVT. LTD. (IBC)/2004(ND)201 IBC Under Sec 9 Proof of Service 15-02-2021
9
VINOD SHANKER SHRINGI [COMPANY
Vs. MCONVERGE PETITION Sec. 241(1),Sec. Wrong Docs.(Application
2454 10710102114232020/2 SERVICES PRIVATE (COMPANIES 242(4),Sec. 244(1) Uploaded) 15-02-2021
LIMITED ACT)/177(PB)2020
PRISM JOHNSON LIMITED
THROUGH ITS DIVISION ggﬁ?@)’\l‘\lYlB No Index/no Pagination/No
2455 10710102145002019/2 RMC (INDIA) Vs. KNIGHT (IBC)/2917(ND)20" IBC Under Sec 9 stam affidavitg 15-02-2021
CONSTRUCTIONS PRIVATE 9 P,
LIMITED
AJAY FINCAP XE(ISAA) MERGER fgggzictlon (1) of
2456 [0710102413022017/4 CONSULTANTS PVTLTD | \\1A| GAMATION( |230,Application Wrong Docs. (Merger pefition |15 5 554
Vs. M/S DYNAMIC SHELLS Uploaded)
INDIA PVT. LTD COMPANIES under any other
’ ' ACT)/246(ND)2017 |provisions
PANTHERA DEVELOPERS ICD:(E)M?(E\)’\I]\IY Application under
2457 |0710200400582012/2 PVT.LTD Vs. SANKALP (COMPANIES any other Wrong Docs.(petition Uploaded) |15-02-2021
BUILDWELL PVT. LTD provisions

ACT)/58(ND)2012




COMPANY

DR. SEEMA BAJAJ Vs. PETITION Sec. 241(1),Sec. STAMP AND SUPPORTING

2458 10710200424652018/2 EMBRYO HEALTH PVT. LTD.|(COMPANIES 242(4) AFFIDAVIT MISSING 15-02-2021
ACT)/141(ND)2018

WINSOME KNIT GARMENTS Company Petition Application under Wrong section &amp-amp-amo:
2459 |710102007892021 VS MIS.NAYAK AVIATION | = mp g’l Acy Ny other Ananda Gomathy [ '™ 9 t Ip’ X p:amp;

SERVICES PVT. LTD ompanies Act - srovisions ong case type selec

CRISHNA ENTERPRISES VS 1y ion e e e
2460 |710102007652021 HYLINE AUTO PRIVATE pany IBC Under Sec 9 SHREY ASHAT - page, ’

IB (IBC) 68, 71, 72, 83-152, 319-321, etc
LIMITED
pages not clear

TECHNICA ENGINEERS VS

DHINGRA JARDINE Company Petition .
2461 |710102009602021 INFRASTRUCTURE IB (IBC) IBC Under Sec 9 Dushyant Yadav 10rs estamp paper missed

PRIVATE LIMITED

M/S PILE FOUNDATION " Blur page 63/Board Resolution/9
2462 |710102012682021 COMPANY VS M/SD S FBOETPE’STV Petition 1155 Under sec 9 SCVJI'\\//ERD'?NJAN (3)b certificate missed/Master

CONSTRUCTION LTD data

JAGJIT SINGH SURI VS Company Sec 252 (3)- B 113-124 not clear 68 not clear
2463 |710102013282021 REGISTRAR OF Appeal(Companies Government Bczld ANJALI SHARMA Stk 7 missed This is not govt

COMPANIES Act) Y company kindly pay the fee

M/S PILE FOUNDATION
2464 |710102012662021 COMPANY VS M/S Company Petition IBC Under Sec 9 RAJIV RANJAN Blur Page-114,115/Proof of

BRAHMAPUTRA
INFRASTRUCTURE LTD.

IB (IBC)

DWIVEDI

service/lncomplete documents




SANDHU APARTMENTS
PRIVATE LIMITED VS THE

Company

Sec 252 (1) - By

SANDHU APARTMENTS
PRIVATE LIMITED THIS IS NOT
GOVT COMPANY SO PLEASE

2465 |710102013342021 Appeal(Companies Prateek Gangwani  |CHANGED THE BASIC DETAIL
COMPANIES DELHI THE FEE AND MEMO OF
PARTIES, LIST OF DATE
THIS IS NOT GOVT COMPANY
SO PLEASE CHANGED THE
g:ﬁ/iﬁzNSulEE[T)A{/TSE ?HE Company Sec 252 (1)-B BASIC DETAIL CHOOSE
2466 |710102013332021 REGISTRAR OF Appeal(Companies Gec ( )'B yd Prateek Gangwani  |OTHER AND PAY THE FEE
Act) overnment Body AND MEMO OF PARTIES, LIST
COMPANIES DELHI OF DATE &amp:amp;amp-
EVENT, SYNOPSIS MISSED, 3
SHIVALIK PACKAGING COMPANY
2467 |0710102061182019/16 INDUSTRIES Vs. JIYA PETITION IB IBC Under Sec 9 NEED TO IA FILE 13/01/2021
AGRO PRIVATE LIMITED  |(IBC)/777(ND)2019
AUTONIX LIGHTING COMPANY
INDUSTRIES PVT LTD Vs. |PETITION IB
2468 |0710102089332019/8 MOSERBAER (IBC)/1265(ND)201 IBC Under Sec 9 NEED TO IA FILE 02-11-2021
ELECTRONICS LTD 9
SHIV DAYAL SHARMA Vs. K\IJFI’EL'TIC_:X%LCJ)LORY Sec 43(1) riw Sec
2469 |0710102093512020/2 THREE C PROJECTS PVT (1B.C)/4191(PB)20 |44 (1) Wrong Proof of Service 15/02/2021
LTD
20
2470 |0710102448572018/17 PETITION IB IBC under Sec 7 Need to file as IA 15/02/2021
SURFACTANTS INDIA (IBC)1922(PB)2018
LIMITED
'\EAI/\IST‘EKI?PNIQ/IVS/-\ERS PVT.LTD COMPANY Wrong Document(Application
2471 |0710200410432018/5 = =" |PETITION IB IBC Under Sec 9 9 PP 15/02/2021

Vs. M/S. HINDUSTAN EPC
COMPANY LTD.

(IBC)/774(ND)2018

uploaded)




COMPANY

SATISH KUMAR SETHI Vs. |PETITION Sec. 241(1),Sec.
2472 |0710102006792021/1 PCL CONTAINERS LIMITED |(COMPANIES 242(4) DOCUMENT Not Upload 16/02/2021
ACT)/29(ND)2021
AGGARWAL STEEL INTERLOCUTORY
2473 10710102011782021/1 INDUSTRIES PVT.LTD Vs. |APPLICATION Sec 60(5) WRONG E FILE 16/02/2021
RESHMA MITTAL (1.B.C)/817()2021
KRISHAN PAL Vs. COMPANY
2474 10710102096832020/2 S.D.ENGINEERSTECH PVT. |PETITION IB IBC Under Sec 9 SEII_‘;:;OOF OF SERVICE 02-11-2021
LTD. (IBC)/16(ND)2021
M/S RT CONSTRUCTION COMPANY Remove extra files or file it
2475 10710102171932019/2 COMPANY Vs. EIE PETITION IB IBC Under Sec 9 separatel 16/02/2021
ENGINEERING INDIAP L (IBC)/351(ND)2020 P y
PANTHERA DEVELOPERS ggﬁ?ﬁ)’\l{l\( Application under an
2476 10710200400582012/3 PVT. LTD Vs. SANKALP pp . y Index is missing 16/02/2021
BUILDWELL PVT. LTD (COMPANIES other provisions
’ ACT)/58(ND)2012
MR. GAUTAM MULLICK Vs. ISS'IIYII'};I?)T\IYIB pg. no. 21, 43,72-74 not clear
2477 10710200431502018/11 M/S ROHTAS PROJECTS IBC under Sec 7 pg. no. 27,37-39, 54- 57 16/02/2021
(IBC)/1022(ND)201 .
LTD. 8 translation
2478 |0710102007082021/1 e PETITION IB IBC Under Sec 9 E stamp paper is missing 17/02/2021

INFRASTRUCTURE PVT.
LTD.

(IBC)/77(ND)2021




M/S R. R. TRADERS Vs. M/S|COMPANY Remove exira files o file it
2479 [0710102035322020/3 BULLAND BUILDTECH PVT |PETITION IB IBC Under Sec 9 e 17/02/2021
LTD. (IBC)/838(ND)2020 parately
INTERLOCUTORY
NILESH SHARMA Vs. APPLICATION . o
2480 0710102104552020/1 PRAMOD GOEL (1.B.C)/285(ND)202 Sec 25(j) Sign missing on reply 17/02/2021
1
SUDHIR HORO Vs. COMPANY
IDEAWORKS DESIGN & PETITION Sec. 59,Sec. Sign missing on every page of
2481 10710102108762019/10 STRATEGY PRIVATE (COMPANIES 241(1),Sec. 242(4) written submission 17/02/2021
LIMITED ACT)/118(ND)2019
PANTHERA DEVELOPERS ggﬁ?@'}'\r Avolication und W i ation aft
2482 |0710200400582012/8 PVT. LTD Vs. SANKALP ppiication under any rong pagination afterpage  147/95/2021
BUILDWELL PVT. LTD (COMPANIES other provisions number 15
: ACT)/58(ND)2012
M/S ANSAL API
INFRASTRUCTURE LTD VS |Interlocutory
2483 |710102004002021 VIS ANSAL AP Application (15.C) Sec 60(5) kundanlatwal DOCUMENT Not Upload 15-01-2021
INFRASTRUCTURE LTD
RAJNATH SINGH VS VIVEK |Company Appeal Pagination not done from page
2484 |710102006872021 pany App Sec 42 Shivank Pratap Singh |no-104 to 115/Cut Line page no- |25-01-2021
RAHEJA (IBC)
123,124/Vakalatnama
SANJAY GUPTA VS VIVEK |Interlocutory Application under any . 01
2485 [710102006512021 EANEIA Application (L5.C) other provisions. 1BG | SaNay Gupta DOCUMENT Not Upload 22-01-2021




Blur page-107,118 to
134/Advocate welfare

SH. ML GUPTA VS KAMAL |Company Appeal &amp;amp;amp; Court fees 0.
2486 |710102009582021 AGGARWAL (IBC) Sec 42 Manashwy Jha missed/Please type Company 03-02-2021
Appeal in index/Brief
Synopsis/List dates of events
DAIMLER FINANCIAL
SERVICE INDIA PVT. LTD. |Interlocutory document not showing blank
2487 |710102013242021 VS MASS METALS PRIVATE | Application (1.5.C) Sec 60(5) Prasouk bage 15-02-2021
LIMITED
NARESH KUMAR BANSAL Interlocuto Application under an
2488 |710102013462021 VS M/S. STAR MINERAL A Iicationr}EI B.C) otFr)Ear rovisions- IBCy Naresh Kumar Bansal |sign missing 15-02-2021
RESOURCES PVT. LTD. PP = P
KAY EM METAL PRIVATE L
2489 [710102013732021 LIMITED VS WORLDWIDE rte::gzi‘i;ﬂl B.C) 2R<;J:Z11 Of NCLT. | Gaurav Srivastava itzrs“"‘: &amp;amp;amp; affidavit | 16 1) 54
METAL PRIVATE LIMITED | "PP 5 g
DECATHLON SPORTS INDIA Interlocuto section not mention in soft copy
2490 ]710102013722021 PVT LTD VS MUKESH A Iicationr}EI B.C) Sec 60(5) Ritesh Khare and 42 page -translate 16-02-2021
GUPTA & ORS. PP e page43,88-93 not clear page
M/S SIERRA APPLIANCES
PVT. LTD. VS STELLAR Interlocutor Application under an
2491 [710102013802021 CONSTELLATION A Iication)zl B.C) ot‘;‘;r i |ch Kumar Anurag sign missing 16-02-2021
PROJECTS PRIVATE PP B P
LIMITED
NILESH SHARMA VS
2492 |710102013792021 STELLAR CONSTELLATION |[Interlocutory Application under any Aditi Sharma stamp paper missing and ib not 16-02-2021

PROJECTS PRIVATE
LIMITED

Application (1.B.C)

other provisions- IBC

mention in soft copy




COL. DINESH VERMA Vs. |COMPANY cubborting affidavit with 10rs
2493 |0710102003512019/2 SARVOTTAM REALCON  |PETITION 1B IBC under Sec 7 S:Japrz ager o 22-01-2021
PRIVATE LIMITED (IBC)1140(ND)2019 P pap
CA(A) MERGER
OSWAL EXPORTS PVT LTD |AND Sub-section (1) of
2494  [0710102078392020/2 Vs. OSWAL EXPORTS PVT [AMALGAMATION( (> *5°C 2" NEED TO IA FILE 11-02-2021
LTD COMPANIES sectio
ACT)/80(ND)2020
CP(AA) MERGER
ASAS TEC PRIVATE AND Sec. 230232 -
2495 [0710102105992020/1 LIMITED Vs. M/S ABW AMALGAMATION( |55 <7 - NEED TO APPLICATION FILE  [11-02-2021
INFRASTRUCTURE LTD  |COMPANIES
ACT)/88(ND)2020
AMBIT CONCRETE PRIVATE|COMPANY
LIMITED Vs. RALHAN PETITION IB o
2496 0710102113072019/5 CONSTRUCTION PRIVATE | (IBC)/1976(ND)201 IBC Under Sec 9 Index is missing 16-02-2021
LIMITED 9
AMBIT CONCRETE PRIVATE|COMPANY
LIMITED Vs. RALHAN PETITION IB Sign missing on every page of
2497 10710102113072019/6 CONSTRUCTION PRIVATE |(IBC)/1976(ND)201 |'BC Under Sec 9 written submission 16-02-2021
LIMITED 9
M/S KALIBER ASSOCIATES |COMPANY
PVT. LTD. Vs. M/S PETITION IB —-IBC under Sec o
2498 10710102114702020/1 DIAMOND IT INFRACON (IBC)M103(ND)202 |7 E stamp paper is missing 16-02-2021
PVT. LTD. 0
KUSH KOCHGAWAY & ORS |COMPANY
2499 |0710102116742020/1 Vs. BESTECH INDIA PETITION IB IBC under Sec 7 E stamp paper is missing 16-02-2021

PRIVATE LIMITED

(IBC)/18(ND)2021




MAKEWELL POLYMERS ~ |COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI o
2500 |0710102116762020/2 REGISTRAR OF ES Sec 252 (1) E stamp paper is missing 16-02-2021
COMPANIES ACT)/515(ND)2020
RELAN BUILDWELL PVT f—\;SIgALITé:;(ION Sec. 45 (1).Sec Supporting affidavit with E stam
2501 [0710102136162019/16 LTD Vs. KALIBER (1BC)1342(NDy201 |#3(1) riw Sec 44 apgr 9 Pl16-02-2021
ASSOCIATES PVT.LTD.  |g (1),Sec 66(1) pap
RELAN BUILDWELL PVT ggF'\,"LFI’éE;(I ON Sec. 45 (1),Sec
2502 [0710102136162019/17 LTD Vs. KALIBER (IBCy/1342(NDy201 |A3(1) thw Sec 44 Index is missing 16-02-2021
ASSOCIATES PVT. LTD. 9 (1),Sec 66(1)
SAMEEKSHA INFRATEL COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI wrong document(Kindly upload
2503 [0710102133062019/6 REGISTRAR OF Es Sec 252 (3) 2ll document separately 25-01-2021
COMPANIES ACT)/722(ND)2019
COMPANY
RADHE CONSTRUCTION  |PETITION IB
2504 10710102077662020/1 Vs. SPML INFRA LIMITED  |(IBC)1019(ND)202 IBC Under Sec 9 Notary date not show 10-02-2021
0
MAHINDRA AND MAHINDRA
FINANCIAL SERVICES ggﬁiﬁﬁm
2505 [0710102722332018/16 LIMITED Vs. DELHI (IBC)/1665(PB)201 |'BC under Sec 7 NEED TO ALL PAGES SIGN  [11-02-2021
BARODA ROAD CARRIER g
PRIVATE LIMITED
S AT SULEES ooup
2506 |0710200410172018/25 ot vS. A PETITION IB IBC Under Sec 9 NEED TO IA FILE 11-02-2021

MINERAL RESOURCES
PVT. LTD.

(IBC)/607(ND)2018




M/S SYNERGY PROPERTY

DEVLOPMENT SERVICES DOCUMENT NOT IN
2507 |0710200410572018/4 PUT L1D. Ve PRIDE COMPANY PETITIQIBC Under Sec 9 NUMBERING 12-02-2021
HOTEL LTD.
VS&B DOMESTIC
CONTAINER SOLUTIONS no 22 is not clear and no
2508 [0710102151922019/5 PRIVATE LIMITED Vs. COMPANY PETITIQIBC Under Sec 9 gg oot P9 16-02-2021
MAPLE LOGISTICS S missing
PRIVATE LIMITED
COMPANY
wggg'goT(nggFF'CER' APPEAL(COMPANI|Sec 252 (1),Sec
2509 [0710102164162019/1 : ES 252 (3) - By Pg. no. 13-14 are not clear 16-02-2021
REGISTRAR OF ACT)/1025(ND)201 | Government Bod
COMPANIES o y
MODERN CREDIT PVT. LTD. SS'IIYII'};I%'\I‘\IYIB numbering missed in document
2510 [0710102113722019/4 Vs. TYBROS INDIA TOURS | &0 0e (510 |1BC under Sec 7 o blankg e ey 11-02-2021
PRIVATE LIMITED ° pag
M/S EVERSHINE INTERLOCUTORY |, o under
BUILDWELL PVT. LTD. Vs. |APPLICATION Il volume index missed 202-208
2511 10710102113962020/1 WIANXX IMPEX PRIVATE  |(1.B.C)/5417(PB)20 a:‘gv?st:’irs BC not clear 11-02-2021
LIMITED 20 provisio
RASHMI SINGHAL Vs. ISS'IIYII'};I?)'\I‘\IYIB Kindly application file to
2512 [0710102121812019/15 HAAMID REAL ESTATES |20 o701 00+ |IBC under Sec 7 separately with fee and 11-02-2021
PRIVATE LIMITED ° mentioned rule
COMPANY
2513 [0710102128602019/7 RAJENDER KUMAR Vs, PETITION IB IBC Under Sec 9 10rs stamp paper missed 11-02-2021

DESEIN PRIVATE LIMITED

(IBC)/2697(ND)201
9

advance service missed




O.P. JUNEJA Vs. M/S

COMPANY
PETITION IB

stamp paper and affidavit

2514 |0710102142562019/2 AERENS GOLDSUK IBC under Sec 7 ; 11-02-2021
INTERNATIONAL LTD. gBC)/ZQOB(ND)201 missed
INCOME TAX OFFICER COMPANY Sec 252 (1) - By
WARD 20(2) Vs.
REGISTRAR OF PETITION Government
2515 [0710102164582019/1 (COMPANIES Body,Sec 252 (3) - Roc service missed 11-02-2021
COMPANIES & OTHERS ) ~1y1001(ND)201 By Government
(W/S. PURVANCHAL LPG [ Bﬁ ;
GAS BOTTLING PVT. LTD y
MAA MUNDESHWARI COMPANY
SECURITY SERVICES APPEAL(COMPANI kindly application filed separately
2516 [0710102003422020/4 PRIVATE LIMITED ve. ROC |ES Sec 252 (3) oA 12-02-2021
NCT OF DELHI ACT)/229(ND)2020
SHIV DAYAL SHARMA Vs. SS'IIYII'};I%'\I‘\IYIB 26 page not clear 44 page
2517 [0710102028682018/11 THREE C PROJECTS PVT IBC under Sec 7 > pag pag 12-02-2021
10 (IBC)/1718(PB)201 missed
8
GANNON DUNKERLEY & ggﬁ?@'\,‘\rm
2518 [0710102157272019/2 CO.PVT. LTD. Vs. FACOR |2 ocs ooy |1BC Under Sec 9 No index 12-02-2021
POWER LIMITED °
FACOR ALLOYS LIMITED gg‘?f'};@)'\ll\lYlB
2519 [0710102158172019/5 Vs. FACOR POWER IBC under Sec 7 No index 12-02-2021
(IBC)/3386(ND)201
LIMITED °
DEPUTY COMMISSIONER
OF INCOME TAX CIRCLE  |COMPANY ng/ezrifn(;gt By
9(1) Vs. REGISTRAROF  |APPEAL(COMPANI ) . .
2520 |[0710102169212019/1 COMPANIES & OTHERS ES godéljzfnﬁjn(f) Page no 9 missed 12-02-2021
(M/S. FELICITY ESTATES  [ACT)/78(ND)2020 |2Y

PVT.LTD)

Body




SHARAD VEDEHRA Vs. COMPANY Pages not clear 62 to 67 Page
M/S. HOMESTEAD PETITION IB no 103 repeated, No sign in
2521 |0710120004642018/13 INFRASTRUCTURE (IBC)1018(ND)201 |'BC under Sec7 every pages of reply, no advance| 12022021
DEVELOPMENT PVT.LTD |8 service
s nenoy et o
2522 |0710200410572018/7 PETITION IB IBC Under Sec 9 NEED TO ALL PAGES SIGN  [12-02-2021
PVT. LTD. Vs. PRIDE (IBCY271(ND)2018
HOTEL LTD.
CP(AA) MERGER
ALCATEL-LUCENT INDIA  |AND
2523 |0710102000822021/1 LIMITED Vs. HARIDWAR  |AMALGAMATION( §Z§oﬁiomfii : 8;':; :;OOF OF SERVICE |15 02-2021
IRON & ISPAT ROLLNG LTD.|COMPANIES
ACT)/20(ND)2021
COMPANY
SHIV DAYAL SHARMA Vs.
2524 |0710102028682018/12 THREE C PROJECTS pyT | ETITION 1B IBC under Sec 7 NEED TO UPLOAD INONE 115 5 5021
(IBC)/1718(PB)201 PDF
LTD
8
COMPANY
SHIV DAYAL SHARMA Vs.
2525 |0710102028682018/13 THREE C PROJECTS pyT | CTITION 1B IBC under Sec 7 NEED TO UPLOAD INONE 115 5 5021
(IBC)/1718(PB)201 PDF
LTD
8
TATA CAPITAL FINANCIAL |COMPANY
2526  |0710102029292020/2 SERVICES LIMITED Vs.  |PETITION IB Section 95(1) NEED TO IA FILE 15-02-2021
BHAVNESH KANWAR (IBC)/722(ND)2020
REDHEX IT SOLUTIONS  |COMPANY
2527 [0710102030162020/1 PRIVATE LIMITED Vs. MMR |PETITION IB IBC Under Sec 9 NEED TO IA FILE 15-02-2021

METALS PRIVATE LIMITED

(IBC)/2(ND)2021




HARJEET SINGH CHADHA [COMPANY
Vs. CHADHA MOTOR PETITION Sec. 241(1),Sec.

2528 (0710102073662020/1 TRANSPORT COMPANY (COMPANIES 242(4) 50 RUPEE E STAMP MISSING |15-02-2021
PRIVATE LIMITED ACT)/12(ND)2021
GAC SHIPPING (INDIA) PVT. L—:\IF-’FIELITIC_ZX'IC';IL(J)LORY Application under PAGE-11-15 17 23 32 56-59

2529 |0710102077272020/6 LTD. Vs. CLASSIC BOTTLE (1.B.C)/3316(ND)20 any other NOT C;LE:AR ) 15-02-2021
CAPS PVT. LTD. 26 ' provisions- IBC
GAC SHIPPING (INDIA) PVT. K\IJFI)EL'TIC‘X%%LORY Application under PAGE-17 23 32 56-59 NOT

2530 [0710102077272020/7 LTD. Vs. CLASSIC BOTTLE (1.B.C)/3316(ND)20 any other CLEAR 15-02-2021
CAPS PVT. LTD. 26 ' provisions- IBC
KRISHAN PAL Vs. COMPANY

2531 |0710102096832020/1 S.D.ENGINEERSTECH PVT. |PETITION IB IBC Under Sec 9 S}I;III__\O(:DREODOF OF SERVICE 15-02-2021
LTD. (IBC)/16(ND)2021
FIVE ESS PRECISION
COMPONENTS PRIVATE ggﬁ?ﬁ)’\l‘\lYlB

2532 10710102101312020/4 LIMITED Vs. HEMA (IBC)/1055(ND)202 IBC Under Sec 9 50 RUPEE STAMP MISSING 15-02-2021
AUTOMOTIVE PRIVATE 0
LIMITED
PANKAJ SABHARWAL & ISS'IIYII'};I?)T\IYIB

2533 |0710102105662020/1 ORS Vs. SUPERTECH IBC under Sec 7 PAGE-4 56 NOT CLEAR 15-02-2021

(IBC)/1090(ND)202

LIMITED 0
PANKAJ SABHARWAL & S(E)M;/E\)’\II\IYIB

2534 [0710102105662020/2 ORS Vs. SUPERTECH IBC under Sec 7 STAMP MISSING 15-02-2021

LIMITED

(IBC)/1090(ND)202
0




ADARSH CNC SERVICES

PRIVATE LIMITED Vs. XSQAEPQ_’\(%(OMPANI page numbering missed,

2535 [0710102111002020/1 REGISTRAR OF ES Sec 252 (1) supporting affidavit missed, 16-02-2021
COMPANIES NCT OF DELHI estamp paper missed, etc
& HARYANA ACT)/502(ND)2020
NOBLE CO-OPERATIVE g\glfjég_ﬁ%LORY ----Sec 60(5),Sec

2536 |0710102111102020/1 BANK LIMITED Vs. JARVIS (1.B.C)/5253(ND)20 43(1) r/w Sec 44 affidavit on back date 16-02-2021
INFRATECH PVT.LTD. 2(') ' (1),Sec 66(1)

2537 |0710102111102020/3 BANK LIMITED Vs. JARVIS (1.B.C)/5253(ND)20 43(1) r/w Sec 44 16-02-2021
INFRATECH PVT.LTD. 26 ' (1),Sec 66(1)
NOBLE CO-OPERATIVE g\glfjlég%%LORY ----Sec 60(5),Sec

2538 |0710102111102020/4 BANK LIMITED Vs. JARVIS (1.B.C)/5253(ND)20 43(1) r/w Sec 44 affidavit on back date 16-02-2021
INFRATECH PVT.LTD. 2(') ' (1),Sec 66(1)
M/S BLUE BIRD IMAGING COMPANY
PRIVATE LIMITED Vs. M/S. [PETITION IB wrong document upload( sec-9 +

2539 10710102134752019/6 KARE PARTNERS GROUP  |(IBC)/2677(ND)201 |'BC Under Sec 9 written submission ) 16-02-2021
INDIA PRIVATE LIMITED 9
MANOJ KULSHRESTHA Vs. [INTERLOCUTORY

2540 |0710102006682021/1 FIVE CORE ELECTRONICS |[APPLICATION Sec 12(2) need to file 1A 17-02-2021
LIMITED (1.B.C)/821()2021
G.C. YADAV & ORS. Vs. COMPANY

2541 |0710102016862020/4 ORRIS INFRASTRUCTURE |PETITION IB IBC under Sec 7 estamp paper missed 17-02-2021

PRIVATE LIMITED

(IBC)/529(PB)2020




page:114, 115, 119-128, 138-

COMPANY . _ .
2542 |0710102017362020/2 DEEPAK SOLANKI Vs. PETITION IB IBC Under Sec 9 146 dim, 154, page:161-175 dim. 17 02_2021
FIITJEE LIMITED (IBC)/554(ND)2020 page:218, 219, 254, 255-261,
page:267, 270, 274, 281, 284,
HARJEET SINGH CHADHA |COMPANY
Vs. CHADHA MOTOR PETITION Sec. 241(1),Sec. page numbering missed, true
2543 |0710102073662020/2 TRANSPORT COMPANY (COMPANIES 242(4) copy sign missed, etc 17-02-2021
PRIVATE LIMITED ACT)/12(ND)2021
GUPSHUP TECHNOLOGY  [INTERLOCUTORY Application under
INDIA PRIVATE LIMITED Vs. |APPLICATION .
2544 |0710102093562020/1 EXCLUSIFE TECHNOSOFT | (1.B.C)/4266(ND)20 a?gvglr;irs e need to IA filled 17-02-2021
PRIVATE LIMITED 20 P
SURESH KUMAR BANSAL Application under
any other
LIQUIDATOR OF GAGAN INTERLOGUTORY |2 !
DISTILLERS AND APPLICATION provisions- e-stamp paper missed and
2545 |0710102102572020/2 BEVERAGES PVT. LTD. Vs. (1.B.C)/5228(ND)20 IBC,Application off davi‘t’rﬁ’otpveriﬁe P 17-02-2021
MR. GAGAN DODA AND 50 under any other
OTHERS SUSPENDED provisions-
DIRECTOR OF CD IBC,Sec 43(1) riw
HI-TECH PIPES LIMITED Vs. ggﬁ?@’ﬁm
2546 |0710102112722020/2 HEMA ENGINEERING (IBC)1087(ND)202 IBC Under Sec 9 DOCUMENT Not Upload 17-02-2021
INDUSTRIES LIMITED 0
LALIT MOHAN AGARWAL K\IF-’FIELITIC_:g'IC':I%LORY
2547 |0710102114492020/1 Vs. FRANCIS REMEDIES (1.B.C)/5487(ND)20 Sec 60(5) affidavit not notary 17-02-2021
(INDIA) PRIVATE LIMITED |, ™
VISTRAT REAL ESTATES  [COMPANY
2548 [0710102117622020/2 PVTLTD Vs. ASIAN PETITION IB IBC under Sec 7 supporting affidavit missed 17-02-2021

HOTELS (NORTH LIMITED

(IBC)/89(ND)2021




MANISH GUPTA Vs.

COMPANY
PETITION IB

2549 [0710102152262019/7 FITJEE LIMITED (1BC)/3230(ND)201 |'BC Under Sec 9 page:177, 180-183, 185-188  [17-02-2021
9
M/S NUPUR FINVEST
PRIVATE LIMITED Vs. M/S | COMPANY affidavit on 100 rs and affidavit
2550 [0710102406072018/11 UNNATI FORTUNE PETITION IB IBC under Sec 7 o baok onte 17-02-2021
HOTMART PRIVATE (IBC)/449(PB)2018
LIMITED
Application under | COMPANY .
2551 [710102027992020 '(\)A‘II?HEIE{E\/PSAKNVIVLAI\I;II/:\AT"AF:{D X‘te::zgﬁf)‘r’% B.c) |2ny other PETITION IB Kartik \g\ggg?s?ec“"” Chosen (should 43 43 2020
PP S~) provisions- IBC | (1BC)/995(ND)2018
Application under | COMPANY - .
2552 |710102033832020 \N/g\,/A’\lilITI_E-II\-/IK%'{IMAAR GUPTA rte::gzi‘i;ﬂl B.c) [any other PETITION 1B Navneet \C/gfqmljs‘”o'se index is 17-03-2020
PP B%) Norovisions- IBC | (1BC)/1038(PB)2018 puisory
CANBANK FACTORS Section 42 - o
2553 |710102027362020 LIMITED VS CANBANK X‘te::z;;;:g’zl B.c) |Submited by E;”I:’: d”k Factors Z\:]r;’r;?a?nog:;e:;ﬁf:f:g"t filed) 1 92-03-2020
FACTORS LTD PP S~ | Government Body
COMPANY
2554 |710102007482021 \p/f@lﬁ 'ES&' A'VF'{AQERV: K‘terl:gzﬁgil By [Secs06) PETITION 1B KARAN DEWAN Affidavit back 27-01-2021
PP = (IBC)/934(PB)2018
COMPANY
2555  [710102009282021 JITENDER AHUJA VS ARCH | Interlocutory Rule 11 of NCLT, | perimioN 18 Sandeep Bajaj Old Document Not Delete 02-02-2021

CONCEPT PVT. LTD.

Application (1.B.C)

2016

(IBC)/133(ND)2020




M/S JANKI PARSHAD &
COMPANY THROUGH ITS

) Application under | COMPANY . -
2556  |710102010212021 PROPRITOR- VIJAY KUMAR [Miscellaneous any other PETITION 1B NITIN MEHTA sign missing and stamp paper | s > 5451
GUPTA VS SUNDER Application (IBC) rovisions- IBC (IBC)1175(ND)2019 missing case type wrong
AGROMILLS PRIVATE P
LIMITED
i\/ﬂg |_H|’:\I{\’I$AFIJ\I':RSS'::|:'IPEJAIN Interlocutol Application under | COMPANY e-stamp paper missing please
2557 [710102012522021 jocutory any other PETITION IB Mahavir Parshad Jain P pap 9P 11-02-2021
POLUTION CONTROL Application (1.B.C) . document upload
provisions- IBC  |(IBC)/845(ND)2018
BOARD
Application under | COMPANY
2558 |710102012522021 ?‘E‘ggﬁgfooé\“z\ésl_m}(ég X‘te::zgﬁf)‘r’% B.c) [any other PETITION 1B Ankush Soni affidavit back date 12-02-2021
PP S~) | provisions- IBC  |(IBC)/578(ND)2019
:DNED'\:IANsILEJ,’I;ﬁ EB;{TOAOTEFILIEJLNDD Interlocutor COMPANY
2559 |710102013642021 jocutory Sec 60(5) PETITION IB kundanlatwal section not mention in soft copy |16-02-2021
VS ANSAL HI-TECH Application (1.B.C) (IBC)1S26(PE)2018
TOWNSHIPS LIMITED
COMPANY
2560 |710102013832021 g:ﬁg'imiggASH VS RBL X‘te::z;;;:g’zl BC) |22 PETITION 1B Sanju Kumar stamp paper missing 16-02-2021
PP = (IBC)/921(ND)2020
INFOEDGE SOLUTIONS
PRIVATE LIMITED VS Company COMPANY sion missing and Stamb oaner
2561 [710102013952021 REGISTRAR OF Application(Compa |Sec 252 (1) APPEAL(COMPANIE|Anant Ram Mishra m?ssin secgﬁon o P pap 17-02-2021
COMPANIES NCT OF DELH |nies Act) S ACT)/26(ND)2021 g 9
AND HARYANA
Kindly link with first motion,
Pages missed 120 to 122
CP(AA) Merger and o
2562  [710102007252020 SANWARIA BARTER Amalgamation(Com|>8¢: 230-232 - VIDEH VAISH Account treatment certificate |5 4 55,

PRIVATE LIMITED VS

panies Act)

Second Motion

missed, Original nclt certified
order copy missed, vakaltnama
missed




AQUA CHILL SYSTEMS
INDIA PVT LTD VS
SHAPOORJI SHAPOORJI

Company Petition

Mr. Suhas Jalinder

fees missed, document missed ,

2563 [710102013942021 PALLONJI & CO.PVT.LTD. (Companies Act) Sec 241 (2) Shinde no petition uploaded 17-02-2021
SP INFOCITY INCUBATOR
NO.4
Translated page-
BANK OF MAHARASHTRA Company Petition 326,328/Pagination cut after
2564 |710102014122021 VS GRID INDIA POWER pany IBC under Sec 7 Nishant ’ 9 17-02-2021
CABLE IB (IBC) page no.318 to 320,371 to
373/Blur pages-359 to 538
COMPANY
2565 |[0710102006742019/14 ISNEDI-IIZ PGRNII\?:T\I/ESLII\S/IIIE'II'EZD PETITION IB IBC Under Sec 9 NEED TO SAPERATE FILLING [16-02-2021
(IBC)/252(ND)2019
SHELNEASTRUSTURE  coupany
2566 |0710102077172020/2 ) PETITION IB IBC under Sec 7 page:222-293, 355 16-02-2021
ALSTRONG ENTERPRISES (IBC)/913(ND)2020
INDIA PVT LTD
RAJ LAXMI REALTORS COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPANI L
2567 |0710102080192020/7 REGISTRAR OF ES Sec 252 (3) affidavit on 100 each 16-02-2021
COMPANIES ACT)/292(ND)2020
AZAD IMPEX PVT LTD Vs. ISS'IIYII'};I?)'\I‘\IYIB advocate welfare and court fee
2568 |0710102086362019/5 SURYA MANUFACTURING IBC Under Sec 9 . 16-02-2021
(IBC)/1205(ND)201 missed
PVT LTD 9
INTERLOCUTORY
2569 |0710102088442020/2 SUMIT BANSAL Vs. APPLICATION ----Sec 66(1) estamp paper missed 16-02-2021

MOHINDER JAIN

(1.B.C)/3899(ND)20
20




GUPSHUP TECHNOLOGY  |INTERLOCUTORY
INDIA PRIVATE LIMITED Vs. |APPLICATION .
2570  [0710102096852020/1 EXCLUSIFE TEGHNOSOFT | (1.3.0y4386(ND)20 [ 226392 need to File 1A 16-02-2021
PRIVATE LIMITED 20
JINDAL STEEL INTERLOCUTORY
CORPORATION Vs. APPLICATION .
2571 [0710102107402020/1 ALLIANCE INTEGRATED  |(1.B.0y/5034(ND)20 | S€C 80(5) wrong file 16-02-2021
METALIKS LIMITED 20
JINDAL STEEL INTERLOCUTORY
CORPORATION V. APPLICATION . .
2572 [0710102107402020/2 ALLIANCE INTEGRATED  |(1.B.0/5034(ND)20 | 3€C 60(5) need to file fresh( ibc 9) 16-02-2021
METALIKS LIMITED 20
JINDAL STEEL IMPEX V. x\'PTPELFI{'égﬁgLORY
2573 [0710102107412020/2 ALLIANCE INTEGRATED | '" 1200 1 (oo | Sec 60(5) need to file fresh( ibc 9) 16-02-2021
METALIKS LIMITED 0
INTERLOCUTORY
KARAN GAMBHIR Vs. APPLICATION
2574 [0710102004772021/1 SAJEVE BHUSHAN DEORA |(1.B.0)/208(B)202 | S€C 6005) NEED TO IA FILE 17-02-2021
1
MOTHER LAM PRIVATE gg#Tpg\rj\lYm
2575 [0710102080922020/3 LIMITED Vs. 3 ACES WOOD | (21072 o [1BC Under Sec 9 NEED TO SIGN ALL PAGES  |02-12-2021
PRIVATE LIMITED 0
INTERLOCUTORY
2576 [0710102092152020/1 MR. HARISH TANEJA Vs, |APPLIGATION |Sec 43(1) riw Sec STAMP MISSING 02-12-2021

MR. ASHWANI ARYA

(1.B.C)/4187(ND)20
20

44 (1)




PEE JAY FINANCE COMPANY
2577 |0710102078022019/7 COMPANY LIMITED Vs. V S |PETITION IB IBC under Sec 7 NEED TO FILE SAPERATE  [02-09-2021
MATRIX PRIVATE LIMITED  [(IBC)/976(ND)2019
I OEL EEATE cou e
2578 |0710102025642020/5 ' PETITION 1B IBC under Sec 7 NEED TO IA FILE 02-10-2021
LOGISTICS SOLUTIONS | 56\ D1o000
PVT LTD
MODERN CREDIT PVT. LTD. ggﬁ’g‘,‘\rm
2579 |0710102113782019/7 Vs. KPG INTERNATIONAL |0 oigs 1001 |BC under Sec 7 50 STAMP MISSING 02-12-2021
PRIVATE LIMITED 9
CP(AA) MERGER
FIREFLY E-VENTURES LTD |AND Sec. 230.232 -
2580 |0710102116522020/1 Vs. HT MOBILES AMALGAMATION( [ > =70~ © NEED TO IA FILE 02-12-2021
SOLUTIONS LTD COMPANIES
ACT)/9(ND)2021
COMPANY
RAJ PACKAGINGS Vs. PETITION IB
2581 |0710102123842019/4 JAGPIN BREWERIES LTD | (1BCyi2818(ND)201 |'BC Under Sec 9 nf 02-12-2021
9
NITIN SINGH PROP SHYAM [COMPANY
2582 |710102141192019 PRINTERS Vs. DR. JOHNS [PETITION IB IBC Under Sec 9 NEED TO IA FILE 02-12-2021
LAB PHARMA PVT LTD (IBC)/25(ND)2020
DEVLOPMENT SERVICES ~|COMPANY
2583 |0710200410572018/6 PETITION 1B IBC Under Sec 9 NEED TO ONE TIME UPLOAD |02-12-2021

PVT. LTD. Vs. PRIDE
HOTEL LTD.

(IBC)/271(ND)2018




PHOOLCHAND COMPANY
2584 |0710102024902020/3 BHAGATSINGH Vs. M/S PETITION IB IBC Under Sec 9 50 RUPEE STAMP MISSING 16/02/2021
DCM LIMITED (IBC)/759(ND)2020
SHIV DAYAL SHARMA Vs. IS(E)'IIYII'IEI?)'\II\IYIB
2585 |0710102028682018/15 THREE C PROJECTS PVT IBC under Sec 7 11-19 NEED TO TRANSLATE  |16/02/2021
LTD (IBC)/1718(PB)201
8
M/S FURNACE METTALIKS [COMPANY Page No. 52,57 are not clear,
2586 |0710102072872020/3 Vs. RATHI STEEL AND PETITION IB page no. 71 is repeated and 18/02/2021
POWER LTD (IBC)/906(ND)2020 double pagination is not allowed
IIFL PRIVATE EQUITY FUND [INTERLOCUTORY
Vs. THREE C GREEN APPLICATION Rule 11 of NCLT, .
2587 |0710102079252020/1 DEVELOPERS PRIVATE (1.B.C)/3296(ND)20 |2016 Page no. 18-19 translation 18/02/2021
LIMITED 20
ANUNTASTSTIRE  loowpany
2588 |0710102035132020/7 i PETITION IB IBC Under Sec 9 INDEX MISSING 16/02/2021
PALLAVI COPPER PIPES (IBC)/920(ND)2020
PRIVATE LIMITED
SE&K\ITFERG;TIEQSI/LSJRE COMPANY INDEX MISSING AND NEED TO
2589 |0710102035132020/8 PALLAVI COPPER PIPES zggl)-/rgl)g(')\élxljBD)zozo IBC Under Sec 9 UPLOAD ONE TIME 16/02/2021
PRIVATE LIMITED
COMPANY
2590 |0710102061292019/6 M/'S. S.P. PACKAGINGS Vs. PETITION IB IBC Under Sec 9 NEED TO ALL PAGES SIGN 16/02/2021

JAGPIN BREWERIES LTD.

(IBC)/930(ND)2019




SYED HASAN KAZIM Vs.

INTERLOCUTORY
APPLICATION

Rule 11 of NCLT,

2591 |0710102000532021/1 NILESH SHARMA (1.B.C)/349(ND)202 | 2016 Index and affidavit is missing 18/02/2021
1
INTERLOCUTORY
SYED HASAN KAZIM Vs. APPLICATION Rule 11 of NCLT, L
2592 10710102000532021/2 NILESH SHARMA (1.B.C)/349(ND)202 | 2016 Index and affidavit is missing 18/02/2021
1
MILLENNIUM REALTECH COMPANY
PVT LTD Vs. REGISTRAR |APPEAL(COMPANI .
2593 |0710102001332020/9 OF COMPANIES NCT OF ES Sec 252 (3) Index missing 18/02/2021
DELHI AND HARYANA ACT)/150(ND)2020
2594 |0710102003022021/3 SUPER RESTAURANT : T NEED TO SIGN ALL PAGES 18/02/2021
PRIVATE LIMITED (COMPANIES 241(1)
ACT)/17(ND)2021
INTERLOCUTORY
NITIN GUPTA Vs. SANDEEP|APPLICATION Pagination from pg no. 33-36,
2595 |0710102004652021/3 KUMAR BHATT (1.B.C)/265(ND)202 Sec 60(5) 39-41 are missing 18/02/2021
1
LMITED Ve, CUSHMAN [COMPANY
2596 |0710102019562020/3 : PETITION IB IBC Under Sec 9 Affidavit is of back date 18/02/2021
AND WAKEFIELD INDIA (IBC)/521(ND)2020
PRIVATE LIMITED
CA(A) MERGER
PHYSIO CONTROL INDIA AND Sec. 230-232. Sec
2597 |0710102062722020/6 SALES PRIVATE LIMITED  |AMALGAMATION( ’ ’ E stamp is missing 18/02/2021
234
Vs. COMPANIES

ACT)/65(PB)2020




RAM NIWAS & SONS Vs.  |COMPANY
2598 |0710102075392019/14 PALM DEVELOPERS PETITION IB IBC Under Sec 9 g::(IB:II\ID:IYLITPI\AA(IBSESSING AND 18/02/2021
PRIVATE LTD. (IBC)/894(ND)2019
KRIBHCO COMPANY
INFRASTRUCTURE LTD. Vs. |PETITION IB
2599 |0710102084922019/14 INDO ARYA CENTRAL (IBCy1191(ND)201 |/BC Under Sec 9 VOLUME 1 UPLOADED ONLY  |18/02/2021
TRANSPORT LIMITED 9
PRAVEEN CHOPRA Vs. ggﬁmf Sec. 241(1),Sec
2600 |0710102108912020/1 WINGROW GRAVURES ; oec. Index is missing 18/02/2021
PRIVATE LIMITED (COMPANIES 242(4)
ACT)/5(PB)2021
TECHZONA BUILDCON COMPANY
PRIVATE LIMITED Vs. PETITION IB pg no. 8,26,27,29-30 translation,
2601 10710102135102019/8 ELEGANT IT SOLUTIONS  |(IBC)/2759(ND)201 | 'BC under Sec 7 double pagination is not allowed | 1&/0%/2021
PRIVATE LIMITED 9
UNION OF INDIA Vs. P.D. gg?’l'?g\,'\r
2602 |0710102166592019/4 AGROPROCESSORS (COMPANIES Sec. 271-273 E stamp paper is missing 18/02/2021
LIMITED ACT)/30(ND)2020
RUDRA BUILDWELL CITY g?ﬁmf
2603 |0710102150872019/3 PVT.LTD Vs. M/S TANDON Sec. 140(5) Index and affidavit is missing ~ |19/02/2021
& MAHENDRA (COMPANIES
ACT)/168(ND)2019
RUDRA BUILDWELL CITY ggﬁ?@)’\rj\r
2604 [0710102150872019/4 PVT. LTD Vs. M/S TANDON | <oy 1ol Sec. 140(5) pg .no. 8 is missing 19/02/2021

& MAHENDRA

ACT)/168(ND)2019




Sec 252 (1) - By

INCOME TAX OFFICER- COMPANY Government
WARD20(3) Vs. APPEAL(COMPANI .
2605 |0710102169272019/1 REGISTRAR OF ES So%/}f:fnﬁjn?) - Pg no. 4 is not clear 19/02/2021
COMPANIES ACT)/70(ND)2020 y
Body
INCOME TAX OFFICER Sec 252 (1) - By
WARD 6(2) Vs. REGISTRAR ,E-\;SIQAEP/-)\AI\_'\(IgOMPANI Government
2606 |[0710102171382019/6 OF COMPANIES )(M/S. ES Body,Sec 252 (3) - Merge in one pdf 19/02/2021
COMPETENT INFRACOMN By Government
PVT. LTD) ACT)/29(ND)2020 Body
SS GROUP PRIVATE Notary miss/Advocate welfare
LIMITED VS SHALIMAR Company Petition &amp;amp;amp; court fees
2607 |710102034092020 PETRO PRODUCTS I (IBC) IBC Under Sec 9 Gulshan Kr. miss/Sing miss in vakalatnama 17-03-2020
PRIVATE LIMITED &amp;amp;amp; index
SS GROUP PRIVATE Slgn miss in index/Notary
LIMITED VS SHIVA Company Petition miss/Page not clear-61/Advocate
2608 [710102034082020 ASPHALTIC PRODUCTS IB (IBC) IBC Under Sec 9 Gulshan Kr. \f/ézllar:]eisilr?pr;la;:s;air:p; court |17-03-2020
PRIVATE LIMITED 9
vakalatnama
(L)IlI\JA-:-'?IETIDES/SINI\I/?Lg::EZRIII\\I/?gE CP(AA) Merger and Sec. 230-232 - kindly link with first motion, file
2609 |710102011962021 SOLUTIONS PRIVATE A;rilq?tlagsaxci)tlon(Com Second Motion DHRITIMAN Zzzdncir;?ig?]n delay application in |11-02-2021
LIMITED P
Sign miss in index/Page not
clear-90,138,165,286 to
'?éghGﬂﬁ\lLﬁﬁ_RgEﬁ\?I}DCOEzTPVT C Petiti IBC Under S 295,370,377,376,380,383,386,39
2610 [710102014172021 + [zompany Fetition nder >ec Vivek A.Vashi 1,398 to 406,419 to 431 to 18-02-2021
LTD. VS GO AIRLINES IB (IBC) 9,IBC Under Sec 9 458.461.478 to 492 503 to
(INDIA) LTD. 514,538 to 547,551,768 to
819,874/Line cut Page-100/Page
M/S S S SWAMI
2611 |710102014472021 DEVELOPERS & Company Petition Sec 252 (1) S N PANDEY case type wrong,52-53 page not 18-02-2021

INFRASTRUCTURE PVT.
LTD. VS ROC DELHI

(Companies Act)

clear true copy missed




ANIL RUSTGI IRP VS Application under | COMPANY
2612 [710102014402021 SANJEEV AGGARWAL & any other PETITION 1B haryana stamp paper 50rs 18-02-2021
ORS provisions- IBC (IBC)/195(ND)2019
JSSIHYDRAULICS PVT. Rule 11 of NCLT COMPANY sign missing stamp paper
2613 [710102014492021 LTD. VS AKASH EQIPMENT 018 > |PETITION IB m?ssin g stamp pap 18-02-2021
&MACHINERIES PVT. LTD (IBC)/405(ND)2020 9
Application under | COMPANY
2614 |710102014312021 [/:SIESS SSHIIE\:XICALS any other PETITION IB ib not mention in soft copy 18-02-2021
provisions- IBC | (IBC)/1640(ND)2018
s
2615 |710102001332020 ' Sec 252 (3) APPEAL(COMPANIE INDEX MISSING 19/02/2021
OF COMPANIES NCT OF S ACT)/150(ND)2020
DELHI AND HARYANA
Sec DUE PAYMENT 44 (2) FOR
RAKESH BHATIA VS M/S 60(5),Regulation PLEASE CHECK SECTION IN
2616 |710102103662020 EI/;\\/I’\II:I'FI(E)E?H OVERSEAS ﬁérléi)a,slglqwdatlon SHITAL KHATRI MAGIN APPLIGATION MaAIN | 30-10-2020
Rogulation, 2016 CASE NOT LINK reminder 3/5
SANJAY AGGARWAL VS Rule 11 of NCLT
2617 |710102008852021 CELEBRATION CITY 2018 : ISHA BHALLA case type wrong 01-02-2021
PROJECTS PVT. LTD.
MAHAVIR PARSHAD JAIN Application under
2618 |710102012002021 VS HARYANA STATE any other Mahavir Parshad Jain |-St2MP Paper missing please |14 o, 554

POLUTION CONTROL
BOARD

provisions- IBC

document upload reminder 4/5




A.Y. TRADERS PRIVATE
LIMITED VS CGST AND

2619 [710102012752021 CENTRAL EXCISE DIVISION Rule 11 of NCLT Sanjay MAIN CASE NOT LINK 14-02-2021
- X SILVASSA DAMAN
COMMISSIONERATE
OCS GROUP (INDIA) Application under

2620 |710102013532021 PRIVATE LIMITED VS any other Bhushan M Oza \1’\:“1”;?1 Ctasle “r’?e:n Fl)rirg /t;’ 16-02-2021
KARVY DIGIKONNECT LTD. provisions- IBC Siehotclearre
OCS GROUP (INDIA) Application under \C'\I’er:fgacsa:f ty:zzg-geto 11 not

2621 [710102013542021 PRIVATE LIMITED VS any other Bhushan M Oza o y'; Iicgtion 16-02-2021
KARVY DIGIKONNECT LTD. provisions- IBC . ¥ app

reminder 3/5

METAL TECH Application under

2622 [710102015212021 CORPORATION VS AVL any other MADHAV DADHICH |Proof of Service missing 21-02-2021
INDIA PVT. LTD. provisions- IBC
YS MARCHANDISE
INTERNATIONAL PVT. LTD. COMPANY L

2623 [0710102001962019/13 IBC Under Sec 10 |PETITION 1B need to ia file 20/04/2020
Vs. YS MARCHANDISE (IBC)/136(ND)2019
INTERNATIONAL PVT. LTD.
INTERNATIONAL VT, LTD COMPANY

2624  [0710102001962019/15 kg IBC Under Sec 10 |PETITION 1B NEED TO IA FILE 23/07/2020
Vs. YS MARCHANDISE (IBC)/136(ND)2019
INTERNATIONAL PVT. LTD.
INTERNATIONAL PVT. LTD COMPANY

2625 [0710102001962019/16 ikt IBC Under Sec 10 |PETITION 1B NEED TO IA FILE 22/10/2020

Vs. YS MARCHANDISE
INTERNATIONAL PVT. LTD.

(IBC)/136(ND)2019




ELEGANT IT SOLUTIONS INTERLOCUTORY
PRIVATE LIMITED Vs. Rule 11 of NCLT, |APPLICATION
2626 |0710102105782020/3 TECHZONA BUILDCON 2016 (1.B.C)/4925(ND)202 NEED TO SIGN ALL PAGES 18/02/2021
PRIVATE LIMITED 0
i
2627 10710102107282019/6 ’ IBC Under Sec 9 [PETITION IB STAMP MISSING 18/02/2021
AMZEM MACHINES (IBC)/1816(ND)2019
PRIVATE LIMITED
INDSAO INTRATECH Vs. COMPANY
2628 0710102168622019/6 MARS BUILDMART PRIVATE IBC Under Sec 9 [PETITION IB Pg. no. 14-23 are not clear 18/02/2021
LIMITED (IBC)/251(ND)2020
INCOME TAX OFFICER Sec 252 (1) - By
WARD 6(2) Vs. REGISTRAR Government COMPANY all files merge into one pdf, pdf
2629 0710102171382019/3 OF COMPANIES )(M/S. Body,Sec 252 (3) -|APPEAL(COMPANIE need to divide into another 18/02/2021
COMPETENT INFRACOMN By Government S ACT)/29(ND)2020 volume after pg no. 200
PVT. LTD) Body
INCOME TAX OFFICER Sec 252 (1) - By
WARD 6(2) Vs. REGISTRAR Government COMPANY all files merge into one pdf, pdf
2630 |0710102171382019/4 OF COMPANIES )(M/S. Body,Sec 252 (3) -|APPEAL(COMPANIE need to divide into another 18/02/2021
COMPETENT INFRACOMN By Government S ACT)/29(ND)2020 volume after pg no. 200
PVT. LTD) Body
INCOME TAX OFFICER Sec 252 (1) - By
WARD 6(2) Vs. REGISTRAR Government COMPANY all files merge into one pdf, pdf
2631 |0710102171382019/5 OF COMPANIES )(M/S. Body,Sec 252 (3) -|APPEAL(COMPANIE need to divide into another 18/02/2021
COMPETENT INFRACOMN By Government S ACT)/29(ND)2020 volume after pg no. 200
PVT. LTD) Body
e e
2632 [710102001332020 OF COMPANIES NCT OF Sec 252 (3) APPEAL(COMPANIE INDEX MISSING 19/02/2021
S ACT)/150(ND)2020

DELHI AND HARYANA




MILLENNIUM REALTECH

COMPANY
2633 [0710102001332020/8 PVTLTD Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE PETITION ALLREADY 19/02/2021
OF COMPANIES NCT OF S ACT)150(ND)2020
DELHI AND HARYANA
MAHENDER KUMAR V. COMPANY
2634 |0710102013402020/1 REGISTRAR OF APPEAL(COMPANIE INDEX MISSING 19/02/2021
COMPANIES S ACT)/491(ND)2020
OWC APAC PRIVATE COMPANY
2635 |0710102068222020/1 LIMITED Vs. KAPIL DEV IBC Section 59 |PETITION IB &%%L)J(Mh/ﬁg;:g INPROPER 149/0212021
REHANI (IBC)/904(ND)2020
EXXIM HOLDINGS PRIVATE COMPANY Remove exira files or fie i
2636 |0710102115282020/1 LIMITED Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE Ao 19/02/2021
OF COMPANIES S ACT)/38(ND)2021 parately
CP(AA) MERGER
FIREFLY E-VENTURES LTD AND . -~
2637 |0710102116522020/2 Vs. HT MOBILES gzzoig’(’“ﬁé - |AMALGAMATION(C Sjrzcr’;’tz Iex"a files or file it 19/02/2021
SOLUTIONS LTD OMPANIES parately
ACT)/9(ND)2021
seemo e oo
2638 |0710102118912020/1 : Sec 252 (3) APPEAL(COMPANIE supporting affidavit is missing | 19/02/2021
REGISTRAR OF S ACT)/536(ND)2020
COMPANIES DELHI
INTEC CAPITAL LIMITED Vs. COMPANY
2639 [0710102165752019/7 SUVIDHA INFRACON IBC under Sec 7 |PETITION IB NEED TO IA FILE 19/02/2021

PRIVATE LIMITED

(IBC)/93(ND)2020




INTEC CAPITAL LIMITED Vs. COMPANY

2640 |0710102165752019/8 SUVIDHA INFRACON IBC under Sec 7 |[PETITION IB NEED TO IA FILE 19/02/2021
PRIVATE LIMITED (IBC)/93(ND)2020
SH HARI KISHAN SHARMA COMPANY

2641 |0710200409952018/8 Vs. AKME PROJECTS IBC Under Sec 9 |PETITION IB NEED TO IA FILE 19/02/2021
LIMITED (IBC)/55(ND)2018
KOTAK MAHINDRA BANK COMPANY

2642 |0710102119992019/14 LIMITED Vs. M/S. SHOBHA IBC under Sec 7 |PETITION IB NEED TO IA FILE 18/02/2021
CARDS PRIVATE LIMITED (IBC)/2322(ND)2019
UMESH GARG Vs. Application under | COMPANY

2643 |0710102020662020/1 ORIENTAL BANK OF any other APPLICATION(IBC)/ NEED TO IA FILE 19/02/2021
COMMERCE provisions- IBC 1380(PB)2020
ASHOK KUMAR JUNEJA ,IA'\IF;I-PELTég'ﬁgLORY INDEX MISSING AND

2644 10710102025202020/2 Vs. LAXMI DIA JEWEL Sec 60(5) 19/02/2021
PRIVATE LIMITED g.B.C)/1612(ND)202 DOCUMENT NOT IN PROPER
ASHOK KUMAR JUNEJA X\IJFFLTEQ%L(J)LORY INDEX MISSING AND

2645 [0710102025202020/3 Vs. LAXMI DIA JEWEL Sec 60(5) 19/02/2021
PRIVATE LIMITED g.B.C)/1612(ND)202 DOCUMENT NOT IN PROPER
ASHOK KUMAR JUNEJA ,IA'\IP-I-PELTE_),(A)%L(;LORY INDEX MISSING AND

2646 |0710102025202020/4 Vs. LAXMI DIA JEWEL Sec 60(5) 19/02/2021

PRIVATE LIMITED

(1.B.C)/1612(ND)202
0

DOCUMENT NOT IN PROPER




CHOWDHRY RUBBER &

COMPANY
2647 |0710102027622020/1 CHEMICALS PRIVATE IBC Under Sec 9 |PETITION IB PAGE- 56 NOT CLEAR1TIN 145/02/2021
LIMITED Vs. A.M. VINYLE (IBC)/703(ND)2020 TRANSLATE
PVT. LIMITED
UTTAM SINGHAL Vs. COMPANY
2648 [0710102029102020/3 ANUSHREE HOME IBC under Sec 7 |PETITION IB ;L’;'\éz ?gPEE SHOULD BE  146/02/2021
DEVELOPERS PVT LTD (IBC)/762(ND)2020
s povmcE o
2649 [0710102083932019/18 : IBC Under Sec 9 |PETITION IB NEED TO SIGN ALL PAGES  [19/02/2021
SBS TRASPOLE LOGISTICS (IBC)/1373(ND)2019
PVT LTD
s povce o,
2650 [0710102083932019/19 : IBC Under Sec 9 |PETITION IB NEED TO SIGN ALL PAGES  [19/02/2021
SBS TRASPOLE LOGISTICS (IBC)/1373(ND)2019
PVT LTD
Application under |INTERLOCUTORY
2651 [0710102096432020/1 SADEEP CHANDNA Vs. any other APPLICATION STAMP RUPEE 50 19/02/2021
provisions- IBC  [(1.B.C)/4369()2020
OSWAL EXPORTS PRIVATE CP(AA) MERGER
LIMITED Vs. 2.SKA Sec. 230032 |AND
2652 [0710102097332020/4 HOLDINGS PVT. LIMITED otond Moton | AMALGAMATION(C NEED TO IA FILE 19/02/2021
(EARLIER SKA HOLDINGS OMPANIES
LTD.) ACT)/79(ND)2020
INTERLOCUTORY
2653 [0710102106872020/1 IHC SHOPS OWNERS Sec 60(5) APPLICATION AFFIDAVIT MISSING 19/02/2021

ASSOCIATION Vs.

(1.B.C)/4979(PB)2020




COMPANY
APPLICATION(COM

2654 |0710102108532020/2 Vs. Rule 11 of NCLT PANIES NEED TO IA FILE 19/02/2021
ACT)/718(ND)2020
COMPANY
2655 0710102108532020/3 Vs. Rule 11 of NCLT QiZI[éCS:ATION(COM NOTARY MISSING 19/02/2021
ACT)/718(ND)2020
Application under |INTERLOCUTORY
2656 |0710102116192020/1 gi:gl( KRIPLANI Vs. ICICI any other APPLICATION 50 RUPEE E STAMP MISSING |19/02/2021
provisions- IBC  |(1.B.C)/410(ND)2021
Sec. 213,Sec.
SATISH KUMAR Vs. 241(1),Sec. SSM'?S\[I\]Y
2657 10710102118332020/1 VENUSSTAR HOSPITALITY 242(4),Application INDEX MISSING 19/02/2021
PRIVATE LIMITED under any other (COMPANIES
or any ACT)/22(ND)2021
provisions
EI':\/IL#VEADS{/YS A svsgli-ll-DEC)SNE COMPANY SECOND MOTION NOT
2658 |0710102171592019/4 TECHNOLOGY PARKS Sec. 230_23.2 A APPLICATION(COM CONSIDER IN ADDITIONAL 19/02/2021
DEVELOPMENT PRIVATE Second Motion PANIES DOCUMENT AND NEED TO
LIMITED ACT)/38(ND)2020 FILE separately
AMIT NAGAR Vs. M/S INTERLOCUTORY
2659 10710102011832021/1 INTELLICITY BUSINESS Sec 60(5) APPLICATION 100 RUPEE STAMP MISSING |20/02/2021
PARK PVT. LTD (1.B.C)/762(ND)2021
CMYK PRINTECH LIMITED Application under |INTERLOCUTORY
2660 |[0710102014512021/1 Vs. MINISTRY OF any other APPLICATION DOCUMENT NOT IN PROPER 20/02/2021

CORPORATE AFFAIRS

provisions- IBC

(1.B.C)/962()2021

INDEX MISSING




KANTI MOHAN RUSTAGI Vs.

INTERLOCUTORY
APPLICATION

pg-8 not clear,stamp paper of

2661 |0710102065582020/5 MR ARSLAN SHARIF Sec 60(5) (1B.CY2381(ND)202 Pes 22/02/2021
0
COMPANY
SMT. ASHA BALI Vs. M/S. PETITION .
2662 [0710102087232020/8 BALI & CO. PUT. LTD. Sec. 241(1) (COMPANIES Merged into one pdf 22/02/2021
ACT)/122(ND)2020
COMPANY
2663 |0710102087612019/7 ii’;gfmgs‘sg‘cﬁ \(ST'DJSS' IBC under Sec 7 |PETITION IB Need to file as IA 22/02/2021
SHE (IBC)/1360(ND)2019
NORTHERN POWER COMPANY Sign missed on reply,affidavit of
2664 |0710102153972019/9 ERECTORS LIMITED Vs. IBC Under Sec 9 |PETITION IB back date,pg-12,16 in 22/02/2021
BHARAT HEAVY (IBC)/3428(ND)2019 hindi,heading and main case
ELECTRICALS LIMITED name is not correct
MANISH GUPTA SOLE
ZESEEITI/EAE?ERS%E)WSSTAR COMPANY Supporting affidavit and stam
2665 [0710102172522019/5 IBC Under Sec 9 |PETITION IB pporting P 12210212021
Vs. VDOIT4U EVENT (IBC)1131(ND)2020 paper missed
MANAGEMENT PRIVATE
LIMITED
ANIL KUMAR JAIN & ANR. Sec. 241(1) Sec g(E)T'VI'TPIAC‘)'\,'\IY
2666 [0710102401342016/39 Vs. VARDHMAN ROLLER ; ro80. Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
SHTE ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1),Sec g(E)TNI'TPg\,'\IY
2667 |0710102401342016/40 Vs. VARDHMAN ROLLER 2404) (COMPANIES Stamp paper of Rs100 22/02/2021

FLOUR MILLES PVT. LTD.

ACT)/148(ND)2016




ANIL KUMAR JAIN & ANR.

COMPANY

2668 |0710102401342016/41 Vs. VARDHMAN ROLLER Sec. 241(1),Sec. |PETITION Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
S ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1) Sec Sgﬁ?@",‘\r
2669 |0710102401342016/42 Vs. VARDHMAN ROLLER ' oee Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
S ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1),Sec SSTNI'TPS‘,'\‘Y
2670 |0710102401342016/43 Vs. VARDHMAN ROLLER ' oee Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
St ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1) Sec SST'VI'TP%'\,'\IY
2671 |0710102401342016/44 Vs. VARDHMAN ROLLER ' oee Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
S ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1),8ec ggT'VI'TPIAO",'\IY
2672 |0710102401342016/45 Vs. VARDHMAN ROLLER ' oee Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
i ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1) Sec g(E)T'VI'TPIAC‘)'\,'\IY
2673 |0710102401342016/46 Vs. VARDHMAN ROLLER ' oee Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
S ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1),8ec g(E)T'VI'TPg‘,'\IY
2674 |0710102401342016/47 Vs. VARDHMAN ROLLER 242(4) (COMPANIES Stamp paper of Rs100 22/02/2021

FLOUR MILLES PVT. LTD.

ACT)/148(ND)2016




ANIL KUMAR JAIN & ANR.

COMPANY

2675 |[0710102401342016/48 Vs. VARDHMAN ROLLER Sec. 241(1),Sec. |PETITION Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
’ ' ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1),Sec ggﬁ?@'ﬂ
2676 |0710102401342016/49 Vs. VARDHMAN ROLLER ’ T Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
’ ’ ACT)/148(ND)2016
ANIL KUMAR JAIN & ANR. Sec. 241(1),Sec SE)M'?I'%'\II\IY
2677 |0710102401342016/50 Vs. VARDHMAN ROLLER ’ T Stamp paper of Rs100 22/02/2021
FLOUR MILLES PVT. LTD 242(4) (COMPANIES
) : ACT)/148(ND)2016
IMPEX SERVICES INDIA Application under |COMPANY
2678 |0710200000062017/19 PRIVATE LIMITED Vs. any other PETITION IB Index missed 22/02/2021
SSMP INDUSTRIES LIMITED provisions (IBC)/495(ND)2017
COMPANY
2679 |0710200412522017/21 ETKDSCI;ES COMPANY PVT. IBC Under Sec 10 [PETITION IB Page numbering missed in index |22/02/2021
o (IBC)/417(ND)2017
PRINCE KUMAR VS RTC Company Application under Dont refile vour new file same
2680 |710102009262021 RESTAURANTS INDIA Application(Compa |any other Prince Kumar L y . 02-02-2021
) - filed in new diary no
LIMITED nies Act) provisions
COMPANY section wrong please choose
2681 |710102014002021 NARINDER SINGH AZAD VS |Interlocutory Sec 60(5) PETITION IB Om Pal sec 60-5 and you can write as | 17-02-2021

BANK OF BARODA

Application (1.B.C)

(IBC)/793(ND)2020

read with sec 98




BALRAJ SINGH MEJIE VS

Application under

2682 |710102013662021 RAHEJA DEVELOPERS /F:eslti‘;:‘ttig’: (Bc) [any other Vaibahv Luthra ;ifi;?tl‘i’ninseesg;:m:;a'” 16-02-2021
LIMITED PP provisions- IBC 9
PANKAJ NARANG VS nterloouto Application under |[COMPANY
2683 [710102013552021 RAHEJA DEVELOPERS A Iicationngl B.c) [any other PETITION IB PANKAJ NARANG  |missed stamp paper 16-02-2021
LIMITED PP S Nprovisions- IBC  |(IBC)/236(ND)2020
COMPANY
2684 |710102014202021 i’g\T/mDPg:‘géSH Vs X‘te::zgﬁf)‘r’% BC) [Sec 12 PETITION IB SATYA stamp paper missing 18-02-2021
PP i (IBC)/2422(ND)2019
EIII:\)/I?I'PEISIE/SS l:(ilg/ng: Miscellaneous Application under | COMPANY 10-11 not clear page and section
2685 [710102014582021 elar any other PETITION IB DEPAISH pag 19-02-2021
CATERING SERVICES Application (IBC) rovisions- IBC (IBC)/276(ND)2020 n wrong
PRIVATE LIMITED P
M/S FORTIS HOSPITAL
Application under | COMPANY
2686 |710102015402021 LIMITED VS M/S Interlocutory any other PETITION IB HARKESH 160-168 pages not clear 186-1941,, 1, 551
MEDSOURCE HEALTHCARE |Application (I.B.C) rovisions- IBC (IBC)/2838(ND)2019 not clear vakalatnama missed
PRIVATE LIMITED provisio
UNISONS HOTELS PRIVATE| Application under [COMPANY
2687 |710102015352021 LIMITED VS RAMA TENT A Iication)EI B.C) any other PETITION IB Gaurav , memo of parties missed 22-02-2021
HOUSE PP B%) orovisions- IBC | (IBC)/596(ND)2020
-FI;E?V%OENI:AI\I\/IBIEJI'E_DD?/(S)N Interlocutol Application under | COMPANY
2688  [710102014822021 Y any other PETITION IB Vaibhav Verma wrong filing 19-02-2021

ELEGANT IT SOLUTIONS
PRIVATE LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/2759(ND)2019




COMPANY

2689 |710102014632021 Cﬁ\éngiUSPJ :‘R\KASA X‘teﬂggﬁzﬂl 8.0y [56¢80) PETITION IB abhay gupta section wrong wrong doc on call |19-02-2021
PP e (IBC)/73(PB)2017
Pages wrong arrange 24,22,23,
EMG HOSPITALITY Company PAWAN KUMAR pages missed 21 to 23, Pages
2690 |710102001402021 PRIVATE LIMITED VS DRG |Appeal(Companies |Sec 252 (3) GUPTA not clear 77 to 79,82 to 83,BR / |08-01-2021
WELLNESS PVT LTD ?S Act) Power of attorney missed, Kindly
upload only final petition
VEETEE METALS PRIVATE Company Petition
2691 |710102014762021 LIMITED VS REGISTRAR OF (Comp arzlies Act) Sec 252 (3) Komal Judication Haryana 19-02-2021
COMPANIES P
Wrong section select ,Brief
synopsis/List of
SANDHU PROPERTIES PVT |Company Sec 252 (1) - B dates&amp;amp;amp;
2692 |710102015022021 LTD VS THE REGISTRAR Appeal(Companies Government Bczld Prateek Gangwani events/Memo of parties missed, |20-02-2021
OF COMPANIES DELHI Act) Y Pages not clear
35,67,68,87,88,89,108,109,10
rupees welfare missed on
STEEL AUTHORITY OF
INDIA LIMITED VS Company Petition . S
2693 |710102015432021 JAIPRAKASH ASSOCIATES |(Companies Act) Sec. 241(1) Ashish jurdiction UP 22-02-2021
LIMITED
T S oL
2694 10710102005682021/1 Sec 60(5) APPLICATION NEED TO IA FILE 13-02-2021
AGARWAL Vs. ORTEL (1.B.C)/550(ND)2021
COMMUNICATIONS LTD. o
\'\ZS \I\il/g ASCZ:;‘N/EISDSS_\?IATES Application under | COMPANY
2695 |[0710102093102019/7 ; any other PETITION IB NEED TO IA FILE 22-02-2021

PROTOTYPING INDIA PVT.
LTD.

provisions- IBC

(IBC)/1463(ND)2019




SINGH PROPERTIES AND

Interlocutory

Application under

COMPANY

2696  [710102031282020 CONSTRUCTIONS VS ANIL |, i 3000, o - |any other PETITION IB Kartik PRAYER MISSED 11-03-2020
MATTA PP B%) | provisions- IBC  |(IBC)/995(ND)2018
Application under | COMPANY
2697 |710102033332020 mﬁf SHAH VS ANIL K‘tez:gzﬁg‘gl B.c) [any other PETITION 1B CHIRAG need index for every volume 16-03-2020
PP =%} provisions- IBC  |(IBC)/33(ND)2019
COMPANY Please check your document
2698 |710102032062020 mST':'ASH GUPTA VS ANIL X‘te::zgﬁf)‘r’% By [Seces) PETITION 1B Nishi and upload correct document ,  [12-03-2020
PP = (IBC)/1705(PB)2018 delete extra document
M/S STRAIGHT EDGE COMPANY
2699 |710102108562020 CONTRACTS PRIVATE rte::gzi‘i;ﬂl B.C) ZRS‘E” of NCLT. \ oeTiTioN 1B CQEJMEAET KUMAR | AFFIDAVIT BACK DATE 18-11-2020
LIMITED VS ANIL MATTA PP B (IBC)/1071(ND)2019
I\I'—"/III'-\I-’\II3/';‘|\$\E//-I\_’I\IM-II-'II'I?EIl;ljls Interlocutol Rule 11 of NCLT COMPANY
2700 |710102008752021 jocutory * |PETITION IB Siddharth Bhatli affidavit back date 01-02-2021
NARENDER KUMAR Application (1.B.C) [2016 (IBC)1367(PB)2019
SHARMA
sign missing , every pages
KAMLESH SINGH GARIA VS COMPANY n m .
2701 |710102012202021 M/S ANSAL HOUSING AND K‘terl:gzﬁgil B.C) ;‘;1"2” of NCLT. | oeTiTioN 1B Nithin :If:(')dna"'itnbnaq‘:i‘nd:te]is:gg;’” 11-02-2021
CONSTRUCTION LIMITED  |"PP = (IBC)/1647(PB)2018 9 PP
service all respondent
MUKTESH CHABRA VS
SATYAPRAKASHGUPTA | COMPANY
2702 [710102012462021 RESOLUTION Y Sec 60(5) PETITION IB SINHA SHREY stamp paper missing 12-02-2021

PROFESSIONAL (FOR ABW
INFRASTRUCTURE LIMITED

Application (1.B.C)

(IBC)/375(PB)2018




EMMEGI SPA ITALYVS | COMPANY
2703 |710102014972021 EMMEGI INDIA PRIVATE | | Iicationnzl B.C) |59 606) PETITION IB ANAND stamp paper missing 20-02-2021
LIMITED PP e (IBC)11575(PB)2019
EMMEGI SPA ITALYVS | COMPANY
2704 |710102014942021 EMMEGI INDIA PRIVATE |/ Iicationngl B.C) [Secs0s) PETITION IB ANAND haryana stamp paper 50 rs. 20-02-2021
LIMITED PP = (IBC)/1575(PB)2019
TATA CAPITAL FINANCIAL [, Application under |COMPANY
2705 |710102015392021 SERVICES LIMITED VS A Iicationr}EI B.c) [any other PETITION IB SHASHWAT PANDA |section wrong and sign missing |22-02-2021
BHAVNESH KANWAR PP B provisions- IBC  |(IBC)/722(ND)2020
COMPANY
2706 |710102015512021 “SAAA%:J/RMARWAH VS SK. rte::gzi‘i;ﬂl By [Secs06) PETITION IB Akul Mehandru FILE SEPRATELY BOTH FILE [23-02-2021
PP 5 (IBC)/543(ND)2017
2707 |710102015312021 JURISTICA LEGAL Application(Compa [Rule 11 of NCLT MAHJABEEN namé’ 1 31 Caco aut N‘; 22-02-2021
SERVICES LLP nies Act) 214 pag
document
SUVIDHA INFRACON Interlocutor COMPANY vakalatnama missing and stam
2708 |710102015682021 PRIVATE LIMITED VS INTEC| ! Iication)zl By [Secs06) PETITION IB ANOOP DAWAR o 0 e 9 P [23-02-2021
CAPITAL LIMITED PP 5 (IBC)/93(ND)2020 paper u.p. '
CBRE SOUTH ASIA -
. COMPANY true copy missing case type
2709 |710102015722021 PRIVATE LIMITED VS Miscellaneous Rule 110f NCLT, | oerimion 1B Smriti wrong memo parties and 23-02-2021

EDIFICE MANAGEMENT
PRIVATE LIMITED

Application (IBC)

2016

(IBC)/801(ND)2020

vakalthama missing




BTM EXPORTS LIMITED VS Interlocuto COMPANY section wrong and memo parties

2710 |710102015712021 DRIVE INDIA ENTERPRISE A Iicationnzl B.C) Sec 60(5) PETITION IB SIDDHARTH DUTTA and vakalatngma missin P 23-02-2021
SOLUTIONS LIMITED PP s (IBC)/933(ND)2020 9
BTM EXPORTS LIMITED VS Interlocuto COMPANY

2711 |710102015622021 DRIVE INDIA ENTERPRISE A Iicationngl B.C) Sec 60(5) PETITION IB SIDDHARTH DUTTA |section wrong 23-02-2021
SOLUTIONS LIMITED PP = (IBC)/933(ND)2020
EMD SCAFFOLDING INDIA Miscellaneous Application under | COMPANY

2712 |710102016282021 PRIVATE LIMITED VS Application (IBC) any other PETITION IB Neeraj case type wrong 24-02-2021
VORTEX IMPEX PVT. LTD. PP provisions- IBC (IBC)/2781(ND)2019
FUTURE POWER
TECHNOLOGIES PRIVATE Interlocutor Rule 11 of NCLT COMPANY memo parties missing and

2713 |710102016302021 LIMITED VS SMR A Iication)zl B.C) |2016 * |PETITION IB Prasouk vakaltnzma missin 9 24-02-2021
ENTERTAINMENT PRIVATE |"PP o (IBC)/269(ND)2020 9
LIMITED
SWASTIK PIPE LIMITED VS Interlocuto Rule 11 of NCLT COMPANY memo parties missing and

2714 |710102016152021 EMKAY AUTOMOBILES A Iicationr}EI B.C) |2016 * |PETITION IB SANJAY JAIN vakaltn:lma 9 24-02-2021
INDUSTRIES LIMITED PP o (IBC)/3173(ND)2019
e et e
PRIVATE LIMITED VS DCM |Company Petition .

2715 710102027142020 ENGINEERING PRODUCTS -|IB (IBC) IBC Under Sec 9 GAUTAM S BADANI ;)};c;pzrrllr;(tjz(ezr:igprnrzﬁg:ted 29-02-2020
UNIT OF DCM LIMITED 9

Page-76
SATYADEVI ALAMURI VS
Company Petition SATYADEVI .
2716 |710102035342020 TECPRO INFRA PROJECTS I (IBC) Sec 12(2) ALAMURI Wrong section 24-03-2020

LIMITED




JAGJIT SINGH SURI VS Company company name in company
2717 |710102012372021 REGISTRAR OF Appeal(Companies |Sec 252 (3) ANJALI SHARMA master data not matched from 12-02-2021
COMPANIES Act) Moa and Aoa
Translated page-28/Advocate
welfare &amp;amp;amp; court
BAJAJ KAGAJ LIMITED VS ” fees miss/Notary
2718 |710102015112021 KAKA SONS PRIVATE ICBOTé’g”y Petition | \5¢ Under Sec 9 gl'\,'\lSGHHUA'\‘LKUMAR &amp;amp;amps; varifie not 20-02-2021
LIMITED (IBC) done/documents not uploaded
properly (uploaded pdf per 200
Page with proper index
RELIGARE COMTRADE LTD. Company Petition Sandeep Devashish
2719 1710102015952021 VS RHC HOLDING PRIVATE pany IBC under Sec 7 P Page not clear-59 to 118,141 23-02-2021
IB (IBC) Das
LIMITED
BHANDARI FIBRETECH PVT COMPANY
2720 ]0710102159212019/1 LTD Vs. REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE stamp paper missing 24/06/2020
COMPANIES S ACT)/160(ND)2020
REGISTRAR OF
COMPANIES, NCT OF DELHI Application under gg"[\'?'l[?g\[l\r
2721 10710102421352018/3 & HARYANA Vs. M/S EURO any other need to IA file 22/07/2020
ASIA VENTURE CAPITAL provisions (COMPANIES
LIMITED ACT)/309(ND)2018
COMPANY
2722 10710102076942020/1 }LDJ‘IJ?\:CXYI'/-I\ELLCI;I\?I?"\ISST/ZS Sec 252 (3) APPEAL(COMPANIE stamp paper missing 09-10-2020
: S ACT)/282(ND)2020
SWEDISH LANGUAGE
TRAINING (OPC) PRIVATE g(E)'P/ll'lilﬁ)'\ll\jY
2723 |0710102009232020/1 LIMITED Vs. REGISTRAR Sec. 7(7) supporting affidavit missing 15/09/2020
OF COMPANIES NCT DELHI (COMPANIES
ACT)/29(ND)2020

AND HARYANA




VAGABOND INFRATEL

PRIVATE LIMITED Vs. COMPANY
2724 |0710102105652020/2 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE supporting affidavit missing 17/12/2020
COMPANIES NCT OF DELHI S ACT)/465(ND)2020
AND HARYANA
MONTAGE DISTILLERS AND
VINTNERS PVT. LTD. Vs. COMPANY
2725 |0710102108242020/1 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE supporting affidavit missing 17/12/2020
COMPANIES NCT DELHI & S ACT)/483(ND)2020
HARYANA
LEISURE SPORTS ERETAIL
PRIVATE LIMITED Vs. COMPANY
2726 |0710102092902020/1 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE supporting affidavit missing 21/12/2020
COMPANIES NCT OF DELHI S ACT)/467(ND)2020
AND HARYANA
A J ASSOCIATES PRIVATE COMPANY
2727 |0710102104252020/1 LIMITED Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE supporting affidavit missing 21/12/2020
OF COMPANIES S ACT)/482(ND)2020
SYNC IN DESIGN PRIVATE COMPANY
2728 |0710102108472020/1 LIMITED Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE supporting affidavit missing 21/12/2020
OF COMPANIES S ACT)/468(ND)2020
RAM GHANSHYAM
DEVELOPERS PRIVATE
LIMITED Vs. UNION OF COMPANY
2729 |0710102096312020/1 INDIA MINISTRY OF Sec 252 (1) APPEAL(COMPANIE supporting affidavit missing 22/12/2020
CORPORATE AFFAIRS S ACT)/433(ND)2020
THROUGH REGISTRAR OF
COMPANIES NEW DELHI
MS. SHWETA SINGH Vs.
REGISTRAR OF COMPANY . o
2730 |0710102100972020/2 COMPANIES NCT OF DELHI —-Sec252(3) |APPEAL(COMPANIE supporting affidavit missing 22/12/2020
S ACT)/419(ND)2020

AND HARYANA




TODAY RESORTS AND

COMPANY
2731 |0710102078412020/2 RECREATION PRIVATE Sec 252 (1) APPEAL(COMPANIE supporting affidavit 23/12/2020
LIMITED Vs. REGISTRAR S AGTYAT7(ND2020
OF COMPANIES
COMPANY
2732 [0710102076562020/1 SII\D/IIST\égL\L/JsETIEgg EE:X_IPI‘TE Sec 252 (1) APPEAL(COMPANIE E-STAMP MISSED 01-01-2021
' S ACT)/355(ND)2020
AGRAWAL V. NEW OKHLA INTERLOCUTORY
: APPLICATION PG NO 55,134, TRANSLATE
2733 [0710102088332020/1 INDUSTRIAL Sec 60(5) O 16/02/2021
DEVELOPMENT g.B.C)/3883(ND)202 PAGE 93,105, NOT CLEAR
AUTHORITY
2734 [0710102060712020/3 s IBC Under Sec 9 |PETITION IB Index is missing 23/02/2021
ENGINEERING INDUSTRIES (IBC)/900(ND)2020
LIMITED
GIAN CHAND NARANG Vs. INTERLOCUTORY file 1o file in one bdf file not
2735 [0710102101702020/5 SPV UMAIZA INFRACON Sec 60(5) APPLICATION Coroad oo P 23/02/2021
LLP (1.B.C)/4708(PB)2020 pload properly
ALMONDZ GLOBAL COMPANY
SECURITIES LIMITED Vs. APPLICATION(COM Pg. no. 19 is missing, pg. no.
2736 [0710102115312020/1 REGISTRAR OF Rule 11 0f NCLT | 5an = 404149 15 not dlomr 23/02/2021
COMPANIES ACT)/829(PB)2020
2737 |0710102117562020/2 IBC under Sec 7 |PETITION IB Affidavit and index is missing  |23/02/2021

EDUCATION INSTITUTION
PRIVATE LIMITED

(IBC)/31(ND)2021




INCOME TAX OFFICER
WARD 6 ( 1) Vs.

COMPANY
2738 [0710102141282019/1 REGISTRAR OF Sec 252 (3)-BY | \ppeal (cOMPANIE E stamp paper is missing 23/02/2021
COMPANIES DELHI (IN THE Government Body S ACT)/817(ND)2019
MATTER OF :M/ S. CHETAK
ENGINEERING PVT. LTD.)
2739 [0710102152382019/4 IBC Under Sec 9 |PETITION IB PETITION NOT CONSIDER  |23/02/2021
INFRACONSTRUCTION (IBC)/90(ND)2020
PRIVATE LIMITED
COMPANY
2740 [0710102152422019/3 éﬁRS(IS'\(l)GER\I/\S/A‘IIEAIE/SI_II:\A/IT'II:SD IBC Under Sec 9 |PETITION IB PETITION NOT CONSIDER  |23/02/2021
(IBC)/175(ND)2020
AK SINGH Vs. M/S RBT COMPANY
2741 [0710102152452019/4 EXPORTS PRIVATE IBC Under Sec 9 |PETITION IB iETD'ITT'I%';'\IELOT CONSIDERIN 153/02/9021
LIMITED (IBC)/177(ND)2020
AK SINGH Vs. M/S GENIUS COMPANY
2742 [0710102152492019/4 EXPORTS PRIVATE IBC Under Sec 9 |PETITION IB iETD'ITT'I%';:‘LOT CONSIDERIN 153/02/2021
LIMITED (IBC)/176(ND)2020
DAMANI SHIPPING o
PVT.LTD. VS VE Interlocutory Application under | COMPANY ANKIT ANANDRAJ  [same matter file other diary no
2743 1710102008682021 COMMERCIAL VEHICLES | Application (1.8.C) |2MY other PETITION IB SHAH lease dont refile it 01-02-2021
o PP B~) | provisions- IBC  |(IBC)/2549(ND)2019 P
M/S LOGIX SOFT-TEL o
COMPANY sign missing and stamp paper
2744  [710102016342021 PRIVATE LIMITED VS Interlocutory Rule 11 of NCLT, | perimioN 18 Vijay Kaundal up 100 rs. volume not more than [25-02-2021

PIRAMAL ENTERPRISES
LIMITED

Application (1.B.C)

2016

(IBC)/899(ND)2020

200 pages




COMPANY

Company stamp paper missing and
WUKAI SONG VS DO s PETITION SANDEEP .
2745 |710102016072021 MOBILE INDIA PVT LTD ﬁ\izzllgitl)on(Compa Rule 11 of NCLT (COMPANIES CHOUDHARY \r/:ilgz:itnama and memo parties |24-02-2021
ACT)/377(PB)2018 9
SUVIDHA PARKLIFT
LIMITED VS REGISTRAR OF | 0mPany . .
2746 |710102016022021 COMPANIES NCT OF DELHI /r]\izzlﬁi:;on(Compa Rule 11 of NCLT VIPUL main case not link 24-02-2021
& HARYANA
ROHIT GUPTA & ORS. VS S |Company gg‘llyll'll?lgl\ll\lY
2747 1710102016392021 N GUPTA AND VINOD Application(Compa |Rule 11 of NCLT (COMPANIES Mohit Seth section wrong 25-02-2021
GUPTA nies Act) ACT)/115(ND)2019
JURISTICA LEGAL Company
SERVICES LLP VS THREE C N main case not link and case type
2748 |710102016362021 UNIVERSAL DEVELOPERS /I;\i;;r;h;i:l)on(Compa Rule 11 of NCLT MAHJABEEN seclion wrong 25-02-2021
PVT.LTD
féglGSl'JI'ISCC;LF?VBTALLTD Vs Interlocuto Application under | COMPANY sign missing and stamp paper
2749 |710102016512021 y ) ocutory any other PETITION IB KARMA LAW missing date not verified in 25-02-2021
STOCKFLOW EXPRESS Application (1.B.C) o L
provisions- IBC (IBC)/2414(ND)2019 affidavit
PVT. LTD.
BRAIN TECH COMPUTER
ACADEMY PRIVATE Company . . . .
2750 710102029332020 LIMITED VS REGISTRAR OF ﬁsgeal(Companles Sec 252 (3) Mohit same matter file is new diary no |[05-03-2020
COMPANIES
MANAV CHAWLA VS MAGIC Contemot Petition
2751 |710102008082021 INFO SOLUTIONS PRIVATE P IBC under Sec 7 SANJAY JAIN Wrong section 29-01-2021

LIMITED

(IBC)




RUSTAGI PROJECTS

Company Petition

Index miss/document not
uploaded properly ( uploaded pdf

2752 |710102012452021 PRIVATE LIMITED VS SONI I (IBC) IBC Under Sec 9 SUNNY GANGWANI er 200 paae with proper index 12-02-2021
E VEHICLE PVT LTD P pag prop
and annexure )
Memo of parties/List of dates
o &amp;amp;amp; events /Brief
MEHER MADON VS Company Petition L
2753 |710102015822021 UNITECH LIMITED (Companies Act) Sec. 73(4) Meher Madon sy.nopS|s. m|ssed', Vakaltngma 23-02-2021
missed, index missed, petition
missed
Fees missed of rule 70(4)(a),E
stamp missed with supporting
ANJANA SANGHI VS KMS | Transfer Rule16(d) NCLT affidavit, Welfare and court fees
2754 |710102015672021 CONSTRUCTIONS PVT. Petition(Companies Rule 2(03,6 Lakshya Kampani missed in vakaltnama, Kindly 23-02-2021
LTD. Act) uies, serve the petition to all
respondent, List of dates
&amp;amp;amp; events /
No sign in every pages of
HARNEK SINGH VS Company petition, Small font 71,72, 50
2755 |710102016572021 REGISTRAR OF Appeal(Companies |Sec 252 (1) Aayush rupees e stamp missed with 25-02-2021
COMPANIES Act) POA, NCLT form 12
missed/vakaltnama missed
Index missed, no sign in every
pages of petition, pages missed
igsﬁiﬁggg PRIVATE | CA) Merger and Sec. 230-232, S 1110 14, B stamp missed with
2756 |710102016652021 Amalgamation(Com |55 #2049, ©€C Amitabh consent affidavit and notarize  [25.02-2021
LIMITED VS REGISTRAR OF . 234 :
panies Act) it,Pages not clear
COMPANIES 341,347,354,369,373 to
376,380,387,388,Power of
V. C. INVESTMENT
PRIVATE LIMITED Vs. COMPANY PG-10-13 NEED TO
2757 10710102020082020/1 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE TRANSLATE 05-08-2020
COMPANIES NCT OF DELHI S ACT)/197(ND)2020
& HARYANA
V. C. INVESTMENT
PRIVATE LIMITED Vs. COMPANY PG-10-13 NEED TO
2758 |0710102020082020/2 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE TRANSLATE 05-08-2020
COMPANIES NCT OF DELHI S ACT)/197(ND)2020

& HARYANA




M/S. P K ENTERPRISES Vs. COMPANY
2759 |0710102022422018/2 M/S. FOUR FRESH RETAIL IBC Under Sec 9 |PETITION IB file as a application 17-02-2021
PVT. LTD. (IBC)/1651(ND)2018
SEosEKIT SoLUTONS
2760 [0710102024452020/1 ’ IBC Under Sec 9 |[PETITION IB NEED TO IA FILE 18-02-2021
MAXSELL FINSERV (IBC)/652(ND)2020
PRIVATE LIMITED
SARVESH KASHYAP Vs. COMPANY
2761 10710102015662020/2 CHANDRAKANT Sec 60(5) APPLICATION(IBC)/ NEED TO ALL PAGES SIGN 20-02-2021
CHAUDHARY 1044(ND)2020
COMPANY
2762 10710204000282017/3 \Z/LLL:SISILL,;ERIDAV?\CFEI)_TD IBC under Sec 7 |PETITION IB contact to court officer 20-02-2021
’ ’ (IBC)/586(ND)2017
AK SINGH Vs. M/S COMPANY
2763 |0710102152482019/3 BRIGHTSTAR LOGISTICS IBC Under Sec 9 |[PETITION IB contact to court officer 23-02-2021
PRIVATE LIMITED (IBC)/89(ND)2020
AK SINGH Vs. VAIBHAV COMPANY PETITION NOT CONSIDER IN
2764 10710102152692019/3 EXPORTS PRIVATE IBC Under Sec 9 |[PETITION IB ADDITIONAL 23-02-2021
LIMITED (IBC)/202(ND)2020
PREM PRAKASH Vs. g(E)'P/II'lilﬁ)'\ll\lY
2765 |0710102155142019/2 COLONIA SANTA MARIA Sec. 242(4) (COMPANIES E stamp paper is missing 23-02-2021

HOTELS PVT. LTD.

ACT)/177(ND)2019




CHIPSAN AVIATION COMPANY Sian missing on written
2766 |0710102168642019/4 PRIVATE LIMITED Vs. PUNJ IBC Under Sec 9 |PETITION IB Su%missiong 23-02-2021
LLYOD AVIATION LIMITED (IBC)1112(ND)2020
INCOME TAX OFFICER
WARD 10(4) Vs.
REGISTRAR OF Sec252(1)-By |COMPANY
2767 |0710102171602019/1 COMPANIES DELHI 4™S. (IN A Bgd APPEAL(COMPANIE E stamp paper is missing 23-02-2021
THE MATTER OF:M/ S Y s AcT)45(ND)2020
GUJRALBUILDTECHPVT.
LTD.)
NARMADA CEREALS PVT. COMPANY
2768 |0710102174012019/7 LTD. Vs. ORIENTAL BANK IBC Under Sec 10 |PETITION IB wrong efiling 23-02-2021
OF COMMERCE (IBC)/1138(ND)2020
ENGINEERED FACILITY
{\/A:NI’EA\?AEI\'I\AENT SERVICES COMPANY E stamp- paper is missin
2769 [0710120005022018/13 : IBC Under Sec 9 |PETITION IB P- pap 9 P9 153.02.2021
MULTISPECIALITY (IBC)/985(ND)2018 no. 7,9,11 are not clear
HOSPITAL & RESEARCH
CENTRE PVT LTD
BALAJI THOTADRI Vs. COMPANY
2770 |0710102005012020/10 SLKILLAR ENTERPRISE IBC Under Sec 9 |PETITION IB INDEX MISSING 24-02-2021
INDIA PVT LTD (IBC)/294(ND)2020
BALAJI THOTADRI Vs. COMPANY
2771 |0710102005012020/5 SLKILLAR ENTERPRISE IBC Under Sec 9 |PETITION IB INDEX MISSING 24-02-2021
INDIA PVT LTD (IBC)/294(ND)2020
SURESH KUMAR JAIN Vs. COMPANY Suboorting affidavit and service
2772 |0710102006172020/6 DREAM PROCON PRIVATE Sec 60(5) APPLICATION(IBC)/ pporting 24-02-2021

LIMITED

1304(ND)2020

is missing




SURESH KUMAR JAIN Vs. INTERLOCUTORY Subporting affidavit and service
2773 |(0710102008412021/1 M/S ADRIATIC SEA FOODS Sec 60(5) APPLICATION is rf:i)ssin 9 24-02-2021
PVT. LTD. (1.B.C)/569(ND)2021 9
MADHAVKRISHNA TEXTILE COMPANY
2774 |0710102011982020/5 MILLS PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB INDEX MISSING 24-02-2021
LAJ EXPORTS LIMITED (IBC)/409(ND)2020
SARVESH KASHYAP Vs. COMPANY
2775 |0710102015662020/3 CHANDRAKANT Sec 60(5) APPLICATION(IBC)/ PAGE-13-15 23 NOT CLEAR 24-02-2021
CHAUDHARY 1044(ND)2020
INCOME TAX OFFICER
WARD 19(2) Vs.
REGISTRAR OF Sec 252 (1)- B COMPANY
2776 |0710102018952020/1 COMPANIES DELHI & ORS. Government Bgd APPEAL(COMPANIE STAMP PAPER MISSING 24-02-2021
(IN THE MATTER OF: M/S Vs ACT)/194(ND)2020
OSCAR FERROUS PVT.
LTD.)
7O Vs, WS THREEC | COMPANY
2777 |0710102023912020/1 ) IBC under Sec 7 |PETITION IB STAMP MISSING 24-02-2021
GREEN DEVELOPERS PVT
(IBC)/97(ND)2021
LTD
PRIVATE LIMITED Ve, COMPANY
2778 |0710102025352020/1 ' IBC Under Sec 9 |PETITION IB STAMP MISSING 24-02-2021
TECHNISYS ENGINEERING (IBC)/629(ND)2020
PRIVATE LIMITED
VARDAN ASSOCIATES COMPANY
PRIVATE LIMITED Vs. PETITION
2779 |0710102030042020/2 REGISTRAR OF Sec. 131(1) (COMPANIES Document Not Uplaod 24-02-2021

COMPANIES

ACT)/60(ND)2020




DINESH KUMAR DEORA Vs. COMPANY
2780 |0710102031352020/2 WITS AGRI FOODS IBC Under Sec 9 [PETITION IB 10rs stamp paper missed 24-02-2021
PRIVATE LIMITED (IBC)/761(ND)2020
COMPLIANCE
CONSTRUCTION COMPANY kindly application file separately
2781 |0710102075662019/15 CONTRACTS PVT LTD Vs. IBC Under Sec 9 |PETITION IB and pay the fee with choose the |24-02-2021
RISHABH BUILDWELL PVT (IBC)/913(ND)2019 section
LTD
AVBODH MEDICARE LLP COMPANY
2782 |0710102091302019/1 Vs. FELIXHEALTHCARE IBC Under Sec 9 |PETITION IB Wrong efiling 24-02-2021
PVT. LTD. (IBC)/403(ND)2020
INTEGRATED BATTERIES
INDIA PVT. LTD. Vs. COMPANY
2783 [0710102002722019/7 MAINFRAME ENERGY IBC Under Sec 9 |PETITION IB pg. no. 95,96 typed copy 25-02-2021
SOLUTIONS PRIVATE (IBC)/177(ND)2019
LIMITED
MANAB DATTA & ORS. Vs. COMPANY
2784 10710102092372020/4 GRANDSTAR REALTY PVT. IBC under Sec 7 |PETITION IB PAGE NO 26 NOT CLEAR 25-02-2021
LTD. (IBC)/995(PB)2020
CA(A) MERGER
SANAT PRODUCTS LIMITED Sec. 230-232. Sec AND
2785 [0710102104462020/2 Vs. SMR ENTERTAINMENT 234' ’ AMALGAMATION(C file as application 25-02-2021
PVT. LTD. & ORS. OMPANIES
ACT)/116(ND)2020
GRASSROOTS SKILL
DEVELOPMENT INITIATIVE COMPANY
2786 |0710102106292019/4 PVT LTD Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE NEED TO IA FILE 25-02-2021
OF COMPANIES NCT OF S ACT)/639(ND)2019

DELHI & HARYANA




RUPESH DAS Vs. GAURAV

INTERLOCUTORY

2787 |0710102004572021/1 KATIYAR RP Sec 60(5) APPLICATION STAMP PAPER MISSING 26-02-2021
(1.B.C)/287(ND)2021
CP(AA) MERGER
ASAS TEC PRIVATE Sec. 230032 |AND
2788 [0710102105992020/3 LIMITED Vs. M/S ABW oot Moton |AMALGAMATION(C NEED TO IA FILE 26-02-2021
INFRASTRUCTURE LTD econd Motio OMPANIES
ACT)/88(ND)2020
rrocsse xcnesss o
2789 10710102152292019/5 ) IBC Under Sec 9 |PETITION IB e-stamp paper missed 26-02-2021
TECHNO ENGINEERS PVT.
(IBC)/3332(ND)2019
LTD.
NUPUR FINVEST PRIVATE | Sec 43(1) rw Sec | COMPANY
2790 [710102029192020 LIMITED VS UNNATI A Iication)EI 8.C) |44 (1) PETITION IB Prateek Kushwaha  |don't refile 05-03-2020
FORTUNE INDUSTRIES PP 5 (IBC)/452(PB)2018
E:-(J)NI\IY;\E'I:UURR%?A/}\\I%_:SDR ve Interlocutory Rule 11 of NCLT COMPANY
2791 [710102111152020 AND INFRASTRUCTURE | Apalication (LB.C) |2016 (Fl’sggsl?;\:gg)zmg Nithin e-stamp missed 27-11-2020
LIMITED
Application under | COMPANY
2792 |710102001792021 th?/H@EL&ABA VS SH. K‘terl:gzﬁgil B.c) [any other PETITION 1B Gulshan Gaba submit DD 11-01-2021
PP S~) | provisions- IBC  |(IBC)/622(ND)2018
M/S PADIA TIMBER nterlocuto COMPANY
2793 [710102002712021 COMPANY PVT. LTD. VS v Sec 60(5) PETITION 1B Pankaj Bhagat Document Not Uplaod 13-01-2021

BANK OF BARODA

Application (1.B.C)

(IBC)/559(PB)2017




FPL PUMPS AND SPARES
PRIVATE LIMITED VS C

Company

CA(A) MERGER
AND

2794 |710102009992021 VIEW INNOVATIONS PVT. Apphcahon(Compa Rule 11 of NCLT [AMALGAMATION(C |PRADEEP K MITTAL |Document Not Uplaod 04-02-2021
LTD nies Act) OMPANIES
’ ACT)/63(ND)2020
) Application under | COMPANY
2795 |710102010412021 (S)Il\lil k(S?CI)SFRgSLIII_\/II'I\{IFIEED VS iesfi‘(’;tif: (Bc) |2y other PETITION IB ARUN AGGARWAL  |Document Not Uplaod 05-02-2021
PP provisions- IBC  |(IBC)/3098(ND)2019
Company Application under COMPANY
SURAJ MIGLANI VS SHANTI N PETITION RANJANA ROY
2796 |710102012642021 NATH BUILDWELL PVT LTD /I;\izzlﬁi:;on(Compa a?gv;tir;irs (COMPANIES GAWAI Document Not Uplaod 13-02-2021
P ACT)/413(PB)2017
SURAJ MIGLANI VS VIVA Company Application under SSM_';S\:\IY RANJANA ROY
2797 1710102012312021 WORLD VENTURES PVT. Application(Compa |any other Document Not Uplaod 12-02-2021
LTD nies Act) rovisions (COMPANIES GAWAI
: P ACT)/436(ND)2017
SANGUNITY EXIM INDIA Company gg‘P/II'?Ig'\II\IY
2798 |710102011762021 LTD VS SANGUNITY EXIM |Application(Compa [Rule 11 of NCLT (COMPANIES Animesh Sinha Document Not Uplaod 10-02-2021
INDIA LTD nies Act) ACT)/78(ND)2016
SURAJ MIGLANI VS DEV Company Application under S(E)M'?é)'\ll\ly RANJANA ROY
2799 1710102012292021 DEVI AADHKANI Application(Compa |any other Document Not Uplaod 12-02-2021
COMMERCIAL PVT LTD nies Act) rovisions (COMPANIES GAWAI
P ACT)/403(ND)2017
SURAJ MIGLANI VS Company Application under g(E)'P/II'lilﬁ)'\ll\lY RANJANA ROY
2800 |710102012342021 SAMBHAYV BUILDWELL PVT.|Application(Compa |any other Document Not Uplaod 12-02-2021
) - (COMPANIES GAWAI
LTD. nies Act) provisions

ACT)/420(ND)2017




COMPANY

Company Application under
SURAJ MIGLANI VS SURAJ N PETITION RANJANA ROY
2801 |710102012332021 MIGLANI ﬁ\izzllgitl)on(Compa a:gv?stircl)erz‘rs (COMPANIES GAWAI Document Not Uplaod 12-02-2021
P ACT)/421(ND)2017
SURAJ MIGLANI VS SUPER |Company Application under ggﬁ_ﬁg\:\r RANJANA ROY
2802 |710102012672021 CITY CONSTRUCTION Application(Compa |any other Document Not Uplaod 13-02-2021
PRIVATE LIMITED nies Act) rovisions (COMPANIES GAWAI
P ACT)/440(ND)2017
Company Application under COMPANY
SURAJ MIGLANI VS SURAJ N PETITION RANJANA ROY
2803 710102013122021 MIGLANI /I;\izzlﬁi:;on(Compa a?gv;tir;irs (COMPANIES GAWAI Document Not Uplaod 15-02-2021
P ACT)/411(ND)2017
Company Application under COMPANY
SURAJ MIGLANI VS N PETITION RANJANA ROY
2804 1710102012652021 VANDANA GARG /I;\izzlﬁi:;on(Compa a?gv;tir;irs (COMPANIES GAWAI Document Not Uplaod 13-02-2021
P ACT)/414(ND)2017
EESIIDOCIJ\IOAII\_AI\ZE%\I/CI)?\IEE'\;TVS Interlocuto COMPANY need to sign every pages of
2805 |710102013132021 jooutory Sec 60(5) PETITION IB NARESH GUPTA - 0 sign every pag 15-02-2021
M/S. ADEL LANDMARKS Application (1.B.C) application
(IBC)/1083(PB)2018
LIMITED
Company Application under COMPANY
SURAJ MIGLANI VS SUPER N PETITION RANJANA ROY
2806 |710102012632021 CITY INFRATECH PVT LTD /;zzlﬁi:;on(Compa a?gv;tir:)irs (COMPANIES GAWAI Document Not Uplaod 13-02-2021
P ACT)/412(ND)2017
ANUJ KUMAR GOEL VS
ELEGANT FACILITY Restoration NITIN KUMAR main case not link, stamp paper oy
2807 |710102013382021 MANAGEMENT PRIVATE Application (IBC) Sec 60(5) KAUSHIK need to Haryana above 50rs 15-02-2021

LIMITED




CLIMAX ENTERPRISES
PRIVATE LIMITED VS

Company Petition

Pagination not done in index

2808 |710102034042020 SUPER AAYS PRIVATE IB (IBC) IBC Under Sec 9 Gulshan Kr. after_page_no._91/Page not clear- |17-03-2020
30/Sign miss in vakalatnamal/etc
LIMITED
Notary back date/Cut page-
SATYA NARAIN GARG VS " .
2809 |710102009942021 FERROUS TOWNSHIP Company Petition 5 ger sec 7 SAURABH AJAY 1206/Cut line page-317 to 04-02-2021
PRIVATE LIMITED IB (IBC) GUPTA 320/Page not clear-402 to
425,675 to 677/etc
KOREA TRADE INSURANCE form 3 miss/Stamp paper
CORPORATION(KSURE) VS |Company Petition . . miss/Page miss-28/Blank page-
2810 |710102010502021 INDO ALUSYS INDUSTRIES |IB (IBC) IBC Under Sec 9 Manish Dhir 29/Page not clear-46 to 05-02-2021
LIMITED 52,67,78,83,89/etc
list of date &amp;amp;amp;
event and synopsis missed, 22-
ﬁg:‘ﬂ# E;SNTI%ESVS g |Company 23,27,35, 40-43 page cut 39
2811 |710102017012021 REGISTRAR OF Appeal(Companies [Sec 252 (1) Prateek Gangwani page over writing 51,81 page 27-02-2021
Act) missed 52 page not clear 60-
COMPANIES DELHI 63,66-69, 72-76, 82-90,94-95
page not clear advance service
DR. RAJESH SHARMA VS
Application under | COMPANY
2812 |710102009652021 GgsB(/-)\LEDCEHV'I\EAI?(;)PNESRFgNPE/T X‘te::zzmm B.c) [any other PETITION 1B Parveen :Elj'sg:p paper need to U.P 100 |5 5 501
1D - |7PP =) Norovisions- IBC  |(IBC)/63(ND)2020 P
M/S SIERRA APPLIANCES
PVT. LTD. VS STELLAR Interlocutor Application under | COMPANY Please delete previous
2813 |710102013802021 CONSTELLATION A Iication)EI B.C) any other PETITION IB Kumar Anurag document and need to every 16-02-2021
PROJECTS PRIVATE PP =7 |provisions- IBC  |(IBC)/51(ND)2020 pages sign
LIMITED
PANKAJ NARANG VS L
Application under | COMPANY
2814  [710102013552021 STELLAR CONSTELLATION | Interlocutory any other PETITION 1B PANKAJ NARANG |affidavit back date 16-02-2021

PROJECTS PRIVATE
LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/236(ND)2020




SAARSTAHL AG VS MR.

Interlocutory

COMPANY

due payment for sec 31 you can

2815 [710102014602021 ocu Sec 60(5) PETITION 1B Preet \ \ 19-02-2021
MOHAN LAL JAIN Application (1.B.C) (IBC)1789(ND)2019 write read with
PIRAMAL ENTERPRISES COMPANY
2816 |710102016332021 LIMITED VS M/S LOGIX Inter!ocgtory Rule 11 of NCLT, PETITION IB Vijay Kaundal sign missing and stamp paper 25-02-2021
SOFT-TEL PRIVATE Application (1.B.C) |2016 (IBC)/B99(ND)2020 up 100 rs.
LIMITED
M/S FINE GROUP Page not dlear-
2817 [710102016712021 CORPORATION LIMITED VS | Company Petition 0~ ) 4er sec 9 ABHISHEK 43,44,52,53/Board resolution | 26-02-2021
VICTRONIC B (IBC) VAR
COMMUNICATION PVT LTD
COMMANDER RAJIV Interiocutor COMPANY
2818 |710102016802021 SARDANA VS AMR A Iication)zl B.C) |60 606 PETITION IB Mohit Singh 40 to 85 not clear page 26-02-2021
INFRASTRUCTURE LIMITED |"*PP s (IBC)/02(PB)2017
COMPANY
AMARPAL VS AMR Interlocutory 105,107,109,111 translate 118-
2819 |710102017032021 ocu Sec 66(1) PETITION 1B Sonal Alagh 06O, 27-02-2021
INFRASTRUCTURE LIMITED |Application (1.B.C) (IBC)/2721(ND)2019 122 not clear page
EXXIM INVESTMENTS AND |\
ACQUISITIONS PRIVATE orat . . N
2820 1710102016882021 LIMITED VS REGISTRAR OF ,E-\é)é)&ca;::)igs Act Rule 11 of NCLT DILIP main case not link wrong filing 26-02-2021
COMPANIES P
COMPANY
2821 [710102016642021 RABINDRA KUMAR MINTRI - fInterlocutory 19(2) PETITION 1B APOORV AGARWAL [stamp paper missed 25-02-2021

VS MSA DEVELOPERS

Application (1.B.C)

(IBC)/806(PB)2019




ABT ASSOCIATES INDIA
PRIVATE LIMITED VS

Company Petition

E stamp and affidavit not
notarize from page no.26 to 29,
34 to 37, 38 to 41,page missed

2822 |710102001002021 WELLINGTON (Companies Act) Sec. 441 Divesh 99, after page no. 131 pagination
TRANSPORTATION P missed, PoA not notarize, Roc
PRIVATE LIMITED advance service and roc report
missed
haryana stamp of 100 rs, page
573, 575, 577, 579, 581, 583,
\L;g/l Iéséij ggér'\ll?llj:lTTg(‘DSSR > c Petiti YASHWANT 20, 087, 500 291, 592, 395,
2823 |710102015122021 ompany FEUton i8¢ under Sec 7 595, 597, 599-604, 606, 609,
AND DEVELOPERS IB (IBC) MATHUR 611. 612. 688. 690 692. 695
PRIVATE LIMITED 697, 699, 701, 703, 705, 707,
709, 711, 713,775, 717, 719,
wrong section mention in soft
TAMINDER KAUR DHUPIA . } .
2824 |710102014992021 VS M/S PARSVNATH (Cfgrg)empt Petition ;‘;1'% 11 of NCLT, SONAL ANAND Z?f%;ﬁfi?%?:&i;?;?:ir\::jlth
DEVELOPERS LTD. ’
court fee.
JITENDER SINGLA VS AGM i
2825 |710102017452021 MANAGEMENT SERVICES |ComPany Petition | 5411y SIDDHARTH jurisdiction faridabad
(Companies Act) ACHARYA
LIMITED
List of dates &amp;amp;amp;
ARIITAGROPVTLTD VS |CP(AA) Merger and| s 50 53, crginl nlt cenied ovdr co
2826 |710102017512021 WADHAWAN HOLDINGS Amalgamation(Com ) ) ASHISH .g . .py
. Second Motion missed, kindly annex e receipt of
PRIVATE LIMITED panies Act) . ;
chairperson report, fess missed
of condonation delay application
DHARAMPAL SATYPAL Page not clear 110, pages blank
CP(AA) Merger and .
SONS PRIVATE LIMITED VS ) Sec. 230-232 - 187 to 196,221 to 224, Original
2827 |710102017422021 DHARAMPAL SATYPAL Aa”r‘]?e'gsaxcf)t'on(&’m Second Motion NIRAJ PREET Certified order copy missed,
SONS PRIVATE LIMITED P Vakaltnama missed
PVM INNVENSYS PRIVATE ,IA'\IP-I-PELTCIE,(A)%LOJLORY
2828 |0710102085852020/1 LIMITED Vs. SHYAM Sec 60(5) STAMP MISSING 20/02/2021

ARORA

(1.B.C)/3874(ND)202
0




GUNJIT KALRA Vs.

INTERVENTION

NEED TO FILE SAPERATLY

2829 |0710102026332020/1 Sec 60(5) PETITION kindly separately file any other  |28/02/2021
ROHTAS PROJECTS LTD (IBC)/7(ND)2020 document
INTERVENTION . .
2830 |0710102026342020/1 f{\gﬁg‘;&%ﬁi\gﬁg |\_/st Sec 60(5) PETITION '(‘)'trr‘]‘i'g' dS:Cpuan:a;ﬁiy alifileinany 1,6/05/2021
(IBC)/3(ND)2020
INTERLOCUTORY
SWAPNIL AGARWAL Vs. APPLICATION kindly separately all file any
2831 |0710102026502020/2 ROHTAS PROJECTS LTD Sec 60(5) (1.B.C)/1803(ND)202 other document 28/02/2021
0
INTERLOCUTORY
GUNJIT KALRA Vs. APPLICATION
2832 [0710102026552020/2 ROHTAS PROJEGTS LTD Sec 60(5) (1.B.CY1865(ND)202 NEED TO FILE SAPERATLY  |28/02/2021
0
m/ERAA“éTEaiCTURE PVT COMPANY
2833 10710102033012018/27 ) IBC under Sec 7 |PETITION IB sign missing every pages 28/02/2021
LTD Vs. M/S INTELLICITY (IBC)117(ND)2019
BUSINESS PARK PVT. LTD
COMPANY
2834 [0710102070032020/2 NARESH BASIA Vs. Section 94(1) PETITION IB need to ia file 28/02/2021
(IBC)11128(ND)2020
rrocess ezt g
2835 |0710102152292019/7 : IBC Under Sec 9 |PETITION IB Document Not Uplaod 28-02-2021

TECHNO ENGINEERS PVT.
LTD.

(IBC)/3332(ND)2019




TSG INDIA IMPEX PVT LTD COMPANY
2836 |0710102171122019/5 Vs. NS CONCRETES PVT IBC Under Sec 9 |PETITION IB contact to court officer 28-02-2021
LTD (IBC)/64(ND)2020
DR. AMIT SACHEDEVA Vs. COMPANY
2837 |0710120011352018/18 AXISS DENTAL PRIVATE IBC Under Sec 9 |[PETITION IB Document Not Uplaod 28-02-2021
LIMITED (IBC)/1218(PB)2018
M/S CHRYSO INDIA
PRIVATE LIMITED Vs. M/S COMPANY
2838 [0710200417922018/17 REOM INFRASTRUCTURE IBC Under Sec 9 |[PETITION IB 1(7)’52?’121?_12260’2:(;?5"::;35_49’51_ 28-02-2021
AND CONSTRUCTIONS (IBC)/945(ND)2018 ’
LIMITED
Mﬁlim;iﬁ QESVI\I@:SINDRA COMPANY affidavit with stamp paper
2839 [0710102000392021/1 IBC under Sec 7 |PETITION IB . P pap 03-01-2021
LIMITED Vs. STAN AUTOS (IBC)/52(PB)2021 missed
PRIVATE LIMITED
BOSTON SCIENTIFIC CP(AA) MERGER
SERVICES PRIVATED Sec. 230-232 - AND
2840 [0710102002302021/1 LIMITED Vs. BOSTON Secé)nd Motion AMALGAMATION(C stamp paper missed 03-01-2021
SCIENTIFIC SERVICES OMPANIES
PRIVATED LIMITED ACT)/17(PB)2021
RAKESH SAXENA Vs. INTERLOCUTORY affidavit with stamp paper
2841 10710102003332021/1 AISHWARYA MOHAN Sec 60(5) APPLICATION missed P pap 03-01-2021
GAHRANA (1.B.C)/221(PB)2021
COMPANY
2842 |0710102004122021/1 EPL LIMITED Vs. VLCC IBC Under Sec 9 |PETITION IB need to file petition 03-01-2021

PERSONAL CARE LIMITED

(IBC)/81(ND)2021




STATE BANK OF INDIA Vs. COMPANY affidavit with stamp paper
2843 |0710102004442020/7 M/S WORLDS WINDOW IBC under Sec 7 |PETITION IB missed P pap 03-01-2021
IMPEX INDIA PVT. LTD. (IBC)/376(ND)2020
INTERLOCUTORY
2844 10710102005122021/1 s\m\#g I\fé‘?ﬁ(\)l_%RLYl\:l.TED Sec 60(5) APPLICATION proof of service missed 03-01-2021
(1.B.C)/360(PB)2021
M/S GRADIANT WTT O&M
TRANSFER
SERVICES PRIVATE Rule16(d),NCLT .
2845 10710102007372021/1 LIMITED Vs. M/S. SRG Rules.2016 IBC Z’E;I;I)‘/I’BI(Cl)al\é’)z(J21 stamp paper missed 03-01-2021
APPARELS LIMITED
\}jsAHg(ISII_(\yIE“l:lNI?ON\IIV%EQNR Sec 30,Application | INTERLOCUTORY sign and true copy missed stam
2846 [0710102007962021/2 : under any other  |APPLICATION 9 copymt P103-01-2021
SYSTEMS PRIVATE . paper and affidavit missed
provisions- IBC (1.B.C)/641(ND)2021
LIMITED
:'\"\IECC?IZTERRTQXOOFFFICER v Sec 252 (1)-B COMPANY
2847 10710102033492018/4 y APPEAL(COMPANIE NEED TO APPLICATION FILE |03-01-2021
COMPANIES M/S INDO Government Body S ACT)/18(ND)2019
NUCLEOMET PVT LTD
ANIL KHETERPAL Vs. Application under ,IBI\\II;I-FI’ELTCL)S‘IC':IL(J)LORY
2848 10710102033512020/1 INNOVARI TECHNOLOGIES any other (1.B.C)/1996(ND)202 PAGE FIRST NOT IN FILE 03-01-2021
PRIVATE LIMITED provisions- IBC 0' ’
ANIL KHETERPAL Vs. Application under K\IF;FPELTCIEQ%LOJLORY
2849 [0710102033512020/2 INNOVARI TECHNOLOGIES any other INDEX MISSING 03-01-2021

PRIVATE LIMITED

provisions- IBC

(1.B.C)/1996(ND)202
0




DHANLAXMI BANK LIMITED

COMPANY

2850 [0710102035922020/5 Vs. REAL VIDEO IMPACT IBC under Sec 7 |PETITION IB NEED TO IA FILE 03-01-2021
PRIVATE LIMITED (IBC)/861(ND)2020
e onenses
2851 [0710102060562020/1 ' IBC under Sec 7 |PETITION IB NEED TO IA FILE 03-01-2021
ADVISORS (INDIA) PRIVATE (IBC)/106(ND)2021
LIMITED
PARTHA SARATHY SARKAR Application under | NTERLOCUTORY
Vs. INNOVARI APPLICATION NEED TO FILE IN ONE PDF
2852 |0710102100592020/1 TECHNOLOGIES PRIVATE any other (1.B.C)/4650(ND)202 AND FILE NOT IN PROPER  |03:01-2021
provisions- IBC
LIMITED 0
SURESH KUMAR BANSAL Application under
LIQUIDATOR OF GAGAN any other
DISTILLERS AND provisions- X"JF',EL'%/?%%LORY
2853 [0710102102572020/3 BEVERAGES PVT. LTD. Vs. IBC Application (1.B.CY5228(ND)202 23 ANEED TO TRANSLATE  [03-01-2021
MR. GAGAN DODA AND under any other o
OTHERS SUSPENDED provisions-
DIRECTOR OF CD IBC,Sec 43(1) rlw
VOLKSWAGEN FINANCE COMPANY
2854 [0710102107432020/3 PRIVATE LIMITED Vs. Section 95(1) PETITION IB NEED TO SIGN EVERY PAGES [03-01-2021
TARUN KAPOOR (IBC)/1097(ND)2020
PARTHA SARATHY SARKAR Application under X"JF',ELF%STC%LORY
2855 [0710102108082020/1 Vs. SH. CH. MOHD. any other (1.B.CY/5083(ND)202 INDEX MISSING 03-01-2021
SHARIEF TARIQ provisions- IBC [
INTERLOCUTORY
2856 |0710102111312020/2 MR AMIT MAVI Vs. INDIA Sec 60(5) APPLICATION PAGE-225-230 276 NOT CLEAR| 03-01-2021

INFOLINE LIMITED

(1.B.C)/5335(ND)202
0




SHAPOORJI PALLONI AND COMPANY
2857 [0710102126052019/10 CO. PVT LTD. Vs. RATTAN IBC Under Sec 9 |PETITION IB ALREADY SHOW 03-01-2021
INDIA PVT LIMITED (IBC)/2558(ND)2019
INCOME TAX OFFICER
WARD- 20(1) Vs.
COMPANY
2858 |0710102147062019/1 REGISTRAR OF Sec 252 (1) - By APPEAL(COMPANIE STAMP MISSING 03-01-2021
COMPANIES DELHI & ORS. Government Body S ACT)/844(ND)2019
M/S PREETSIMS
CONSTRUCTIO PVT.LTD.)
PACKET DESIGN INDIA COMPANY
PRIVATE LIMITED Vs. Sec. 230-232, Sec |PETITION
2859 |0710102150762019/1 GRANITE GATE 234 (COMPANIES INDEX MISSING 03-01-2021
PROPERTIES PVT. LTD. ACT)/174(ND)2019
ELEGANT IT SOLUTIONS INTERLOCUTORY
PRIVATE LIMITED Vs. Rule 11 of NCLT, [APPLICATION
2860 [0710102105782020/4 TECHZONA BUILDCON 2016 (1.B.C)/4925(ND)202 PAGE-22-25 TRANSLATE 03-02-2021
PRIVATE LIMITED 0
(NTERNATIONAL) BANK COMPANY
2861 [0710120006752018/12 IBC under Sec 7 |PETITION IB stamp missing 03-02-2021
Vs. M/S.SUPERIOR (IBC)/1032(ND)2018
INDUSTRIES LTD.
S IOV e
2862 |0710120006752018/13 IBC under Sec 7 |PETITION IB stamp missing 03-02-2021
Vs. M/S.SUPERIOR (IBC)/1032(ND)2018
INDUSTRIES LTD.
Application under
any other COMPANY
S. PAWANDEEP SINGH Vs. provisions ,Sec.
PETITION NEED TO FILE IN ONE PDF
241(1),Sec. -03-
2863 (0710102117332020/1 LOTUS MECHNOTECH PVT. (1 (COMPANIES AND FILE NOT IN PROPER 03-03-2021
LTD. 242(4),Sec.
ACT)/11(ND)2021

244(1),Application
under any other




SUDHIR POWER

COMPANY
PROJECTS LIMITED VS Interlocutory Rule 11 of NCLT, YASHMEET KAUR- |Please check section /wrong
2864 710102032712020 ARYAVIR BUILDCON PVT. |Application (1.B.C) |2016 PETITION IB 601 section call 24363846 14-03-2020
(IBC)/1385(ND)2019
LIMITED
COMPANY
2865 [710102032702020 E":,:'Es: SQSEAL Vs K‘tez:gzﬁg‘gl B.C) [Secs0s) PETITION IB Mahesh S'E’EZZ ‘ij:elt: agfd““me”t and 1403-2020
PP = (IBC)/1342(ND)2018 P gep
éllJzFF{el\/Slggé |I__|_E|S C; THREE C |Interlocutory Rule 11 of NCLT, |COMPANY
2866 [710102017252021 UNIVERSAL DEVELOPERS | Appiication (LB.C) |2016 ZEI:I)TZI?E’;\IZ (IEID)2019 MAHJABEEN stamp paper missing 01-03-2021
PRIVATE LIMITED
SANJAY JULKA8ANR.VS | COMPANY
2867 [710102017092021 ATULKUMARKANSAL& | Iicationyzl By [Secs06) PETITION IB Anjaneya 93 not clear page 27-02-2021
ANR. PP = (IBC)/1565(PB)2018
L & T FINANCE LTD VS Interlocuto Application under |COMPANY 8150'261'8;'?359?;11?312 translate
2868 [710102017222021 ZILLION INFRAPROJECTS | Iicationr}EI B.c) [any other PETITION IB Harish | age (106,108.110,113.116 not|01703-2021
PVT LTD PP B5) provisions- IBC  |(IBC)/694(PB)2018 pag DS,
clear page )
RAJVEER SINGH VS Interlocutor COMPANY document not properly upload
2869 |710102017552021 DIGNITY BUILDCON A Iication)zl By [Secs06) PETITION 1B HARSHAL KUMAR  |Z0°6TeT ear‘\’mé’n y up 01-03-2021
PRIVATE LIMITED PP = (IBC)11689(ND)2018 y g
INTERGLOBE o
Application under | COMPANY
2870 [710102017502021 TECHNOLOGY QUOTIENT | Interlocutory any other PETITION 1B D KISHORE document properly upload 01-03-2021

PVT LTD VS BUSINESS
TRAVELS PRIVATE LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/48(ND)2021




CAPITAL TRADE LINK VS

Interlocutory

COMPANY

sign and true copy missing and

2871 |710102017322021 o Sec 60(5) PETITION IB Shivam o 01-03-2021
AKASH SINGHAL Application (1.B.C) (IBC)/2122(ND)2019 stamp paper missing
iﬁ};?f(éNCLLIJ'\I/\IIII-{/IIEE?R\S/EL Interlocuto Rule 11 of NCLT COMPANY sign missing and stamp paper
2872 [710102017242021 jocutory * |PETITION IB MAHJABEEN gh missing PPaper  144.03-2021
DEVELOPERS PRIVATE Application (1.B.C) [2016 missing
(IBC)/2582(ND)2019
LIMITED
ASHISH SHAH LIQUIDATOR haryanamemo of parties, list
OF GALANTA PHARMA Company Petition date of events and brief of
2873 |710102015742021 PRIVATE LIMITED VS B (IB?C) Y IBC Section 59 Ashish synopsis missed, estamp paper |23-02-2021
REGISTRAR OF missed with affidavit missed,
COMPANIES DELHI vakalatnama missed, etc
DASHMESH IMPEX COMPANY
PRIVATE LIMITED Vs. APPLICATION(COM
2874 |0710102112542020/1 REGISTRAR OF Rule 11 of NCLT PANIES NEED TO SAPERATE FILLING |22-02-2021
COMPANIES ACT)/795(ND)2020
Application under [INTERLOCUTORY
2875 |0710102016372021/1 ANUP SOOD Vs. any other APPLICATION NEED TO IA FILE 25-02-2021
provisions- IBC (1.B.C)/1156()2021
PRIVATE LIMITED Ve, DHIR COMPANY CONTAGT TO COURT
2876 [0710120013612018/3 . IBC Under Sec 9 |PETITION IB 01-03-2021
GLOBAL INDUSTRIA PVT. OFFICER
(IBC)/1282(ND)2018
LTD.
ENTERPRISE VS, COMPANY Aficvit appliant nam
2877 |0710102000342020/2 S IBC Under Sec 9 |PETITION IB avit applicant name 02-03-2021

INTERNATIONAL PRINT-O-
PAC LIMITED

(IBC)/167(ND)2020

overwriting




SYNDICATE BANK Vs. COMPANY
2878 |0710102012472020/5 CLARION TOWNSHIPS PVT. IBC under Sec 7 |PETITION IB 100 RUPEE STAMP MISSING  [02-03-2021
LTD. (IBC)/410(ND)2020
INTERLOCUTORY
2879 |0710102013402021/1 ﬁ:‘égﬁ%ﬁi; ZIN H Sec 60(5) APPLICATION NEED TO IA FILE 02-03-2021
(.B.C)/849(ND)2021
2880 |0710102014692019/13 ' IBC under Sec 7 |PETITION IB notary missing 02-03-2021
KELVIN RECRUITERS (IBC)/671(ND)2019
PRIVATE LIMITED
TATA CAPITAL FINANCIAL X\'JF',EL'%/?%%LORY
2881 |0710102015382021/1 SERVICES LIMITED Vs. Sec 49(2) (1B.C)1119(ND)202 need to ia file 02-03-2021
BHAVNESH KANWAR 1
ASCORP GLOBAL LIMITED COMPANY
2882 |0710102018642020/5 Vs. SUN AND SAND TOURS IBC Under Sec 9 |PETITION IB NEED TO IA FILE 02-03-2021
& TRAVELS (IBC)/496(ND)2020
HELLMANN WORLDWIDE
LOGISTICS INDIA PVT LTD COMPANY
2883 |0710102020852020/1 Vs. SEA AIR IBC Under Sec 9 |PETITION IB PETITION NOT CONSIDER  [02-03-2021
CONSOLIDATORS INDIA (IBC)/632(ND)2020
PVT LTD
HELLMANN WORLDWIDE
LOGISTICS INDIA PVT LTD COMPANY
2884 [0710102020852020/2 Vs. SEA AR IBC Under Sec 9 |PETITION IB PETITION NOT CONSIDER  |02-03-2021

CONSOLIDATORS INDIA
PVTLTD

(IBC)/632(ND)2020




COMPANY

2885 |[0710102070032020/3 NARESH BASIA Vs. Section 94(1) PETITION IB NEED TO IA FILE 02-03-2021
(IBC)/1128(ND)2020
PVM INNVENSYS PRIVATE X\IJFFLTEE%L(J)LORY
2886 |0710102085852020/2 LIMITED Vs. SHYAM Sec 60(5) Only proof of service uploaded |02-03-2021
(1.B.C)/3874(ND)202
ARORA 0
BULWARK FACILITIES
MANAGEMENT PRIVATE COMPANY
2887 [0710102090972019/6 LIMITED Vs. GENESIS IBC Under Sec 9 |PETITION IB Index missed 02-03-2021
FACILITIES MANAGEMENT (IBC)/1356(ND)2019
PRIVATE LIMITED
BULWARK FACILITIES
MANAGEMENT PRIVATE COMPANY
2888 [0710102090972019/7 LIMITED Vs. GENESIS IBC Under Sec 9 |PETITION IB Index missed and sign missed  |02-03-2021
FACILITIES MANAGEMENT (IBC)/1356(ND)2019
PRIVATE LIMITED
SOLITAIRE CAPITAL INDIA COMPANY
AND ANOTHER Vs. VIPUL Sec. 241(1),Sec. |PETITION . .
2889 10710102093852019/2 SEZ DEVELOPERS PVT LTD 242(4).Sec. 213 |(COMPANIES sign missed on reply 02-03-2021
AND OTHERS ACT)/94(PB)2019
2890 [0710102115682020/1 . IBC Under Sec 9 |PETITION IB Stamp paper missed 02-03-2021
INFRASTRUCTURE (IBC)/1134(ND)2020
PRIVATE LIMITED
KVD WINDPARK BUYERS INTERLOCUTORY
2891 |0710102117092020/2 WELFARE ASSOCIATION Sec 60(5) APPLICATION Stamp paper missed 02-03-2021

Vs. LIC HOUSING FINANCE
PRIVATE LIMITED

(1.B.C)/5634(ND)202
0




PUNJAB NATIONAL BANK COMPANY -5 ot clear. broof of service

2892 |(0710102161132019/4 Vs. RAJ SNEH AUTO INDIA IBC under Sec 7 |PETITION IB ?ngissed P 02-03-2021
PVT. LTD. (IBC)/135(ND)2020
PUNJAB NATIONAL BANK COMPANY -5 ot clear broof of service

2893 [0710102161152019/4 Vs. VARDHMAN ROLLER IBC under Sec 7 |PETITION IB pm%ssed P 02-03-2021
FLOUR MILLS P LTD (IBC)/136(ND)2020
PUNJAB NATIONAL BANK COMPANY -5 ot clear. broof of service

2894 10710102161192019/3 Vs. RAJ-SNEH AUTO IBC under Sec 7 |PETITION IB fngissed P 02-03-2021
WHEELS PVT. LTD. (IBC)/134(ND)2020
MS. AUDE PRIYA COMPANY
DONATELLE WACZIARG EP Sec. 241(1),Sec. |PETITION sign missed on reply,volume not

2895 |0710102406212018/6 ENGEL Vs. DELHI 242(4) (COMPANIES more than 200pages 02-03-2021
WAREHOUSING PVT LTD ACT)/123(PB)2018
ZIEIJ$;Q§E'QQNOESLBANK COMPANY Financial creditor name incorrect

2896 [0710120006752018/14 IBC under Sec 7 |PETITION IB o 02-03-2021
Vs. M/S.SUPERIOR (IBC)/1032(ND)2018 in index
INDUSTRIES LTD.
zﬁ'?égﬁ/[\\l'ﬁgl\?:llﬁleNK COMPANY Financial creditor name incorrect

2897 |0710120006752018/15 IBC under Sec 7 |PETITION IB o 02-03-2021
Vs. M/S.SUPERIOR (IBC)/1032(ND)2018 in index
INDUSTRIES LTD.

COMPANY page numbering missed and
2898 |0710120013122018/8 BHAWANA GUPTA Vs. M/S IBC Under Sec 9 [PETITION IB stamp paper and affidavit 02-03-2021

INVEST CARE PVT LTD

(IBC)/1280(ND)2018

missed




106 107 114 18261827 1829
1830 1832 1835 NOT CLEAR

R. TARKESHWAR NARAYAN COMPANY 287 322 354 355 402 435 649-
2899 [0710200117292019/9 Vs. HORIZON BUILDCON IBC under Sec 7 |PETITION IB 655 998-1115 1118 1133-1163  |02-03-2021
PRIVATE LIMITED (IBC)/266(ND)2019 1713 TRANSLATE
ALL HINDI PAGES SHOULD BE
IN ENGLISH
HVR INDUSTRIES PVT. LTD. COMPANY Petition will be filled as Petition
2900 [0710200411852018/5 Vs. BINDAL & BINDAL IBC Under Sec 9 |PETITION IB and separtaely file the reioinder 02-03-2021
BATTERIES P. LTD (IBC)/199(PB)2018 partaely )
MR. PRADEEP KUMAR Vs. COMPANY
1.BUOYANT LOGISTICS Sec. 213,Sec. PETITION .
2901 [0710102001282021/2 SERVICES PRIVATE 241(1),Sec. 242(4)| (COMPANIES Index missed 03-03-2021
LIMITED ACT)/14(PB)2021
Application under COMPANY
SHRUTI JAYANT GOKHALE APPLICATION(COM .
2902 |0710102004872021/1 Vs. GAURAV HOTA a?gv;tir;irs PANIES Merged into one pdf 03-03-2021
P ACT)/36(PB)2021
Application under COMPANY
SHRUTI JAYANT GOKHALE APPLICATION(COM )
2903 0710102004872021/2 Vs. GAURAV HOTA a?gv;tir:)irs PANIES Merged into one pdf 03-03-2021
P ACT)/36(PB)2021
THOMAS AND COMPANY COMPANY
2904 [0710102012532020/7 PVT LIMITED Vs. THAPAR IBC Under Sec 9 |PETITION IB Index missed 03-03-2021
BUILDERS PVT LIMITED (IBC)/494(ND)2020
NEW INDIA COLOUR COMPANY sign missed on reply,pg-21
2905 |(0710102018372020/4 COMPANY Vs. SAMTEX IBC Under Sec 9 |PETITION IB overwriting,pg-150,152,174, in  |03-03-2021

DESINZ PRIVATE LIMITED

(IBC)/535(ND)2020

hindi




K.C. SHARMA Vs. SUKU

COMPANY

2906 |0710102028672020/1 IBC Under Sec 9 |PETITION IB NEED TO ALL PAGES SIGN  [03-03-2021
CONTROLS PVT. LTD. (IBC)/971(ND)2020
DHARAM SINGH Vs. COMPANY
2907 [0710102061462020/2 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE INDEX MISSING 03-03-2021
COMPANIES S ACT)/396(ND)2020
VT LTD. Ve, NAYATI COMPANY
2908 [0710102064462020/8 e IBC Under Sec 9 |PETITION IB NEED TO SIGN EVERY PAGES [03-03-2021
HELTHCARE & RESERCH (IBC)/833(ND)2020
NCR PVT. LTD
COMPANY
ARUN GOEL Vs. D. V. Sec. 241(1),Sec. |PETITION
2909 [0710102075142019/8 EXPORTS PVT. LTD. 242(4), 3¢, 244(1)| (COMPANIES NEED TO IA FILE 03-03-2021
ACT)/61(ND)2019
KDS HOMES AND HOUSES
A e e
2910 [0710102104312020/6 Sec 252 (3) APPEAL(COMPANIE ALLREADY FILE 03-03-2021
REGISTRAR OF S ACT)/456(ND)2020
COMPANIES NCT OF DELHI
& HARYANA
POOJA BAHRY Vs. NTL Sec. 45 (1),Sec X\II;FFI’ELFTCIES%L(J)LORY
2911 [0710102092072020/1 ELECTRONICS INDIA 43(1) riw Sec 44 | "0 ee 1202 100 rupees E stamp is missing |04-03-2021
LIMITED (1),Sec 66(1) 0
SOLITAIRE CAPITAL INDIA COMPANY
AND ANOTHER Vs. VIPUL PETITION . .
2912 |0710102093642019/27 SEZ DEVELOPERS PYT LTD Sec. 241(1) (COMPANIES E stamp of 50 is required 04-03-2021

AND OTHERS

ACT)/94(ND)2019




SUNLARGE INDUSTRIES COMPANY Sian on every bage of obiection

2013 [0710102097212019/17  |PVT. LIMITED Vs. M/S H.L. IBC Under Sec 9 |PETITION IB SO o o very page ot o 04-03-2021
TECH FABRICS LTD (IBC)/1617(ND)2019 9

COMPANY o
2014 |0710102142012019/1 ;BLECSTPEPCTLLIIA?T\S 2R(l)J1|% 11 ofNCLT. | APPLICATION(IBCY Ezn;‘i:efx”a files orfile them {54 63.2021
1440(ND)2019 parately

EI?A?FFI’EIEC):%/i P\?IIE\gA;Ii COMPANY kindly file separately with choose

2015 [0710102160942019/5 ' IBC Under Sec 9 |PETITION IB Yy We SSparaiely 04-03-2021
CATERING SERVICES (IBC)/276(ND)2020 section and pay fee
PRIVATE LIMITED
K M FINCORP LLP Vs. MS COMPANY

2016 [0710102161182019/11  [SUPPORTSERVICES IBC Under Sec 9 |PETITION IB Index is missing 04-03-2021
PRIVATE LIMITED (IBC)/3420(ND)2019
K M FINCORP LLP Vs. MS COMPANY

2017 [0710102161182019/12  [SUPPORTSERVICES IBC Under Sec 9 |PETITION IB Document Not Uplaod 04-03-2021
PRIVATE LIMITED (IBC)/3420(ND)2019
SH. VIKARAM KAPUR Vs. Application under | SO PAY

2018 [0710200400582015/3 M/S. ATLAS CYCLES any other Affidavit is not notarized 04-03-2021
(HARYANA) LTD. & ORS rovisions (COMPANIES

: : P ACT)/18(ND)2015

STANDAR CHARTERED COMPANY

2019 [0710200417362018/41  [BANK Vs. WOOLWAYS IBC under Sec 7 |PETITION IB Affidavit is of back date 04-03-2021
INDIA LIMITD (IBC)/29(ND)2018




M/S. SRS LTD. Vs. M/S. COMPANY kindly file separately with pay the
2920 [0710200429542018/17 SAUBHAGYA ORNAMENTS IBC Under Sec 9 |PETITION IB o Y parately with pay th€l o4 03-2021
PVT. LTD. (IBC)1114(ND)2018
MR. ASHOK TRIPATHI Vs. COMPANY pg no. 24-28 are not clear, E
2921 10710102134582019/9 ANSAL PROPERTIES AND IBC under Sec 7 |PETITION IB stamp paper and service are 05-03-2021
INFRASTRUCTURE LTD. (IBC)/2584(ND)2019 misisng
ELANGBAM Restoration
2922 |710102069442020 ggﬁQ?I;rSLCJ%L%RESI\%ATE Application Sec 252 (3) Shivangi Jain jurisdiction in guwahati 10-07-2020
LIMITED VS (Companies Act)
Application under | COMPANY - )
2023 [710102117812020 fT";'fléSPAT COMPANY PVT rte::gzi‘i;ﬂl B.c) [any other PETITION IB Navjit Singh ‘;V(;‘;Eigo:z:'ggfu';a:ﬁtf"e as 21-12-2020
PP %) provisions- IBC | (IBC)/2590(ND)2019
PENTAGON
INTERNATIONAL FREIGHT |~ Application under |COMPANY g;gﬁg\szﬁégﬁ ?,\fITNEDEX
2924 |710102005852021 SOLUTIONS PVT. LTD. Vs |, =20t o [any other PETITION 1B AMIT LEASE CALL US REGARDING|21-01-2021
WOVEN GOLD ACRYLIC PP provisions- IBC  |(IBC)/2741(ND)2019 VURQUERY
(INDIA) PVT. LTD.
PUNJAB NATIONAL COMPANY
0025 |710102016452021 (INTERNATIONAL) BANK VS Interlocutory Rule 11 of NCLT, |Zorio S o MITHILESH KUMAR | (oo issed 25.02.2021
M/S.SUPERIOR Application (1.B.C) [2016 (IBCY1032(ND)2018 |PANDEY
INDUSTRIES LTD.
PUNJAB NATIONAL COMPANY
2926 [710102016402021 (INTERNATIONAL) BANK VS | Interlocutory Rule 11 of NCLT, | perimioN 18 MITHILESH KUMAR 1 amp and affidavit missing 25-02-2021

SUPERIOR INDUSTRIES
LIMITED

Application (1.B.C)

2016

(IBC)/1032(ND)2018

PANDEY




B L TRADE INDIA PRIVATE

Company Petition

SAROJ KUMAR

case type wrong, 98 missed true

2927 |710102034852020 LIMITED VS REGISTRAR OF ; Sec 252 (3) ) 19-03-2020
COMPANIES (Companies Act) SINGH copy missed
VINAY VS PUNJAB AND
SIND BANK THROUGH Documents not uploaded
MANAGING Company Petition . properly (uploaded pdf per 200

2928 |710102018512021 DIRECTOR/OFFICER IN I (IBC) IBC Under Sec 9 vinay page with proper index and 04-03-2021
CHARGE ASSET annexure)
RECOVERY BRANCH -1
BRICKS BUILDTECH
PRIVATE LIMITED VS Company Petition Wrong case type select, Page

2929 |710102018472021 REGISTRAR OF (Comp arzlies Act) Sec 252 (1) BRAJESH KUMAR 37 40gmissedy%TK 07 n‘1issgd 04-03-2021
COMPANIES NCT OF DELHI P ’ ’
& HARYANA AT NEW DELHI
SHELNERUSTRUCTURE  |coupy

2930 |0710102018162020/7 o~ PETITION IB IBC under Sec 7 NO index, No true copy sign 16/02/2021
GUJARAT HYDROCARBONS (IBC)/571(ND)2020
AND POWER SEZ LTD.
NUVISION (DELHI) PRIVATE [ COMPANY
LIMITED Vs. FLPL PETITION IB )

2931 |0710102149292019/5 LOGISTICS PRIVATE (IBC)/2976(ND)20"1 IBC under Sec 7 Need to file as IA 25/02/2021
LIMITED 9
MAKE INDIA SAMRT PVT. ISS'IIYII'};I?)'\I‘\IYIB Wrong Document (petition

2932 |0710120004802018/6 LTD. Vs. SAFEWAY (IBC)/1025(ND)20" IBC Under Sec 9 U Ioa%ed P 03-01-2021
INSURANCE TPA PVT. LTD. 8 P
ND SPICES PRIVATE INTERLOCUTORY Application under

2933 (0710102014582021/1 LIMITED Vs. YES SIR APPLICATION any other Wrong Efiling (file it as 1A) 03-04-2021

CATERING SERVICES
PRIVATE LIMITED

(1.B.C)/1036(ND)20
21

provisions- IBC




M/S RALLIS THERAPEUTICS

COMPANY
2934 |0710102022362020/1 PRIVATE LIMITED Vs. M/S PETITION IB IBC Under Sec 9 E stamp is missing 03-04-2021
KARE PARTNERS GROUP (IBC)/574(ND)2020
INDIA PRIVATE LIMITED
CA(A) MERGER
DAPEL INVESTMENTS LLP |AND Sec 60-62 LLP Act
2935 0710102032872020/1 Vs. BOYAPATI SATYA AMALGAMATION( 2008 Pagination not done 03-04-2021
SRINIVAS COMPANIES
ACT)/19(ND)2021
SERVICES PRIVATE | |COMPANY
2936 |0710102036172020/8 PETITION IB IBC Under Sec 9 E stamp is missing 03-04-2021
LIMITED Vs. JAGSON (IBC)/827(ND)2020
INTERNATIONAL LIMITED
JHARIPANI ESTATES COMPANY
PRIVATE LIMITED Vs. APPEAL(COMPAN
2937 |0710102075842020/6 REGISTRAR OF ES Sec 252 (1) E stamp paper is missing 03-04-2021
COMPANIES DELHI AND
HARYANA ACT)/349(ND)2020
THE VILAS CONDOMINIUM [COMPANY
2938 |0710102079162020/3 ASSOCIATION Vs. MGF PETITION IB IBC under Sec 7 E stamp is missing 03-04-2021
DEVELOPMENTS LIMITED |(IBC)/936(ND)2020
M/S M.M. METACRAFT PVT. [ COMPANY Index and e stamp paper is
2939 |0710102089872020/1 LTD. Vs. M/S R.M. PETITION IB IBC Under Sec 9 missin P pap 03-04-2021
CONTROLS PVT. LTD. (IBC)/86(ND)2021 g
LORDS ABN LIMITED Vs. COMPANY
REGISTRAR OF APPEAL(COMPANI .
2940 |0710102075822020/4 COMPANIES DELHI AND ES Sec 252 (1) E-stamp missing 03-05-2021

HARYANA

ACT)/388(ND)2020




Pagination missing after Pg

VINOD SHANKER SHRINGI |COMPANY o5 tll 61/Pg-86 to 101 not
Vs. MCONVERGE PETITION Sec. 241(1),Sec. '
2941 10710102114232020/4 SERVICES PRIVATE (COMPANIES 242(4),Sec. 244(1) 2:22:%"_?’7??“&2%3')5'29_:;g POOt 03-08-2021
LIMITED ACT)/177(PB)2020 9 9'r9
197 Pages are cut
COMPANY
2042 [0710102004122021/1 EE'F‘{'S"(Q"&EL%X;E{']“CMCTED PETITION IB IBC Under Sec 9 Court Order Not attached 03-09-2021
(IBC)/81(ND)2021
COMPANY section wrong e-stamp [paper
2943 |710102101282020 \F/{Q?TA'\DYRQSSSAAR MINTRI X‘te::zgﬁf)‘r’% By [Secso) PETITION 1B APOORV AGARWAL |missed need to service all 22-10-2020
PP i (IBC)/923(PB)2018 respondent
M/S SWISS PROMOTION
PRIVATE LTD. VS M/S Company Aooeal
2044 [710102002942021 TIMEKEEPERS THEWATCH (IBC)" y App IBC Under Sec 9 Rashmi Chopra Document Not Uplaod 13-01-2021
BOUTIQUEPRIVATE
LIMITED
ATEE TS |
2045 [710102014542021 PETROLUBE INDIA PVT. (IBC)p Y ApP Sec 42 PETITION IB KUNAL TANDON | e e oo | 19-02-2021
LTD (IBC)/343(ND)2017 p-amp;amp;
fees
COMPANY
BINOD KUMAR VS PEERS | S0mPany PETITION . o
2946 |710102015192021 ALLIED COTPORATION LTD /;zzlﬁi:;on(Compa Sec 424 (3) (COMPANIES Binod affidavit back date 21-02-2021
ACT)/191(ND)2018
COMPANY
2947 [710102018302021 SANDEEP BHOR VS JBK | Interlocutory Sec 60(5) PETITION 1B RUDRA KAHLON  |wrong file upload 03-03-2021

DEVELOPERS PVT. LTD.

Application (1.B.C)

(IBC)/2552(ND)2019




UNION BANK OF INDIA VS Miscellaneous COMPANY case type wrong and page 51-
2948 |710102018112021 M/S. IP CONSTRUCTION |, e BI0 B [Sec 60(5) PETITION 1B Arijeet Banerjee oo 1 35y ’:lot cIea? i} ep g 03-03-2021
PVT. LTD. PP (IBC)/593(PB)2018 : pag
S.JAYA ASSISTANT
COMMISSIONER STATE
TAXES VALLUVARKOTTAM | COMPANY
2049 [710102018072021 ASSESSMENT CIRCLE A Iication% B.C) [Secs0s) PETITION IB JAYA S 41-47 not clear page 03-03-2021
GOVERNMENT OF TAMIL  |"PP 5 (IBC)/378(PB)2017
NADU VS MOSERBAER
INDIA LTD
COMPANY
2950 |710102018452021 m%gg%gzggmgf‘i%s X‘te::zgﬁf)‘r’% By |Secss) PETITION 1B \éiﬁgs KUMAR WRONG SECTION 04-03-2021
PP i (IBC)11117(ND)2018
M/S. JAY ACE o
. Application under | COMPANY . -
2951 |710102018212021 IAESCHI\;\'IS'F'{%%'EE ELE'R\(/;SY ,'\AAISTCI::;?(L:;C) any other PETITION 1B KARUNESH 2?5”5{:'55'”9 and stamp paper |43 3 501
LD, PP provisions- IBC  [(IBC)/330(ND)2018 ¢
NILESH SHARMA
(RESOLUTION Interlocuto COMPANY
2052 [710102019452021 PROFESSIONAL) VS PURI | Iicationr}EI BC) [Sec 12 PETITION IB MILAN document properly not upload ~ |09-03-2021
CONSTRUCTION PRIVATE |"PP = (IBC)/2130(ND)2019
LIMITED
INTERARCH BUILDING Volume wise index/Cut page-
PRODUCTS PVT LTD VS Company Petition
2953 |710102111872020 SLMG BEVERAGES PVT IB (IBC) IBC Under Sec 9 Charu Sangwan 202,266,265,268/Page not clear-[01-12-2020
300
LTD
estamp paper missed with
STATE BANK OF INDIA VS Company Petition aigi?\g;’st;l:\?i:;spgnisslgdmIssed’
2954 |710102018532021 MR. CHARANBIR SINGH pany Section 95(1) Ichchha Kalash P : 04-03-2021

SETHI

IB (IBC)

advocate welfare and court fee
missed, page:23-25 not clear
page:29-30 not clear




STATE BANK OF INDIA VS

Company Petition

estamp paper missed with
affidavit, true copy sign missed,
proof of services missed,

2955 [710102019092021 MR. GURJEET SINGH Section 95(1) Ichchha Kalash 06-03-2021
IB (IBC) advocate welfare and court fee
JOHAR .
missed, page:22-24 not clear
page:28-29 not clear
Section 242 &amp;amp;amp;
LAKHAN SINGH VS Company Petition fZ:efsr;eig:;)g‘la;igf Zert:gogi:nd
2956 |[710102018932021 ALAKNANDA BUILDTECH pany Sec. 241(1) Akash . ’ ynops 06-03-2021
(Companies Act) missed, Page 31,111 missed,
PVT. LTD.
pages not clear
41,43,44,48,55,58,59,138,140,
estamp paper missed with
" affidavit, page:313-315 not clear,
STATE BANK OF INDIA VS |Company Petition ) -
2957 |710102019072021 MR. SANJAY GUPTA IB (IBC) Section 95(1) Ichchha Kalash 31.9-320, proof of service 06-03-2021
missed, advocate welfare and
court fee missed etc
estamp paper missed with
affidavit, true copy sign missed,
i page:289-291, 295-296, not
STATE BANK OF INDIA VS |Company Petition .
2958 |710102019102021 MR. RAJBIR SINGH IB (IBC) Section 95(1) Ichchha Kalash clear, .advo.cate Yvelfare 06-03-2021
&amp;amp;amp; court fee
missed, proof of services
missed,
estamp paper missed with
affidavit, true copy sign missed,
STATE BANK OF INDIA VS |Company Petition . proof of services missed,
2959 |710102018802021 AMRIT PAL SINGH CHADHA |IB (IBC) Section 95(1) Ichchha Kalash advocate welfare and court fee 05-03-2021
missed, page:22-24 not clear
page:28-29 not clear
SANYOG HEALTHCARE Company Petition adocate welfare and court fee
2960 [710102018602021 LTD. VS BISON BIOTECH B (Ié)C)y IBC Under Sec 9 SIKHA PODDAR missed, vakalatnama not clear, |05-03-2021
PRIVATE LIMITED page:78 not clear
BLACKSTONE INFRACON Sec. 58(3),Sec Page 202 to 209 PoA not
2061 |710102018702021 PRIVATE LIMITED VS Company Petition 59,Sec. Ashutosh Gupta notarize,Pages not clear 656 to 05-03-2021

1RENAISSANCE BUILDCON
COMPANY PVT. LTD.

(Companies Act)

241(1),Sec. 242(4)

662,664,665,800,808,811 to
813,815,817




SANYOG HEALTHCARE

Company Petition

page:91 not clear, advocate

2062 [710102018592021 LTD. VS INFINITY HEALTH | Z2TE IBC Under Sec 9 SIKHA PODDAR B e anl et oo o, |08-03-2021
CARE PRIVATE LIMITED
CAPITAL FINANCE AND counsil sign missed on index,
INVESTMENTS LLP VS SHRI|Company Petition memo and brief, evnts pages,
2063 |710102019442021 KRISHNA PRASADAM B (BO) IBC under Sec 7 Deepak Vats 1.9, 3430, 3542 44, not 09-03-2021
LIMITED clear
Interlocuto Application under | COMPANY wrong filing you can file as
2964 |710102102822020 SANJEEV AHUJA VS A Iicationr}EI B.c) |20y other PETITION IB KARAN MALHOTRA |4 dit?onal gg'cument 27-10-2020
PP =) Norovisions- IBC  |(IBC)/530(ND)2018
SANJIV KUMAR ARORA VS . |company o
2965 |710102008642021 C VIEW INNOVATIONS PVT. rte::gzi‘i;ﬂl B.C) (S“T’)Cr/e’vfgéc(bg);(%;o PETITION IB Gautam i'sgtg;“'S;'i”sgssgf'gfﬁ‘g;ji?ﬁ;se 4 |01-02-2021
LTD. PP e (IBC)/879(ND)2019 P
f?lﬁs/'\sﬂll:\rlfégEPGsl(S)TPXR Interlocuto Application under | COMPANY section wrong and index missin
2066 |710102018552021 locutory any other PETITION IB Navjit . 9 9105-03-2021
OF COMPANIES NCT OF Application (1.B.C) rovisions- IBC (IBC)1887(ND)2019 in 2nd volume
DELHI & HARYANA & ANR provisio
COMPANY
2967 |710102018542021 ;/AS'\“,\?S'VCEF)'(A;(VRTABL?ST' Vs K‘terl:gzﬁgil By [Secs06) PETITION 1B Ranjan section wrong 05-03-2021
: SHE PP = (IBC)/623(ND)2018
IMPERISH CONSTRUCTION Interlocutol COMPANY index not signed/True copy sign
2968 |710102019042021 PVT. LTD. VS GAURAV Y Sec 60(5) PETITION IB PRANAV 9 Py SI9N {06.03-2021

KATIYAR

Application (1.B.C)

(IBC)/1348(ND)2019

missing in some pages




NISUS FINANCE &

INVESTMENT MANAGERS |, COMPANY
2969 [710102018972021 LLP VS EARTHCON A Iicationnzl B.C) |59 606) PETITION IB EKTA CHOUDHARY |Pg-16 to 18/31 to 33 not clear ~ |06-03-2021
UNIVERSAL INFRATECH PP s (IBC)/1348(ND)2019
PRIVATE LIMITED
WIZARD CONSTRUCTION
CO. VS GAURAV KATIYAR Interlocuto COMPANY index not signed/True copy sign
2970  [710102019062021 RP OF EARTHCON A Iication% B.C) [Secs0s) PETITION IB PRANAV SR, S%me s PY'S19M 106-03-2021
UNIVERSAL INFRATECH PP 5 (IBC)/1348(ND)2019 9 pag
PVT. LTD.
ONE CITY
. COMPANY
2971 [710102018572021 INFRASTRUCTURE PV |Miscellaneous g 55 PETITION IB Ashutosh case type wrong 05-03-2021
LTD VS M/S MJ Application (IBC) (IBC)/452(PB)2018
CONSTRUCTIONS
SHIP YARD CO VS nterlocutor COMPANY
2972 [710102018732021 G.RS.ISPAT COMPANY |/ Iication)EI By [Secs06) PETITION IB Atul Sharma 56,58 not clear page 05-03-2021
PRIVATE LIMITED PP = (IBC)/2590(ND)2019
SHIVA ENGINEERING
SERVICES VS MR. GAURAV
KATIYAR RESOLUTION nterlocuto COMPANY
2973 [710102018892021 PROFESSIONAL A Iicationr}EI By [Secsos) PETITION IB PRANAV True copy sign missing 06-03-2021
EARTHCON UNIVERSAL PP e (IBC)/1348(ND)2019
INFRATECH PRIVATE
LIMITED
STATE BANK OF INDIA VS Application under [COMPANY
2974 |710102019232021 INDO ALUSYS INDUSTRIES K‘terl:gzﬁgil B.c) [any other PETITION 1B ﬁE\Yv CHAMBERS |\ ong File 08-03-2021
LTD PP S~) | provisions- IBC  |(IBC)/925(PB)2020
INDIAN BANK ERSTWHILE COMPANY Section Not Mention in Soft
2075  |710102019252021 ALLAHABAD BANK VS Interlocutory Rule 11 of NCLT, PETITION IB REEMA KHORANA Copy But Technically Rule 11 08-03-2021

NIMITAYA HOTEL AND
RESORTS LIMITED

Application (1.B.C)

2016

(IBC)/1913(ND)2019

Select Plz Write in Soft Copy
Also




VINEET AGGARWAL VS Interlocuto Application under | COMPANY True Copy Signature Missing in
2976 |710102019352021 NIMITAYA HOTEL AND A Iicationrzl B.c) [any other PETITION 1B VINEET AGGARWAL |Annexure &amp;amp:amp; Page |08-03-2021
RESORTS LIMITED PP S~) | provisions- IBC  |(IBC)/245(PB)2018 No 8,9,10,12,13 14,15,16 Blur
POORAN TRADING PVTLTD| .~ COMPANY
2977 |710102019802021 VS APPLE INDUSTRIES A Iication% B.C) |60 606) PETITION IB ANAND stamp paper missing 10-03-2021
LIMITED PP = (IBC)/204(ND)2019
COMPANY . . .
2978  [710102019052021 Z’:ﬁiio I}L\l:TRIQIIE{CH Vs X‘te::zgﬁf)‘r’% B.C) |5e¢606) PETITION IB PRANAV Ir:?ses)i(nnoitnsgﬁgl T;“ZSCOPV S9N 1 06.03-2021
PP B (IBC)/1348(ND)2019 9 pag
SUTANU SINHA VS M/S Interiocutor Application under |COMPANY
2979 |710102019772021 PATNA HIGHWAY A Iication)EI B.c) |0y other PETITION IB Chandhiok&mahajan |UP stamp should be of Rs.100/- [09-03-2021
PROJECTS LIMITED PP 2% Norovisions- IBC  |(IBC)/1504(PB)2019
JOHN COCKERILL INDIA Index not filed properly
LIMITED VS JSW STEEL Interlocutol COMPANY &amp;amp;amp; not
2080 [710102019712021 ocutory Sec 60(5) PETITION IB Harshit Khare amp.amp.amp, not 09-03-2021
COATED PRODUCTS Application (1.B.C) (IBC)/50(PB)2018 signed/Pagination missing after
LIMITED Pg-15
PRIVATE LMITED Vs |Comeany COMPANY
2981 |710102019792021 Application(Compa |Rule 11 of NCLT |APPEAL(COMPANIE|Gautam income tax service missing 09-03-2021
REGISTRAR OF nies Act) S ACT)/166(ND)2020
COMPANIES DELHI
Application under | COMPANY
2982 [710102019902021 RAVI BANSAL VS MK S OIL fInterlocutory any other PETITION 1B Ravi wrong filing 10-03-2021

PRIVATE LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/1164(ND)2019




ARVIND CHOPRA VS Company COMPANY
GOLDRAYS s PETITION .
2983 |710102019882021 CONSTRUCTIONS PRIVATE ﬁ\izzllgitl)on(Compa Rule 11 of NCLT (COMPANIES Ekansh Mishra 24 not clear page 10-03-2021
LIMITED ACT)/64(PB)2019
Many section found in
application but fees paid only 1
Application under section. and please choose
2984 1710102099172020 :ELASELSEHGAL VS SUMAN Execution Petition |any other Sudeep Dey correct section, Supporting 12-10-2020
provisions affidavit &amp;amp;amp; e
stamp no notarize, Vakaltnama
missed,.
TARGUS TEGHNOLOGIES |31y pegion
2985 |710102014352021 PVT. LTD. VS DIGISPICE B (IB?C)y IBC Under Sec 9 Tannya Baranwal miss/PIease Onlv uploaded new 18-02-2021
TECHNOLOGIES LIMITED S Y up
petition/Page miss-132
SAI COMPUTERS PRIVATE |Company case type wrong
2986 |710102016292021 LIMITED VS REGISTRAR OF |Appeal(Companies |Sec 252 (3) DILIP &amp;amp;amp; wrong case 24-02-2021
COMPANIES Act) type select
JADE E SERVICES PRIVATE|CP(AA) Merger and ¢ a0 o Sc:'g'”ri'is':gé‘TK?:dT'f'ﬁi order
2987 |710102018882021 LIMITED VS NARESH Amalgamation(Com Secé)nd Motion ANUBHAV RASTOGI co%oantion ,dela Z lication in 05-03-2021
HANSRAJ BULCHANDANI  |panies Act) . yapp
2nd motion
Volume wise index/Page not
clear-207 to 209,246,311 to
UNION BANK OF INDIA VS Company Petition 349/IRP Certificate not
2988 |710102019692021 SUPERTECH REALTORS B (IIEC) Y IBC under Sec 7 EKTA CHOUDHARY |clear/Advocate welfare 09-03-2021
PRIVATE LIMITED &amp;amp;amp; court fees
miss/Stamp paper with
notary/etc
Main caser no. missed in
AGNI DEVICES PRIVATE petltlon,Orlglan NCLT certified
LIMITED VS SUPERTECH CP(AA) Merger and Sec. 230-232 - order copy missed, Vakaltnama
2989 |710102019582021 Amalgamation(Com ) VINAY missed, Account treatment 09-03-2021

REALTORS PRIVATE
LIMITED

panies Act)

Second Motion

certificate section 133 missed,
Chairperson e filing reciept
missed




SUPER PRINT SERVICES

COMPANY
2990 [0710200410882018/8 Vs. M/S XALTA FOOD AND IBC Under Sec 9 |PETITION IB Wrong File Need To File 1A 01-02-2021
BEVERAGES PRIVATE (IBC)T02(ND)2018
LIMITED
SANJAY KUMAR JAIN Vs. K\IIDTFI’ELFTEE%L(J)LORY
2991 |0710102085862020/3 :gNn_ KUMAR AGRAWAL Sec 60(5) (LB.C)/4087(ND)202 index wrong arrange 05-03-2021
0
SANJAY KUMAR JAIN V. ,IAI:IF;I-F"ELlTég'IC':ILOJLORY stamp paper missed and index
2992 |0710102085862020/4 SUNIL KUMAR AGRAWAL Sec 60(5) P pap 05-03-2021
RP (1.B.C)/4087(ND)202 wrong arrange
0
BULWARK FACILITIES
MANAGEMENT PRIVATE COMPANY
2993 |0710102090972019/8 LIMITED Vs. GENESIS IBC Under Sec 9 |PETITION IB true copy and sign missed 05-03-2021
FACILITIES MANAGEMENT (IBC)/1356(ND)2019
PRIVATE LIMITED
BANDHU SHARMA Vs. COMPANY
2994 |0710102093742020/6 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE sign missed 05-03-2021
COMPANIES DELHI S ACT)/382(ND)2020
NIRMALA RAJE MALHOTRA S;C( 12)1S3£e° g(E)T'VI'TPIAC‘)'\,'\IY
2995 |0710102102612020/5 \L/ISMI %?g AIR PRIVATE 242(4). S0, 243(1)| (COMPANIES wrong efile 05-03-2021
(b),Sec. 244(1)  |ACT)/153(ND)2020
VI SHARMA KALYPSO COMPANY Nood to il as IA
2996 |0710102109372019/8 IBC under Sec 7 |PETITION IB eedlotlieas 05-03-2021

PVT. LTD. FORMELY RAUS
INFRAS LTD

(IBC)/1887(ND)2019




SOHAM POLYMERS

COMPANY
2097 |0710102150092019/5 PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB pagination is not done 05-03-2021
FLOCKSUR INDIA PRIVATE (IBCY3060(ND)2018
LIMITED
s ot e
2998 10710102003282021/1 : IBC under Sec 7 |PETITION IB Stamp paper is missing 06-03-2021
SHARP EYE ADVERTISING (IBC)/50(PB)2021
PRIVATE LIMITED
DUNLOP TAIKOO
(JINJIANG) AIRCRAFT Rule 11 of NGLT. |COMPANY
2999 [0710102003322020/2 TYRES CO.LIMITED Vs. 2018 * | APPLICATION(IBCY/ Wrong Documents 06-03-2021
MAGNUM AVIATION 384(ND)2020
PRIVATE LIMITED
COMPANY o .
3000 [0710102005122020/6 gax;@gg \L’IT\)”TED IBC Under Sec 9 |PETITION IB Zti:?spsi‘r’]aps; ';.”;i'rslg'e”rg and sign | s 632021
(IBC)/377(ND)2020 gonrel
TWENTY FIRST CENTURY
COST AND CENTRAL INTERLOCUTORY
3001 [0710102012092021/1 Sec 60(5) APPLICATION Need to file as IA 06-03-2021
EXCISE DIVISION - X (LB.C)101402021
SILVASSA DAMAN B
COMMISSIONERATE
RELIANCE HOME FINANCE COMPANY P60 to 63 ot clear/Proof of
3002 [0710102012652020/6 LIMITED Vs. JUBILIANT IBC under Sec 7 |PETITION IB Sgwice i 06-03-2021
MALLS PVT. LTD. (IBC)/478(ND)2020 9
INTERLOCUTORY
3003 |0710102065772020/5 ANIL KUMAR MITTAL Vs. Sec 25(j) APPLICATION Affidavit Verified Date Missing | 06-03-2021

SAURABH BANSAL & ORS.

(1.B.C)/2403(ND)202
0




ANIL KUMAR MITTAL Vs.

INTERLOCUTORY
APPLICATION

3004 |0710102066822020/5 SAURABH BANSAL & ORS. Sec 66(1) (1.B.C)/2472(ND)202 Affidavit Verified Date Missing 06-03-2021
0
INTERLOCUTORY
AJAY KUMAR GUPTA Vs. APPLICATION L
3005 [0710102080942020/1 ROHTAS PROJECTS LTD Sec 60(5) (1.B.C)/3391(ND)202 E Stamp Paper Missing 06-03-2021
0
INTERLOCUTORY
SWAPNIL AGARWAL Vs. APPLICATION .
3006 |0710102080952020/1 ROHTAS PROJECTS LTD Sec 60(5) (1.B.C)/3399(ND)202 E STAMP paper Missing 06-03-2021
0
INTERLOCUTORY
GUNJIT KALRA Vs. APPLICATION -
3007 |0710102080962020/1 ROHTAS PROJECTS LTD Sec 60(5) (1.B.C)/3393(ND)202 E STAMP paper Missing 06-03-2021
0
SHIV RAJ SINGH Vs. Application under ;E"?I’tlrlsgll\:_l(%OMPANl
3008 |[0710102123702019/1 KEMPTY KONSTRUCTIONS any other ES Page No 102,103,104,116 08-03-2021
PVT.LTD provisions ACT)/1907(PB)2019
RAINBOW OVERSEAS
COMPANY -
3009 |0710102138362019/6 PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB E-Stamp Paper Missing 08-03-2021
MASSCO MEDIA PRIVATE &amp;amp; True Copy Signature
(IBC)/2829(ND)2019
LIMITED
PUNJAB NATIONAL BANK COMPANY
3010 |0710102161132019/4 Vs. RAJ SNEH AUTO INDIA IBC under Sec 7 |PETITION IB Page No 10 Not CLEAR 08-03-2021

PVT. LTD.

(IBC)/135(ND)2020




RAJEEV BEHL Vs. M/S Application under COMPANY e-stamp/Supporting Affidavit
REALTECH PETITION missing/True copy sign missing N2
3011 10710200401392016/3 INFRASTRUCTURE LTD & a:gvfstgirs (COMPANIES in some pages 08-03-2021
ORS P ACT)/28(ND)2016
ADINATH
INTERNATIONALNPRIVATE COMPANY 2574 transiate.uoload in one
3012 |0710102001992020/5 LIMITED Vs. AVR IBC Under Sec 9 |PETITION IB pg; - up 09-03-2021
OVERSEAS PRIVATE (IBC)/348(ND)2020 P
LIMITED
COMPANY pg-161-
3013 |0710102007042020/8 ﬁﬁ?}g:ETM?TUEPJ AVs. IBC Under Sec 9 |PETITION IB 164,179,182,207,208,214,330,33|09-03-2021
(IBC)/335(ND)2020 4,336,338-341 not clear
SURENDRA KANAIYALAL
SHAH (PROPRIETOR OF COMPANY Wrong Document(Petition
3014 |0710102009592021/1 SHAH PHOTO FILM IBC under Sec 7 |PETITION IB uploaded 09-03-2021
COMPANY) Vs. MAGICON (IBC)/88(ND)2021
IMPEX PRIVATE LIMITED
DIGILIFE DISTRIBUTION
AND MARKETING XQ(DA) MERGER
3015 [0710102090712020/1 SERVICES LIMITED Vs. Sub-section (1) of | \\,4| GAMATION(C Need tofile as CA 09-03-2021
M/S. FARTHCON section 230 OMPANIES
UNIVERSAL INFRATHECH
VT L1D. ACT)/90(ND)2020
K M FINCORP LLP Vs. MS COMPANY
3016 |0710102161182019/13 SUPPORTSERVICES IBC Under Sec 9 |PETITION IB No index attached 09-03-2021
PRIVATE LIMITED (IBC)/3420(ND)2019
SHYAM KRIPA
INFRASTRUCTURE PVT. Rule 11 of g(E)TNI'TPIg",'\IY
3017 |0710102169242019/5 LTD. Vs. AGRANTE NCLT,Sec. 271- Pg. No. 27-30 translation 09-03-2021
DEVELOPERS PRIVATE 273 (COMPANIES
ACT)/12(ND)2020

LIMITED




RAJEEV BEHL Vs. M/S Application under COMPANY Wrongly e-filed(Petition,
REALTECH PETITION Amended petition, Reply, N2
3018 10710200401392016/4 INFRASTRUCTURE LTD & a:gvfstgirs (COMPANIES rejoinder. affidavit) All uploaded |22 032021
ORS P ACT)/28(ND)2016 with same Slash no.
oD Srorvo:
3019 0710102003292020/3 ’ Sec 252 (3) APPEAL(COMPANIE Proof of Service missing 10-03-2021
REGISTRAR OF S ACT)/153(ND)2020
COMPANIES
o o
3020 |0710102004302020/3 IBC Under Sec 9 [PETITION IB Need to file as IA 10-03-2021
LIMITED Vs. TESCOS LIFE (IBC)/260(ND)2020
CARE PRIVATE LIMITED
INDIABULLS HOUSING
FINANCE LTD. Vs. COMPANY
3021 |0710102004942021/2 AMBIENCE PROJECTS AND IBC under Sec 7 |PETITION IB E-stamp missing 10-03-2021
INFRASTRUCTURE (IBC)/133(ND)2021
PRIVATE LIMITED
RAJNI MITTAL Vs. JYOTI COMPANY
SWARUP MITTAL Sec. 241(1),Sec. |PETITION
3022 |0710102026062020/4 BUILDERS AND ) ’ ' Proof of Service missing 10-03-2021
CONTRACTORS PRIVATE 242(4) (COMPANIES
LIMITED ACT)/145(ND)2020
SERVICES PRIVATE | COMPANY
3023 |0710102027922020/3 Sec 252 (3) APPEAL(COMPANIE Proof of Service missing 10-03-2021
LIMITED Vs. REGISTRAR S ACT)/237(ND)2020
OF COMPANIES
Ve, BOBIER CREAZON | COMPANY
3024 10710102032622020/8 ) IBC Under Sec 9 [PETITION IB Not uploaded in single PDF 10-03-2021

FASHION ACCESSORIES
PVT/ LTD.

(IBC)/797(ND)2020




COMPANY

SURENDER KUMAR GUPTA Sec. 241(1),Sec. |PETITION Need to file as CA
3025 |0710102080062020/7 Ve JM.HOUSING LTD. 242(4) (COMPANIES 10-03-2021
ACT)/133(ND)2020
CATALYST TRUSTEESHIP COMPANY
3026 [0710102089572019/9 LIMITED Vs. RIYASAT IBC under Sec 7 |PETITION IB E-stamp missing 10-03-2021
TOWERS PRIVATE LIMITED (IBC)/1392(ND)2019
COMPANY
SANJEEV JAIN Vs. Sec. 241(1),Sec. |PETITION E-stamp missing
3027 [0710102105692020/3 SANJEEY JAIN 242(4) (COMPANIES 10-03-2021
ACT)/156(PB)2020
3028 [0710102110052020/1 e * [APPLICATION Need to file aslA 10-03-2021
ENGINEERING INDUSTRIES 2016 (1B.C)172(ND)2021
LIMITED -
ORTEL COMMUNICATIONS INTERLOCUTORY
LTD. Vs. SONY PICTURES Rule 11 of NCLT, |APPLICATION _
3029 [0710102111092020/7 NETWORKS INDIA P. 2016 (1B.CY/5249(ND}202 Wrong file 10-03-2021
LIMITED 0
CP(AA) MERGER
FIREFLY E-VENTURES LTD Sec. 230.032.  |AND
3030 [0710102116522020/11 Vs. HT MOBILES otond Moton | AMALGAMATION(C pg-9 missed in index 10-03-2021
SOLUTIONS LTD OMPANIES
ACT)/9(ND)2021
NEEV INFRASTRUCTURE COMPANY
3031 |0710102118122020/3 PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB Stamp paper missed 10-03-2021

EARTH WATER LIMITED

(IBC)/1116(ND)2020




SHARAD SURI Vs. KRRISH COMPANY
3032 |0710102124952019/3 REALTECH PRIVATE IBC under Sec 7 |PETITION IB Need to file as IA 10-03-2021
LIMITED (IBC)/2303(ND)2019
O AT e
3033 |0710102136992019/3 IBC Under Sec 9 [PETITION IB Index missed 10-03-2021
LIMITED Vs. INDIA SPORTS (IBC)/2693(ND)2019
FLASHES PRIVATE LIMITED
Sec.
59,Application
PRIVATE LIMITED under any ofter | 22rirl L Volume 2 wil be upload
S. o olume 2 will be uploa
rovisions -03-
3034 10710102142722019/10 UNIVERSAL CONVEYOR pAppIication under [(COMPANIES separately,pg-203 10-03-2021
BELTINGS LIIMTED any other ACT)/879(ND)2019
provisions
PRATIM KABIRAJ Vs.
BENGAL UNITECH COMPANY
3035 |0710102150942019/6 UNIVERSAL IBC under Sec 7 |PETITION IB Only proof of service uploaded |10-03-2021
INFRASTRUCTURE (IBC)/3243(ND)2019
PRIVATE LIMITED
PRATIM KABIRAJ Vs.
BENGAL UNITECH COMPANY
3036 |0710102150942019/7 UNIVERSAL IBC under Sec 7 |PETITION IB Need to file as IA 10-03-2021
INFRASTRUCTURE (IBC)/3243(ND)2019
PRIVATE LIMITED
PRATIM KABIRAJ Vs.
BENGAL UNITECH COMPANY
3037 10710102150942019/8 UNIVERSAL IBC under Sec 7 |[PETITION IB Wrong file 10-03-2021
INFRASTRUCTURE (IBC)/3243(ND)2019
PRIVATE LIMITED
OM LOGISTICS LIMITED Vs. COMPANY
3038 [0710102166032019/6 JINDAL RETAIL (INDIA) IBC Under Sec 9 [PETITION IB Index missed 10-03-2021

PRIVATE LIMITED

(IBC)/3466(ND)2019




INCOME TAX OFFICER
WARD- 10(2) Vs.

COMPANY
3039 [0710102172312019/1 REGISTRAR OF - Sec 252 (1) - By APPEAL(COMPANIE service missed 10-03-2021
COMPANIES DELHI &S (IN Government Body S ACT)/81(ND)2020
THE MATTER OF:M/S GLITZ
ALLOYS PVT. LTD.
INDIAN OVERSEAS BANK COMPANY
3040 [0710102407172018/9 Vs. M/S PIXION MEDIA PVT. IBC under Sec 7 |PETITION IB sign missed on reply 10-03-2021
LTD. (IBC)/438(PB)2018
SWASTIK INTERCHEM PVT. COMPANY
3041 |0710120005622018/1 LTD. Vs. AMVINYT PVT. IBC Under Sec 9 |PETITION IB page numbering missed in index |10-03-2021
LTD. (IBC)/1005(ND)2018
SH. VIKARAM KAPUR Vs. Application under SSM_';S\:\IY
3042 |0710200400582015/4 M/S. ATLAS CYCLES any other pg-15,18,27,41,58 not clear 10-03-2021
(HARYANA) LTD. & ORS rovisions (COMPANIES
: : P ACT)/18(ND)2015
SH. VIKARAM KAPUR Vs. Application under gg.m.';g\:\r
3043 [0710200400582015/5 M/S. ATLAS CYCLES any other pg-15,18,27,41,58 not clear 10-03-2021
(HARYANA) LTD. & ORS rovisions (COMPANIES
' ’ P ACT)/18(ND)2015
PAWAN KUMAR & ANR Vs. COMPANY
M/S RAHEJA MALL Sec. 241(1),Sec. |PETITION . .
3044 10710200401192016/1 MANAGEMENTS PRIVATE 242(4) (COMPANIES sign missed on reply 10-03-2021
LIMITED ACT)/137(ND)2016
WORXPACE PVT LTD Vs. COMPANY
3045 [0710102002052020/7 M/S IREO FIVERIVER PVT Sec 60(5) APPLICATION(IBC)/ sign missed in file 11-03-2021

LTD

253(ND)2020




MAYFAIR BIOTECH

COMPANY
3046 [0710102003732020/4 PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB back date affidavit 11-03-2021
GOOD VALUE CHEMICALS (IBC)/215(ND)2020
PRIVATE LIMITED
AASHISH KATHURIA & M. K. COMPANY
3047 |0710102007172019/10 GAUTAM Vs. PARSVNATH IBC under Sec 7 |PETITION IB Stamp paper missed 11-03-2021
DEVELOPERS LIMITED (IBC)/294(ND)2019
PRADEEP KALRA Vs. COMPANY
3048 |0710102007222021/1 KAAMA BREWERIES PVT. IBC Under Sec 9 |PETITION IB pg-10 missed 11-03-2021
LTD. (IBC)/87(ND)2021
CA(A) MERGER
KANIN (INDIA) LIMITED Vs. Sub-section () of |AND
3049 |0710102013452020/2 KANIN INDUSTRIES ~ection 230 AMALGAMATION(C Need to file as IA 11-03-2021
PRIVATE LIMITED OMPANIES
ACT)/28(PB)2020
NAVEEN GUPTA Vs. COMPANY
3050 |0710102015112020/2 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE Stamp paper missed 11-03-2021
COMPANIES S ACT)/188(ND)2020
REETESH KUMAR Application under |INTERLOCUTORY
3051 |0710102018502021/1 AGARWAL Vs. NARENDER any other APPLICATION Need to file as IA 11-03-2021
KUMAR SHARMA provisions- IBC  |(1.B.C)/1296()2021
GAV DEVELOPERS PVT g(E)T'VI'TPg‘,'\IY
3052 |0710102022662020/8 LTD Vs. SHUBH ADVISORS Sec. 241(1) (COMPANIES Wrong file 11-03-2021

PVTLTD

ACT)/49(PB)2020




TEETU TRADING

CORPORATION PRIVATE COMPANY
3053 [0710102022832020/1 LIMITED Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE Stamp paper missed 11-03-2021
OF COMPANIES NCT OF S ACT)/209(ND)2020
DELHI & HARYANA
s AsLCTuR
3054 |0710102077172020/3 . IBC under Sec 7 |PETITION IB Written with pen in vakalatnama |11-03-2021
ALSTRONG ENTERPRISES (IBC)/913(ND)2020
INDIA PVT LTD
MOTHER LAM PRIVATE COMPANY
3055 |[0710102080922020/2 LIMITED Vs. 3 ACES WOOD IBC Under Sec 9 |PETITION IB Need to file as IA 11-03-2021
PRIVATE LIMITED (IBC)/1071(ND)2020
COMPANY
3056 |0710102091752020/6 géclzng\:AGUPTA Vs. UNION Sec 252 (1) APPEAL(COMPANIE stamp paper missed 11-03-2021
S ACT)/514(ND)2020
NAVEEN KUMAR JAIN (RP) K\IF;I—PELTég.ﬁgLORY
3057 |0710102094092020/1 Vs. KIAN ING & COMPANY Sec 60(5) true copy sign and stamp missed|11-03-2021
(1.B.C)/4227(ND)202
& ORS 0
CELLPAP INDIA PVT LTD
3058 |0710102097382020/8 Vs. THE GRS ISPAT Sec 42 (CI:ISC'\:/)I;:??I{J\IS);\(TZ%EAL Stamp paper missed 11-03-2021
COMPANY PVT LTD
FEATHERLITE OFFICE
SYSTEMS PRIVATE COMPANY
3059 [0710102101542020/3 LIMITED Vs. XPANDR IBC Under Sec 9 |PETITION IB Stamp paper of Rs100 11-03-2021

VENTURES INDIA PRIVATE
LIMITED

(IBC)/1115(ND)2020




SUMA HOLDING PRIVATE COMPANY
3060 [0710102103922020/2 LIMITED Vs. REGISTRAR Sec 252 (1) APPEAL(COMPANIE Stamp paper missed 11-03-2021
OF COMPANIES S ACT)/18(ND)2021
AJAY SINGHAL Vs. SITA Sec. 242(4),Sec ggM'?;?)'\ll\lY 146 missed,proof of service
3061 [0710102104182020/1 RAM AND COMPANY ; T Pg- P 11-03-2021
LIMITED 241(1) (COMPANIES missed
ACT)/172(PB)2020
WBT-INDIA PRIVATE ,CA:\ZI(;-\A) MERGER
LIMITED Vs. ANNALAKSHMI Sec. 230-232 - )
3062 |0710102106752020/2 TRADELINKS PRIVATE Second Motion AMALGAMATION(C Need to file as IA 11-03-2021
LIMITED OMPANIES
ACT)/4(ND)2021
ORTEL COMMUNICATIONS INTERLOCUTORY
LTD. Vs. SONY PICTURES Rule 11 of NCLT, [APPLICATION page numbering missed after pg-
3063 (0710102111092020/8 NETWORKS INDIA P. 2016 (1.B.C)/5249(ND)202 9 11-03-2021
LIMITED 0
KESHAV MADHAV HOMES
PRIVATE LIMITED Vs. COMPANY
3064 |[0710102111782020/1 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE Stamp paper missed 11-03-2021
COMPANIES NCT OF DELHI S ACT)/34(ND)2021
& HARYANA
VINOD SHANKER SHRINGI COMPANY Pagination missing after pg-56
Vs. MCONVERGE Sec. 241(1),Sec. |PETITION .
3065 |[0710102114232020/5 SERVICES PRIVATE 242(4),Sec. 244(1)| (COMPANIES (till 61)/Pages not clear-62 to 67 |11-03-2021
LIMITED ACT)/177(PB)2020
VINOD SHANKER SHRINGI COMPANY page missed after pg
Vs. MCONVERGE Sec. 241(1),Sec. |PETITION
3066 [0710102114232020/6 SERVICES PRIVATE 242(4),Sec. 244(1)| (COMPANIES 85,155,156,pg-122,123,158 not |11-03-2021

LIMITED

ACT)/177(PB)2020

clear




MANSFIELD CABLES

COMPANY LIMITED Vs. COMPANY
3067 |[0710102116032020/1 MANSFIELD POWER & IBC Under Sec 9 |PETITION IB Index missed 11-03-2021
INFRASTRUCTURE (IBC)/79(ND)2021
PRIVATE LIMITED
VISTRAT REAL ESTATES COMPANY
3068 |[0710102117622020/3 PVT LTD Vs. ASIAN IBC under Sec 7 |PETITION IB Index missed 11-03-2021
HOTELS (NORTH LIMITED (IBC)/89(ND)2021
SOHANAA INTERNATIONAL
PRIVATE LIMITED Vs. COMPANY .
3069 |[0710102117882020/1 IBC Under Sec 10 [PETITION IB pg-2,3 missed 11-03-2021
KINDLE DEVELOPERS (IBC)/92(ND)2021
PRIVATE LIMITED
NITED (INDIA) PROJECT
gBUILDI(ERS PI)?IVAQI'\IJE ore COMPANY .
3070 |0710102118132020/1 Sec 252 (3) APPEAL(COMPANIE Stamp paper missed 11-03-2021
LIMITED Vs. REGISTRAR S ACT)/4(ND)2021
OF COMPANIES DELHI
MAYOR SPORTS PVT. LTD. COMPANY
3071 |0710102137722019/4 Vs. EMPHASIS IBC Under Sec 9 [PETITION IB page numbering missed in file 11-03-2021
INNOVATIONS PVT. LTD. (IBC)/2854(ND)2019
D.D. PRADHAN & CO. PVT. XSIL\’ALTQ/T'I\'(ION(COM
3072 |0710102144852019/2 LTD. Vs. REGISTRAR OF Sec 252 (1) Stamp paper missed 11-03-2021
COMPANIES DELHI PANIES
ACT)/862(ND)2019
INCOME TAX OFFICER
WARD- 10(2) Vs.
REGISTRAR OF Sec 252 (1) - By COMPANY stamp paper and affidavit not
3073 |0710102172412019/1 COMPANIES DELHI &ANR. Government Body APPEAL(COMPANIE notrized and true copy sign and |11-03-2021
(IN THE MATTER OF: M/S S ACT)/83(ND)2020 stamp missed

GLOWLINE BUILDCON PVT.
LTD)




PR COMMISSIONER OF

THE INCOME TAX -6 Vs. Application under | COMPANY
3074 |0710200412002017/5 REGISTRARA OF any other APPEAL(COMPANIE pg-9-11 not clear 11-03-2021
COMPANIES M/S MCS EXIM provisions S ACT)/246(ND)2017
PVT LTD
M/S USAKA ELECTROTECH
PRIVATE LIMITED Vs. M/S COMPANY
3075 |0710200413652018/9 SHREE BALAJI IBC Under Sec 9 |PETITION IB Stamp paper missed 11-03-2021
PRINTOPACK PRIVATE (IBC)/391(ND)2018
LIMITED
GOKALDAS EXPORTS LTD. K\IFT;ELT&:%%LORY
3076 |0710102065042020/3 Vs. VAS DATA SERVICES Sec 60(5) (LB.CY2615(ND)202 Index missed 12-03-2021
PRIVATE LIMITED o
GAURAV KATIYAR VS Compan Application under |COMPANY case tvoe wrona and section
3077 |710102019912020 THREE C HOMES PRIVATE |/ "Eatiin (BC) | other PETITION 1B Gaurav Katiyar oo P 9 10-01-2020
LIMITED PP provisions- IBC  |(IBC)/432(ND)2019 9
Application under | COMPANY
3078 |710102028972020 Eg}(,:;g‘ggﬁ‘)ﬁg IRAFTEEEDC X‘te::z;;;:g’zl B.c) [any other PETITION IB Ravi please delete previous document|04-03-2020
PP S~) | provisions- IBC  [(IBC)/1164(ND)2019
Application under | COMPANY
3079 |710102030282020 :\(AAA\QT(Q TRADERS VS ANIL K‘terl:gzﬁgil B.c) [any other PETITION 1B Kartik page 24 not clear 07-03-2020
PP S |provisions- IBC  |(IBC)/995(ND)2018
DARA SINGH ESTATES PVT | - Appeal  |Rule 11 of NCLT
3080 |710102084252020 LTD VS THE REGISTRAR | C)p Y ApP 016 : Prateek Gangwani  |Wrong section 01-09-2020

OF COMPANIES DELHI




INHERENT TECHNOLOGIES

Restoration
PVT. LTD VS REGISTRAR orat . .
3081 [710102119732020 OF COMPANIES DELHI & :(Aggrlrl]ca;:ﬁgs Aot Sec 252 (3) RajBalaSaroha Wrong section 30-12-2020
HARYANA P
ES? FLETSDSI\(,)S?;I'L(ID'VEI;EX Company Aooel COMPANY Page miss-48,85/Application 60
3082 |710102119982020 = pany App Sec 42 PETITION 1B Sunil Shukla (5) file seperately/merge into one |[30-12-2020
INFONET DISTRIBUTION  [(IBC) (IBCYT12(ND)2018 o
PRIVATE LIMITED P
MAJOR GAURAV SHARMA 8| COMPANY ANASUYA
3083 |[710102014092021 ORS. VS VGA A Iicationr}EI By |Secss) PETITION IB CHOUDHURY Document Not Uplaod 17-02-2021
DEVELOPERS PVT. LTD. PP s (IBC)/2690(ND)2019
Application under | COMPANY
3084 |710102016612021 EA%\L?LDS{T_SJ%E;H VS MR. rte::gzi‘i;ﬂl B.c) [any other PETITION 1B DEVENDRA index missed las t 2 volume 25-02-2021
PP S~) | provisions- IBC  |(IBC)/1082(PB)2018
VA TECH WABAG LIMITED |Interlocutory Rule 11 of NCLT COMPANY stamp paper missing NEED TO
3085 |[710102016662021 ocu * |PETITION 1B Meenakshi Jha 25-02-2021
VS MR. MOHAN LAL JAIN | Application (1.B.C) |2016 (BC)197(PB)2017 100 RPS
ETRD I?/(;LHLIIE,\II\/IGAMILLS T Interlocutor Application under | COMPANY
3086 |710102016442021 . L y any other PETITION IB Nivedita R. Sarda stamp paper missing 25-02-2021
ENGINEERING INDUSTRIES |Application (I.B.C) ot
provisions- IBC  |(IBC)/900(ND)2020
LIMITED
DEVENDRA SINGH VS Interlocuto Application under | COMPANY volume vise index missing and
3087 |710102016632021 HEMA ENGINEERING Y any other PETITION IB DEVENDRA g 25-02-2021

INDUSTRIES LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/1082(PB)2018

true copy missing




GUPSHUP TECHNOLOGY

Application under | COMPANY .
3088 |710102017262021 INDIA PRIVATE LIMITED VS fInterlocutory any other PETITION 1B Ashok Pg- 25, not clear need tosign |1 3 5451
EXCLUSIFE TECHNOSOFT |Application (I.B.C) rovisions- IBC (IBC)/2694(ND)2019 every pages
PRIVATE LIMITED P
KRISHNA SAHIL Interlocutol COMPANY :133;312181217; 466,503 not clear
3089 |[710102017612021 CONSTRUCITIONS PVT LTD ! Iicationngl B.C) [Secs0s) PETITION IB DINESH CHAWLA | = e s |02:03-2021
VS DEEPAK BANSAL PP e (IBC)/2130(ND)2019 pag . page p
delete previous objection
COMPANY STAMP PAPER WRONG UP
3090 |710102018542021 W‘:JSSVCE';A;VRTABSST' Vs X‘te::zgﬁf)‘r’% By |Secss) PETITION 1B Ranjan 100 please separately file both  |05-03-2021
: HE PP i (IBC)/623(ND)2018 applications
UNION BANK OF INDIA VS Miscellaneous COMPANY Please delete previous
3091 |710102018112021 M/S. IP CONSTRUCTION Application (IBC) Sec 60(5) PETITION IB Arijeet Banerjee document please raise objection |03-03-2021
PVT. LTD. PP (IBC)/593(PB)2018 case type wrong
SHARMA KALYPSO PVT | Sec 33(1) (b) () to | COMPANY
3002 |[710102018552021 LTD VS M/S. IP A Iicationr}zl B.C) (i riw Seo 33(3) |PETITION 1B Navijit due payment sec 60(5) 05-03-2021
CONSTRUCTION PVT. LTD. |"PP = (IBC)/1887(ND)2019
UNION BANK OF INDIAVS |\ COMPANY
3003 |[710102018142021 M/S. IP CONSTRUCTION [, 8 Bl0 2 - [Sec 60(5) PETITION IB Arijeet Banerjee CASE TYPE WRONG 03-03-2021
PVT. LTD. PP (IBC)/593(PB)2018
COMPANY
AMEET KHANDEWAL vs  |SomPany PETITION . . .
3094 |710102018752021 POOJA GOELA Application(Compa |Rule 11 of NCLT (COMPANIES Sanjeev Mahajan wrong DD Details 05-03-2021

nies Act)

ACT)/53(ND)2021




COMPANY
ANIL RUSTGI VS HARISH Interlocutory . . service missed for
GOPALANI Application (I.B.C) 19(2) PETITION IB Anil Rustgi 05-03-2021

3095 [710102018772021 .
(IBC)/195(ND)2019 gs.sharma1975@gmail.com

M/S SNS ENGINEERING Application under
PRIVATE LIMITED VS M/S  |Restoration . .
3096 [710102018632021 M. CITY INFRASTRUCTURE |Application (IBC) S?gv?)stif:;rs_ BC PARDEEP DAHIYA [main case not link 05-03-2021

PRIVATE LIMITED

RADHEY SHYAM SHARMA Interlocuto Application under | COMPANY
3097 |710102018942021 VS DEEPAK KUMAR A Iicationr}EI B.C) any other PETITION IB Sameer Wrong section chosen 06-03-2021
AGARWAL AND ORS. PP o provisions- IBC (IBC)/3077(ND)2019

M/S WISHWA MITTAR COMPANY

BAJAJ & SONS VS Interlocutory Rule 11 of NCLT RAGHAVENDRA .
o " |PETITION IB section wrong 10-03-2021
REGISTRAR OF Application (I.B.C) |2016 (IBC)/3190(ND)2019 MOHAN BAJAJ

3098 [710102019952021

COMPANIES
POORAN TRADING PVTLTD| COMPANY

3099 |710102019812021 VS APPLE INDUSTRIES |, Iicationr}EI B.C) |5e¢606) PETITION IB ANAND stamp paper missing 10-03-2021
LIMITED PP = (IBC)/204(ND)2019

COMPANY
Sec 60(5) PETITION IB Atul Kansal 11,15 translate page 10-03-2021
(IBC)/456(ND)2018

ATUL KUMAR KANSAL VS |[Interlocutory

3100 |710102019922021 PRAMOD KUMAR BINDAL  |Application (1.B.C)

MAHINDRA AND MAHINDRA
FINANCIAL SERVICES Interlocutory COMPANY
3101 |710102020012021 LIMITED VS DELHI BARODA | "L 2 ) o )| Sec 60(5) PETITION IB RAKTIM GOGOI
ROAD CARRIER PRIVATE  |PP = (IBC)/1665(PB)2018
LIMITED

sign missing and true copy

. 10-03-2021
missing




HIMANSHU AGARWAL VS

Interlocutory

COMPANY

sign missing and stamp paper

3102 [710102020052021 locu Sec 60(5) PETITION IB Ayush Shrivastava 10-03-2021
PANKAJ NARANG Application (1.B.C) (IBC)/236(ND)2020 up100
WALSONS SERVICES nterloouto Application under |COMPANY 1314 not clear bage and section
3103 |710102020582021 PRIVATE LIMITED VS A Iicationngl B.c) [any other PETITION 1B Neeraj@1996 o o nurf]’bgrin e | 12-03-2021
WHITE METALS LIMITED PP 2% \provisions- IBC  |(IBC)/160(PB)2018 9 pag 9 9
PRAVEER Interlocuto f.eﬁf’éii'.irn’ #4@) Jcompany affidavit back date and due
3104 |710102020452021 CONSTRUCTIONS PVTLTD |, Iicationr}EI B.C) r‘j)cess PETITION 1B ALOK KAUSHIK ayment other see.60(5) 12-03-2021
VS WHITE METALS LIMITED| PP i L . (IBC)/486(PB)2018 pay
Regulation, 2016
XII\ISSTEI:ALIJL?BLAIIZIIMITED ve Interlocutor Rule 11 of NCLT COMPANY 15,18,16,26-28,30,31-35 ,38-
3105 |710102020542021 jocutory * |PETITION IB Shantanu 41,115-130,133-135 not clear ~ |12-03-2021
CONDOMINIUMS PRIVATE  |Application (1.B.C) |2016
(IBC)1113(ND)2021 page
LIMITED
EI/;\\/ICI;'?\;DB\ySS IS'\IBEI_SS PRIVATE Interlocutol Application under | COMPANY case type wrong , notaryu back
3106 |710102020502021 CONSTRUGTION PRIVATE |A Iicationr}zl B.c) [any other PETITION 1B Rahul s a{f; " efr;ﬂssmry 12-03-2021
PP S~) | provisions- IBC  |(IBC)/2572(ND)2019 pray 9
LIMITED
M/S SYNERGY PETRO
PRODUCTS PVT. LTD. VS Miscellaneous Rule 11 of NCLT COMPANY
3107 |710102020442021 NATIONAL AGRICULTURAL |, i B85 2 0 (258 * |PETITION IB Priya Soni sign missing 12-03-2021
COOPERATIVE MARKETING| PP (IBC)11106(PB)2020
FEDERATION LTD. (NAFED)
KASHI VISWANATHAN COMPANY
3108 |710102020302021 SIVARAMAN VS ICICI BANK |nterlocutory Sec 43(1) riw Sec | e 0N 18 Prateek Kushwaha | o0 143,146-150 not clear page |14 3 554

LIMITED

Application (1.B.C)

44 (1)

(IBC)/450(PB)2018

and due payment other section




AMARPAL VS SHILENDRA Interlocutol COMPANY sing missing and stamp paper

3109 |710102020152021 PRATAP SHARMA SINGH & |, Iicationrzl By [Sec606) PETITION 1B Sonal Alagh ang’afﬁ davi?missin P pap 11-03-2021
ORS. PP e (IBC)/2721(ND)2019 9
CITED VS SBL | nterlcutory | APPlcation under |COMPANY

3110 |710102020272021 CONSTRUCTION PRIVATE |A Iicationngl B.C) any other PETITION IB Rahul section wrong 11-03-2021

PP S Norovisions- IBC  |(IBC)/2572(ND)2019

LIMITED
M/S S.E. POWERLTD.VS [ . Rule 11 of NCLT. | COMPANY

3111 [710102020182021 M/S CHOWDHRY RUBBERS |, Iicationr}EI B.C) |2016 * |PETITION IB HARSHAL KUMAR  |section wrong 11-03-2021
& CHEMICALS PVT. LTD. PP = (IBC)/218(PB)2018
ROHIT SEHGAL VS M/S Interiocutor COMPANY

3112 [710102020462021 CHOWDHRY RUBBERS & | 1 Iication{l B.C) |60 606 PETITION 1B ROHIT stamp missing 12-03-2021
CHEMICALS PVT. LTD. PP = (IBC)/386(PB)2018
RKG FINVEST LIMITEDVS | COMPANY
REGISTRAR OF pan PETITION o

3113 |710102020632021 COMPANIES NCT OF DELHI /;zzlﬁi:;on(Compa Rule 32 (COMPANIES RAKTIM GOGOI sign missing 12-03-2021
& HARYANA ACT)/302(ND)2018
MOHAN LAL DHAKAD & Interlocutor Rule 11 of NCLT COMPANY true copy missing in annxure and

3114 [710102020432021 ORS.VSBNGGLOBAL [, Iication{l B.C) |2016 > |PETITION IB KARAN MALHOTRA |stamp affidavit missing all 12-03-2021
INDIA LIMITED PP e (IBC)/2978(ND)2019 petitioner
S{/I-E\é%vLiEI'-(')lilSHAN PEORA Interlocuto Sec 43(1) r/lw Sec COMPANY Sajeve Bhushan due payment other section 66

3115 [710102020732021 v PETITION 1B ; and stamp paper and affidavit | 12-03-2021

PROFESSIONAL VS MR. SN
MODAK

Application (1.B.C)

44 (1),Sec 66(1)

(IBC)/1935(PB)2019

Deora

missing




MUKESH GUPTA VS

Interlocutory

COMPANY

89-92 not clear page and

3116 |710102020592021 ocu Sec 66(1) PETITION 1B ABHISHEK 12-03-2021
PARESH RASTOGI Application (1.B.C) (IBC)1022(ND)2018 120,183,184 translate page
COMPANY
3117 |710102020692021 i@%ﬁ'@ﬁ ;IA’\:\]C};(HOSFP}E(E)::LA K‘tez:gzﬁg‘gl B.C) [Secs0s) PETITION 1B rohit sign missing stamp date missing [12-03-2021
PP = (IBC)/2590(ND)2019
M/S UNNATI FORTUNE COMPANY
3118 |710102020482021 HOLDING LTD VS M/S X‘te::zgﬁf)‘r’% By |Secss) PETITION 1B gﬁw:}NA ROY ib not mention in main case 12-03-2021
NUPUR FINVEST PVTLTD | PP i (IBC)/45(PB)2018
G.R. LUBRICANTS PRIVATE |Company Kindly divide volume 3 from
3119 [710102110632020 LIMITED VS REGISTRAR OF |Appeal(Companies |Sec 252 (1) Hitesh volume 1 and make separate 26-11-2020
COMPANIES Act) index
VISTA CONSOLES AND
ELECTRONICS PRIVATE Company Petition . page:135a not clear, 139a not
3120 [710102118632020 LIMITED VS REGISTRAR OF | 1B (1BC) IBC Section 59 RAVI SHARMA e 24-12-2020
COMPANIES
LIFESTYLE MAGAZINE Application under
PRIVATE LIMITED VS CP(AA) Merger and |any other . True copysign missed in
3121 |710102006922021 JINDAL DIAMOND PRIVATE Amglgamatlon(Com provisions ,Sec. Aditya Nayyar ANNEXUress 25-01-2021
panies Act) 230-232 - Second
LIMITED )
Motion
ASHWANI KUMAR Company Petition Sec. 242(4),Sec. :ﬁ;:;gg j;“ ;ezss rirr11lshsir?<c:1ji’Page
3122 |710102014612021 SRIVASTAVA VS ANSAL pany 243(1) (b),Sec. SAURABH JAIN -bag 19-02-2021

HOUSING LIMITED

(Companies Act)

244(1),Sec 241 (2)

102,104,105,106,117 to 121,123

to 128,131 to 136




Kindly link the case from main

Intervention . case no.,Brief synopsis/list of
DIPAK KUMAR AGARWAL i . |Intervention . . ) 0.
3123 |710102016852021 VS CHD DEVELOPERS LTD Petition(Companies Application SARTHAK dqtes &amp:amp,amp, events [26-02-2021
Act) missed,no sign in every page of
petition,Page 210 in hindi
PCUBE ADVISORS VS Company Petition pages repeated 18,page missed
3124 |710102017772021 EUROPA TECHNOSOFT (Comp arzlies Act) Sec. 73(4) VIKRAM 26,Company master data 02-03-2021
PRIVATE LIMITED P missed of respondent
THREE C SHELTERS
- 481 Pages mention in index/Only
PRIVATE LIMITED VS Company Petition L
3125 |710102017522021 ORRIS INFRASTRUCTURE |IB (IBC) IBC Under Sec 9 Prashant Kumar ;Zi p:(ga:tss;zt?e/lncomplete 01-03-2021
PRIVATE LIMITED u
iWrong case type select,A0A
SLuEBERRY NETWORK [0
3126 |710102018522021 PVT LTD VS REGISTRAR OF pany Sec 252 (1) Manish . . Y104-03-2021
(Companies Act) serve to dcit cell delhi high court,
COMPANIES DELHI . A
kindly upload proper file in
sequence
FRICTION FIBRE
TECHNOLOGIES INDIA Company Petition
3127 |710102018992021 PRIVATE LIMITED VS B (IBE)C)y IBC Section 59 Mr. Amit Goel page:23-38 not clear 06-03-2021
REGISTRAR OF
COMPANIES
NC HOSPITALS PRIVATE
LIMITED VS THE Company . 51-53,64-71 page not clear 75-
3128 |710102019662021 REGISTRAR OF ﬁsgeal(Companles Sec 252 (3) Santosh Pandey 121,135-186 not clear 09-03-2021
COMPANIES
HITESH BHARDWAJ VS Contempt Wrong section
3129 [710102019492021 DELHI APARTMENTS PVT. [Petition(Companies |Rule 11 of NCLT Atul Singh 9 09-03-2021

LTD.

Act)

select,Vakalthama missed,




3 ACES WOOD PRIVATE

Company Petition

Application under

section wrong Wrong section

3130 [710102019532021 LIMITED VS MOTHER LAM | 2P0 any other AYUSH PURI SR 09-03-2021
PRIVATE LIMITED provisions- IBC
UTTAM SINGHAL VS . "
3131 |710102019762021 ANUSHREE HOME '(Inéecr;’e”t'm Petition ZR(‘)‘E” of NCLT, ALOK wrong section {sec 60(5)} 09-03-2021
DEVELOPERS PVT LTD
M/S METROPOLIS
ADVISORS PRIVATE .
3132 [710102020032021 LIMITED VS M/S KEW (Cfgrg)empt Petition |56 Under Sec 9 G‘Eggg AYAY wrong section {Rule 11} 10-03-2021
PRECISION PARTS
PRIVATE LIMITED
SAFEGUARD FINANCE
LIMITED VS MHG LAND Company Petition page:2 cut, affidavit on back
3133 [710102020162021 STOCKIST PRIVATE B (BC) IBC under Sec 7 PRASANT oo, page.27 not cloar. 11-03-2021
LIMITED
SARASWATI SECURITIES
" affidavit on back date, page:27
PRIVATE LIMITED VS MHG |Company Petition . NN
3134 |710102020132021 LAND STOCKIST PRIVATE |IB (IBC) IBC under Sec 7 PRASANT nmc;tsgle:jaré(c;c;rgu:liaslrsmcz affidavit 11-03-2021
LIMITED ed ed:
SUPERTECH FINANCIAL
SERVICES » o ,
3135 [710102020112021 PRIVATELIMITED VS MHG ICBO(Té’g’)’y Petition 15 under sec 7 PRASANT igldgggf” back date, page:28 |11 3 5021
LAND STOCKIST PRIVATE '
LIMITED
STARLIGHT HOLDINGS
3136 |710102020142021 PRIVATE LIMITED VS MHG |Company Petition IBC under Sec 7 PRASANT affidavit on back date, page:28 11-03-2021

LAND STOCKIST PRIVATE
LIMITED

IB (IBC)

not clear,




SANJAY KUMAR GOEL VS

Company Petition

Pagination not done before page
no-4/Page no-6,14 to
16,18,27,38,42,47,49,53,55,61,7

3137 |710102020322021 SARIKA INDUSTRIES I (IBC) IBC Under Sec 9 VIRENDER NAGPAL [2,109,142 not mention/Blur 11-03-2021
PRIVATE LIMITED page-175/Title no -15 in index
not mention in
petition/vakalatnama miss/etc
M/S. SSP PRIVATE LIMITED -
3138 [710102020472021 VS M/S GOVIND JEE DAIRY ICBOETQ’S')W Petition 1 \5¢ Under sec 9 KARMA LAW ':f?e notclear-3110 3310310 145 93 2021
MILK PVT LTD.
NCLT heading missed on cover
TARU PROJECTS PRIVATE page,E stamp missed with power|
3139 |710102020922021 LIMITED VS REGISTRAR OF |31 Sec 252 (1) Pankaj Jain of attorney,Income tax advance |13-03-2021
COMPANIES service missed kindly serve to
DCIT cell delhi high court
ANJANA SANGHI VS KMS | Transfer Rule16(d),NCLT Main case no. missed, page 65
3140 |710102020172021 CONSTRUCTIONS PVT. Petition(Companies ’ S. Abhishek lyer missed, kindly mentioned proof [11-03-2021
Rules,2016 Co
LTD. Act) of servic in index
CONSCIENT
INFRASTRUCTURE CA(A) Merger and Sec. 230-232 Sec Master index missed, Small font
3141 |710102020282021 PRIVATE LIMITED VS KMS |Amalgamation(Com 234' ’ Abhishek Bansal 327,Valuation report missed, 11-03-2021
CONSTRUCTIONS PVT. panies Act) Company master data missed
LTD.
SAJEVE BHUSHAN DEORA COMPANY Blur Page-29 to 31,38,39 please
3142 |710102111502020 VS THE ASSISTANT Inter!ocu.tory Sec 60(5) PETITION IB Sajeve Bhushan uplo?d single pdf and proqf of 29-11-2020
COMMISSIONER OF THE Application (1.B.C) (IBC)1935(PB)2019 Deora service please delete previous
INCOME TAX AND OTHERS doc
stamp paper need 100 for west
ROY GHATAK DESIGN Company COMPANY g:aer;%j grl::c‘l)(ajg:fr}gtez:’olsza e
3143 |710102118312020 EI(;/III‘%'JI-EFIIDO\';]SS RPECIE\I/Q:I'I—IEAR OF Application(Compa |Rule 11 of NCLT [APPEAL(COMPANIE ﬁgég'\glzgéASAR AND technically and in soft copy 23-12-2020
nies Act) S ACT)/588(ND)2018 should be match case type

COMPANIES

wrong on cover page need to
sign every page s




DEEPIKA FOODS AND

RESORTS PRIVATE COMPANY
3144 |710102003732021 LIMITED VS PARVIR X‘te::;’;:})% B.C) ;‘;1'%11 of NCLT. '\ oeTiTioN 1B VIKAS 215’015 NOT CLEARPAGE no 145 1_5021
INFRASTRUCTURES PP e (IBC)/297(ND)2020
PRIVATE LIMITED
Company COMPANY ) .
3145 |710102007182021 \ngﬁ/'iﬁgfﬁ;\g"a KAY | Application(Compa |Sec. 59 APPEAL(COMPANIE|Sanjeev Mahajan :‘;‘2&” wrong roc service 26-01-2021
nies Act) S ACT)/31(PB)2018 9
COMPANY
3146 |710102007482021 \ka\f‘v\;s 'ES,\';: AMRAg:RVGS X‘te::zgﬁf)‘r’% By |Secss) PETITION 1B KARAN DEWAN doc not upload 27-01-2021
PP i (IBC)/934(PB)2018
Pg-17,19,33 to 45 is
Cut/46,114,116,136,138,249 not
SATISH CHAND AGARWAL | Rulo 11 of NGLT. |COMPANY clear/47 to 56,84 also Cut/True
3147 |710102009882021 & ORS VS IDEA BUILDERS A Iication)EI B.C) |2016 * |PETITION IB August Attorneys LLP |copy sign missing in some 04-02-2021
PVT LTD PP o (IBC)/1016(PB)2020 pages section wrong need to
sign every pages please check
proprly your pdf
Company COMPANY
BINOD KUMAR VS PEERS s PETITION ) affidavit back date please upload
3148 |710102015192021 ALLIED COTPORATION LTD /;zzlﬁi:;on(Compa Sec 424 (3) (COMPANIES Binod proper pdf 21-02-2021
ACT)/191(ND)2018
COMPANY pg-
3149 |710102014602021 im';gTé‘g#PAoGRX%gEES% K‘terl:gzﬁgil By [Secs06) PETITION 1B Preet 44,64,79,96,114,116,118,120,12 | 19-02-2021
PP = (IBC)11789(ND)2019 2,
SAI COMPUTERS PRIVATE [Company COMPANY
3150 [710102016292021 LIMITED VS REGISTRAR OF |Application(Compa [Sec 252 (3) APPEAL(COMPANIE|DILIP please proper upload pdf 24-02-2021
COMPANIES nies Act) S ACT)/205(ND)2017




REENA MALHOTRA VS

SATYA PRAKASH GUPTA Interlocuto COMPANY
3151 |710102017672021 RESOLUTION A Iicationngl B.C) Sec 60(5) PETITION IB SINHA SHREY affidavit back date 02-03-2021
PROFESSIONAL (FOR ABW |"PP e (IBC)/375(PB)2018
INFRASTRUCTURE LIMITED
M/S INDIAN DELCO PVT. Application under | COMPANY . . .
3152 |710102017882021 LTD. VS SN JEE BUILD K‘tez:gzﬁg‘gl B.c) [any other PETITION 1B TAG';ESH KUMAR :ﬁg:"” ‘g’fm”g indexmissing 145 932021
WELL PVT. LTD. PP =) |provisions- IBC  |(IBC)/3434(ND)2019 9p
NEHA GULATI VS SATYA
PRAKASH GUPTA Interlocuto COMPANY
3153 |710102017622021 RESOLUTION A Iicationr}EI B.C) Sec 60(5) PETITION IB SINHA SHREY need to sign every pages 02-03-2021
PROFESSIONAL (FOR ABW |"PP = (IBC)/375(PB)2018
INFRASTRUCTURE LIMITED
ULTRATECH CEMENT LTD. Restoration Application under please check section wrong
3154 |710102018332021 VS SKC INFRATECH PVT. . any other Deepa according to pdf and main case |04-03-2021
Application (IBC) - .
LTD. provisions- IBC not link
M/S REOM
INFRASTRUCTURE AND Interlocuto Application under | COMPANY
3155 |710102018492021 CONSTRUCTIONS LIMITED A Iicationr}EI B.C) any other PETITION IB Mani Gupta case type wrong in pdf 04-03-2021
VS M/S CHRYSO INDIA PP =7 |provisions- IBC  |(IBC)/945(ND)2018
PRIVATE LIMITED
SHARMA KALYPSO PVT Interlocutor Sec 33(1) (b) (i) to COMPANY
3156 |710102018552021 LTD VS M/S CHRYSO INDIA A Iication)zl B.C) |iii) riw Sec 33(3) PETITION IB Navjit due payment sec 60(5) 05-03-2021
PRIVATE LIMITED PP = (IBC)/1887(ND)2019
gﬂgg\ﬁé\évslsFl’ERT\I/,%\I”;CIAL Interlocuto COMPANY
3157 |710102018422021 v Sec 60(5) PETITION IB aditya gauri d details change 04-03-2021

LIMITED VS NILESH
SHARMA

Application (1.B.C)

(IBC)/1771(ND)2018




RANJAN CHAKRABORTI VS

Interlocutory

COMPANY

STAMP PAPER WRONG UP

3158 |[710102018542021 T Sec 60(5) PETITION IB Ranjan 100 please separately file both  |05-03-2021
M/S. NOVEX PVT. LTD. Application (1.B.C) (IBC)/623(ND)2018 applications
ULTIMO PAINTS PRIVATE
LIMITED VS THE Company Application under | COMPANY
3159 |710102018562021 REGISTRAR OF Application(Compa |any other APPEAL(COMPANIE|Anagha Legal due payment for 424 05-03-2021
COMPANIES NCT OF DELHI |nies Act) provisions S ACT)/489(ND)2020
& HARYANA & ANR
TGS WATER PRIVATE Company Application under | COMPANY
3160 |710102019562021 LIMITED VS REGISTRAR OF |Application(Compa |any other APPEAL(COMPANIE|JEEVESH MEHTA case wrong link 09-03-2021
COMPANIES nies Act) provisions S ACT)/372(ND)2019
SANDEEP KUMAR BHATT
VS RAJASTHAN STATE Aoplication under
INDUSTRIAL Interlocutor ar?pother : COMPANY s k bhatt and Need to translate all Hindi
3161 |710102019402021 DEVELOPMENT CY PRO A Iication)EI B.C) rgvisions- PETITION IB associates Papers 08-03-2021
AND INVESTMENT PP e :’BC Seec0(s) |(BON1075(ND)2018 P
CORPORATION LIMITED ’
(RIICO)
M/S. GEO LOAN PLANS COMPANY
INDIA PVT. LTD. VS Company PETITION .
3162 |710102020652021 REGISTRAR OF /;zzlﬁi:;on(Compa Rule 32 (COMPANIES RAKTIM GOGOI sign missing 12-03-2021
COMPANIES ACT)/294(ND)2018
COMPANY
ABHIMANYU MITTAL VS M K]Interlocutory . NEED TO SERVICE ALL
3163 |710102019722021 - Sec 25(j) PETITION IB Astha 09-03-2021
S OIL PRIVATE LIMITED Application (1.B.C) (IBC)1587(ND)2019 RESPONDENT
RMP HOLDINGS PRIVATE
LIMITED VS ARAVALI Interlocuto Application under | COMPANY
3164 |710102020612021 PRINTERS AND v any other PETITION IB RAKESH WADHWA [section wrong 12-03-2021

PUBLISHERS PRIVATE
LIMITED

Application (1.B.C)

provisions- IBC

(IBC)/777(ND)2020




NCJ INFRASTRUCTURE Interlocuto Rule 11 of NCLT COMPANY
3165 |710102020102021 PRIVATE LIMITED VS A Iicationngl B.C) |2016 * |PETITION IB Abhishek Garg section wrong 11-03-2021
VIKRAM KUMAR PP e (IBC)/22(PB)2018
Application under
)ITI?/IIG'\IIESEQN(I)IT'IPYIEEIISE Interlocutol a:gv(i)stir;?\rs- COMPANY need to every pages sign
3166 |710102020512021 . Y P s PETITION IB GAURAV DUA missing on application wrong 12-03-2021
BUILDCON PRIVATE Application (1.B.C) [IBC,Application (IBC)/3001(ND)2019 section
LIMITED under any other
provisions- IBC
SHRISTHI COMPUTERS . CA(A) MERGER o
PRIVATE LIMITED VS CITY Miscellaneous AND case type wrong need to affidavit
3167 |710102018922021 Application(Compa |Rule 11 of NCLT |AMALGAMATION(C |GOVIND RISHI with e-stamp paper for all 06-03-2021
PRIDE BUILDCON PRIVATE | . .
LIMITED nies Act) OMPANIES applicant /power of atony
ACT)/8(ND)2021
RAKESH GUPTA VS M/S Interlocutor COMPANY
3168 |710102021292021 STRAIGHT EDGE A Iication)zl B.C) Sec 60(5) PETITION IB ABHISHEK 48-translate section wrong 15-03-2021
CONTRACTS PVT LTD PP = (IBC)/2721(ND)2019
COMPANY
3169 |710102020962021 m;gﬁggiﬁﬁ:&ml X‘te::z;;;:g’zl By |19 PETITION IB NIKSHUBHA SETHI |affidavit back date 15-03-2021
PP = (IBC)/242(ND)2019
SPICEJET LTD. VS
AFFORDABLE Company Petition Page not clear-43,44/Blur page-
3170 |710102005992021 INFRASTRUCTURE AND B (II§C) Y IBC under Sec 7 VARUN K CHOPRA [108/Wrong form page no-109 to |21-01-2021
HOUSING PROJECTS 121/Wrong form page-48 to 54
PRIVATE LIMITED
471, 524, 1166, 1784, 1792,
VIJAY KUMAR & ORS VS Company Petition 1844-1846, 2401, 2409, 2493,
3171 |710102010902021 SARE GURUGRAM PRIVATE pany IBC under Sec 7 Ranjan 2495, 2501, 2503, 2505, 3564, |08-02-2021

LINITED

IB (IBC)

not clear and proof of service
missed.




J.R. BUILDWAY

Company Petition

Page miss-35,36/Blur page-154/
to
171,173,175,234,241,253,290,29

3172 |710102014102021 CONSTRUCTION PVT. LTD. IB (IBC) IBC Under Sec 9 Siddharth 1,326,382/document not 17-02-2021
VS M/S. ANANT RAJ LTD. uploaded properly ( uploaded pdf
per 200 page with proper index
and annexure /Memo of
SHERA ENERGY PRIVATE Company Petition document not uploaded properly
3173 |710102015442021 LIMITED VS KOTSONS IB (IBC) IBC Under Sec 9 Susshil Daga ( uploaded pdf per 200 page with | 22-02-2021
PRIVATE LIMITED proper index and annexure
Memo of party/ Brief
M/S SAFETY ENERGY synopsis/List date of
SOLUTIONS PVT. LTD. VS . events/Advocate welfare
Company Petition . . . . .
3174 |710102017152021 M/S S-TECH HOTELS & I (IBC) IBC Under Sec 9 viveka nand jha &gmp,amp,amp, court fees 28-02-2021
RESORT INDIA PRIVATE miss/Page not clear-
LIMITED 61,72,73/Translated page-76 to
93/9 (3)b certificate
Memo of party/ Brief
synopsis/List date of
MR PRASHANT KUMAR VS » events/Advocate welfare
3175 |710102017182021 '\R"éssg'FITE?NHDTAO;ES‘AiE ICBo(Té’g’)’y Petition |15 Under Sec 9 viveka nand jha &amp;amp;amp; court fees 28-02-2021
miss/Page not clear-
LIMITED 18,29,30,41,59 to
63,66,67,75/Translated page-33
TRAVEL DESIGNER INDIA Advocate welfare
PRIVATE LTD VS M/S STAR |Company Petition . &amp;amp;amp; court fees
3176 |710102018832021 VACATIONS PRIVATE I (IBC) IBC Under Sec 9 Dhruvik Patel miss/client signature miss/Notary 05-03-2021
LIMITED back date
Advocate welfare
&amp;amp;amp; court fees
TRAVEL DESIGNER INDIA » miss/client signature miss/Notary
3177 [710102018862021 ?EK//ETL%'&LDT%SU'\QQM ICBO(Té’g’)’y Petition 115¢ Under Sec 9 Dhruvik Patel back date brief of synopsis 05-03-2021
missed, list of date
PRIVATE LIMITED &amp;amp;amp;amp;amp;amp;a
mp; events missed,estamp
?SE::?I:?)'\II\/ITMFI,SRSI\(QSIESI/S case type wrong please choose
COMPANY company appeal in IBC for sec
3178 |710102115052020 EIISS;AD'\LTFSQ%T:AV GUPTA (CI;;"C")F’a”y Appeal  [soc 40 PETITION 1B Manish Dhir 42,e stamp paper missed 11-12-2020

SHREEDHAR MILKFOODS

LIMITED

(IBC)/625(PB)2018

Remove Application 60(5) in
index




S.E. INVESTMENTS LTD. VS

Interlocutory

Rule 11 of NCLT,

COMPANY

sign missed in application,pg-

3179 |710102015292021 ocu PETITION 1B Dheeraj 22-02-2021
SONI REALTORS PVT. LTD. |Application (I.B.C) |2016 (IBC)/609(ND)2017 108,316 not clear
REDHEX IT SOLUTIONS | Application under

3180 |710102015502021 PRIVATE LIMITED VS MMR Aoplicati nngl B.C) any other Sameer main case not link 22-02-2021
METALS PRIVATE LIMITED |"PPHC@HON LBE-2) b ovisions- IBC
PAWAN KUMAR SHARMA Interlocuto Application under In index overwriting is not

3181 [710102016472021 VS SUNCITY HI TECH A Iicationr}EI B.c) |20y other Manisha Gupta allowed ang moi ?me otlink |25-02-2021
INFRASTRUCTURES P LTD |"PP S~) | provisions- IBC
SYNDICATE BANK VS Interlocutor COMPANY

3182 |710102016462021 SAVFAB DEVELOPERS A Iication)EI B.C) Sec 60(5) PETITION IB Inderjeet Singh true copy written in full not tc 25-02-2021
PVT. LTD. PP = (IBC)/382(ND)2020
SHIV DAYAL SHARMA VS Interlocutol Rule 11 of NCLT COMPANY sign missing in application page

3183  |710102019752021 THREE C PROJECTS PVT | Iicationr}zl B.C) |2016 * |PETITION IB Jatin S Sethi ar? e agmentpzther seth)io% 09-03-2021
LTD PP = (IBC)11718(PB)2018 pay
Igg:\gﬁ'ISCCS;LISREC;TE Miscellaneous COMPANY

3184 |710102019852021 LIMITED VS TESCOS LIFE | Application (IBC) Sec 60(5) zsgl)'/l'zlgé\:’\llBD)zozo Astha Nigam case type wrong 10-03-2021
CARE PRIVATE LIMITED
M/S AQUARIUS FINCAP Company COMPANY fé%gf;“;igﬂf;g% ';ag';z"cat'on
AND CREDITS PRIVATE pan PETITION .

3185 |710102019392021 LIMITED VS REGISTRAR OF ::ip;;;h;i:l)on(Compa Rule 32 (COMPANIES RAKTIM GOGOI ch:)zt;ltseog gzeilgn;tsgeciy 08-03-2021
COMPANIES ACT)1112(ND)2018 Py

Signature Missing in Annexure




Signature Missing and True

MICRO LAND DEVELOPERS COMPANY ) ssin
PVT. LTD. VS THE Company PETITION Copy in Application (Every
3186 |710102019382021 ' ) Application(Compa |Rule 32 RAKTIM GOGOI Application Pages Compulsory |08-03-2021
REGISTRAR OF nies Act) (COMPANIES To Signature By Advocate or
COMPANIES ACT)/182(PB)2018 > 19 y
Client)
COMPANY
3187 |[710102019592021 Cg"é’:ﬁggf&%’:ﬁ"ﬁgw K‘tez:gzﬁg‘gl B.C) [Secs0s) PETITION IB Rajesh Gautam stamp paper need to Rs100 rps | 09-03-2021
PP = (IBC)/196(ND)2018
KASHI VISWANATHAN
Application under | COMPANY
3188 |710102020312021 S’:;/:TFZAEMsAﬂA\éSMiHs"ngE F;A X‘te::zgﬁf)‘r’% B.c) [any other PETITION 1B Prateek Kushwaha  |wrong section 11-03-2021
ORS PP S~) | provisions- IBC  |(IBC)/450(PB)2018
M/S AASHEESH CAPITAL Company SSM_?SLY sign missing and true co
3189 [710102020682021 SERVICES PVT.LTD.VS  |Application(Compa |Rule 32 RAKTIM GOGOI 9 9 Py 12-03-2021
ROC nies Act) (COMPANIES missed
ACT)/226(ND)2018
M/S. BIMLA MARU COMPANY )
3190 |710102020622021 FASHIONS PVT. LTD. X‘te::z;;;:g’zl By [Secsos) PETITION 1B ?gﬁ;gf“mar ﬁl%ZTz’CzZéX;”S'ate page 2829 11, 432021
(LIQUIDATOR VS ROC PP e (IBC)/543(ND)2017
FINAGE LEASING & Company COMPANY
FINANCE INDIAN LTD. VS N PETITION sign missing and true copy
3191 [710102020642021 THE REGISTRAR OF /:izzlﬁitu)onmompa Rule 32 (COMPANIES RAKTIM GOGOI S o 12-03-2021
COMPANEIS ACT)/301(ND)2018
M/S. HUM TUM MARKETING | Company ICD:(E)'P/II'?I'Z\)'\II\JY sign missing and true co
3192 [710102020662021 PVT. LTD. VS REGISTRAR |Application(Compa |Rule 32 RAKTIM GOGOI gn missing Py 12-03-2021
(COMPANIES missing

OF COMPANIES

nies Act)

ACT)/293(ND)2018




TEPPLE SOFTWARES

Company COMPANY
3193 |710102020672021 PRIVATE LIMITED VS Application(Compa [Rule 11 of NCLT |APPEAL(COMPANIE|Varun affidavit Not Verified 12-03-2021
REGISTRAR OF nies Act) S ACT)/494(ND)2020
COMPANIES
IIFL FINANCE LTD. VS nterloouto Application under |COMPANY Section Not Mention in Soft
3194 [710102020252021 JAIPURIA BUILDCON PVT | 1 Iication% B.c) [any other PETITION IB BINDU DAS o 11-03-2021
LTD PP B Norovisions- IBC  |(IBC)/173(PB)2021 by
Sec 43(1) riw Sec | 1oy PG-160,165-166-167-169-170-
MUKESH GUPTA VS Interlocutory 44 (1),Application 171-172-175-176-177-179 IN
3195 1710102020772021 PARESH RASTOGI Application (1.B.C) |under any other ZEZI)ESZNZ(IED)ZO 18 ABHISHEK HINDI PG-180-183-185-191 13-03-2021
provisions- IBC NOT CLEAR
CP(AA) MERGER
FOUR STAR REALTY Company AND
3196 |710102021202021 PRIVATE LIMITED VS Application(Compa |Rule 11 of NCLT |AMALGAMATION(C |Afnaan stamp paper missing 15-03-2021
PARESH RASTOGI nies Act) OMPANIES
ACT)/45(ND)2020
DRIVE INDIA ENTERPRISE
SOLUTIONS LIMITEDVS [ Rule 11 of NCLT. | COMPANY
3197 [710102020232021 BGM A Iicationr}zl B.C) |2016 * |PETITION 1B Pranaya section wrong pg-23-55-56-58-  [11-03-2021
TELECOMMUNICATIONS PP = (IBC)/998(ND)2020
PRIVATE LIMITED
DINESH SANITARY STORES COMPANY . o
3198 |710102020782021 VS M/S VXL REALTORS PVT K‘terl:gzﬁgil B.C) ;‘;1"2” of NCLT. | oeTiTioN 1B Ritesh Agrawal \évc:mg Section Mention in Soft 5 3 54
LTD PP = (IBC)/2000(ND)2019 Py
PANKAJ NARANG VS Interlocuto Sec 43(1) r/lw Sec COMPANY
3199 |710102021042021 HIMANSHU AGARWAL & v PETITION 1B PANKAJ NARANG  [due payment other section 45  [15-03-2021

OTHERS

Application (1.B.C)

44 (1)

(IBC)/236(ND)2020




VINEET AGGARWAL VS

Interlocutory

COMPANY

section wrong please choose

3200 |710102021352021 - Sec 60(5) PETITION IB VINEET AGGARWAL 16-03-2021
KOTAK MAHINDRA BANK Application (1.B.C) (IBC)1226(ND)2019 sec 35
CGST AND CENTRAL .
EXCISE DIVISION - X Company Appeal | SSction 42 -
3201 |710102021142021 SILVASSA VS KOTAK (IBC) gzszrt]t:q(l:tysod KINJAL wrong document , wrong file 15-03-2021
MAHINDRA BANK ¥
main case not link, affidavit
notary missed, 15rs advocate
ggglgég?V?;gLRﬁ; c A | Section 42 - welfare and 3rs court fee
3202 [710102021182021 N ompany Appeal | s bmitted by KINJAL missed, main index cut, appeal [15.03-2021
SILVASSA VS KOTAK (IBC) : 23
MAHINDRA BANK Government Body every pages not sign, page
not clear, file merge into single
pdf, affidavit and vakalatnama
NEW SMART INDIA
MAINTENANCE SERVICES |[Company COMPANY Index section and filing section
3203 [710102021522021 PRIVATE LIMITED VS Application(Compa |Rule 32 APPEAL(COMPANIE|SARVESH not match 9 16-03-2021
REGISTRAR OF nies Act) S ACT)/43(ND)2021
COMPANIES
DURGA BUILDERS PVT. . . .
3204 |710102021482021 LTD VS REGISTRAR OF X'scliec'ﬁi’;?(‘:gc) ;‘;1'% 11 0f NCLT, GAURAV KUMAR VT:J‘O'E case not link case type |46 13 501
COMPANIES PP 9
COMPANY
SPML INFRA LIMITED VS Interlocutory L
3205 |710102021802021 L Sec 60(5) PETITION IB Pradeep stamp paper missing 17-03-2021
UPI POLYMERS PVT.LTD |Application (I.B.C) (IBC)/3210(ND)2019
CP(AA) MERGER
ARCH FINANCE LIMITED VS |Company Application under [AND Mr. Suman Jvoti
3206 |710102021092021 DECENT SURVEYORS Application(Compa |any other AMALGAMATION(C Khéitan y section wrong 15-03-2021
PRIVATE LIMITED nies Act) provisions OMPANIES

ACT)/94(PB)2019




GAYATRI STEELS VS ASPG Interlocuto Rule 11 of NCLT COMPANY
3207 |[710102020992021 INFRASTRUCTURE PVT. A Iica;:onnzl B.C) 2(l)J16 * |PETITION IB PRATEEK GUPTA  [Proof of service missed 15-03-2021
LTD PP e (IBC)/795(ND)2020
II(I\IKISAI,I;\PI:TI\NA?FIIE'\IIDD\L/JSS-IE{TSI?ANT Interlocuto Application under | COMPANY some page numbering missed in
3208 710102020752021 locutory any other PETITION 1B Rohit Bohra Ome pag 9 13-03-2021
POLYMERS PRIVATE Application (1.B.C) - file
provisions- IBC (IBC)/818(ND)2020
LIMITED
KESHAV MADHAV HOMES
PRIVATE LIMITED VS Company COMPANY
3209 |710102021782021 REGISTRAR OF Application(Compa |Rule 32 APPEAL(COMPANIE[HIMANSHU section wrong 17-03-2021
COMPANIES NCT OF DELHI |nies Act) S ACT)/34(ND)2021
& HARYANA
M. M. CERAMICS & FERRO |Company Petition wrong arrange-23 to
3210 |710102093892020 ALLOYS VS DCM LIMITED  |IB (IBC) IBC Under Sec 9 MD ZUNAID 25/Advocate welfare miss 30-09-2020
No sign in every page of petition,
GSJ ENVO LIMITED VS CP(AA) Merger and Sec. 230-232 - kindly annex e receipt of
3211 |710102102212020 GOODWILL APARTMENTS |Amalgamation(Com Secé)nd Motion Jitesh chairperson report, Kindly link 26-10-2020
PRIVATE LIMITED panies Act) first motion with 2nd motion,
Main case no. missed in petition
BRIJ MOHAN AGARWAL VS |Company Petition . .
3212 |710102105132020 CHD DEVELOPERS LTD (Companies Act) Sec. 73(4) Brij Mohan Agarwal |company master data missed 04-11-2020
3213 [710102105122020 KM GOYAL VS CHD Company Petition | 754 K M GOYAL Company master data missed  |04-11-2020

DEVELOPERS LIMITED

(Companies Act)




TEJAS COMMUNICATION
AND TECHNOLOGY

Company

P.S.CHANDRALEKH

kindly serve income tax service

3214 |710102008282021 PRIVATE LIMITED VS Appeal(Companies [Sec 252 (3) ) inc 29-01-2021
REGISTRAR OF Act) A dcit cell delhi high court
COMPANIES
MANISH KUMAR GUPTA VS |Company Petition .
3215 |710102012182021 AJNARA INDIA LIMITED IB (IBC) IBC under Sec 7 Rahul Sharma Page miss-209 11-02-2021
AMODA IRON AND STEEL memo party, brief synopsis ,list
LIMIETD VS SHAKTI Transfer Petition Rule16(d),NCLT of dates, vakalatnama, service
3216 1710102013972021 INTERNATIONAL PRIVATE  |(IBC) Rules,2016 IBC Shyam sunder missed all need to service all | 1/ 022021
LIMITED party Merge into one pdf
M/S SKY TOUCH CONTROL
THROUGH ITS » o .
3217 [710102013882021 PROPRIETOR VS M/S ICBo(Té’g;'y Petition 115¢ Under Sec 9 SACHIN DHAMA il(:s)? certificate missed/Form 3 |17 5 501
WYLIE INDICATORS
LIMITED
Intervention Application under . . .
RAGHOTTAM GALAGALI VS . ) Pradeep Kumar Synopsis/E Stamp missed with
3218 |710102014922021 ANSAL HOUSING LIMITED Petition(Companies |any gther Pandey Affidavit 20-02-2021
Act) provisions
JAMMU & KASHMIR BANK » ,
3219 |710102014682021 LIMITED VS JUNAID RAHIM |COmPany Petition 1 o 95(1) Ashutosh page:93 cut, 102, 142,158, 160, | 14 1> 2021
IB (IBC) 191, 192, not clear
NANDA
JAMMU & KASHMIR BANK » _
3220 |[710102014692021 LIMITED VS HEM SINGH | SomPany Petition 1o ion 95(1) Ashutosh page:73-76, 82, 87, 111, 112, |44 45 5491

BHARANA

IB (IBC)

123-125, not clear DD not match




VEENAPANI ADVISORY

Company Petition

brief of synopsis and list date of
events missed, page:27,

3221 |710102015372021 PRIVATE LIMITED VS HEM IB (IBC) IBC Section 59 Srishty Kaul advocate welfare and court fee 22-02-2021
SINGH BHARANA )
missed,
Notary back date/Memo of
PANKAJ SAXENA VS JNC Intervention Petition party/Blur page-
3222 1710102016812021 CONSTRUCTION PRIVATE (IBC) Sec 60(5) Sandhya Gupta 18,40,62/Translated Page-41 to |26-02-2021
LIMITED 43,45,46/Advocate welfare
&amp;amp;amp; court fees miss
PREET SHUTTERING . . .
3223 [710102016752021 STORE VS M | BUILDTECH %Og‘gg;‘y Petition 15 Under Sec 9 Gursat ﬁléz)f certificate missed/Master |, 15 2021
PRIVATE LIMITED
Page not clear-114/Pagination
not done after page no-199-131
NILESH KUMAR VS FIITJEE |C Petiti to 139/Advocate welfare
3224 [710102016602021 LIMITED |BOT|§gny elon 118¢ under Sec 9 MOHIT SARAOGI  |&amp;amp;amp; court fees 25-02-2021
(IBC) miss/Incomplete
documents/Uploaded pdf per
200 page with proper index/Cut
MI2C SECURITY &
FACILITIES PRIVATE Company Petition
3225 1710102017702021 LIMTIED VS CHD IB (IBC) IBC Under Sec 9 HIMANSHU SAPRA |Notary back date Page no-21 02-03-2021
DEVELOPERS LIMITED
2nd volume missed, 2nd volume
index missed, Pages not clear,
FACISOL INFOTECH CA(A) Merger and Sub-section (1) of 258,509 to
3226 |710102017932021 PRIVATE LIMITED VS CHD |Amalgamation(Com section 230 VIDEH VAISH 511,517,518,519,Company 03-03-2021
DEVELOPERS LIMITED panies Act) master data missed, BR/PoA
missed with NCLT form 12/
Vakaltnama missed,
FORD CREDIT INDIA Company Petition page 44-50 blur, (all soft copy
3227 |710102018822021 PRIVATE LIMITED VS pany Section 95(1) G. Kalyan Jhabakh blur), consuil contact details 05-03-2021

GIRISH BHATIA

IB (IBC)

missed




FORD CREDIT INDIA

Company Petition

page 44-50 blur, (all soft copy

3228 |710102018842021 PRIVATE LIMITED VS PRAN IB (IBC) Section 95(1) G. Kalyan Jhabakh blur), consuil contact details 05-03-2021
NATH BHATIA missed
T oo
3229 [710102018462021 INFRASTRUCTURES Company Petition |5 ger Sec 9 Sandeep Joshi index/ Page not clear- 04-03-2021
PRIVATE LIMITED VS IB (IBC)
SUPERTECH LIMITED 127,128,133,134,153 to
160,209,/Merge into one pdf
R.S. AUIT SINGH & CO. merng missed not o
PRIVATE LIMITED VS Company Petition kindl fileg roper in sequence
3230 [710102019602021 REGISTRAR OF (Comp arf’ies Ay |Sec252(3) ANKIT AGGARWAL (< dva’r’me sF;rv‘i)ce missg e |09-03-2021
COMPANIES NCT OF DELHI P not in proper and kindl ;ner e
& HARYANA proper and incly merg
all document in main petition
FORD CREDIT INDIA Company Petition 2-2;65(:20-% s{gig';:: zagz:g:é
3231 |710102019342021 PRIVATE LIMITED VS RITU pany Section 95(1) G. Kalyan Jhabakh ’ ’ pag 08-03-2021
IB (IBC) blur, (all soft copy pages are
BHATIA
blur..)
NCSC HEALTHCARE
PRIVATE LIMITED VS THE |S0mPany
3232 |710102019862021 Appeal(Companies |Sec 252 (3) Santosh Pandey ,all poa affidavit in back date 10-03-2021
REGISTRAR OF Act)
COMPANIES
m:\;;AElbL\L/JSM?HEE PRIVATE Company Petition Blur page-63,64,106/Translated
3233 |710102020222021 pany IBC Under Sec 10 BHARAT page-121,122/Page miss- 11-03-2021
REGISTRAR OF IB (IBC) 141/Advocate welfare miss
COMPANIES
No page number mentioned in
index, council sign missed in
;Eggﬁggég EIER/I,EAV%IQBLE c Petitt index,In application many
3234 [710102021342021 ompany Petition {44 BCG & CO LLP section mention 39,42,62and  |16-03-2021

LIMITED VS REGISTRAR OF
COMPANIES

(Companies Act)

fees missed,no sign in every
page peition, no page no. in
every page of petition,welfare




CGST AND CENTRAL
EXCISE DIVISION - IX

Company Petition

Section 42 -

3235 |710102021172021 SILVASSA VS REGISTRAR |IB (IBC) Zz?/;n:rt]tiiriymd KINJAL wrong document , wrong file 15-03-2021
OF COMPANIES y
Page not clear-
VISHWANATH 23,25,28,30,32,48,54,61,67,73,8
JHABARMALJI BHOOT VS Company Petition 4,89,94,99,104/Advocate welfare
3236 |710102020712021 AKASVYA B (II§C)y IBC Under Sec 9 RISHI &amp;amp;amp; court fees 12-03-2021
INFRASTRUCTURE miss/Double pagination from
PRIVATE LIMITED page no-43/incomplete
documents/etc
PANASH EDUCATIONAL brief of synopsis and list date of
SERVICES PRIVATE Company Petition . . events missed, page 13 not
3237 |710102021312021 LIMITED VS ABHISHEK I (IBC) IBC Section 59 Abhishek clear, page:65 not clear, page 70 16-03-2021
ANAND not clear, vakalatnama missed,
ALLIED STEEL TRADES
(SOLE PROPRIETOR OF
SANDEEP KUMAR) ) VS AIR |Company Petition . . page:7 blur, 53, 62-65, 69 not
3238 |[710102021062021 MOVEMENT AND CONTROL |IB (IBC) IBC Under Sec 9 Rachit Ranjan clear 15-03-2021
SYSTEMS PRIVATE
LIMITED
g?hg@g’:&ﬁg/\fgﬁégg CA(A) Merger and Sec. 230-232 Sec AoA missed of Vamso biotech
3239 |710102020852021 AND CONTROL SYSTEMS A;rilq?tlagsaxci)tlon(Com 234 PRADEEP K MITTAL E)nvitslstd(,jCompany master data 13-03-2021
PRIVATE LIMITED P ©
ROBUST CAST & GEARS
PRIVATE LIMITED VS AIR  |CA(A) Merger and .
3240 |710102022012021 MOVEMENT AND CONTROL |Amalgamation(Com 23?: 230-232, Sec Rekha Mittal QZQ "_‘:riefja‘r: RC’Gb:::Scajtt wo 18082021
SYSTEMS PRIVATE panies Act) p-amp;amp; pviitd,
LIMITED
payment not received, counsil
sign missed on index, home
\N/'ISSEOV'\XII—:{‘IJ(iSDHHIIS‘ OTHERS c Peti buyer declaration missed, true
3241 |710102021792021 ompany FElion  1\5¢ under Sec 7 Chaitanyashil copy sign missed, page:65-72  |17-03-2021

PROJECTS PRIVATE
LIMITED

IB (IBC)

not sgin, page:80, 82, 84, 86, 88,

90, 96, 98,179, page:198-204

sign missed, page:220 not clear,




INDIAN STEEL

Transfer Petition

Rule16(d),NCLT

Main case no. not not mention

3242 |710102021642021 CORPORATION LIMITED VS RAJEEV &amp;amp;amp; wrong section |[17-03-2021
PUNJAB NATIONAL BANK | (BC) Rules,2016 IBC please file in 16 d
MR ASHISH KUMAR AND
ORS. VS AADHAR Company Petition document uncompleted,

3243 |710102021922021 INFRAHOLDING LIMITED & |IB (IBC) IBC under Sec 7 PRATIUSH PRATIK payment not received. 17-03-2021
ORS
AMIT MITTAL AND ORS VS |Company Petition . . document uncompleted,

3244 |710102021732021 M/S SUPERTECH LIMITED |IB (IBC) IBC under Sec 7 Chaitanyashil payment not received. 17-03-2021
RAJEEV RANJAN VS Company Petition . . document uncompleted,

3245 |710102021892021 SUPERTECH LIMITED IB (IBC) IBC under Sec 7 Chaitanyashil payment not received. 17-03-2021
SURINDER KAUR & ORS VS |Company Petition -

3246 |710102021712021 SUPERTECH LIMITED IB (IBC) IBC under Sec 7 Nithin Document Not Uplaod 17-03-2021
RELAN BUILDWELL PVT Sec. 45 (1),Sec |COMPANY

3247 |0710102136162019/17 LTD Vs. KALIBER 43(1) r/lw Sec 44 |APPLICATION(IBC)/ Supporting affidavit is missing  |23-02-2021
ASSOCIATES PVT. LTD. (1),Sec 66(1) 1342(ND)2019
DUNLOP TAIKOO

COMPANY
3248 |0710102102772019/6 WINJIANG) AIRCRAFT IBC Under Sec 9 |PETITION IB Wrong Document uploaded 15-03-2021

TYRES CO. Vs. MAGNUM
AVIATION PVT. LTD.

(IBC)/1666(ND)2019




NEMIUM HEALTHCARE

COMPANY Wrong Doc. Uploaded only proof
3249 0710102105672020/2 PRIVATE LIMITED Vs. Sec 252 (1) APPEAL(COMPANIE of service is there 15-03-2021
REGISTRAR OF S ACT)/481(ND)2020
COMPANIES
PARINDA BUILDCON Index is blank &amp:-amp: not
PRIVATE LIMITED Vs. COMPANY Si r?edf noa a inaatigr‘ma/lnopéta%
3250 [0710102109442020/4 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE ag er/Affidsvi? not Notarized P [15-03-2021
COMPANIES NCT OF DELHI S ACT)/509(ND)2020 pap '
& HARYANA
VINOD SHANKER SHRINGI COMPANY
Vs. MCONVERGE Sec. 241(1),Sec. |PETITION pagination missing after page 56
3251 10710102114232020/3 SERVICES PRIVATE 242(4),Sec. 244(1)| (COMPANIES till 61 15-03-2021
LIMITED ACT)/177(PB)2020
COMPANY
FLUIDMASTER INDIA Sub-Section (1) Of |PETITION S,
3252 10710102116582020/2 PRIVATE LIMITED Vs. Section 66. (COMPANIES Affidavit Missing 15-03-2021
ACT)/3(ND)2021
L ove Fivuice
3253 |[0710102163862019/4 . IBC under Sec 7 |PETITION IB Need to file as 1A 15-03-2021
INFRASTRUCTURE (IBC)/3423(ND)2019
PRIVATE LIMITED
INCOME TAX OFFICER
WARD 10(4) Vs.
REGISTRAR OF Sec 252 (1)- B COMPANY
3254 |0710102171602019/1 COMPANIES DELHI 8™'S. (IN Government Bgd APPEAL(COMPANIE PAGE No 15,16 nOT CLEAR 01-03-2021
THE MATTER OF:M/ S Ys ACT)/45(ND)2020
GUJRALBUILDTECHPVT.
LTD.)
A e Prooucrs
3255 10710200410952018/21 . ) ) IBC Under Sec 9 |PETITION IB No index, NO pagination 15-03-2021

INFRASTRUCTURE PVT.
LTD.

(IBC)/893(ND)2018




ARSHIYA RAIL

COMPANY Stamp missing/true copy sign
3256 |0710102087802020/5 INFRASTRUCTURE LIMITED IBC Under Sec 9 |PETITION IB missing in some pages 15-03-2021
Vs. MAPLE LOGISTICS (IBC)/976(ND)2020
PRIVATE LIMITED
TRADING COMPANY W.LL COMPANY
3257 10710102116722020/1 o IBC Under Sec 9 [PETITION IB Index missing/stamp missing 16-03-2021
Vs. JAY ACE (IBC)/1140(ND)2020
TECHNOLOGIES LIMITED
::’N%gﬁéﬂ_ll\_/gis\I/SNER OF COMPANY Wrong Docs.(Petition,affidavit
3258 |0710102000022016/2 REGISTRAR OF Sec 252 (1) - By |APPEAL(COMPANIE 8amp;amp; memo of parties | ¢ 45 5504
Government Body |S uploaded with same slash no.
COMPANIES M/S MUTUAL ACT)1074(ND)2018
COMMUNICATION PVT. LTD
Wrongly
JBF PETROCHEMICALS Rule16(d),NCLT TRANSFER uploaded(Reply,affidavit,
3259 |0710102010632021/1 LIMITED Vs. TYCOFIRE & Rules 201’6 IBC PETITION vakalatnama all uploaded with  |16-03-2021
SECURITY INDIA PVT. LTD. ’ (IBC)/6(PB)2021 same slash no.)
BRIJENDER SINGH INTERLOCUTORY index &amp-amp: paaination
3260 [0710102066932020/2 DESWAL Vs. RAJINDER Sec 25(j) APPLICATION missin p-amp. pag 16-03-2021
KUMAR (1.B.C)/2490(PB)2020 9
CHANDRA PRAKASH Vs INTERLOCUTORY zg-rﬁs'gong/ﬁ;’éﬁug Itgazzecr; ?r: cleer
3261 |[0710102068402020/1 KAPIL DEV REHANI ' Sec 66(1) APPLICATION sin IZ’PDIE’ P 16-03-2021
(1.B.C)/4878(PB)2020 9
STATE BANK OF INDIA Vs. COMPANY
3262 |0710102077862020/11 M/S INDO ALUSYS IBC under Sec 7 |PETITION IB Need to file as IA 16-03-2021

INDUSTRIES LTD.

(IBC)/925(PB)2020




STAR MAXX PROPERTIES

INTERLOCUTORY
APPLICATION

3263 |0710102085632020/2 Vs, NILESH SHARMA Rp Sec 60(5) P warhyini Proof of Service missing 08-02-2021
0
INCOME TAX OFFICER
WARD- 10(2) V.
REGISTRAR OF Sec252(1)-By |COMPANY
3264 |0710102172012019/1 COMPANIES DELHI &ANR. o Bgd APPEAL(COMPANIE Stamp missing 16-03-2021
(IN THE MATTER OF: M/S Y |s ACT)/84(ND)2020
GLIDER TRADERS INDIA
PVT. LTD.)
M/S COLUMBIA PETRO COMPANY
3265 |0710102412382017/24 CHEM PVT LTD Vs. M/S IBC Under Sec 9 |PETITION IB Need to file as IA 16-03-2021
PETROLUBE INDIA LTD. (IBC)/343(ND)2017
COMPANY
3266 |0710120002042018/15 ggiﬁ'\_ﬂréﬁ\'ﬁé@\im IBC Under Sec 10 |PETITION 1B Need to file as IA 16-03-2021
: (IBC)/415(ND)2017
PR COMMISSIONER OF . o
THE INCOME TAX -6 Vs. Application under |COMPANY ;V;;”Q_’Lynj"?d E(:t‘i’t?onmin?;:gf;‘”t
3267 |0710200412002017/4 REGISTRARA OF any other APPEAL(COMPANIE ot gémepé|zsh o) P 16-03-2021
COMPANIES M/S MCS EXIM provisions S ACT)/246(ND)2017 :
PVT LTD
NETWORKS INDIA FVT COMPANY
3268 |0710200422432018/50 : IBC Under Sec 9 |PETITION IB Need to file as IA 16-03-2021
LTD. Vs. ORTEL (IBC)/761(ND)2018
COMMUNICATIONS LTD.
OLYMPUS METAL PVT. LTD. COMPANY
3269 [0710102007702020/3 Vs. KAY EM COPPER PVT. IBC Under Sec 9 |PETITION IB STAMP AND AFFIDAVIT 15-03-2021

LTD.

(IBC)/288(ND)2020

MISSED




HELLMANN WORLDWIDE

Application( Need to file as IA)

LOGISTICS INDIA PVT LTD COMPANY &amp-amp: affidavit cannot filed

3270 |[0710102020852020/1 Vs. SEA AIR IBC Under Sec 9 |PETITION IB to et%er P 09-03-2021
CONSOLIDATORS INDIA (IBC)/632(ND)2020 9
PVT LTD
THREE -C PROJECTS PVT COMPANY

3271 |0710102023902020/1 LTD Vs. CLOUD 9 IBC under Sec 7 |PETITION IB FILE AS APPLICATION 15-03-2021
PROJECTS PVT. LTD (IBC)/96(ND)2021
TGS WATER PRIVATE COMPANY FILE AS A FREAH

3272 |0710102081192019/5 LIMITED Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE APPLICATION 10-02-2021
OF COMPANIES S ACT)/372(ND)2019
B.P. AGENCY (DELHI) Vs. COMPANY

3273 |0710102086982019/10 BRIGHTSUN IBC Under Sec 9 |PETITION IB FILE AS FRESH 15-03-2021
TECHNOCRAFT PVT. LTD. (IBC)/1198(ND)2019
KVD WINDPARK BUYERS INTERLOCUTORY
WELFARE ASSOCIATION APPLICATION ) L

3274 10710102117092020/3 Vs. LIC HOUSING FINANCE Sec 60(5) (1.B.C)/5634(ND)202 file as fresh application 15-03-2021
PRIVATE LIMITED 0

COMPANY
3275 |0710102157222019/4 EIIIE'II'—\'JIEEB/L-\III\\IA-II-;IEAI\DVS IBC Under Sec 9 |PETITION IB page 122,123, not clear 15-03-2021
(IBC)/3266(ND)2019

RAJNIKANT NANUBHAI COMPANY

3276 |0710102007572020/4 KAPADI Vs. SAMTEX IBC Under Sec 9 |PETITION IB INDEX MISSING AND FILE IN 15-03-2021

DESINIZ PRIVATE LIMITED

(IBC)/286(ND)2020

TWO PARTS




MACK STAR MARKETING

COMPANY o
3277 |0710102013372020/9 PRIVATE LTD Vs. IBC Under Sec 9 |PETITION IB Index and supporting affidavitis |45 3 5024
ORIFLAME INDIA PRIVATE (IBCY414(PR)2020 missing
LIMITED
INTERLOCUTORY
3278 [0710102018812021/1 mgmﬁﬂTgA"AJ Vs. NET 4 Sec 60(5) APPLICATION Pg no. 1,2 and 3 are missing  |15-03-2021
: (1.B.C)/1228(PB)2021
V. C. INVESTMENT
PRIVATE LIMITED Vs. COMPANY
3279 [0710102020082020/2 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE pg. no.10-13 translation 01-03-2021
COMPANIES NCT OF DELHI S ACT)/197(ND)2020
& HARYANA
FRANCO SYSTEMS
PRIVATE LIMITED Vs. COMPANY
3280 [0710102025062020/1 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE Pg no. 2 is missing 10-09-2020
COMPANIES NCT OF DELHI S ACT)/214(ND)2020
& HARYANA
VIKAS SONI Vs. WFX COMPANY
3281 [0710102026682020/2 TECHNOLOGIES PRIVATE IBC Under Sec 9 |PETITION IB Merge pdf or file them separately|15-03-2021
LTD. (IBC)/674(ND)2020
INDIA GLYCOLS LIMITED COMPANY
3282 [0710102027572020/2 Vs. YOGI CROP SCIENCES IBC Under Sec 9 |PETITION IB Affidavit date is missing 15-03-2021
PRIVATE LIMITED (IBC)/756(ND)2020
\'\;I/S ggsB-lrEEF';/II 8;{/5228563 COMPANY Index and rting affidavit
3283 |0710102032622020/10 S IBC Under Sec 9 |PETITION IB ex and supporting attida 15-03-2021

FASHION ACCESSORIES
PVT/ LTD.

(IBC)/797(ND)2020

missing




JAMMU & KASHMIR BANK COMPANY
3284 [0710102033152020/3 Vs. AMAN HOSPITALITY IBC under Sec 7 |PETITION IB Ef;%er 318,417,420,425-428, not |15 43 501
PRIVATE LIMITED (IBC)/1086(PB)2020
II;(I;EIIDSST'I:?\E I(_)IEHTED v COMPANY Remove extra files or file them
3285 [0710102075822020/4 Sec 252 (1) APPEAL(COMPANIE 09-03-2021
COMPANIES DELHI AND S ACT)/388(ND)2020 separately
HARYANA
SIMRAN KAUR Vs. COMPANY
3286 [0710102082872020/3 ENTERTAINMENT CITY IBC under Sec 7 |PETITION IB Stamp paper is missing 28-12-2020
LIMITED (IBC)/965(PB)2020
COMPANY
SMT. ASHA BALI Vs. M/S. PETITION pg. no. 70,72,99,100 are not
3287 |0710102087232020/6 BALI & CO. PVT. LTD. Sec. 241(1) (COMPANIES clear and stamp paper is missing| 1> 022021
ACT)/122(ND)2020
COMPANY
3288 [0710102091752020/7 gﬁcl:,:"D'\: AGUPTA Vs. UNION Sec 252 (1) APPEAL(COMPANIE Supporting affidavit is issing 16-03-2021
S ACT)/514(ND)2020
COMPANY
3289 0710102103722020/2 :\II\ITD\IJQIII\III\‘}I'I?EODVS EMAAR IBC Under Sec 9 |PETITION IB stamp paper is missing 16-03-2021
(IBC)/70(ND)2021
Egﬁ/:fétTSl_%E%O'\r/ELs COMPANY Affidavit notarized date is
3290 [0710102111512020/3 REGISTRAR OF ' Sec 252 (1) APPEAL(COMPANIE i, 16-03-2021
S ACT)/487(ND)2020 9

COMPANIES




DEEPAK KHANNA Vs.

INTERLOCUTORY
APPLICATION

3291 |0710102112322020/1 EARTH Sec 60(5) Stamp missing 16-03-2021
INFRFASTRUCTURES LTD. g'B'C)/ 5375(ND)202
SULABH CREDIT &
LEASING PRIVATE LIMITED COMPANY
3292 [0710102119462020/3 Vs. REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE Supporting affidavit is missing | 16-03-2021
COMPANIES NCT OF DELHI S ACT)/7(ND)2021
& HARYANA
MAYOR SPORTS PVT. LTD. COMPANY
3203 [0710102137722019/5 Vs. EMPHASIS IBC Under Sec 9 |PETITION IB Index is missing 16-03-2021
INNOVATIONS PVT. LTD. (IBC)/2854(ND)2019
RUDRA BUILDWELL CITY SST'VI'TP%'\,'\IY
3294 [0710102150872019/4 PVT. LTD Vs. M/S TANDON Sec. 140(5) Pg. no. 8 is missing 19-02-2021
& MAHENDRA (COMPANIES
ACT)/168(ND)2019
PREMIER ROLLS COMPANY
3295 [0710102150902019/6 COVERING (DELHI) Sec 252 (3) APPEAL(COMPANIE Stamp paper is missing 03-09-2020
PRIVATE LIMITED Vs. S ACT)/864(ND)2019
our s,
3296 [0710102169602019/2 IBC Under Sec 9 |PETITION IB Affidavit is of back date 16-03-2021
HIGHER EDUCATION (IBC)/31(PB)2020
LIMITED
COMPANY . .
3297 |0710102407022018/19 ICICI BANK LIMITED Vs. IBC under Sec 7 |PETITION IB Remove exira files or file them |5 3 554

PUNJ LLYOD LIMITED

(IBC)/731(PB)2018

separately




ASSET RECONSTRUCTION

COMPANY

3298 [0710102701602018/10 | COMPANY (INDIA) LIMITED IBC under Sec 7 |PETITION IB Wrong Efiling 16-03-2021
Vs. WHITE METALS (BCH160(PB)2018
LIMITED
ooy M e

3209 [0710102000142021/4 ; IBC Under Sec 9 |PETITION IB Page no. 5- 11 not clear 16-03-2021
PACKAGING PRIVATE (IBC)/8(ND)2021
LIMITED
ﬁ:ﬁii’;‘\lﬂ%hcﬂ)NAL PVT LTD COMPANY

3300 [0710102002622019/18 IBC Under Sec 9 |PETITION IB page numbering missed in index | 15-03-2021
Vs. UTM ENGINEERING (IBC)/248(ND)2019
PVT LTD
INDIAN OVERSEAS BANK INTERLOCUTORY

3301 [0710102014882021/1 Vs. M/S. RATHI TMT SARIA Sec 60(5) APPLICATION page no. 103-104 page cut 16-03-2021
PVT. LTD. (1.B.C)/1007(PB)2021

INTERLOCUTORY . .
3302 |0710102018812021/2 mgmﬁﬂTgAJAJ Vs. NET 4 Sec 60(5) APPLICATION m‘:‘c'\é"ss'sri‘gr’] ':naig:i:O' MISSING. [ 46.03-2021
: (1.B.C)/1228(PB)2021 Py sig 9

MANJULA TRIPATHI Vs. COMPANY Stamo paber Should be of R

3303 [0710102021202020/1 CLARION TOWNSHIPS IBC under Sec 7 |PETITION IB 100 i:SPp 16-03-2021
PRIVATE LIMITED (IBC)/638(ND)2020
ASIAN GRANITO INDIA COMPANY

3304 [0710102033922020/1 LIMITED Vs. ATS HOUSING IBC Under Sec 9 |PETITION IB Document Not Uplaod 16-03-2021

PRIVATE LIMITED

(IBC)/820(ND)2020




RISHU AGENCIES PRIVATE
LIMITED & ANR Vs. SAFEX

Sub-section (l) of

CP(AA) MERGER
AND

3305 |0710102062802020/4 COMPLEX PRIVATE section 230 AMALGAMATION(C No Pagination 16-03-2021
LIMITED OMPANIES
ACT)/64(ND)2020
SANDEEP KR BHATT Vs. ,IBI\\IPTFI’ELTEIE\)'IC':IL(J)LORY No Index, No Pagination, True
3306 |[0710102066122020/16 E_II_?E())ACTIVE PLAST PVT Sec 60(5) (1B.C)/2782(ND)202 Copy sign Missing 16-03-2021
0
COMPLIANCE
CONSTRUCTION COMPANY
3307 |0710102075662019/15 CONTRACTS PVT LTD Vs. IBC Under Sec 9 [PETITION IB Wrong e-filing, need file in IA 12-03-2021
RISHABH BUILDWELL PVT (IBC)/913(ND)2019
LTD
VANDANA RAHEJA AND Rule 1 of NGLT, [APPLICATION
3308 |0710102078372020/1 ORS. Vs. SPAZE TOWER 2016 ’ (1.B.C)/3228(ND)202 True Copy sign Missing 16-03-2021
PRIVATE LIMITED & ANR. 0' ’
SUNIL KUMAR JAIN V. Application under TJ&L%?%%LORY Index Missing, No Pagenation
3309 |[0710102082542020/1 METAPHOR EXPORTS PVT. any other g . .g * [16-03-2021
o (1.B.C)/3499(ND)202 True Copy Sign Missing
LTD provisions- IBC 0
NIHO CONSTRUCTION Vs. COMPANY
HEMANT APPLICATION(COM -
3310 |0710102105442020/1 KHANDELWALHEMANT Rule 11 of NCLT PANIES Wrong E-filing 16-03-2021
KHANDEWAL ACT)/724(ND)2020
INTERLOCUTORY
3311 [0710102108782020/1 P-KINDUSTRIES PVT L TD Sec 66(1) APPLICATION Affidavitis of Back Date 16-03-2021

Vs. ARUN KUMAR JAIN

(1.B.C)/5109(ND)202
0




BEERMATI Vs. COMPANY
CHOUDHARY AVIATION PETITION page numbering missed in N2
3312 |0710102116222020/1 FAGILITES PRIVATE Sec. 97(1) (COMPANIES it 15-03-2021
LIMITED ACT)/26(ND)2021
PRINCIPAL COMMISSIONER COMPANY
3313 |0710102121312019/3 OF INCOME TAX -6 Vs. M/S Sec 252 (3)- By 1 )\ppeal (cOMPANIE Supporting affidavit and stamp 5 3 5554
NARAYANA UNNATI Government Body S ACT)/670(ND)2019 missed,proof of service missed
PROJECTS PVT LTD
COMPANY
3314 [0710102147272019/4 ANIL KOHLI Vs. S RFOIL & Sec 60(5) APPLICATION(IBC)/ Court fee missed in vakalatnama [ 15-03-2021
HYGIENE PVT LTD
2518(PB)2019
COMPANY
3315 [0710102147282019/3 ANIL KOHLI Vs. S RFOIL & Sec 60(5) APPLICATION(IBC)/ Court fee missed in vakalatnama [ 15-03-2021
HYGIENE PVT LTD
2517(PB)2019
DEPUTY COMMISSIONER
OF INCOME TAX V.
REGISTRAR OF Sec 252 (1)- B COMPANY . issed o ¢
3316 |0710102171572019/3 COMPANIES DELHI &™S. ... sz/emm(er)ﬂ'Bg'd APPEAL(COMPANIE Zﬁ;‘"g”cm'sse 0 Income fax145.03-2021
APPELLANT (IN THE Y |s ACT)23(ND)2020
MATTER OF: M/S
AEROMATRIX INFO
sreswes TR
3317 [0710102173792019/5 \ IBC Under Sec 9 |PETITION IB sign missed on reply 15-03-2021
PACK N PACK PACKAGING (IBC)/424(ND)2020
PRIVATE LIMITED
S.C.S.L BUILDWELL
PRIVATE LIMITED Vs. PAL COMPANY Page no. 61-63, 78- 105, 112-
3318 |0710102407942018/20 INFRASTRUCTURE & IBC under Sec 7 |PETITION IB 116, 123- 124, 128- 132 true | 16-03-2021

DEVELOPERS PRIVATE
LIMITED

(IBC)/755(PB)2018

copy sign missing




EDELWEISS ASSET

COMPANY

3319 |0710102410282017/21 RECONSTRUCTION IBC under Sec 7 |PETITION IB true copy sign and stamp missed|15-03-2021
COMPANY LIMITED Vs. (IBC)/409(PB)2017
NET 4 INDIA LTD.
P.K INDUSTRIES PVT LTD Application under | COMPANY

3320 [0710204000262017/10 Vs. KARNATAKA BANK any other PETITION IB back date affidavit 15-03-2021
LIMITED provisions- IBC (IBC)/435(ND)2017
SANJAY Vs. ADVANCE COMPANY

3321 |0710102034772020/9 METERING TECHNOLOGY IBC Under Sec 9 |PETITION IB Need to file as 1A 15-03-2021
LIMITED (IBC)/819(ND)2020
CAPRI GLOBAL CAPITAL INTERLOCUTORY
LIMITED Vs. ADVANCE APPLICATION Supporting affidavit missed and

3322 10710102073672020/5 HOME & PERSONAL CARE Sec 60(5) (1.B.C)/3388(ND)202 stamp paper missed 15-03-2021
LIMITED 0
JHARIPANI ESTATES
PRIVATE LIMITED Vs. COMPANY ace number missed after pade

3323 |[0710102075842020/6 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE ?Zgback date affidavit Page 109-03-2021
COMPANIES DELHI AND S ACT)/349(ND)2020 ’
HARYANA

3324 |0710102000102020/3 : Sec 60(5) APPLICATION(IBC)/ Court fee missed in vakalatnama|16-03-2021
GARMENTS DELHI PRIVATE 162(ND)2020
LIMITED

3325 [0710102000122020/3 . Sec 60(5) APPLICATION(IBC)/ Court fee missed in vakalatnama|16-03-2021
GARMENTS DELHI PRIVATE 166(ND)2020

LIMITED




VOLKSWAGEN FINANCE COMPANY
3326 |0710102001152021/4 PRIVATE LIMITED Vs. SMT. Section 95(1)  |PETITION IB wrong file report fee 1000 16-03-2021
PAVAN KAPOOR (IBC)/25(ND)2021
VOLKSWAGEN FINANCE COMPANY
3327 [0710102001152021/5 PRIVATE LIMITED Vs. SMT. Section 95(1)  |PETITION IB wrong file report fee 1000 16-03-2021
PAVAN KAPOOR (IBC)/25(ND)2021
mommreatces
3328 [0710102001332020/8 ' Sec 252 (3) APPEAL(COMPANIE WRONG EFILE 22-02-2021
OF COMPANIES NCT OF & AC T 50NDI2020
DELHI AND HARYANA
TUBEROSE PRODUCTS INTERLOCUTORY
INDIA PRIVATE LIMITED V. APPLICATION
3329 [0710102002762021/1 e Dl & e Rule 154 (1) (8. ) 1068(ND)202 WRONG EFILE 16-03-2021
LIMITED 1
ASHUTOSH GUPTA Vs. ifg':(fésec' ggﬁ?@",‘\r
3330 [0710102006382021/1 MODERN PLANNERS ,Sec. Document Not Uplaod 16-03-2021
Nt Ee 241(1),Sec. (COMPANIES
242(4) Sec. 244(1)| ACT)/47(ND)2021
RAHUL KHILNANI & ANR. o
Sec 30,Application |INTERLOCUTORY
3331 [0710102007962021/2 Vs. SOLVEN POWER under any other | APPLICATION SIGN MISSED WITH TRUE | 15 3 501
SYSTEMS PRIVATE rovisions- IBC | (1.B.C)/641(ND)2021 COPY
LIMITED P B
SRA STEELS PRIVATE COMPANY
3332 |0710102008592020/2 LIMITED Vs. REGISTRAR Sec 252 (1) APPEAL(COMPANIE PAGE 1 TO 30 IN HINDIAND 15 13 501

OF COMPANIES

S ACT)/172(ND)2020

SIGN MISSED




Sec. 241(1),Sec.

COMPANY

SHALINI KHURANA Vs. JNR PETITION
3333 |0710102009442021/1 HOTELS PRIVATE LIMITED ﬁztczg),Rme 1100 | COMPANIES STAMP PAPER MISSED 16-03-2021
ACT)/46(ND)2021
P.R. ROLLING MILLS PVT. COMPANY
3334 [0710102012122019/3 LTD Vs. JAYCEE AUTOFAB IBC Under Sec 9 |PETITION IB TRUE COPY SIGN MISSED  [16-03-2021
PRIVATE LIMITED (IBC)/542(ND)2019
SYNDICATE BANK Vs. COMPANY
3335 [0710102012472020/8 CLARION TOWNSHIPS PVT. IBC under Sec 7 |PETITION IB ?g(fysprgf E(?R\QIRONG UP [16-03-2021
LTD. (IBC)/410(ND)2020
GAGAN GULATI Vs. INTERLOCUTORY
3336 [0710102013752021/1 ENFORCEMENT 19(2) APPLICATION STAMP PAPER MISSED 16-03-2021
DIRECTORATE LUCKNOW (.B.C)/956(ND)2021
V. C. INVESTMENT
PRIVATE LIMITED Vs. COMPANY
3337 |0710102020082020/1 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE 10-14 in hindi 01-03-2021
COMPANIES NCT OF DELHI S ACT)/1197(ND)2020
& HARYANA
COMPANY
3338 |0710102024392020/2 \?vi?:'é’ég '[\'TEE)'A LTD Vs. IBC Under Sec 9 |PETITION IB 54 not clear 16-03-2021
(IBC)/605(ND)2020
COMPANY
3339 |0710102024402020/2 GEOKNO INDIA PVT LTD IBC Under Sec 9 |PETITION IB page 52-56 not clear 16-03-2021

Vs. WAPCOS LTD

(IBC)/604(ND)2020




NEW PEARL VITRIFIED

COMPANY

3340 |0710102027262020/2 PVT.LTD Vs. WAAMAN IBC Under Sec 9 |PETITION IB index missed 16-03-2021
PRODUCTS PVT. LTD (IBC)/1048(ND)2020
REXSONA TILES PVT. LTD COMPANY subporting affidavit missend and

3341 |0710102027272020/3 Vs. WAAMAN PRODUCTS IBC Under Sec 9 |PETITION IB . dpef( mis‘ie | 16-03-2021
PVT.LTD (IBC)/1047(ND)2020
AASHISH GUPTA Vs. Sec 43(1) riw Sec |NTERLOCUTORY

3342 |0710102032052020/1 UNNATI FORTUNE 44 (1) APPLICATION index missed 12-03-2021
HOLDINGS LIMITED (1.B.C)/2001(PB)2020
ANP ATELIER &
ASSOCIATES COMPANY COMPANY

3343 |0710102035252020/8 PRIVATE LIMITED Vs. IBC Under Sec 9 |PETITION IB sign missed 16-03-2021
PLUTO SOFTWARE (IBC)/821(ND)2020
PRIVATE LIMITED
AASHISH GUPTA Vs. Application under |INTERLOCUTORY

3344 |0710102035562020/1 VALAYA CLOTHING PVT. any other APPLICATION index missed 12-03-2021
LTD. provisions- IBC  |(1.B.C)/2220(PB)2020
VANDANA RAHEJA Vs. COMPANY

3345 |0710102065422020/4 SPAZE TOWERS PRIVATE IBC under Sec 7 |PETITION IB sign missed 16-03-2021
LIMITED (IBC)/889(ND)2020
PANDALAI CONSULTANT
PRIVATE LIMITED Vs. COMPANY

3346 |0710102095022020/2 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE E Stamp Paper Missing 03-12-2020
COMPANIES NCT OF DELHI S ACT)/402(ND)2020

& HARYANA




SKS POWER PRIVATE

COMPANY

3347 [0710102096492020/2 LIMITED Vs. REGISTRAR Sec 252 (1) APPEAL(COMPANIE E Stamp Paper Missing 18-12-2020
OF COMPANIES S ACT)/385(ND)2020
SUMA HOLDING PRIVATE COMPANY
3348 |0710102103922020/2 LIMITED Vs. REGISTRAR Sec 252 (1) APPEAL(COMPANIE E Stamp Paper Missing 15-03-2021
OF COMPANIES S ACT)/18(ND)2021
AMBITIOUS INFO
SOLUTION PRIVATE COMPANY
3349 |0710102107132020/2 LIMITED Vs. REGISTRAR Sec 252 (3) APPEAL(COMPANIE E Stamp Paper Missing 22-12-2020
OF COMPANIES NCT OF S ACT)/458(ND)2020
DELHI
MAZDA CABLES PRIVATE
LIMIED \(/:s. RE?;ISTRAR OF COMPANY o
3350 |0710102107232020/1 Sec 252 (3) APPEAL(COMPANIE E Stamp Paper Missing 26-02-2021
COMPANIES NCT OF DELHI S ACTY481(ND)2020
& HARYANA
ALMET CASTINGS PRIVATE
LIMITED Vs. AMZEN COMPANY o
3351 |0710102107252019/6 IBC Under Sec 9 |PETITION IB Index Missing 16-03-2021
MACHINES PRIVATE (IBC)/2059(ND)2019
LIMITED
NTRUST ALUMINIUM
ggIVATLéSLIMITLIJED VSL.J COMPANY o
3352 |0710102107282019/7 IBC Under Sec 9 |PETITION IB Index Missing 16-03-2021
AMZEM MACHINES (IBC)/1816(ND)2019
PRIVATE LIMITED
MONTAGE DISTILLERS AND
VINTNERS PVT. LTD. Vs. COMPANY
3353 [0710102108242020/1 REGISTRAR OF Sec 252 (3) APPEAL(COMPANIE E Stamp PAPER mISSING 26-02-2021
COMPANIES NCT DELHI & S ACT)/483(ND)2020

HARYANA




COMPANY
APPLICATION(COM

3354 10710102108532020/2 Vs. Rule 11 of NCLT PANIES wrong File 22-02-2021
ACT)/718(ND)2020
COMPANY
3355 10710102108532020/3 Vs. Rule 11 of NCLT QiZI[éCS:ATION(COM Wrong Pages Done 25-02-2021
ACT)/718(ND)2020
COmOnA TSN Yo
3356 |0710102109372019/8 IBC under Sec 7 |PETITION IB wrong File 15-03-2021
PVT. LTD. FORMELY RAUS (IBC)/1887(ND)2019
INFRAS LTD
KESHAV MADHAV HOMES
PRIVATE LIMITED Vs. COMPANY
3357 10710102111782020/1 REGISTRAR OF Sec 252 (1) APPEAL(COMPANIE E Stamp Paper Missing 15-03-2021
COMPANIES NCT OF DELHI S ACT)/34(ND)2021
& HARYANA
ORIENT BELL LIMITED Vs. COMPANY
3358 |0710102113682019/5 ANSAL HOUSING AND IBC Under Sec 9 [PETITION IB E Stamp Missing 16-03-2021
CONSTRUCTION LIMITED (IBC)/1992(PB)2019
HITESH BHARDWAJ Vs. (P:S',Iyll'll?lp(\)'\lilY Sec. 213,Sec true copy sign missed in all
3359 |0710102035812020/1 DELHI APARTMENTS ; e Py sig
PVT. LTD (COMPANIES 241(1) pages
' ’ ACT)/70(PB)2020
RAJ LAXMI R